
International Registration designating India 

Trade Marks Journal No: 1928 ,   18/11/2019           Class 1 
 

 

Priority claimed from 25/02/2019; Application No. : 30 2019 102 456 ;Germany 

4322264    15/08/2019

[International Registration No. : 1491675]
HÜTTENES-ALBERTUS Chemische Werke Gesellschaft mit beschränkter Haftung

Wiesenstraße 23 40549 Düsseldorf Germany

Proposed to be Used

IR DIVISION
Chemical products for the foundry industry, in particular additives for the use in foundries for the production of moulds, 
cores and/or feeders; binding agents for the use in foundries for the production of moulds, cores and/or feeders; 
polyurethane-based artificial resin binders for the use in foundries for the production of moulds, cores and/or feeders; 
binding agent comprising at least one Phenolic resin component and/or at least one Isocyanate component for binding 
moulds, cores and/or feeders in the foundry industry; unprocessed artificial resins, in particular artificial and synthetic 
resins as binding agents and additives for moulding sands in the foundry industry and/or for core sands in the foundry 
industry.

4561



Trade Marks Journal No: 1928 ,   18/11/2019           Class 1 
 

 

4324597    09/08/2019

[International Registration No. : 1491552]
CHANGHUA CHEMICAL TECHNOLOGY CO., LTD

No. 20 Beijing Road, Yangtze River International Chemical Industry Park, Zhangjiagang, Suzhou 215600 Jiangsu China

Proposed to be Used

IR DIVISION
Adhesives for industrial purposes; polyurethane, unprocessed; polyvinyl chloride resins, unprocessed; synthetic resins, 
unprocessed; plastics, unprocessed; ethyl ether; flame retardants; esters; tan; textile-waterproofing chemicals.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 1 
 

 

4324599    09/08/2019

[International Registration No. : 1491557]
CHANGHUA CHEMICAL TECHNOLOGY CO., LTD

No. 20 Beijing Road, Yangtze River International Chemical Industry Park, Zhangjiagang, Suzhou 215600 Jiangsu China

Proposed to be Used

IR DIVISION
Adhesives for industrial purposes; polyurethane, unprocessed; polyvinyl chloride resins, unprocessed; synthetic resins, 
unprocessed; plastics, unprocessed; ethyl ether; flame retardants; esters; tan; textile-waterproofing chemicals.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 1 
 

 

4329741    02/05/2019

[International Registration No. : 1493401]
Oest Holding GmbH

Georg-Oest-Straße 4 72250 Freudenstadt Germany

Proposed to be Used

IR DIVISION
Chemicals used in industry, namely drawing agents (term considered too vague by the International Bureau - rule 13 (2) (b) 
of the Common Regulations).
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 1 
 

 

4330124    28/06/2019

[International Registration No. : 1492702]
TOSOH SILICA CORPORATION

2-5-10, Shiba, Minato-ku Tokyo 105-0014 Japan

Proposed to be Used

IR DIVISION
Chemicals; chemical adsorbents; chemical additives; chemical emulsifiers; chemical extenders; chemical sorbents; 
chemical fillers; anti-foaming agents; chemicals for the manufacture of paints; chemicals for use in the manufacture of 
paper; chemicals for use in anti-foaming agents; chemical additives for film and resin; chemical additives for glue and 
adhesives; chemicals for use in the manufacture of chemical fertilizers and pesticides; chemical additives for cosmetics; 
chemicals for use in pigment and perfume.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 1 
 

 

4330159    28/06/2019

[International Registration No. : 1492727]
TOSOH SILICA CORPORATION

2-5-10, Shiba, Minato-ku Tokyo 105-0014 Japan

Proposed to be Used

IR DIVISION
Chemicals; chemical adsorbents; chemical additives; chemical emulsifiers; chemical extenders; chemical sorbents; 
chemical fillers; anti-foaming agents; chemicals for the manufacture of paints; chemicals for use in the manufacture of 
paper; chemicals for use in anti-foaming agents; chemical fillers for industrial rubber and tires; chemical additives for film 
and resin; chemical additives for glue and adhesives; chemicals for use in the manufacture of chemical fertilizers and 
pesticides.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 2 
 

 

Priority claimed from 09/01/2019; Application No. : 018007133 ;European Union 

4328878    03/07/2019

[International Registration No. : 1492956]
CHT Germany GmbH

Bismarckstr. 102 72072 Tübingen Germany

Proposed to be Used

IR DIVISION
Fabric paints; direct dyes; direct dyes for cellulosic fibres and special applications in the garment sector.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 3 
 

 

4327960    24/07/2019

[International Registration No. : 1491597]
Shanghai Vego Cosmetics Ltd.

Room 314, Area B, Layer 3, Building 8, No. 1881 Lianmin Road, Xujing Town, Qingpu District 201702 Shanghai China

Proposed to be Used

IR DIVISION
Dentifrices; cleaning preparations; cosmetics for animals; cosmetics; shining preparations [polish]; perfumery; soap; 
incense; laundry preparations; grinding preparations.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 3 
 

 

4330051    27/06/2019

[International Registration No. : 1492593]
Chrome Hearts LLC

915 N. Mansfield Hollywood CA 90038 United States of America

Proposed to be Used

IR DIVISION
Fragrances, namely, perfume, eau de parfum, eau-de-toilette, eau de cologne, roller cosmetic oil, solid perfume, body oil, 
body cream, bath gel, shower gel, shaving preparations; cosmetics, namely, concealers for the face and body, compacts; 
nail polish.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 4 
 

 

4329959    02/05/2019

[International Registration No. : 1493433]
Oest Holding GmbH

Georg-Oest-Straße 4 72250 Freudenstadt Germany

Proposed to be Used

IR DIVISION
Deep drawing oils, deep drawing lubricating oils and extrusion agents for deep drawing, punching and extruding (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).

4570



Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

Priority claimed from 21/12/2018; Application No. : 88238933 ;United States of America 

4253190    20/06/2019

[International Registration No. : 1479385]
GRAMINEX, L.L.C.

95 Midland Rd. Saginaw MI 48638 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used

IR DIVISION
Herbal nutraceuticals for use as a dietary supplement.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

4315231    03/09/2019

[International Registration No. : 1374909]
4Life Trademarks, LLC

9850 South 300 West Sandy UT 84070 United States of America

Proposed to be Used

IR DIVISION
Nutritional and dietary supplements; vitamins and herbal supplements; dietary and nutritional supplements to promote 
relief from mental stress, improve mood and promote relaxation.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

Priority claimed from 12/08/2019; Application No. : 734777 ;Switzerland 

4322793    14/08/2019

[International Registration No. : 1490869]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in oncology.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

4327325    19/08/2019

[International Registration No. : 1491657]
CB1 B.V .

Watteaustraat 5 II NL-1077 ZH Amsterdam Netherlands

Proposed to be Used

IR DIVISION
Pharmaceutical preparations; nutraceutical products, including for use as dietary supplements or for therapeutic 
purposes; nutritional supplements; dietetic foods adapted for medical use; biotechnological preparations for medical use.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

Priority claimed from 11/04/2019; Application No. : VA 2019 00918 ;Denmark 

4328881    30/07/2019

[International Registration No. : 1492967]
H. Lundbeck A/S

Ottiliavej 9 DK-2500 Valby Denmark

Proposed to be Used

IR DIVISION
Pharmaceuticals and medical preparations and substances; vaccines; pharmaceutical preparations and substances for the 
prevention and treatment of disorders and diseases in, generated by or acting on the central nervous system; 
pharmaceutical preparations and substances acting on the central nervous system; central nervous system stimulants; 
pharmaceutical preparations and substances for the prevention and treatment of psychiatric and neurological disorders 
and diseases; pharmaceutical preparations and substances for the prevention and treatment of dementia, Alzheimer's 
disorder and disease, dizziness, seizures, stroke, depression, cognitive impairment, cognitive disorders and diseases, 
mood disorders, psychosis, anxiety, apathy, epilepsy; pharmaceutical preparations and substances for the prevention and 
treatment of Lennox-Gastaut syndrome (LGS), sclerosis, porphyria, Huntington's disorder and disease, insomnia, 
Parkinson's disorder and disease, falls, movement disorders and diseases, dyskinesia, poor or absent motor functions, 
tremor, schizophrenia, bipolar disorder and disease, mania, ADHD, PTSD, agitation, aggression, autism, melancholy, OCD, 
Tourette's syndrome, progressive supranuclear palsy (PSP); pharmaceutical preparations and substances for the 
prevention and treatment of restlessness, akathisia, fatigue, somnolence, nausea, cancer, migraine, pain, alcoholism and 
dependency; preparations, substances, reagents and agents for diagnostic and medical purposes.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

4329067    26/04/2019

[International Registration No. : 1493161]
YANTAI JINRUI FEMALE PRODUCTS CO., LTD.

NO.116 XINHAI STREET, FUSHAN DISTRICT, YANTAI CITY SHANDONG PROVINCE China

Proposed to be Used

IR DIVISION
Medicines for human purposes; tartar for pharmaceutical purposes; medicinal drinks; herbal medicine; medicinal liquor; 
nourishment for medical use (terms considered too vague by the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); sanitary pad; traditional Chinese medicine bag (terms considered too vague by the International Bureau – 
Rule 13 (2) (b) of the Common Regulations); bulk drug (terms considered too vague by the International Bureau – Rule 13 
(2) (b) of the Common Regulations); tinctures (terms considered too vague by the International Bureau – Rule 13 (2) (b) of 
the Common Regulations).
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

4329088    14/05/2019

[International Registration No. : 1492352]
Rare Thyroid Therapeutics International AB

Teatergatan 3 SE-111 48 STOCKHOLM Sweden

Proposed to be Used

IR DIVISION
Pharmaceutical preparations and substances; vaccines.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

4329202    01/04/2019

[International Registration No. : 1492522]
Advicenne

2 rue Briçonnet F-30000 Nimes France

Proposed to be Used

IR DIVISION
Dietary supplements and dietetic preparations; sanitary preparations and articles; dental preparations and articles; 
hygienic preparations and articles; diagnostic preparations and materials; medical dressings and plasters for application 
on the skin; pharmaceuticals and natural remedies; activated charcoal for adsorption of toxins for medical purposes; 
adhesives for affixing prostheses; alcohol for pharmaceutical purposes; amino acid preparations for medical purposes; 
amino acid preparations for veterinary use; animal dips [preparations]; animal semen for artificial insemination; animal 
sperm; antibiotics for fish; antibiotic food supplements for animals; antipyretic preparations; attractants for pet animals; 
arsenic detoxification agents for medical purposes; bacterial poisons; bacterial preparations for medical and veterinary 
use; bacterial preparations for medical purposes; bacterial preparations for veterinary purposes; bacteriological 
preparations for medical purposes; bacteriological preparations for veterinary purposes; bark extract for medical use; bark 
extract for veterinary use; by-products of the processing of cereals for medical purposes; breath-freshening chewing gum 
for medicinal purposes; breath refreshers for medical purposes; bone growth media consisting of biological materials for 
medical purposes; bone cements for surgical purposes; bone cements for orthopaedic purposes; bone cement for 
surgical and orthopaedic purposes; bone cement for medical purposes; blood substitutes; blood protein fractions; blood 
plasma; blood for medical purposes; blood components; biological tissue cultures for veterinary purposes; biological 
tissue cultures for medical purposes; biological preparations for veterinary purposes; biological preparations for medical 
purposes; biological indicators for monitoring sterilization processes for medical or veterinary purposes; biochemical 
preparations for veterinary use; biochemical preparations for medical use; benzol detoxification agents for medical 
purposes; bath salts for medical purposes; bath preparations for medical purposes; bark powder for veterinary use; bark 
powder for medical use; cord blood; cooling sprays for medical purposes; contraceptive sponges; contraceptive foams; 
collodion for pharmaceutical purposes; collagen for medical purposes; chromatographic supports for medical use; 
chlorine detoxification agents for medical purposes; chemical preparations for veterinary purposes; chemical preparations 
for medical purposes; chemical contraceptives; chemical contraceptive sponges; cement for animal hooves; cellulose 
ethers for pharmaceutical purposes; cellulose esters for pharmaceutical purposes; cellular function activating agents for 
medical purposes; caustic pencils; castor oil as a coating for pharmaceuticals; cardiovascular agents for medical 
purposes; capsules sold empty for pharmaceuticals; capsules for medicines; cantharides preparations for medical use; 
cantharides preparations for veterinary use; cachets for pharmaceutical purposes; cachets for medicinal purposes; gases 
and gas mixtures for medical imaging use; gas mixtures for medical use; first-aid boxes, filled; fodder additives for 
medical purposes; first aid kits for domestic use; feeding stimulants for animals; feed supplements for veterinary use; eye 
drops; enzymes for veterinary purposes; enzymes for medical purposes; enzyme preparations for veterinary purposes; 
enzyme preparations for medical purposes; enema preparations; ear candles for therapeutic purposes; drug delivery 
agents that facilitate the delivery of pharmaceutical preparations; drug delivery agents in the form of edible wafers for 
wrapping powdered pharmaceuticals; drug delivery agents in the form of dissolvable films that facilitate the delivery of 
pharmaceutical preparations; drug delivery agents in the form of coatings for tablets that facilitate the delivery of 
pharmaceutical preparations; douching preparations for medical purposes; dog lotions for veterinary purposes; 
diagnostic radiopharmaceutical preparations; dextrins for pharmaceutical use; crystals for therapeutic purposes; corn 
remedies; cord blood for medical purposes; medical adhesives for binding wounds; medical adhesives for binding internal 
tissue; materials for surgical casts; marine antifoulants; lubricants for medical use; lubricants for surgical purposes; 
lotions for veterinary purposes; living cells for veterinary use; liquid bandage sprays; leeches for medical purposes; 
isotopes for medical purposes; intravenous fluids used for rehydration, nutrition and the delivery of pharmaceutical 
preparations; injectable dermal filler; impregnated medicated wipes; hydrogen peroxide for medical purposes; herbal sore 
skin ointments for pets; herbal anti-itch ointments for pets; haemostatic pencils; haemoglobin; greases for veterinary 
purposes; greases for medical purposes; greases for medical or veterinary purposes; gravel as a digestive aid for birds; 
gelatine for medical purposes; gases for medical purposes; mixed biological preparations for medical purposes; mineral 
waters for medical purposes; mineral water salts; mineral preparations for medical purposes; mineral food preparations 
for medical purposes; milking grease; milk sugar for medical purposes [lactose]; microbicides; methionine preparations; 
menthol vapor bath preparations for babies; medicines for veterinary purposes; medicinal mud; medicinal clay 
preparations; medicinal healthcare preparations; medicinal alcohol; medicated toiletry preparations; medicated shampoos 
for pets; medicated massage candles; medicated eye-washes; medicated shampoos; medicated dry shampoos; medicated 
baby oils; medicated after-shave lotions; medicated additives for animal foods; medical preparations; radio-isotope 
markers for therapeutic or diagnostic use; radiation sickness treating agents; preparations of trace elements for human 
and animal use; preparations for making medicated beverages; preparations for use in naturopathy; pre-filled syringes for 
medical purposes; portable first-aid kits; pheromones; pharmaceutical preparations for veterinary use; pharmaceutical 

4578



preparations for animals; petroleum jelly for medical or veterinary purposes; pearl powder for medical purposes; 
paracetamol preparations for oral administration; paracetamol preparations for intravenous administration; paracetamol 
modified release preparations; pain relief medication for veterinary purposes; panthenol preparations for medical use; 
oxygen baths; organotherapeutics; oral vaccine preparations; oral rehydration salts; oiled paper for medical purposes; 
nutritional supplements for veterinary use; nucleic acid sequences for medical and veterinary purposes; mud for baths; 
surgical cements; stem cells for veterinary purposes; stem cells for medical purposes; solvents for removing adhesive 
plasters; solidified gases for medical purposes; solid oxygen for medical use; semen for artificial insemination; sealed 
radioactive substances for medical use; sea water for medicinal bathing; scrubs [preparations] for medical use; sanitary 
preparations for veterinary use; sandalwood oil for medical, pharmaceutical and veterinary purposes; rubbing alcohol; 
repellents for dogs; salts for mineral water baths; rehydration preparations; reconstituted cells for medical treatments for 
skin care; reconstituted cells for clinical treatments for skin care; reagents for use in veterinary genetic testing; reagents 
for use in medical genetic testing; reagents for medical use; radium for medical purposes; radiotherapeutic hormones; 
radioactive substances for medical purposes; radioactive elements for medical use; yeast for medical, veterinary or 
pharmaceutical purposes; yeast extracts for medical, veterinary or pharmaceutical purposes; vitamin and mineral 
preparations; veterinary preparations and substances; veterinary preparations; vascular grafts [living tissue]; vaccines; 
vaccines for human use; urease for medical purposes; udder creams for agricultural use; tryptophane preparations; 
trypsins for medical purposes; trichomycin preparations; trace element preparations for use by animals; trace element 
preparations for human use; tobacco-free cigarettes for medical purposes; thermal water; therapeutic preparations for the 
bath; teat dips for dairy cows; surgical glues.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

4330013    23/07/2019

[International Registration No. : 1465090]
THE LIV GROUP INC.

4136 DEL REY AVE. MARINA DEL REY CA 90292 United States of America

Proposed to be Used

IR DIVISION
Dietary beverage supplements for human consumption in liquid and dry mix form for therapeutic purposes; dietary 
supplements; dietary supplements in the form of soluble powder; liquid vitamin supplements; nutritional supplements.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

Priority claimed from 10/06/2019; Application No. : 88467070 ;United States of America 

4330191    23/07/2019

[International Registration No. : 1493196]
The LIV Group Inc.

4136 Del Rey Ave. Marina Del Ray CA 90292 United States of America

Proposed to be Used

IR DIVISION
Dietary beverage supplements for human consumption in liquid and dry mix form for therapeutic purposes; dietary 
supplements in the form of soluble powder; liquid vitamin supplements; nutritional supplements.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 5 
 

 

Priority claimed from 24/01/2019; Application No. : 88274723 ;United States of America 

4330196    23/07/2019

[International Registration No. : 1493221]
Lorstan Pharmaceutical LLC

Suite 751, 10773 NW 58th Street Doral FL 33178 United States of America

Proposed to be Used

IR DIVISION
Injectable dermal fillers.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 6 
 

 

4253188    10/05/2019

[International Registration No. : 1479357]
JFE Steel Kabushiki Kaisha

2-2-3 Uchisaiwaicho, Chiyoda-ku Tokyo 100-0011 Japan

Proposed to be Used

IR DIVISION
Galvanized steel sheets; plated steel sheets; color steel sheets; iron and steel; iron, unwrought or semi-wrought; steel, 
unwrought or semi-wrought; steel sheets; steel wires; steel pipes; steel tubes; steel strips; building materials of metal; 
framework of metal for building; building panels of metal; building boards of metal; prefabricated metal buildings; 
containers of metal for transport; industrial packaging containers of metal [not including "metal stoppers, lid and caps"]; 
liquid storage tanks or reservoirs of metal; industrial water storage tanks of metal; loading and unloading pallets of metal; 
turntables for load handling; traversers for load handling.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 6 
 

 

4329732    25/07/2019

[International Registration No. : 1493376]
WEIFANG XINHUITONG METAL WORK CO.,LTD

Cross Section of Tengfei Road and Yuqing Street, Weicheng Economic Development Zone, Weifang City 261057 Shandong Province 
China

Proposed to be Used

IR DIVISION
Steel pipes; steel grit; clips of metal for pipes; reinforcing materials of metal for pipes; junctions of metal for pipes; elbows 
of metal for pipes; valves of metal, other than parts of machines; pipework of metal; water-pipes of metal; fittings of metal 
for compressed air lines.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 7 
 

 

Priority claimed from 15/05/2019; Application No. : 88431960 ;United States of America 

4248052    20/06/2019

[International Registration No. : 1478717]
ANDRITZ INC.

One Namic Place Glens Falls NY 12801 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used

IR DIVISION
Machine parts, namely, refiner plates for pulp refining machines and fiber refining machines.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 7 
 

 

4321937    14/08/2019

[International Registration No. : 1491981]
Conprofe Technology Group Co., Ltd.

1/F and 2/F, Menji Bldg (Block C), Pinyao Electronics Industrial Park, No. 8, 2nd Nanyun Rd, Science City, Hi-tech Industrial 
Development Zone Guangzhou China

Proposed to be Used

IR DIVISION
Machine tools; tools as parts of machines; metalworking machines; holding devices for machine tools; 3D printers; shaft 
couplings for machines; mechanical robots; handling machines, automatic, namely, manipulators.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 7 
 

 

4323222    16/08/2019

[International Registration No. : 1491398]
Shanghai Electric Group Co., Ltd.

30F, No.8 XingYi Road, Changning District ShangHai China

Proposed to be Used

IR DIVISION
Painting machines; dynamos; pumps [machines]; hydraulic controls for machines, motors and engines; water heaters 
[parts of machines]; welding machines, electric; vehicle washing installations; mixing machines; agricultural machines; 
saw benches [parts of machines]; papermaking machines; printing machines; machines for the textile industry; dyeing 
machines; crushing machines; beverage preparation machines, electromechanical; cigarette machines for industrial 
purposes; leather-working machines; sewing machines; engraving machines; wrapping machines; washing machines 
[laundry]; embossing machines; electromechanical machines for chemical industry; extractors for mines; converters for 
steelworks; drilling rigs, floating or non-floating; elevators [lifts]; foundry machines; steam engines; igniting devices for 
internal combustion engines; hydraulic turbines; lathes [machine tools].
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 7 
 

 

4327267    31/07/2019

[International Registration No. : 1492086]
Zhejiang Jingjiu Bearings Industrial Co., Ltd.

No.16, Baixian Road, Nanmingshan Street, Liandu Zone Lishui City 323000 Zhejiang China

Proposed to be Used

IR DIVISION
Roller bearings; slide rests [parts of machines]; transmissions for machines; shock absorber plungers [parts of 
machines]; control mechanisms for machines, engines or motors; bearings used for vehicles; power belts used for 
industrial machines, motors and engines; belt pulley [parts of machines]; bearing pedestal for machines; shaft couplings 
[machines]; axles for machines; self-oiling bearings; ball-bearings; bearings [parts of machines]; guides for machines; 
regulators [parts of machines]; bearings for transmission shafts; ball rings for bearings; anti-friction bearings for 
machines; universal joints [cardan joints].
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 7 
 

 

4327348    08/07/2019

[International Registration No. : 1491281]
Jiangsu Jinyayi Heavy Industry Science&Technology Co.,Ltd

Industry Concentration Jieshou Town, Gaoyou City 225600 Jiangsu Province China

Proposed to be Used

IR DIVISION
Bulldozers; disintegrators; excavators; mixers [machines]; diggers [machines]; hydraulic excavators; dredging machines; 
steamrollers; mixing machines.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 7 
 

 

4327943    13/05/2019

[International Registration No. : 1492315]
Hangzhou Oxygen Plant Group Co., Ltd

592 Zhongshan North Road, Xiacheng District, Hangzhou Zhejiang China

Proposed to be Used

IR DIVISION
Gas separation apparatus; gas liquefaction apparatus; compressors [machines]; petrochemical apparatus; gasification 
equipment; pumps [machines]; separator; filtering machines; apparatus for producing carbon dioxide; installations for the 
production of hydrogen by electrolysis of water.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 7 
 

 

4329969    16/07/2019

[International Registration No. : 1493473]
Jiangsu Yiyuan New Materials Technology Co., Ltd.

Yuanqu Middle Road, Industrial Concentration District, Xiaoguanzhuang Town, Baoying, Yangzhou, Jiangsu China

Proposed to be Used

IR DIVISION
Pressure valves [parts of machines]; springs [parts of machines]; guides for machines; anti-friction pads for machines; 
machine fly-wheels; lubricators [parts of machines]; pumps [parts of machines, engines or motors]; pulleys [parts of 
machines]; bearings [parts of machines]; transmission shafts, other than for land vehicles.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 7 
 

 

Priority claimed from 18/07/2019; Application No. : 88521031 ;United States of America 

4330203    24/07/2019

[International Registration No. : 1493233]
Zoetis Services LLC

10 Sylvan Way Parsippany NJ 07054 United States of America

Proposed to be Used

IR DIVISION
Mechanical lifts for removing, transferring and sorting eggs during egg processing procedures.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

3344930    25/01/2016
[International Registration No. : 1296055]
asahi vision inc.

3-12-7 Biwajima, Nishi-ku, Nagoya-shi Aichi-ken 451-0053 Japan

Proposed to be Used
IR DIVISION
Cl.9;Precision measuring apparatus; automatic adjusting or regulating machines and instruments; lensmeters for 
measuring power, power distribution, refractive index, shapes of front and back surfaces and center of contact lenses, 
eyeglasses and optical lenses.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 23/11/2018; Application No. : 20182661 ;Belarus 

4250064    11/03/2019
[International Registration No. : 1478842]
Limited Liability Company "BlitzTeam"

ul. Platonova, d.49, pom. 24 220005 Minsk Belarus

Proposed to be Used
IR DIVISION
Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus and instruments for recording, transmitting, 
reproducing sound or images; magnetic data media, sound recording discs; compact discs, DVDs and other digital 
recording media; mechanisms for coin-operated apparatus; cash registers, calculating devices, data processing 
equipment and computers; computer software; fire-extinguishing apparatus; 3D spectacles; DVD players; ticket 
dispensers; coin-operated musical automata (juke boxes); fire engines; answering machines; electrical adapters; batteries 
for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; accelerometers; actinometers; 
alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; high-frequency 
apparatus; testing apparatus not for medical purposes; electro-dynamic apparatus for the remote control of railway points; 
remote control apparatus; electro-dynamic apparatus for the remote control of signals; monitoring apparatus, other than 
for medical purposes; Global Positioning System [GPS] apparatus; distillation apparatus for scientific purposes; 
diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check stamping mail; sound transmitting 
apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing 
apparatus, except for artificial respiration; apparatus and installations for the production of X-rays, not for medical 
purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; radiological apparatus for industrial purposes; X-ray apparatus not for medical 
purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile 
machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; acid hydrometers; 
salinometers; acidimeters for batteries; aerometers; beacons, luminous; accumulator jars; barometers; anode batteries; 
galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, electric; 
balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens hoods; magnetic tape units for 
computers; computer memory devices; fire hose nozzles; encoded identification bracelets, magnetic; connected bracelets 
[measuring instruments]; safety tarpaulins; electronic key fobs being remote control apparatus; bullet-proof clothing; 
signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; 
scales; baby scales; bathroom scales; letter scales; weighbridges; precision balances; scales with body mass analysers; 
levelling staffs [surveying instruments]; rods [surveying instruments]; camcorders; video baby monitors; video cassettes; 
video telephones; video screens; viewfinders, photographic; electric plugs; electric sockets; couplings, electric; 
micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; 
signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers [measuring 
instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; hydrometers; weights; 
peepholes [magnifying lenses] for doors; holograms; plotters; loudspeakers; sounding leads; plumb bobs; range finders; 
densimeters; densitometers; parts of optical goods; detectors; smoke detectors; infrared detectors; counterfeit [false] coin 
detectors; joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; 
diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; disks, magnetic; 
optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; electronic interactive 
whiteboards; electronic notice boards; bullet-proof waistcoats; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric 
door bells; signal bells; audio interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or 
mechanical; marine depth finders; probes for scientific purposes; buzzers; needles for surveying compasses; needles for 
record players; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; inverters 
[electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; calculating 
machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging cameras; mouth 
guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric 
coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory 
cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates 
[photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, 
electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic 
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switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; magnetic encoders; anti-dazzle shades; collectors, electric; calibrating rings; smart rings; protective suits for 
aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; comparators; marine 
compasses; laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind 
socks for indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; connectors [electricity]; accumulator boxes; cabinets for loudspeakers; diving suits; galena crystals 
[detectors]; reflecting discs for wear, for the prevention of traffic accidents; covers for electric outlets; logs [measuring 
instruments]; lasers, not for medical purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps 
[photography]; thermionic tubes; amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic 
tapes; videotapes; surveying chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-
rules; contact lenses; correcting lenses [optics]; close-up lenses; optical lenses; optical condensers; sounding lines; 
electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; 
crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; manometers; security 
tokens [encryption devices]; divers' masks; solderers' helmets; protective masks; respiratory masks, other than for 
artificial respiration; materials for electricity mains [wires, cables]; voting machines; money counting and sorting 
machines; material testing instruments and machines; furniture especially made for laboratories; megaphones; portable 
media players; diaphragms [acoustics]; diaphragms for scientific apparatus; metal detectors for industrial or military 
purposes; digital weather stations; metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' 
measures; mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; coin-operated 
mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors; microscopes; 
microtomes; microphones; audio mixers; modems; lightning rods; monitors [computer hardware]; monitors [computer 
programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; teeth 
protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' levels; 
sound recording carriers; optical data media; electronic sheet music, downloadable; computer software, recorded; 
sheaths for electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched 
card machines for offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and 
fire; objectives [lenses] [optics]; lenses for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters 
[electricity]; clothing for protection against accidents, irradiation and fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; frames for pince-nez; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; 
googles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; 
electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; 
switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-
rays for industrial purposes; asbestos gloves for protection against accidents; ovens for laboratory use; droppers for 
measuring, other than for medical or household purposes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; wafers for integrated circuits; printed circuit boards; compact disc players; cassette players; 
protective films adapted for computer screens; protective films adapted for smartphones; sound recording strips; X-ray 
films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; semi-conductors; polarimeters; fire pumps; 
graduated glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; 
diagnostic apparatus, not for medical purposes; distance recording apparatus; distance measuring apparatus; speed 
measuring apparatus [photography]; apparatus for measuring the thickness of leather; apparatus for measuring the 
thickness of skins; speed checking apparatus for vehicles; time recording apparatus; apparatus and instruments for 
astronomy; navigational instruments; apparatus and instruments for physics; chemistry apparatus and instruments; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; hemline markers; retorts' stands; apparatus for 
changing record player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire 
beaters; sighting telescopes for firearms; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; 
telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; 
computer game software; computer programs, downloadable; computer operating programs, recorded; record players; 
processors [central processing units]; rods for water diviners; electronic publications, downloadable; distribution 
consoles [electricity]; control panels [electricity]; radar apparatus; baby monitors; masts for wireless aerials; transmitting 
sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; frames for photographic 
transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge protectors; voltage regulators for 
vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators for record players; reducers 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other than for 
medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; humanoid 
robots with artificial intelligence; speaking tubes; horns for loudspeakers; subwoofers; saccharometers; optical fibers 
[fibres] [light conducting filaments]; traffic-light apparatus [signalling devices]; dog whistles; signalling whistles; sextants; 
inductors [electricity]; safety nets; nets for protection against accidents; fire alarms; signals, luminous or mechanical; 
sirens; electronic access control systems for interlocking doors; scanners [data processing equipment]; integrated circuit 
cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; radiotelegraphy sets; charging stations for electric vehicles; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; mobile telephones; cordless telephones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles 
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; starter cables 
for motors; discharge tubes, electric, other than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for 
medical purposes; telephone receivers; squares for measuring; gauges; quantity indicators; automatic indicators of low 
pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic 
pointers; slope indicators; levels [instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; 
amplifiers; particle accelerators; electric installations for the remote control of industrial operations; balancing apparatus; 
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video recorders; invoicing machines; tape recorders; protection devices against X-rays, not for medical purposes; railway 
traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention installations, electric; 
film cutting apparatus; drying apparatus for photographic prints; optical character readers; centering apparatus for 
photographic transparencies; dosage dispensers; battery chargers; chargers for electric batteries; chargers for electronic 
cigarettes; sound alarms; sounding apparatus and machines; apparatus for editing cinematographic film; cathodic anti-
corrosion apparatus; couplers [data processing equipment]; wearable activity trackers; anti-theft warning apparatus; 
computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic tapes; acoustic 
couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; readers [data processing equipment]; heat 
regulating apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable ring tones for mobile phones; downloadable image files; downloadable 
music files; animated cartoons; filters for use in photography; filters for respiratory masks; filters for ultraviolet rays, for 
photography; USB flash drives; magic lanterns; optical lamps; signal lanterns; cameras [photography]; glazing apparatus 
for photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; 
digital photo frames; enlarging apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass 
cases; cases for smartphones; containers for microscope slides; cases especially made for photographic apparatus and 
instruments; chromatography apparatus for laboratory use; chronographs [time recording apparatus]; laboratory 
centrifuges; eyeglass chains; cyclotrons; compasses for measuring; frequency meters; time clocks [time recording 
devices]; petri dishes; sleeves for laptops; covers for personal digital assistants [PDAs]; covers for tablet computers; 
covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers; 
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; fire hose; virtual reality 
headsets; protective helmets for sports; head guards for sports; cell phone straps; eyeglass cords; tripods for cameras; 
switchboards; distribution boards [electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective 
face-shields; projection screens; radiology screens for industrial purposes; fluorescent screens; exposure meters [light 
meters]; ducts [electricity]; galvanic cells; epidiascopes; ergometers; armatures [electricity]; black boxes [data recorders].
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

 

Priority claimed from 02/05/2019; Application No. : 2019-331 ;Leichtenstein 

4251877    17/06/2019
[International Registration No. : 1478759]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer operating software.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

4317427    13/08/2019
[International Registration No. : 1490108]
YANOLJA CO., LTD

42, Teheran-ro 108-gil, Gangnam-gu Seoul 06176 Republic of Korea

Proposed to be Used
IR DIVISION
Downloadable application software for mobile phones; downloadable application software for smartphones; application 
software for smartphones; application software for mobile devices.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

4321888    16/08/2019
[International Registration No. : 1491863]
The Regents of the University of Colorado, a body corporate

1800 Grant Street, 8th Floor Denver CO 80203 United States of America

Proposed to be Used
IR DIVISION
Computer software for interactive educational simulations in the fields of science, technology, engineering, and 
mathematics.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 22/02/2019; Application No. : 018026873 ;European Union 

4322928    13/08/2019
[International Registration No. : 1490885]
senswork GmbH

Gewerbepark Lindach D 3 84489 Burghausen Germany

Proposed to be Used
IR DIVISION
Software; computer software packages; data carriers for computers having software recorded thereon; computer 
programmes for data processing; software and applications for mobile devices; computer software for use in remote meter 
monitoring; computer software for use in remote meter reading; computer programmes for image processing; 
environment software for software development; educational software; data and image processing software for making 
three dimensional models; application software for cloud computing services; cloud computing software; data processing 
programs; licence administration software; databases (electronic); electronic knowledge databases; artificial intelligence 
software; machine learning software.

4600



Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

 

Priority claimed from 06/02/2019; Application No. : 88291858 ;United States of America 

4327317    06/08/2019
[International Registration No. : 1491665]
Software Motor Company

1295 Forgewood Avenue Sunnyvale CA 94089 United States of America

Proposed to be Used
IR DIVISION
Electrical integrated control systems comprising electric motors and computer hardware and software for keeping 
combined temperature, humidity, pressure and composition within acceptable limits.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 15/11/2018; Application No. : 017985423 ;European Union 

4327340    14/05/2019
[International Registration No. : 1491308]
Chromasens GmbH

Max-Stromeyer-Str. 116 78467 Konstanz Germany

Proposed to be Used
IR DIVISION
Cameras; parts and accessories for cameras; control apparatus for camera equipment and lighting devices; computer 
hardware and software for image generation and image analysis processes; lighting devices for taking pictures and 
recording films [photography]; optical measurement apparatus; electronic light measuring apparatus; exposure meters 
(light meters) and range finders.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

 

4327405    08/07/2019
[International Registration No. : 1491645]
ZHEJIANG TONGSHENG ELECTRONIC CO., LTD.

Second Industrial Estate, Danxi, 325600 Yueqing, Wenzhou, Zhejiang Province China

Proposed to be Used
IR DIVISION
Couplings, electric; connections for electric lines; terminals [electricity]; switches, electric; electric wire connectors; 
relays, electric; electric connectors; threaded electrical cable connectors; solenoid valves [electromagnetic switches]; 
sensors; high and low voltage switch board; materials for electricity mains [wires, cables]; electric control panel; audio 
equipment for vehicles; car antennas; wires, electric; cables, electric; electric wire harnesses for automobiles.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 30/04/2019; Application No. : 2019/43084 ;Turkey 

4327940    23/05/2019
[International Registration No. : 1492311]
ZERODENSITY YAZILIM ANONIM SIRKETI

Zafer SB Mah. Nilufer Sk. No:29/11, Ege Serbest Bölgesi Sit., Esbas B Blok Apt. Gaziemir Izmir Turkey

Proposed to be Used
IR DIVISION
Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, industrial and 
laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, testing 
apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory 
apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for laboratory experiments; apparatus 
for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television apparatus, 
video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet computers, 
wearable technological devices, namely smart watches, smart wristbands, head-mounted cameras; microphones, 
loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of sound or images, computer 
peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer printers, scanners [data 
processing equipment], photocopiers; magnetic and optic data carriers and computer software and programmes recorded 
thereto, downloadable and recordable electronic publications, encoded magnetic and optic cards, movies, tv series and 
video music clips recorded on magnetic, optical and electronic media; antennas, satellite antennas, amplifiers for 
antennas, parts of the aforementioned goods; ticket dispensers, automatic teller machines (ATM); electronic components 
used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips 
[integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, photocells, 
remote control apparatus for opening and closing doors, optical sensors; counters and quantity indicators for measuring 
the quantity of consumption, automatic time switches; clothing for protection against accidents, irradiation and fire, safety 
vests and life-saving apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and 
components thereof; apparatus and instruments for conducting, transforming, accumulating or controlling electricity, 
electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter cables, 
electrical circuit boards, electric resistances, electric sockets, transformers [electricity], electrical adapters, battery 
chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, solar panels for production of 
electricity; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling apparatus and instruments, 
luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire hose and fire hose nozzles; 
radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; metronomes.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 27/06/2019; Application No. : 39146067 ;China 

4327974    15/08/2019
[International Registration No. : 1492830]
Huawei Technologies Co., Ltd.

Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Computer memory devices; computer programs, recorded; computer keyboards; mouse [computer peripheral]; integrated 
circuit cards [smart cards]; notebook computers; laptop computers; bags adapted for laptops; sleeves for laptops; 
computer software applications, downloadable; tablet computers; pedometers; fingerprint scanners; scales; 
switchboards; transmitters of electronic signals; transmitting sets [telecommunication]; radios; modems; transponders; 
smartphones; program-controlled telephone switching equipment; cabinets for loudspeakers; loudspeakers; 
microphones; sound transmitting apparatus; television apparatus; camcorders; headphones; portable media players; 
digital photo frames; earphones; cameras [photography]; air analysis apparatus; gas testing instruments; optical lenses; 
materials for electricity mains [wires, cables]; integrated circuits; video screens; sensors; electronic chips; chargers for 
electric batteries; batteries, electric; computer hardware; rechargeable batteries; smartglasses; smart watches; wearable 
activity trackers; covers for smartphones; cases for smartphones; selfie sticks [hand-held monopods]; connected 
bracelets [measuring instruments]; large-screen LCDs; electronic diaries; flat panel displays; liquid crystal displays; 
intercoms; car televisions; video monitors; touch screens; touch screen pens; electronic pens; flexible flat panel displays 
for computers; stands adapted for tablet computers; video printers; stands adapted for mobile phones; USB cables; USB 
cables for cellphones; digital door locks; central alarms; security tokens [encryption devices]; covers for tablet 
computers; black boxes [data recorders]; interactive touch screen terminals; humanoid robots with artificial intelligence; 
electronic sheet music, downloadable; smart rings; downloadable software applications for mobile phones; face 
recognition devices; scales with body mass analyzers; bathroom scales; protective films adapted for smartphones; 
electric and electronic effects units for musical instruments; audio interfaces; equalisers [audio apparatus]; virtual reality 
headsets; car video recorders; set-top boxes; thermal imaging cameras; infrared detectors; digital weather stations; 
biochips; electronic key fobs being remote control apparatus; personal digital assistants [PDAs]; computer software 
platforms, recorded or downloadable; thin client computers; hand-held electronic dictionaries; computer screen saver 
software, recorded or downloadable; downloadable graphics for mobile phones; wearable computers; portable digital 
electronic scales; selfie sticks adapted for cellular phones; smartphones in the shape of a wristband; monitoring 
apparatus, other than for medical purposes; security surveillance robots; wearable video display monitors; selfie lenses; 
laboratory robots; teaching robots; stylus for computer; computer programs, downloadable; downloadable emoticons for 
mobile phones; electric plugs; electric sockets; telecommunication apparatus in the form of jewelry; network 
communication equipment; computer software, recorded; computer programs [downloadable software]; computer 
operating programs, recorded.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

4328826    12/07/2019
[International Registration No. : 1491653]
Jiangsu meixin optoelectronics technology co., ltd.

Group 4 Hugang industrial zone, xindian town, rudong, nantong city Jiangsu province China

Proposed to be Used
IR DIVISION
Clothing for protection against accidents, irradiation and fire; alarms; anti-glare glasses; solderers' helmets; respirators, 
other than for artificial respiration; protective helmets for sports; anti-theft warning apparatus; protection devices for 
personal use against accidents.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 15/03/2019; Application No. : 36861154 ;China 

4328862    16/08/2019
[International Registration No. : 1492922]
Huawei Technologies Co., Ltd.

ADMINISTRATION BUILDING HUAWEI TECHNOLOGIES CO., LTD., BANTIAN, LONGGANG DISTRICT SHENZHEN China

Proposed to be Used
IR DIVISION
Computer styluses; computer programs, downloadable; downloadable emoticons for mobile phones; electric plugs; 
electric sockets; cases for smartphones; large-screen liquid crystal displays [LCDs]; flat panel display screens; liquid 
crystal display [LCD] screens; intercoms; car televisions; electronic diaries; touch screens; touch screen pens; integrated 
circuit cards [smart cards]; notebook computers; bags adapted for laptops; sleeves for laptops; computer software 
applications, downloadable; tablet computers; pedometers; scales; mouse [computer peripheral]; modems; laptop 
computers; electronic pens; flexible flat panel displays for computers; stands adapted for tablet computers; video printers; 
stands adapted for mobile phones; USB cables; USB cables for cellphones; digital door locks; alarm central units; covers 
for tablet computers; black boxes [data recorders]; interactive touch screen terminals; humanoid robots with artificial 
intelligence; electronic sheet music, downloadable; smart rings; downloadable software applications for mobile phones; 
smartphones; network communication equipment; cabinets for loudspeakers; loudspeakers; microphones; transponders; 
facial recognition apparatus; scales with body mass analysers; bathroom scales; protective films adapted for 
smartphones; audio interfaces; virtual reality headsets; car video recorders; set-top boxes; sound transmitting apparatus; 
television apparatus; camcorders; headphones; portable media players; digital photo frames; headsets; cameras 
[photography]; air analysis apparatus; gas testing instruments; computer hardware; smartglasses; smartwatches; 
wearable activity trackers; covers for smartphones; thermal imaging cameras; infrared detectors; digital weather stations; 
biochips; personal digital assistants [PDAs]; computer software platforms, recorded or downloadable; thin client 
computers; hand-held electronic dictionaries; computer screen saver software, recorded or downloadable; downloadable 
graphics for mobile phones; computer memory devices; computer programs, recorded; computer keyboards; computer 
operating programs, recorded; computer software, recorded; computer programs [downloadable software]; portable digital 
electronic scales; telecommunication apparatus in the form of jewellery; selfie sticks for use with mobile phones; wrist-
mounted smartphones; security surveillance robots; wearable video display monitors; selfie lenses; laboratory robots; 
teaching robots; wearable computers; integrated circuits; video screens; sensors; electronic chips; batteries, electric.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 10/12/2018; Application No. : 88222800 ;United States of America 

4329100    03/06/2019
[International Registration No. : 1492382]
FEI Company

5350 NE Dawson Creek Drive Hillsboro OR 971245830 United States of America

Proposed to be Used
IR DIVISION
High brightness, submicron ion and electron beam columns using field emission technology for scientific and laboratory 
use, namely, focused ion beam columns for ion lithography, ion beam milling, secondary ion mass spectroscopy and 
mask repair; focused electron beam columns for scientific and laboratory use, namely for electron beam lithography, 
electron beam microscopy, and liquid metal ion sources.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

 

Priority claimed from 28/12/2018; Application No. : 018005572 ;European Union 

4329213    28/06/2019
[International Registration No. : 1492525]
EMBIT S.R.L.

VIA EMILIA EST 911 I-41122 MODENA Italy

Proposed to be Used
IR DIVISION
Computer software for wireless network communications; wireless signal boosters; computer modules; memory modules; 
control modules (electric or electronic -); integrated circuit modules; memory expansion modules; connecting modules for 
electric controls; computer hardware modules for use in electronic devices using the internet of things [IoT]; walkie-
talkies; transmitter receivers; multiport transceivers; USB web keys; USB modems; USB hardware; USB flash drives; USB 
card readers; USB wireless routers; USB port cards; USB [universal serial bus] operating software; USB dongles [wireless 
network adapters]; firmware; firmware memory devices; firmware and device drivers; system and system support 
software, and firmware; software; computer operating programs; interactive software; embedded software; computer 
shareware; computer application software; aerials; radio antennas; antenna cables; aerial combiners; aerial converters; 
radio-frequency antennas; radio signal antennas; aerials for telecommunications networks; radio wave transmitting 
aerials; internet of things [IoT] gateways; intelligent gateways for software defined storage; software development kit 
[SDK]; interfaces for computers; computer application software for use in implementing the internet of things [IoT].
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

 

4329725    17/07/2019
[International Registration No. : 1493347]
Stillwater Designs & Audio, Inc.,

3100 North Husband Stillwater OK 74075 United States of America

Proposed to be Used
IR DIVISION
Stereo speakers.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 09/04/2019; Application No. : 88377971 ;United States of America 

4330020    22/07/2019
[International Registration No. : 1477096]
OLI SYSTEMS, INC.

240 Cedar Knolls Road Cedar Knolls NJ 07297 United States of America

Proposed to be Used
IR DIVISION
Software for analyzing and modeling chemistry and chemicals; software for chemistry simulations; software for analyzing, 
modeling, and simulating corrosion; software for analyzing and modeling electrolytes; software for analyzing and 
modeling scaling; software for analyzing and simulating aqueous processes; software for analyzing and simulating 
aqueous processes in the chemical process and related industries.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

4330039    05/08/2019
[International Registration No. : 1492558]
GUANGZHOU TUSHANG ELECTRONICS TECHNOLOGY CO.,LTD.

Room 906, Building 7, No 50, Juyuan Street, Shicha Road, Baiyun Area, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Bags adapted for computer; touch screen pen; memory card; stands adapted for tablet PC; couplers [data processing 
equipment]; USB flash drives; covers for tablet computers; humanoid robots with artificial intelligence; smartglasses; 
smartwatches; protective films adapted for computer screens; rulers [measuring instruments]; covers for mobile phones; 
stands adapted for mobile phone; cases for mobile phones; keyboard for mobile phones; selfie sticks [hand-held 
monopods]; smart phone stand for automobiles; cell phone straps; selfie sticks for mobile phone; protective films adapted 
for mobilephone screens; headset; electronic monitoring apparatus; cabinets for loudspeakers; loudspeakers; audio 
interfaces; virtual reality headset; wearable video display monitors; security surveillance robots; measuring instruments; 
telescopes; materials for electricity mains [wires, cables]; wires, electric; connections for electric lines; electric plugs; 
power adapter; electric sockets; plugs, sockets and other contacts [electric connections]; eyeglasses; USB charger; 
wireless charger; batteries, electric; rechargeable batteries.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

 

4330045    26/07/2019
[International Registration No. : 1492564]
Shanghai PuYue Sport Goods Co,Ltd.

Room 114, Building 10, Jinhai highway 3265, Nanqiao Town, Fengxian District 200000 Shanghai China

Proposed to be Used
IR DIVISION
Protective helmets for sports; protective goggles; protective helmets; gloves for protection against accidents; clothing for 
protection against accidents, irradiation and fire; shoes for protection against accidents, irradiation and fire; computer 
software applications, downloadable; computer application software for cellular phones; protective masks; protective 
suits for motorcyclists against accidents and injury.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 9 
 

Priority claimed from 29/04/2019; Application No. : 88406312 ;United States of America 

4330218    16/07/2019
[International Registration No. : 1493260]
AFTERSHOKZ, LLC

1801 Burnet Avenue, Suite 102 Syracuse NY 13206 United States of America

Proposed to be Used
IR DIVISION
Microphones; horns for loudspeakers; headphones; MP3 players; portable media players; music headphones; earbuds; 
wireless speakers; batteries, electric; usb cables; chargers for batteries; stereo headphones.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 10 
 

Priority claimed from 11/02/2019; Application No. : 1390151 ;Benelux 

4248179    28/05/2019
[International Registration No. : 1479055]
BERRY GLOBAL, INC., DELAWARE CORPORATION

101 Oakley Street Evansville IN 47710 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Inhalers for medical purposes, including dry powder inhalers for treatment of respiratory conditions such as copd and 
asthma.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 10 
 

 

Priority claimed from 21/12/2018; Application No. : 35483443 ;China 

4327721    03/06/2019
[International Registration No. : 1492234]
Shandong Luye Pharmaceutical Co., Ltd.

No. 15 Chuangye Road, Yantai High-Tech Zone Shandong Province China

Proposed to be Used
IR DIVISION
Diagnostic apparatus for medical purposes; medical apparatus and instruments; analytical apparatus for medical 
purposes; radiological apparatus for medical purposes; testing apparatus for medical purposes; dental apparatus and 
instruments; physiotherapy apparatus; apparatus for artificial respiration; apparatus, devices and articles for nursing 
infants; surgical implants comprised of artificial materials; orthopedic articles; artificial teeth; suture materials; feeding 
bottles; contraceptives, non-chemical; needles for medical purposes; surgical cutlery; droppers for medical purposes; 
syringes for injections; mirrors for surgeons; body rehabilitation apparatus for medical purposes; apparatus for the 
regeneration of stem cells for medical purposes; surgical apparatus and instruments; apparatus for DNA and RNA testing 
for medical purposes.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 10 
 

4327829    06/06/2019
[International Registration No. : 1492154]
NANJING SHUANGWEI BIOTECHNOLOGY CO., LTD

No.1 Gaoke 8 Road, High-Tech development district, Nanjing Jiangsu China

Proposed to be Used
IR DIVISION
Splints, surgical; blood transfusion devices; medical apparatus and instruments; galvanic therapeutic appliances; 
orthopaedic articles; supportive bandages; cannulae; drainage tubes for medical purposes; medical apparatus for use in 
sterilization processes; thermo-electric compresses [surgery].
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 10 
 

4327865    12/08/2019
[International Registration No. : 1492245]
Wuxi Yushou Medical Appliances Co., Ltd.

No. 215 Xigang Road, Dongbeitang Town, Xishan District, Wuxi City 214191 Jiangsu Province China

Proposed to be Used
IR DIVISION
Gauze mask; physiotherapy apparatus; veterinary apparatus and instruments; dental apparatus and instruments; medical 
apparatus and instruments; catheters; enema apparatus for medical purposes; needles for medical purposes; diagnostic 
apparatus for medical purposes; syringes for medical purposes.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 10 
 

Priority claimed from 18/02/2019; Application No. : 018024354 ;European Union 

4329185    15/08/2019
[International Registration No. : 1492483]
Arjo IP Holding Aktiebolag

Hans Michelsensgatan 10 SE-211 20 Malmö Sweden

Proposed to be Used
IR DIVISION
Inflatable mattresses, seating, cushions, pads and supports for the reduction and relief of pressure on the body for 
medical purposes; alternating pressure mattresses, seating, cushions, pads and supports for medical purposes; pumps 
for medical purposes; parts and fittings for all the aforesaid goods.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 10 
 

4329999    28/05/2019
[International Registration No. : 1355083]
Shenzhen Mindray Bio-Medical Electronics Co., Ltd

Mindray Building, Keji 12th Road South, High-tech Industrial Park, Nanshan 518057 Shenzhen China

Proposed to be Used
IR DIVISION
Surgical apparatus and instruments; anaesthetic apparatus; medical apparatus and instruments; testing apparatus for 
medical purposes; apparatus for use in medical analysis; diagnostic apparatus for medical purposes; radiotherapy 
apparatus; medical ultrasound apparatus; diagnostic ultrasound instruments for medical use; defibrillators; beds, 
specially made for medical purposes; pumps for medical purposes; sphygmotensiometers; electrodes for medical use; 
surgical implants [artificial materials]; apparatus for artificial respiration; blood testing apparatus; haemocytometers; 
medical ultrasound instruments; all the aforementioned goods excluding dentomaxillofacial x-ray units and apparatus 
specially designed for dentomaxillofacial use.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 10 
 

Priority claimed from 23/05/2019; Application No. : 2019-072723 ;Japan 

4330049    19/06/2019
[International Registration No. : 1492585]
KOWA COMPANY, LTD.

6-29, Nishiki 3-chome, Naka-ku, Nagoya-shi Aichi-ken 460-8625 Japan

Proposed to be Used
IR DIVISION
Medical apparatus and instruments; fundus camera; retinal camera for medical purposes; optometric apparatus and 
instruments for examining anterior chamber of the eye; apparatus and instruments for ophthalmology; surgical apparatus 
and instruments; dental apparatus and instruments; veterinary apparatus and instruments; artificial limbs; artificial eyes; 
artificial teeth; blood testing apparatus; sphygmomanometers; electrocardiographs; supports for medical purposes; ear 
plugs for sleeping; ear plugs for protection against noise.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 11 
 

DEVICE 

4322992    16/08/2019
[International Registration No. : 1491324]
Shanghai Electric Group Co., Ltd.

30F, No.8 XingYi Road ShangHai China

Proposed to be Used
IR DIVISION
Lighting apparatus and installations; cooling installations and machines; air conditioning installations; heating apparatus; 
pipe line cocks [spigots]; sanitary apparatus and installations; water purifying apparatus and machines; radiators, electric; 
gas lighters; polymerisation installations.

4622



Trade Marks Journal No: 1928 ,   18/11/2019           Class 11 
 

 

4323232    15/08/2019
[International Registration No. : 1491409]
Spraying Systems Co.

North Avenue and Schmale Road P.O. Box 7900 Wheaton IL 60187 United States of America

Proposed to be Used
IR DIVISION
Electrolytic water generators for electrically decomposing tap water to generate electrolytic water for the ionization of 
water; industrial ionization apparatus for the treatment of water, namely, equipment to turn tap water into an all-purpose 
disinfectant cleaner.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 11 
 

4327871    31/07/2019
[International Registration No. : 1492250]
OMNISHELTER S.r.l.

Via XI Settembre, 6 I-20012 Cuggiono Italy

Proposed to be Used
IR DIVISION
Air-conditioned installations; air-conditioned containers.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 11 
 

Priority claimed from 24/03/2019; Application No. : 2019712957 ;Russian Federation 

4328997    14/08/2019
[International Registration No. : 1493089]
Limited Liability Company "AKUSTICHESKAYA ZAMOROZKA"

Skolkovo Innovation center, Bol'shoy bul'var St., 42, bld. 1, fl. 4, office 1594, work place 9 RU-121205 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Lamp shades; steam accumulators; heat accumulators; defrosters for vehicles; distillation apparatus; desiccating 
apparatus; hydromassage bath apparatus; disinfectant apparatus; air deodorizing apparatus; tanning apparatus [sun 
beds]; ionization apparatus for the treatment of air or water; coffee roasters; beverage cooling apparatus; hand drying 
apparatus for washrooms; fruit roasters; water purifying apparatus and machines; refrigerating apparatus and machines; 
drying apparatus and installations; freezers; drying apparatus; lighting apparatus; coolers for furnaces; expansion tanks 
for central heating installations; flushing tanks; refining towers for distillation; bidets; boilers, other than parts of 
machines; bath tubs; spa baths [vessels]; bath tubs for sitz baths; waffle irons, electric; fans [air-conditioning]; fans [parts 
of air-conditioning installations]; electric fans for personal use; roasting spits; refrigerating display cabinets; heated 
display cabinets; water heaters; water heaters [apparatus]; water flushing installations; air reheaters; extractor hoods for 
kitchens; gas condensers, other than parts of machines; acetylene generators; hydrants; burners; acetylene burners; gas 
burners; burners for lamps; germicidal burners; incandescent burners; oxyhydrogen burners; laboratory burners; oil 
burners; alcohol burners; hot water bottles; footwarmers, electric or non-electric; bed warmers; pocket warmers; warming 
pans; grills [cooking appliances]; lampshade holders; stills; showers; refrigerating containers; gas lighters; lighters; 
friction lighters for igniting gas; chimney blowers; coils [parts of distilling, heating or cooling installations]; furnace ash 
boxes; evaporators; shower enclosures; Turkish bath cabinets, portable; heating apparatus; refrigerating chambers; 
fireplaces, domestic; chimney flues; air valves for steam heating installations; level controlling valves in tanks; 
thermostatic valves [parts of heating installations]; electrically heated carpets; light bulbs; light bulbs, electric; solar 
thermal collectors [heating]; distillation columns; furnace grates; ventilation hoods; ventilation hoods for laboratories; 
lamp globes; air-conditioning apparatus; air conditioners for vehicles; gas boilers; laundry room boilers; heating boilers; 
coffee machines, electric; faucets for pipes and pipelines; taps; mixer faucets for water pipes; forges, portable; lava rocks 
for use in barbecue grills; electric lights for Christmas trees; acetylene flares; safety lamps; gas lamps; curling lamps; 
germicidal lamps for purifying air; light bulbs for directional signals for vehicles; arc lamps; laboratory lamps; oil lamps; 
ultraviolet ray lamps, not for medical purposes; miners' lamps; electric lamps; chandeliers; barbecues; bread baking 
machines; watering machines for agricultural purposes; multicookers; footmuffs, electrically heated; heaters for baths; 
heaters for heating irons; immersion heaters; brackets for gas burners; anti-splash tap nozzles; heat pumps; filaments for 
electric lamps; magnesium filaments for lighting; heating filaments, electric; luminous house numbers; heating apparatus 
for defrosting vehicle windows; hot air bath fittings; bath fittings; loading apparatus for furnaces; kiln furniture [supports]; 
sauna bath installations; refrigerating appliances and installations; blankets, electric, not for medical purposes; fabric 
steamers; lamp reflectors; vehicle reflectors; hearths; food steamers, electric; steam boilers, other than parts of machines; 
pasteurisers; lamp mantles; sockets for electric lights; coffee percolators, electric; stoves [heating apparatus]; bakers' 
ovens; hot air ovens; kitchen ranges [ovens]; microwave ovens [cooking apparatus]; microwave ovens for industrial 
purposes; incinerators; kilns; solar furnaces; dental ovens; furnaces, other than for laboratory use; urinals being sanitary 
fixtures; feeding apparatus for heating boilers; heating plates; cookers; hot plates; heaters, electric, for feeding bottles; 
aquarium heaters; aquarium lights; heating cushions, electric, not for medical purposes; clean chambers [sanitary 
installations]; tortilla presses, electric; water intake apparatus; deodorizing apparatus, not for personal use; apparatus for 
dehydrating food waste; fumigation apparatus, not for medical purposes; gas scrubbing apparatus; oil-scrubbing 
apparatus; glue-heating appliances; forage drying apparatus; water filtering apparatus; air purifying apparatus and 
machines; ice machines and apparatus; cooling appliances and installations; cooking apparatus and installations; lighting 
apparatus and installations; sanitary apparatus and installations; cooking rings; lighting apparatus for vehicles; light-
emitting diodes [LED] lighting apparatus; heating apparatus for solid, liquid or gaseous fuels; heating apparatus, electric; 
hot air apparatus; steam facial apparatus [saunas]; safety accessories for water or gas apparatus and pipes; regulating 
and safety accessories for gas apparatus; regulating accessories for water or gas apparatus and pipes; regulating and 
safety accessories for water apparatus; regulating and safety accessories for gas pipes; anti-glare devices for vehicles 
[lamp fittings]; roasting jacks; plate warmers; electric appliances for making yogurt; rotisseries; radiator caps; diving 
lights; washers for water faucets; radiators [heating]; central heating radiators; radiators, electric; sinks; disinfectant 
dispensers for toilets; drip irrigation emitters [irrigation fittings]; light diffusers; nuclear reactors; heat regenerators; 
pressure water tanks; roasters; lamps; standard lamps; ceiling lights; toilet seats; lighting installations for air vehicles; 
pressure cookers, electric; gas scrubbers [parts of gas installations]; lamp glasses; sterilizers; water sterilizers; air 
sterilizers; air dryers; laundry dryers, electric; hair dryers; malt roasters; tobacco roasters; heat exchangers, other than 
parts of machines; bread toasters; discharge tubes, electric, for lighting; lamp chimneys; luminous tubes for lighting; 
pipes [parts of sanitary installations]; flues for heating boilers; boiler pipes [tubes] for heating installations; toilets [water-
closets]; toilets, portable; humidifiers for central heating radiators; wash-hand basins [parts of sanitary installations]; toilet 
bowls; water conduits installations; bath installations; air-conditioning installations; desalination plants; installations for 
processing nuclear fuel and nuclear moderating material; watering installations, automatic; cooling installations for water; 
cooling installations for liquids; milk cooling installations; cooling installations for tobacco; water purification 
installations; purification installations for sewage; steam generating installations; water distribution installations; air 
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filtering installations; swimming pool chlorinating apparatus; ventilation [air-conditioning] installations and apparatus; 
ventilation [air-conditioning] installations for vehicles; water softening apparatus and installations; cooling installations 
and machines; heating installations; heaters for vehicles; hot water heating installations; polymerization installations; 
water supply installations; flare stacks for use in the oil industry; ash conveyor installations, automatic; whirlpool-jet 
apparatus; air cooling apparatus; aquarium filtration apparatus; cooking utensils, electric; flaming torches; headlights for 
automobiles; vehicle headlights; filters for air conditioning; filters for drinking water; lights for automobiles; bicycle lights; 
motorcycle lights; lights for vehicles; electric torches; lanterns for lighting; Chinese lanterns; fountains; ornamental 
fountains; deep fryers, electric; fittings, shaped, for ovens; oven fittings made of fireclay; bread-making machines; 
refrigerators; chromatography apparatus for industrial purposes; kettles, electric; dampers [heating]; book sterilization 
apparatus; refrigerating cabinets; ice boxes; carbon for arc lamps; heating elements.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 11 
 

 

4329196    17/06/2019
[International Registration No. : 1492511]
DEZHOU KERUITE DRAUGHT FAN CO., LTD.

2RD INDUSTRIAL PARK, LUQUANTUN TOWN, WUCHENG COUNTY, DEZHOU CITY SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Axial flow fans for air-conditioning; extractor hoods for kitchens; ventilating fans; heat exchangers, other than parts of 
machines; ventilation [air-conditioning] installations and apparatus; fans [parts of air conditioning installations]; heat 
pumps; air heaters; ventilation hoods for laboratories; expansion tanks for central heating installations.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 14 
 

 

4330183    24/07/2019
[International Registration No. : 1493189]
SERGIY SHVETS

550 South Hill Street 532 Los Angeles CA 90013 United States of America

Proposed to be Used
IR DIVISION
Jewelry.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 17 
 

4327816    16/07/2019
[International Registration No. : 1492148]
TAIXING DONCHAMP ACRYLIC CO., LTD.

No.186 Tongjiang Road, Taixing Economic Development Zone (Binjiang Town), Taizhou City Jiangsu Province China

Proposed to be Used
IR DIVISION
Synthetic rubber; pipe muffs, not of metal; plastic film, other than for wrapping; organic glass; fiberglass for insulation; 
floating anti-pollution barriers; waterproof packings; insulating refractory materials.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 17 
 

4327820    16/07/2019
[International Registration No. : 1492149]
TAIXING DONCHAMP ACRYLIC CO., LTD.

No.186 Tongjiang Road, Taixing Economic Development Zone (Binjiang Town), Taizhou City Jiangsu Province China

Proposed to be Used
IR DIVISION
Synthetic rubber; pipe muffs, not of metal; organic glass; plastic film, other than for wrapping; fiberglass for insulation; 
floating anti-pollution barriers; waterproof packings; fiberglass fabrics for insulation.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 17 
 

4329111    16/07/2019
[International Registration No. : 1492403]
TAIXING DONCHAMP ACRYLIC CO., LTD.

No.186 Tongjiang Road, Taixing Economic Development Zone (Binjiang Town), Taizhou City Jiangsu Province China

Proposed to be Used
IR DIVISION
Synthetic rubber; pipe muffs, not of metal; organic glass; plastic film, other than for wrapping; fiberglass for insulation; 
floating anti-pollution barriers; waterproof packings; fiberglass fabrics for insulation.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 18 
 

Priority claimed from 29/08/2018; Application No. : UK00003334989 ;United Kingdom 

4236006    14/02/2019
[International Registration No. : 1476948]
TARA LALVANI

1 Apsley Way London NW2 7HF United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Luggage and bags of leather or imitation leather; bags, briefcases; holdalls, rucksacks, sports bags; satchels; cosmetic 
bags; make-up bags; vanity cases; folding cases for cosmetic items.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 18 
 

4329396    05/08/2019
[International Registration No. : 1493275]
Dongguan Weini Trading Co.,Ltd

No.11, Block A, Pailouji Building, Pailouji Community, Wanjiang District, Dongguan City Guangdong Province China

Proposed to be Used
IR DIVISION
Handbags; pocket wallets; key cases; travelling bags; school bags; travelling trunks; backpacks; briefcases.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 24 
 

Priority claimed from 22/05/2019; Application No. : 2019-072184 ;Japan 

4328843    31/07/2019
[International Registration No. : 1492905]
KUROKI CO., LTD.

5560, Nishiebara-cho, Ibara-shi Okayama 715-0006 Japan

Proposed to be Used
IR DIVISION
Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated cloth; 
rubberized cloth; filtering materials of textile; woven textile goods for personal use; mosquito nets; bedsheets; futon 
quilts; covers for futon quilts; futon ticks [unstuffed Futon]; pillowcases; blankets; table napkins of textile; dish towels for 
drying; toilet seat covers of textile; unfitted fabric slipcovers for chairs; wall hangings of textile; curtains of textile; table 
cloths of textile; draperies [thick drop curtains].
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 25 
 

4327371    29/07/2019
[International Registration No. : 1491610]
Shandong Aoliao Garment Manufacturing Co., Ltd.

No. 1008 Luan Square, 61 Jiluo Road, Tianqiao District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Clothing; overalls; suits; uniforms; vests; sports jerseys; coats; tee-shirts.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 25 
 

 

4327378    24/07/2019
[International Registration No. : 1491629]
QIBU CORPORATION LIMITED

No.3 Chiyan Road, Qiaoxiang Industry Zone, Youzhu New Area, Qingtian County, Lishui City 323900 Zhejiang Province China

Proposed to be Used
IR DIVISION
Clothing; shirts; baby layettes for clothing; waterproof clothing; hats; hosiery; gloves as clothing; scarves; girdles; 
footwear.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 25 
 

4327697    12/07/2019
[International Registration No. : 1492187]
Public Joint Stock Company "Detsky mir"

pr-kt Vernadskogo, d. 37, corp. 3 RU-119415 MOSCOW Russian Federation

Proposed to be Used
IR DIVISION
Clothing; footwear; headgear for wear; swimsuits; underwear.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 25 
 

Priority claimed from 18/06/2019; Application No. : 302019000040992 ;Italy 

4328930    19/07/2019
[International Registration No. : 1493047]
GI.MEL. S.r.l.

Strada Provinciale 237 per NOCI Z.I., 24 I-70017 PUTIGNANO (BA) Italy

Proposed to be Used
IR DIVISION
Clothing for children; clothing for infants; shirts for children; chemisettes for children; skirts for children; dresses for 
children; suits for children; jackets [clothing] for children; shoulder wraps [clothing] for children; trousers for children; 
shorts for children; jerseys for children; t-shirts for children; sweatshirts for children; sweaters for children; underwear 
for children; nighties for children; pyjamas for children; socks for children; ankle socks for children; undershirt for 
children; slips [underclothing] for children; headgear for children; headgear for infants; headwear for children; caps for 
children; visors [headwear] for children; gloves [clothing] for children; belts for children; scarves for children; neckties 
for children; papillon for children; mackintoshes for children; overcoats for children; coats for children; down jackets for 
children; swimsuits for children; bathrobe for children; tracksuits [clothing] for children; cagoules for children; anoraks 
for children; footwear for children; footwear for infants; shoes for children; boots for children; sandals for children; 
slippers for children; cloth bibs for infants; cloth footwear for infants; snap crotch shirts for infants and children; 
bodysuits for children and infants; culottes [underclothing] for children and infants; rompers for infants and children; 
fingerless gloves for infants and children; tights for children; suspenders for children; bandanas [neckerchiefs] for 
children; foulards [clothing articles] for children; ear muffs [clothing] for children; gilets for children; chin straps 
[clothing] for children; petticoats for children; jumper suits for children; mantles for children; ponchos for children; 
blousons for children; heavy jackets for children; jeans for children.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 25 
 

4330108    08/08/2019
[International Registration No. : 1492686]
Wuhan Guanbu Industry and Trade Co., Ltd.

No.11 on the 13th Floor, Block A, No.1 Business Block of Jindizizaicheng K3 Block Phase III, Wufeng Village, Heping Street, Hongshan 
District 430000 Wuhan City China

Proposed to be Used
IR DIVISION
Footwear; football boots; sports shoes; insole; headwear; hosiery; gloves [clothing]; scarfs; leather belts [clothing]; 
clothing.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 28 
 

4329747    28/05/2019
[International Registration No. : 1493423]
Tovarystvo z obmezhenoiu vidpovidalnistiu "UKRAINIAN GEARS"

vul. Ochakivska/ Ochakivskyi provulok, bud. 5/6 m. Kyiv 03151 Ukraine

Proposed to be Used
IR DIVISION
3D mechanical puzzles; arcade video game machines; video game machines; climbers' harness; tennis ball throwing 
apparatus; men's athletic supporters [sports articles]; swimming pools [play articles]; trampolines; billiard cues; billiard 
balls; billiard markers; billiard tables; coin-operated billiard tables; bodyboards; punching bags; boxing gloves; rattles 
[playthings]; building blocks [toys]; twirling batons; teddy bears; stationary exercise bicycles; creels [fishing traps]; video 
game apparatus; golf bag trolleys; shuttlecocks; fishing lines; gut for fishing; rods for fishing; dumb-bells; gymnastic and 
sporting articles; gyroscopes and flight stabilizers for model aircraft; swings; needles for pumps for inflating balls for 
games; jigsaw puzzles; chest expanders; exercisers; darts; bite sensors [fishing tackle]; gaming devices for board 
games; hang gliders; joysticks for video games; bells for Christmas trees; spinning tops [toys]; discuses for sports; 
slides [playthings]; dominoes; swimming kickboards; surfboards; sailboards; spring boards [sports articles]; 
chessboards; draughtboards; checkerboards; drones [toys]; electronic targets; poles for pole vaulting; counters [discs] 
for games; swimming jackets; ascenders [mountaineering equipment]; scent lures for hunting or fishing; protective films 
adapted for screens for portable games; protective paddings [parts of sports suits]; toy putty; toys for pets; stuffed toys; 
toys; novelty toys for parties; novelty toys for playing jokes; toy imitation cosmetics; toy vehicles; toy models; toy 
pistols; toy air pistols; toy robots; remote-controlled toy vehicles; toy figures; ring games; games; portable games and 
toys incorporating telecommunication functions; amusement machines, automatic and coin-operated; playing cards; 
building games; playing balls; play balloons; divot repair tools [golf accessories]; kaleidoscopes; bladders of balls for 
games; rosin used by athletes; edges of skis; paper party hats; carnival masks; bingo cards; trading cards for games; 
skittles; ninepins; mah-jong; quoits; parlour games; golf clubs; ice skates; roller skates; rocking horses; controllers for 
toys; controllers for game consoles; confetti; dice; kite reels; reels for fishing; chalk for billiard cues; ski bindings; 
marbles for games; paintballs [ammunition for paintball guns] [sports apparatus]; flippers for diving; flippers for 
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swimming; flying discs [toys]; skis; waterskis; surf skis; bows for archery; dolls; dolls' clothes; dolls' houses; dolls' 
rooms; dolls' beds; marionettes; masks [playthings]; camouflage screens [sports articles]; scale model vehicles; 
matryoshka dolls; ball pitching machines; mechanical 3D models of self-assembling as accessories for board games; 
hunting game calls; targets; toy mobiles; large-scale models ready (toys); balls for games; scale model kits [toys]; 
swimming pool air floats; artificial fishing bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; 
elbow guards [sports articles]; play tents; backgammon games; water wings; pumps specially adapted for use with balls 
for games; board games; Christmas trees of synthetic material; paddleboards; paragliders; pachinkos; paintball guns 
[sports apparatus]; horseshoe games; sole coverings for skis; landing nets for anglers; Christmas tree stands; pinatas; 
percussion caps [toys]; detonating caps [toys]; caps for pistols [toys]; swimming belts; plush toys; plush toys with 
attached comfort blanket; dolls' feeding bottles; kites; bite indicators [fishing tackle]; floats for fishing; portable games 
with liquid crystal displays; weight lifting belts [sports articles]; harness for sailboards; ornaments for Christmas trees, 
except illumination articles and confectionery; archery implements; decoys for hunting or fishing; lures for fishing 
artificial; apparatus for games; conjuring apparatus; rackets; bats for games; fishing tackle; fish hooks; sling shots 
[sports articles]; baby gyms; rollers for stationary exercise bicycles; skateboards; baseball gloves; golf gloves; gloves for 
games; roulette wheels; movable toys; harpoon guns [sports articles]; scooters [toys]; sleds [sports articles]; bob-
sleighs; candle holders for Christmas trees; nets for sports; butterfly nets; scratch cards for playing lottery games; slot 
machines [gaming machines]; artificial snow for Christmas trees; snow globes; snowshoes; snowboards; bar-bells; 
starting blocks for sports; clay pigeon traps; tables for table tennis; rhythmic gymnastics ribbons; strings for rackets; gut 
for rackets; golf bags, with or without wheels; cricket bags; clay pigeons [targets]; theatrical masks; tennis nets; waist 
trimmer exercise belts; toy dough; tricycles for infants [toys]; body-building apparatus; machines for physical exercises; 
three-dimensional mechanical models (modular construction toys); batting gloves [accessories for games]; appliances 
for gymnastics; bowling apparatus and machinery; fairground ride apparatus; fencing weapons; fencing masks; fencing 
gauntlets; chips for gambling; foosball tables; party poppers [party novelties]; hockey sticks; cups for dice; skating boots 
with skates attached; bags especially designed for skis and surfboards; chess games; draughts [games]; seal skins 
[coverings for skis]; shin guards [sports articles]; masts for sailboards.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 29 
 

Priority claimed from 13/12/2018; Application No. : 35291017 ;China 

4327881    29/04/2019
[International Registration No. : 1492272]
VICEL PACKAGING LTD.

NO.328, HAILONG ROAD, HANTING DISTRICT, WEIFANG 261100 SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Cellulose casing (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations).
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 29 
 

4329065    05/08/2019
[International Registration No. : 1493159]
Fujian Province Jinjiang Xingda Foods Co., Ltd.

No. 8, Wu'an Road, (Foods Park), Economic Development Zone, Jinjiang City, Quanzhou City 362000 Fujian Province China

Proposed to be Used
IR DIVISION
Fish-based foodstuffs; canned aquatic products; jams; vegetables, preserved; dry edible fungus; tofu products; meat; 
milk products; oils for food; eggs.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 30 
 

 

4323166    16/08/2019
[International Registration No. : 1491270]
HANGZHOU YUANPIN CATERING MANAGEMENTCO.,LTD

No.1 Shop No.1 Gate, 7th Building, Xixi Xinzuo, Xihu District, Hangzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Ice cream; petit-beurre biscuits; tea-based beverages; dessert mousses [confectionery]; essences for foodstuffs, except 
etheric essences and essential oils; oat-based food; tapioca flour for food; chocolate; confectionery; coffee; leaven; 
bread; cereal preparations; cakes.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 30 
 

4327953    25/04/2019
[International Registration No. : 1492765]
DAO HEUANG GROUP CO., LTD

No. 437, Unit 26, Kamphengmeuang Avenue, Hongkair Village, Saysettha District Vientiane Capital Lao People's Democratic Republic

Proposed to be Used
IR DIVISION
Roasted coffee (coffee in whole-bean form and ground coffee); coffee-based beverages; powdered coffee, whole-bean 
coffee, all of the aforesaid goods from pure green bean coffee; instant coffee in powder or granulated form (agglomerated 
coffee, spray dried coffee, freeze dried coffee) for making coffee-based beverages; coffee mix (3 in 1 coffee and 2 in 1 
coffee) for making coffee-based beverages; coffee and coffee beverages containing milk.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 30 
 

4328899    09/08/2019
[International Registration No. : 1492984]
PT UNIVERSAL INDOFOOD PRODUCT

Jl. K.L. Yos Sudarso (Tanjung Mulia), Km. 7.3 Medan Indonesia

Proposed to be Used
IR DIVISION
Biscuit; cracker; bread; cookies; cake; sugar; wafer; pie; candy; pasta.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 30 
 

 

Priority claimed from 21/05/2019; Application No. : 4-2019-17640 ;Viet Nam 

4330158    24/07/2019
[International Registration No. : 1492726]
TRANSPORT AND INDUSTRY DEVELOPMENT INVESTMENT JOINT STOCK COMPANY

89 Cach Mang Thang Tam, Ben Thanh Ward, District 1 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Coffee; tea; cocoa; coffee-based beverages; tea-based beverages; cocoa-based beverages.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 33 
 

Priority claimed from 05/06/2019; Application No. : 2019-078516 ;Japan 

4327666    09/08/2019
[International Registration No. : 1492170]
MINAMI ALPS WINE & BEVERAGE CO., LTD.

191-1 Kamiyahagi, Ichinomiya-cho, Fuefuki-City Yamanashi 405-0059 Japan

Proposed to be Used
IR DIVISION
Alcoholic beverages except beers; whisky; distilled beverages; spirits [beverages]; vodka; gin; brandy.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 34 
 

Priority claimed from 21/12/2018; Application No. : 018003643 ;European Union 

4327998    20/06/2019
[International Registration No. : 1492869]
VapeBoxx Ltd

C/O McDonnell Maher & Co Market sq Bagenalstown R21 NX68 Ireland

Proposed to be Used
IR DIVISION
Electronic cigarettes, cases for electronic cigarettes, holders for electronic cigarettes, cartridges for electronic cigarettes, 
liquids for electronic cigarettes, refill cartridges for electronic cigarettes, smoking sets for electronic cigarettes, liquid 
solutions for electronic cigarettes, liquid nicotine solutions for electronic cigarettes, personal vaporisers and electronic 
cigarettes and flavourings and solutions therefor; flavourings, other than essential oils, for use in electronic cigarettes, 
cartridges sold filled with chemical flavourings in liquid form for electronic cigarettes.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 34 
 

4329973    18/07/2019
[International Registration No. : 1493457]
Charlie's Chalk Dust, LLC

1007 Brioso Dr. Costa Mesa CA 92627 United States of America

Proposed to be Used
IR DIVISION
E-cigarette vaping liquid.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 35 
 

Priority claimed from 23/08/2018; Application No. : 302018000027903 ;Italy 

4248953    20/02/2019
[International Registration No. : 1479334]
TONY S.R.L.

Via Carducci Giosuè 32 I-20123 Milan Italy

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Business management; computerised business management, for others, including being provided online, in particular in 
the field of clothing; the bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), 
enabling customers to conveniently view and purchase those goods, including online.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 35 
 

 

Priority claimed from 24/05/2019; Application No. : 38431091 ;China 

4328928    26/06/2019
[International Registration No. : 1493045]
VIPSHOP (China) Co., Ltd.

Building 6, No. 20 Huahai Avenue, Liwan District, Guangzhou 510145 Guangdong China

Proposed to be Used
IR DIVISION
Advertising; organization of exhibitions for commercial or advertising purposes; import-export agency services; sales 
promotion for others; provision of an online marketplace for buyers and sellers of goods and services; personnel 
management consultancy; relocation services for businesses; computerized file management; accounting; sponsorship 
search.

4652



Trade Marks Journal No: 1928 ,   18/11/2019           Class 35 
 

 

4329718    29/07/2019
[International Registration No. : 1493326]
REMA YAPI VE MIMARLIK ANONIM SIRKETI

Istwest Sitesi A1A Blok, No.116 Bahçelievler Istanbul Turkey

Proposed to be Used
IR DIVISION
Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or advertising 
purposes; design for advertising; provision of an online marketplace for buyers and sellers of goods and services; office 
functions; secretarial services; arranging newspaper subscriptions for others; compilation of statistics; rental of office 
machines; systemization of information into computer databases; telephone answering for unavailable subscribers, 
business management, business administration and business consultancy; accounting; commercial consultancy 
services; personnel recruitment, personnel placement, employment agencies, import-export agencies; temporary 
personnel placement services; auctioneering; the bringing together, for benefit of others, of a variety of goods, namely, 
lighting installations, lights for vehicles and interior-exterior spaces, heating installations using solid, liquid or gas fuels 
or electricity, central heating boilers, boilers for heating installations, radiators [heating], heat exchangers, not parts of 
machines, stoves, kitchen stoves, solar thermal collectors [heating], steam, gas and fog generators, steam boilers, other 
than parts of machines, acetylene generators, oxygen generators, nitrogen generators, installations for air-conditioning 
and ventilating, cooling installations and freezers, electric and gas-powered devices, installations and apparatus for 
cooking, drying and boiling, cookers, electric cooking pots, electric water heaters, barbecues, electric laundry driers, hair 
driers, hand drying apparatus, sanitary installations, taps [faucets], shower installations, toilets [water- closets], shower 
and bathing cubicles, bath tubs, toilet seats, sinks, wash-hand basins [parts of sanitary installations], washers for water 

4653



taps, stuffings (tap valves), water softening apparatus, water purification apparatus, water purification installations, waste 
water purification installations, electric bed warmers and electric blankets, not for medical use, electric pillow warmers, 
electric or non-electric footwarmers, hot water bottles, electrically heated socks, filters for aquariums and aquarium 
filtration apparatus, industrial type installations for cooking, drying and cooling purposes, pasteurizers and sterilizers, 
enabling customers to conveniently view and purchase those goods, such services may be provided by retail stores, 
wholesale outlets, by means of electronic media or through mail order catalogues.

4654



Trade Marks Journal No: 1928 ,   18/11/2019           Class 35 
 

 

4330165    16/08/2019
[International Registration No. : 1492734]
Relokey, Inc.

1090 Texan Trail 605 Grapevine TX 76051 United States of America

Proposed to be Used
IR DIVISION
Matching consumers with professionals in the field of residential and commercial services via computer network; 
matching consumers with professionals in the field of real estate and real estate services; matching consumers with 
professionals in the field of relocation services; matching consumers with professionals in the field of international 
shipping; matching consumers with professionals in the field of travel visa application services; matching consumers 
with professionals in the field of relocation education; matching consumers with professionals in the field of corporate 
housing; matching consumers with real estate professionals in the field of real estate services via computer network; 
promoting the goods and services of others through search engine referral traffic analysis and reporting.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 36 
 

 

Priority claimed from 24/01/2019; Application No. : 88274333 ;United States of America 

4329739    22/07/2019
[International Registration No. : 1493389]
Bala Ramamoorthy

7361 Calhoun Place, Suite 600 Rockville MD 20853 United States of America

Proposed to be Used
IR DIVISION
Financial and investment services, namely, asset and investment acquisition, consultation, advisory and development; 
investment services, namely, asset acquisition, consultation, development and management services.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 41 
 

EFFIGAME 

Priority claimed from 19/11/2018; Application No. : 4501187 ;France 

4137045    22/11/2018
[International Registration No. : 1452496]
BANQUE PSA FINANCE

68 Avenue Gabriel Péri F-92230 GENNEVILLIERS France

Proposed to be Used
IR DIVISION
Education; training; entertainment; sporting and cultural activities; entertainment information.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 41 
 

Priority claimed from 18/02/2019; Application No. : 88305485 ;United States of America 

4321810    15/08/2019
[International Registration No. : 1491683]
MoveU

5900 Sea Lion Place, Suite 100 Carlsbad CA 92010 United States of America

Proposed to be Used
IR DIVISION
Online physical education and exercise programs to help free people from pain.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 41 
 

4328890    14/08/2019
[International Registration No. : 1492973]
ACTED

33 rue Godot de Mauroy F-75009 Paris France

Proposed to be Used
IR DIVISION
Education; training; entertainment; sporting and cultural activities; entertainment information; information relating to 
education; vocational retraining; provision of recreational facilities; publication of books; book lending; provision of non-
downloadable films via video-on-demand services; motion picture production; rental of television sets; rental of show 
scenery; photography services; organization of competitions (education or entertainment); organization and conducting 
of colloquiums; organization and conducting of conferences; organization and conducting of congresses; organization of 
exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-line from a 
computer network; gambling services; electronic publication of books and journals online.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 42 
 

Priority claimed from 26/11/2018; Application No. : 88205355 ;United States of America 

4329726    24/05/2019
[International Registration No. : 1493348]
TripleOne Inc.

1000 Boul St-Jean 701 Dollard-Des-Ormeaux H9R 5P1 Canada

Proposed to be Used
IR DIVISION
Computer services, namely, hosting and maintaining an on-line non-downloadable web site for others for crowdsourcing 
for business process improvement and idea and innovation management; computer services, namely, creating an on-line 
community for registered users to engage in crowdsourcing for business process improvement and idea and innovation 
management; computer services, namely, creating an on-line community for registered users to crowdsource business 
solutions and business challenges; providing a website featuring online non-downloadable software for management, 
control and monitoring of investment portfolios, through the internet and mobile non-downloadable application (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing temporary use 
of on-line non- downloadable software for stock portfolio management services of investment funds, public and private 
fixed income funds, crypto-currencies and other financial assets; providing temporary use of on-line non-downloadable 
computer software providing and transmitting information and advice on the quotation of financial assets in general and 
on investment portfolios through a centralized control tool; providing temporary use of on-line non-downloadable 
computer software for portfolio simulation of investments and other financial assets, for information and education of 
potential investors; providing temporary use of on-line non-downloadable computer software for purchase and sale of 
financial assets, approaching brokers and potential investors; providing temporary use of on-line non-downloadable 
computer software for the management of funds, namely, stock management, funds, fixed public and private income, 
crypto currencies and other financial resources; providing temporary use of on-line non-downloadable computer software 
that allows people or organizations to create a voting event, vote on the issue, change their vote at will and track the 
input; providing temporary use of on-line non-downloadable computer software for use in database management that 
features a point-based value system; providing temporary use of on-line non-downloadable computer software for 
managing job bank databases, web-based software for managing job applicants files, web-based software for managing 
the administration of competency, skills, traits of character and knowledge tests.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 42 
 

4329748    09/08/2019
[International Registration No. : 1493426]
Etison, LLC

3443 W. Bavaria Street Meridian ID 83616 United States of America

Proposed to be Used
IR DIVISION
Software as a services (SAAS), namely, a webpage builder which allow individuals and business to create web pages and 
software to create web pages to assist in the tracking and generating of sales.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 43 
 

Priority claimed from 31/12/2018; Application No. : 2018/122257 ;Turkey 

4329086    07/05/2019
[International Registration No. : 1492334]
AYGÜN TURIZM INSAAT SANAYI VE TICARET ANONIM SIRKETI

Lara Turizm Merkezi 07230, Lara Antalya Turkey

Proposed to be Used
IR DIVISION
Services for providing food and drink; temporary accommodation; reservation of temporary accommodation, rental of 
banquet and social function facilities for special occasions, namely, wedding receptions, conferences and meetings; day-
nurseries (crèches); boarding for animals.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 45 
 

 

4322349    13/08/2019
[International Registration No. : 1491254]
ALLBRIGHT LAW OFFICES

11, 12/F, Shanghai Tower No.501, Yincheng Middle Road 200120 Pudong New Area Shanghai China

Proposed to be Used
IR DIVISION
Mediation; arbitration services; intellectual property consultancy; copyright management; licensing of intellectual 
property; monitoring intellectual property rights for legal advisory purposes; legal research; litigation services; licensing 
of computer software [legal services]; registration of domain names [legal services]; alternative dispute resolution 
services.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 14/11/2017; Application No. : 4404177 ;France 

3881391    09/05/2018
[International Registration No. : 1411113]
GETINGE LA CALHENE

1 rue du Comte de Donegal F-41100 VENDÔME France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, namely, hydrogen peroxide in aqueous solution for apparatus for sterilization, decontamination and 
disinfection.

Cl.5;Preparations for sterilizing, decontamination and disinfection used in the pharmaceutical manufacturing industry, 
namely, hydrogen peroxide in aqueous solution.

Cl.9;Electronic measuring control, dosing, monitoring, control and controlled distribution of hydrogen peroxide for 
sterilizing, disinfection and decontamination apparatus, insulators and other confined and sterile rooms/cabinets.

Cl.11;Equipment for sterilization, disinfection and decontamination, including, waterproof, plastics receptacles, 
containers and bottles and their covers/stoppers/caps, containing a hydrogen peroxide aqueous solution.

Cl.20;Receptacles and containers and their closures/caps/stoppers of plastic materials; bottle closures/caps/stoppers 
of plastic materials.

Cl.21;Bottles of plastic materials.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4068889    31/10/2018
[International Registration No. : 1445448]
PING AN INSURANCE (GROUP) COMPANY OF CHINA, LTD.

15-18F, Galaxy Center, Fuhua Road, Futian District, Shenzhen Guangdong China

Address for service in India/Agents address:
S.MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
The five Chinese characters in the trademark can be translated as "Flat, level", "Peaceful, calm", "Good, well" and 
"Doctor".

Cl.9;Weighing machines; electronic notice boards; Global Positioning System [GPS] apparatus; portable media players; 
teeth protectors; eyeglasses.

Cl.10;Medical apparatus and instruments; dental apparatus and instruments; X-ray apparatus for medical purposes; 
physiotherapy apparatus; hearing aids for the deaf; feeding bottles; condoms; artificial limbs; crutches for the disabled; 
suture materials.

Cl.35;Advertising; business management and organization consultancy; provision of an on-line marketplace for buyers 
and sellers of goods and services; marketing; psychological testing for the selection of personnel; relocation services for 
businesses; systemization of information into computer databases; accounting; sponsorship search; retail or wholesale 
services for pharmaceutical, veterinary and sanitary preparations and medical supplies; brand evaluation services.

Cl.36;Real Estate management; trusteeship; providing financial information via a web site; financial services; charitable 
fund raising; lending against security; brokerage; art appraisal; guarantees; insurance underwriting.

Cl.38;Television broadcasting; message sending; providing internet chatrooms; electronic bulletin board services 
[telecommunications services]; electronic mail; providing user access to global computer networks; transmission of 
digital files; videoconferencing services; providing access to databases; communications by computer terminals.

Cl.42;Meteorological information; conversion of data or documents from physical to electronic media; computer 
system design; software as a service [SaaS]; providing search engines for the internet; information technology [IT] 
consultancy; authenticating works of art.

Cl.44;Dietary and nutritional guidance; pharmacy advice; telemedicine services; medical equipment rental; health care; 
health counseling; beauty salon services; veterinary assistance; plant nurseries; rental of sanitation facilities.

Cl.45;Clothing rental; dating services; litigation services; legal document preparation services; alternative dispute 
resolution services; funerary undertaking; planning and arranging of wedding ceremonies; physical security consultancy; 
chaperoning; on-line social networking services.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

4142929    31/10/2018
[International Registration No. : 1457974]
Optisys, LLC

6764 Airport Road West Jordan UT 84084 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Motors for antennas and antenna systems; gearing for antennas and antenna systems.

Cl.9;Antennas; antenna systems; antenna systems, namely, transmitters, receivers, feed horns, arrays, active arrays, 
passive arrays, filters, switches, monopulse comparators, radomes, and circulators; radio frequency components; radio 
frequency components, namely, transmitters, receivers, feed horns, arrays, active arrays, passive arrays, filters, switches, 
monopulse comparators, radomes, and circulators as individual units or as assemblies of more than one unit; radio 
frequency components, namely radiating antenna components, polarizers, orthomode transducers, corporate feed 
network; controllers for antennas and antenna systems; tracking cards for antennas and antenna systems; amplifiers for 
antennas and antenna systems; limiters for antennas and antenna systems; field programmable gate arrays for antennas 
and antenna systems; microcontrollers for antennas and antenna systems; power supplies for antennas and antenna 
systems; pedestals for antennas and antenna systems; heat sinks for antennas and antenna systems.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 17/07/2018; Application No. : 017931339 ;European Union 

4183048    17/01/2019
[International Registration No. : 1466748]
BEMER INT. AG

Austrasse 15 FL-9495 Triesen Liechtenstein

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.10;Surgical, medical and veterinary apparatus and instruments; instruments and apparatus for physical vascular 
therapy; accessories for the aforesaid goods.

Cl.35;Advertising; retailing and wholesaling in the field of medical and veterinary instruments and apparatus.

Cl.41;Providing of training and seminars in the field of medical technology.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4241744    12/03/2019
[International Registration No. : 1477517]
HANERGY CO-INNO MOBILE ENERGY INVESTMENT CO. LTD.

No. 0801, Floor 7, Room 101, Floor 1 to 14, Building 3, Yard 8, Beichen west Road, Chaoyang District Beijing China

Address for service in India/Attorney address:
RAHUL RAJPUT , ADVOCATE

CHAMBERS OF LAW, 336-B, BHAI RANDHIR SINGH, LUDHIANA - PUNJAB

Proposed to be Used
IR DIVISION
Cl.7;Harvesting machines; hair cutting machines for animals; disintegrators; mechanized livestock feeders; milking 
machines; salt extracting machine; aerating pumps for aquaria; woodworking machines; papermaking machines; diaper 
producing equipment; printing cylinders; darning machines; dyeing machines; machine for pressing tea; juice extractors, 
electric; bread cutting machines; beverage preparation machines, electromechanical; tobacco processing machines; 
leather paring machines; ironing machines; bicycle assembling machines; potters" wheels; engraving machines; battery 
cell processing machine; cord making machines; porcelain enamel manufacturing machinery; machinery for bulb making; 
bottle sealing machines; briquet-making machine; washing machines [laundry]; embossing machines; glass-working 
machines; fertilizer manufacturing machines; electromechanical machines for chemical industry; drilling machines; 
rolling mill cylinders; drilling rigs, floating or non-floating; whitewashing machines; elevators [lifts]; electric hammers; 
molding machines; scale collectors for machine boilers; igniting devices for internal combustion engines; hydraulic 
turbines; paper clip manufacturing machines; zipper manufaturing machine; industrial robot; machinery for making 
electric wire and cable; scissors, electric; electron industry equipment; spectacle lens processing equipment; gas 
separating equipment; painting machines; fans for motors and engines; bicycle dynamos; compressors for refrigerators; 
taps [parts of machines, engines or motors]; pumps for heating installations; hydraulic pressure coupling ware; adhesive 
bands for pulleys; anti-friction bearings for machines; water heaters [parts of machines]; welding machines, electric; 
electric sweepers; 3D printing pens; 3D printer; ice grindering machines; rice sorting machines; shoe polishers, electric; 
curtain drawing devices, electrically operated; drums [parts of machines]; aviation oil feeding vehicle joint; refrigerated 
vending machine; racket stringing machines; sifting installations; labellers [machines]; liquid reservoir (machine parts); 
automatic tyre dismantling device; vending machines; candy vending machine; electroplating machines.

Cl.35;Advertising; commercial administration of the licensing of the goods and services of other; providing business 
information via a web site; marketing; provision of an on-line marketplace for buyers and sellers of goods and services; 
personnel management consultancy; relocation services for businesses; compilation of information into computer 
databases; accounting; rental of sales stands; sponsorship search; rental of vending machines; veterinary drugs retail or 
wholesale services; drug retail or wholesale services; retail or wholesale services for pharmaceutical, veterinary and 
sanitary preparations and medical supplies.

Cl.37;Construction consultancy; plumbing; quarrying services; window cleaning; heating equipment installation and 
repair; installation, maintenance and repair of computer hardware; interference suppression in electrical apparatus; 
installation and repair medical equipment; trailer repair; information in relation to airplane maintenance and repair; 
warship construction; film projector repair and maintenance; wristwatches repair and maintenance; safe maintenance and 
repair; re-tinning; tyre balancing; furniture restoration; cleaning of clothing; sterilization of medical instruments; pumps 
repair and maintenance; shoe shining; tank cleaning; installation of telephone wires; elevator installation and repair; 
burglar alarm installation and repair; septic tank cleaning; tuning of musical instruments; kitchen knife sharpening; rental 
of drainage pumps; artificial snow-making services; hand tool repair; jewelry repair; repair and restoration of books; 
binoculars repair; toys and dolls repair; repair of power lines; rental of dish washing machines; trunks [luggage] repair; 
parasol repair; restoration of works of art; repair of game machines and apparatus; swimming-pool maintenance; 
installation and repair recreational sports facilities.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 30/07/2018; Application No. : 88058074 ;United States of America 

4241914    23/01/2019
[International Registration No. : 1477849]
PARATEK PHARMACEUTICALS, INC.

75 Park Plaza Boston MA 02116 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, namely, antibiotics.

Cl.36;Insurance consultancy services in the field of health; insurance services, namely, insurance eligibility review and 
verification and consultation in the pharmaceutical industry; financial management of pharmaceutical benefits.

Cl.39;Transportation of goods, namely, antibiotics.

Cl.44;Providing information in the fields of health, medicine, and pharmaceuticals for the treatment of infectious 
disease; medical information services, namely, providing information to physicians, healthcare professionals, and 
patients on the topics of health issues, pharmaceutical products, and health awareness in the field of infectious diseases; 
health care services, namely, providing patient access programs to provide eligible patients with streamlined access to 
drugs; dispensing of pharmaceuticals.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 06/09/2018; Application No. : 88107692 ;United States of America 

4249370    19/02/2019
[International Registration No. : 1479016]
Gates Ventures, LLC

4110 Carillon Pt. Kirkland WA 98033 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Promoting public awareness of global issues by means of public advocacy (terms too vague in the opinion of the 
International Bureau – Rule 13 (2) (b) of the Common Regulations); promoting public awareness of global issues, namely, 
health, healthcare, education, economics, the environment, energy, poverty, politics, equality, the humanities, 
government, public policy, and social issues (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) 
of the Common Regulations).

Cl.36;Providing grants for projects and enterprises in fields of global interest; providing grants for projects and 
enterprises of global interest, namely, health, healthcare, education, economics, the environment, energy, poverty, 
politics, equality, the humanities, government, public policy, and social issues.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4250628    15/03/2019
[International Registration No. : 1478427]
SHANGHAI NEW TOBACCO PRODUCT RESEARCH INSTITUTE CO., LTD.

ROOM 740, BUILDING 20, NO. 733 CHANGYANG ROAD, YANGPU DISTRICT SHANGHAI China

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.34;Electronic cigarettes; chewing tobacco; snuff; liquid solutions for use in electronic cigarettes; cigarettes 
containing tobacco substitutes, not for medical purposes; flavourings, other than essential oils, for tobacco; flavourings, 
other than essential oils, for use in electronic cigarettes; tobacco; cigarettes; tobacco pipes.

Cl.35;Publicity; advertising design; shop window dressing; presentation of goods on communication media, for retail 
purpose; marketing studies; organization of exhibitions for commercial or advertising purpose; providing business 
information via a web site; sales promotion for others; marketing; compiling indexes of information for commercial or 
advertising purposes.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 29/03/2019; Application No. : 2019714217 ;Russian Federation 

4251396    08/05/2019
[International Registration No. : 1479165]
¿.P.C. CREATIVE PERFUME COMPANY HOLDING SA

Rue du Mont-de-Sion 8, c/o Lenhill Partners SA CH-1206 Genève Switzerland

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.3;Amber [perfume]; aromatics [essential oils]; air fragrancing preparations; cake flavorings [essential oils]; 
flavorings for beverages [essential oils]; food flavorings [essential oils]; breath freshening sprays; balms, other than for 
medical purposes; lip glosses; sachets for perfuming linen; scented water; Javelle water; lavender water; toilet water; 
depilatory wax; mustache wax; massage gels, other than for medical purposes; heliotropine; make-up; deodorants for 
pets; deodorants for human beings or for animals; depilatory preparations; air fragrance reed diffusers; scented wood; 
perfumes; perfumery; decorative transfers for cosmetic purposes; ionone [perfumery]; eyebrow pencils; cosmetic 
pencils; adhesives for affixing false eyelashes; adhesives for affixing false hair; hair conditioners; beard dyes; cosmetic 
dyes; cosmetic creams; skin whitening creams; incense; hair spray; nail polish; hair lotions; lotions for cosmetic 
purposes; after-shave lotions; beauty masks; oils for perfumes and scents; oils for cosmetic purposes; oils for toilet 
purposes; essential oils; essential oils of cedarwood; essential oils of lemon; essential oils of citron; oils for cleaning 
purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; almond milk for cosmetic purposes; 
cleansing milk for toilet purposes; musk [perfumery]; deodorant soap; shaving soap; soap for brightening textile; cakes 
of toilet soap; antiperspirant soap; soap for foot perspiration; soap; almond soap; mint for perfumery; cosmetic kits; eau 
de Cologne; bases for flower perfumes; joss sticks; dentifrices; lipstick cases; breath freshening strips; teeth whitening 
strips; lipsticks; pomades for cosmetic purposes; shaving preparations; cosmetic preparations for baths; bath 
preparations, not for medical purposes; hair straightening preparations; hair waving preparations; color-removing 
preparations; leather bleaching preparations; mouthwashes, not for medical purposes; cosmetic preparations for 
slimming purposes; make-up removing preparations; nail care preparations; collagen preparations for cosmetic 
purposes; aloe vera preparations for cosmetic purposes; sunscreen preparations; breath freshening preparations for 
personal hygiene; make-up powder; nail varnish removers; vaginal washes for personal sanitary or deodorant purposes; 
tissues impregnated with cosmetic lotions; tissues impregnated with make-up removing preparations; massage candles 
for cosmetic purposes; potpourris [fragrances]; bath salts, not for medical purposes; fumigation preparations [perfumes]; 
astringents for cosmetic purposes; eyebrow cosmetics; make-up preparations; sun-tanning preparations [cosmetics]; 
hair dyes; neutralizers for permanent waving; cosmetic preparations for eyelashes; cosmetic preparations for skin care; 
cosmetics; cosmetics for children; cosmetics for animals; mascara; cleansers for intimate personal hygiene purposes, 
non medicated; douching preparations for personal sanitary or deodorant purposes [toiletries]; bleaching preparations 
[decolorants] for cosmetic purposes; antiperspirants [toiletries]; toiletry preparations; phytocosmetic preparations; 
talcum powder, for toilet use; terpenes [essential oils]; henna [cosmetic dye]; shampoos for animals [non-medicated 
grooming preparations]; shampoos for pets [non-medicated grooming preparations]; dry shampoos; shampoos; herbal 
extracts for cosmetic purposes; extracts of flowers [perfumes]; ethereal essences; badian essence; mint essence 
[essential oil].

Cl.4;Nightlights [candles]; perfumed candles; Christmas tree candles; candles.
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4251854    16/01/2019
[International Registration No. : 1478743]
OSAKA EXCHANGE, INC.

1-8-16, Kitahama, Chuo-ku, Osaka-shi Osaka 541-0041 Japan

Address for service in India/Agents address:
KOCHHAR & CO

TECHNOPOLIS BUILDING, TOWER-B, 3RD FLOOR, SECTOR-54, DLF GOLF COURSE ROAD, GURGOAN-122002.

Proposed to be Used
IR DIVISION
Cl.36;Buying and selling of securities; trading of securities index futures; trading of securities options; trading of 
overseas market securities futures; agencies or brokerage for trading of securities, securities index futures, securities 
options, and overseas market securities futures; agencies or brokerage for entrusting agents with on-commission trading 
in domestic markets of securities, securities index futures and securities options; agencies or brokerage for entrusting 
agents with on-commission trading in overseas markets of securities, and securities index futures; agencies or brokerage 
for forward agreement of securities, for forward agreement of securities index futures, for forward agreement of securities 
options, spot and forward transaction of securities index futures; brokerage for clearing of securities; securities 
underwriting; securities offering; transaction of securities subscription or offering; providing stock market information; 
provision and management of facilities including buildings, financial transaction systems, equipment, hardware and 
software for the operation of financial instruments markets where trading of securities or market trading of derivatives are 
conducted; providing management services for trading of securities or market trading of derivatives; providing services 
of supervision and administration for trading of securities or market trading of derivatives; establishment and provision of 
investment products regarding securities, claims based on monetary contracts, currencies or other financial instruments; 
establishment and provision of investment products regarding commodity derivatives or commodity index derivatives; 
establishment and provision of investment products regarding emissions trading or derivatives trading based on them; 
establishment and provision of investment products regarding emissions trading in the field of greenhouse gases or 
derivatives trading based on them; establishment and provision of investment outlets; establishment and provision of 
investment products whose reference numerical values are prices or interest rates of financial instruments, weather 
observation numerical values, securities index, commodity prices, commodity or derivatives trading based on them; 
managing and conducting of listed securities, listed claims based on monetary contracts, listed currencies, other listed 
financial instruments or financial instruments derivatives; planning, provision and operation of financial transaction 
systems related to financial instruments markets where trading of securities or derivatives are conducted; providing 
information on financial instruments markets where trading of securities or market trading of derivatives are conducted; 
providing information on trading of securities or market trading of derivatives; providing information on overseas 
financial instruments markets where trading of securities or market trading of derivatives are conducted; brokerage for 
clearing regarding trading of securities or market trading of derivatives; agencies or brokerage for trading of securities or 
market trading of derivatives; establishing financial instruments markets where trading of securities or market trading of 
derivatives are conducted; agencies or brokerage for trading of commodity derivatives or commodity index derivatives; 
research, analysis and compiling of statistics regarding trading of commodity derivatives or commodity index derivatives; 
providing management services for trading of commodity derivatives or commodity index derivatives; providing services 
of supervision and administration for trading of commodity derivatives or commodity index derivatives; providing 
information on trading of commodity derivatives or commodity index derivatives; providing information on markets 
regarding commodity derivatives or commodity index derivatives; planning financial transaction systems of markets 
regarding commodity derivatives or commodity index derivatives; provision and operation of markets regarding 
commodity derivatives or commodity index derivatives; brokerage for clearing regarding trading of commodity 
derivatives or commodity index derivatives; establishing markets for commodity derivatives or commodity index 
derivatives; establishing trading markets for trading of commodity derivatives or commodity index derivatives; managing 
and conducting of listed prices or interest rates of financial instruments, listed weather observation numerical values, 
listed securities index, listed commodity index, other listed financial indicators or financial indicator derivatives; 
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managing and conducting of listed commodity derivatives or listed commodity index derivatives; provision of facilities 
including buildings, financial transaction systems, equipment, hardware and software for the operation of markets of 
commodity derivatives or commodity index derivatives; managing and conducting of listed commodity futures trading, 
listed claims based on monetary contracts, listed currencies, other listed financial instruments or financial instruments 
derivatives; establishment and provision of investment products regarding claims based on commodity futures trading, 
currencies or other financial instruments; managing and operating competitive trading of commodity futures, and 
providing information on it; agencies for commodity futures trading, and providing information on it; managing listed 
commodity futures trading, and providing information on it; providing market information of commodity futures trading; 
providing information regarding commodity futures trading market; planning financial transaction systems of commodity 
futures trading market; research and compiling of statistics regarding commodity futures trading market, and providing 
information on it; management of buildings for commodity futures trading market; establishing and providing commodity 
futures trading index and other investment outlets, and providing information on it; agencies or brokerage for trading of 
commodity futures or market trading of derivatives; providing information on trading of commodity futures or market 
trading of derivatives; providing services of supervision and administration for trading of commodity futures or market 
trading of derivatives; establishing financial instruments markets where trading of commodity futures or market trading of 
derivatives are conducted; research and compiling of statistics of financial instruments markets where trading of 
commodity futures or market trading of derivatives are conducted; managing and providing buildings of facilities for 
financial instruments markets where trading of commodity futures or market trading of derivatives are conducted; 
brokerage for clearing regarding trading of commodity futures or market trading of derivatives; agencies or brokerage for 
trading of emissions trading or derivatives trading based on them; investigation and taking statistics of markets where 
emissions trading or derivatives trading based on them are conducted; providing management services for emissions 
trading or derivatives trading based on them; providing services of supervision and administration for emissions trading 
or derivatives trading based on them; providing information on emissions trading or derivatives trading based on them; 
providing information on markets regarding emissions trading or derivatives trading based on them; planning, provision 
and operation of markets regarding emissions trading or derivatives trading based on them; brokerage for clearing 
regarding emissions trading or derivatives trading based on them; management of trading accounts in the field of 
emissions trading; establishing markets for emissions trading or derivatives trading based on them; managing and 
conducting of listed emissions trading or listed derivatives trading based on them; provision and management of facilities 
including buildings, financial transaction systems, equipment, hardware and software for the operation of markets of 
emissions trading or derivatives trading based on them; agencies or brokerage for trading of emissions trading in the 
field of greenhouse gases or derivatives trading based on them; research and compiling of statistics of markets for 
emissions trading in the field of greenhouse gases or derivatives trading based on them; providing management services 
for emissions trading in the field of greenhouse gases or derivatives trading based on them; providing services of 
supervision and administration for emissions trading in the field of greenhouse gases or derivatives trading based on 
them; providing information on emissions trading in the field of greenhouse gases or derivatives trading based on them; 
providing information on markets regarding emissions trading in the field of greenhouse gases or derivatives trading 
based on them; planning financial transaction systems of markets regarding emissions trading in the field greenhouse 
gases or derivatives trading based on them; provision and operation of markets regarding emissions trading in the field 
of greenhouse gases or derivatives trading based on them; brokerage for clearing regarding emissions trading in the field 
of greenhouse gases or derivatives trading based on them; management of trading accounts in the field of emissions 
trading related to greenhouse gases; establishing markets for emissions trading in the field of greenhouse gases or 
derivatives trading based on them; managing and conducting of listed emissions trading in the field of greenhouse gases 
or derivatives trading based on them; provision and management of facilities including buildings, financial transaction 
systems, equipment, hardware and software for the operation of markets of emissions trading in the field of greenhouse 
gases or derivatives trading based on them; domestic exchange settlement; securities lending; trusteeship of financial 
futures contracts; foreign exchange transactions; agencies for commodity futures trading; providing information 
regarding credit and finance of investment companies to investors; supervision of participants who trade in financial 
exchanges; establishment and provision of securities index, financial indicators, or other investment outlets; 
establishment and provision of investment products whose reference numerical values are index or other financial 
indicators; development and provision of commodity index; providing information of investment trust or mutual fund; 
providing information of commodity index; assuming obligations based on trading of securities, securities index futures, 
securities options, overseas market securities futures and over-the-counter derivatives of securities; analysis and 
research of financial market of securities, investment trust or mutual fund and providing of their information; foreign 
exchange margin transactions; providing information of foreign exchange transactions and foreign exchange margin 
transactions; establishment and provision of investment products whose reference numerical values are prices or 
interest rates of financial instruments, weather observation numerical values, securities index, commodity prices, 
commodity index or other financial indicators; providing management services for competitive trading of securities; 
providing market information of securities; research and compiling of statistics of financial instruments markets where 
trading of securities are conducted; providing information regarding securities markets; planning of financial transaction 
systems related to securities markets; research and compiling of statistics regarding securities markets; managing and 
conducting of listed derivatives; agencies or brokerage for trading of derivatives; investigation and taking statistics 
regarding derivative trading markets; providing information on trading of derivatives; providing management services for 
trading of derivatives; establishing markets regarding derivatives; provision and management of facilities including 
buildings, financial transaction systems, equipment, hardware and software for the operation of markets regarding 
derivatives; planning of financial transaction systems of markets regarding derivatives; provision and operation of 
markets regarding derivatives; establishment and provision of investment products regarding derivatives; management of 
trading accounts in the field of derivatives; development and provision of index based on prices or interest rates of 
financial instruments, commodity prices, financial indicators or weather observation numerical values; supervision of 
participants who trade in financial exchanges and commodity exchanges; planning financial transaction systems of 
financial instruments markets where trading of securities and market trading of derivatives are conducted; provision and 
operation of financial instruments markets where trading of securities and market trading of derivatives are conducted; 
establishment and provision of index regarding derivatives or other investment products; clearing including assumption 
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of obligation and novation based on trading of securities, securities index futures, securities options, overseas market 
securities futures and over-the-counter derivative of securities; clearing including assumption of obligation and novation 
based on trading of derivatives; brokerage for clearing of derivatives trading.

Cl.42;Rental of storage area of servers on websites; computer database time sharing services; rental of computers and 
computer peripherals for trading of financial instruments; computer software design for trading of financial instruments, 
computer programming for trading of financial instruments, or maintenance of computer software for trading of financial 
instruments; rental of computer programs for trading of financial instruments; providing computer programs for trading 
of financial instruments; design, programming and maintenance of communication networks for trading of financial 
instruments; design, building, or maintenances of communication network system, and consultation on these; technical 
advice relating to operation of computers, automobiles and industrial machines; computer software design, computer 
programming, or maintenance of computer software; rental of computers; rental of computer programs; providing 
computer programs in data networks.
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Priority claimed from 21/08/2018; Application No. : 88087412 ;United States of America 

4252739    15/02/2019
[International Registration No. : 1478818]
BLOCK.ONE

PO Box 309, Ugland House Grand Cayman KY1-1104

Address for service in India/Attorney address:
FACTUM LAW

NO. 32A, KRISHNA STREET, T. NAGAR, CHENNAI - 600 017, TAMIL NADU, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer application software to enable users to discover, program, organize, access, and engage with third-party 
computer software programs on any EOSIO blockchain; computer application software for embedding a web browser, 
interfacing with secure hardware key storage, and executing proposed transactions via the blockchain; computer 
application software providing a digital wallet; computer application software for the security, automation, and facilitation, 
and encryption of communications, business processes, and financial transactions using smart contract systems, 
blockchain, and distributed ledger technology; computer application software for the collection and verification of user 
information to create an EOSIO blockchain account; none of the foregoing relating to computer operating programs for 
routers and switches or management of networks.

Cl.42;Application service provider (ASP) featuring software to enable users to discover, program, organize, access, and 
engage with third-party computer software programs on any EOSIO blockchain; application service provider (ASP) 
featuring software providing a digital wallet; providing computer application software for the security, automation, 
facilitation, and encryption of communications, business processes, and financial transactions using smart contract 
systems, blockchain, and distributed ledger technology; providing computer application software to embed a web 
browser, interface with secure hardware key storage, and execute proposed transactions via the blockchain; providing 
computer application software for the collection and verification of user information to create an EOSIO blockchain 
account; none of the foregoing relating to computer operating programs for routers and switches or management of 
networks.

4676



Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 29/03/2019; Application No. : 2019714215 ;Russian Federation 

4255151    08/05/2019
[International Registration No. : 1480354]
C.P.C. ¿REATIVE PERFUME COMPANY HOLDING SA

Rue du Mont-de-Sion 8, c/o Lenhill Partners SA CH-1206 Genève Switzerland

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.3;Balms, other than for medical purposes; lip glosses; toilet water; massage gels, other than for medical purposes; 
perfumes; perfumery; decorative transfers for cosmetic purposes; eyebrow pencils; cosmetic pencils; hair conditioners; 
cosmetic creams; skin whitening creams; hair spray; nail polish; hair lotions; lotions for cosmetic purposes; after-shave 
lotions; beauty masks; oils for perfumes and scents; oils for cosmetic purposes; oils for toilet purposes; essential oils; 
essential oils of cedarwood; essential oils of lemon; essential oils of citron; oils for cleaning purposes; bergamot oil; 
gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; almond milk for cosmetic purposes; cleansing milk for toilet 
purposes; eau de Cologne; lipsticks; pomades for cosmetic purposes; shaving preparations; cosmetic preparations for 
baths; hair straightening preparations; hair waving preparations; nail care preparations; collagen preparations for 
cosmetic purposes; aloe vera preparations for cosmetic purposes; sunscreen preparations; make-up powder; tissues 
impregnated with cosmetic lotions; massage candles for cosmetic purposes; eyebrow cosmetics; make-up preparations; 
sun-tanning preparations [cosmetics]; hair dyes; neutralizers for permanent waving; cosmetic preparations for eyelashes; 
cosmetic preparations for skin care; cosmetics; cosmetics for children; cosmetics for animals; mascara; none of the 
foregoing being related to Liquid bleach to be used as lavatory cleanser, soaps, detergents, bleaching preparations, 
cleaning chemicals, other substances for laundry use, deodorants, room freshener, disinfectants

Cl.4;Nightlights [candles]; perfumed candles; Christmas tree candles; candles.
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4258862    16/05/2019
[International Registration No. : 1480586]
AWIP, LLC

6600 Katella Avenue Cypress CA 90630 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Household appliances, namely, ice cube making machines; wine coolers, namely, refrigerated cabinets 
containing racks for wine bottles and storage shelves; water coolers; heaters, namely, portable electric space healers.

Cl.34;Cigar humidors.
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4320648    03/06/2019
[International Registration No. : 1491936]
INNER MONGOLIA YILI INDUSTRIAL GROUP CO., LTD.

No.1 Jinshan Road, Jinshan Development Zone Hohhot China

Proposed to be Used
IR DIVISION
Cl.5;Tonics [medicines]; mineral water for medical purposes; medicinal drinks; dietary fiber; medical preparations for 
slimming purposes; nutraceutical preparations for therapeutic or medical purposes; medicines for human purposes; 
vitamin preparations; radioactive substances for medical purposes; gases for medical purposes; chemical conductors for 
electrocardiograph electrodes; semen for artificial insemination; disinfectants; solutions for contact lenses; 
bacteriological culture mediums; candy, medicated; protein dietary supplements; lecithin dietary supplements; 
albuminous dietary supplements; nutritional supplements; mineral food supplements; dietetic beverages adapted for 
medical purposes; dietetic substances adapted for medical use; dietetic foods adapted for medical purposes; lacteal flour 
for babies; food for babies; infant formula; powdered milk for babies; air purifying preparations; medicated animal feed; 
dietary supplements for animals; pesticides; babies' diapers; breast-nursing pads; dental abrasives; diapers for pets.

Cl.29;Meat; seaweed extracts for food; fish, not live; fruits, tinned [canned (Am.)]; fruit, preserved; vegetable-based 
snack; areca-nut, prepared; vegetables, preserved; eggs; butter; cream [dairy products]; milk; milk products; yoghurt; 
whipped cream; powdered milk; milk beverages, milk predominating; soya milk; milk shakes; milk tea (milk based); 
almond milk; soybean milk; smetana [sour cream]; peanut milk; soya milk powder; soya milk extracts; coconut milk; rice 
milk; coconut milk-based beverages; almond milk-based beverages; peanut milk-based beverages; cheese; edible fats; 
fruit jellies; nuts, prepared; dried edible mushroom; bean curd products; sausage casings, natural or artificial; lactic acid 
beverage containing fruit juice.

Cl.30;Coffee-based beverages; chocolate beverages with milk; coffee; cocoa, roasted, powered, granule, for beverages; 
chocolate-based beverages; tea; tea-based beverages; sugar; candy; milk powder candy; honey; golden syrup; pastries; 
bread; confectionery; oat flakes; instant rice; cereal preparations; soya flour; rice; sago; wheat flour; instant noodle; rice 
flour (strip); cereal-based snack food; rice-based snack food; starch for food; ice cream; edible ices; ice pops; cooking 
salt; vinegar; soya sauce; condiments; mustard; fish sauce; yeast; leaven; aromatic preparations for food; essences for 
foodstuffs, except etheric essences and essential oils; preparations for stiffening whipped cream; meat tenderizers, for 
household purposes; gluten prepared as foodstuff.

Cl.32;Beer; rice-based beverages, other than milk substitutes; non-alcoholic beverages flavored with beer; sports 
beverages; energy drinks; non-alcoholic carbonated beverage; non-alcoholic fruit juice beverages; whey beverages; 
waters [beverages]; lithia water; mineral water [beverages]; seltzer water; table waters; lemonades; soda water; non-
alcoholic beverages; aerated water; isotonic beverages; kvass [non-alcoholic beverage]; smoothies; soya-based 
beverages, other than milk substitutes; protein-enriched sports beverages; non-alcoholic beverages flavored with coffee; 
non-alcoholic beverages flavored with tea; soft drinks; cola; milk (not of the main components) tea; distilled water 
(beverage); drinking distilled water; purified water (beverage); plant drink; legume drink; fermented drink made from 
ground beans; preparations for making beverages.
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4323210    16/08/2019
[International Registration No. : 1491379]
International Joint Commission on Allied Health Personnel in Opthalmology, Inc.

2025 Woodlane Drive Woodbury MN 55125 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, developing, arranging, and conducting educational conferences, programs, 
seminars, and testing in the field of ophthalmology.

Cl.42;Accreditation services, namely, developing, evaluating and testing standards for allied health professionals in 
ophthalmology for the purpose of accreditation.
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Priority claimed from 21/01/2019; Application No. : 018012766 ;European Union 

4323225    27/03/2019
[International Registration No. : 1491400]
Mrs. Wordsmith LTD

Exmouth House EX100, 3-11 Pine St London EC1R 0JH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer application software for browsers, mobile phones and handheld computers to present and 
represent semantics of words and phrases for the purposes of curating and providing educational vocabulary resources 
including, but not limited to electronic dictionaries and thesauri with and without illustrations by using machine learning 
and natural language processing; downloadable computer programs for teaching languages; downloadable electronic 
books; downloadable series of fictional books; electronic publications; electronic colouring books, courseware, teaching 
manuals; personalised language learning software; language learning APIs for customised teacher tool development 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); language learning 
based games and apps (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); language learning APIs for video game companies and other educational partner companies (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); electronic dictionaries; 
downloadable children's educational software; downloadable educational software featuring instruction in various 
disciplines at the elementary, middle school, high school, higher education, vocational, and professional development 
levels; downloadable educational software featuring teaching assistance and curriculum development for various 
disciplines at the elementary, middle school, high school, and higher education levels for use by, mentors, tutors, 
instructors and others involved in assisting students; downloadable children's educational software for mobile devices; 
downloadable educational software for mobile devices featuring instruction in various disciplines at the elementary, 
middle school, high school, higher education, vocational, and professional development levels; downloadable 
educational software for mobile devices featuring teaching assistance and curriculum development for various 
disciplines at the elementary, middle school, high school, and higher education levels for use by mentors, tutors, 
instructors and others involved in assisting students; prerecorded electronic media featuring instruction in various 
disciplines at the elementary, middle school, high school, higher education, vocational, and professional development 
levels; downloadable podcasts in various disciplines at the middle school, high school, higher education, vocational, and 
professional development levels; downloadable electronic books, namely, educational workbooks for students, 
educators, parents, mentors, tutors, and others involved in assisting students featuring various disciplines at the 
elementary, middle school, high school, and higher education levels; downloadable electronic textbooks featuring various 
disciplines at the elementary, middle school, high school, higher education, vocational, and professional development 
levels; downloadable electronic textbooks featuring teaching assistance and curriculum development for various 
disciplines at the elementary, middle school, high school, and higher education subjects for use by parents, mentors, 
tutors, instructors and others involved in assisting students; downloadable electronic course materials featuring various 
disciplines at the elementary, middle school, high school, higher education, vocational, and professional development 
levels; downloadable electronic course materials featuring teaching assistance and curriculum development for various 
disciplines at the elementary, middle school, high school, and higher education levels for use by parents, mentors, tutors, 
instructors and others involved in assisting students; downloadable electronic publications in the nature of educational 
assessment materials for use by teachers, administrators, parents, and others in evaluating student performance, 
assessing cognitive and academic achievement, and preparing test materials for students from early learning through 
secondary school; downloadable electronic publications in the nature of educational assessment materials for use by 
students, namely, practice test questions in various disciplines at the elementary, middle school, high school, higher 
education, vocational, and professional development levels; downloadable electronic publications in the nature of test 
preparation course materials in various disciplines at the elementary, middle school, high school, higher education, 
vocational, and professional development subjects; downloadable electronic publications in the nature of assessment 
materials for use in assessing teachers and administrators in elementary through secondary educational levels; 
downloadable electronic books and publications in connection with fiction and non-fiction, how-to, and reference books 
for use by adults offered in the trade markets.

Cl.16;Educational publications, namely, colouring books, courseware, teaching manuals, educational learning cards, 
flash cards, activity cards, workbooks, textbooks, activity books, story books, puzzle books, printed puzzles, teacher 
guides, manuals, posters and educational booklets in the field of various disciplines at the elementary, middle school, 
high school, higher education, vocational, and professional development levels; books; fiction books; dictionaries; study 
guides, textbooks, trade books and supplemental materials, tests, practice tests, workbooks and instructional and 
teaching materials in connection with classes from early learning through post-graduate levels; non-fiction trade and 
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reference books for adults and children; fiction books for adults and children; newspapers; computer program manuals 
for use in business, home computing and computer training; adhesives for stationery or household purposes; bags and 
articles for packaging, wrapping and storage of paper, cardboard or plastics; decoration and art materials and media; 
paper and cardboard; printed matter; stationery and educational supplies; works of art and figurines of paper and 
cardboard, and architects' models; pastes and other adhesives for stationery or household purposes; gums [adhesives] 
for stationery or household purposes; gluten [glue] for stationery or household purposes; glue for stationery or 
household purposes.

Cl.18;Luggage, bags, wallets and other carriers; saddlery, whips and apparel for animals; umbrellas and parasols; 
walking sticks; worked or semi-worked hides and other leather; valves of leather; trimmings of leather for furniture; 
toiletry bags sold empty; tefillin [phylacteries]; studs of leather (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations); straps made of imitation leather; labels of leather; leather and imitations of 
leather; leather for furniture; leather for harnesses; leather for shoes; leather laces; leather luggage straps; leather sold in 
bulk; leather straps; leather twist (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); leather, unworked or semi-worked; leatherboard; leathercloth; moleskin [imitation of leather]; polyurethane 
leather; rawhide chews for dogs; reins for guiding children; semi-worked fur; sheets of imitation leather for use in 
manufacture; sheets of leather for use in manufacture; shoulder belts; shoulder belts [straps] of leather; shoulder straps; 
straps for skates; straps for soldiers' equipment; document cases of leather; faux fur; fur; furniture coverings of leather; 
furs sold in bulk; girths of leather; goldbeaters' skin; harness fittings; imitation leather; imitation leather hat boxes; 
imitation leather sold in bulk; industrial packaging containers of leather; kid; animal skins; boxes made of leather; boxes 
of leather or leatherboard; butts [parts of hides]; card holders made of imitation leather; card holders made of leather; 
cases of leather or leatherboard; casings, of leather, for springs; cattle skins; chamois leather, other than for cleaning 
purposes; chin straps, of leather; curried skins.

Cl.20;Beds, bedding, mattresses, pillows and cushions; clothes hangers, clothes stands [furniture] and clothes hooks; 
frames (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); indoor blinds, 
and fittings for curtains and indoor blinds; mirrors (silvered glass); cushions; bunk beds; beds; bedding, except linen; 
pillows.

Cl.22;Tents; camping tents; bags and sacks for packaging, storage and transport; nets; ropes and string; sails; slings 
and bands (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); tarpaulins, 
awnings, tents, and unfitted coverings (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); padding and stuffing materials; raw textile fibers and substitutes (terms considered too vague by 
the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.24;Fabrics; filtering materials of textile; textile goods, and substitutes for textile goods; bath linen; bed linen and 
blankets; kitchen and table linens; bed clothes and blankets; bed linen; glass cloths [towels]; towels of textile; wall 
hangings; linens; labels of textile; coverings for furniture; duvets; duvet covers.

Cl.25;Clothing; footwear; headgear.

Cl.28;Video game apparatus; board games; games; toys, games, playthings and novelties; sporting articles and 
equipment; festive decorations and artificial Christmas trees (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations).

Cl.35;Testing services, namely, administering and scoring of professional certifications (terms considered too vague 
by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.41;Entertainment; television entertainment; on-line entertainment; education; virtual learning and cognitive tutors; 
TV shows; electronic games provided via the internet; providing on-line non-downloadable electronic dictionaries; 
providing on-line non-downloadable electronic dictionaries featuring illustrations; providing on-line non-downloadable 
electronic thesauruses; providing on-line non-downloadable electronic thesauruses featuring illustrations; providing on-
line non-downloadable electronic collocation generator, namely, a generator of common combinations of words that form 
unique meanings and uses; adaptive learning and assessment, namely, educational assessment services; organisation of 
courses using adaptive learning methods; distance learning courses using adaptive learning methods; electronic 
publication services; publishing services, namely, publication of books, electronic books, course materials, tests, testing 
sheets, practice tests, standardized tests and scoring, and customized publications; testing services, namely, 
administering and scoring of standardized educational tests; online educational services in connection with classes from 
the elementary through the post-secondary levels; providing online tutoring featuring instruction at the elementary, 
middle school, high school, and higher education levels; online educational services provided to educational institutions 
and school districts in the fields of assessment and improvement of student learning, instructor training, curriculum 
development, course management, and distribution of printed and electronic materials in connection therewith; 
development and dissemination of educational tools, content, and materials of others via global computer information 
network in connection with classes offered from the elementary, middle school, high school, and higher education levels, 
namely, digital textbooks, instructors manuals, supplementary reading materials, instructional materials in the nature of 
self-assessment and study tools for students, homework assignments, course assessment and course management 
materials; online non-downloadable video games; online nondownloadable newspapers in the field of current affairs, 
business and finance; providing seminars in the field of teacher training, professional development, computer and 
technical training, and business and finance; educational services, namely, providing a website featuring interactive 
educational instructional information and quizzes for children (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations); information services, namely, providing information to the public in the field of 
education by means of a world wide computer network and printed publications; educational services, namely, providing 
interactive online courses of instruction at the undergraduate and post-graduate levels via a global computer information 
network, distance learning at the primary, secondary, undergraduate, graduate, and corporate education levels, and 
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providing a webliography of educational materials available over a global computer information network; education 
services, namely, providing training in the design, building, instruction and management of educational course work, and 
educational workshops offered over a global computer information network, conducting seminars and workshops on 
issues related to global computer information network based technologies in education; providing online computer 
databases in the fields of elementary through post-secondary educational curriculums (terms considered too vague by 
the International Bureau - rule 13.2.b) of the Common Regulations); providing online databases featuring course 
materials, practice tests, course assignments, textbooks and supplemental materials, and student notes in connection 
with classes in the elementary through post-secondary level (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations).

Cl.42;Providing temporary use of non-downloadable software and applications for educational institutions and school 
districts in the fields of assessment and improvement of student learning, instructor training, curriculum development 
and management; providing temporary use of online non-downloadable software featuring practice exam questions and 
other tutorial materials in connection with classes from the early learning through post-graduate levels; student 
information systems, namely, online non-downloadable software for the collection, compilation, storage and analysis of 
data pertaining to school administration, student performance, teacher development and all aspects of educational 
administration in the early learning through post-graduate levels; application service provider (ASP) featuring software for 
accessing non-downloadable publications, audio, video, text and graphics; computer services, namely, designing and 
implementing interactive network web pages for others for the transfer and dissemination of information via a global 
computer information network; software as a service (SaaS) services featuring software in the field of business English 
performance support and language instruction to optimize corporate global communication and productivity; computer 
services, namely, providing online non-downloadable enterprise platform software for native and non-native English 
speakers to collaborate to increase global organizational productivity, participate in discussions, get feedback from their 
peers, form virtual business networks and activities, and engage in business networking and online collaboration.

Cl.44;Testing services, namely, administering and scoring of standardized psychological tests (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations).
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 25/03/2019; Application No. : 88355401 ;United States of America 

4323255    12/08/2019
[International Registration No. : 1491421]
TWH HG IP LLC

1059 Kurt Road Bellville TX 77418 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for providing consumers with information about 
professionals, providing professional service providers with information about consumers, connecting professional 
service providers and customers through referrals, providing payment services, messaging, scheduling, assistance with 
navigation, job supervision, job parts and supplies purchasing, and processing transactions between consumers and 
professionals.

Cl.35;Promoting the goods and services of others by means of distributing advertising on the Internet; Dissemination 
of advertising for others via an on-line communications network on the internet; general business networking referral 
services, namely, promoting the goods and services of others by connecting consumers and qualified service providers 
among group members; providing consumer information services in the fields of information technology, computer 
repair, home entertainment systems, networks, network components, smartphone repair, software configuration, 
computer security, home automation, and network security.

Cl.42;Providing temporary use of on-line non-downloadable software for providing consumers with information about 
professionals, providing professional service providers with information about consumers, connecting professional 
service providers and customers through referrals, providing payment services, messaging, scheduling, assistance with 
navigation, job supervision, job parts and supplies purchasing, and processing transactions between consumers and 
professionals; Providing a website featuring non-downloadable software for connecting sellers with buyers.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 12/02/2019; Application No. : 88298986 ;United States of America 

4323276    07/08/2019
[International Registration No. : 1491435]
Allergan, Inc.

2525 Dupont Drive Irvine CA 92612 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Conducting business and market research surveys; providing market research information and trends in the 
fields of beauty and aesthetics via an interactive website and on handheld devices.

Cl.41;Educational services, namely, developing and conducting presentations, workshops, seminars and panel 
discussions in the fields of beauty and aesthetics.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

4327268    16/07/2019
[International Registration No. : 1492082]
SHAOU YU

ROOM 304, TWENTY-EIGHTH DONGHAI WEST ROAD, 2002, GOU SHAN STREET, PUTUO DISTRICT, ZHOUSHAN CITY 
316000 ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.18;Pelts; bags; trunks [luggage]; leather trimmings for furniture; umbrellas; alpenstocks; backpacks; collars for 
animals; clothing for pets; pocket wallets.

Cl.25;Shoes; hats; clothing; hosiery; gloves [clothing]; underwear; scarfs; girdles; boots; sandals.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 28/11/2018; Application No. : 017993125 ;European Union 

4327277    14/05/2019
[International Registration No. : 1492077]
Atreus GmbH

Landshuter Allee 8 80637 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Business management consulting; business organisation consulting; business management planning; business 
efficiency expert services; provision of business information; marketing studies; employment agencies, in particular in 
the management sector and the business management sector; personnel recruitment; staff selection by means of 
psychological testing and professional business aptitude testing; personnel management consultancy; business 
relocation consultancy and implementation; business conversion consultancy and implementation; consultancy and 
advisory services relating to personnel placement; personnel recruitment agency services; interim business 
management; conducting management services.

Cl.38;Message sending; computer-aided transmission of messages and images; information about telecommunication; 
transmission of digital files; provision of on-line forums; telecommunications routing and junction services; providing 
access to computer databases; videoconferencing; communications by cellular phones.

Cl.41;Vocational guidance [education or training advice]; training and further training consultancy; coaching; 
conducting of exhibitions and seminars, in particular in the management sector; conducting and arranging of workshops, 
in particular in the management sector; arranging of conferences and congresses; conducting of conferences and 
congresses.

Cl.42;Computer software consultancy; preparation of data processing programmes; creation and design of website-
based information directories for others; off-site data backup; outsource service providers in the field of information 
technology; hosting computer sites; computer technology consultancy; data security consultancy; Information 
technology [IT] consultancy; providing of information in relation to computer technology and programming via electronic 
data storage; Software as a service [SaaS]; technological consultation services.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4327328    08/08/2019
[International Registration No. : 1491284]
Julie Vos Designs LLC

136 East 79th Street, Suite 11B New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Jewelry, namely, bracelets, necklace, earrings and rings.

Cl.35;Online retail store services featuring jewelry.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

Priority claimed from 11/02/2019; Application No. : 88297346 ;United States of America 

4327337    06/08/2019
[International Registration No. : 1491292]
SNOWFLAKE INC.

450 Concar Drive SAN MATEO CA 94402 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing on-line training featuring webinars, videos, blogs and presentations in the field of data warehousing, 
cloud management, cloud analytics, security, business intelligence, business analytics, data management, data mining, 
data analytics, data sharing, data conversion and data migration; training in the use and operation of cloud management 
and data warehousing platform.

Cl.42;Computer services, namely, cloud hosting provider services; Platform as a service (PAAS) featuring computer 
software platforms for use in connection with data warehousing, data management, data mining, and database analytics; 
Software as a service (SAAS) services, namely, hosting software for use by others for use in connection with data 
warehousing, data management, data mining and database analytics.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 19/04/2019; Application No. : 302019000028034 ;Italy 

4327359    24/05/2019
[International Registration No. : 1491346]
SAMPSISTEMI S.R.L.

Via Saliceto 15 I-40010 BENTIVOGLIO (Bologna) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and plants for manufacturing, treating and collecting flat cables, wires and metal cables.

Cl.37;Maintenance, servicing and repair of machines dedicated to the production of wires and cables.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4327362    02/08/2019
[International Registration No. : 1491430]
Subex Limited

RMZ Ecoworld Devarabisanahalli, Outer Ring Road Bangalore 560103 India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable enterprise software for automating the detection of anomalies in streams of data or data sets; 
downloadable enterprise software for detecting, monitoring, tracking and analyzing anomalies in streams of data or data 
sets; downloadable application programming interface software for facilitating on-line services for detecting, monitoring, 
analyzing and tracking anomalies in data streams or data sets; downloadable computer software platform for automating 
detection of anomalies in streams of data or data sets; downloadable computer software platform for detecting, 
monitoring, analyzing and tracking anomalies in data streams and data sets; downloadable software for anomaly 
detection in streams of data or data sets for the purpose of fraud detection and prevention; downloadable predictive 
maintenance software for detecting, assessing and addressing anomalies in data streams or data sets; downloadable 
computer programs for anomaly detection in streams of data or data sets; downloadable computer programs for 
detecting, monitoring, tracking and analyzing, anomalies in streams of data or data sets.

Cl.42;Software as a service featuring software and application development tools in the nature of software for 
automating detection of anomalies in streams of data or data sets; Software as a Service featuring software for detecting, 
monitoring, tracking, and analyzing anomalies in streams of data or data sets; Software as a service featuring software 
and application development tools in the nature of software for automating detection of anomalies in streams of data or 
data sets for the purpose of fraud detection and prevention; software platform as a service featuring software and 
application development tools in the nature of software for automating anomaly detection processes for the detection of 
anomalies in streams of data or data sets; software platform as a service featuring software for detecting, monitoring, 
analyzing, and tracking anomalies in streams of data or data sets; Technology research in the field of anomaly detection, 
artificial intelligence, fraud detection and prevention, cyber security, threat intelligence, cyber defense, data and 
information security, and network security; product research and development in the fields of artificial intelligence, 
anomaly detection, fraud detection and prevention, cyber security and cyber defense; technical consulting services in the 
field of anomaly detection, namely, technology consulting regarding processes to automate the detection, monitoring, 
tracking, and analysis of anomalies in streams of data or data sets.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 15/01/2019; Application No. : 30 2019 001 484 ;Germany 

4327425    04/07/2019
[International Registration No. : 1491673]
GEZE GmbH

Reinhold-Vöster-Straße 21-29 71229 Leonberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software applications for use with mobile devices; downloadable mobile applications; 
computer software for the display of digital media; computer software platforms for social networking; application 
software for social networking services via Internet; electronic publications (downloadable).

Cl.25;Clothing; ties; parts and articles of the aforementioned goods, included in this class.

Cl.35;Advertising; marketing; sales promotion.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 16/04/2019; Application No. : 2019-52670 ;Japan 

4327427    26/07/2019
[International Registration No. : 1492118]
Narishige Scientific Instrument Laboratory Co., Ltd.

3-17-10, Honcho, Nakano-ku Tokyo 164-0012 Japan

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots; robotic arms for industrial purposes.

Cl.9;Laboratory apparatus and instruments; laboratory robots.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 14/06/2019; Application No. : 2019-084310 ;Japan 

4327664    18/07/2019
[International Registration No. : 1492161]
UNI-CHARM CORPORATION

182 Shimobun, Kinsei-cho, Shikokuchuo-shi Ehime-ken 799-0111 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer programs, downloadable; 
computer game software, downloadable; computer software platforms, recorded or downloadable; teaching apparatus; 
smartphones; cases for smartphones; wearable computers; animated cartoons; optical data media; magnetic data media; 
sound recording carriers; phonograph records; downloadable music files; downloadable image files; electronic 
publications, downloadable; accumulators, electric; batteries, electric; solar batteries.

Cl.42;Software as a service [SaaS]; Platform as a service [PaaS]; cloud computing; rental of computer software; 
maintenance of computer software; computer software consultancy; updating of computer software; installation of 
computer software; conversion of data or documents from physical to electronic media; conversion of computer 
programs and data, other than physical conversion; hosting computer sites [web sites]; creating and maintaining web 
sites for others; technical research; quality control; calibration [measuring]; material testing.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4327665    27/06/2019
[International Registration No. : 1492164]
EnergoMash Joint Stock Company

street Nekhinskaya, 61 g. Velikiy Novgorod RU-173021 Novgorod oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; buildings, transportable, of metal; ironmongery, small 
items of metal hardware; pipes and tubes of metal; safes [strong boxes]; aluminium; fittings of metal for building; white 
metal; beacons of metal, non-luminous; vats of metal; beams of metal; joists of metal; bottles [metal containers] for 
compressed gas or liquid air; tin cans; beryllium [glucinium]; arbours [structures] of metal; window pulleys; blooms 
[metallurgy]; ingots of common metal; anchors; bolts of metal; eye bolts; casks of metal; mooring buoys of metal; barrels 
of metal; identification bracelets of metal; bronze; bells; bells for animals; letters and numerals of common metal, except 
type; silos of metal; busts of common metal; vanadium; valves of metal, other than parts of machines; screws of metal; 
tungsten; hoppers of metal, non-mechanical; gates of metal; sleeves [metal hardware]; ferrules of metal for handles; 
signboards of metal; diving boards of metal; loading gauge rods of metal for railway wagons; nuts of metal; galena [ore]; 
hafnium [celtium]; nails; crampons [climbing irons]; tacks [nails]; horseshoe nails; germanium; vice claws of metal; doors 
of metal; chimney pots of metal; memorial plates of metal; chimney shafts of metal; wall plugs of metal; troughs of metal 
for mixing mortar; packaging containers of metal; containers of metal for storing acids; jalousies of metal; outdoor blinds 
of metal; iron strip; tinplate; iron slabs; door bolts of metal; window fasteners of metal; bolts, flat; binding screws of metal 
for cables; crampons of metal [cramps]; wheel clamps [boots]; rivets of metal; padlocks; box fasteners of metal; locks of 
metal for bags; locks of metal for vehicles; locks of metal, other than electric; spring locks; traps for wild animals; bungs 
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of metal; latches of metal; tension links; couplings of metal for chains; road signs, non-luminous and non-mechanical, of 
metal; registration plates of metal; signs, non-luminous and non-mechanical, of metal; fences of metal; buckles of 
common metal [hardware]; bronzes [works of art]; works of art of common metal; indium; cabanas of metal; telephone 
booths of metal; cadmium; paint spraying booths of metal; telpher cables; ropes of metal; greenhouse frames of metal; 
framework of metal for building; frames of metal for building; cornices of metal; cermets; water-pipe valves of metal; drain 
traps [valves] of metal; metal cages for wild animals; keys; mooring bollards of metal; cobalt, raw; chill-molds [foundry]; 
elbows of metal for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for pipelines; door bells of 
metal, non-electric; casings of metal for oilwells; chimney cowls of metal; bottle caps of metal; sealing caps of metal; tent 
pegs of metal; pegs of metal; copper rings; ferrules of metal; rings of metal; door fittings of metal; fittings of metal for 
windows; brackets of metal for building; buildings of metal; steel buildings; containers of metal [storage, transport]; 
guard rails of metal for railways; baskets of metal; door frames of metal; tool boxes of metal, empty; stringers [parts of 
staircases] of metal; faucets of metal for casks; tubbing of metal; roofing of metal; turntables [railways]; manhole covers 
of metal; pitons of metal; hooks [metal hardware]; pot hooks of metal; sash fasteners of metal for windows; window stops 
of metal; hooks of metal for clothes rails; clothes hooks of metal; chicken-houses of metal; chests of metal; wrapping or 
binding bands of metal; scaffolding of metal; staircases of metal; ladders of metal; limonite; steel sheets; cast steel; 
magnesium; manganese; reinforcing materials, of metal, for concrete; reinforcing materials of metal for machine belts; 
reinforcing materials of metal for pipes; reinforcing materials of metal for building; railway material of metal; materials of 
metal for funicular railway permanent ways; refractory construction materials of metal; masts of metal; steel masts; 
sheets and plates of metal; pyrophoric metals; metals in powder form; moldings of metal for cornices; molybdenum; 
metal knockers; pipe muffs of metal; monuments of bronze for tombs; tombs of metal; flashing of metal for building; roof 
flashing of metal; fish plates [rails]; anvils; anvils [portable]; beak-irons; rope thimbles of metal; ferrules of metal for 
walking sticks; handcuffs; jets of metal; duckboards of metal; belt stretchers of metal; stretchers for metal bands [tension 
links]; wire stretchers [tension links]; stretchers for iron bands [tension links]; nickel silver; nickel; niobium; grease 
nipples; binding thread of metal for agricultural purposes; thread of metal for tying-up purposes; house numbers of metal, 
non-luminous; braces of metal for handling loads; enclosures of metal for tombs; laths of metal; barrel hoops of metal; 
palings of metal; crash barriers of metal for roads; tree protectors of metal; trellis of metal; door stops of metal; door 
fasteners of metal; stops of metal; windows of metal; ironwork for doors; ironwork for windows; tin; shuttering of metal 
for concrete; filings of metal; poles of metal for power lines; props of metal; branching pipes of metal; monuments of 
metal; monuments of metal for tombs; wainscotting of metal; signalling panels, non-luminous and non-mechanical, of 
metal; building panels of metal; partitions of metal; lintels of metal; casement windows of metal; strap-hinges of metal; 
shims; rocket launching platforms of metal; transport pallets of metal; platforms, prefabricated, of metal; floor tiles of 
metal; tiles of metal for building; anchor plates; grave slabs of metal; tile floorings of metal; lead seals; loading pallets of 
metal; handling pallets of metal; trays of metal; firedogs [andirons]; armor-plating; paving blocks of metal; roof coverings 
of metal; linings of metal for building; steel strip; door panels of metal; floors of metal; sills of metal; ceilings of metal; 
gold solder; silver solder; door openers, non-electric; collars of metal for fastening pipes; floating docks of metal, for 
mooring boats; aluminium wire; iron wire; wire of common metal; wire of common metal alloys, except fuse wire; barbed 
wire; copper wire, not insulated; soldering wire of metal; steel wire; springs [metal hardware]; rods of metal for welding; 
rods of metal for brazing and welding; rods of metal for brazing; window frames of metal; containers of metal for liquid 
fuel; containers of metal for compressed gas or liquid air; tanks of metal; floating containers of metal; rails of metal; 
straps of metal for handling loads; furnace fireguards of metal; grilles of metal; runners of metal for sliding doors; iron 
ores; ores of metal; chrome ores; door handles of metal; knobs of metal; sheet piles of metal; pigsties of metal; insect 
screens of metal; burial vaults of metal; door scrapers; junctions of metal for pipes; nozzles of metal; anti-friction metal; 
silver-plated tin alloys; alloys of common metal; sheaf binders of metal; bindings of metal; shutters of metal; steel alloys; 
tinfoil; statues of common metal; cask stands of metal; tombstone stelae of metal; bars for metal railings; stables of 
metal; advertisement columns of metal; posts of metal; telegraph posts of metal; railway points; steps [ladders] of metal; 
slings of metal for handling loads; stair treads [steps] of metal; machine belt fasteners of metal; tombstone plaques of 
metal; identity plates of metal; tantalum [metal]; greenhouses of metal, transportable; titanium; wire cloth; tombac; mobile 
boarding stairs of metal for passengers; wire rope; pipework of metal; penstock pipes of metal; water-pipes of metal; 
gutter pipes of metal; ducts of metal for ventilating and air-conditioning installations; drain pipes of metal; chimneys of 
metal; ducts of metal, for central heating installations; steel pipes; angle irons of metal; tinplate packings; bicycle parking 
installations of metal; wind-driven bird-repelling devices made of metal; towel dispensers, fixed, of metal; tungsten iron; 
molybdenum iron; silicon iron; titanium iron; chrome iron; flanges of metal [collars]; weather- or wind-vanes of metal; 
aluminium foil; foils of metal for wrapping and packaging; ice moulds of metal; foundry molds of metal; fittings of metal 
for coffins; fittings of metal for beds; fittings of metal for furniture; building or furniture fittings of nickel-silver; chromium; 
cattle chains; chains of metal; safety chains of metal; zinc; zirconium; cotter pins of metal; roofing tiles of metal; washers 
of metal; balls of steel; hinges of metal; poles of metal; cashboxes of metal; safety cashboxes; chests of metal for food; 
pulleys of metal, other than for machines; railroad ties of metal; window casement bolts; spurs; pins [hardware]; roller 
blinds of steel; latch bars of metal; badges of metal for vehicles; lock bolts; tool chests of metal, empty; boxes of 
common metal; letter boxes of metal.

Cl.7;Machines and machine tools; machine coupling and transmission components, except for land vehicles; vending 
machines; welding machines, electric; welding apparatus, gas-operated; vulcanization apparatus; acetylene cleaning 
apparatus; high pressure washers; apparatus for drawing up beer under pressure; apparatus for aerating water; 
apparatus for aerating beverages; electrical apparatus for sealing plastics [packaging]; electric arc cutting apparatus; 
electric arc welding apparatus; electric welding apparatus; inking apparatus for printing machines; soldering apparatus, 
electric; fittings for engine boilers; expansion tanks [parts of machines]; drums [parts of machines]; reels, mechanical, for 
flexible hoses; brake shoes, other than for vehicles; concrete mixers [machines]; reels [parts of machines]; bobbins for 
weaving looms; harrows; journal boxes [parts of machines]; bulldozers; hoppers [mechanical discharging]; mine borers; 
railway wagon lifts; rolling mill cylinders; crank shafts; printing rollers for machines; transmission shafts, other than for 
land vehicles; valves [parts of machines]; fans for motors and engines; saw benches [parts of machines]; winnowers; 
vibrators [machines] for industrial use; bearings [parts of machines]; water heaters [parts of machines]; agitators; 
exhausts for motors and engines; drilling rigs, floating or non-floating; lawnmowers [machines]; card clothing [parts of 
carding machines]; emergency power generators; alternators; dynamos; bicycle dynamos; current generators; generators 
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of electricity; hydraulic controls for machines, motors and engines; mufflers for motors and engines; drilling heads [parts 
of machines]; drilling bits [parts of machines]; cylinder heads for engines; soldering blow pipes, gas-operated; gas-
operated blow torches; raking machines; stalk separators [machines]; sieves [machines or parts of machines]; mud 
catchers and collectors [machines]; tarring machines; hydraulic engines and motors; aeronautical engines; aeroplane 
engines; engines for air cushion vehicles; compressed air engines; jet engines, other than for land vehicles; engines for 
boats; driving motors, other than for land vehicles; propulsion mechanisms, other than for land vehicles; de-aerators for 
feedwater; disintegrators; tympans [parts of printing presses]; holding devices for machine tools; turf removing ploughs; 
pump diaphragms; chisels for machines; jacks [machines]; rack and pinion jacks; moving walkways; electric hand drills; 
crushers for kitchen use, electric; flues for engine boilers; reapers and binders; millstones; rakes for raking machines; 
kitchen grinders, electric; shredders [machines] for industrial use; injectors for engines; incubators for eggs; tools [parts 
of machines]; hand-held tools, other than hand-operated; air condensers; control cables for machines, engines or motors; 
capstans; calenders; rotary steam presses, portable, for fabrics; ditchers [ploughs]; carburetters; carriages for knitting 
machines; crankcases for machines, motors and engines; steamrollers; pressure valves [parts of machines]; clack valves 
[parts of machines]; pressure reducers [parts of machines]; can openers, electric; cowlings [parts of machines]; machine 
wheels; freewheels, other than for land vehicles; scale collectors for machine boilers; lasts for shoes [parts of machines]; 
brake pads, other than for vehicles; piston segments; grease rings [parts of machines]; reapers and threshers; coal-
cutting machines; compressors [machines]; air pumps [garage installations]; compressors for refrigerators; conveyors 
[machines]; belt conveyors; converters for steelworks; steam condensers [parts of machines]; aerocondensers; diggers 
[machines]; thermic lances [machines]; mechanized livestock feeders; boxes for matrices [printing]; gear boxes, other 
than for land vehicles; grease boxes [parts of machines]; housings [parts of machines]; harvesting machines; steam 
engine boilers; coffee grinders, other than hand-operated; taps [parts of machines, engines or motors]; cranes [lifting and 
hoisting apparatus]; roller bridges; water separators; spray guns for paint; cranks [parts of machines]; potters' wheels; 
grindstones [parts of machines]; cultivators [machines]; soldering lamps; winches; ploughshares; belts for conveyors; 
lubricators [parts of machines]; igniting magnetos; handling machines, automatic [manipulators]; churns; matrices for 
use in printing; machine fly-wheels; hair clipping machines for animals; paper machines; blowing machines; knitting 
machines; galvanizing machines; bending machines; ironing machines; mineworking machines; net hauling machines 
[fishing]; electroplating machines; bottle sealing machines; sealing machines for industrial purposes; embossing 
machines; engraving machines; finishing machines; waste disposal units; blade sharpening [stropping] machines; earth 
moving machines; cord making machines; lace making machines; butter machines; cigarette machines for industrial 
purposes; sausage making machines; stereotype machines; hosiery looms; grinding machines; dyeing machines; bottle 
washing machines; dishwashers; bottle filling machines; racket stringing machines; leather-working machines; dairy 
machines; glass-working machines; tobacco processing machines; grain husking machines; painting machines; oil 
refining machines; peeling machines; machines for processing plastics; ore treating machines; printing machines for use 
on sheet metal; brewing machines; whitewashing machines; leather paring machines; bitumen making machines; 
papermaking machines; machines for the production of sugar; weeding machines; cinder sifters [machines]; puddling 
machines; notchers [machine tools]; bread cutting machines; road making machines; railroad constructing machines; 
machines for the textile industry; rail-laying machines; bottle capping machines; bottle stoppering machines; packaging 
machines; waste compacting machines; die-stamping machines; stamping machines; darning machines; milking 
machines; drainage machines; wrapping machines; grain separators; bookbinding apparatus and machines for industrial 
purposes; machines and apparatus for cleaning, electric; machines and apparatus for carpet shampooing, electric; 
machines and apparatus for polishing [electric]; sizing machines; punching machines; riveting machines; kitchen 
machines, electric; foundry machines; smoothing presses; fleshing machines; rinsing machines; flour mill machines; 
type-setting machines [printing]; hemming machines; grating machines for vegetables; braiding machines; wringing 
machines for laundry; cutting machines; steam engines; printing machines; rotary printing presses; compressed air 
machines; trimming machines; spinning machines; filling machines; friezing machines; cutters [machines]; satinizing 
machines; agricultural machines; mixing machines; sorting machines for industry; stitching machines; washing 
machines [laundry]; coin-operated washing machines; clippers [machines]; spinning frames; spin driers [not heated]; 
looms; kneading machines; typographic machines; type-setting machines [photocomposition]; beating machines; 
beaters, electric; packing machines; filtering machines; molding machines; carding machines; sewing machines; 
typecasting machines; electromechanical machines for chemical industry; labellers [machines]; mills [machines]; mills 
for household purposes, other than hand-operated; pepper mills, other than hand-operated; centrifugal mills; machine 
wheelwork; feeders [parts of machines]; forge blowers; mixers [machines]; blenders, electric, for household purposes; 
vacuum cleaner bags; threshing machines; pneumatic hammers; hammers [parts of machines]; tilt hammers; power 
hammers; reeling apparatus, mechanical; motorized cultivators; motors for boats; clutches, other than for land vehicles; 
meat choppers [machines]; superchargers; brake linings, other than for vehicles; guides for machines; vacuum cleaner 
attachments for disseminating perfumes and disinfectants; pumps [machines]; pumps [parts of machines, engines or 
motors]; aerating pumps for aquaria; vacuum pumps [machines]; compressed air pumps; pumps for heating installations; 
beer pumps; lubricating pumps; self-regulating fuel pumps; fuel dispensing pumps for service stations; centrifugal 
pumps; blades [parts of machines]; knives for mowing machines; chaff cutter blades; knives, electric; shears, electric; 
scissors, electric; bearing brackets for machines; pulverisers [machines]; axles for machines; steam traps; chucks [parts 
of machines]; drill chucks [parts of machines]; exhaust manifold for engines; soldering irons, gas-operated; soldering 
irons, electric; superheaters; gears, other than for land vehicles; reduction gears, other than for land vehicles; drilling 
machines; saws [machines]; chain saws; guns [tools using explosives]; glue guns, electric; compressed air guns for the 
extrusion of mastics; carburetter feeders; feeding apparatus for engine boilers; loading ramps; ploughs; pneumatic 
transporters; pneumatic controls for machines, motors and engines; hangers [parts of machines]; anti-friction bearings 
for machines; roller bearings; self-oiling bearings; bearings for transmission shafts; ball-bearings; elevators [lifts]; hoists; 
lifts, other than ski-lifts; pulleys; saw blades [parts of machines]; pistons [parts of machines or engines]; shock absorber 
plungers [parts of machines]; pistons for engines; pistons for cylinders; catalytic converters; torque converters, other 
than for land vehicles; fuel conversion apparatus for internal combustion engines; presses [machines for industrial 
purposes]; wine presses; basket presses; fodder presses; printing presses; typographic presses; swaging machines; 
pedal drives for sewing machines; cleaning appliances utilizing steam; food processors, electric; springs [parts of 
machines]; spinning wheels; punches for punching machines; vacuum cleaners; tambours for embroidery machines; 
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radiators [cooling] for motors and engines; sewage pulverizers; air brushes for applying colour; regulators [parts of 
machines]; pressure regulators [parts of machines]; speed governors for machines, engines and motors; knives [parts of 
machines]; cutting blow pipes, gas-operated; blade holders [parts of machines]; loom shafts; gears for weaving looms; 
belts for machines; elevator belts; fan belts for motors and engines; dynamo belts; belts for motors and engines; 
adhesive bands for pulleys; kick starters for motorcycles; stuffing boxes [parts of machines]; paper feeders [printing]; 
whisks, electric, for household purposes; sparking plugs for internal combustion engines; glow plugs for Diesel engines; 
brake segments, other than for vehicles; tedding machines; separators; steam/oil separators; cream/milk separators; ball 
rings for bearings; sowers [machines]; snow ploughs; sheaf-binding machines; shaft couplings [machines]; fruit presses, 
electric, for household purposes; chaff cutters; suction cups for milking machines; stands for machines; die-cutting and 
tapping machines; woodworking machines; sharpening machines; bicycle assembling machines; mortising machines; 
threading machines; planing machines; lathes [machine tools]; milling machines; trueing machines; metal drawing 
machines; rolling mills; starters for motors and engines; stators [parts of machines]; glaziers' diamonds [parts of 
machines]; tables for machines; derricks; slide rests [parts of machines]; couplings, other than for land vehicles; heat 
exchangers [parts of machines]; transmissions for machines; transmissions, other than for land vehicles; boiler tubes 
[parts of machines]; wind turbines; hydraulic turbines; turbines, other than for land vehicles; turbocompressors; 
connecting rods for machines, motors and engines; joints [parts of engines]; central vacuum cleaning installations; 
suction machines for industrial purposes; washing installations for vehicles; degreasers [machines]; dust exhausting 
installations for cleaning purposes; sifting installations; pneumatic tube conveyors; dust removing installations for 
cleaning purposes; condensing installations; lifting apparatus; air suction machines; dividing machines; igniting devices 
for internal combustion engines; door closers, electric; washing apparatus; binding apparatus for hay; extractors for 
mines; door openers, electric; door openers, hydraulic; door openers, pneumatic; curtain drawing devices, electrically 
operated; adhesive tape dispensers [machines]; anti-pollution devices for motors and engines; beverage preparation 
machines, electromechanical; food preparation machines, electromechanical; elevator operating apparatus; control 
mechanisms for machines, engines or motors; shoe polishers, electric; machines and apparatus for wax-polishing, 
electric; air cushion devices for moving loads; handling apparatus for loading and unloading; elevating apparatus; aprons 
[parts of machines]; filter presses; filters for cleaning cooling air, for engines; molds [parts of machines]; printing plates; 
journals [parts of machines]; centrifugal machines; elevator chains [parts of machines]; driving chains, other than for 
land vehicles; transmission chains, other than for land vehicles; cylinders for motors and engines; cylinders for 
machines; printing cylinders; shuttles [parts of machines]; universal joints [Cardan joints]; pulleys [parts of machines]; 
vacuum cleaner hoses; brushes [parts of machines]; dynamo brushes; brushes, electrically operated [parts of machines]; 
carbon brushes [electricity]; ejectors; fuel economisers for motors and engines; excavators; shovels, mechanical; 
agricultural elevators; motors, electric, other than for land vehicles; electrodes for welding machines; electric hammers; 
parquet wax-polishers, electric; cartridges for filtering machines; moving staircases [escalators]; automatic grapnels for 
marine purposes.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4327671    31/07/2019
[International Registration No. : 1492176]
haunt Co., Ltd.

16-1, Sarugaku-cho, Shibuya-ku Tokyo 150-0033 Japan

Proposed to be Used
IR DIVISION
Cl.18;Bags.

Cl.25;Knitwear [clothing]; skirts; trousers; denim clothing; coats; hats; stoles; clothing; footwear not for sports.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

Priority claimed from 31/05/2019; Application No. : 556325 ;Czech Republic 

4327682    15/07/2019
[International Registration No. : 1492177]
ŠKODA AUTO a.s.

tr. Václava Klementa 869, Mladá Boleslav CZ-293 01 Mladá Boleslav II Czech Republic

Proposed to be Used
IR DIVISION
Cl.12;Automobiles and their parts, all included in this class.

Cl.35;Advertisement and advertising activities and services.

Cl.37;Repair services and activities related to automobiles and their parts.

Cl.41;Educational services, providing training in the field of sales and marketing of vehicles.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4327684    25/06/2019
[International Registration No. : 1492180]
JoyBräu GmbH

Oehleckerring 6b 22419 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements and dietetic preparations.

Cl.32;Beer; non-alcoholic beverages; soft drinks; preparations for making beverages.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

Priority claimed from 14/06/2019; Application No. : 2019-084311 ;Japan 

4327719    18/07/2019
[International Registration No. : 1492227]
UNI-CHARM CORPORATION

182 Shimobun, Kinsei-cho, Shikokuchuo-shi Ehime-ken 799-0111 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer programs, downloadable; 
computer game software, downloadable; computer software platforms, recorded or downloadable; teaching apparatus; 
smartphones; cases for smartphones; wearable computers; animated cartoons; optical data media; magnetic data media; 
sound recording carriers; phonograph records; downloadable music files; downloadable image files; electronic 
publications, downloadable; accumulators, electric; batteries, electric; solar batteries.

Cl.42;Software as a service [SaaS]; Platform as a service [PaaS]; cloud computing; rental of computer software; 
maintenance of computer software; computer software consultancy; updating of computer software; installation of 
computer software; conversion of data or documents from physical to electronic media; conversion of computer 
programs and data, other than physical conversion; hosting computer sites [web sites]; creating and maintaining web 
sites for others; technical research; quality control; calibration [measuring]; material testing.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

Priority claimed from 14/06/2019; Application No. : 2019-084309 ;Japan 

4327722    18/07/2019
[International Registration No. : 1492235]
UNI-CHARM CORPORATION

182 Shimobun, Kinsei-cho, Shikokuchuo-shi Ehime-ken 799-0111 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer programs, downloadable; 
computer game software, downloadable; computer software platforms, recorded or downloadable; teaching apparatus; 
smartphones; cases for smartphones; wearable computers; animated cartoons; optical data media; magnetic data media; 
sound recording carriers; phonograph records; downloadable music files; downloadable image files; electronic 
publications, downloadable; accumulators, electric; batteries, electric; solar batteries.

Cl.42;Software as a service [SaaS]; Platform as a service [PaaS]; cloud computing; rental of computer software; 
maintenance of computer software; computer software consultancy; updating of computer software; Installation of 
computer software; conversion of data or documents from physical to electronic media; conversion of computer 
programs and data, other than physical conversion; hosting computer sites [web sites]; creating and maintaining web 
sites for others; technical research; quality control; calibration [measuring]; material testing.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

4327810    31/07/2019
[International Registration No. : 1492124]
ROCK & HERB PTE. LTD.

102 Duchess Avenue, 01-05 Duchess Residences Singapore 266310 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; skin lotions; body lotions; serum for cosmetic use; skin cleansers; body scrub; non-medicated creams 
for personal care; shampoos; make-up; cosmetic kits; cosmetic masks; hair cosmetics; foot scrubs; bath foam; bath oil; 
body oil; facial emulsions; body emulsions; soap free washing emulsions for the body; skin toners; face creams; body 
cream; masks for the face [cosmetic]; body masks.

Cl.44;Beauty care services; beauty salons; beauty consultancy; beauty treatment; medical care; medical clinics; 
hygienic and beauty care; hygienic and beauty care for human beings or animals; cosmetic facial and body treatment 
services; cosmetic and plastic surgery clinic services; consultancy services relating to personal appearance (hair, beauty, 
cosmetics); make-up services; pharmacists' services to make up prescriptions; pharmaceutical advice.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 23/05/2019; Application No. : 302019000031656 ;Italy 

4327812    28/06/2019
[International Registration No. : 1492135]
Relife S.r.l.

Via dei Sette Santi, 3 I-50131 Firenze Italy

Proposed to be Used
IR DIVISION
Cl.3;Nail care products; cosmetic nail care preparations.

Cl.5;Pharmaceutical preparations for the treatment of mycoses and onychomycosis; dermatological preparations, 
namely, antifungal preparations; nail care preparations for medical purposes; all the aforesaid goods listed in class 5 
other than goods relating to the treatment of eye diseases and disorders.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4327824    31/07/2019
[International Registration No. : 1492150]
EIZ LTD

Flat 1, Downs Court, 20 The Downs LONDON SW20 8JE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Education software.

Cl.16;Educational books.

Cl.35;Consulting services in the field of Internet marketing; business management consulting; personnel management 
consulting.

Cl.41;Education and training in the field of music and entertainment; educational information.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 01/11/2018; Application No. : 1966497 ;Australia 

4327890    01/05/2019
[International Registration No. : 1492281]
Wiregraph Pty Ltd

L31 Westpac Hse, 91 King William St ADELAIDE SA 5000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for aggregating and integrating content, information, images and media 
from social networks, publicly available sources and personal websites and communications to provide and enable users 
to interact with content, information and images.

Cl.38;Advisory services in relation to creating internet portals; providing online forums for information retrieval and 
communication, including enabling the transmission and sharing of information, photos, audio and video content and 
documents; social network aggregator, which pulls together information into a single location, consolidation of multiple 
social networking profiles into one profile; audio and video broadcasting services over the internet or other 
communications network; content delivery to end users through internet, the world wide web, using a web browser or 
other web enabled software for display; electronic transmission and streaming of digital media content via global and 
local computer networks; integrated social media services by social network aggregation platforms, the process of 
collecting content from multiple social network services; internet portal services (providing user access to a global 
computer network); internet portal services, namely provision of information on one or several topics for third parties; 
online provision of non-downloadable internet-based applications; providing access to online computer databases; 
providing internet portal services in relation to cloud computing, software and licencing.

Cl.41;Publishing by electronic means; publishing services; electronic desktop publishing.

Cl.42;Application service provider, including, providing, hosting, managing, developing, and maintaining applications, 
software, web sites, and databases of others in the fields of media and communications content; cloud computing 
services in the nature of platform as a service (paas); cloud computing services in the nature of software as a service 
(saas); computer services, including aggregating, integrating, and displaying content, information and images from online 
social networking sites, internet websites, publicly available online sources, and directory information services featuring 
information and social media, photos, images, videos, audio content, and topics of general interest; providing temporary 
use of a web-based system and online portal featuring on-line non downloadable software that enables users of 
computers and mobile devices to access, aggregate and interact with content, information and images from social media 
websites, publicly available sources, and personal websites and communications; hosting of software as a service (saas); 
software development in the framework of software publishing; providing online, non-downloadable software for 
searching, indexing, locating, extracting, repurposing, organising, and managing electronic data located on local and 
network drives and on the internet in this class; provision of information in relation to all of the aforementioned services.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4327931    18/07/2019
[International Registration No. : 1492307]
ZHEJIANG LE MERIDIEN HOME CO., LTD.

2/F, Office Building, No. 6, Haili Avenue, Qujiang District, Quzhou 324022 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.30;Coffee-based beverages; tea; tea-based beverages; candy; honey; cakes; meat pies; noodles; ice cream; 
seasonings.

Cl.32;Fruit juices; waters [beverages]; non-alcoholic beverages; isotonic beverages; energy drinks; protein-enriched 
sports beverages; non-alcoholic beverages flavored with tea; soya-based beverages, other than milk substitutes; non-
alcoholic beverages flavored with coffee; smoothies.

Cl.35;Commercial administration of the licensing of the goods and services of others; marketing; import-export agency 
services; business management of hotels; presentation of goods on communication media, for retail purposes; 
advertising; employment agency services; business organization consultancy; administrative processing of purchase 
orders; providing business information via a web site.

Cl.43;Café services; restaurant services; hotel services; cafeteria services; bar services; hotel reservations; rental of 
meeting rooms; retirement home services; day-nursery [crèche] services; boarding for animals.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 01/03/2019; Application No. : 88321675 ;United States of America 

4327942    03/06/2019
[International Registration No. : 1492312]
SkyHook Solar Corp.

1280 South Ute Avenue, Suite 10 Aspen CO 81611 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Mobile solar-powered generators of electricity at off-grid locations.

Cl.9;Solar-powered charging stations for rechargeable devices; solar-powered charging stations for electronic vehicles.

Cl.37;Solar-powered charging station services for rechargeable devices; solar-powered charging stations for electronic 
vehicles.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 18/03/2019; Application No. : M1900862 ;Hungary 

4327950    08/07/2019
[International Registration No. : 1492851]
Blaumann Trading Ltd.

Trust Company Complex Ajeltake Road, Ajeltaka Island Majuro MH 96960

Proposed to be Used
IR DIVISION
Cl.7;Electric kitchen tools; electric kitchen machines for food preparation [other than cooking]; food processors for 
kitchen use; liquidizers [kitchen mixer machines]; electric knives; electric kitchen mixers; electric hand blenders; table 
blenders; electric crushers for kitchen use; electric can openers; electric food slicers; electric graters; electric salt and 
pepper mills; dishwashers; household washing machines; household steam cleaning equipment; electric vacuum 
cleaners; household vacuum cleaners; hand stick vacuum cleaner; centrifugal water pumps for household purposes; 
electric dough makers for household purposes; electric whiskers for household purposes; electric fruit presses; juice 
extractors; electric vacuuming machines for food; steam cleaner; steam cleaner with iron.

Cl.11;Induction cookers; electric ovens; induction ovens; microwave ovens; gas stoves; household gas lighters; 
electric kitchen machines for cooking; electronic cooking machines; electric water kettles; induction cookers; electric 
food warmers; electric barbecue grills; electric grills; electric panini makers; electric pressure cookers; electric waffle 
makers; electric coffee makers; induction coffee makers; electric cooler bags; electric steamers for cooking; toasters; 
water filters; water-filter towers; air purifiers; ventilation fans; household boilers; air conditioning equipments; hoods for 
household use; steam generators for household use; household water filter units; household radiators; gas fireplaces; 
gas stoves; hairdryers; air fryers; tumble dryers [household].
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

4327981    14/08/2019
[International Registration No. : 1492859]
CompoSecure, L.L.C.

500 Memorial Drive Somerset NJ 08873 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Blank integrated circuit cards; blank electronic chip cards; magnetically encoded blank bank cards for issuance by 
financial institutions; blank smart cards, namely, cards ready for electronic or magnetic encoding for use as credit cards, 
debit cards, smart cards, rfid cards, gift cards, loyalty cards, identification cards, membership cards, retail cards, check 
cards, transaction cards, or casino cards; blank smart cards embedded with transponders; radio frequency identification 
(rfid) credentials, namely, cards and tags; cards encoded with security features for identification purposes.

Cl.16;Blank cards, namely, cards without magnetic or electronic coding for personalization and use as credit cards, 
debit cards, gift cards, loyalty cards, identification cards, membership cards, retail cards, check cards, transaction cards, 
or casino cards; novelty identification cards; printed holograms.

Cl.40;Custom manufacturing services for others of blank cards, namely, cards for personalization and use as credit 
cards, debit cards, smart cards, RFID cards, gift cards, loyalty cards, membership cards, retail cards, check cards, 
transaction cards, or casino cards; custom manufacturing services for others of cards encoded with security features for 
identification purposes and radio frequency identification (RFID) credentials, namely, cards and tags.

Cl.42;Research and development of new products; technical consultation in the nature of product development and 
engineering consultation in the field of credit cards, debit cards, smart cards, RFID cards, gift cards, loyalty cards, 
identification cards, membership cards, retail cards, check cards, transaction cards, and casino cards, security 
documents, and materials for use in all of the foregoing.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 31/01/2019; Application No. : 2019-019502 ;Japan 

4328014    19/07/2019
[International Registration No. : 1492880]
YAMAHA CORPORATION

10-1, Nakazawa-cho, Naka-ku, Hamamatsu-shi Shizuoka 430-8650 Japan

Proposed to be Used
IR DIVISION
Cl.9;Cinematographic machines and apparatus; measuring or testing machines and instruments; electric or magnetic 
meters and testers; electric wires and cables; telecommunication machines and apparatus; smartphones; semi-conductor 
elements; computer programs; game programs for home video game machines; metronomes; electronic circuits and CD-
ROMs recorded with automatic performance programs for electronic musical instruments; electric and electronic effects 
units for musical instruments; downloadable music files; downloadable image files; electronic sheet music,downloadable; 
cameras [photography]; camcorders; projection apparatus; video projectors; projection screens; navigational apparatus 
for automobiles; car stereos; cases for smartphones;sound recording apparatus; sound reproduction apparatus;sound 
transmitting apparatus; equalisers [audio apparatus];audio interfaces; audio mixers; audio- and video-
receivers;loudspeakers; subwoofers; portable media players; portable audio players; transmitters [telecommunication]; 
wireless transmitters and receivers; amplifiers; television apparatus;radios; transmitters of electronic signals; personal 
stereos;compact disc players; DVD players; headphones; earphones;microphones; computers; tablet computers; 
computer peripheral devices; computer hardware; computer software applications, downloadable; computer software, 
recorded;interfaces for computers; data processing apparatus;semi-conductors; printed circuits; electronic 
publications,downloadable; dry cells; batteries, electric; pre-recorded DVDs featuring music; compact discs featuring 
music; blank audio discs; optical data media; magnetic data media; sound and video recordings; musical sound 
recordings; detectors;helium leak testers; helium detectors; hydrogen detectors;speakerphones for conference rooms; 
web conferencing cameras; network routers; computer software for generating,reproducing, effecting, and recording 
sound; downloadable music files for use in the operation of electronic musical instruments.

Cl.15;Musical instruments; conductors' batons; tuning forks; tuning hammers; wind instruments; brass instruments; 
woodwind instruments; percussion instruments; stringed musical instruments; electronic musical instruments; pianos; 
guitars; violins; trumpets; clarinets; drums [musical instruments]; music synthesizers; melodicas; celestes; musical 
chimes being musical instruments; sheet music stands; straps for musical instruments; plectrums; strings for musical 
instruments; mouthpieces for musical instruments; stands for musical instruments; cases for musical instruments; 
pedals for musical instruments; mallets for musical instruments; mutes for musical instruments; musical boxes; tuners 
for musical instruments.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4328016    09/08/2019
[International Registration No. : 1492803]
Etison LLC

3443 W. Bavaria Street Eagle ID 83616 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer-aided design (CAD) software for a webpage builder which allows individuals and businesses to create 
web pages to assist in generating and tracking sales.

Cl.35;Advertising, including promotion relating to the sale of articles and services for third parties by the transmission 
of advertising material and the dissemination of advertising messages on computer networks.

Cl.41;Providing non-downloadable webinars in the field of computer website design.

Cl.42;Computer software services, namely, providing temporary use of non-downloadable software for consumers to 
create and access website marketing data for websites, providing temporary use of non-downloadable computer software 
for creating and accessing membership databases for tracking website data, for analytics and for setting up electronic 
shopping cart functions, providing temporary use of downloadable computer software for web-design and for accessing a 
content management system (CMS), providing temporary use of non-downloadable computer software for conducting 
split-testing metrics functions on websites, providing temporary use of non-downloadable computer software and for 
website design and programming and accessing customizable templates.
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Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4328017    01/08/2019
[International Registration No. : 1492802]
Unique Technologies Limited Liability Company

Malomoskovskaya St., 22, building 4, room 4 RU-129626 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Machine wheels.

Cl.11;Headlights for automobiles; light bulbs for directional signals for vehicles; lights for automobiles; anti-glare 
devices for vehicles [lamp fittings].

Cl.12;Vehicle wheels; hub caps; anti-glare devices for vehicles; automobile chassis; caravans; vehicle bumpers; hoods 
for vehicle engines; spoilers for vehicles; brakes for vehicles; brake linings for vehicles; brake pads for automobiles; 
brake discs for vehicles; automobile bodies; bodies for vehicles; tipping bodies for lorries; luggage carriers for vehicles; 
ski carriers for cars.
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Priority claimed from 16/11/2018; Application No. : 88197366 ;United States of America 

4328021    14/05/2019
[International Registration No. : 1492789]
Bank of America Corporation

100 North Tryon Street Charlotte NC 28255 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Automatic teller machines; magnetically encoded plastic access cards for use in banking, financial, investment and 
insurance industries; computer software for use in banking, financial, investment and insurance industries, namely, 
software for accessing and conducting electronic banking services via global computer networks and telecommunication 
networks; software for automated clearance house processing; software enabling banking customers to transmit 
payment and collection orders directly and automatically accept account reconciliation information from the bank; 
software for use in connection with electronic funds transfers; software for accessing data from one or more mainframes 
and other computer systems in presenting the data in a uniform format to other types of computer applications; software 
for educating mortgage lending personnel about fair lending practices; software for use in communication of data 
between computers and other computers or computer peripherals; software for use in connection with foreign exchange 
financial services.

Cl.36;Banking and financing services; financial services, namely, providing financial analysis, consultation, planning 
and management, commercial and consumer lending and leasing services, mortgage lending, and loan financing; credit 
card authorization, payment processing, and transaction processing services; debit authorization, payment processing, 
and transaction processing card services; electronic payment, namely, electronic processing and transmission of bill 
payment data; financial information in the nature of rates of exchange; security services, namely, guaranteeing loans; 
cash management; mortgage banking; safety deposit box services; savings account services; providing educational and 
college scholarships; automated teller machine services; investment services, namely, providing investment analysis, 
consultation, planning, management, advisory, brokerage, banking, and research services with respect to stocks, mutual 
funds, securities, bonds, commodities, real estate brokerage and other instruments of investment; insurance services, 
namely, providing insurance and annuity brokerage services, insurance agencies and insurance consultation services in 
the fields of life, property and casualty, accident, health and credit insurance services; providing banking, financial, 
investment and insurance consultation and information via global computer networks, internal computer information 
networks and telecommunication networks for the electronic, telephonic and telefacsimile transmission of voice, data, 
multi-media, graphics, video, photo and audio information; providing interactive banking, financial, investment and 
insurance consultation and information via global computer networks, internal computer information networks and 
telecommunication networks for the electronic, telephonic and telefacsimile transmission of voice, data, multi-media, 
graphics, video, photo and audio information; providing information on international finance and foreign exchange rates 
via global computer networks, internal computer information networks and telecommunication networks for electronic, 
telephonic and telefacsmile transmission of such information.

Cl.42;Providing temporary use of on-line non-downloadable computer software for accessing financial information and 
services through an online global computer network; providing online non-downloadable computer software for financial 
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research, financial information, financial analysis, financial planning, financial management, investment management, 
banking services, trading of foreign exchange, providing electronic processing of electronic funds transfer, ACH, 
electronic check and electronic payments, financial transactions, electronic funds transfers; design, maintenance, 
development and updating of computer software for financial research, financial information, financial analysis, financial 
planning, financial management, investment management, banking services, trading of foreign exchange, providing 
electronic processing of electronic funds transfer, ACH, electronic check and electronic payments, financial transactions, 
electronic funds transfers; providing temporary use of online non-downloadable computer software for bank, bank 
mortgage, home equity loan, and home equity line of credit customer use for storing, processing, transmitting, receiving, 
printing and managing real estate information, and information related to real estate transactions, namely, mortgage, 
home equity loan, and home equity line of credit application status information; providing temporary use of online non-
downloadable computer software for uploading and submission of mortgage, home equity loan, and home equity line of 
credit documentation.
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4328022    24/06/2019
[International Registration No. : 1492770]
INBICON A/S

Kraftværksvej 53, Skærbæk DK-7000 Fredericia Denmark

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy; energy of every description for the purpose of lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating and water supply and for sanitary purposes; fuels (including motor spirits); industrial oils 
and greases; lubricants; non-chemical additives for fuel; natural gas; crude oil; refined oil; coal; solidified gas (fuel); 
liquefied gas; biological gas.

Cl.35;Business services and support relating to the purchase or sale of energy of every description; fuel meter reading 
services for the purpose of billing; business management of commercial projects in relation to energy facilities; 
organisation, operation and supervision of incentive and loyalty schemes; billing services; retail and wholesale services 
in relation to electric apparatus and electric articles, all for the purpose of lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply, sanitary purposes, measuring, checking (supervision) as well as for 
conducting, switching, transforming, accumulating, regulating or controlling electricity, all for the use in domestic 
households and for industrial use; information/ consultancy and advisory services in relation to the aforesaid services; 
the aforesaid services also provided (where applicable) online via computer networks.

Cl.37;Construction, installation and repair of power generation and power distribution equipment as well as equipment 
for heating; construction, installation and repair of power plants, energy storage facilities and waste storage facilities; 
construction and maintenance of pipelines, power lines and broadband networks; drilling and mining services for oil, gas, 
coal, water or other natural resources for the production of energy; dismantling of power lines; construction and repair 
services in relation to the production of energy from wind energy; consultancy relating to the construction and repair of 
wind power production facilities; information, consultancy and advisory services in relation to the aforesaid services; the 
aforesaid services also provided (where applicable) online via computer networks.

Cl.39;Storage, transportation and distribution of energy of every description, including electricity, industrial oils, coal, 
fuels, warm water for heating, cold water, gas and accessories thereto; waste collection, removal and storage; 
information, consultancy and advisory services in relation to the aforesaid services; the aforesaid services also provided 
(where applicable) online via computer networks.

Cl.40;Production and treatment of energy of every description, including electricity, industrial oils, coal, fuels, warm 
water for heating, cold water, gas and accessories thereto; production of energy, also from renewable sources; waste and 
straw treatment; recycling of materials; processing and refinement of fuel materials, including bioiogical gas, bioethanol, 
oil and gas; processing of natural energy sources; conversion of by-products from energy production into energy; 
decontamination of buildings and land; consultancy services regarding recovery and processing of biological materials 
and waste into soil products, vegetable mould and gas; leasing of energy generating equipment; information, consultancy 
and advisory services in relation to the aforesaid services; the aforesaid services also provided (where applicable) online 
via computer networks.

Cl.41;Education services relating to energy, energy conservation and energy efficiency; organisation of sporting and 
cultural events; information, consultancy and advisory services in relation to the aforesaid services; the aforesaid 
services also provided (where applicable) online via computer networks.

Cl.42;Technological consultancy relating to energy production, also from renewable sources; technological 
consultancy relating to wind power; technological services relating to energy management and efficiency; testing of 
power plants and pipelines; prospecting for natural and fossil fuel resources; safety checking of energy appliances and 
oil and gas pipelines; provision of technological information and consultancy in relation to carbon (or other greenhouse 
gases) offsetting; development of industrial, horticultural and agricultural processes which are intended to reduce levels 
of carbon dioxide in the atmosphere; oceanographic research services; research in connection with environmental 
protection; technical consultancy relating to infrastructures, fibre grids and broadband/wideband; recording data relating 
to energy consumption in buildings; information, consultancy and advisory services in relation to the aforesaid services; 
the aforesaid services also provided (where applicable) online via computer networks.
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Priority claimed from 30/04/2019; Application No. : 88408896 ;United States of America 

4328807    09/08/2019
[International Registration No. : 1491429]
Benefitfocus.com, Inc.

100 Benefitfocus Way Charleston SC 24942 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing consulting in the field of employee benefits concerning employer-based lifestyle benefits, including, 
but not limited to, pet insurance, identity theft coverage, grocery and household items delivery service memberships, 
legal insurance, and virtual college counselor services in the nature of providing a numerical indicator of consumer 
spending across three key categories of voluntary benefit products by use of a proprietary calculation.

Cl.36;Providing consulting in the field of employee benefits concerning employer-based health and financial insurance 
and benefits in the nature of providing a numerical indicator of consumer spending across three key categories of 
voluntary benefit products by use of a proprietary calculation.
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Priority claimed from 28/06/2019; Application No. : 39191234 ;China 

4328815    03/07/2019
[International Registration No. : 1491646]
Shenzhen 4PX Express Co., Ltd.

309-310/313-315, Air Cargo Terminals (Domestic Cargo Terminals), Airport Route 4, Shenzhen International Airport, Bao’an Dist., 
Shenzhen 518128 Guangdong China

Proposed to be Used
IR DIVISION
Cl.35;Advertising by mail order; online advertising on a computer network; publicity; business management and 
organization consultancy; import-export agency services; procurement services for others [purchasing goods and 
services for other businesses]; marketing; relocation services for businesses; search engine optimisation for sales 
promotion; sponsorship search.

Cl.39;Freight forwarding; transportation logistics; packaging of goods; freight [shipping of goods]; car transport; 
railway transport; air transport; storage of goods; rental of storage containers; courier services [messages or 
merchandise].

Cl.42;Packaging design; providing search engines for the internet; rental of computer software; conversion of data or 
documents from physical to electronic media; creating and maintaining web sites for others; computer technology 
consultancy; computer security consultancy; cloud computing; outsource service providers in the field of information 
technology.
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4328836    12/03/2019
[International Registration No. : 1492904]
Z.I.P.P.E.R-Maschinen GmbH

A-4707 Schlüsslberg 8 Austria

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal, locksmithery and small hardware.

Cl.7;Machines and machine tools, in particular machine tools for wood and metal processing, gardening and 
landscaping and construction; machines for firewood processing, exhaust systems, compressed air pumps.

Cl.8;Hand-operated tools and devices, in particular hand tools for DIY and building.
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Priority claimed from 20/11/2018; Application No. : 88201204 ;United States of America 

4328846    17/05/2019
[International Registration No. : 1492910]
Mozilla Foundation

331 East Evelyn Avenue Mountain View CA 94041 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, software for browsing global computer networks and private networks; computer 
software for providing access to the Internet; virtual reality software for playing computer games, browsing the Internet, 
and displaying digital media content; augmented reality software for playing computer games, browsing the Internet, and 
displaying digital media content; computer software, namely, software for storing, retrieving, and accessing personal 
information and security credentials; computer software, namely, software for detecting and reporting breaches of 
personal data, financial accounts, and computer networks; computer software, namely, software for secure electronic file 
transfers; intelligent personal assistant software for voice recognition, natural language processing, and browsing the 
Internet with speech-to-text technology; computer software, namely, web browser extensions for privacy and security, 
social media customization, online shopping, and viewing and displaying video and audio content online; computer 
software for connectivity, operation, management, and integration of applications and databases for internet-connected 
devices.

Cl.38;Telecommunications services, namely, enabling users to electronically transmit messages, text, multimedia 
content, videos, photos, audio, animation and images via a global computer network; providing online forums, chat 
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rooms and electronic bulletin boards for transmission of messages among users in the fields of computer software and 
web development; providing virtual private network (VPN) services.

Cl.42;Providing information about computer languages, computer software, and web development, via a website; 
providing information in the fields of computer software and web development.

4722



Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 19/02/2019; Application No. : 2019-026442 ;Japan 

4328865    23/07/2019
[International Registration No. : 1492931]
ZIPAIR Tokyo Inc.

1-1 Aza-Furugome, Furugome, Narita-city Chiba 282-0004 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; personal digital assistants; electronic machines, apparatus and their 
parts; spectacles [eyeglasses and goggles]; game programs for home video game machines; electronic circuits and CD-
ROMs recorded with programs for hand-held games with liquid crystal displays; phonograph records; downloadable 
music files; downloadable image files; recorded video discs and video tapes; electronic publications.

Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps; retail services or wholesale services for a variety of 
goods in each field of clothing, foods and beverages, and livingware, carrying all goods together; retail services or 
wholesale services for woven fabrics and beddings; retail services or wholesale services for clothing; retail services or 
wholesale services for diapers; retail services or wholesale services for footwear, other than special footwear for sports; 
retail services or wholesale services for bags and pouches; retail services or wholesale services for personal articles; 
retail services or wholesale services for foods and beverages; retail services or wholesale services for liquor; retail 
services or wholesale services for confectionery, bread and buns; retail services or wholesale services for milk; retail 
services or wholesale services for carbonated drinks [refreshing beverages] and non-alcoholic fruit juice beverages; retail 
services or wholesale services for tea, coffee and cocoa; retail services or wholesale services for processed food; retail 
services or wholesale services for electrical machinery and apparatuses; retail services or wholesale services for bladed 
or pointed hand tools, hand tools and metal hardware; retail services or wholesale services for kitchen equipment, 
cleaning tools and washing utensils; retail services or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and 
detergents; retail services or wholesale services for printed matter; retail services or wholesale services for paper and 
stationery; retail services or wholesale services for toys, dolls, game machines and apparatus; retail services or 
wholesale services for photographic machines and apparatus and photographic supplies; retail services or wholesale 
services for clocks, watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for semi-
wrought precious stones and their imitations.

Cl.39;Railway transport; car transport; vehicle-driving services; marine transport; air transport; packaging of goods; 
freight brokerage; cargo unloading; brokerage for rental, selling, purchasing or chartering of vessels; warehousing 
services; temporary safekeeping of personal belongings; temporary storage of deliveries; rental of warehouse space; 
parking services; rental of loading-unloading machines and apparatus; car rental; rental of bicycles; rental of aircraft; 
conducting of travel tours; escorting of travel tours; travel arrangement and reservation services, excluding those for 
lodging; rental of aircraft engines.
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4328896    05/08/2019
[International Registration No. : 1492981]
TAKISADA-NAGOYA CO., LTD.

13-19, Nishiki 2-chome, Naka-ku, Nagoya-shi Aichi 460-8667 Japan

Proposed to be Used
IR DIVISION
Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; woven textile goods for personal use; mosquito 
nets; bedsheets; futon quilts; quilt covers for futon; futon ticks [unstuffed futon]; pillowcases [pillow slips]; blankets; seat 
covers of textile; wall hangings of textile; curtains; table cloths, not of paper; draperies [thick drop curtains]; table 
napkins of textile; dish towels for drying; shower curtains; toilet seat covers of textile; sleeping bags; oilcloth; gummed 
waterproof cloth; vinyl coated cloth; rubberized cloth; filtering materials of textile; billiard cloth [baize]; banners and flags, 
not of paper.

Cl.25;Clothing; garters; sock suspenders; suspenders [braces]; waistbands; belts for clothing; footwear [other than 
special footwear for sports]; masquerade costumes; special footwear for sports; clothes for sports.
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4328908    16/08/2019
[International Registration No. : 1492985]
STU Pte. Ltd.

8 Robinson Road, 13-00 ASO Building Singapore 048544 Singapore

Proposed to be Used
IR DIVISION
Cl.16;Booklets; envelopes (stationery); flyers; forms, printed; handbooks (manuals); letters (type); paper sheets 
(stationery); prospectuses; stationery; business cards; greeting cards.

Cl.35;Market analysis; market research; business investigations; business inquiries; business information.

Cl.45;Intellectual property consultancy; intellectual property watching services.
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Priority claimed from 15/02/2019; Application No. : 4525609 ;France 

4328922    13/08/2019
[International Registration No. : 1493010]
KRICRI NATURE

72 bd Voltaire F-75011 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; soaps; perfumes; essential oils; cosmetics; hair lotions; dentifrices.

Cl.5;Food for babies; food supplements; disinfectants; antibacterial products for washing hands; sanitary panties; 
sanitary towels; herbal teas; fungicides; medicated shampoos; medicated dentifrices.
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Priority claimed from 04/06/2019; Application No. : 4556944 ;France 

4328980    26/07/2019
[International Registration No. : 1493087]
C.P.C. Creative Perfume Company Holding SA

Rue du Mont-de-Sion 8, c/o Lenhill Partners SA CH-1206 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Amber [perfume]; aromatic products [essential oils]; room fragrancing preparations; cake flavorings [essential 
oils]; flavorings for beverages [essential oils]; food flavorings [essential oils]; spray products for freshening the breath; 
balms other than for medical use; lip glosses; sachets for perfuming linen; scented waters; Javelle water; lavender water; 
eaux de toilette; depilatory wax; mustache wax; massage gels, other than for medical use; heliotropine; make-up 
products; deodorants for pets; deodorants for human beings or for animals; depilatory preparations; room fragrance reed 
diffusers; scented wood; perfumes; perfumery products; decorative transfers for cosmetic use; ionone [perfumery]; 
eyebrow pencils; cosmetic pencils; adhesives for affixing false eyelashes; adhesives for affixing false hair; hair 
conditioners; beard dyes; cosmetic dyes; cosmetic creams; skin whitening creams; incense; hair sprays; nail polish; hair 
lotions; lotions for cosmetic use; after-shave lotions; beauty masks; oils for perfumes and scents; oils for cosmetic use; 
oils for toilet purposes; essential oils; essential oils of cedar wood; essential oils of lemon; essential oils of citron; oils for 
cleaning purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; almond milk for cosmetic 
use; cleansing milk for toilet purposes; musk [perfumery]; deodorant soaps; shaving soap; brightening soaps; cakes of 
toilet soap; antiperspirant soaps; soaps for foot perspiration; soaps; almond soap; mint for perfumery; cosmetic kits; 
eaux de Cologne; bases for flower perfumes; incense sticks; dentifrices; lipstick cases; breath freshening strips; teeth 
whitening strips; lipsticks; pomades for cosmetic use; shaving preparations; cosmetic preparations for baths; bath 
preparations, other than for medical use; hair straightening preparations; hair waving preparations; color-removing 
preparations; leather bleaching preparations; mouthwashes other than for medical use; cosmetic preparations for 
slimming; make-up removing preparations; nail care preparations; collagen preparations for cosmetic use; aloe vera 
preparations for cosmetic use; sunscreens; breath freshening preparations for personal hygiene; make-up powders; nail 
polish removers; vaginal baths for personal hygiene or as deodorants; tissues impregnated with cosmetic lotions; towels 
impregnated with make-up removing preparations; massage candles for cosmetic use; potpourris [fragrances]; bath salts, 
other than for medical purposes; fumigating preparations [perfumes]; astringents for cosmetic use; cosmetic products for 
the eyebrows; make-up preparations; sun-tanning preparations [cosmetic products]; hair dyes; neutralizers for 
permanent waving; cosmetic preparations for eyelashes; cosmetic preparations for skin care; cosmetic products; 
cosmetic products for children; cosmetic products for animals; mascaras; cleansing products for intimate personal 
hygiene, not medicated; douching preparations for intimate hygiene, deodorant preparations or for sanitary purposes 
[toiletries]; bleaching preparations [decolorants] for cosmetic use; antiperspirants (toiletries); toilet preparations; 
phytocosmetic preparations; talcum powder for toilet use; terpenes [essential oils]; henna ink [cosmetic dye]; shampoos 
for animals [non-medicated grooming preparations ]; shampoos for pets [non-medicated grooming preparations]; dry 
shampoos; shampoos; plant extracts for cosmetic use; extracts of flowers [perfumes]; ethereal essences; badian 
essence; mint essence [essential oil].

Cl.4;Nightlights [candles]; perfumed candles; Christmas tree candles; candles.
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Priority claimed from 08/11/2018; Application No. : UK00003351904 ;United Kingdom 

4329028    12/03/2019
[International Registration No. : 1493113]
Scot Young Research Limited

Lye By Pass, Lye Stourbridge, West Midlands DY9 8HG United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; detergents; all for use in professional and industrial 
cleaning; hand cleaners; hand cleaning preparations.

Cl.7;Sweeping, cleaning, washing and laundering machines; manually and electrically operated machines for abrading, 
cleaning, polishing, scouring, scrubbing, sweeping, mopping and waxing floors and other surfaces; cleaning machines; 
wringing machines; wringing machines incorporating rollers; electric cleaning machines for mop heads; washing 
machines for cleaning materials; machines for wringing mops, cloths, sponges and pads; machines for cleaning mops, 
cloths, sponges and pads; electrically operated mops; parts and fittings for all the aforementioned goods.

Cl.21;Apparatus, instruments and materials for cleaning purposes; utensils and household containers (not of precious 
metal or coated therewith); tools for cleaning glass, windows and hard wall surfaces; buckets; buckets incorporating mop 
wringers and buckets incorporating castors; dusters; mops; mop heads; mop holders; scrapers and wipers for cleaning 
purposes; window and floor scrapers and wipers for cleaning purposes; carpet sweepers; floor sweepers (not being 
machines); brooms; scouring pads; scrubbing brushes; brushes for cleaning; bottles; bottles incorporating spraying 
apparatus (not being machines); dustbins; refuse bins; waste paper bins; litter and waste scoops; sponges (other than 
surgical sponges); sponge holders and sponge wringers; handles for cleaning tools; parts and fittings for all the 
aforesaid goods.
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4329030    06/08/2019
[International Registration No. : 1493127]
Atarshchikov Andrej Sergeevich

1-j Smolenskij pereulok, dom 24, kvartira 7 RU-121099 g. Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, cosmetics, hair lotions; non-medicated dentifrices.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; preparations for 
destroying noxious animals; fungicides, herbicides.
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Priority claimed from 01/04/2019; Application No. : VA 2019 00817 ;Denmark 

4329036    11/07/2019
[International Registration No. : 1493135]
Utopus Insights Incorporated

Suite 200 117 East Stevens Avenue Valhalla NY 10595 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use in relation to energy analytics, including software for the collection, visualization, monitoring and 
analyzing of data; software for the forecasting and prediction of energy production and consumption; software for the 
forecast of wind and solar generation; software for grid analytics in relation to renewable energy, energy transmission 
and distribution, and distributed and flexible energy resource optimization; data curation software for use in relation to 
renewable energy, energy transmission and distribution, and distributed and flexible energy resource optimization; data 
management software for use in relation to renewable energy, energy transmission and distribution, and distributed and 
flexible energy resource optimization; software for the detection of and prediction of mechanical and electrical failures in 
relation to renewable energy power plants, energy transmission and distribution, and distributed and flexible energy 
resource optimization; software for the performance optimization of renewable energy power plants, energy transmission 
and distribution, and distributed and flexible energy resource optimization; software for the prediction and optimization of 
maintenance of renewable energy power plants, energy transmission and distribution, and distributed and flexible energy 
resource optimization; software for the analyzing and comparing performance of renewable energy power plants, energy 
transmission and distribution, and distributed and flexible energy resource optimization; software for the generation of 
reports on energy generation performance; software for weather forecasting.

Cl.42;Software as a service for use in relation to energy analytics, including software for the collection, visualization, 
monitoring and analyzing of data; software as a service for the forecasting and prediction of energy production and 
consumption; software as a service for the forecast of wind and solar generation; software as a service for grid analytics 
in relation to renewable energy, energy transmission and distribution, and distributed and flexible energy resource 
optimization; software as a service for data curation for use in relation to renewable energy, energy transmission and 
distribution, and distributed and flexible energy resource optimization; software as a service for data management for use 
in relation to renewable energy, energy transmission and distribution, and distributed and flexible energy resource 
optimization; software as a service for the detection of and prediction of mechanical and electrical failures in relation to 
renewable energy power plants, energy transmission and distribution, and distributed and flexible energy resource 
optimization; software as a service for the performance optimization of renewable energy power plants, energy 
transmission and distribution, and distributed and flexible energy resource optimization; software as a service for the 
prediction and optimization of maintenance of renewable energy power plants, energy transmission and distribution, and 
distributed and flexible energy resource optimization; software as a service for the analyzing and comparing performance 
of renewable energy power plants, energy transmission and distribution, and distributed and flexible energy resource 
optimization; software as a service for the generation of reports on energy generation performance, energy transmission 
and distribution, and distributed and flexible energy resource optimization; software as a service for weather forecasting; 
analysis of technical data in connection with renewable energy; providing of technical information and data relating to 
renewable energy analytics; industrial analysis and research services in relation to renewable energy; meteorological 
information, including climate, weather and wind analysis, including meteorological forecasts; preparation of technical 
reports relating to renewable energy analytics; monitoring of wind turbines, wind power plants and other renewable 
energy power plants, including remote monitoring of wind turbines, wind power plants and other renewable energy power 
plants; supply of weather data and weather forecasts; electronic storage of data for use in relation to energy analytics; 
development and design of computer software for use in relation to renewable energy analytics; consultancy in relation to 
the aforementioned services.
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4329063    23/04/2019
[International Registration No. : 1493157]
SUNNY GROUP CO., LTD.

No. 67-69, Fengle Road, Yangming Street, Yuyao Zhejiang China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; weighing machines; measures;flashing lights [luminous signals]; navigational 
instruments;flashlights [photography]; surveying apparatus and instruments;optical lenses; optical apparatus and 
instruments; microscopes;levels [instruments for determining the horizontal]; camcorders;integrated circuits; 
smartphones; optical glass; eyepieces;optical fibres [light conducting filaments]; telescopes;peepholes [magnifying 
lenses] for doors.

Cl.35;Demonstration of goods; publicity; on-line advertising on a computer network; business management 
assistance;organization of fashion shows for promotional purposes;marketing; business auditing; personnel 
management consultancy; relocation services for businesses; sponsorship search; web indexing for commercial or 
advertising purposes;shop window dressing; professional business consultancy;sales promotion for others; updating 
and maintenance of data in computer databases; psychological testing for the selection of personnel; compilation of 
information into computer databases; accounting.

Cl.42;Technical research; weather forecasting; vehicle road worthiness testing; packaging design; dress 
designing;data encryption services; consultancy in the design and development of computer hardware; providing search 
engines for the internet; authenticating works of art; platform as a service [PaaS]; maintenance of computer software; 
computer virus protection services; industrial design; cartography services; off-site data backup; unlocking of mobile 
phones;monitoring of computer systems for detecting unauthorized access or data breach; research and development of 
new products for others.
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Priority claimed from 12/02/2019; Application No. : 4524285 ;France 

4329069    30/07/2019
[International Registration No. : 1493167]
DECATHLON

4 Boulevard de Mons F-59650 Villeneuve-d'Ascq France

Proposed to be Used
IR DIVISION
Cl.9;Accident protection clothing and gloves, protective helmets, protective masks, sunglasses, eyeglass cases.

Cl.18;Trunks and suitcases, backpacks, sports bags, garment bags (for travel), purses, key cases (leather goods), 
carrying bags for children, trolley bags, fanny packs, money belts (not of precious metal).

Cl.25;Clothing, footwear, headgear; underwear for sport use, skirts, dresses, pants, jackets, coats, shirts, belts, gloves 
(clothing), mittens, rainwear, anoraks, jackets, fleeces, coveralls, overalls, hats, bonnets, hoods, caps, socks, stockings, 
tights, shoes (except orthopedic shoes), soles, boots; sports shoes, shoes for skiing and snowboarding, sportswear, 
hiking, rainwear, scarves, sweaters, gaiters.

Cl.28;Games, toys; protections for limbs (sporting articles), knee guards, shin guards, elbow guards (sporting articles), 
bobsleighs, sledges, sledge leash, sledge cover.
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4329085    12/08/2019
[International Registration No. : 1492331]
Beijing Kelan Xinfeng Technology Co., Ltd.

501 Unit 1, 5th Floor, Building 2, No. 87 West Road, Building Materials City, Huilongguan Town, Changping District, Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Bathroom scales; computer software applications, downloadable; photocopiers [photographic, electrostatic, 
thermic]; cell phones; measuring instruments; electronic notice boards; electronic agendas; batteries, electric; 
earphones; measures.

Cl.11;Refrigerating apparatus and machines; sanitary apparatus and installations; water purifying apparatus and 
machines; lamps; hot air apparatus; radiators, electric; cooking utensils, electric; air purifying apparatus and machines; 
air filtering installations; filters for air conditioning.
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4329098    03/07/2019
[International Registration No. : 1492378]
KAGOME CO., LTD.

3-14-15, Nishiki, Naka-ku, Nagoya-shi Aichi 460-0003 Japan

Proposed to be Used
IR DIVISION
Cl.29;Edible fats; oils for food; milk products; yogurt; frozen fruits; soups; preparations for making soup; vegetables, 
preserved; vegetables, dried; vegetables, tinned; tomato paste; vegetable salads; jams; tomato purée; sausages; fish, 
tinned; meat, tinned; jellies for food; tofu; soya milk.

Cl.30;Confectionery; bread; pizzas; pies; meat pies; ice cream; sherbets [ices]; cookies; candy; chocolate; ketchup 
[sauce]; soya sauce; tomato sauce; dressings for salad; sauces [condiments]; cereal preparations; spaghetti; pasta 
sauce; tea; tea-based beverages; coffee; cocoa; seasonings.

Cl.31;Vegetables, fresh; fruit, fresh; malt for brewing and distilling; edible sesame, unprocessed; wheat; oats; animal 
foodstuffs; seeds for planting; flower bulbs; trees; turf, natural; flowers, natural; live animals; fish, live; sugarcane; 
seedlings.

Cl.32;Beer; non-alcoholic beverages; fruit juices; tomato juice [beverage]; vegetable juices [beverages]; soya-based 
beverages, other than milk substitutes; extracts of hops for making beer; whey beverages; smoothies; mineral water 
[beverages].
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Priority claimed from 16/06/2019; Application No. : 317775 ;Israel 

4329117    05/08/2019
[International Registration No. : 1492417]
Simplivia Healthcare Ltd.

1 Eli Horvitz Street, North Industrial Zone, P.O.B. 888 1101801 Qiryat Shemona Israel

Proposed to be Used
IR DIVISION
Cl.5;Drug delivery agents consisting of compounds that facilitate delivery of a wide range of pharmaceuticals; 
pharmaceutical preparations and substances for use in oncology; antibiotics; radioactive substances for medical 
purposes; cytostatics for pharmaceutical purposes; prefilled syringes for medical purposes; veterinary preparations sold 
in pre-filled syringes; pre-filled injectors for medical purposes; medicine cases, portable, filled; biological preparations for 
medical or veterinary purposes; pharmaceutical preparations for the treatment of auto-immune diseases.

Cl.10;Medical apparatus for compounding, transfer and dispensing of pharmaceuticals to patients or animals, 
consisting of adaptors, and parts and accessories therefore; medication injectors; infusion bags and containers; infusion 
pumps; syringes for injections; containers especially made for medical waste; medical apparatus for facilitating the 
inhalation of pharmaceutical preparations; containers especially adapted for disposal of syringes.

Cl.44;Consulting services in the field of pharmaceuticals; medical consultancy; medical services; nursing services; 
veterinary services; medical care services; advisory services relating to medical apparatus and instruments; 
chemotherapy services; nursing home services; medical services in the field of oncology; pharmacy dispensary services.
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Priority claimed from 14/01/2019; Application No. : 3772076 ;Argentina 

4329122    28/03/2019
[International Registration No. : 1492419]
ENEL S.P.A.

Viale Regina Margherita, 137 I-00198 Roma Italy

Proposed to be Used
IR DIVISION
Cl.9;Electric sockets; electric vehicle charging systems; charging stations and other equipment for charging and 
control of electric vehicles; charge regulators for electric vehicles; current rectifiers; rectifier modules; rectifiers; 
chargers; accumulators (batteries); mains chargers; electric cables for vehicles; software for the management of charging 
stations, for charging electric vehicles and other electrical loads and relative generation systems; downloadable software 
applications; software applications to locate charging stations.

Cl.37;Vehicle battery charging; charging services for electric vehicles; vehicle service stations [refuelling and 
maintenance]; provision of information relating to charging stations for electric vehicles; maintenance and repair of 
electric vehicles.

Cl.42;Platform as a service [Paas] for cloud-based management for data collection, data storage, analytics, rate and 
timing control, and for monitoring of electric generation and demand; software as a service (SaaS) including the 
collection, storage, analysis, control and management of data in the residential, commercial and industrial markets for 
use in optimization of electric vehicle charging equipment and apparatus and other electric loads and generation; cloud-
based platform as a service [Paas] for use in data optimization of load balancing, energy prices and environmental 
signals; computer programming services for controlling charging apparatus and other remotely controllable electric 
loads, for use by electric grid operators, utility companies and energy market participants in the residential, commercial, 
and industrial markets, through operating computer systems and computer networks; design and development of energy 
management software in relation to aggregated electric demand, electric vehicle charging stations, energy storage 
systems and other electric loads and generating systems; computer technology consultancy in the nature of technical 
support services in relation to aggregated electric demand, electric vehicle charging stations, energy storage systems 
and other electric loads and generating systems; software as a service (SaaS) for the remote management of electric 
vehicle charging stations and control of networked electric vehicle charging stations and other electric loads and 
generating sources; computer programming services related to communication, monitoring and control of electric 
vehicles; research and development services relating to charging stations for electric vehicles, charge rectifiers for 
electric vehicles, chargers, current rectifiers, rectifier modules, electric sockets, chargers, accumulators (batteries), 
battery chargers, electric cables for vehicles; development of software for the management of charging stations, for 
charging electric vehicles and other electrical loads and relative generation systems; platform as a service [Paas] for 
consumption management.

4736



Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

 

Priority claimed from 24/01/2019; Application No. : 731733 ;Switzerland 

4329127    17/06/2019
[International Registration No. : 1492423]
Nobel Biocare Services AG

Balz Zimmermann-Strasse 7 CH-8302 Kloten Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Material for repairing teeth and for dental crowns and bridges, dental material for odontological and dental implant 
systems; porcelain, titanium, metal alloys, ceramic materials, including biocompatible material, for dental restorations 
and filling teeth; biological tissue for implantation, biological tissue cultures for medical purposes; biological tissue 
grafts; human allograft bone and tissue; implants for guided tissue regeneration; bone growth tissue cultures and tissue 
grafts consisting of biological materials for medical purposes; dental bone fillers consisting of biological material; bone 
compositions consisting of granules and substrates for use in the repair and replacement of bones, in the nature of 
biological bone, biological bone grafts or implants.

Cl.9;Software for image processing, displaying and/or printing, diagnosis, planning of treatment, design of dental 
restoration products within the dental field; software for patient data management and storage within the dental field; 
computer software for business inventory management; scanners for dental imagery and design of dental restoration 
products and orthodontics.

Cl.10;Surgical, medical and dental instruments; surgical, medical and dental apparatus; dental instruments, dental 
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tools, dental drills; discs, planning guides and templates for determining target positions and intended depths of insertion 
of dental implants before surgery, screwdrivers, torque wrenches, screw taps, burrs, picks, guide pins, all these goods for 
dental, medical or surgical instruments and apparatus; surgical instruments for dental use; dental implants, implant 
abutments for dental use, implant bars for dental use, healing caps; dental prostheses; dental crowns and bridges; parts 
of all the aforesaid goods included in this class and accessories to the aforesaid goods included in this class; screws, 
impression copings, these goods for dental, medical or surgical instruments and apparatus; dental screws; bone 
compositions consisting of granules and substrates for use in the repair and replacement of bones, in the nature of 
artificial bone, bone grafts or implants; bone graft substitutes; artificial skin replacing membranes, artificial tissue 
replacing membranes; milling machines for producing dental restoration products and orthodontics.

Cl.40;Chemical or mechanical treatment of prefabricated material, implants, instruments and apparatus for use in the 
odontological, medical and surgical field; treatment of elements and materials; moulding of implants for the human body; 
custom manufacture of dental prosthetics according to the customer's requirements, dental technician services.

Cl.41;Providing of training in dentistry, implantology, periodontology, prosthodontics, parodontology, conservative and 
reconstructive dentistry; arranging and conducting seminars, symposiums and workshops in the field of implantology, 
periodontology, prosthodontics, parodontology and reconstructive dentistry; arranging and conducting educational 
conferences.

Cl.42;Scientific consulting services regarding research and development of new products in the odontological, medical 
and surgical fields; research and development in the surgical field, including dental restoration surgery and dental 
reconstructive surgery; research, design and development of computer software; software as a service [SaaS].

Cl.44;Oral surgery and dental implantation services; dentistry services; consultancy and medical services in the fields 
of dentistry, implantology and reconstructive dentistry; rental of apparatus, machines, and instruments for odontological, 
medical and surgical purposes.
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4329128    05/08/2019
[International Registration No. : 1492429]
Pakter, Pascal

P.O. Box 230311 Encinitas CA 92024 United States of America

Pakter, Kerstin

P.O. Box 230311 Encinitas CA 92024 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, shirts and pants, headwear, sportswear in the nature of athletic training pants, sweatshirts, 
caps, athletic training shirts and activewear in the nature of training shorts, training shirts and training jackets.

Cl.28;Balls for sports; battery operated action toys; martial arts training equipment, namely, nunchucks; sports 
equipment for boxing and martial arts, namely, boxing gloves, mixed martial arts gloves, punching mitts, and shin guards.
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Priority claimed from 17/04/2018; Application No. : 3.714.865 ;Spain 

4329144    15/10/2018
[International Registration No. : 1492448]
INDUSTRIA DE DISEÑO TEXTIL, S.A. (INDITEX, S.A.)

Av. de la Diputación, Edificio Inditex E-15142 ARTEIXO (A CORUÑA) Spain

Proposed to be Used
IR DIVISION
Cl.3;Non-medicinal toiletry preparations and cosmetic products; non-medicinal dentifrices; perfumery products, 
essential oils; bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; non-medicinal soaps; cosmetics; non-medicinal hair lotions; shoe polish, creams; tailors' wax; shoemakers' 
wax; waxes for leather; depilatory wax; laundry wax; parquet floor wax; shampoos; cosmetic kits; depilatory products; 
make-up removing preparations; deodorants for human beings or animals [perfumery products]; lipsticks; pencils for 
cosmetic use; hair sprays; nail varnish; lacquer-removing products; tissues impregnated with cosmetic lotions; cloths 
impregnated with a detergent for cleaning; after-shave lotions; lotions for cosmetic use; make-up products; pomades for 
cosmetic use; stain removers; sachets for perfuming linen; nail care products; bleaches for cosmetic use; flower extracts 
(perfumery); incense; scented wood; decorative patterns for cosmetic use; false eyelashes and nails; pumice stone; 
potpourris [fragrances]; cosmetic preparations for slimming; bath preparations for cosmetic use; hair waving 
preparations; laundry preparations; toiletries; oral hygiene products other than for medical use; bath salts other than for 
medical use; oils for toiletry purposes; sunscreen products; eau de Cologne; deodorant soaps; talcum powder, for toilet 
use; adhesives for cosmetic use; greases for cosmetic use; abrasives; shaving products; color-brightening chemicals for 
household use (laundry); cotton sticks for cosmetic use; beauty masks; mustache wax; bleaching products for household 
use; hair colorants; eyebrow cosmetics; cleaning chalk; shampoos for pets [non-medicinal sanitary preparations]; 
cosmetics for animals; cosmetic creams; bars of soap; antiperspirant deodorants; detergents other than for use in 
manufacturing operations and for medical use; laundry starch; cleansing milk for toilet purposes; Javelle water; dry-
cleaning products; scented water; perfumes; cosmetic preparations for eyelashes; cosmetic products for skin care; 
make-up powder; adhesives for affixing false hair; fabric softeners for laundry use; cosmetic dyes; color-removing 
products; eau de toilette.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; fire extinguishers; computer peripheral devices; anti-glare glasses; eyeglasses; optical lenses; 
chains for pince-nez; contact lenses; cords for pince-nez; spectacles (optics); spectacle glasses; spectacle cases; 
spectacle frames; sunglasses; eyeglass cases; containers for contact lenses; footwear for protection against accidents, 
irradiation and fire; bullet-proof vests; life jackets; clothing for protection against accidents, irradiation and fire; gloves 
for divers; gloves for protection against accidents; diving suits; encoded magnetic cards; protective suits for aviators; 
electronic agendas; telephone apparatus; weighbridges (weighing apparatus); directional compasses; accounting 
machines; protective helmets; telescopes; chronographs (time recording apparatus); measuring spoons; pedometers; 
optical compact disks; mirrors (optics); binoculars (optics); temperature indicators; computer game software; cassette 
players; bar code readers; signal lanterns, magnifying glasses (optics); dictating machines; mechanisms for counter-
operated apparatus; weights; electric, galvanic and solar cells and batteries; recorded computer programs; electronic 
pocket translators; transistors (electronics); thermometers not for medical use; intercommunication apparatus; video 
cassettes; animated cartoons; walkie-talkies; downloadable electronic publications; egg timers [sandglasses]; acoustic 
(sound) alarms; anti-theft alarms; fire alarms; mouse pads; loudspeakers; sound amplification apparatus; antennas; anti-
glare visors; headsets (for music); answering machines; counterfeit (false) coin detectors; teeth protectors; money 
counting and sorting machines; apparatus for measuring the thickness of skins and leather; electronic tags for goods; 
goggles for sports; magnets; light-emitting electronic pointers; mobile telephones; enlarging apparatus (photography); 
apparatus and instruments for astronomy; thermionic valves for radio; coin-operated musical automata [juke boxes]; 
scales; life-saving rafts; magnetic tape recorders; head cleaning tapes; videotapes; magnetic tapes; demagnetizing 
apparatus for magnetic tapes; barometers; ticket dispensers; thermostats; cameras [photography]; cinematographic 
apparatus; video cameras; Video game cartridges (software); magnetic encoders; revolution counters; transparencies; 
slide projectors; dynamometers; reflecting disks for wear, for the prevention of traffic accidents; hemline markers; 
dosage dispensers; radiotelephony sets; scanners (data processing equipment); flash-bulbs (photography); 
photocopiers; holograms; compact disc players; luminous signs; neon signs (advertising); video recorders; 
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megaphones; computer memory devices; microphones; microprocessors; modems; diving snorkels; objectives (lenses) 
(optics); ozonizers; projection screens; electric switches; dog whistles; push buttons for bells; radios; receivers (audio, 
video); wrist rests for use with computers; balances (steelyards); television apparatus; record players; word processing 
equipment; video telephones; cases adapted for laptops and covers adapted for laptops, mobile phones, smart phones, 
digital book readers, smart phones; smart watches; magnetic wires; radiological apparatus for industrial use; personal 
stereos.

Cl.14;Precious metals and their alloys; jewelry articles, precious and semi-precious stones; timepieces and 
chronometric instruments; ornamental pins; tie pins; works of art of precious metal; novelty key rings of precious metals; 
medals; coins; badges of precious metal; footwear ornaments of precious metal; hat ornaments of precious metal; cuff 
links; watch chains; clock cases; threads of precious metal (jewelry); jewelry cases; ornaments (jewelry); jewelry of 
yellow amber; pins (jewelery) and amulets (jewelery); rings (jewelry); jet ornaments; bracelets (jewelry); brooches 
(jewelry); chains (jewelry); boxes of precious metal; necklaces (jewelry); tie clips; watch glasses; chronographs 
(watches); alarm clocks; diamonds; charms (jewelry); costume jewelry; cases for watchmaking costume jewelery; ivory 
ornaments (jewelry); medallions (jewelry); earrings; pearls (jewelry); watch straps; watches; rosaries; tiaras.

Cl.16;Paper and cardboard; printing products (printed matter); bookbinding material; photographs; stationery and 
office supplies, except furniture; adhesives (glues) for stationery or household use; artists' materials and drawing 
materials; paintbrushes; instructional or teaching material; sheets, films and bags of plastic materials for wrapping and 
packaging; printing type, printing blocks; works of art (engravings); boxes of cardboard or paper; printed patterns for 
dressmaking; tissues of paper for removing make-up; stencil cases; labels of paper or cardboard; table linen of paper; 
table napkins of paper; handkerchiefs (of paper); pen cases; cases for checkbooks; writing cases [sets]; inking sheets for 
duplicators [duplicators]; pouches of plastic materials for packaging; tailors' chalk tailors' soap; face towels of paper; hat 
boxes of cardboard; tracing cloth; bookbinding cloth; painting cloth (linens); towels of paper; albums; almanacs; hand-
labeling apparatus; files [office requisites]; writing instruments; transfers (decals); calendars; posters; document files; 
catalogs; trading cards; drawing sets; newspapers; periodicals; magazines (periodicals); books; lithographs; wrapping 
paper; toilet paper; paperweights; mats for beer glasses; bookmarkers; bookends; inks; inkwells; bibs of paper; drawing 
materials; drawings (graphic); school supplies [stationery]; writing slates; comic books; trays for sorting and counting 
money; embroidery designs [patterns]; garbage bags made of paper or plastic; geographical maps; terrestrial globes; 
moisteners [office requisites]; modeling materials; plans; stencils (stationery); placards of paper or cardboard; cards; 
steel letters; steel pens; aquarelles; adhesive tape dispensers (stationery); adhesive tapes for stationery or household 
use and adhesive strips for stationery or household use; stickers (stationery goods); rings cigar (bands); files (office 
requisites); modeling clay; arithmetical tables; drawer liners of paper, perfumed or not; architects' models; atlases; flags 
of paper; tickets; pads; ball-point pens; bags for microwave cooking; writing board erasers; rubber erasers; erasing 
products; bottle wrappers of cardboard or paper; painters' easels; song books; charcoal pencils; letter paper (finished 
products); advertisement boards of paper or cardboard; booklets; ink sticks; modeling wax not for dental use; sealing 
wax; pins (stationery); paper gift wrapping ribbons; paper gift wrapping bows; inking ribbons for computer printers; 
ribbons for typewriters; clip boards (office requisites); stationery sets (office requisites); compasses for drawing; paper 
clasps; paper knives (letter openers); writing or drawing books; paintings (pictures), framed or unframed; finger-stalls 
(office requisites); bookbinding material; gummed cloth for stationery purposes; inking pads; drawing squares (rulers); 
shields (paper seals); greeting cards; filter paper; book covers; photograph stands; rubber bands for office use; staplers 
(stationery); clips (office requisites); loose leaf paper (stationery); electric or non-electric pencil sharpeners; pencil 
holders; luminous paper; palettes for painters; silver paper; waxed paper; modeling paste; punches (office requisites); 
painters' brushes; house painters' rollers; postcards; printed publications; desk blotters; envelopes (stationery); stickers.

Cl.18;Leather and imitation leather; animal skins; luggage and carrier bags; umbrellas and parasols; walking sticks; 
whips, harness and saddlery items; collars, leashes and clothing for animals; bags for climbers; bags for campers; beach 
bags; handbag frames; frames for umbrellas or parasols; alpenstocks; bags for sports; net bags for shopping; travel 
bags; bags (envelopes, pouches) of leather, for packaging; bags; bags; traveling sets (leatherware); key cases; attaché 
cases; coin purses, not of precious metal; boxes of leather; leather backpacks for carrying infants; wheeled shopping 
bags boxes of leather or leather board; boxes of vulcanized fiber; card cases (wallets); wallets; school satchels; vanity 
cases; leather laces; umbrella covers; saddle covers; haversacks; backpacks; reins made of rope; leather thread; 
suitcase handles; walking stick handles; umbrella handles; whips; horse blankets; furniture coverings of leather; 
umbrella rings; blinders (harness); harness for animals; harness fittings; canes incorporating seats; shoulder belts 
[straps] of leather; empty tool bags of leather; muzzles; bridles [harness]; horse halters; leather board; bands of leather; 
traveling trunks; shopping bags; straps for soldiers' equipment; harness straps; straps (thongs) of leather; straps for 
skates; leather straps; leather butt hides; curried skins; whips; blankets for animals; stirrups; parts of rubber for stirrups; 
bits for animals; reins (harness); suitcases; moleskin (imitation of leather); nosebags; casings, of leather, for springs; 
knee-pads for horses; horse-riding saddles; bands of leather; harness for animals; valves of leather.

Cl.24;Fabrics and their substitutes; household linen; curtains of textile or plastic materials; bed linen; table linen of 
textile; bath linen, except clothing; tissues of cloth for removing make-up; labels of cloth; linings [textile]; wall hangings 
of textile; handkerchiefs of textile; washing mitts; shrouds; household linen; towels of textile; traveling rugs (lap robes); 
net curtains; curtain holders of textile; banners and flags (not of paper); duvets (down coverlets); covers [loose] for 
furniture; covers for cushions; mattress covers; pillowcases; mosquito nets; glass cloths [towels]; billiard cloth; 
tablecloths, not of paper; traced cloths for embroidery; face towels of textile; sheets sewn in the shape of sleeping bags; 
cotton fabrics; hair sackcloth (cloth); brocades; lining fabric for footwear; fabric for footwear; bed covers; bed blankets; 
trellis (hemp cloth); zephyr (cloth); cheviots (textiles); tick (mattress cover); shower curtains of textile or plastic; crepe 
fabric; crepon; coverlets [bedspreads]; damask; elastic fabrics; oil cloths (tablecloth); gummed cloth other than for 
stationery; esparto fabric; chenille fabric; felt; flannel (fabric); toilet covers of textile; gauze (cloth); jersey (fabric); woolen 
fabrics; woolen fabrics; lingerie fabric; linen fabrics; place mats, not of paper; non-paper tablecloths; printer's blankets of 
textile; marabout (cloth); woven fabrics for furniture; fabric of imitation animal skins; knitted fabrics; cheese cloth; ramie 
fabric; rayon fabrics; silk [cloth]; taffeta (cloth); fiberglass fabrics for textile use; adhesive fabric for application by heat; 
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textiles with designs for use in embroidery; velvet; tulle; table runners, not of paper.

Cl.25;Clothing, footwear, headwear; clothing for motorists and cyclists; bibs not of paper; headbands (clothing); bath 
robes; bathing suits; bathing caps and sandals; boas (necklets); scarves; footwear for sports and beach shoes; hoods 
[clothing]; shawls; belts (clothing); money belts (clothing); wet suits for water-skiing; neckties; corsets (girdles); fur 
stoles; foulards; caps [headwear]; caps; gloves (clothing); raincoats; girdles (underwear); body linen [garments]; 
mantillas; stockings; socks; neckerchiefs; furs (clothing); pajamas; soles (for footwear); heels; veils [clothing]; 
suspenders; layettes (clothing); capes; sports jerseys; mittens; ear muffs (clothing); inner soles; wristbands (clothing); 
dress shields; beach wear; dressing gowns; pockets for clothing; sock suspenders; stocking suspenders; petticoats; 
tights; aprons (clothing); masquerade costumes; uniforms; visors (headwear); wooden shoes; caps; coats; esparto shoes 
or sandals; non-slip devices for footwear; bath slippers; birettas; blouses; body suits (clothing); berets; footmuffs, not 
electrically heated; lace boots; boots; boot uppers; studs for football boots; half-boots; fittings of metal for footwear; toe 
caps for footwear; heelpieces for footwear; shirts; shirt yokes; shirt fronts; T-shirts; short-sleeved tee-shirts; bodices 
[lingerie]; vests; jackets; fishing vests; stuff jackets; slips (underwear); ready-made clothing; detachable collars and 
collars; clothing of leather; clothing of imitation leather; shower caps; slippers; skirts; trousers; ready-made linings (parts 
of clothing); top coats; trench coats (clothing); gymnastic shoes; jerseys (clothing); pullovers; sweaters; liveries; muffs 
(clothing); footwear uppers; pocket squares; parkas; pelerines; pelisses; spats; leggings (trousers); knitwear [clothing]; 
clothing for gymnastics; underwear; sandals; saris; underpants; hats; wimples (clothing); togas; trouser straps; suits; 
turbans; clothing; slippers; shoes; footwear for sports.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; hair 
ornaments; hairpieces; trimmings for clothing; boxes for needles; pin and needle cushions; shoe ornaments, not of 
precious metal; ornaments and for hats not of precious metal; haberdashery, except threads; hair bands; armbands; 
brooches [clothing accessories]; sewing boxes; belt clasps; shoe laces; wreaths of artificial flowers; ornamental badges; 
thimbles [for sewing]; needle cases; buckles [clothing accessories]; buckles [for footwear]; shoulder pads for clothing; 
hair pins; badges for wear not of precious metal; spangles for clothing; numbers or letters for marking linen; bodkins; 
hair slides; lace trimmings; feathers [clothing accessories]; top-knots (pompoms); picot [lace]; zipper fasteners 
[haberdashery]; competitors' numbers; heat-adhesive patches for decorating textile articles [haberdashery]; rug hooks; 
snap fasteners; ostrich feathers [clothing accessories]; whalebones for corsets; prize ribbons; rimming cords for 
clothing; tassels [haberdashery]; expanding bands for holding sleeves; hair nets; shoe eyelets; chenille [passementerie]; 
frills [lacework]; trouser clips for cyclists; fastenings for clothing; self adhesive tapes [haberdashery]; elastic ribbons; 
tapes for curtain headings; cords for clothing; collar supports; false hems; rosettes [passementerie]; festoons 
[embroidery]; fringes; artificial fruit; braids; hair coloring caps; artificial garlands; darning lasts; trimmings for clothing; 
tresses of hair; wigs; silver embroidery for clothing; edgings for clothing; rosettes [haberdashery]; fastenings for braces; 
skirt flounces; braids; toupees; shoe hooks.

Cl.28;Games and toys; video game apparatus; articles for gymnastics and sports; decorations for Christmas trees; 
fishing tackle; rods for fishing; toy masks; theatrical masks, dolls' houses; climbers' harness; novelties for parties, 
dances [party favors]; gloves for games; baseball gloves; boxing gloves; fencing gauntlets; golf gloves; puppets; 
physical training apparatus; Christmas trees made of synthetic materials; bladders of balls for games; elbow guards 
[sports articles]; knee guards [sports articles]; kites; rattles; kaleidoscopes; rocking horses; building games; amusement 
machines, automatic and coin-operated; decks of playing cards; teddy bears; dolls; dolls' clothes; air pistols [toys]; chess 
games; flippers for swimming; ring games; Christmas tree stands; archery implements; water wings; practical jokes 
[novelties]; balls for games; dolls' feeding bottles; building blocks [toys]; body boards; bowling games; stationary 
exercise bicycles; bags for golf clubs; dolls' beds; marbles for games; butterfly nets; swings; confetti; cups for dice; dice; 
checkers [games]; checkerboards; darts; discuses for sports; flying discs [toys]; dominoes; counters [discs] for games; 
skis; covers for skis; covers for surfboards; tables for indoor table football [babyfoot]; appliances for gymnastics; 
horseshoe games; hockey sticks; soap bubbles (toys); board games; toys for domestic pets; scale model vehicles; 
skateboards; mobiles [toys]; paintballs [ammunition for paintball guns] [sports apparatus]; artificial snow for Christmas 
trees; golf clubs; billiard cues; billiard tables; skating boots with skates attached; in-line roller skates; ice skates; roller 
skates; scooters [toys]; stuffed toys; spinning tops [toys]; piñatas; swimming pools [sports or play articles]; punching 
bags; puzzles (toys); conjuring apparatus; rackets; parlor games; surf boards; sailboards; chessboards; slingshots 
[sports articles]; slides; trampolines [sports articles]; sleighs [sports articles]; toy vehicles; remote-controlled vehicles; 
drones [toys]; camouflage screens [sports articles]; shuttlecocks.

Cl.35;Advertising services; commercial business management; commercial administration; office functions; retail sale 
and wholesale services in stores, via global computer networks, by means of catalogs, mail, by telephone, via radio and 
television, and via other electronic media for tanning substances, adhesives [glues] for industry, paints, varnishes, 
lacquers, colorants, ink for leather, indigo [colorant], ink for skin-dressing, bleaching preparations and other substances 
for laundry use, cleaning preparations, polishing preparations, scouring and abrasive preparations [abrasive 
preparations], soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, shaving products, waxes, shampoos, 
cosmetic kits, depilatory products, deodorants for personal use, make-up products, products for perfuming linen, 
incense, eau de cologne, perfumes, lubricants, candles, deodorants other than for human beings or for animals, common 
metals and their alloys, metal chests, money boxes of metal, poles of metal, knobs not of metal, handles of metal, door 
handles of metal, cutlery, forks and spoons, razors, manicure sets, cases and razor cases, scientific, nautical apparatus 
and instruments, surveying apparatus and instruments, photographic apparatus and instruments, cinematographic 
apparatus and instruments, optical apparatus and instruments, weighing apparatus and instruments, measuring 
apparatus and instruments, signaling apparatus and instruments, checking [supervision] apparatus and instruments, 
rescue [life-saving] apparatus and instruments, teaching apparatus and instruments, apparatus and instruments for 
conducting electricity, power distribution, transforming electricity, accumulating electricity, regulating electricity, 
controlling electricity, apparatus for recording of sound or images, transmission of sound or images, reproduction of 
sound or images, recording discs, automatic vending machines and mechanisms for coin-operated apparatus, cash 
registers, data processing equipment and computers, fire-extinguishing apparatus, peripheral computer devices, contact 
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lenses, pince-nez cords, dressmakers' measures, spectacle cases, cases for lenses [pince-nez] and for contact lenses, 
spectacle frames and lenses [pince-nez], spectacles [optics], sunglasses, magnetic cards, telephone apparatus, 
protective helmets, chronographs [time recording apparatus], compact discs [audio-video], printers for use with 
computers, game programs, bathroom code readers, magnifying glasses [optics], computer programs [recorded 
programs], mouse [computer], apparatus for games adapted for use with television receivers only, intercommunication 
apparatus, electronic publications [downloadable electronically], sandglasses, headphones, mouse pads, protective 
helmets for sports, goggles for sports, computer memories, apparatus for lighting, heating apparatus, steam generating 
apparatus, cooking apparatus, refrigerating apparatus, drying apparatus, ventilating apparatus, apparatus for water 
supply and sanitary installations, lanterns, lamp globes, lamps, lanterns, screens, vehicles, safety seats for children [for 
vehicles], covers for vehicle seats, bicycles, structural parts of bicycles, parts of media for bicycles, parts and 
accessories for land vehicles, trolleys for babies with removable media for children, covers for baby carriages, 
dashboards for baby carriages, covers and hoods for baby carriages, safety belt for use with baby carriages, baby 
carriages, covers, hoods, canopies, integrated cradle, all for prams, precious metals and their alloys, jewelry, costume 
jewelry, precious stones, horological and chronometric instruments, ornamental pins, key rings, badges of precious 
metal, shoe and hat ornaments of precious metal, cuff links, watches, watch cases, watch bands, jewelery boxes, charms 
[jewelery], pearls [costume jewelry], earrings, rings, musical instruments, musical boxes, cases for musical instruments, 
paper, cardboard, printed matter, publications, photographs, stationery, adhesives [glues] for stationery or household 
use, artists' materials, paintbrushes, office requisites [except furniture], instructional or teaching material [except 
apparatus], plastic materials for packaging, boxes of cardboard or paper, hat boxes, albums, almanacs, calendars, 
posters,catalogs, wrapping paper, paperweights, mats for beer glasses [discs] bookmarks, book holder, terrestrial globes, 
leather and imitations of leather, animal skins, trunks and suitcases, umbrellas, parasols and walking sticks, whips and 
saddlery, bags for climbers, bags for campers, beach bags, handbag frames, frames for umbrellas or parasols [sun 
umbrellas], mountaineering sticks, bags, handbags, bags for travel, travel and key cases [leatherware], attaché cases, 
purses not of precious metal school bags, garment cover bags [for travel], bags of leather [or cloth] for carrying infants, 
wheeled shopping bags, boxes of leather or leather board, briefcases [folders], pocket wallets, briefcases [leatherware], 
collars for animals, backpacks, briefcases, moleskin [imitation of leather], furniture, mirrors, frames, fans, pillows, curtain 
tie-backs, benches, furniture, table tops, chests for toys, screens, boxes of wood or plastic, beds, settees [armchairs], 
baskets, not of metal, cushions, mattresses, cradles, desks [furniture], shelves, jewelry cases not of precious metal, 
tables, umbrella stands, coat hangers, coat stands and hats, door handles, not of metal, desks [desks], chairs, armchairs, 
sofas, stools, corks for bottles, high chairs for babies, utensils and containers for household and kitchen [not of precious 
metal], combs and sponges, brushes [except paintbrushes], glassware, porcelain and earthenware, bottle openers, oil 
cruets, candle extinguishers, sugar bowls, plates, bowls, tea balls, candy boxes, bottles, boxes, shoe horns, candlesticks, 
centerpieces, fitted picnic baskets [including dishes], shakers, ice buckets, ice buckets, decanters, salad bowls, dishes, 
shoe trees [forms], piggy banks, not of metal, soap dishes, jugs, vases, bird cages, butter dishes, plates, knobs of 
porcelain, coasters not of paper and other than table linen, perfume burners [perfume], crumb collector pans, plates, 
corkscrews, saltshakers, tea and coffee services, napkin holders, soup bowls, cups, mugs, teapots, tableware, glasses, 
cruets, ropes, strings nets, tents, bags, padding and stuffing materials [except rubber or plastic materials], duvet 
[feathers], yarns and threads for textile use, textiles and textile products, bed and table covers, bath linen [except 
clothing], towels of textile, travel blankets, duvets [down coverlets], covers for cushions, sleeping bags [sleeping bags 
sheets], bedspreads, tablecloths [not of paper], sheets, table napkins [textiles], bed covers, pillow cases, bed blankets, 
ready-made clothing for women, ready-made clothing for men and children, footwear [except orthopedic], headgear, 
clothing for motorists and cyclists, bibs, not of paper, headbands [clothing], bath robes, bathing suits, bathing caps and 
sandals, boas [necklets], underwear, scarves, hoods [clothing], shawls, belts [clothing], money belts [clothing], water ski 
suits, ties, scarves, stoles [furs], girdles [underwear], filiares, caps, caps, gloves [clothing], underwear, shawls, stockings, 
socks, neck scarves, handkerchiefs furs [clothing], pyjamas, veils [clothing], suspenders, gymnastic and sports outfits, 
layettes, jerseys, mittens, ear muffs [clothing], bow ties, sarongs, masquerade costumes, visors [headgear], dressing 
gowns, petticoats, tights [complete stockings or leotards], aprons [clothing], headgear, wooden shoes, headgear, caps 
[headwear], blouses, bodysuits [underwear], berets, heated footmuffs not electric, boots, shirts, combinations [clothing], 
collars, pelerines, gaiters [stockings], saris, brassieres, wimples [clothing], togas, turbans, lace and embroidery, ribbons 
and braid, buttons, hooks and eyes, pins and needles, artificial flowers, hair ornaments, hat and shoe ornaments [not of 
precious metal], hair bands, carpets, rugs, mats, wallpaper, wallpaper, games, toys, gymnastic and sporting articles, 
decorations for Christmas trees, meat, fish, poultry and game, meat extracts, fruits and vegetables, preserved vegetables, 
vegetables and frozen vegetables, dried and cooked vegetables, jellies, jams, compotes, eggs, milk and milk products, 
edible oils and fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, coffee substitute, flour and preparations made from 
cereals, bread, pastry and confectionery, ices, honey, treacle, yeast, baking powder, salt, mustard, vinegar, sauces 
[condiments], spices, ice, agricultural, horticultural products, forestry products and grains, live animals, fresh fruit and 
vegetables, seeds, natural plants and flowers, foodstuffs for animals, malt, beer, mineral and sparkling waters, non-
alcoholic beverages, fruit beverages and fruit juices, syrups and other preparations for making beverages, alcoholic 
beverages [except beers], tobacco, smokers' articles, matches, cigar boxes [with humidifiers], cigarette cases, tobacco 
pouches, cigarette cases, ashtrays for smokers, lighters for smokers; commercial or industrial company management and 
operation assistance services; organization of exhibitions for commercial or advertising purposes; promotion of third-
party goods and services through loyalty card programs; modeling for advertising or sales promotion; editing of 
advertising texts; shop-window dressing; services providing assistance with the operation of a franchised business; 
demonstration of goods; organization of trade fairs for commercial or advertising purposes; sales promotion for others; 
auctioneering; promotion and management of shopping malls; import-export agencies; online advertising on a computer 
network; procurement services for others (purchasing of goods and services for other businesses); newspaper 
subscription services (for others); dissemination of advertising material leaflets, prospectuses, printed matter, samples; 
computer file management; public relations; commercial information agencies; advertising agencies; rental of vending 
machines; rental of advertising space; dissemination of advertisements; business management assistance; data search 
in computer files (for others); compilation of data in computer databases; transcription of communications; distribution of 
advertising matter by mail; business management of performing artists; updating of advertising material; document 
reproduction; market study; bill posting (ads); opinion polling; systemization of information into computer databases; 
advertising; advertising by mail order; radio advertising; television advertising; presentation of goods on communication 
media for retail purposes.
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4329151    31/05/2019
[International Registration No. : 1492447]
FuturedMe Inc.

2-3-11, Nihonbashi Honcho, Chuo-Ku Tokyo 103-0023 Japan

Proposed to be Used
IR DIVISION
Cl.1;Reagents for protein degradation, except for medical or veterinary use; reagents for research purposes; reagents 
for chemical analyses; diagnostic reagents and preparations, except for medical or veterinary use; enzymes for industrial 
purposes; enzymes for scientific or research purposes; cell growth media for growing cells for use in scientific research; 
stem cells for scientific purposes; chemicals; glue and adhesives for industrial purposes; agricultural chemicals, except 
fungicides, herbicides, insecticides and parasiticides; plant growth regulating preparations; fertilizers; higher fatty acids; 
reagent paper [not for medical purposes]; artificial sweeteners.

Cl.5;Reagents for medical use; diagnostic reagents; tumor suppressing agents; anti-cancer preparations; anti-sarcoma 
preparations; preparations for protein degradation; pharmaceuticals; pharmaceutical preparations and other preparations 
for destroying vermin, fungicides, herbicides; reagent paper for medical purposes; oiled paper for medical purposes; 
drug delivery agents in the form of edible wafers for wrapping powdered pharmaceuticals; gauze for dressings; empty 
capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation 
tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; liquid 
bandages; breast-nursing pads; cotton swabs for medical use; dental materials; dietary supplements for humans; dietetic 
beverages adapted for medical purposes; dietetic food adapted for medical purposes; beverages for babies; food for 
babies; dietary supplements for animals.

Cl.42;Testing, inspection or research services in the field of proteins and providing information relating thereto; testing, 
inspection or research of pharmaceuticals, cosmetics or foodstuffs and providing information relating thereto; testing, 
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inspection or research of medical services and providing information relating thereto; research, development of 
pharmaceutical preparations and providing information relating thereto; clinical trials for pharmaceuticals; quality control 
of pharmaceutical preparations; quality control; testing or research on prevention of pollution; testing, inspection or 
research on agriculture, livestock breeding or fisheries; testing services for medical apparatus and instruments and their 
parts; testing or research on machines, apparatus and instruments; design of medical apparatus and instruments; 
designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, apparatus 
and instruments; design and development of technology for others; designing, other than for advertising purposes; 
computer software design, computer programming, or maintenance of computer software; technological advice relating 
to computers, automobiles and industrial machines; rental of computers; providing computer programs on data 
networks; rental of laboratory apparatus and instruments.
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Priority claimed from 07/08/2018; Application No. : 17939801 ;European Union 

4329159    02/11/2018
[International Registration No. : 1492459]
B & B TRENDS S.L

Calle Catalunya, 24, P. Ind. Ca n'Oller E-08130 SANTA PERPETUA DE MOGODA (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.7;Washing apparatus; dishwashers; cleaning machines; centrifuge machines; ironing machines; kitchen machines 
for mixing; grinders [machines]; electric machines for grating; electric beaters; electric fruit presses for household use 
and, more generally, machines and machine tools; motors and engines (other than for land vehicles); machine couplings 
and transmission belts (other than for land vehicles); large agricultural implements; incubators; ironing machines, ironing 
presses; calenders (presses for ironing clothing); cleaning appliances; electric planers; brushes for vacuum cleaners; 
rotary brushes for machines; rotary brushes for machines; shoe cleaners [electric brushes]; washing machines; domestic 
washing machines; industrial washing machines; electric washing machines; pressure washing machines; washing 
machines for clothing; compressors for washing machines; washing drums [machines]; washing machines for textiles; 
combined washing-and-drying machines; washing and drying machines; combined washing and brushing; vehicle 
washing installations; washing taps [valves] being parts of machines; machines for sweeping, cleaning, washing and 
laundering; spray nozzles coupled to pressure washing machines; spray lances coupled to pressure washing machines 
with a purpose of cleaning; spin driers [not heated]; industrial centrifugal drying machines; laundry dryers without 
heating elements; centrifugal laundry dryers for household use (not heated); food processors; mixers (cooking 
apparatus); electric food processors; electric kitchen machines; electric kitchen grinders; electric kitchen knives; electric 
kitchen tools; electric mixers; blenders [kitchen machines]; kneading machines [electric kitchen machines]; machines for 
washing kitchen bowls; salad drainers [electric kitchen machines]; electric kitchen machines for slicing food; electric 
meat slicing machines for the kitchen; electric grinding kitchen apparatus; electric kitchen machines for making whipped 
cream; electrically operated kitchen machines used for chopping, mixing and pressing; electric machines for preparing 
foodstuffs other than for cooking; electric vacuum cleaners and welding apparatus (except antennas); electric polishing 
apparatus and machines for household use.

Cl.8;Electric apparatus and instruments not included in other classes namely, electric irons and trouser iron; electric 
curler apparatus; electrically heated hair-waving apparatus.

Cl.11;Installations for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; gas lighters; hair dryers; apparatus for lighting, heating, steam generating, cooking, refrigerating, 
drying, ventilating, water supply and sanitary purposes; boilers for laundry; washing fountains; toilets with washing 
functions; gas scrubbers [parts of gas installations]; heaters and dryers; tumble dryers; steam dryers; laundry dryers; hot 
air dryers; laundry dryers, electric; rotating drums [dryers] for laundry use; gas operated laundry dryers; air bars for use 
dryers; waffle irons; electric griddles; mist apparatus for ironing fabrics; griddles [electric cooking utensils]; gas griddles 
[cooking utensils]; adjustable fabric covers for vertical steam iron heads; electric cookers; cookers [kitchen ranges]; 
combined cookers; kitchen hoods; kitchen sinks; kitchen torches; kitchen appliances; cookers with grills; installations 
for cooking; cooking hobs; pancake hobs; professional cookers [apparatus]; induction cookers; cooking grills; electric 
cooking ranges (cookers); gas cookers; built-in hotplates; electric cooking utensils; multiple hotplates; hotplates (hobs); 
electric cooking ovens; cooking appliances (gas operated) for cooking; microwave cooking ovens; apparatus for cooking 
eggs; hotplates for cooking; barbecues [cooking appliances]; thermal drawers for cooking; extractor hoods for kitchens; 
warming bases adapted for kitchens; machines for cooking foodstuffs; industrial cooking installations; machines for 
cooking kebabs; portable kitchens and stoves; kitchen sink sprayers; induction cooking ovens; covers for kitchen hobs; 
Japanese cooking ovens (kamado); ventilation hoods for cookers; gas cooking appliances; industrial apparatus for 
cooking rice; ventilation installations for cookers; spits [grills] for kitchen ovens; smoke generating apparatus for 
cooking; oil cooking stoves [for household use]; apparatus for cooking outdoors; electric apparatus for steaming; 
cookers with vitreous enamel surfaces; glass hot plates [parts of cookers]; electric cooking pots for industrial use; 
electromagnetic induction stoves [for household use]; electromagnetic induction stoves for industrial use; halogen lamps 
for incorporation into electric cookers; Japanese charcoal cooking ovens for household purposes (shichirin); adjustable 
filters for grease with coated deflectors [kitchen hood parts]; apparatus for cooking, heating, cooling and for food and 
beverage processing; sterilizers for toothbrushes; ionizing brushes for the treatment of air; sandwich makers [toasters]; 
coffee roasters; coffee (roasters of-); electric coffee roasters; electric toasters with an industrial purpose; electric bread 
toasters for household use; blankets, electric, not for medical purposes; humidifiers; industrial humidifiers; electric 
humidifiers; humidifiers [other than medical humidifiers]; residential humidifiers containing water and are placed on 
central heating radiators; humidifiers [for household use]; tanning lamps; germicidal lamps; halogen lamps; lamps for 
lighting; curling lamps; accessories for lamps; lamp shades; manicure lamps; electric bells; dryers; Washer dryers; kitchen 
utensils [electric utensils].
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Priority claimed from 21/02/2019; Application No. : 728095 ;Switzerland 

4329162    15/08/2019
[International Registration No. : 1492466]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for manufacture of perfumes, cosmetics, shampoos, soaps, detergents, deodorants other 
than for personal use; chemical products used for the manufacture of compositions of perfumery, cosmetics, shampoos, 
soaps, detergents, deodorants other than for personal use; chemical products used for the manufacture of perfume 
compositions and preparations for masking and neutralizing odors.

Cl.3;Perfumery products, perfume base, perfume compositions for neutralizing and masking odors, perfumes, essential 
oils, shampoos, soaps, detergents; perfumes for cosmetic industry, perfume industry and for the detergents and cleaning 
products industry.
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Priority claimed from 19/02/2019; Application No. : 2019-026441 ;Japan 

4329191    23/07/2019
[International Registration No. : 1492504]
ZIPAIR Tokyo Inc.

1-1 Aza-Furugome, Furugome, Narita-city Chiba 282-0004 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; personal digital assistants; electronic machines, apparatus and their 
parts; spectacles [eyeglasses and goggles]; game programs for home video game machines; electronic circuits and CD-
ROMs recorded with programs for hand-held games with liquid crystal displays; phonograph records; downloadable 
music files; downloadable image files; recorded video discs and video tapes; electronic publications.

Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps; retail services or wholesale services for a variety of 
goods in each field of clothing, foods and beverages, and livingware, carrying all goods together; retail services or 
wholesale services for woven fabrics and beddings; retail services or wholesale services for clothing; retail services or 
wholesale services for diapers; retail services or wholesale services for footwear, other than special footwear for sports; 
retail services or wholesale services for bags and pouches; retail services or wholesale services for personal articles; 
retail services or wholesale services for foods and beverages; retail services or wholesale services for liquor; retail 
services or wholesale services for confectionery, bread and buns; retail services or wholesale services for milk; retail 
services or wholesale services for carbonated drinks [refreshing beverages] and non-alcoholic fruit juice beverages; retail 
services or wholesale services for tea, coffee and cocoa; retail services or wholesale services for processed food; retail 
services or wholesale services for electrical machinery and apparatuses; retail services or wholesale services for bladed 
or pointed hand tools, hand tools and metal hardware; retail services or wholesale services for kitchen equipment, 
cleaning tools and washing utensils; retail services or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and 
detergents; retail services or wholesale services for printed matter; retail services or wholesale services for paper and 
stationery; retail services or wholesale services for toys, dolls, game machines and apparatus; retail services or 
wholesale services for photographic machines and apparatus and photographic supplies; retail services or wholesale 
services for clocks, watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for semi-
wrought precious stones and their imitations.

Cl.39;Railway transport; car transport; vehicle-driving services; marine transport; air transport; packaging of goods; 
freight brokerage; cargo unloading; brokerage for rental, selling, purchasing or chartering of vessels; warehousing 
services; temporary safekeeping of personal belongings; temporary storage of deliveries; rental of warehouse space; 
parking services; rental of loading-unloading machines and apparatus; car rental; rental of bicycles; rental of aircraft; 
conducting of travel tours; escorting of travel tours; travel arrangement and reservation services, excluding those for 
lodging; rental of aircraft engines.
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Priority claimed from 07/11/2018; Application No. : 30 2018 026 506 ;Germany 

4329192    07/05/2019
[International Registration No. : 1492506]
DMG MORI Sales and Service Holding AG

Sulzer Allee 70 CH-8404 Winterthur Switzerland

DMG MORI Co., Ltd.

106 Kitakoriyama-cho, Yamatoriyama-shi Nara 639-1160 Japan

Proposed to be Used
IR DIVISION
Cl.7;Drill cooling apparatus [parts of machines]; heat sinks for use in machines; linking mechanisms [parts of 
machines]; radial feeders [machines]; oil separators; oil filters [machine parts]; anti-pollution devices for motors and 
engines; filters for machines; loaders [conveyors]; automatic conveyor installations; spiral conveyors [machines]; grabs 
[parts of machines]; robots for feeding workpieces; robots for transferring workpieces; industrial robot tentering 
machines; robots with articulated arms for manipulating workpieces; robots for handling rods; robotic mechanisms for 
conveying; robots for machine tools; robots [machines]; metal cutting tools [machines]; tools for machine tools; dies for 
machine tools; sockets [parts for machines]; tools [parts of machines]; workpiece slide tables [parts of machines]; 
machine guides [parts of machines]; rotating centres [machines]; tables for machines; workpiece carriers [parts of 
machines]; workpiece carriers [machines]; handling machines, automatic [manipulators]; clamping tools for holding piece 
parts during machining; tensioning pieces being parts of machines; tensioning heads being parts of machines; tighteners 
[machines]; holding devices for machine tools; machine tool holders; tool bits for machines; chucks [parts of machines]; 
pallet changing devices for machine tools; adapters being parts of machine tools; clamping devices being parts of 
machine tools; workpiece clamping attachments [parts of machines]; clamping devices for use with machine tools; work 
clamps for machine tools; driving devices for machines; drive mechanisms for machine tools; electric drives being 
machine tools; spindles for machine tools; parts of machine tools; machine tools.

Cl.9;Sensors for use with machine tools; measuring apparatus; measuring sensors; measuring instruments; measuring 
devices, electric; digital panel meters; digital measuring apparatus; cameras [photography]; signalling lamps; 
transformers [electricity]; computer software; CAD-CAM software; computer-aided design (CAD) software.

Cl.42;Development of computer software for computer aided design / computer aided manufacturing [CAD/CAM]; 
computer software design; engineering services relating to machine tool design; technological studies relating to 
machine tools; quality control testing services for industrial machinery; quality assurance consultancy; consultancy 
services relating to quality control; quality testing of products for certification purposes; testing services for the 
certification of quality or standards; quality control for others; quality control; quality control testing; quality checking; 
certification [quality control]; testing, authentication and quality control; quality assessment.
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Priority claimed from 26/07/2019; Application No. : 39928833 ;China 

4329198    31/07/2019
[International Registration No. : 1492517]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING HUAWEI TECHNOLOGIES CO., LTD., BANTIAN, LONGGANG DISTRICT, SHENZHEN CITY 
GUANGDONG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Flexible flat panel displays for computers; smartglasses; smartwatches; computer hardware; computer memory 
devices; integrated circuit cards [smart cards]; sleeves for laptops; tablet computers; covers for tablet computers; stands 
adapted for tablet computers; flat panel displays; laptop computers; notebook computers; bags adapted for laptops; 
computer keyboards; mouse [computer peripheral]; computer programmes, recorded; computer software applications, 
downloadable; black boxes [data recorders]; interactive touch screen terminals; humanoid robots with artificial 
intelligence; electronic sheet music, downloadable; smart rings; security tokens [encryption devices]; personal digital 
assistants [PDAs]; computer software platforms, recorded or downloadable; thin client computers; hand-held electronic 
dictionaries; computer screen saver software, recorded or downloadable; computer software, recorded; downloadable 
graphics for mobile phones; wearable computers; downloadable applications for use with mobile devices; downloadable 
emoticons for mobile phones; computer operating programs, recorded; large-screen liquid crystal displays; electronic 
diaries; liquid crystal displays; electronic pens; portable digital electronic scales; smartphones; wearable activity 
trackers; cases for smartphones; covers for smartphones; protective films adapted for smartphones; transponders; 
network communication equipment; modems; switchboards; transmitters of electronic signals; video printers; computer 
styluses; computer programs, downloadable; pedometers; fingerprint identifiers; human face recognition devices; scales; 
weighing scales; scales with body mass analyzers; transmitting sets [telecommunication]; programme-controlled 
telephone exchange equipment; radios; telecommunication apparatus in the form of jewelry; selfie sticks for use with 
smartphones; holders for cell phones; intercoms; wrist-mounted smartphones; digital photo frames; microphones; 
cabinets for loudspeakers; headphones; headsets; virtual reality headsets; video recorders for cars; set-top boxes; 
loudspeakers; portable media players; sound transmitting apparatus; camcorders; monitoring apparatus, other than for 
medical purposes; video monitors; audio interfaces; electric and electronic effects units for musical instruments; 
equalizers [audio apparatus]; security surveillance robots; wearable video display monitors; television apparatus; car 
televisions; ultra high definition televisions; liquid crystal display televisions; air analysis apparatus; laboratory robots; 
teaching robots; optical lenses; materials for electricity mains [wires, cables]; USB cables; USB cables for mobile phones; 
electronic key fobs being remote control apparatus; video screens; integrated circuits; selfie sticks [hand-held 
monopods]; cameras [photography]; thermal imaging cameras; selfie lenses; connected bracelets [measuring 
instruments]; gas testing instruments; digital weather stations; biochips; infrared detectors; electronic chip cards; touch 
screens; electric plugs; electrical outlets; transducers; digital door locks; central alarms; batteries, electric; chargers for 
electric batteries; rechargeable batteries; Cards encoded with security features for identification purposes; digital signal 
processors; short range radios; electronic access control systems for interlocking doors; electronic publications, 
downloadable; chips [integrated circuits]; printed circuit boards; printed circuits; central processing units for processing 
information, data, sound or images; processors [central processing units].

Cl.38;Radio broadcasting; message sending; providing internet chatrooms; providing user access to global computer 
networks; providing access to databases; transmission of digital files; streaming of data; teleconferencing services; 
communications by mobile telephones; videoconferencing services; video-on-demand transmission; computer aided 
transmission of messages and images; broadcasting of television programs via the Internet; webcasting services; 
transmission of sound and images by satellite.

Cl.42;Technical research; research and development of new products for others; scientific research; conducting 
technical project studies; telecommunications technology consultancy; computer programming; computer software 
design; updating of computer software; consultancy in the design and development of computer hardware; maintenance 
of computer software; recovery of computer data; conversion of data or documents from physical to electronic media; 
computer system design; creating and maintaining web sites for others; conversion of computer programs and data, 
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other than physical conversion; computer software consultancy; rental of web servers; providing search engines for the 
internet; web site design consultancy; information technology [IT] consultancy; electronic data storage; providing 
information on computer technology and programming via a web site; cloud computing; computer technology 
consultancy; computer security consultancy; development of driver and operating system software.
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Priority claimed from 14/04/2019; Application No. : 2019717399 ;Russian Federation 

4329402    17/07/2019
[International Registration No. : 1493281]
PJSC «GAZPROM»

Nametkina str., 16 RU-117997 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemical absorbents for removing impurities from fuel; agar-agar; degreasing agents for use in manufacturing 
processes; asphalt release agents; chemical adsorbents for removing impurities from fuel; nitrogen; acrylonitrile; 
actinium; alkaloids; allyl chloride; alunite; algarovilla for use in tanning; alginates for the food industry; alginates for 
industrial purposes; ammonium aldehyde; crotonic aldehyde; aldehydes; aluminate; calcium aluminate; americium; 
amides for use in manufacture; amyl acetate; amino acids for scientific purposes; amino acids for industrial purposes; 
ammonia; anhydrous ammonia; ammonia [volatile alkali] for industrial purposes; acetic anhydride; phosphoric anhydride; 
phthalic anhydride; anhydrides; anisole; aniline; anti-knock substances for internal combustion engines; antimonate; 
disincrustants; antioxidants for use in the manufacture of cosmetics; antioxidants for use in the manufacture of food 
supplements; antioxidants for use in the manufacture of pharmaceuticals; antioxidants for use in manufacture; fire 
retardants; antistatic preparations, other than for household purposes; antibodies for scientific purposes, other than for 
medical or veterinary use; monoclonal antibodies for scientific purposes; antifreeze for vehicle radiators; antifreeze for 
windshield washer systems; antifreeze; anthracene; size for use in the textile industry; argon; lead arsenate; aspartame; 
astatine; acesulfame potassium; acetal; acetaldehyde [ethanal]; acetanilide; aluminium acetate; lime acetate; octyl 
acetate; lead acetate; acetate of cellulose, unprocessed; acetates [chemicals]; acetylene; acetylene for industrial 
purposes; acetone; acetone for industrial purposes; acetophenone; antistatic sprays for electronic equipment; bacteria 
for use in the manufacture of food; bacteria for wastewater treatment; oenological bactericides [chemical preparations for 
use in wine making]; barium; barytes; anhydrous sodium hydroxide for industrial purposes; albumin [animal or vegetable, 
raw material]; animal albumen [raw material]; iodised albumen; malt albumen; albumin for use in manufacture; 
benzaldehyde; benzyl chloride; benzene; benzol; benzophenone; bentonite; berkelium; betaines for use in manufacture; 
bicarbonate of soda for chemical purposes; potassium dioxalate; biofertilizers; calcium bisulfite; sodium bisulfite; 
biphenyls; ammonium dichromate; bichromate of potassium; bichromate of soda; bauxite; boron; borneol; 
bromobenzene; bromine for chemical purposes; ammonium bromide; sodium bromide; bromoform; albumenized paper; 
baryta paper; diazo paper; blueprint paper; reagent paper, other than for medical or veterinary purposes; test paper, 
chemical; litmus paper; self-toning paper [photography]; photosensitive paper; photosensitive paper for use in medical 
imagery; nitrate paper; sensitized paper; photometric paper; borax; butadiene; butanol; butyl acetate; ammonium 
vanadate; grafting wax for trees; agglutinants for concrete; biodegradable anionic surfactants for use in manufacture; 
humectants; gas purifying preparations; leather tanning agents; substances for tanning animal skins and hides; polish 
removing substances; preparations for the separation of greases; tempering substances; substances for preventing runs 
in stockings; soil amendments; water-softening preparations; limestone hardening substances; tanning substances; 
adhesives for industrial purposes; cationic surfactants for use in manufacture; adhesive substances for use in industry; 
adhesives for the building industry; adhesives for floor, ceiling and wall tiles; plastic adhesives, other than for stationery 
or household purposes; cryogenic preparations in solid, liquid or gas form; dopants for use in the manufacture of semi-
conductors; non-ionic surfactants for use in manufacture; mineral substances used to oxidize impurities and regulate 
temperatures in glass production furnaces; flame-retardant chemical agents for coating textiles; defoaming agents; 
nutrients for plants; nutrients for yeast for industrial purposes; calcium-based algae nutrient supplements for use in 
aquaria; surface-active chemical agents; surfactants for industrial purposes; silicone surfactants for industrial purposes; 
artificial sweeteners [chemical preparations]; substances for preserving cut flowers; flower preservatives; flushing agents 
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for automobile radiators; fissionable material for nuclear energy; plant growth regulating substances; foundry binding 
substances; emollients for use in the manufacture of cosmetics; emollients for use in the manufacture of 
pharmaceuticals; emollients for use in the manufacture of toiletries; seed preserving substances; wetting agents for use 
in the manufacture of cosmetics; wetting agents for use in the manufacture of paints; concrete-aeration chemicals; 
leather-dressing chemicals; chemicals for the manufacture of paints; chemicals for the manufacture of pigments; 
chemicals for use in aquaria; chemicals for use in biotechnological manufacturing processes; chemicals for use in 
biotechnological product development; chemicals for use in the purification of proteins for in vitro use; chemicals for use 
in the manufacture of confectionery; chemicals for use in the manufacture of fabric or textiles; chemicals for use in 
aquaculture; chemicals for use in agriculture, horticulture and forestry, except fungicides, herbicides, insecticides and 
parasiticides; chemicals for use in oil drilling; chemicals for absorbing oxygen; chemical agents for use in the 
manufacture of dyestuffs; chemical agents for impregnating textiles, furs, leather, non-woven and woven fabrics; starch-
liquifying chemicals [ungluing agents]; brazing chemicals; chemicals used in fermenting wine; chemicals used to indicate 
damage in paper coatings; fire-retardant chemicals; vinyl acetate; vinylidene chloride; vinyl chloride; viscose; bismuth; 
bismuth subnitrate for chemical purposes; vitamins for the food industry; vitamins for use in the manufacture of 
cosmetics; vitamins for use in the manufacture of food supplements; vitamins for use in the manufacture of 
pharmaceuticals; witherite; ammonia water; distilled water; distilled water for industrial purposes; oxygenated distilled 
water; seawater for industrial purposes; purified water for industrial purposes; acidulated water for recharging 
accumulators; heavy water; hydrogen; seaweeds [fertilizers]; sodium tungstate; gadolinium; getters [chemically active 
substances]; carbon dioxide; protective gases for welding; solidified gases for industrial purposes; propellant gases for 
aerosols; basic gallate of bismuth; gallium; halides; organic halogenides; halogens; gambier; huntite; 
hexamethylenediamine; sodium fluosilicate; hexachloroethane; helium; etching gels for industrial purposes; 
electrophoresis gels; genes of seeds for agricultural production; cement for shoes; cement for boots; cement for boots 
and shoes; fillers for automobile body repair; tire puncture sealants; chemical penetrating sealers for natural stone; 
hydrazine; aluminium hydrate; hydrates; ammonium bicarbonate; aluminium hydroxide; ammonium hydroxide; barium 
hydroxide; potassium hydroxide; magnesium hydroxide; sodium hydroxide for industrial purposes; nickel hydroxide; 
hydromagnesite; calcium hydroxide; cerium hydroxide; dibasic potassium phosphate; hydroquinone; hyposulfites; 
sodium hypochlorite; gypsum for use as a fertilizer; ceramic glazings; glycogen; glycol; glycoproteins; expanded clay for 
hydroponic plant growing [substrate]; kaolin; alumina; glycerides; glycerin for use in manufacture; glycerine for industrial 
purposes; glycerol for use in manufacture; glucose for the food industry; glucose for industrial purposes; glucosides; 
gluten for the food industry; gluten for industrial purposes; holmium; hormones for hastening the ripening of fruit; plant 
hormones [phytohormones]; peat pots for horticulture; glass granules for use in swimming pool filters; graphene; 
graphite for industrial purposes; graphite in raw or semi-finished form for use in manufacture; guano; gum arabic glue, 
other than for stationery or household purposes; humus; double superphosphate fertilizers; dextrin [size]; dextrin for 
industrial purposes; desiccants; detergents for use in manufacturing processes; detergents for use in the manufacture of 
hair shampoo; defoliants; dianisidine; diastase for industrial purposes; kieselgur; copper carbonate; diisopropyl ether; 
dimethylaniline; dimethyl sulfate; dimethyl phthalate; silicon dioxide; manganese dioxide; titanium dioxide for industrial 
purposes; zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; diphenyl; 
diphenylmethane; bichloride of tin; dichloromethane; sodium dichromate; dicyandiamide; diethyl phthalate; diethylzinc; 
detergent additives to petrol; ceramic compositions for sintering [granules and powders]; chemical additives for gasoline; 
chemical admixtures for concrete; additives, chemical, to drilling muds; chemical additives for oil well drilling fluids; 
chemical additives for diesel fuels; additives, chemical, to insecticides; chemical additives for use as binding agents for 
feed pellets; chemical additives for use in manufacture; chemical additives for use in the manufacture of fabrics; chemical 
additives for use in the manufacture of cosmetics; chemical additives for oils; chemical additives for motor oil; additives, 
chemical, to motor fuel; chemical additives for fuel treatment; chemical additives for fuel injection system cleaners; 
chemical additives for pesticides; chemical additives for use in the manufacture of food; chemical additives for engine 
cooling systems; chemical additives for lubricants; chemical additives for fuel; chemical additives for fuel in the nature of 
octane boosters; chemical additives for internal combustion engine fuels; chemical additives for transmission fluids; 
additives, chemical, to fungicides; chemical additives for lubricating oils; dolomite for industrial purposes; tan-wood; 
europium; gelatine for photographic purposes; gelatine for industrial purposes; ferrous sulfide; anti-freezing liquids; 
auxiliary fluids for use with abrasives; hydraulic fluids; fluids for hydraulic circuits; liquids for removing sulfates from 
accumulators; power steering fluid; quenching fluids for use in metalworking; coolants; calibration fluids for medical 
apparatus; de-icing fluids; de-icing fluids for car locks; windshield de-icer fluids; heat transfer fluids for industrial 
purposes; brake fluid; automatic transmission fluids; diesel exhaust fluid; magnetic fluid for industrial purposes; silicone 
fluids; transmission fluid; tree cavity fillers [forestry]; glaziers' putty; moderating materials for nuclear reactors; 
diatomaceous earth; fuller's earth for use in the textile industry; fly ash for general manufacturing use; sodium gold 
chloride; granulated limestone for agricultural purposes; agricultural lime; lime chloride; isotopes for industrial purposes; 
germination inhibitors [anti-sprouting agents]; active chemical ingredients for use in the manufacture of anti-cancer 
drugs; chemical humidity indicators in the form of strips, pellets and films; inulin for the food industry; calcium iodide; 
sodium iodide; ion exchangers [chemicals]; ytterbium; yttrium; iodine for industrial purposes; iodine for chemical 
purposes; aluminium iodide; silver iodide; alkaline iodides for industrial purposes; casein for the food industry; casein for 
industrial purposes; kainite; potassium; sorrel salt; californium; calomel [mercurous chloride]; calcium; calcium cyanide; 
gum arabic for industrial purposes; gum tragacanth for use in manufacture; tartar, other than for pharmaceutical 
purposes; camphor, for industrial purposes; calcined kaolin for industrial purposes; carbazole; tungsten carbide; calcium 
carbide; silicon carbide for industrial purposes; silicon carbide [raw material]; carbide; ammonium carbonate; lime 
carbonate; magnesium carbonate; sodium carbonate; lead carbonate; carbonates; cement [metallurgy]; lutetium 
[cassiopium]; catalysts; biochemical catalysts; catalysts for use in biochemical processes; catalysts for use in the 
manufacture of plastics; catalysts for use in the manufacture of polymers; catalysts for use in the manufacture of 
industrial chemicals; catalysts for use in the manufacture of rubber; catalysts for use in chemical processes; catalysts for 
oxidation processes; catalysts for chemical and biochemical processes; catalysts for use in the oil processing industry; 
fluid cracking catalysts; petroleum cracking catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; 
aluminium alum; ammonium alum; iron alum; manganese alum; sodium alum; chrome alum; quebracho for industrial 
purposes; ketones; kieserite; unexposed cinematographic films; cinematographic films, sensitized but not exposed; 
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oxygen for industrial purposes; adipic acid; nitric acid; anthranilic acid; benzoic acid; boric acid for industrial purposes; 
valeric acid; tartaric acid; tungstic acid; gallic acid for the manufacture of ink; gallotannic acid; glutamic acid for use in 
the manufacture of cosmetics; glutamic acid for industrial purposes; tannic acid; iodic acid; phenol for industrial 
purposes; crotonic acid; citric acid for industrial purposes; methacrylic acid; lactic acid; monochloroacetic acid; formic 
acid; persulfuric acid; oleic acid; palmitic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; sulfuric acid; 
sulfurous acid; spirits of salt; stearic acid; sulfinic acids; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric 
acid; phthalic acid; hydrofluoric acid; perchloric acid; chlorosulfonic acid; chloroacetic acid; cholic acid; chromic acid; 
oxalic acid; succinic acid; acids; benzene-based acids; fatty acids; fatty acids for industrial purposes; mineral acids; 
arsenious acid; nucleic acids for scientific purposes; chlorinated acids; adhesives for billposting; pool cue cement; 
adhesives for ornamental paving; adhesives for use in the manufacture of furniture; adhesives for ceramic tiles; leather 
glues; adhesives for floor tiles; adhesives for applying wall coverings; adhesives for wall tiles; adhesives for wallpaper; 
adhesives for bookbinding; adhesives for ceiling tiles; glue for industrial purposes; cement for mending broken articles; 
synthetic resin adhesives for industrial purposes; contact adhesives; contact adhesives for use with wood; contact 
adhesives for use with laminates; roofing adhesives; latex glue, other than for stationery or household purposes; gums 
[adhesives] for industrial purposes; birdlime; gelatin glue for industrial purposes; rubber cement for repairing pneumatic 
tires; gluten [glue], other than for stationery or household purposes; isinglass, other than for stationery, household or 
alimentary purposes; starch paste [adhesive], other than for stationery or household purposes; stem cells for research 
purposes; stem cells for scientific purposes; stem cells, other than for medical or veterinary purposes; collagen for 
industrial purposes; collodion; compost; compost, manures, fertilizers; fatty acid-based gasoline fuel conditioners; fatty 
acid-based diesel fuel conditioners; beer preserving agents; preservatives for cut flowers; preservatives for use in the 
pharmaceutical industry; chemical preservatives for use in the manufacture of soaps; chemical preservatives for use in 
manufacture of soap and vegetable oils; chemical preservatives for use in the manufacture of vegetable oils; chemical 
preservatives for use in the production of a wide variety of chemicals; chemical preservatives for use in bread making; 
chemical preservatives for silage; mangrove bark for industrial purposes; tan; starch for industrial purposes; starch for 
use in the manufacture of paper; starch for use in the manufacture of textiles; cresol; silica gel; magnesium silicofluoride; 
silicon; creosote for chemical purposes; cryolite; synthetic cryolite; krypton; xenon; xylene; xylenol; xylose; xylol; 
bacterial cultures for wastewater treatment; bacterial cultures for the food industry; biological tissue cultures, other than 
for medical or veterinary purposes; cultures of microorganisms, other than for medical and veterinary use; cultures of 
microorganisms used in the fermentation of silage; cumene; curium; lactitol for the food industry; lactose for use in the 
manufacture of foodstuffs; lactose for the food industry; lactose for industrial purposes; lactose [raw material]; 
lanthanum; dry ice [carbon dioxide]; lecithin for use in manufacture; lecithin for the food industry; lecithin for industrial 
use in the manufacture of food products; lecithin for industrial purposes; lecithin [raw material]; lipids for use in 
manufacture; lithium; magnesite; manganate; solder mask [chemical preparations]; hydraulic oils; oils for tanning leather; 
oils for currying leather; oils for preparing leather in the course of manufacture; oils for the preservation of food; 
brominated vegetable oil for use as an emulsifier in the manufacture of food; transmission oil; carbolineum for the 
protection of plants; paper pulp; wood pulp; groundwood pulp; wood pulp for use in manufacture; dissolving pulp for use 
in manufacture; chemigroundwood pulp; grafting mastic for trees; mastic for leather; mastic for tires; putties and other 
paste fillers; oil cement [putty]; ceramic matrix composite [CMC] materials for use in manufacture; synthetic materials for 
absorbing oil; brazing preparations; ceramic materials in particulate form, for use as filtering media; blue vitriol; 
melamine; mercaptan; metalloids; metallocenes; rare earth metals; alkaline-earth metals; alkaline metals; methane; 
methanol; manganese metaphosphate; methylamine; methyl acetate; methyl benzene; methyl benzol; methylene chloride; 
methyl chloride; microorganisms for use in water treatment; natural microorganisms used in pond maintenance; rheology 
modifiers [chemicals] for use in the field of coating materials; ammonium molybdate; sodium molybdate; colostrum for 
the food industry; vinyl chloride monomers; carbon monoxide; flour for industrial purposes; tapioca flour for industrial 
purposes; potato flour for industrial purposes; bone meal [fertilizer]; soap [metallic] for industrial purposes; arsenic; bate 
for dressing skins; emollients for industrial purposes; animal manure; sodium; hypochlorite of soda; nitroparaffin; 
naphthalene; chlorinated naphthalenes; naphthylamine; sal ammoniac; toxic gas neutralizers; neodymium; neon; 
neptunium; aluminium nitrate; ammonium nitrate; barium nitrate; bismuth nitrate; ferric nitrate; potassium nitrate; 
calcium nitrate; manganese nitrate; sodium nitrate; lead nitrate; thorium nitrate; uranium nitrate; nitrates; barium nitrite; 
sodium nitrite; silver nitrite; nitronaphthalene; nitrotoluene; nitrophenol; assay samples for research purposes; biological 
tissue specimens for use in scientific research; chemical oxidants for use in the manufacture of printed circuits; 
combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; calcium oxide; uranium oxide; zinc 
oxide for use in manufacture; oxalates; aluminium oxide; lithia [lithium oxide]; magnesium oxide; stannic oxide; lead 
oxide; silver oxide; sulfur dioxide; antimony oxide; titanium oxides; chromium oxide; zirconium oxide; iron oxides; cobalt 
oxide for industrial purposes; metallic oxides; nickel oxides; mercuric oxide; ethylene oxide; oxime; aluminium 
oxynitride; olivine [silicate mineral]; mold-release compounds for use in the fiberglass industry; mold-release 
preparations for use with concrete; organosilanes; gallnuts; purification preparations; wine finings; textile-brightening 
chemicals; beer-clarifying and preserving agents; must-fining preparations; reducing agents for use in photography; 
bases [chemical preparations]; wax-bleaching chemicals; fat-bleaching chemicals; fermented rice bran for use in the 
manufacture of cosmetics; organic digestate [fertilizer]; paraldehyde; pectin for the food industry; pectin for industrial 
purposes; pectin [photography]; pepsins for industrial purposes; perborate of soda; humus top dressing; leaf mold 
[fertilizer]; calcium peroxide; percarbonates; sodium permanganate; barium peroxide; hydrogen peroxide for industrial 
purposes; ammonium persulfate; persulfates; ammonium perchlorate; perchlorates; perchloroethylene; foundry sand; 
pyrimidine; pyridine; pyrrole; plastisols; sensitized plates for offset printing; ferrotype plates [photography]; plasticizers; 
protein plastics, unprocessed; plastics, unprocessed; unprocessed plastic materials in powder, liquid or paste form; 
unprocessed plastics for industrial purposes; photosensitive films, unexposed; X-ray films, sensitized but not exposed; 
sensitized photographic films, unexposed; plutonium; artificial sweeteners for beverages; chemical coatings for 
ophthalmic lenses; chemical coatings for use in the manufacture of printed circuit boards; polyols; polypeptides for 
scientific purposes; polysilazanes; polysilanes; polyurethane, unprocessed; polonium; chemically treated test strips for 
calibration of laboratory apparatus; chemically treated test strips, other than for medical purposes; test strips 
impregnated with reagents for testing swimming pool water; pulverized limestone for agricultural purposes; nucleic acid 
sequences, other than for medical or veterinary purposes; potash; potash water; soil for growing; soil amendments for 
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horticultural purposes; soil amendments for agricultural purposes; chemical soil conditioners; artificial soil for plant 
cultivation; artificial soil for plant cultivation made from mineral materials; artificial soil for plant cultivation made from 
plastic materials; praseodymium; rubber preservatives; masonry preservatives, except paints and oils; brickwork 
preservatives, except paints and oils; cement preservatives, except paints and oils; preservatives for tiles, except paints 
and oils; biochemical precursors for scientific purposes; anti-freezing preparations; chemical spray preparations for 
stretching shoes; bacterial preparations for the food industry; bacterial preparations for the decomposition of animal 
waste; bacterial preparations, other than for medical and veterinary use; bacteriological preparations for acetification; 
bacteriological preparations, other than for medical and veterinary use; biological preparations for use in industry and 
science; biological preparations, other than for medical or veterinary purposes; biochemical preparations for scientific 
purposes; vulcanizing preparations; diagnostic preparations for scientific or research use; diagnostic preparations for 
scientific purposes; diagnostic preparations, other than for medical or veterinary purposes; renovating preparations for 
phonograph records; currying preparations for leather; currying preparations for skins; galvanizing preparations; in vitro 
diagnostic reagents for scientific purposes; tempering and soldering preparations; metal hardening preparations; fixing 
baths [photography]; opacifiers for glass; opacifiers for enamel; preparations for protecting plants against pathogens; 
separating and unsticking [ungluing] preparations; metal annealing preparations; metal tempering preparations; 
soldering preparations; soil improving preparations; preparations for preventing the tarnishing of lenses; preparations for 
preventing the tarnishing of glass; cement-waterproofing chemicals, except paints; plant growth regulating preparations; 
wallpaper removing preparations; anti-boil preparations for engine coolants; fulling preparations for use in the textile 
industry; fire extinguishing preparations; descaling preparations for industrial purposes; descaling preparations, other 
than for household purposes; fertilizing preparations; flashlight preparations; finishing preparations for use in the 
manufacture of steel; sizing preparations; animal carbon preparations; preparations of microorganisms, other than for 
medical and veterinary use; organic soil enhancement powders and preparations; fulling preparations; corrosive 
preparations; cryogenic preparations; dehydrating preparations for industrial purposes; degreasing preparations for use 
in manufacturing processes; degumming preparations; fuel-saving preparations; coal saving preparations; oil-bleaching 
chemicals; bleaching preparations [decolorants] for industrial purposes; nutrient preparations for plants; damp-proofing 
chemicals, except paints, for masonry; anti-sprouting preparations for vegetables; meat tenderizers for industrial 
purposes; preparations for stimulating cooking for industrial purposes; anti-incrustants; de-icing preparations; 
preparations of trace elements for plants; ferrous sulfate preparations to prevent chlorosis in plants; moistening [wetting] 
preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening [wetting] 
preparations for use in bleaching; plant strengthening preparations; enzymes for use in water treatment; enzyme 
preparations for the food industry; enzyme preparations for industrial purposes; enzyme preparations for the alcohol 
industry; enzyme preparations for the detergent industry; enzyme preparations for the beverage industry; enzyme 
preparations for the bakery industry; filtering preparations for the beverages industry; chemical preparations in the nature 
of glue accelerators; chemical preparations for repelling stains; chemical preparations to prevent mildew; chemical 
preparations to prevent wheat smut; chemical preparations for use in the manufacture of cosmetics; chemical 
preparations for use in the manufacture of pharmaceuticals; chemical preparations for use in industry; chemical 
condensation preparations; chemical water conditioners for aquaria; chemical preparations for smoking meat; chemical 
substances for analyses in laboratories, other than for medical or veterinary purposes; chemical preparations for glazing 
leather; chemical preparations for scientific purposes; chemical preparations for scientific purposes, other than for 
medical or veterinary use; chemical preparations for facilitating the alloying of metals; chemical preparations for the 
treatment of seeds; chemical preparations for brightening dyestuffs during manufacturing processes; chemical 
preparations for the treatment of water; chemical preparations for preventing scale formation; chemical preparations for 
preventing scale formation in hydronic heating and cooling systems; chemical preparations for testing swimming pool 
water; chemical preparations for the manufacture of paints; chemical preparations for the manufacture of pigments; 
chemical preparations which penetrate through walls, floors and ceilings used for fire prevention in buildings; chemical 
preparations for the dispersal of oil; chemical preparations for stabilizing soil; chemical preparations for melting snow 
and ice; engine-decarbonising chemicals; detergent additives for motor oil; probiotic bacterial cultures for the food 
industry; probiotic bacteria for the food industry; control samples for quality control testing of water; serum samples for 
scientific purposes; preparations of the distillation of wood alcohol; by-products of the processing of cereals for 
industrial purposes; chemical substances for preserving foodstuffs; benzene derivatives; cellulose derivatives 
[chemicals]; promethium; propylene [propene]; proppants for use in oil well and gas well hydraulic fracturing operations; 
protactinium; protamine; proteins for the food industry; proteins for use in the manufacture of food supplements; proteins 
for use in manufacture; protein [raw material]; mordants for metals; radium for scientific purposes; radon; rhamnose for 
industrial purposes; aromatic solvents for industrial and commercial use; solvents for use in the manufacture of 
insecticides; solvents for paints; solvents for paints, varnishes and lacquers; solvents for varnishes; anti-frothing 
solutions for accumulators; drilling muds; drilling muds for use in oil-well drilling; buffer solutions for use in analytical 
chemistry; buffer solutions for scientific purposes; galvanizing baths; solutions for cyanotyping; degreasing solvents for 
use in manufacturing processes; standard solutions for use in analytical chemistry; silver salt solutions for silvering; 
toning baths [photography]; etching solutions [acids]; antibody reagents for scientific purposes; diagnostic reagents for 
scientific use; reagents for medical research; reagents for scientific purposes; reagents for scientific purposes for use in 
nucleic acid isolation and purification; reagents for testing the sterility of medical equipment; chemical reagents for use in 
genetic research; chemical reagents for scientific purposes; chemical agents for the treatment of bilge water; chemical 
agents for impregnating cut flowers to preserve freshness; chemical agents for impregnating cut Christmas trees to 
preserve freshness; chemical agents for carbon dioxide sequestration; chemical reagents for genetic identity testing; 
chemical agents for acid removal in industrial manufacturing applications; chemical reagents for paternity testing; 
diagnostic reagents, other than for medical or veterinary purposes; reagents for research purposes; reagents for 
scientific or medical research use; reagents for testing the sterility of pharmaceuticals and injectable solutions; reagents 
for chemical analyses; reagents for use in scientific apparatus for chemical or biological analysis; chemical reagents, 
other than for medical or veterinary purposes; plant growth regulators for agricultural purposes; unprocessed artificial 
resins, unprocessed plastics; resorcinol; rhenium; mercury; rubidium; carbon black for industrial purposes; soot for 
industrial or agricultural purposes; lamp black for industrial purposes; samarium; saccharin; selenium; saltpeter; 
semicarbazones; sulfur; silver nitrate; hydrogen sulfide; carbon disulfide; silanes; calcium silicate; sodium silicate; zinc 
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silicate; silicates; aluminium silicate; silicones; scandium; topsoil; horticultural potting mixtures; foundry molding 
preparations; potting compost; potting soil; acrylic resins, unprocessed; ion-exchange resins [chemical preparations]; 
artificial and synthetic resins, unprocessed; unprocessed artificial resins for use in manufacture; unprocessed artificial 
resins for industrial purposes; unprocessed artificial resins as raw materials in the form of powders, liquids or pastes; 
urea-formaldehyde resins, unprocessed; silicone resins, unprocessed; melamine resins, unprocessed; polyamide resins, 
unprocessed; polyvinyl acetate resins, unprocessed; polyvinylidene chloride resins, unprocessed; polyvinyl chloride 
resins, unprocessed; polymer resins, unprocessed; polypropylene resins, unprocessed; polystyrene resins, 
unprocessed; polyurethane resins, unprocessed; polyethylene resins, unprocessed; polyester resins, unprocessed; 
synthetic resins, unprocessed; unprocessed synthetic resins for use in the manufacture of plastic molding compounds; 
unprocessed synthetic resins for use in the manufacture of molding compounds; unprocessed synthetic resins for use in 
the manufacture of cosmetics; radiation-curable unprocessed synthetic resins; thermally curable unprocessed synthetic 
resins; thermoplastic resins, unprocessed; phenolic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined 
soda; caustic soda for industrial purposes; nitrogen compounds; aliphatic compounds; barium compounds; 
perfluorinated chemical compounds prepared synthetically for use in manufacture; surface-active compounds; 
unprocessed synthetic resin compounds in the form of microspheres used to incorporate various other substances; 
fluorspar compounds; chemical compounds for curing concrete; ammoniacal salts; ammonium salts; salts of precious 
metals for industrial purposes; halogen acid salts; salts for galvanic cells; salt for preserving, other than for foodstuffs; 
salts for coloring metal; salts for industrial purposes; iron salts; gold salts; iodised salts; calcium salts; magnesium salts; 
sodium salts [chemical compounds]; salt, raw; salts from rare earth metals; mercury salts; toning salts [photography]; 
salts [fertilizers]; salts [chemical preparations]; chrome salts; chromic salts; salts of alkaline metals; salt for water 
softening; rock salt; rock salt for de-icing; mineral sorbents; chemical sorbents; mold-release preparations; mold-release 
compounds; mold-release compounds for use in the plastics industry; tire sealing compounds; fire extinguishing 
compositions; compositions for the manufacture of phonograph records; compositions for the manufacture of technical 
ceramics; compositions for repairing inner tubes of tires; compositions for repairing tires; fire extinguishing and fire 
prevention compositions; sizing compounds for use in manufacture; compositions for threading; acid proof chemical 
compositions; adhesives for use in the manufacture of wall coverings; adhesives for use in the manufacture of plywood; 
adhesives for use in the manufacture of surgical bandages; glutinous tree-grafting preparations; adhesive preparations 
for surgical bandages; flame-retardant compositions; fireproofing preparations; active chemical ingredients for use in the 
manufacture of insecticides; chemical compositions for waterproofing; chemical compositions for waterproofing articles 
of leather; chemical compositions for waterproofing articles of fabric; chemical compositions for waterproofing masonry; 
chemical compositions for use in chrome plating; chemical compositions for preserving foodstuffs; chemical 
compositions for metal plating; sauce for preparing tobacco; allyl alcohol; amyl alcohol; benzyl alcohol; vinic alcohol; 
alcohol for use in the manufacture of perfumes; alcohol for use in the manufacture of paints and other coatings; alcohol 
for industrial purposes; wood alcohol; lauryl alcohol; sal ammoniac spirits; oleyl alcohol; cetyl alcohol; alcohol; ethyl 
alcohol; alloys of rare earth metals; de-icing sprays for windshields; de-icing sprays for door locks; adjuvants, other than 
for medical or veterinary purposes; cement for footwear; soil improving agents; fabric protectants for commercial dry 
cleaning use; fabric protectants; concrete preservatives, except paints and oils; detergents for industrial use as part of 
manufacturing operations; anticaking agents for use in the manufacture of animal feed; chemical agents for coating 
textiles, furs, leather, non-woven and woven fabrics; cell growth media for growing cells for use in scientific research; 
growing media for plants; soil stabilizers for roads, ponds and lakes; soil stabilizers for use in road construction; dough 
stabilizers for the food industry; enzyme stabilizers; chemical stabilizers for preserving foodstuffs; stannate; water glass 
[soluble glass]; stilbene; styrene; strontium; substrates for soil-free growing [agriculture]; substrates for hydroponics; 
peptide substrates for scientific purposes; enzyme substrates for scientific purposes; enzyme substrates; aluminium 
sulfate; ammonium sulfate; aluminium ammonium sulfate; barium sulfate; ferrous sulfate; potassium sulfate; magnesium 
sulfate; sodium sulfate; nickel sulfate; nickel ammonium sulfate; lead sulfate; silver sulfate; zinc sulfate; sulfates; 
ammonium sulfide; barium sulfide; cadmium sulfide; calcium sulfide; sodium sulfide; stannic sulfide; mercury sulfide; 
antimony sulfide; phosphorus sulfide; zinc sulfide; sulfides; benzoic sulfimide; sodium sulfite; sulfites for preserving 
foodstuffs; sulfonic acids; sumac for use in tanning; superphosphates [fertilizers]; soil surfactants used to promote 
uniform movement of water in soil; antimony; thallium; talc [magnesium silicate]; tannin; cream of tartar for the food 
industry; cream of tartar for industrial purposes; cream of tartar for chemical purposes; sodium tartrate; tellurium; 
terbium; sodium tetraborate; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; tetraethyl lead; technetium; 
thymol for industrial purposes; thiocarbanilide; thiourea; sodium thiosulfate; thiophene; thioethers; titanite; blueprint 
cloth; sensitized cloth for photography; tolidine; toluidine; toluene; Thomas phosphate [fertilizer]; fuel for nuclear 
reactors; thorium; peat [fertilizer]; etchants for use in the manufacture of printed circuit boards; etchants for use in the 
manufacture of semi-conductors; gum tragacanth for industrial purposes; trypsins for industrial purposes; 
triphenylmethane; ferric chloride; gold trichloride; trichloroethylene; triethanolamine; triple superphosphate fertilizers; 
thulium; aromatic hydrocarbons; carbonic hydrates; carbon; carbon for industrial purposes; activated carbon; carbon for 
filters; animal charcoal; charcoal for use as a soil conditioner; charcoal for horticultural purposes; animal carbon; bone 
charcoal; blood charcoal; nitrogenous fertilizers; fertilizers for hydroponics; fertilizers; fish meal fertilizers; potassium 
fertilizers; calcined potassium fertilizers; complex fertilizers; manganese fertilizers; urea fertilizers; ammonium nitrate 
fertilizers; sodium nitrate fertilizers; ammonium sulfate fertilizers; potassium sulfate fertilizers; potassium chloride 
fertilizers; calcium silicate fertilizers; mixed fertilizers; calcium superphosphate fertilizers; ammonium chloride fertilizers; 
wood vinegar [pyroligneous acid]; dough conditioners for the food industry; uranium; uranates; urease for industrial 
purposes; chemical intensifiers for paper; chemical intensifiers for rubber; vulcanization accelerators; phenanthrene; 
phenylenediamine; phenothiazine for use in the manufacture of pharmaceuticals; milk ferments [bacteria preparations] 
used in making foodstuffs; enzymes for use in protein hydrolysis; enzymes for use in starch hydrolysis; enzymes for use 
in the tanning of leather; enzymes for use in the manufacture of pet food; enzymes for use in the manufacture of 
nutraceuticals; enzymes for use in the manufacture of fruit juice; enzymes derived from biotechnological processes for 
use in industry; enzymes for use in the dairy industry; enzymes for use in the processing of food by-products; enzymes 
for use in the processing of sugar cane; enzymes for the brewing industry; enzymes for the food industry; enzymes for 
the beverage industry; enzymes for industrial purposes; enzymes for use in the textile industry; ferments for chemical 
purposes; enzymes for the bakery industry; milk ferments for the food industry; milk ferments for industrial purposes; 

4756



milk ferments for chemical purposes; enzymes to assist in digestion for use in the manufacture of animal feeds; fermium; 
potassium ferricyanide; potassium ferrocyanide; ferrocyanides; photographic fixers; fixing solutions [photography]; 
histological fixatives; cytological fixatives; flavonoids [phenolic compounds] for industrial purposes; flocculants; metal 
welding flux; soldering fluxes; brazing fluxes; formaldehyde; formic aldehyde for chemical purposes; formate; phosgene; 
ammonium phosphate; phosphatides; manganese phosphate; calcium phosphate; sodium phosphate; phosphates; 
phosphates for water treatment; phosphates for potable water treatment; phosphates [fertilizers]; phosphine; 
phosphoproteins; phosphorus; photographic paper; photosensitive plates; sensitized photographic plates; photographic 
dry plates; unexposed photographic films; sensitized films, unexposed; photographic developers; photoresists; 
photographic sensitizers; chemical preparations for use in photography; photographic emulsions; francium; ethyl 
phthalate; fluorine; ammonium fluoride; calcium fluoride; magnesium fluoride; sodium fluoride; sodium aluminium 
fluoride; cerium fluoride; water-purifying chemicals for swimming pools; chemicals for use in the manufacture of paper; 
chemicals for the separation of crude oil from soil and water; chemicals for use in lithography; chemicals for use in metal 
plating; chemicals for use in the processing of natural rubber; chemicals for use in the processing of plastics; chemicals 
for use in the production of synthetic rubber; chemicals for use in the manufacture of solar cells; soil conditioning 
chemicals; chemicals for use in forestry, except fungicides, herbicides, insecticides and parasiticides; glass-frosting 
chemicals; leather-renovating chemicals; water treatment chemicals for use in swimming pools and spas; chemicals for 
treating hazardous waste; chemicals for X-ray film processing; glass-staining chemicals; enamel-staining chemicals; oil-
separating chemicals; water-purifying chemicals; oil-purifying chemicals; wastewater treatment chemicals; wastewater 
treatment chemicals for industrial purposes; welding chemicals; condensation-preventing chemicals; stain-preventing 
chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing chemicals; textile-
waterproofing chemicals; chemicals for use in the manufacture of adhesives; chemicals, except pigments, for the 
manufacture of enamel; radiator flushing chemicals; chemicals for use in industry and science; leather-impregnating 
chemicals; textile-impregnating chemicals; horticultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; water-softening 
chemicals; soil conditioning preparations; chemicals for photographic film processing; chemicals for use in 
chromatography; chimney cleaners, chemical; enamel and glass-staining chemicals; chemicals for use in forestry; 
chemicals for use in industry, science and photography; chemicals for use in science; chemicals for use in industry, 
science and photography, as well as in agriculture, horticulture and forestry; chemicals for use in horticulture; chemicals 
for use in agriculture; chemicals for use in agriculture, horticulture and forestry; industrial chemicals; color-brightening 
chemicals for industrial purposes; quinhydrone; chitosan for industrial purposes; refrigerants; coolants for vehicle 
engines; chlorine; sodium chlorate; chlorates; chlorine for swimming pools; hydrochlorates; liquid chlorine; aluminium 
chloride; ammonium chloride; barium chloride; bismuth chloride; potassium chloride; calcium chloride; magnesium 
chloride; manganese chloride; stannic chloride; mercuric chloride; silver chloride; phosphorus chloride; cerium chloride; 
zinc chloride; chlorides; gold chloride; metallic chlorides; palladium chloride; chromium chloride; ethyl chloride; sodium 
chlorite; chloromethane; chloromethyl methyl ether; chloronitroanilines; hydrogen chloride; chloroprene; 
chlorofluorocarbons; sodium chromate; lead chromate; chromates; flowers of sulfur for chemical purposes; caesium; 
cellulase for use in the manufacture of detergents; cellulose; dissolving pulp; sulfite pulp; cerium; calcium cyanamide; 
potassium cyanate; hydrogen cyanide; potassium cyanide; sodium cyanide; silver cyanide; cyanides [prussiates]; 
cyanates; calcium cyanamide [fertilizer]; cyclamate; cyclohexane; cyclopentane; cymene; zirconium tetrachloride; loam; 
slag [fertilizers]; size for finishing and priming; size for walls; body fillers for use in the aerospace industry; putty for use 
by plumbers for affixing toilets; paste fillers for automobile body repair; spinel [oxide mineral]; alkalies; caustic alkali; 
chlor-alkalis; botanical extracts, other than essential oils, for use in making cosmetics; plant extracts, other than essential 
oils, for use in the manufacture of cosmetics; herb extracts, other than essential oils, for use in the manufacture of 
cosmetics; fermentation extracts for industrial purposes; tea extracts for the food industry; tea extracts for use in the 
manufacture of cosmetics; tea extracts for use in the manufacture of pharmaceuticals; battery electrolytes; active 
chemical ingredients for use in the manufacture of pharmaceuticals; radioactive elements for scientific purposes; rare 
earths; fissionable chemical elements; emulsifiers; emulsifiers for use in manufacture; emulsifiers for use in the 
manufacture of food; chloropropylene; erbium; erythritol for the food industry; erythritol for the beverage industry; 
ethane; ethanol for scientific purposes; ethylamine; ethylene; ethylene glycol; ethylene dichloride; ethylene chlorohydrin; 
ethyl iodide; ethyl carbamate; ethyl malonate; methyl ether; benzyl ether; sulfuric ether; glycol ether; fatty acid esters; 
methyl esters; ethers; esters; acetic acid esters; cellulose ethers for industrial purposes; cellulose esters for industrial 
purposes; ethyl ether.

Cl.4;Biodiesel fuel; anthracite; benzine; motor spirit; petroleum; industrial gasoline; biomass fuel; wood briquettes; 
combustible briquettes; petroleum jelly for industrial purposes; montan wax; ozokerite; wax for use in coating food 
packaging materials; illuminating wax; industrial wax; belting wax; carnauba wax; paraffin wax; beeswax; beeswax for 
use in the manufacture of ointments; beeswax for use in the manufacture of candles; beeswax for use in the manufacture 
of cosmetics; Japan wax; wax [raw material]; gas for lighting; coal gas; oil-gas; liquefied petroleum gas; liquefied 
petroleum gases to be used for domestic and industrial purposes and in motor vehicles; liquefied natural gas; fuel gas; 
producer gas; gases for use as fuel; solidified gases [fuel]; fuel; alcohol and mixed alcohol fuel; solid fuels; wood pellets 
for heating [fuel]; pellets of compressed fiber manufactured from a plant crop to be used as fuel; glass granules used as 
sweeping compounds for chemical and other spills; fuel pellets; lubricating graphite; graphite as a lubricant; methylated 
spirits for fuel [denaturated fuel alcohols]; non-chemical additives for motor oil; additives, non-chemical, to motor fuel; 
kindling; firewood; fireplace logs; artificial fireplace logs; paper spills for lighting; charcoal lighter fluid; cigarette lighter 
fluid; cutting fluids; cutting oil for industrial metal working; lighter fluid; fish oil, not edible; lanolin; greases for the 
preservation of leather; illuminating grease; grease for leather; grease for footwear; tallow; industrial grease; kerosene; 
coke; lanolin for use in the manufacture of cosmetics and ointments; lanolin for use in the manufacture of cosmetics; 
ligroin; solid lubricants; wood spills for lighting; wax for skis; mazut; automotive engine oils; hardened oils 
[hydrogenated oils for industrial use]; fuel oil; oils for the preservation of leather; oils for paints; oils for releasing form 
work [building]; oils for the preservation of masonry; mold releasing oils; textile oil; leather-preserving oils and greases; 
mineral oils and greases for industrial purposes [not for fuel]; industrial oils and greases; lamp oils containing insect 
repellent; light oils; mineral oil for use in the manufacture of cosmetics and skin care products; mineral oil for use in the 
manufacture of paint; mineral oil for use in the manufacture of metal cutting fluids; industrial oil for batteries; all-purpose 
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penetrating oil; industrial oils and greases, wax; lubricating oil; lubricating oil for motor vehicle engines; lubricating oils 
and greases; industrial oil; conditioning oil for baseball gloves; moistening oil; coal tar oil; coal naphtha; castor oil for 
industrial purposes; bone oil for industrial purposes; lamp oil; linseed oil for use as a lubricant; motor oil; sunflower oil 
for industrial purposes; rape oil for lubricating machinery; vegetable oil for use in the manufacture of paints or soaps; 
soybean oil for use in the manufacture of paints and other coatings; rape oil for industrial purposes; lubricants; 
automotive lubricants; lubricants for aircraft engines; motor vehicle lubricants; lubricants for industrial machinery; 
graphite lubricants; industrial lubricants; all-purpose lubricants; naphtha; petroleum, raw or refined; crude oil; heavy oils; 
nightlights [candles]; oleine; paraffin; dust absorbing, wetting and binding compositions; dust removing preparations; 
soya bean oil preparations for non-stick treatment of cooking utensils; non-slipping preparations for belts; non-chemical 
additives for gasoline; non-chemical additives for oils and fuels; non-chemical additives for fuels; non-chemical additives 
for fuels, lubricants and greases; propane gas sold in cylinders for use in torches; propane gas; coal dust [fuel]; flux oil 
for use as an ingredient in asphalt; firelighters; firelighters for grills; perfumed candles; aromatherapy fragrance candles; 
Christmas tree candles; candles; votive candles; candles and wicks for lighting; tealight candles; tallow candles; candles 
containing insect repellent; automotive greases; drilling lubricants; grease for machines; grease for arms [weapons]; 
lubricating grease; grease for belts; lubricating grease for vehicles; general purpose greases; vaporized fuel mixtures; 
petroleum-based dust suppressing compositions; granular absorbent oil-based composition for absorbing spills from 
floors; dust absorbing compositions; dust binding compositions; dust wetting compositions; petroleum-based dust 
absorbing compositions; dust binding compositions for sweeping; dust laying compositions; alcohol [fuel]; methylated 
spirit; stearine; wood chips for smoking and flavoring foods; wood chips for smoking and grilling; wood chips for use as 
fuel; fuels, including motor spirit, and illuminants; gaseous fuels; liquid fuels; fuels and illuminants; aviation fuel; 
benzene fuel; diesel oil; fuel for motor vehicles; chafing dish fuel; lamp fuel; fuel for aircraft; fuel for aircraft and ships; 
fuel for lighters; lighting fuel; fuel for ships; heating oil; xylene fuel; mineral fuel; carburants; fuel with an alcohol base; 
fuels derived from crude oil; hydrocarbon fuels; peat briquettes [fuel]; peat [fuel]; tinder; lignite; charcoal briquettes; 
charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for oil lamps; wicks for candles; ceresine; tadon [charcoal 
briquettes]; electrical energy; ethanol [fuel]; petroleum ether.

Cl.7;3D printers; truck cranes; reverse vending machines for recycling empty bottles and cans; reverse vending 
machines for recycling empty beverage containers; vending machines; coin-operated vending machines; vending 
machines, electric, for beverages or foods; welding machines, electric; shock absorbers for machines; construction 
machines and apparatus; electrolysis apparatus for electroplating; welding apparatus, gas-operated; electroplating 
apparatus; vulcanization apparatus; rubber vulcanizing apparatus; galvanizing apparatus; metal surface galvanizing 
apparatus; oxyacetylene welding apparatus; acetylene cleaning apparatus; high pressure washers; apparatus for drawing 
up beer under pressure; apparatus for aerating water; apparatus for aerating beverages; electrical apparatus for sealing 
plastics [packaging]; electric arc cutting apparatus; electric arc welding apparatus; electric welding apparatus; hydraulic 
machines and apparatus; mining machines and apparatus; pneumatic machines and apparatus; inking apparatus for 
printing blocks; inking apparatus for printing machines; soldering apparatus, electric; fittings for engine boilers; lawn 
aerators [machines]; air brushes for applying paint; expansion tanks [parts of machines]; drums [parts of machines]; 
reels, mechanical, for flexible hoses; reels, electric, for garden hoses; brake shoes, other than for vehicles; grass 
trimmers, electric; concrete mixers [machines]; food blenders, electric; food blenders, electric, for household purposes; 
automotive engine blocks; reels [parts of machines]; bobbins for weaving looms; harrows; tractor-towed harrows; 
windlasses; journal boxes [parts of machines]; bulldozers; hoppers [mechanical discharging]; bits for mining machines; 
mine borers; drills for the mining industry; earth augers; power ice augers used in ice fishing; railway wagon lifts; rolling 
mill cylinders; tractor-towed hay rakes; crank shafts; rollers for barley processing machines; shafts for pumps; printing 
rollers for machines; camshafts; engine camshafts; camshafts for vehicle engines; transmission shafts, other than for 
land vehicles; valves [parts of machines]; fans for motors and engines; fans for machine engines; saw benches [parts of 
machines]; winnowers; concrete vibrators; concrete vibrators, electric; vibrators [machines] for industrial use; bearings 
[parts of machines]; bearing inserts for machines; bearings for transmission shafts, being parts of machines; mechanized 
horse walkers; water heaters [parts of machines]; bellows [parts of machines]; blowers for use with conveying systems; 
power blowers for lawn debris; hand-held milk frothers [whisks], electric; agitators; agitators for circulating liquid media; 
agitators for chemical processing; bushings [parts of machines]; exhausts for motors and engines; drilling rigs, floating 
or non-floating; gasoline lawn mowers; ride-on lawn mowers; lawnmowers [machines]; mechanical lawn mowers; 
lawnmowers, electric; impact wrenches; taps being machine tools; card clothing [parts of carding machines]; nail pullers, 
electric; emergency power generators; high-voltage generators; generators for wind turbines; generators for land 
vehicles; alternators; alternators for land vehicles; dynamos; bicycle dynamos; current generators; generators of 
electricity; wind-powered electricity generators; electric power generators for ships; electrostatic generators; hydraulic 
controls for motors and engines; hydraulic controls for machines; hydraulic conveyors; hydraulic torque converters, 
other than for land vehicles; hydraulic controls for machines, motors and engines; exhaust mufflers for motors and 
engines; mufflers for motors and engines; mufflers as part of vehicle exhaust systems; drilling heads [parts of machines]; 
core drilling bits; drilling bits [parts of machines]; cylinder heads for engines; soldering blow pipes, gas-operated; 
welding torches, electric; gas-operated blow torches; propane torches for use with roofing materials; propane torches for 
clearing vegetation; propane torches for clearing snow and ice; cutting torches; welding torches, gas-operated; raking 
machines; chasers [machine tools]; stalk separators [machines]; graders [earth moving machines]; sieves [machines or 
parts of machines]; mud catchers and collectors [machines]; tarring machines; rubber tracks being parts of crawlers on 
mining machines; rubber tracks being parts of crawlers on snow ploughs; rubber tracks being parts of crawlers on 
loading-unloading machines and apparatus; rubber tracks being parts of crawlers on agricultural machines; rubber tracks 
being parts of crawlers on construction machines; pressure transducers being parts of machines; gasoline engines, other 
than for land vehicles; internal combustion engines for power generation, other than for land vehicles; internal 
combustion engines for boats; hydraulic engines and motors; diesel engines for machines; diesel engines, other than for 
land vehicles; engines for aerostats; winch motors; aeronautical engines; engines and motors for model aircraft; engines 
and motors for model boats; engines and motors for model vehicles; engines for marine vessels; motors for passenger 
elevators; motors for elevators; aeroplane engines; engines for air cushion vehicles; motors, other than for land vehicles; 
aircraft engines; linear motors; compressed air engines; direct current motors; rocket engines, other than for land 
vehicles; jet engines, other than for land vehicles; starter motors; starter motors for land vehicles; engines for boats; 
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marine engines and parts and fittings therefor; driving motors, other than for land vehicles; propulsion mechanisms, 
other than for land vehicles; de-aerators for feedwater; disintegrators; tympans [parts of printing presses]; mounting 
hangers adapted for exhaust systems for internal combustion engines; holding devices for machine tools; pump 
diaphragms; turf removing ploughs; abrasive disks for power-operated sanders; disc harrows; rock drilling bits; hydraulic 
jacks; chisels for machines; trailer-mounted hydraulic jacks; jacks [machines]; rack and pinion jacks; jacks, electric; 
moving walkways; drills [power tools]; percussion hammer drills; hand-held percussion hammer drills; pneumatic drills, 
hand-held; electric hand drills; drills, electric; crushers, electric, for household purposes; food grinders, electric; food 
grinders, electric, for domestic use; food grinders, electric, for commercial use; crushers for kitchen use, electric; rotary 
hammers, electric; centrifugal grinding machines; flues for engine boilers; reapers; windrowers for agricultural machines; 
reapers and binders; tractor-towed reapers; millstones; motorized door locks; vacuum pads for vacuum pump machines; 
countersinks; rakes for raking machines; grinders, electric, for household purposes; kitchen grinders, electric; shredders 
[machines] for industrial use; meat grinders, electric, for household purposes; waste disposal units, electric; food 
choppers, electric; tree stump cutters; garden chippers, electric; injectors for engines; incubators for eggs; ski edge 
sharpening tools, electric; clamping tools for holding piece parts during machining; gear cutters [machine tools]; 
metalworking machines and machine tools; tools [parts of machines]; hand-held tools, other than hand-operated; 
mechanically operated hand-held crimpers; agricultural implements, other than hand-operated; air-operated power tools; 
grinding tools [parts of machines]; power tools; air condensers; control cables for machines, engines or motors; 
capstans; calenders; rotary steam presses, portable, for fabrics; aquarium air stones [pumps]; ditchers [ploughs]; 
carburetters; carriages for knitting machines; crankcases for motors and engines; crankcases for machines; automobile 
oil pans; crankcases for machines, motors and engines; dishwasher racks [parts of dishwashers]; steamrollers; tractor-
towed rollers; ignition coils [parts of engines]; positive crankcase ventilation [PCV] valves for motors and engines; 
automatic inlet control valves for reciprocating air compressors; valves being parts of pumps; pressure valves [parts of 
machines]; dosing valves [parts of machines]; pressure valves being parts of machines; back pressure valves being parts 
of machines; clack valves [parts of machines]; unloading check valves for the outlets of air compressors; proportional 
flow valves being parts of machines; pressure reducers [parts of machines]; exhaust gas recirculation [EGR] valves for 
motors and engines; pump control valves; control valves for regulating the flow of gases and liquids [parts of machines]; 
valves being parts of machines; valves [parts of pumps]; can openers, electric; pneumatic ratchet wrenches; ratchet 
wrenches, electric; buckets for earth moving machines; cowlings [parts of machines]; machine wheels; pump impellers; 
freewheels, other than for land vehicles; automotive intake manifolds; intake manifolds for motors and engines; scale 
collectors for machine boilers; headers being parts of vehicle exhaust systems; lasts for shoes [parts of machines]; block 
brakes, other than for land vehicles; brake pads, other than for vehicles; piston segments; grease rings [parts of 
machines]; reapers and threshers; food processors, electric, for household purposes; coal-cutting machines; air 
compressors; air compressors for vehicles; air pumps [garage installations]; compressors for air conditioners; 
compressors for machines; compressors for dehumidifying machines; compressors for refrigerators; compressors 
[machines]; reciprocating compressors; electric compressors; compressors being parts of machines, motors and 
engines; screw conveyors; belt conveyors; conveyors [machines]; roller conveyors; chain conveyors; converters for 
steelworks; catalytic converters for motors and engines; aerocondensers; steam condensers [parts of machines]; air-
cooled condensers; diggers [machines]; rams [machines]; thermic lances [machines]; utensil baskets for dishwashers; 
mechanized livestock feeders; mechanized feeders for wildlife; mechanized feeders for animals; boxes for matrices 
[printing]; gear boxes, other than for land vehicles; grease boxes [parts of machines]; rocker arms for motors and 
engines; polycrystalline diamond compact [PDC] drill bits for drilling machines; housings [parts of machines]; bearing 
housings for machines; tractor-towed mowers; harvesting machines; tractor-towed harvesters; steam engine boilers; 
coffee grinders, other than hand-operated; coffee grinders, electric; tower cranes; crawler cranes; taps [parts of 
machines, engines or motors]; cable cranes; roller bridges; floating cranes; cranes [lifting and hoisting apparatus]; gantry 
cranes [bridge cranes]; dock cranes; mobile dock cranes; water separators; fixed cranes; jib cranes; ball valves being 
parts of machines; spray guns for paint; cranks [parts of machines]; mounting brackets adapted for exhaust systems for 
internal combustion engines; abrasive wheels for power-operated grinders; potters' wheels; grindstones [parts of 
machines]; cultivators [machines]; power tillers; hedge cutters, electric; soldering lamps; winches; trawl winches; power 
winches; blades for power saws; ploughshares; abrasive belts for power-operated sanders; belts for conveyors; conveyor 
belts; band brakes, other than for land vehicles; flap discs for power-operated grinders; portable saw mills; line haulers; 
service elevators; passenger elevators; jig-saws [power tools]; food slicers, electric; chutes being parts of machines; 
lubricators [parts of machines]; ice crushers, electric; igniting magnetos; igniting magnetos for engines; handling 
machines, automatic [manipulators]; churns; matrices for use in printing; oil coolers for motors and engines; machine 
flywheels; lawn edgers, electric; cartoning machines; hair clipping machines for animals; asphalt paving machines; 
concrete finishing machines; concrete placing machines; paper machines; paper cutting machines; drilling machines and 
parts therefor; pasta makers, electric, for household purposes; vacuum packaging machines; blowing machines; wire 
drawing machines; die-cutting machines; embroidery machines; knitting machines; gas cutting machines; welding 
machines, gas-operated; galvanizing machines; bending machines; bending machines for metalworking; hydraulic 
machines; ironing machines; mineworking machines; decatizing machines; autogenous soldering machines; concrete 
paving machines; well drilling machines; blowing machines for the compression, exhaustion and transport of gases; 
blowing machines or fans for the compression, sucking and carrying of grain; net hauling machines [fishing]; 
electroplating machines; bottle sealing machines; sealing machines for industrial purposes; intaglio printing machines; 
milk homogenizing machines; embossing machines; engraving machines; finishing machines; crushing machines; ice 
crushing machines, electric; waste crushing machines; waste disposal units; dough kneading machines; blade 
sharpening [stropping] machines; knife sharpening machines; drill sharpening machines; earth moving machines; 
machines for making paper boxes; machines for making cardboard boxes; cord making machines; lace making machines; 
machines for making noodles; butter machines; machines for making miso; machines for manufacturing semi-
conductors; cigarette machines for industrial purposes; machines for making soya sauce; sausage making machines; 
stereotype machines; machines for making powdered milk; hosiery looms; grinding machines; wood chipping machines; 
machines for shredding horticultural waste; paper calendering machines; oxyacetylene cutting machines; oxyacetylene 
welding machines; drop-forging machines; ice shaving machines, electric; composting machines; dyeing machines; laser 
welding machines; compression molding machines; bottle washing machines; pressure washing machines; dishwashers; 
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floor washing machines; paper coating machines; bottle filling machines; machines for filling containers with liquid; 
staple fiber cutting machines; wax-polishing machines, electric; wax-polishing machines, electric, for household 
purposes; wax-polishing machines, electric, for industrial purposes; racket stringing machines; leather-working 
machines; dairy machines; semi-conductor wafer processing machines; glass-working machines; machines for 
processing edible kelp; tobacco processing machines; machines for processing raw silk; barley splitting machines; grain 
husking machines; dip-dyeing machines; painting machines; ramie debarking machines; cleaning machines for ponds; oil 
refining machines; industrial machines for cleaning sand; peeling machines; fruit peelers, electric; cereal processing 
machines; machines for processing plastics; ore treating machines; printing machines for use on sheet metal; printing 
machines for use with ceramics; printing machines for use with textiles; brewing machines; plasma cutting machines; 
planographic printing machines; whitewashing machines; road sweeping machines, self-propelled; leather paring 
machines; stubble cutting machines; rice polishing machines; barley polishing machines; floor polishing machines; 
machines for making soda pops; machines for shaping geta [Japanese-style wooden clogs]; bitumen making machines; 
papermaking machines; machines for making paper bags; machines for making straw rope; machines for making 
corrugated cardboard; machines for manufacturing semi-conductor substrates; machines for making fish paste; 
machines for the production of sugar; machines for processing condensed milk; machines for making cigarettes; 
machines for making cheese; machines for making cigarette filter rods; machines for washing silkworm eggs; weeding 
machines; sifting machines; cinder sifters [machines]; chemical fiber spinning machines; puddling machines; manure 
spreading machines; fertilizer spreading machines; machines for sorting recyclable materials; fiber cutting machines; 
fodder cutting machines [feed cutters]; notchers [machine tools]; metal cutting machines; meat slicing machines; cheese 
slicing machines; machines for cutting plywood; bread cutting machines; egg slicing machines; machines for embossed 
printing; asphalt mixers [machines]; fodder mixing machines [feed mixers]; rice grain sorting machines; waste sorting 
machines; road making machines; railroad constructing machines; dry-cleaning machines; machines for the textile 
industry; rammers [machines]; rail-laying machines; bottle capping machines; bottle stoppering machines; packaging 
machines; machines for packaging food; waste compacting machines; plywood finishing machines; dethatchers 
[machines]; wire forming machines; cleaning machines for aviation engines; carpet cleaning machines; machines for 
cleaning surfaces using high-pressure water; floor scrubbing machines; rice husking machines; die-stamping machines; 
stamping machines; automatic stamping machines; darning machines; machines for extruding plastics; wire extruding 
machines; electrostatic coating machines; dredging machines; milking machines; drainage machines; leather tanning 
machines; wrapping machines; grain separators; machines and apparatus for the textile industry; floor polishing 
machines and apparatus, electric; injection plastic molding machines; machines and machine tools; bookbinding 
apparatus and machines for industrial purposes; machines and apparatus for cleaning, electric; machines and apparatus 
for carpet shampooing, electric; machines and apparatus for polishing [electric]; textile calendering machines; sizing 
machines; gluing machines for use with plywood; punching machines; riveting machines; forging machines; envelope 
inserting machines; debarking machines; textile dyeing machines; yarn twisting machines; kitchen machines, electric; 
belt sanding machines; timber harvesting machinery; electric wood sawing machines; foundry machines; injection 
molding machines; smoothing presses; fleshing machines; rinsing machines; vehicle washing machines; yarn winding 
machines; flour mill machines; type-setting machines [printing]; paper reeling machines; continuous casting machines; 
continuous metal casting machines; strapping machines; hemming machines; grating machines for vegetables; braiding 
machines; wringing machines for laundry; cutting machines; cutting machines for metalworking; sand cleaning 
machines; floor sanders; floor edgers; steam engines; perforating machines for metalworking; sandblasting machines; 
printing machines; industrial printing machines; rotary printing presses; flexographic printing machines; metal sawing 
machines; compressed air machines; loading and unloading machines; skid-steer loaders; dishwashers for household 
purposes; dishwashers for industrial purposes; garden tilling machines; tilling machines for agricultural purposes; textile 
washing machines; trimming machines; spinning machines; dust collecting machines; filling machines; friezing 
machines; cutters [machines]; rotary grinding machines; satinizing machines; pile drivers; drilling machines for 
metalworking; agricultural machines; agricultural seed planting machines; mixing machines; blending machines for 
chemical processing; mechanical mixing machines; sorting machines for industry; machines, machine tools, power-
operated tools; stitching machines; laundry washing machines for household purposes; washing machines [laundry]; 
industrial laundry washing machines; coin-operated washing machines; electric washing machines; electric washing 
machines for household purposes; electric washing machines for industrial purposes; clippers [machines]; construction 
machines; spinning frames; spin driers [not heated]; looms; textile tentering machines; kneading machines; wreckers; 
typographic machines; type-setting machines [photocomposition]; earth compacting machines; beating machines; 
scutching machines for the textile industry; beaters, electric; harvesters for agricultural use; sweepers, electric; coal 
loaders; bottling machines; packing machines; vacuum packing machines; filtering machines; filtering machines for 
chemical processing; photoengraving machines; molding machines; sewing machines; carding machines; industrial 
sewing machines; sanding machines for woodworking; wood grinding machines; hand-held grinders, electric; orbital 
sanding machines; sanders, electric; typecasting machines; extrusion molding machines; electric arc cutting machines; 
electric arc welding machines; electromechanical machines for chemical industry; labellers [machines]; mills for 
household purposes, other than hand-operated; windmills; pepper mills, other than hand-operated; mills [machines]; 
centrifugal mills; electric closing mechanisms for vehicle windows; machine wheelwork; hydraulic door openers and 
closers [parts of machines]; pneumatic door openers and closers [parts of machines]; electric opening mechanisms for 
vehicle windows; gears for passenger elevators; feeders [parts of machines]; gears for elevators; forge blowers; 
blenders, electric, for household purposes; mixers [machines]; vacuum cleaner bags; kitchen mixers, electric; electric 
hand-held mixers for household purposes; mixers, electric, for household purposes; electric fan units for vacuum 
cleaners; temperature-controlled food and beverage dispensing units in the nature of vending machines; automated 
washers for surgical, medical and laboratory equipment; multi-purpose high-pressure washers; hammer drills; threshing 
machines; rock drills [machines]; pneumatic hammers; hydraulic hammers; hammers [parts of machines]; tilt hammers; 
power hammers; reeling apparatus, mechanical; motorized cultivators; high-frequency motor spindles with high 
frequency electric converters and power supply units; motors for boats; electric motors for machines; electric motors for 
machines with a digital servo drive controller; electric motors and parts thereof, other than for land vehicles; clutches for 
machines; clutches and apparatus for power transmission, other than for land vehicles; clutches, other than for land 
vehicles; meat choppers [machines]; meat grinders, electric; superchargers; brake linings for machines; brake linings, 
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other than for vehicles; cemented carbide tips for use with machine tools; guides for machines; automatic fuelling 
nozzles; suction nozzles for vacuum cleaners; fuel nozzles; non-automatic fuelling nozzles; vacuum cleaner attachments 
for disseminating perfumes and disinfectants; aquarium pumps; aerating pumps for aquaria; gasoline pumps for service 
stations; metered gasoline pumps; vacuum pumps [machines]; windmill pumps; screw pumps; multiphase screw pumps; 
water pumps for baths; water pumps for whirlpool baths; electric water pumps for whirlpool baths; water pumps for spa 
baths; water pumps for water filtering units; electric water pumps; electric water pumps for baths; electric water pumps 
for spa baths; electric water pumps for swimming pools; compressed air pumps; high-pressure pumps for washing 
installations; hydraulic pumps; sludge pumps; refrigerant recovery pumps; pumps for land vehicle engines; reverse 
osmosis pumps; pumps for heating installations; beer pumps; pumps for counter-current swimming; centrifugal metering 
pumps; controlled volume pumps; sump pumps; macerator pumps; pumps and compressors being parts of machines, 
motors and engines; silt pumps; oil drain pumps; lubricating pumps; oil pumps for land vehicle engines; pumps 
[machines]; pumps [machines] for the beverage industry; positive displacement pumps; suction pumps; pneumatic 
pumps; submersible pumps; rotary lobe pumps; rotary pumps; pumps for cooling engines; oil-well pumping machines; 
fuel pumps for land vehicle engines; fuel pumps for service stations; self-regulating fuel pumps; fuel dispensing pumps 
for service stations; vertical turbine pumps; centrifugal pumps; pumps [parts of machines, engines or motors]; pumps 
being parts of machines, motors and engines; pumps, electric; electric pumps for aquariums; electric pumps for 
swimming pools; blades [parts of machines]; blades for earth moving machines; pizza cutters, electric; blades for electric 
food processors; knives for mowing machines; plow blades for vehicles; chaff cutter blades; knives, electric; lawn 
trimmers, electric; pneumatic shears; hedge shears, electric; shears, electric; scissors, electric; window cleaning 
equipment, electric; meat processing machines; semi-conductor wafer processing equipment; canning machines; 
sawmills; silkscreen printing machines; vegetable spiralizers, electric; vegetable peelers, electric; engine mounts, other 
than for land vehicles; stands for hydraulic jacks; bearing brackets for machines; insecticide sprayers [machines]; 
pulverisers [machines]; axles for machines; steam cleaning machines; multi-purpose steam cleaners; steam traps; 
chucks [parts of machines]; drill chucks [parts of machines]; drill chucks for power drills; exhaust manifold for engines; 
soldering irons, gas-operated; soldering irons, electric; superheaters; transmission gears for machines; gears, other than 
for land vehicles; planetary gears, other than for land vehicles; reduction gears, other than for land vehicles; drilling 
machines; circular saws; circular saws for woodworking; band saws; scroll saws [machines]; saws [machines]; chain 
saws; chain saws, electric; pneumatic nail guns; nail guns, electric; glue guns, electric; compressed air guns for the 
extrusion of mastics; guns [tools using explosives]; rivet guns [power tools]; hot melt glue guns; carburetter feeders; 
feeding apparatus for engine boilers; mobile elevating work platforms; elevating work platforms; tile saws [power tools]; 
loading ramps; ploughs; tractor-towed plows; pneumatic controls for motors and engines; pneumatic controls for 
machines; pneumatic transporters; pneumatic controls for machines, motors and engines; loaders [earth moving 
machines]; front-end loaders; hangers [parts of machines]; anti-friction bearings for machines; shaft bearings [parts of 
machines]; engine bearings; bearings for machines; roller bearings for machines; roller bearings; self-oiling bearings; 
bearings for transmission shafts; bearings being parts of machines; ball-bearings; ball bearings for in-line skates; ball 
bearings for roller skates; ball bearings for skateboards; car lifts; hydraulic elevating apparatus; hoists; hydraulic hoists; 
mechanical hoists; pneumatic hoists; electric hoists; lifts, other than ski-lifts; stairlifts; elevators [lifts]; boat lifts; 
mechanical lifts for moving, parking and storing land vehicles; pulleys; saw blades [parts of machines]; water pumps for 
motors and engines; water pumps for land vehicle engines; water pumps for swimming pools; shock absorber plungers 
[parts of machines]; pistons for engines; pistons for internal combustion engines; pistons for land vehicle engines; 
pistons for vehicle engines; pistons [parts of machines or engines]; pistons for compressors; pistons for machines; 
pistons for cylinders; catalytic converters; torque converters, other than for land vehicles; fuel conversion apparatus for 
internal combustion engines; trash compactors; hay balers; balers for agricultural use; tractor-towed hay balers; blanking 
presses; hydraulic presses for metalworking; ironing presses; laundry presses; wine presses; basket presses; clothing 
pressing machines, electric; fodder presses; presses for chemical processing; metal extrusion presses; punching 
presses for metalworking; presses [machines for industrial purposes]; mechanical presses for metalworking; printing 
presses; photogravure printing presses; industrial machine presses; typographic presses; plywood presses; swaging 
machines; hydraulic valve actuators; pneumatic valve actuators; linear actuators; drive devices for opening and closing 
vehicle doors; pedal drives for sewing machines; cleaning appliances utilizing steam; gaskets of metal for vehicle 
engines; gaskets, not of metal, for vehicle engines; broaches [machine tools]; food processors, electric; springs [parts of 
machines]; spinning wheels; punches for punching machines; vacuum cleaners; vacuum cleaners for household 
purposes; wet and dry vacuum cleaners; electric vacuum cleaners; tambours for embroidery machines; radiators 
[cooling] for motors and engines; mechanical spreaders; tractor-towed manure spreaders; sewage pulverizers; reamers 
[parts of machines]; distributors for vehicle engines; automatic sprayers for electrostatic painting; powder coating spray 
guns; air brushes for applying colour; fuel and air mixture regulators being parts of internal combustion engines; 
pressure regulators [parts of machines]; speed governors for motors and engines; speed governors for machines; speed 
governors for machines, engines and motors; regulators [parts of machines]; cutting blow pipes, gas-operated; knives 
[parts of machines]; rubber mixing machines; blade holders [parts of machines]; toolholders for metalworking machines 
[machine parts]; mining bits; tool bits for machines; pressure switches being parts of machines; loom shafts; gears for 
weaving looms; fan belts for land vehicle engines; belts for machines; belts for farm vehicle machines; timing belts for 
land vehicle engines; timing belts for machines; elevator belts; fan belts for motors and engines; dynamo belts; belts for 
motors and engines; transmission belts, other than for land vehicles; adhesive bands for pulleys; power transmission 
belts for machines; industrial robots; robotic vacuum cleaners; routers [machine tools]; robotic arms for industrial 
purposes; planers, electric; 3D printing pens; scarifiers [earth moving machines]; kick starters for motorcycles; joysticks 
being parts of machines, other than for game machines; stuffing boxes [parts of machines]; gaskets for internal 
combustion engines; paper feeders [printing]; whisks, electric, for household purposes; egg beaters, electric; pile 
extractors; bits for power drills; center drill bits being parts of machines; sparking plugs for internal combustion engines; 
glow plugs for Diesel engines; brake segments, other than for vehicles; tedding machines; steam/oil separators; oil 
separators; cream/milk separators; ball rings for bearings; dust separators; centrifugal separators; cyclone separators; 
servomotors; servomotors for sewing machines; wire mesh conveyor belts; alternating current servo motors; seed drills 
for agricultural machines; sowers [machines]; broadcast seeders; tractor-towed fertilizer distributors; tractor-towed 
broadcast seeders; exhaust systems for diesel engines; electronic ignitions for vehicles; catalytic converter units for 
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vehicle exhausts; mechanical parking systems; pigs for cleaning pipes; snow throwers; snow ploughs; snow blowers; 
sheaf-binding machines; shaft couplings [machines]; shaft couplings being parts of machines; machine coupling and 
transmission components, other than for land vehicles, and parts therefor; machine coupling and transmission 
components, except for land vehicles; fruit presses, electric, for household purposes; electric fruit squeezers; fruit juice 
extractors, electric; juice extractors, electric; chaff cutters; chaff cutters, electric; suction cups for milking machines; 
stands for machines; machine tools; internal grinding machines; die-cutting and tapping machines; nailing machines; 
woodworking machines; sharpening machines; tool grinding machines; key cutting machines; machine tools for working 
metals; woodworking lathes; metal forming machines; machine tools for breaking up road surface material; involute 
grinding machines; bicycle assembling machines; mortising machines; slotting machines for metalworking; gear cutting 
and finishing machines; glassware manufacturing machines and apparatus; stone-working machines; lawn edge trimmers 
[machines]; shearing machines, electric; metalworking machines; wood sawing machines; shaping machines for 
metalworking; lapping machines; lapping machines for metalworking; broaching machines for metalworking; radial drills; 
boring machines; boring machines for metalworking; threading machines; laser welding apparatus; milling-drilling 
machines; drill presses [machines]; wood drilling machines; cemented carbide machine tools; planing machines; planing 
machines for metalworking; wood planing machines; weaving looms; automatic looms; lathes [machine tools]; lathes for 
metalworking; milling machines; milling machines for metalworking; wood milling machines; plywood jointing machines; 
honing machines for metalworking; tenoning machines; trueing machines; grinding machines for metalworking; grinding 
machines with spiral bevel gears; metal drawing machines; rolling mills; starters for motors and engines; stators [parts of 
machines]; glaziers' diamonds [parts of machines]; push rods for motors and engines; extension bars for power tools; 
tables for machines; hydraulic lift tables; derricks; machine tool holders; slide rests [parts of machines]; couplings for 
machines; couplings, other than for land vehicles; pulley blocks, electric; heat exchangers [parts of machines]; heat sinks 
for use in machines; graters, electric; disc brakes for machines; brakes for machines; brakes for industrial machines; 
knife sharpeners, electric; scissor sharpeners, electric; crawler-tracked loaders; transmissions for machines; 
transmissions, other than for land vehicles; trench diggers; hedge trimmers [machines]; string trimmers for garden use; 
automotive exhaust pipes; exhaust pipes for land vehicle engines; boiler tubes [parts of machines]; wind turbines; air 
turbines, other than for land vehicles; hydraulic turbines; turbines, other than for land vehicles; steam turbines, other 
than for land vehicles; turbogenerators; turbocompressors; turbochargers for machines; connecting rods for machines, 
motors and engines; nitrogen oxide traps for exhaust systems being parts of internal combustion engines; industrial 
trash compacting machines; joints [parts of engines]; drilling rigs; central vacuum cleaning installations; wind-powered 
installations for generating electricity [wind farms]; suction machines for industrial purposes; hydroelectric installations 
for generating electricity [hydroelectric power plants]; brake flushing machines; laser welding devices; washing 
installations for vehicles; degreasers [machines]; dust exhausting installations for cleaning purposes; sifting 
installations; pneumatic tube conveyors; dust removing installations for cleaning purposes; condensing installations; 
plasma etching machines; pneumatic waste oil drainers; lifting apparatus; lifting installations for the transport of persons 
and goods; automatic floor scrubbers; air suction machines; fuel injection devices for internal combustion engines; 
dividing machines; igniting devices for internal combustion engines; door closers, hydraulic; door closers, pneumatic; 
door closers, electric; window closers, hydraulic; window closers, pneumatic; window closers, electric; washing 
apparatus; binding apparatus for hay; extractors for mines; door openers, hydraulic; door openers, pneumatic; door 
openers, electric; window openers, hydraulic; window openers, pneumatic; window openers, electric; curtain drawing 
devices, electrically operated; adhesive tape dispensers [machines]; anti-pollution devices for motors and engines; 
beverage preparation machines, electromechanical; food preparation machines, electromechanical; drain augers, electric; 
elevator operating apparatus; control mechanisms for machines, engines or motors; shoe polishers, electric; ignition 
devices for land vehicle engines; machines and apparatus for wax-polishing, electric; air cushion devices for moving 
loads; handling apparatus for loading and unloading; elevating apparatus; mechanical elevating apparatus; aprons [parts 
of machines]; filter presses; air filters for automobile engines; particulate air filters for exhaust systems for internal 
combustion engines; air cleaners [parts of engines]; filters for motors and engines; filters for machines; filters for 
cleaning cooling air, for engines; dust filters for vacuum cleaners; oil filters; oil filters for motors and engines; particulate 
filters [parts of engines]; fuel filters; forging molds; molds [parts of machines]; printing plates; dies for use with machine 
tools; fuel injectors; end mills [machines]; thread milling cutters [machine tools]; milling cutters [machine tools]; collets 
for power tools; journals [parts of machines]; oil centrifuges; centrifugal machines; machining centers for metal working; 
machining centers; elevator chains [parts of machines]; driving chains, other than for land vehicles; cam chains; 
transmission chains, other than for land vehicles; cylinders for motors and engines; engine cylinders for land vehicles; 
rollers for rotary printing machines; printing cylinders; cylinders for machines; pneumatic jacks; mechanical engine parts 
for land vehicles; shuttles [parts of machines]; universal joints [Cardan joints]; engine rods; connecting rods for land 
vehicle engines; connecting rods for machines; gears for machines; cam sprockets; pulleys [parts of machines]; pulleys 
being parts of machines; vacuum cleaner hoses; sausage stuffers, electric; pneumatic grease guns; garden shredders, 
electric; paper shredding machines; stacking machines; screwdrivers, electric; rotary brushes for machines; dynamo 
brushes; brushes [parts of machines]; wire wheels for power-operated grinders; brushes for vacuum cleaners; wire 
brushes [parts of machines]; electrically operated brushes, being parts of machines; brushes, electrically operated [parts 
of machines]; carbon brushes [electricity]; brushes being parts of machines; brushes being parts of motors, generators 
and dynamos; ejectors; fuel economisers for motors and engines; excavators; hydraulic excavators; shovels, 
mechanical; power shovels; backhoes [earth moving machines]; agricultural elevators; mobile electric power generators; 
portable electric power generators; electric motors for operating vehicle windows; graphite electrodes for electric arc 
welding machines; electrodes for welding machines; electromechanical drive devices for opening and closing vehicle 
doors; electric hammers; electropneumatic drive devices for opening and closing vehicle doors; parquet wax-polishers, 
electric; cartridges for filtering machines; moving staircases [escalators]; automatic grapnels for marine purposes.

Cl.9;Battery chargers for cellular phones; computer cables; microphone cables; optical cables; radio relay cables; 
power cables; telecommunication cables; feeder cables; electronic cables; battery cables; protective cases for 
smartphones; electronic load modules; 3D spectacles; DVD players; portable DVD players; FM transmitters; Global 
Positioning System [GPS] tracking and location devices; light-emitting diode [LED] televisions; liquid crystal display 
[LCD] monitors; liquid crystal display [LCD] televisions; portable MP3 players; Secure Digital [SD] memory cards; SIM 
cards; universal serial bus [USB] modems; autocollimators; ticket dispensers; coin-operated musical automata [juke 
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boxes]; fire engines; answering machines; autotransformers; ethernet adapters; flash memory card adapters; telephone 
adapters; computer card adapters; radio frequency adapters; computer network adapters; power adapters; accumulators 
[batteries]; batteries for cellular phones; batteries for vehicles; batteries for electronic cigarettes; electrical cells and 
batteries; nickel-cadmium storage batteries; accumulators, electric; accumulators, electric, for vehicles; electrolytic cells; 
actinometers; speaker systems consisting of loudspeakers and cabinets for use with loudspeakers; alidades; altimeters; 
ammeters; research laboratory analyzers for measuring, testing and analyzing blood and other bodily fluids; 
anemometers; residual gas analyzers; anodes; antennas; car antennas; antennas for wireless communications apparatus; 
radio signal antennas; antennas for telecommunications networks; microwave antennas; radio and television antennas; 
satellite antennas; television antennas; anticathodes; apertometers [optics]; telephone exchange apparatus; high-
frequency apparatus; testing apparatus not for medical purposes; apparatus for the input, output, transmission and 
storage of data; apparatus for broadcasting, recording, transmission or reproduction of sound, data or images; apparatus 
for the reproduction of sound or images; remote control apparatus; electro-dynamic apparatus for the remote control of 
railway points; electro-dynamic apparatus for the remote control of signals; apparatus for recording images; apparatus 
for recording, transmission or reproduction of sound, images and data; apparatus for recording, transmission or 
reproduction of information; apparatus for recording, transmission, reception, processing or reproduction of sound, 
images or data; apparatus for monitoring and recording the performance of machinery; monitoring apparatus, other than 
for medical purposes; teaching and instructional apparatus; apparatus for processing electronic payments; apparatus for 
the transmission of sound or images; sound recording apparatus; apparatus and instruments for recording, transmission 
or reproduction of sound, data or images; apparatus and instruments for transferring, receiving and storing sound, 
images and data, both in digital and analog form; apparatus and instruments for microscopy; apparatus and instruments 
for scanning probe microscopy; apparatus and instruments for scanning ion microscopy; apparatus and instruments for 
scanning ion conductance microscopy; data processing apparatus and computers; optical viewing and recording 
apparatus; radio receiving and transmitting apparatus; radio and television apparatus; electronic telephone exchange 
apparatus; electronic surveillance apparatus; vacuum distillation apparatus for laboratory use; video transmission 
apparatus; Global Positioning System [GPS] apparatus; holography apparatus; distillation apparatus for scientific 
purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus for broadcasting, recording, 
transmission or reproduction of sound or images; video recording apparatus; video playback apparatus; pressure 
recording apparatus; sound and image recording apparatus; sound recording and reproducing apparatus; apparatus for 
recording and reproducing speech; apparatus for recording, transmission or reproduction of sound; apparatus for 
recording, transmission or reproduction of images; signal transmission apparatus; apparatus to check franking; word 
processing apparatus; sound transmitting apparatus; apparatus for transmitting and reproducing sound or images; 
facsimile transmitting and receiving apparatus; apparatus for transmitting radio programs and radio relay messages; 
facsimile transmission machines; underwater breathing apparatus; testing apparatus for testing printed circuit boards; 
apparatus for fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing apparatus, 
except for artificial respiration; oxygen breathing apparatus, other than for artificial respiration; record playing apparatus 
and instruments; electrical communication machines and instruments; scientific, optical, measuring, signalling and 
checking apparatus and instruments; cinematographic apparatus and instruments; remote control apparatus and 
instruments; satellite receiving and transmission apparatus and instruments; photographic apparatus and instruments; 
drawing apparatus and instruments adapted for use with computers; electrical and electronic control apparatus and 
instruments; apparatus and installations for the production of X-rays, not for medical purposes; cash registers; electronic 
cash registers; cinematographic apparatus; electric apparatus for commutation; magnetic resonance imaging [MRI] 
apparatus, not for medical purposes; navigation apparatus for boats; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; coin changers; radiological apparatus for industrial 
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic 
apparatus; manual telegraph apparatus; telecommunications apparatus for use with mobile networks; 
telecommunications apparatus for use with digital and analog signals; digital telephone switching apparatus; telephone 
apparatus; cordless telephone apparatus; mobile telephone apparatus with built-in facsimile systems; facsimile 
machines; portable facsimile machines; photovoltaic apparatus for converting solar radiation to electrical energy; 
phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; electric apparatus for recording, 
transmission or reproduction of sound or images; electrical control, testing and monitoring apparatus; electrical and 
electronic control apparatus for use with apparatus or installations for ventilation; electrical and electronic control 
apparatus for use with apparatus or installations for heating; electrical and electronic control apparatus for use with 
apparatus or installations for air-conditioning; electric telecommunications apparatus; electronic animal identification 
apparatus; acid hydrometers; salinometers; armatures for use in electrical apparatus; attenuators; audio discs; 
prerecorded audio discs; blank audio discs; audio recordings featuring music; sound and video recordings; audio and 
video tapes; downloadable video and audio files; audio cassettes; prerecorded audio cassettes; blank audio cassettes; 
audio books; digital audio tapes; prerecorded music audio tapes; prerecorded non-musical audio tapes; blank audio 
tapes; audio tape recorders; digital audio recorders; audio equipment; digital audio players; prerecorded audio tapes; 
prerecorded audio tapes featuring music; prerecorded digital audio tapes; audio receivers; acidimeters for batteries; 
aerometers; electronic databases recorded on computer media; beacons, luminous; luminous beacons for safety or 
warning purposes; ballasts for fluorescent lamps; ballasts for gas discharge lamps; ballasts for halogen lamps; ballasts 
for halogen lights; electronic ballasts for lamps; buoyancy bladders for diving; battery jars; automated teller machines 
[ATM]; automatic paying-in and deposit machines; barometers; electric storage batteries; anode batteries; galvanic 
batteries; batteries for lighting; lithium batteries; nickel-cadmium batteries; rechargeable batteries; solar batteries; solar 
panels for the production of electricity; ignition batteries; dry cells; batteries, electric; rechargeable electric batteries; 
electrical cells; batteries; batteries for pocketlamps; batteries for electronic cigars; balances [steelyards]; freeware; 
betatrons; binoculars; hunting binoculars; field glasses; opera glasses; biomicroscopes; bioreactors for research use; 
bioreactors for cell culture; bioreactors for laboratory use; disposable plastic bioreactors for cell culture; biochips; 
electronic tags for goods; lens hoods for cameras; lens hoods; battery packs; computer chassis; voltage monitoring 
units; magnetic tape units for computers; computer memory devices; semi-conductor memory units; high-frequency 
switching power supplies; electronic power supplies; electrical fuse boxes; electrical power distribution blocks; 
borescopes; borescopes for inspecting work; boots for protection against accidents, irradiation and fire; fire hose 
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nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; trousers for protection against accidents, 
irradiation and fire; navigational buoys; signalling buoys; life buoys; luminous safety beacons; marking buoys; 
directional compasses; computer buffers; vacuum gauges; electrolysers; wattmeters; variometers; webcams; fire 
buckets; internal cooling fans for computers [hardware]; central processing unit [CPU] fans; verniers; scales; talking 
scales; baby scales; bathroom scales; letter scales for domestic use; letter scales for office use; weighing scales for 
medical purposes; pocket scales; letter scales; kitchen scales; electronic weighing scales for kitchen use; personal 
weighing scales; weighbridges; precision balances; scales with body mass analysers; calculating scales; electrical 
scales; electronic weighing scales for personal use; portable digital electronic scales; levelling staffs [surveying 
instruments]; video multiplexing apparatus; videodiscs; recorded videodiscs and tapes; prerecorded videodiscs; video 
recordings; downloadable video recordings; musical video recordings; downloadable video recordings featuring music; 
camcorders; video baby monitors; digital single-lens reflex [DSLR] cameras; digital video cameras; video cards; video 
cassettes; prerecorded video cassettes featuring music; prerecorded video cassettes featuring cartoons; prerecorded 
video cassettes; blank video cassettes; prerecorded music videos; prerecorded music videotapes; prerecorded non-
musical videotapes; blank videotapes; digital video recorders; video mixers; video monitors; video equipment; 
combination video players and recorders; digital video players; videotapes and videodiscs recorded with animation; 
prerecorded videotapes; prerecorded videotapes featuring music; prerecorded videos; video receivers; video projectors; 
video processors; personal video recorders [PVRs]; video telephones; video accelerators; electronic display units; 
downloadable video files; video films; prerecorded motion picture videos; video screens; range finders for cameras; 
viewfinders, photographic; electrical plugs and sockets; micrometer screws for optical instruments; viscosimeters; circuit 
closers; static exciters; wavemeters; polarization-maintaining optical fibers; nonlinear optical fibers; voltmeters; DVD 
players and recorders; camera flashes; mechanical signs; signs, luminous; backlit signs; high-frequency switches; 
switchboxes [electricity]; electronic motion sensitive switches; light switches; electric light switches; power switches; 
rectifier tubes; current rectifiers; rectifiers [electricity]; downloadable electronic newspapers; gas testing instruments; 
gasifiers for laboratory use; gasometers [measuring instruments]; headsets; galvanometers; wireless headsets for use 
with cellular phones; hands-free kits for telephones; telephone headsets; typeface fonts recorded on magnetic media; 
heliographic apparatus; hygrometers; hydrometers; hydrophones; weights; gyrocompasses; gyrometers; gyroscopes; 
peepholes [magnifying lenses] for doors; depth gauges; print heads for plotters; print heads for computer printers; print 
heads for ink-jet printers; holograms; gravimeters; gramophones; LP records; computer graphics cards; downloadable 
computer graphics; plotters; X-Y plotters; woofers; loudspeakers with built-in amplifiers; loudspeaker units; weights for 
use with weighing scales; diving weights; sounding leads; plumb bobs; range finders; range finders for golf; transducers; 
automatic solar tracking sensors; proximity sensors; vibration sensors; vibration sensors for installation in windmill 
housings; gamma radiation detectors; pressure sensors; motion sensors; motion sensors for security lights; electronic 
sensors for measuring solar radiation; probes for testing semi-conductors; pollutant sensors; oxygen sensors, not for 
medical use; optical sensors; position sensors; distance sensors; touchscreen sensors; timing sensors; velocity 
sensors; temperature sensors; coolant-temperature sensors; air/fuel ratio gauges; ultrasonic sensors; ultrasonic object 
detectors for use on vehicles; level indicators; oil level sensors; acceleration sensors; television decoders; decorative 
switch plate covers, shaped; demodulators; demultiplexers; densimeters; densitometers; holders adapted for compact 
discs; holders and cases for compact discs and DVDs; holders for mobile telephones; in-car telephone handset cradles; 
detectors; gas sensors; smoke detectors; infrared detectors; polygraph machines, not for medical purposes; magnetic 
wall stud finders; fire detectors; combination carbon monoxide and smoke detectors; flame detection apparatus; radiation 
detectors; radon detectors; heat detectors; carbon monoxide detectors; carbon dioxide detectors; ultrasonic detectors; 
counterfeit coin detectors; ultrasonic flaw detectors; joysticks for use with computers, other than for video games; 
interactive computer software; transparencies [photography]; slide projectors; diaphragms [photography]; dictating 
machines; digital voice recorders; tweeters; speakers for computers; speakers for portable media players; 
dynamometers; diode arrays; digital force gauges; diodes; silicon carbide diodes; light-emitting diodes [LED]; floppy 
disks; blank floppy disks for computers; computer diskettes; blank diskettes; blank CD-ROMs for sound or video 
recording; CD-ROMs containing electronic telephone directories; prerecorded CD-ROMs; prerecorded CD-Is [compact 
disc interactive]; DVDs; blank recordable DVDs; interactive DVDs; prerecorded DVDs; prerecorded fitness DVDs; 
prerecorded exercise DVDs; blank DVDs; blank discs for computers; hard drives for computers; blank hard disks for 
computers; hard disks for computers; miniature hard disk drive storage units; sound recording discs; laser discs; 
magneto-optical disks; disks, magnetic; blank magnetic disks; optical discs; blank optical disks; backup drives for 
computers; video game discs; computer game discs; circular slide rules; digital disk drives; DVD drives; disk drives for 
computers; computer disk drives and drivers; optical disk drives; juke boxes for computers; electrophoretic displays; 
wearable video display monitors; light emitting diode [LED] displays; touch sensitive display and control screens; 
electronic numeric displays; electronic advertising displays; electronic message displays; distillation columns for 
laboratory use; electronic diaries; DNA chips; rain gauges; spirit measures; radiation measuring apparatus; docking 
stations for MP3 players; docking stations for cellular phones; laptop docking stations; docking stations for digital music 
players; swim floats for safety purposes; electronic interactive whiteboards; electronic notice boards; daughterboards; 
choking coils for use in electrical apparatus; opacimeters; cable harnesses; electric wire harnesses for automobiles; 
liquid crystal displays [LCDs] for home theaters; bullet-proof waistcoats; life jackets; safety vests for water-skiing; 
flotation vests; life-saving vests for dogs; reflective safety vests; identification threads for electric wires; booms for 
microphones; contact lens blanks; downloadable software for instant messaging and electronic mail services; 
downloadable computer game programs; downloadable computer software for remote monitoring and analysis; 
downloadable podcasts; downloadable computer security software; nose clips for divers; nose clips for divers and 
swimmers; locks for vehicles, electric; radio-frequency controlled locks; locks, electric; power locks for motor vehicles; 
locks, electronic; shutters for cameras; lens shutters for cameras; optical shutters; magnetic cabinet door catches; alarm 
bells, electric; electric door chimes; electric door bells; call bells, electric; signal bells; bells [warning devices]; audio 
interfaces; audio recordings; musical sound recordings; downloadable musical sound recordings; sound projectors; 
acoustic conduits; pickups for telecommunication apparatus; mirrors for inspecting work; reflectors for microscopes; 
optical mirrors; electric signs; road signs, luminous or mechanical; marine depth finders; probes for scientific purposes; 
avalanche probes; buzzers; electronic buzzers; needles for surveying compasses; needles for record players; 
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phonograph needles; downloadable computer games; eyewear; reflective articles for wear, for the prevention of 
accidents; glassware for laboratory use; measures; ampere-hour meters; vibration meters; pressure measuring 
apparatus; concentration meters; level gauges; sound level meters; simulators for the steering and control of vehicles; 
inverters [electricity]; pressure indicators; indicator lights for telecommunication apparatus; temperature indicators; chip 
coils; electrical inductors; incubators for bacteria culture; incubators for laboratory use; wire diameter measuring 
devices; instruments for measuring length; radioactivity measuring instruments; resistance measuring instruments; 
material testing instruments; measuring instruments; electronic navigational and positioning apparatus and instruments; 
cosmographic instruments; mathematical instruments; electronic navigational instruments; levelling instruments; 
instruments containing eyepieces; surveying instruments; azimuth instruments; internet servers; internet telephones; 
graphical user interface software; interfaces for computers; interferometers; intranet servers; ionization apparatus not for 
the treatment of air or water; lithium-ion batteries; satellite finder meters; spark-guards; uninterruptible electrical power 
supplies; high-voltage power supplies; AC/DC power supplies; DC input power supplies; electrical power supplies; 
universal serial bus [USB] cables; guitar cables; ethernet cables; jump start cables; modem cables; cables for optical 
signal transmission; cables for electrical or optical signal transmission; cables for electrical signal transmission; cables 
for electrical and optical signal transmission systems; printer cables; electric cables and wires; coaxial cables; mineral 
insulated electric cables; fiber optic cables; cables, electric; calipers; go/no-go gauges; slide calipers; screw-tapping 
gauges; no-go ring gauges; go ring gauges; master ring gauges; calorimeters; calculating machines; pocket calculators; 
electronic pocket calculators; electronic desk calculators; electronic calculators; closed circuit television cameras; 
decompression chambers; video surveillance cameras; rearview cameras for vehicles; infrared cameras; cinematographic 
cameras; multi-purpose cameras; film cameras; cameras with linear image sensors; thermal imaging cameras; ducting for 
electric cables; electrical raceways; mouth guards for sports; life-saving capsules for natural disasters; electronic pens 
[visual display units]; karaoke machines; electronic card readers; computer monitor frames; mounting racks adapted for 
computer hardware; holders for electric coils; identity cards, magnetic; blank integrated circuit cards [blank smart cards]; 
video game cartridges; ink cartridges, unfilled, for computer printers; ink cartridges, unfilled, for photocopiers; games 
cartridges for use with electronic games apparatus; toner cartridges, unfilled, for printers and photocopiers; magnetically 
encoded debit cards; ethernet cards; encoded cards; sound cards; electronic identification cards; interface circuits for 
video cameras; interface cards for computers; interface cards for data processing apparatus; magnetically encoded key 
cards; electronic key cards; magnetically encoded credit cards; local area network [LAN] computer cards; local area 
network [LAN] computer cards for connecting portable computer devices to computer networks; encoded loyalty cards; 
magnetically encoded cards for carrying data; encoded prepaid magnetic cards; random access memory [RAM] cards; 
memory cards for video game machines; memory cards for cameras; memory cards [computer hardware]; integrated 
circuit [IC] memory cards; magnetically encoded gift cards; expansion boards for computers; encoded integrated circuit 
cards; encoded magnetic cards; microchip cards; prepaid telephone calling cards, magnetically encoded; multimedia 
accelerator boards; fax modem cards for computers; flash memory cards; riding helmets; protective helmets; carriers for 
dark plates [photography]; film magazines for cameras; video game cassettes; computer game cassettes; cash registers, 
calculating machines, data processing equipment, computers; cathodes; computer game cartridges; spools for cameras; 
choking coils [impedance]; magnetic coils; spools [photography]; coils, electric; electric resistors for telecommunication 
apparatus; electromagnetic coils; quantum dots [crystalline semi-conductor materials]; prerecorded motion picture films; 
cinematographic film, exposed; multifunction computer keyboards; computer keypads; keypads for security alarms; 
computer keyboards; keyboards for cellular phones; solenoid valves [electromagnetic switches]; terminal blocks; nose 
clips for swimmers; wire connectors [electricity]; thin client computers; encoded key cards; books recorded on disc; 
books recorded on tape; digital books downloadable from the Internet; electronic book readers; downloadable electronic 
books; digital notepads; electronic agendas; push buttons for bells; measuring buckets; encoders; magnetic encoders; 
visors for helmets; flasks for laboratory use; collectors, electric; collimators; loudspeakers; portable vibration speakers; 
chromatography columns for laboratory use; vacuum distillation columns for laboratory use; colorimeters; calibrating 
rings; adapter rings for camera lenses; smart rings; ring sizers; protective suits for aviators; downloadable comic strips; 
commutators; automatic switchboards; compact discs; compact discs, DVDs and other digital recording media; compact 
discs [audio-video]; recorded compact discs; interactive compact discs and CD-ROMs; CD-Is [compact disc interactive]; 
prerecorded music compact discs; compact discs [read-only memory]; compact discs featuring music; prerecorded 
compact discs; blank compact discs; comparators; magnetic compasses; magnetic compasses for surveying; marine 
compasses; buoyancy compensator devices for divers; point-of-sale [POS] terminals; component parts for antennas; 
electronic components for gambling machines; electronic components for computers; compressed air bailout units for 
diving; computerized time clocks with fingerprint recognition; computer hardware for telecommunications; computer 
hardware and software for setting up and configuring local area networks; computer hardware and software for setting up 
and configuring wide area networks; computer software to automate data warehousing; computer software to enhance 
the audiovisual capabilities of multimedia applications; computer software for controlling self-service terminals; 
computer software that assists computers in deploying parallel applications and performing parallel computations; 
computer software to enable the transmission of photographs to cellular phones; computer game programs 
downloadable via the Internet; computer application software for cellular phones; computer programs for enabling access 
or entrance control; computer programs for processing digital music files; computer programs for using the Internet and 
the World Wide Web; computer programs for user interface design; computer programs for editing images, sound and 
video; computer programs for connecting remotely to computers or computer networks; computer programs for 
searching remotely for content on computers and computer networks; computer programs for document management; 
interactive multimedia computer programs; computer programs used for electronic cash register systems; computers; 
computers for use in data management; pocket computers for note-taking; hand-held personal computers; 
communications computers; navigation computers for cars; desktop computers; wearable computers; personal 
computers; laptop computers; tablet computers; notebook computers; hand-held computers; computers and instructional 
manuals in electronic format sold as a unit; electronic currency converters; microscope condensers; condensers 
[capacitors]; contacts, electric; contacts, electric, of precious metal; disc storage containers, shaped; ethernet 
controllers; wireless controllers to monitor and control the functioning of electronic devices, other than controllers for 
gaming apparatus; redundant array of independent disks [RAID] controllers; highway safety cones; decorative wind 
socks for indicating wind direction; wind socks for indicating wind direction; wind socks for indicating wind direction and 
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intensity; traffic cones; computer network hubs, switches and routers; computer network hubs; boxes adapted for slides; 
branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for 
loudspeakers; diving suits; fire-resistant flying suits; wet suits for scuba diving; survival suits; waterproof survival suits 
for the prevention of drowning; speaker mounting brackets; galena crystals [detectors]; silicon chips; brackets for setting 
up flat screen television sets; ring buoys for use in water rescue; measuring cups; decorative covers, shaped, for smoke 
detectors; electric outlet covers, shaped; covers for electric outlets; central processing unit [CPU] coolers; jackets for 
protection against accidents, irradiation and fire; beakers [laboratory glassware]; logs [measuring instruments]; laser 
diodes; lasers, not for medical purposes; lasers for measuring; lactodensimeters; lactometers; vacuum tubes [radio]; 
flashlamps for cameras; flashlights [photography]; microscope lamps; darkroom lamps [photography]; vehicle 
breakdown warning lamps, other than parts of vehicles; thermionic tubes; amplifying tubes; electron tubes; thermionic 
valves for radios; blank magnetic computer tapes; blank tapes for storage of computer data; head cleaning tapes for 
video recorders; head cleaning tapes for audio cassette recorders; head cleaning tapes [recording]; tape measures; 
magnetic tapes; videotapes; audio tapes; blank magnetic tapes for tape recorders; audio tapes featuring music; surveying 
chains; warning streamers; fire escapes; computer game tapes; yardsticks; rulers [measuring instruments]; square rulers 
for measuring; slide-rules; levelling rods for surveying; graduated rulers; folding rulers; anti-reflective lenses; lenses for 
microscopes; telescopic lens sights; ophthalmic lenses; lenses for sunglasses; lenses for telescopes; optical 
condensers; contact lenses; correcting lenses [optics]; optical lenses; optical lenses for sunglasses; magnifying lenses; 
electricity conduits; sounding lines; measuring spoons; local area networks; magnifying glasses [optics]; thread 
counters; illuminometers; magnetometers; audio cassette recorders; digital audio tape recorders; magnets; decorative 
magnets; decorative refrigerator magnets; close-up lenses; refrigerator magnets; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; high-pressure manometers; boost 
gauges; tire pressure gauges; security tokens [encryption devices]; network routers; computer network routers; ski 
goggles; goggles for motorcyclists; skin diving masks; scuba masks; divers' masks; solderers' helmets; protective 
masks; oxygen masks, not for medical purposes; flame-retardant balaclavas; swim masks; face-shields for protection 
against accidents, irradiation and fire; dust masks; respiratory masks, other than for artificial respiration; welding masks; 
snow goggles; materials for electricity mains [wires, cables]; automated bank note sorting machines; concrete testing 
machines; material testing machines; plastic testing machines; cement testing machines; credit card encoding machines 
[computer peripherals]; ticket cancelling machines; voting machines; money counting and sorting machines; coin 
counting and sorting machines; textile testing machines; time and date stamping machines; cinematographic machines 
and apparatus; telecommunication machines and apparatus; screw-thread measuring machines and instruments; surface 
roughness testing machines and instruments; material testing instruments and machines; metal strength testing 
machines; metal hardness testing machines; metal compression testing machines; electrostatic copying machines; fire 
trucks; digital color photocopiers; rotating signalling lights; furniture especially made for laboratories; megaphones; 
portable media players; copper panels for circuit boards; diaphragms [acoustics]; acoustic membranes used in sound 
recording or reproducing apparatus; diaphragms for scientific apparatus; metal detectors; metal detectors for industrial 
or military purposes; hand-held security wands; digital weather stations; metronomes; carpenters' rules; rules [measuring 
instruments]; dressmakers' measures; folding rules; bellows for cameras; mechanisms for coin-operated apparatus; 
mechanisms for counter-operated apparatus; vehicle wheel alignment machines; electronic locking mechanisms for 
safes; coin-operated mechanisms for vending machines; coin-operated mechanisms for television sets; shutter releases 
[photography]; microcomputers; microcontrollers; micrometers; microprocessors; secure microprocessors; microchips 
[computer hardware]; microscopes; biological microscopes; metallurgical microscopes; microscopes for operations; 
polarizing microscopes; electron microscopes; microcircuits; semi-conductor chips; microtomes; microfiche; 
microphones; microphones for telecommunication apparatus; microphones for communication devices; microphone 
mixers; audio mixers; sound mixers with integrated amplifiers; minicomputers; modems; external modems; internal 
modems; cable modems; rectifier modules; memory expansion modules; integrated circuit modules; lightning rods; 
oxygen monitors, not for medical purposes; monitors [computer hardware]; monitors [computer programs]; gas flow 
monitors; digital signage monitors; touchscreen monitors; monocles; selfie sticks [hand-held monopods]; computer 
network bridges; downloadable digital music; downloadable digital music provided from MP3 Internet web sites; digital 
music downloadable from the Internet; multiplexers; electric cable connectors; terminals [electricity]; junction sleeves for 
fiber optics; junction sleeves for electric cables; computer mice; wireless computer mice; computer chipsets for use in 
transmitting data to and from a central processing unit; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; pipette tips for laboratory use; headphones; in-ear headphones; headsets for use with 
computers; headsets for cellular phones; headsets for telephones; music headphones; photographic negatives; netbooks 
[computers]; surveyors' levels; electronic telephone dialers; magnetic data carriers, recording discs; magneto-optical and 
optical data carriers; machine-readable data carriers; prerecorded data carriers for use with computers; sound recording 
carriers; magnetic data media; magnetic and optical data carriers; prerecorded magnetic data carriers; blank magnetic 
data carriers; machine-readable data carriers recorded with programs; optical data media; digital recording media; socks 
for protection against accidents, irradiation and fire; electronic sheet music, downloadable; virtual reality software; virtual 
reality game software; wide area network [WAN] operating software; compiler software; software for computer telephony; 
computer software, recorded; software for GPS navigation systems; instant messaging software; downloadable instant 
messaging software; software for processing images, graphics and text; software for optical character recognition; 
internet messaging software; electronic mail software; downloadable electronic mail software; software for satellite 
navigation systems; computer game programs; educational software for children; virtual private network [VPN] operating 
software; universal serial bus [USB] operating software; sheaths for electric cables; protective sheaths for fiber optical 
cables; protective covers for smartphones; protective covers for electronic book readers; identification sheaths for 
electric wires; clear protective covers adapted for MP3 players; clear protective covers adapted for cellular phones; clear 
protective covers adapted for personal digital assistants [PDAs]; clear protective covers adapted for smartphones; 
universal serial bus [USB] hardware; virtual private network [VPN] hardware; weighing machines; gas chromatography 
apparatus for laboratory use; sound reproduction equipment; karaoke equipment; local area network [LAN] hardware; 
electric and electronic musical effects equipment; word processing equipment; paging equipment; apparatus for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; card reading equipment; 
computer component testing and calibrating equipment; sound recording equipment; electronic testing apparatus for use 
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in the field of telecommunications; computer hardware; computer hardware for network access servers; punched card 
machines for offices; peripheral equipment for computers and data processing equipment; semi-conductor devices; life 
saving apparatus and equipment; telecommunications equipment; photographic equipment; electronic equipment for 
detecting mines; shoes for protection against accidents, irradiation and fire; shoes for protection against accidents and 
fire; lenses for astrophotography; lenses for video cameras; lens barrels for microscopes; selfie lenses; lens barrels for 
telescopes; objectives [lenses] [optics]; lenses for photographic apparatus; egg-candlers; fire extinguishers; flashing 
safety lights; rescue laser signalling flares; electrified fences; limiters [electricity]; clothing for protection against 
accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; clothing 
for protection against chemicals and radiation; articles of protective clothing for wear by motorcyclists for protection 
against accident or injury; clothing for protection against accidents; insulated clothing for protection against accidents or 
injury; clothing and footwear for protection against accidents, irradiation and fire; clothing and gloves for use in welding 
for protection against accidents or injury; reflective apparel and clothing for the prevention of accidents; clothing 
especially made for laboratories; odometers; ozonisers [ozonators]; octants; eyepieces; ohmmeters; operating system 
programs; computer operating programs; wrist rests for use with computers; wrist rests for use with computer 
keyboards; eyeglass frames; frames for sunglasses; monocle frames; fiber optics; protective eyewear; sports eyewear; 
optical disks featuring music; computerized personal organizers; digital organizers; oscillographs; oscillators; plumb 
lines; reflectors for traffic signals; mirrors [optics]; glacier glasses; diving goggles; safety goggles; welding goggles; 
goggles and masks for protection against dust; night vision goggles; eyeglasses; swim goggles; dust goggles; 
sunglasses; goggles for sports; electronic collars to train animals; integrated software packages; packaged software; 
finger sizers; disk memories; audio mixing desks; video mixing desks; liquid crystal display [LCD] panels; thin film 
transistor liquid crystal display [TFT-LCD] panels; electronic indicator panels; audio and video mixing desks; plasma 
display panels; touch pads for computers; touch pads; signalling panels, luminous or mechanical; plasma display panel 
[PDP] televisions; control panels for elevators; electroluminescent display panels; radio pagers; electronic pagers; pince-
nez; electronic pocket translators; intercoms; emergency signal transmitters; wireless transmitters; transmitters 
[telecommunication]; Global Positioning System [GPS] transmitters; cable television transmitters; optical transmitters; 
remote control transmitters; radar transmitters; radio frequency transmitters; satellite transmitters; telephone 
transmitters; digital transmitters; transmitters of electronic signals; ethernet switches; change-over switches for 
telecommunication apparatus; piezoelectric switches; computer network switches; switches, electric; plug adapters; 
converters for electric plugs; periscopes; computer peripherals and accessories; gloves for divers; gloves for protection 
against accidents; gloves for protection against accidents, irradiation and fire; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; disposable latex gloves for laboratory use; fire-
resistant gloves; disposable gloves for laboratory use; disposable plastic gloves for laboratory use; light pens; furnaces 
for laboratory experiments; furnaces for laboratory use; microwave ovens for laboratory use; pyrometers; electron guns; 
planetarium projectors; planimeters; plane tables [surveying instruments]; graphics tablets; phonograph records 
featuring music; plates for batteries; silicon wafers for integrated circuits; single-crystal silicon wafers; silicon wafers; 
semi-conductor wafers; solar wafers; electrical outlet plates, shaped; computer software platforms; computer software 
platforms, recorded or downloadable; graphics cards; wafers for integrated circuits; PC cards; satellite processors; 
computer accelerator boards; memory boards; audio circuit boards; motherboards; computer motherboards and 
daughterboards; multilayer printed wiring boards; video circuit boards; electronic circuit cards; printed circuit boards; 
printed circuit boards incorporating integrated circuits; electrical circuit boards; computer plug-in cards; electric switch 
plates; electronic circuit boards; compact disc players; cassette players; MP3 players; protective films adapted for 
computer screens; protective films adapted for smartphones; color separation films; sound recording strips; X-ray films, 
exposed; films, exposed; life-saving rafts; digital plotters; radio frequency repeaters; wrist rests for computer mouse 
users; laboratory trays; notebook computer cooling pads; wafers for solar cells; arm rests for use with computers; digital 
signs; racks adapted for amplifiers; computer stands specially designed for holding a computer, printer and accessories; 
microphone stands; thermosensitive temperature indicator strips; semi-conductors; electronic semi-conductors; 
polarimeters; personal digital assistants [PDAs]; fire pumps; computer parallel ports; computer serial ports; measuring 
glassware; weight belts for diving; support belts for workers; life belts; fuses for telecommunication apparatus; fuses; 
circuit breakers; preamplifiers; acoustic transformers; analog-to-digital converters; transmultiplexers; rotary converters; 
cable television converters; electronic power converters; DC/DC converters; low profile DC/DC converters; level 
converters; digital-to-analog converters; frequency converters; converters, electric; electroacoustic transducers; 
telerupters; food analysis apparatus; apparatus for verifying data on magnetically encoded cards; diagnostic apparatus, 
not for medical purposes; distance recording apparatus; apparatus for the recording of sound or images; apparatus for 
recording, transmission or reproduction of sound or images; apparatus for recording, transmission, processing and 
reproduction of sound, images or data; sound measuring apparatus; luminescence measuring devices; radioactivity 
measuring apparatus; distance measuring apparatus; speedometers for vehicles; speed measuring apparatus 
[photography]; appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; diesel 
oil emission testers; speed checking apparatus for vehicles; apparatus for controlling static electricity; dust emission 
monitors; apparatus for processing, transmitting and storing database information; teaching apparatus; microhardness 
testers; smoke alarm testers; voltage testers; continuity testers; time recording apparatus; hemline markers; apparatus 
for testing vehicle brakes; apparatus for testing vehicle transmissions; magnetic head cleaning apparatus; magnetic tape 
cleaning apparatus; power distribution or control machines and apparatus; measuring apparatus; optical frequency 
metrology devices; digital panel meters; measuring devices, electric; astrometric apparatus and instruments; apparatus 
and instruments for astronomy; surveying apparatus and instruments; weighing apparatus and instruments; apparatus 
and instruments for recording, transmission or reproduction of sound or images; measuring and testing machines and 
instruments; teaching and instructional apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; satellite broadcast receiving and decoding apparatus 
and instruments; measuring apparatus and instruments; checking [supervision] apparatus and instruments; measuring 
and control apparatus and instruments; laboratory apparatus and instruments; nautical apparatus and instruments; 
multimedia apparatus and instruments; navigational instruments; scientific apparatus and instruments; scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-
saving and teaching apparatus and instruments; optical apparatus and instruments; teaching apparatus and instruments; 
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data communication apparatus and instruments; telecommunications apparatus and instruments; apparatus and 
instruments for physics; photographic and cinematographic apparatus and instruments; photographic, cinematographic 
and optical apparatus and instruments; chemistry apparatus and instruments; electronic navigational, tracking and 
positioning apparatus and instruments; particle flow monitors; particle emission monitors; boiler control instruments; 
meteorological instruments; coffee measures; naval signalling apparatus; observation instruments; navigation apparatus 
for vehicles [on-board computers]; satellite navigational apparatus; scientific apparatus; optical inspection apparatus for 
industrial use; LORAN navigation machines; regulating apparatus, electric; sensors [measurement apparatus], other than 
for medical use; automatic telegraph apparatus; telecommunications apparatus; telecommunication apparatus in the form 
of jewellery; digital telecommunications apparatus; precision measuring apparatus; electrical controls for irrigation 
sprinkler systems; photovoltaic apparatus and installations for generating solar electricity; electronic apparatus for 
testing the sterility of medical equipment; electronic apparatus for testing the sterility of pharmaceuticals and injectable 
solutions; electrophoresis apparatus, not for medical purposes; CD-ROM drives; CD drives for computers; external 
computer hard drives; floppy disk drives; hard disk drives; audio- and video-receivers; wireless receivers; Global 
Positioning System [GPS] receivers; cable television receivers; optical receivers; remote control receivers; radar 
receivers; radar receivers with amplifiers; radio frequency receivers; satellite receivers; television receivers [TV sets]; 
transceivers; radio transceivers; optical transceivers; prisms for microscopes; prisms for scientific purposes; prisms for 
telescopes; prisms for optical purposes; prisms [optics]; computer software applications, downloadable; photo printers; 
printers for use with computers; xerographic printers; laser printers; daisy wheel printers; dot matrix printers; ink-jet 
printers; thermal printers; color printers; color laser printers; ink-jet color printers; digital color printers; retorts' stands; 
apparatus for changing record player needles; wrist rests for use with computer peripherals; drainers for use in 
photography; cleaning apparatus for sound recording discs; fire beaters; metering apparatus for dispensing perfumes in 
measured quantities; boresighters [alignment apparatus for firearm sights]; telescopic sights; telescopic riflescopes; 
telescopic bow sights for archery; telescopic sights for firearms; telescopic sights for guns; telescopic sights for artillery; 
test tubes; plug gauges; go/no-go plug gauges; pressure indicator plugs for valves; probes for testing integrated circuits; 
magnetic wires; winding wires [electricity]; power wires; resistance wires; telegraph wires; telephone wires; wires, 
electric; copper wire, insulated; conductors, electric; fuse wire; DVD burners; computer hardware and software for 
database management; computer hardware and software; computer software, firmware and hardware; software; BIOS 
[basic input/output system] software; bioinformatics software; computer software for computer-aided design/computer-
aided manufacturing [CAD/CAM]; computer software for administration of local area networks; computer software for 
wireless content delivery; computer software for wireless network communications; computer software for two or three-
dimensional simulation for use in design and development of industrial products; decoder software; software for Internet 
access; computer software for accessing information directories that may be downloaded from a global computer 
network; privacy protection software; e-mail security software; video games software; computer software for application 
and database integration; computer whiteboard software; computer software for use in programming facsimile machines; 
local area network [LAN] operating software; industrial process control software; computer software for controlling and 
managing access server applications; computer software for encryption; music composition software; computer 
programs and software for image processing used for cellular phones; computer software for word processing; computer 
software for processing digital images; computer software for processing digital music files; computer software for 
converting document images into electronic formats; credit screening software; desktop publishing software; computer 
software for communicating with users of hand-held computers; data compression software; computer software for 
Global Positioning Systems [GPS]; scanning software; computer software for creating searchable databases; computer 
software for use in creating and designing websites; computer software for organizing and viewing digital images and 
photographs; computer software for creating and editing music and sounds; computer software for controlling the 
operation of audio and video devices; computer groupware; communications software; communications software for 
connecting global computer networks; communications software for connecting computer network users; computer 
graphics software; computer communications software to allow customers to access bank account information and 
transact bank business; computer software; computer shareware; multimedia software recorded on CD-ROM; 
downloadable cloud computing software; computer search engine software; embedded operating software; computer e-
commerce software to allow users to perform electronic business transactions via a global computer network; computer 
video game software; computer firmware; software for diagnostics and troubleshooting; computer programs, recorded; 
video game programs; consumer video game programs; data processing programs; software for searching and retrieving 
information across a computer network; software for creating, facilitating, and managing remote access to and 
communication with local area networks and global networks; PDF creation and conversion software; programs recorded 
on electronic circuits for amusement apparatus with liquid crystal screens; computer screen saver software, recorded or 
downloadable; interactive video game programs; interactive computer game programs; electronic game software; 
electronic game programs; computer hardware and firmware; interactive multimedia software for playing games; 
computer hardware and software for providing secure remote access to computer and communication networks; 
computer programs and software; computer software for business purposes; computer software for arcade apparatus 
and games; computer software for data and document capture, transmission, storage and indexing; computer software 
for use in automating and managing business processes; computer software for use in providing multiple user access to 
a global computer information network; computer programs for data processing; computer software for image 
processing; computer software for transmission of sound and video messages; computer software to enable searching of 
data; computer programs for connecting to remote computers and computer networks; computer software for 
synchronizing data between hand-held or portable computers and host computers; computer software for the creation of 
firewalls; computer software for database management; computer software for facsimile, electronic mail, voice mail or 
Internet messaging; computer programs, downloadable; computer software downloaded from the Internet; computer 
game software downloadable from a global computer network; computer game software downloadable via a global 
computer network and wireless devices; interactive multimedia computer game programs; recorded computer game 
programs; computer programs and software for image processing; computer programs and computer software for 
electronic trading of securities; computer software for use in the field of telecommunications for providing electronic 
transmission of documents and facsimile transmission; computer software and telecommunications apparatus, including 
modems, to enable connection to databases and the Internet; computer software and telecommunications apparatus, 
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including modems, to enable connection to databases, computer networks and the Internet; computer software and 
telecommunications apparatus, including modems, to enable connection to databases, computer networks, global 
computer networks and the Internet; computer software and telecommunications apparatus to enable connection to 
databases and the Internet; computer firewall software; computer operating system software; educational computer 
software; computer video game software and manuals in electronic format sold as a unit; computer game software and 
manuals in electronic format sold as a unit; computer software for data processing; data processing programs recorded 
on machine-readable data carriers; computer operating programs, recorded; application software; interactive 
entertainment software for use with computers; downloadable interactive entertainment software for playing video 
games; downloadable interactive entertainment software for playing computer games; web site development software; 
network operating system programs; computer utility programs; electronic game software for wireless devices; electronic 
game software for hand-held electronic devices; electronic game software for cellular phones; computer software 
programs; computer software products; projectors; home theater projectors; projectors for the entertainment industry; 
picture projectors; liquid crystal display [LCD] projectors; cinematographic projectors; multimedia projectors; 
photography projectors; digital projectors; record players; audio cassette players; audio cassette players for 
automobiles; audio cassette and compact disc players; videodisc players; video cassette players; video compact disc 
players; digital audio tape players; cassette players for cars; digital compact disc players; artificial limbs for medical 
instruction purposes [teaching apparatus]; gas masks; data processors; raster image processors; digital signal 
processors; processors [central processing units]; rods for water diviners; electronic publications [downloadable] 
provided on-line from databases or the Internet; electronic publications, downloadable; electronic publications 
[downloadable] provided from databases or the Internet; electronic publications recorded on computer media; remote 
controls; remote controls for stereos; remote controls for radios; remote controls for televisions; infrared remote 
controls; digital mixing desks; distribution consoles [electricity]; control panels for security alarms; remote controls for 
air-conditioning apparatus; control panels [electricity]; computer workstations [hardware]; radar detectors; radar guns for 
sporting events; radar apparatus; maritime patrol radars; heat sinks for use in computers; radio apparatus and 
instruments; vacuum tubes; masts for wireless aerials; audio baby monitors; radio transmitters; transmitting sets 
[telecommunication]; radios; radio receivers; car radios; vehicle radios; radio transmitters and receivers; mobile radios; 
short-range radios; two-way radios; radiotelephones; radio tuners; sprinkler systems for fire protection; power strips with 
movable sockets; threaded electrical cable connectors; connectors for electronic circuits; jack cables; power connectors; 
plug-in connectors; round plug connectors; electrical connectors; frames for photographic transparencies; slide film 
mounts; screens for photoengraving; flow gauges; flowmeters; walkie-talkies; data loggers; voltage surge protectors; 
regulators for use in scuba diving; oxygen regulators; power controllers; electronic power controllers; voltage regulators; 
voltage regulators for vehicles; induction voltage regulators; stage lighting regulators; light dimmers [regulators], 
electric; static voltage regulators; electrical signal attenuators; speed regulators for record players; electrical charge 
controllers; cell switches [electricity]; washing trays [photography]; resonators; marking gauges [joinery]; T-squares for 
measuring; time switches, automatic; differential switches; relays for radio and television stations; relays, electric; 
lanyards [straps] for cameras; lanyards [straps] for cellular phones; lanyards for safety purposes for fall protection; 
safety harnesses, other than for vehicles or sports purposes; safety restraints, other than for vehicle seats and sports 
equipment; chin straps for American football helmets; X-ray photographs, other than for medical purposes; rheometers; 
rheostats; ethernet repeaters; respirators for filtering air; retorts; repeaters for radio and television stations; reflectors for 
telescopes; optical reflectors; refractometers; refractors; grids for batteries; downloadable ring tones and graphics for 
cellular phones; ring tones, graphics and music downloadable via a global computer network and wireless devices; 
security surveillance robots; downloadable telephone ring tones; laboratory robots; teaching robots; humanoid robots 
with artificial intelligence; speaking tubes; horns for loudspeakers; subwoofers; subwoofers for vehicles; 
saccharometers; waveguides for high-power beam delivery; optical fibers [light conducting filaments]; lens filters for 
cameras; polymer light-emitting diodes [PLED]; traffic lights; railway signals; traffic-light apparatus [signalling devices]; 
dog whistles; signalling whistles; sports whistles; sextants; projected capacitive touch sensors; infrared sensors; liquid 
level sensors; level sensors; computer network servers; communications servers [computer hardware]; network servers; 
computer servers; network facsimile servers; electronic mail servers; inductors [electricity]; magnetic cores; computer 
networking hardware; operating software for network access servers; wide area networks; electrical cabling; safety nets; 
nets for protection against accidents; burglar alarms; fire alarms; gas leak alarms; smoke alarms; security alarms; 
personal security alarms; electronic burglar alarms; fire alarms in the shape of Christmas tree ornaments; personal 
alarms; anti-theft alarms, other than for vehicles; signals, luminous or mechanical; sirens for vehicles; vehicle driving 
simulators for training purposes; sirens; computer operating software; loudspeaker systems; video surveillance systems; 
Global Positioning Systems; public address systems; static grounding systems and apparatus; biometric identification 
systems; laser measuring systems; computer systems; access control and alarm monitoring systems; biometric access 
control systems; electronic access control systems for interlocking doors; data processing systems; computer operating 
systems; anti-intrusion alarms; fire extinguishing systems; biometric voice recognition systems; pattern recognition 
systems composed of computer chips, computer hardware and software; satellite navigation systems; satellite-aided 
navigation systems; speakerphones; video imaging systems; biometric scanners; biometric fingerprint scanners; image 
scanners; scanners [data processing equipment]; optical scanners; handheld scanners; biometric hand scanners; 
biometric retinal scanners; snap gauges; slide film, exposed; hand-held electronic dictionaries; electronic dictionaries; 
integrated circuit cards [smart cards]; encoded smart cards; blank smart cards; smartglasses; smartphones; 
smartwatches; gas mixers for laboratory use; fiber optic couplings; connections for electric lines; fiber optic connectors; 
couplings, electric; connectors [electricity]; electronic connectors; optical fiber connectors; plug connectors; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; math coprocessors; spectrograph apparatus; 
astronomical spectrographs; spectroscopes; spectrophotometers; speed indicators; bicycle speedometers; 
alcoholmeters; sports training simulators; shutter releases for cameras; satellites for scientific purposes; wide area 
network [WAN] hardware; head guards for martial arts; head guards for boxing; head guards for karate; protection 
devices for personal use against accidents; audiovisual teaching apparatus; computer software development tools; 
electronic control gears [ECGs] for LED lamps and light fixtures; voltage stabilizers; measuring jugs; tire balancing 
machines for land vehicles; electronic docking stations; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; automatic telephone exchanges; spectacle lenses; anti-glare glasses; optical glass; glass dryers for 
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laboratory use; speedometer testers; automobile stereo adapters; stereomicroscopes; stereo headphones; stereo 
receivers; personal stereos; stereoscopes; stereo tuners; stereo amplifiers; computer styluses; racks adapted for 
loudspeakers; video camera stands; stands for use with operating microscopes; stands for photographic apparatus; 
mounting racks adapted for telecommunications hardware; laboratory countertops; editing machines for cinematographic 
films; stroboscopes; fire boats; sulfitometers; carrying cases adapted for computers; bags adapted for laptops; bags 
specially adapted for cameras and photographic equipment; supercomputers; superminicomputers; drying racks 
[photography]; spherometers; integrated circuits; large-scale integrated circuits; electronic integrated circuits; printed 
circuits; electronic circuits; counters; water meters; gas meters; Geiger counters; parking meters; kilometer recorders for 
vehicles; revolution counters; electricity meters; abacuses; memory card readers; radio-frequency identification [RFID] 
readers; optical disk readers; electronic indicator boards; electronic scoreboards; mechanical egg timers; digital egg 
timers; kitchen timers; kitchen timers, electronic; egg timers [sandglasses]; electronic timers; taximeters; electronic 
taximeters; public telephones; ear plugs for divers; satellite dishes; tachometers; radio-frequency identification [RFID] 
tags; television apparatus; car televisions; plasma televisions; organic light-emitting diode [OLED] televisions; telegraphs 
[apparatus]; television cameras; television transmitters; telescopes; zenith telescopes; teleprompters; teleprinters; 
cellular telephone apparatus; telephones; mobile telecommunications handsets; cordless telephones; cellular phones; 
cellular phones having large keys and numbers that assist users having impaired vision or dexterity; digital cellular 
phones; satellite telephones; digital telephones; strain gauges; theodolites; precision theodolites; transits for surveying; 
electronic terminals for generating lottery tickets; terminals for radiotelephones; secure terminals for electronic 
transactions; interactive touch screen terminals; computer terminals; electronic payment terminals; thermistors; thermo-
hygrometers; thermometers for laboratory use; meat thermometers; digital meat thermometers; household thermometers; 
thermometers, not for medical purposes; digital thermometers, not for medical purposes; thermocouples; thermostats; 
thermostats for vehicle engines; thermostats for vehicles; antifreeze testers; crucibles [laboratory]; thyristors; thickness 
gauges; ultrasonic thickness gauges; tone arms for record players; toner cartridges, unfilled, for printers; toner 
cartridges, unfilled, for photocopiers; totalizators; local area network [LAN] access points; local area network [LAN] 
access points for connecting network computer users; transistors [electronic]; ethernet transceivers; transponders; 
protractors [measuring instruments]; high-voltage transformers; electrical transformers for telecommunication apparatus; 
electric voltage transformers; step-up transformers; step-down transformers; distribution transformers; welding 
transformers; electronic power transformers; flyback transformers; electric transformers for toy trains; transformers 
[electricity]; flight simulators; resuscitation training simulators; flight simulators for aircraft; electronic sports training 
simulators; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than 
for lighting; diving snorkels; scuba snorkels; laboratory storage tubes; capillary tubes; neon signs; Pitot tubes; X-ray 
tubes not for medical purposes; glass tubes for scientific purposes; telephone receivers; phototubes; meridian transit 
telescopes; car broadcasting tuners; carbon nanotubes for use in extremely small scale electronic and mechanical 
applications; angle gauges; squares for measuring; electrical extension cords; gauges; quantity indicators; digital torque 
gauges; safety markers; fuel gauges; water temperature gauges; temperature gauges; exhaust gas temperature gauges; 
gasoline gauges; water level indicators; vehicle dipsticks; electric loss indicators; light-emitting electronic pointers; laser 
pointers; slope indicators; plastic and cardboard cases adapted for the storage of record albums; levels [instruments for 
determining the horizontal]; water level gauges; mercury levels; plumb levels; spirit levels; urinometers; amplifiers for 
bass guitars; guitar amplifiers; amplifiers; amplifiers for musical instruments; audio frequency amplifiers; power 
amplifiers; optical semiconductor amplifiers; radio frequency amplifiers; video frequency amplifiers; graphics 
accelerators; particle accelerators; electric and electronic video surveillance installations; electric installations for the 
remote control of industrial operations; automatic telephone dialers; automatic switching apparatus for 
telecommunications; self-timers for cameras; automatic chromatography apparatus for laboratory use; baby monitors; 
apparatus for testing smoke detectors using an aerosol spray; apparatus for testing carbon monoxide detectors using an 
aerosol spray; apparatus for testing heat detectors using an aerosol spray; input devices for computers; visual display 
units; video display units; steering apparatus, automatic, for vehicles; balancing apparatus; electronic lock assemblies; 
video recorders; video recorders for automobiles; video recorders for cars; sound reproduction apparatus; automatic 
ticket dispensers; invoicing machines; video cassette recorders; tape recorders; devices for the recording, transmission 
and playback of sound and images; apparatus for the recording, transmission, amplification and reproduction of sound; 
apparatus for recording, storage, transmission and reproduction of sounds and images; protection devices against X-
rays, not for medical purposes; voltage surge suppressors; radiation measuring instruments; luminous flux meters; 
battery testers; railway traffic safety appliances; data processing apparatus; optical character recognition [OCR] 
apparatus; video digitizers; oxygen transvasing apparatus; mobile data receivers; theft prevention installations, electric; 
apparatus for checking the authenticity of banknotes; brake fluid testers; circuit testers; film cutting apparatus; drying 
apparatus for photographic prints; optical character readers; card readers for credit cards; card readers for magnetically 
encoded cards; magnetic tape erasers; centering apparatus for photographic transparencies; flash memory card readers; 
electronic encryption units; dosage dispensers; railway signal apparatus, luminous or mechanical; CD-ROM writers; 
programmable digital television recorders; DVD recorders; buffer memory devices [computer hardware]; memory devices 
for use with data processing apparatus; electronic memory devices; mains chargers; cellular phone battery chargers for 
use in vehicles; battery chargers; battery chargers for use with telephones; chargers for electric batteries; chargers for 
electronic cigarettes; buzzers, electric; acoustic alarms; audio recorders; electronic sound pickups for guitars and 
basses; telecommunication devices and apparatus; acoustic meters; electronic metering devices for faucets; signalling 
apparatus and instruments; sounding apparatus and machines; currency authentication apparatus and equipment; 
automatic ion exchange chromatography apparatus for laboratory use; apparatus for editing cinematographic film; 
cathodic anti-corrosion apparatus; encoding and decoding apparatus; couplers [data processing equipment]; wireless 
computer peripherals; Global Positioning System [GPS] navigation devices; desk or car mounted units incorporating a 
loudspeaker to allow a telephone handset to be used hands-free; radio signal tuners; wearable activity trackers; data 
processing equipment; signal processors; vehicle tracking devices; anti-theft warning apparatus; power mixers [audio 
apparatus]; computer peripheral devices; personnel tracking devices; semi-conductor memory devices; anti-interference 
devices [electricity]; automated laundry detergent dispensers; demagnetizing apparatus for magnetic tapes; event 
recorders; emergency light bars for vehicles [luminous signals]; acoustic couplers; alarms; vibrating alarms as reminders 
to take medication; fog signals, non-explosive; adding machines; whistle alarms; card readers; chip card readers; readers 
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[data processing equipment]; bar code readers; heat regulating apparatus; electronic personal alarm devices; portable 
flash memory devices; photovoltaic installations for generating electricity [photovoltaic power plants]; photocopiers 
[photographic, electrostatic, thermic]; data storage devices; computer network-attached storage [NAS] hardware; 
electronic apparatus for wireless reception, storage and transmission of data and messages; electronic imaging devices; 
electronic apparatus for the remote control of signals; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; electronic circuits and CD-ROMs recorded with programs for 
hand-held games with liquid crystal displays; electric and electronic effects units for musical instruments; electronic 
broadcasting apparatus; ear buds; phase modifiers; downloadable ring tones for mobile phones; downloadable image 
files; downloadable music files; animated cartoons; anti-glare filters for computer monitors; anti-glare filters for 
televisions; filters for antennas; computer screen filters; filters for optical devices; filters for radio interference 
suppression; filters for respiratory masks; filters for television sets; filters for ultraviolet rays, for photography; 
inductance capacitance filters; optical filters; color filters for liquid crystal display [LCD] screens; color filters for 
television and cinematographic cameras; warning flags; USB flash drives; magic lanterns; signal lanterns; optical lamps; 
phonographs; cameras [photography]; 35mm cameras; underwater cameras; photographic cameras for the instant 
production of pictures; cameras for self-developing films; disposable cameras; view cameras; plate cameras; digital 
cameras; digital cameras for industrial use; digital single lens reflex cameras; compact digital cameras; photodiodes; 
glazing apparatus for photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs 
[photography]; camera film, exposed; digital photo frames; photoresistors; photosensors; enlarging apparatus 
[photography]; photoelectric cells; photovoltaic cells; photovoltaic cells and modules; cases for compact discs; cases for 
compact discs or DVDs; cases for diskettes and compact discs; containers for contact lenses; cases for laptops; 
eyeglass cases; carrying cases specially adapted for computer printers; containers for microscope slides; cases for 
smartphones; cases for sunglasses; cases for sunglasses and protective eyewear; cases adapted for photographic 
equipment; storage wallets adapted for compact discs; cases for electronic diaries; protective cases for MP3 players; 
protective cases for cellular phones; protective cases for personal digital assistants [PDAs]; protective cases for tablet 
computers; protective cases for electronic book readers; leather cases for cellular phones; cellular phone cases made of 
leather or imitations of leather; cellular phone covers made of cloth or textile materials; cases adapted for cellular 
phones; cases especially made for photographic apparatus and instruments; chromatography apparatus for laboratory 
use; chronographs for use as specialized time recording apparatus; chronographs [time recording apparatus]; coelostats; 
laboratory centrifuges; eyeglass chains; chains for sunglasses; chains and cords for sunglasses; cyclotrons; decorative 
dials for thermostats; compasses for measuring; blank digital audio tapes; frequency meters; central processing unit 
[CPU] clocks; time clocks [time recording devices]; polyethylene measuring cups; Petri dishes for laboratory use; Petri 
dishes; paper covers for telephone receivers; DVD cases; cases for pocket calculators; binders adapted for compact 
discs; covers for cellular phones; carrying cases for radio pagers; sleeves for laptops; covers for personal digital 
assistants [PDAs]; covers for tablet computers; covers for smartphones; covers for telephone receivers; cases for 
telephones; fire blankets; dust covers for computers, shaped; chip cards; electronic chip cards; encoded electronic chip 
cards; encoded electronic chip cards for identifying particular users of computers and cellular phones; computer 
chipsets; chips [integrated circuits]; computer chips; electronic chips for the manufacture of integrated circuits; jigs 
[measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos 
screens for firemen; laminar flow cabinets for laboratory use; fire hose; baseball catchers' helmets; baseball batting 
helmets; bicycle helmets; virtual reality headsets; helmets for American football; balaclavas for protection against 
accidents, irradiation and fire; helmets for motorcyclists; diving helmets; helmets for ice hockey; protective helmets for 
cyclists; protective helmets for children; protective helmets for motorcyclists; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; cords for sunglasses; straps for sunglasses; electric cords; 
disposable dispenser syringes for laboratory use; reusable dispenser syringes for laboratory use; downloadable printing 
fonts; tripods for surveying apparatus; pipette racks for laboratory use; tripods for telescopes; tripods for cameras; 
switchboards; power distribution boxes; telecommunications switchboards; telephone switchboards; distribution boards 
[electricity]; illuminated advertising signs; hand-held protective shields for use by the police; illuminated signs; tire tread 
depth gauges; spark plug gap gauges; length measuring gauges; spark plug feeler gauges; equalizers [audio apparatus]; 
graphic equalizers; side shields for eyeglasses; face shields, other than for medical purposes; workmen's protective face-
shields; face shields for protective helmets; liquid crystal display [LCD] screens; large-screen liquid crystal displays 
[LCDs]; computer screens; computer touch screens; flat panel display screens; flat panel electroluminescent display 
screens; projection screens; projection screens for cinematographic films; radiology screens for industrial purposes; 
touch screens; fluorescent screens; screens [photography]; exposure meters [light meters]; photographic exposure 
meters; electric capacitors for telecommunication apparatus; insulated electrical connectors; fuel cell electrodes; 
electromagnets; electronic telecommunications apparatus; cathode-ray tubes; downloadable electronic publications in 
the nature of magazines; blank electronic chip cards [blank smart cards]; ducts [electricity]; electric phonographs; 
galvanic cells; downloadable graphics for mobile phones; wet cells; fuel cells; electronic components for integrated 
circuit cards; solar cells; photovoltaic modules; electronic components; epidiascopes; ergometers; bar code labels, 
encoded; labels with machine-readable codes; labels with integrated radio frequency identification [RFID] chips; guitar 
effects processors; echo sounders; armatures [electricity]; calibrated photovoltaic reference cells; black boxes [data 
recorders].

Cl.19;Aquaria [structures]; alabaster; andesite; door frames, not of metal; window frames, not of metal; asbestos 
cement; asphalt; bitumen asphalt; asphalt, pitch and bitumen; valances, not of metal and not of textile; beams of wood for 
building; shaped timber; mine timber; beams, not of metal; balustrades, not of metal; huts; barriers, not of metal, for 
pedestrian traffic control; swimming pools [structures], not of metal; silos, not of metal; arbours and trellises made of 
wood; gazebos, not of metal; gazebos, portable, not of metal; gazebos, portable, not primarily of metal; gazebos, not 
primarily of metal; arbours [structures], not of metal; concrete; bitumen; wood blocks; refractory blocks, not of metal; 
lawn edgings, not of metal; parking curbs, not of metal; plastic landscape edgings; logs [building materials]; paving 
stones; joists, not of metal; telephone booths, not of metal; beacons, not of metal, non-luminous; asphalt roofing paper; 
building paper; modular silos, not of metal; pre-fabricated silos, not of metal; modular dog houses for building sites, not 
of metal; dog houses, not of metal, for building sites; busts of stone, concrete or marble; bird baths [structures], not of 
metal; binding agents for making briquettes; binding material for road repair; stained-glass windows; plastic water 
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conduits for roofs and balconies; air-conditioning ducts, not of metal; felt for building; roofing felts; asphalt roofing felt; 
tarred felts; asphalted felt; aviaries [structures], not of metal; garage doors, not of metal; gates and fences, not of metal; 
gates and fencing, not of metal; gates, not of metal; gates, not of metal, for car parking facilities; security gates, not of 
metal; diving boards, not of metal; geotextiles; geotextiles for use in connection with road construction, railroad 
construction, tunnel construction, waterway construction and public works construction; bitumen-based sealants for 
roofing [building materials]; tar-based sealants for roofing [building materials]; bitumen-based sealants for asphalt 
[building materials]; bitumen-based sealants for driveways [building materials]; tar-based sealants for driveways [building 
materials]; tar-based sealants for asphalt [building materials]; plaster; plasterboard; mold-resistant drywall; gypsum 
[building material]; clay; potters' clay; earth for bricks; alumina cement; gravel; aquarium gravel; granite; mineral pellets 
for use in the building industry; armored doors, not of metal; vinyl doors; vinyl patio doors; vinyl sliding doors; revolving 
doors, not of metal; wooden doors; dog doors, not of metal; cat doors, not of metal; doors, not of metal; patio doors, not 
of metal; sliding doors, not of metal; swing doors, not of metal; folding doors, not of metal; tar and pitch; coal tar; 
multilayered wood; fire-resistant wood; chimney pots, not of metal; floating docks, not of metal; modular log homes; pre-
fabricated log homes; pre-fabricated houses, not of metal; modular homes, not of metal; modular animal houses, not of 
metal, for farmyard animals; pre-fabricated houses, not of metal, for farmyard animals; prefabricated houses [kits], not of 
metal; parquet floor boards; sheathing boards, not of metal; polyethylene boards used as wood substitutes; memorial 
plaques, not of metal; roofing boards of wood; wall boards, not of metal; roofing shingles; shingles, not of metal; balsa 
wood; preserved wood [anti-decay wood]; wood for making household utensils; veneer wood; moldable wood; chipboard; 
flagpoles [structures], not of metal; secondary moisture drainage systems consisting of non-metal troughs and collection 
boxes; split timber; chimney shafts, not of metal; water tanks of masonry for household purposes; liquid storage tanks of 
masonry for industrial purposes; jalousies, not of metal; interior window shutters, not of metal; roof gutters, not of metal; 
street gutters, not of metal; agglomerated bagasses of cane [building material]; chainlink fences, not of metal; vent 
covers, not of metal, for HVAC ducts; cattle chutes, not of metal; rumble strips, not of metal; pre-fabricated buildings, not 
of metal; road signs, non-luminous and non-mechanical, not of metal; non-luminous and non-mechanical signs, not of 
metal; wood tar; grave markers of stone; grave markers of marble; mortar mix; limestone; lime; non-agricultural lime for 
use in construction; fences, not of metal; works of stonemasonry; millwork, excluding furniture; works of art of stone, 
concrete or marble; cabanas, not of metal; calcite; stone; rubble; stone for building and construction; artificial stone; 
silica stone; natural stone; building stone; footing stone; paint spraying booths, not of metal; mantels of plaster for 
fireplaces; mantels of wood for fireplaces; mantels of stone for fireplaces; stones; decorative aquarium stones; wall 
stone; pottery stone; monument stone; gravestones; reeds for building; ventilating ducts, not of metal; ducts, not of 
metal, other than for electrical circuitry; greenhouse frames, not of metal; framework, not of metal, for building; cornices, 
not of metal; bitumen paper for building; wood pulp board for building; tarred roofing paper; paperboard for building; 
skating rinks [structures], not of metal; quartz; caissons for construction work under water; vendor booths, not of metal; 
bricks; fireplace bricks; ceramic bricks for use in refractory furnaces; unfired bricks; fire burrs; refractory bricks, not of 
metal; semi-refractory bricks, not of metal; fired bricks; water-pipe valves, not of metal or plastic; drain traps [valves], not 
of metal or plastic; glue-laminated wood; cask wood; mooring bollards, not of metal; erosion control mats [building 
materials]; trestles for use in construction, not of metal; pre-fabricated architectural columns, not of metal; pillars, not of 
metal, for building; cement posts; chimney cowls, not of metal; asphalt composition paving; brackets, not of metal, for 
building; transportable stables, not of metal; buildings, not of metal; buildings, transportable, not of metal; roofing hips, 
not of metal; stringers [parts of staircases], not of metal; door jambs, not of metal; silica [quartz]; roofing, not of metal; 
vent covers, not of metal; manhole covers, not of metal; xylolith; modular chicken houses, not of metal; chicken-houses, 
not of metal; pre-fabricated chicken houses, not of metal; laminate flooring, not of metal; artificial timber; building timber; 
manufactured timber; sawn timber; wood, semi-worked; staircases, not of metal; rhyolite; road marking sheets and strips 
of synthetic material; erosion control sheeting or fabrics for construction use; slate slabs; skylights, not of metal; asphalt-
based roofing mastics [building materials]; reinforcing materials, not of metal, for building; bituminous products for 
building; tar; road coating materials; materials for making and coating roads; rock materials for use as cladding; rock 
materials for use in the construction of flooring; rock materials for use in making countertops; rock materials for use in 
the construction of fireplaces; rock materials for use in the construction of roofing; rock materials for use in the 
construction of walls; non-metallic building materials in the form of slabs; fired refractory materials, not of metal [building 
materials]; grog [fired refractory material]; pitch; building materials, not of metal; refractory construction materials, not of 
metal; masts [poles], not of metal; raw chalk; calcareous marl; sandbags; non-metallic minerals for building or 
construction; rock materials used in building flooring, roofing, countertops, walls, cladding and fireplaces; mosaics for 
building; non-metal decorative moldings and decorative trim for use in building construction; wood moldings; moldings, 
not of metal, for cornices; moldings, not of metal, for building; monuments of stone; marble; monuments of marble; slate 
powder; aggregate; porches [structures], not of metal; canopies [building structures], not of metal and not of textile; 
tombs, not of metal; flashing, not of metal, for building; roof flashing, not of metal; perches; bamboo flooring; modular 
plastic decking to serve as a ground cover; duckboards, not of metal; mantels of wood, plaster or stone for fireplaces; 
wall claddings, not of metal, for building; refractory furnace linings, not of metal; coatings [building materials]; tomb or 
grave enclosures, not of metal; laths, not of metal; wood panelling; wall linings, not of metal, for building; refractory 
mortars; fencing, not of metal; palisading, not of metal; crash barriers of wood for roads; crash barriers, not of metal, for 
roads; crash barriers of plastic for roads; crash barriers, not of metal; balcony enclosures, not of metal; portable traffic 
barriers, not of metal; chainlink fencing, not of metal; erosion control fencing [non-metallic building materials]; trellises, 
not of metal; plastic security windows allowing communication; vinyl windows; windows, not of metal; olivine for 
building; shuttering, not of metal, for concrete; poles, not of metal, for power lines; props, not of metal; rubber bearings 
for seismic isolation of buildings; cove bases, not of metal; rubber cove bases; branching pipes, not of metal; castings, 
not of metal; fair huts; hardwood decking; hardwood decking and flooring; tombs [monuments], not of metal; monuments, 
not of metal; wood-fiber reinforced cement boards [cement excelsior boards]; baffle panels in the nature of submergible 
fiberglass walls used to direct water flow at waste water treatment facilities; wainscotting, not of metal; fence panels, not 
of metal; roofing panels, not of metal; multilayer panels of plastic for use in building; gates and fencing panels, not of 
metal; pegboard, not of metal; plastic floor boards; floor panels, not of metal; ceiling panels, not of metal; signalling 
panels, non-luminous and non-mechanical, not of metal; wall panels, not of metal; plastic wallboards; building panels, not 
of metal; fiber cement boards; parquet flooring; parquet flooring of wood; parquet flooring of cork; parquet flooring and 
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parquet slabs; petroleum pitch; volcanic ash; pergolas, not primarily of metal; pergolas, not of metal; partitions, not of 
metal; partitions, not of metal, for building; transportable buildings of timber; lintels, not of metal; casement windows, not 
of metal; wooden railings; rails, not of metal; railings, not of metal, for balconies; railings, not of metal, for bridges; 
railings, not of metal, for fences; railings, not of metal; sand; aquarium sand; play sand; sand, except foundry sand; silver 
sand; sandstone; sandstone for building; pickets, not of metal; tarred strips for building; planks of wood for building; 
non-metal portable piers which extend from a shore line out over water; clay slabs; rocket launching platforms, not of 
metal; portable non-metal risers for public performances [platforms]; platforms, prefabricated, not of metal; wall tiles, not 
of metal; ceramic tiles; ceramic tiles for walls, floors and ceilings; glazed ceramic tiles; stone roofing tiles; mosaic floor 
tiles; floor tiles, not of metal; wall tiles of plastic; tiles, not of metal, for building; gypsum tiles; gypsum floor tiles; gypsum 
ceiling tiles; gypsum wall tiles; earthenware floor tiles; earthenware wall tiles; decorative tiles, not of metal, for hearth 
extensions; playground tiles, not of metal; mosaic art tiles made of marble; natural stone tiles; glazed ceramic floor tiles; 
glazed ceramic wall tiles; earthenware tiles; ceramic floor tiles; ceramic tiles for flooring and lining; ceramic tiles for 
flooring and facing; ceramic tiles for tile floors and coverings; ceramic wall tiles; mosaic wall tiles; floor tiles of wood; 
floor tiles of natural stone; floor tiles of plastic; rubber floor tiles; wall tiles, not of metal, for building; wall tiles of natural 
stone; fireproof tiles; fireproof floor tiles; fireproof wall tiles; plastic tiles; ceiling tiles of plastic; roofing tiles of glass; 
floor tiles of glass; wall tiles of glass; glass tiles, not for roofing; paving tiles; engraved and cut stone plaques; paving 
slabs, not of metal; hardboard; raw and coated chipboard for the building industry, furniture and interior decorating; 
cement slabs; natural stone slabs; water-resistant boards and panels, not of metal, for construction; fire-resistant boards 
and panels, not of metal, for building; grave slabs, not of metal; tile floorings, not of metal; ceiling boards of wood; slabs, 
not of metal, for building; wood rafters; portable dance floors, not of metal; roofing underlay; flooring underlay; underlays 
of agglomerated cork for building; flooring underlay made of cork; scaffolding, not of metal; portable stages, not of metal; 
window sills, not of metal; armour-plating, not of metal; roofing membranes; asphalt paving; wood paving; paving blocks, 
not of metal; luminous paving blocks; macadam; fireproof cement coatings; bituminous coatings for roofing; felt roof 
coverings; roof coverings, not of metal; roofing, not of metal, incorporating photovoltaic cells; asphalt roof coatings 
[building materials]; wooden floor boards; rubber flooring; cladding, not of metal, for building; parquet flooring of cork 
and of cork-based conglomerates; coverings for ceilings, not of metal; flooring or wall claddings of synthetic materials; 
linings, not of metal, for building; feldspar; fireplace mantles, not of metal; door panels, not of metal; partly processed 
timber; wooden flooring; wood tile flooring; hardwood flooring; floors, not of metal; athletic flooring, not of metal; sills, 
not of metal; Portland cement; Portland blast-furnace slag cement; porphyry [stone]; modular animal houses, not of 
metal; pre-fabricated animal houses, not of metal; ceilings, not of metal; non-metal suspended ceiling systems 
comprising panels; guard rails, not of metal; floating docks, not of metal, for mooring boats; agglomerated cork for 
building; wooden door frames; window frames of wood; window frames of wood clad in aluminium; window frames, 
sashes and casements made of wood; frames, not of metal, for building; mortar; mortar for building; asbestos mortar; 
tanks of masonry; furrings of wood; scantlings [carpentry]; patching compounds with a tar base; gratings, not of metal; 
artificial fish reefs, not of metal; outdoor roll shutters, not of metal; roll shutters, not of metal; vinyl siding; wood siding; 
fiber cement siding; sheet piles, not of metal; modular pigsties, not of metal; pigsties, not of metal; pre-fabricated 
pigsties, not of metal; shoji [Japanese sliding partitions, not of metal]; door units, not of metal; agricultural nets for 
erosion control; insect screens, not of metal; burial vaults, not of metal; sculptures of cement, marble or stone; 
sculptures of marble; stone sculptures; schists; concrete patching compounds with a tar base [building materials]; tar-
based concrete and asphalt patching compounds [building materials]; refractory castable mixes, not of metal; filling 
cement; cement mixes; wood joints; expansion joints, not of metal, for floors and walls; non-metal shelter structures 
[other than tents]; asphalt paving compositions; asphalt patching compounds with a tar base [building materials]; 
outdoor blinds, not of metal and not of textile; shutters, not of metal; statues of stone, concrete or marble; marble figures; 
figurines of stone; figurines of marble; alabaster glass; safety glass; glass bricks; glass granules for road marking; 
window glass, other than vehicle window glass; window glass for building; glass powder for use as a partial replacement 
of Portland cement in cement mixes; building glass; insulating glass for building; plate glass [windows] for building; 
fiberglass reinforcement fabric for use in land, sea and aerospace applications; resin-saturated fiberglass fabric for use in 
transportation, armoring, structural reinforcement, and structural repairs; enamelled glass, for building; tombstone stelae, 
not of metal; spandrels, not of metal; fair stands [temporary building structures]; curtain walls, not of metal; horse stall 
kick walls, not of metal; bicycle storage racks, not of metal; fence stays, not of metal; modular stables, not of metal; 
stables, not of metal; pre-fabricated stables, not of metal; wood posts; wooden poles for power lines; advertisement 
columns, not of metal; fence posts, not of metal; utility poles, not of metal; posts, not of metal; plastic boundary marking 
posts; telegraph posts, not of metal; hips for roofing; stair-treads [steps], not of metal; expansion joints, not of metal, for 
floors; expansion joints, not of metal, for walls; stages, not of metal, for musical performances; stages for musical 
performances composed of primarily non-metal materials; tombstone plaques, not of metal; non-woven textiles made of 
synthetic fibers for use in the building industry; awnings [building structures], not of metal and not of textile; modular 
greenhouses, not of metal; greenhouses, transportable, not of metal; pre-fabricated greenhouses, not of metal; terra-cotta 
[building material]; erosion control fabrics [building materials]; erosion control fabric, mats and sheeting, not of metal 
[geotextiles]; fabrics for use in civil engineering [geotextiles]; fabric for underlayment of flooring; roofing fabrics; 
multilayer water conservation textiles designed for nurseries, greenhouses and garden centres; bleachers, not of metal; 
penstock pipes, not of metal; plastic conduits for drainage; plastic conduits for drainage and irrigation; plastic conduits 
for irrigation; cement pipes; water-pipes, not of metal; gutter pipes, not of metal; earthenware pipes; wooden pipes for 
building; ducts, not of metal, for ventilating and air-conditioning installations; ceramic drain pipes; drain pipes, not of 
metal; chimneys, not of metal; rigid pipes, not of metal, for building; sandstone pipes; cement mortar pipes; sewer pipes, 
not of metal; heating ducts, not of metal; plastic pipes for plumbing purposes; plastic pipes for conveying natural gas; 
polyethylene pipes used in geothermal heating and cooling systems; pipes of cement, earthenware or sandstone; 
turnstiles, not of metal; tufa; angle irons, not of metal; lengthening pieces, not of metal, for chimneys; wood trim; 
underground tornado shelters made of fiberglass; storm shelters, not of metal; bicycle parking installations, not of metal; 
plywood board; veneer for floors; plywood; wood joists; roof trusses, not of metal; fiberboard [building materials]; stone 
figures; cast stone garden and household ornaments; foundry molds, not of metal; fusuma [Japanese indoor sliding 
partitions, not of metal]; water tanks of masonry; storage sheds, not of metal; pre-fabricated storage sheds, not of metal; 
rock crystal; fiber cement; hydraulic cement; cement for blast furnaces; cement for furnaces; slag-lime cement; silica 

4773



cement [pozzolanic cement]; roofing cement; magnesia cement; cement; gypsum roofing tiles; earthenware roofing tiles; 
clay roofing tiles; roofing tiles of natural stone; cement mortar roofing tiles; ceramic roofing tiles; glazed ceramic roofing 
tiles; pantiles, not of metal; roofing tiles, not of metal; fireproof roofing tiles; roofing tiles of plastic; window screens, not 
of metal; slate; cement mortar slates; stone slates; roofing slates; clinker stone; slag [building material]; spackling 
compounds; railway sleepers, not of metal; wood veneers; finish plasters made of colored artificial resin; clinker ballast; 
noise barriers made of wood; ceramic shapes for use in refractory furnaces; structural and architectural members formed 
of pressed wood fibers; concrete building elements; epoxy grout; letter boxes of masonry.

Cl.35;Retail services relating to automobile parts; advertising; retail services; arranging subscriptions to 
telecommunication services for others; import agency services; import-export agency services; commercial information 
agency services; advertising agency services; administrative processing of orders; administrative processing of 
purchase orders within the framework of services provided by mail-order companies; administrative processing of 
computerized purchase orders; administrative processing of purchase orders placed by telephone or computer; 
administration of employee benefit plans; administration of employee pension plans; administration of employee welfare 
benefit plans; administrative services relating to customs clearance; administrative accounting; administration of 
employee benefit plans concerning fitness club memberships; administration of loyalty rewards programs; administration 
of preferred provider plans; administration of prepaid health care plans; administration of incentive award programs to 
promote the sale of the goods and services of others; administration of frequent flyer programs that allow members to 
redeem miles for points or awards offered by other loyalty programs; administration of a consumer loyalty program to 
promote restaurant services and retail services of others; business management analysis; analysis of market research 
data; cost analysis; analysis of business data; marketing analysis; business profit analysis; work analysis to determine 
worker skill sets and other worker requirements; health care cost review; analysis of response to advertising; grain 
market analysis; real estate marketing analysis; analysis of market studies; cost price analysis; cost price analysis 
regarding waste disposal, removal, handling and recycling; strategic business analysis; cost-benefit analysis; rental of 
advertising space on the Internet for employment advertising; rental of advertising space; rental of advertising space and 
advertising material; rental of advertising space on the Internet; rental of advertising space on web sites; rental of 
advertising space on-line; rental of signs for advertising purposes; account auditing; business auditing; tax auditing; 
financial auditing; auction and reverse auction services; auctioneering of property; affiliate marketing; benchmarking 
services for business management purposes; business research and surveys; business information and inquiries; 
business advice and consultancy relating to franchising; business consultancy relating to advertising; business advice 
relating to restaurant franchising; business advice relating to strategic marketing; business consultancy; strategic 
business planning; business planning; business feasibility studies; business advice relating to advertising; business 
intermediary services relating to the matching of potential private investors with entrepreneurs needing funding; 
telephone billing; labor exchanges; accountancy advice relating to taxation; accounting consultancy; accounting 
consultancy relating to taxation; employment agency services; computerized file management; book-keeping; 
administration, billing and reconciliation of accounts on behalf of others; medical billing; maintaining patient medical 
records and files; administration of loyalty rewards programs featuring trading stamps; maintaining a registry of 
information; maintaining a registry of dog breeds; maintaining a registry of professional vocational evaluators; 
maintaining a registry of certified aerospace technicians; maintaining a registry of certified medical technical 
professionals; maintaining a registry of sports memorabilia and works of art; forensic accounting; maintaining a registry 
of animal breeds; outsourced administrative management for companies; key return registration; invoicing; billing 
services in the field of healthcare; billing services in the field of energy; processing warranty registration documents for 
others; business management and administration; sales demonstration for others; demonstration of goods; 
demonstration of goods for advertising purposes; duplication of documents; arranging of contracts, for others, for the 
buying and selling of goods; arranging of contracts, for others, for the purchase and sale of goods and services; 
arranging of advertising and promotion contracts for third parties; arranging of advertising contracts for others; 
procurement of contracts for the purchase and sale of goods and services; purchasing of goods and services for other 
businesses; procurement of goods on behalf of other businesses; transcription of communications [office functions]; 
opinion polling; market studies; real estate marketing; referral marketing; market canvassing; inventorying merchandise; 
inventory control; interactive record-keeping services for use in risk management and regulatory compliance by insurers 
and professionals in the medical field; internet marketing; internet advertising services; advertising on the Internet for 
others; on-line ordering services in the field of restaurant take-out and delivery; business information and appraisal 
services; advertising and commercial information services; business information; commercial information and advice for 
consumers in the choice of products and services; job placement consultancy; business investigations; research and 
analysis in the field of market manipulation; business research; marketing research; professional business research; 
market research services regarding customer loyalty; market research services regarding Internet usage habits; 
conducting on-line business management research surveys; cinema advertising; personnel placement; business and 
management consultancy; business marketing; compilation of on-line business directories; compilation of commercial 
registers; recruitment of high-level management personnel; personnel recruitment; computerized inventory preparation; 
computerized inventory management; computerized central file and business file management; computerized on-line 
retail store services; computerized accounting; computerized on-line ordering services; computerized word processing; 
computerized office management; computerized database management; computerized on-line gift ordering services; 
industrial management consultancy; consultancy and advisory services relating to personnel placement, recruitment and 
management; press advertising consultancy; human resources consultancy; marketing consultancy; advertising and 
business advice; consultancy relating to business strategy; business administration consultancy; consultancy and 
advisory services relating to personnel recruitment; consultancy and advisory services relating to personnel placement; 
consultancy and advisory services relating to personnel management; business advice and consultancy; consultancy 
regarding advertising communication strategies; consultancy regarding public relations communication strategies; 
consultancy relating to tax accounting; consultancy relating to business management and organization; advertising 
consultancy; consultancy relating to business process management; business research consultancy; business 
management and organization consultancy; career planning consultancy; advertising and marketing consultancy; career 
placement consultancy; business management consultancy relating to strategy, marketing, production, personnel and 
retail sale matters; business management advice and assistance; consultancy relating to demographics for marketing 
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purposes; business management consultancy in the field of transport and delivery services; business management 
consultancy services provided via the Internet; corporate management consultancy; business risk management 
consultancy; employment recruiting consultancy; business organization consultancy; business organization and 
management consultancy in the field of personnel management; business planning and business continuity consultancy; 
direct marketing consultancy; personnel placement consultancy; public relations consultancy; business management 
consultancy; personnel management consultancy; professional business consultancy; consultancy relating to business 
analysis; data processing consultancy; consultancy relating to business appraisals; consultancy relating to business 
planning; consultancy relating to advertising and promotion services; consultancy relating to business advertising; 
electronic data processing consultancy; business consultancy and information services; business consultancy and 
business information services provided to enterprises; consultancy services in the field of affiliate marketing; 
consultancy services in the field of Internet marketing; consultancy services relating to publicity; advertising and 
business management consultancy; business consultancy, management, planning and supervision; consultancy relating 
to business mergers; personnel consultancy; consultancy relating to relocation services for businesses; personnel 
recruitment consultancy; business management consultancy in the field of executive and leadership development; 
advisory services relating to business management and business operations; advisory services relating to business 
organization; brand consultancy; procurement of contracts for others; procurement of contracts for others relating to the 
sale of goods; copywriting for advertising and promotional purposes; copying of documents; employee leasing; layout 
services for advertising purposes; marketing; database marketing; marketing in the framework of software publishing; 
marketing and promotional activities relating to business administration and management; marketing and promotional 
services; merchandising services for inducing the purchasing public to buy the goods of others; targeted marketing; 
product marketing; business project management and administration; business management of performing artists; 
commercial management; personnel management; personnel management and employment consultancy; business 
project management; business management of sports people; merchandising services; monitoring consumer credit 
reports and providing an alert as to any changes therein for business purposes; business management supervision; 
recruitment of office support staff; recruitment of flight personnel; recruitment of airport ground staff; recruitment of 
office staff; recruitment of airline personnel; recruitment of technical staff; placement of staff; writing of résumés for 
others; drafting of publicity material; scriptwriting for advertising purposes; providing business management start-up 
support for other businesses; market surveys; business enquiries and investigations; news clipping services; updating 
and maintenance of information in registries; updating and maintenance of data in computer databases; updating of 
advertising material; automated data processing; computerized data processing; word processing; electronic order 
processing; career networking services; personnel management assistance; providing consultancy services in the area of 
global sustainable business solutions; on-line marketing; online retail services for downloadable and pre-recorded music 
and movies; online retail services for downloadable ring tones; online retail services for downloadable digital music; 
arranging of subscriptions for the publications of others; arranging of trade fairs; organizational services for business 
purposes; organizing and conducting job fairs; arranging of auctions; organization of Internet auctions; organization of 
exhibitions for commercial or advertising purposes; organization of exhibitions and events for commercial or advertising 
purposes; organization of exhibitions and trade fairs for commercial or advertising purposes; organization of exhibitions 
of flowers and plants for commercial or advertising purposes; arranging and concluding commercial transactions for 
others; arranging and conducting of auctions; arranging and conducting of auctions and reverse auctions via computer 
and telecommunication networks; arranging and conducting of auctions and reverse auctions via mobile telephones; 
arranging and conducting of real estate auctions; arranging and conducting of television auctions; arranging and 
conducting of telephone auctions; arranging and conducting of telephone and television auctions; arranging and 
conducting of flea markets; arranging and conducting of Internet auctions; arranging and conducting of commercial 
exhibitions; arranging and conducting of commercial exhibitions and shows; arranging and conducting of marketing 
events; organization and conducting of product presentations; arranging and conducting of trade shows; arranging and 
conducting of promotional and marketing events; arranging and conducting of advertising events; arranging and 
conducting of trade fairs for commercial or advertising purposes; organizing and conducting trade fairs, events and 
exhibitions for commercial or advertising purposes; arranging and conducting of trade fairs; arranging and conducting of 
art exhibitions for commercial or advertising purposes; arranging and conducting of trade show exhibitions; arranging 
and conducting of fairs and exhibitions for business and advertising purposes; organization and management of 
customer loyalty programs; organization of events, exhibitions, fairs and shows for commercial, promotional and 
advertising purposes; organization, operation and supervision of loyalty and incentive schemes; organization, operation 
and supervision of sales and promotional incentive schemes; arranging newspaper subscriptions for others; arranging 
subscriptions to publications for others; organization of fashion shows for promotional purposes; organization of fashion 
shows for commercial purposes; organization of customer loyalty programs for commercial, promotional or advertising 
purposes; organization, operation and supervision of customer loyalty schemes; organization of advertising events; 
arranging of advertising in cinemas; organization of loyalty and incentive schemes; organization of customer loyalty 
schemes; organization of trade fairs for commercial or advertising purposes; organization of trade fairs for advertising 
purposes; organization of art exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial purposes; brand orientation; conducting employee incentive award programs; telephone answering services; 
telephone answering and message handling services; shop window dressing; design of advertising materials; evaluating 
the impact of advertising on audiences; business appraisals; evaluation of personnel requirements; employee relocation; 
negotiation and conclusion of commercial transactions for third parties via telecommunication systems; business 
management planning; business meeting planning; planning and conducting of trade fairs, exhibitions and presentations 
for commercial or advertising purposes; career planning; business succession planning; consultancy relating to mergers 
and acquisitions; collating of data in computer databases; compilation of commercial information; compilation of 
business statistics; recruitment of flight personnel, technical ground staff and non-technical ground staff; personnel 
selection using psychological testing; preparation of audiovisual presentations for use in advertising; preparation of 
documents relating to taxation; preparation of custom advertisements for others; financial statement preparation and 
analysis for businesses; preparing and placing outdoor advertisements for others; preparing and placing advertisements 
for others; preparation and compilation of business and commercial reports and information; preparation of business 
statistics; provision of marketing reports; preparation of income tax returns; income tax preparation; preparation of 
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business reports; preparation of market analysis reports; preparation of wage slips; payroll preparation; preparation of 
promotional and merchandising material for others; preparation of advertising campaigns; preparation of publicity 
materials; preparation of advertisements for others; preparation of market reports and studies; preparation of mailing 
lists; preparation of financial statements; preparation of expert evaluations and reports relating to business matters; 
market research data retrieval services; data search in computer files for others; sponsorship search; displaying 
advertisements for others; procurement of contracts for the purchase and sale of goods; administrative assistance in 
responding to calls for tenders; commercial management assistance; industrial management assistance; business 
management assistance; help in the management of business affairs or commercial functions of an industrial or 
commercial enterprise; business management assistance in the establishment and operation of restaurants; business 
management assistance in the operation of restaurants; business management assistance in the field of franchising; 
commercial or industrial management assistance; corporate management assistance; assistance and advice regarding 
business organization and management; assistance and consultancy relating to business management and organization; 
assistance and consultancy services in the field of business management of companies in the energy sector; marketing 
assistance; business intermediary and advisory services; consumer research; providing administrative assistance to 
pharmacies for managing drug inventories; providing business and commercial advice and information; provision of 
commercial information via the Internet; providing temporary office support staff; provision of commercial information 
from on-line databases; providing business information via global computer networks; providing business information via 
a web site; providing business information via the Internet; provision and rental of outdoor advertising space; provision 
and rental of advertising space; provision and rental of advertising space on the Internet; provision and rental of 
advertising space and outdoor advertising space; provision and rental of advertising space and publicity material; 
providing business directory information via a global computer network; providing information in the area of global 
sustainable business solutions; provision of commercial and business contact information; providing information 
concerning commercial sales; providing information in the field of time management; providing business and marketing 
information; marketing information; providing information relating to personnel recruitment; providing information 
relating to employment recruitment; providing commercial directory information via the Internet; providing hotel rate 
comparison information; providing information relating to employee relocation services; providing information about 
products via telecommunication networks for advertising and sales purposes; provision of foreign trade information; 
providing recruitment information via a global computer network; providing employment information via a global 
computer network; providing marketing information via web sites; providing business marketing information; provision of 
business management information; providing information via the Internet relating to the sale of automobiles; providing 
on-line commercial directory information services; provision and rental of publicity material; providing an on-line 
commercial information directory on the Internet; providing commercial information relating to companies; providing 
commercial information via a global computer network; providing advice in the field of business efficiency; providing 
advice in the field of business management and marketing; providing advice and information relating to commercial 
business management; providing advice relating to the marketing of chemical products; providing advice relating to the 
analysis of consumer buying habits; providing advice relating to the organization and management of businesses; 
providing employment information; web indexing for commercial or advertising purposes; providing assistance in the 
field of product commercialization; providing assistance in the field of product commercialization within the framework of 
a franchise contract; providing assistance in the field of business management within the framework of a franchise 
contract; providing assistance in the field of business management and product commercialization within the framework 
of a franchise contract; providing assistance in the field of business management and planning; providing assistance in 
the field of business organization; providing assistance in the field of business promotion; providing assistance in the 
field of business management; providing business management and operational assistance to commercial businesses; 
providing assistance in the management of business activities; providing assistance in the management of franchised 
businesses; providing assistance in the management of industrial or commercial enterprises; providing information and 
advice to consumers regarding the selection of products and items to be purchased; providing commercial information to 
consumers; providing consumer information relating to goods and services; providing consumer product information via 
the Internet; providing searchable on-line advertising guides; provision of space on web sites for advertising goods and 
services; provision of advertising space in periodicals, newspapers and magazines; provision of advertising space in 
newspapers; provision of advertising space on a global computer network; provision of advertising space in magazines; 
provision of advertising space in periodicals; provision of advertising space on electronic media; providing advice 
relating to sales methods and techniques; provision of business statistical information; providing statistical information 
for business or commercial purposes; provision of commercial and business contact information via the Internet; 
providing transportation documentation for others [administrative services]; providing human resources management 
and recruitment services for others; providing on-line auction services; providing academic course administration 
services for academic institutions; providing academic course administration services relating to on-line course 
registration; product demonstration in shop windows by live models; presentation of financial products on 
communication media, for retail purposes; presentation of companies and their goods and services on the Internet; 
presentation of companies on the Internet and other media; demonstration of goods and services by electronic means; 
presentation of goods on communication media, for retail purposes; presentation of products to the public; conducting of 
trade shows in the field of automobiles; conducting virtual trade show exhibitions on-line; conducting interactive virtual 
auctions; conducting on-line surveys; conducting studies in the field of public relations; conducting of business surveys; 
conducting of marketing studies; conducting of market research surveys; conducting business research and surveys; 
conducting business and market research surveys; conducting of business appraisals; conducting of market surveys; 
conducting of market studies involving opinion polling; testing to determine job competency; conducting of trade fairs; 
auditing utility rates for others; economic forecasting; administration of a discount program for enabling participants to 
obtain discounts on goods and services through use of a discount membership card; auctioneering; retail services for 
works of art provided by art galleries; promoting and conducting of trade shows; on-line promotion of computer networks 
and web sites; promotion of musical concerts; promotion of special events; sales promotion for others; promoting the 
sale of goods and services of others by awarding purchase points for credit card use; promotion, advertising and 
marketing of on-line web sites; promoting a series of films for others; promotion of sports competitions and events; sales 
promotions at point of purchase or sale, for others; sales promotion for others by means of privileged user cards; 
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promoting the goods and services of others through advertisements on Internet web sites; promoting the goods and 
services of others on the Internet; promoting the goods and services of others by means of a preferred customer 
program; promotion of goods and services through sponsorship of international sports events; promoting the goods and 
services of others through discount card programs; promoting the sale of goods and services of others through 
promotional events; promoting the goods and services of others by preparing and placing advertisements in electronic 
magazines; promoting the sale of goods and services of others through printed material; promoting the goods and 
services of others by means of a loyalty rewards card scheme; promoting the goods and services of others through 
infomercials; promoting the goods and services of others via a global computer network; promotion of goods and 
services through sponsorship of sports events; sales promotion using audiovisual media; promotion of financial and 
insurance services, on behalf of third parties; promoting the goods and services of others by distributing advertising 
materials through a variety of methods; production of infomercials; production and distribution of radio and television 
commercials; production of teleshopping programmes; production of radio commercials; production of advertising films; 
production of radio and television commercials; production of television commercials; rental of office equipment; rental 
of copying machines; rental of marketing materials; office machines and equipment rental; rental of office machines; 
rental of typewriters and copying machines; rental of typewriters; rental of advertising time in cinemas; rental of 
advertising time on communication media; rental of publicity and marketing materials; rental of publicity and marketing 
presentation materials; publicity material rental; rental of vending machines; rental of sales stands; rental of 
photocopying machines; professional consultancy relating to personnel management; direct marketing; publication of 
printed matter for advertising purposes; publication of printed matter for advertising purposes in electronic form; 
publication of publicity materials on-line; publication of publicity materials; publication of publicity materials and texts; 
publication of publicity texts; job and personnel placement; radio advertising; development of processes for the analysis 
and the implementation of strategy plans and management projects; distribution of prospectuses and samples for 
advertising purposes; addressing of envelopes; personnel placement and recruitment; placing advertisements for others; 
development and implementation of marketing strategies for others; developing and coordinating volunteer projects for 
charitable organizations; development of promotional campaigns; developing promotional campaigns for businesses; 
marketing strategy planning; development of marketing strategies and concepts; bill-posting; distribution and 
dissemination of advertising matter; distribution of samples for advertising purposes; information, advisory and 
consultancy services relating to business management and business administration provided on-line or via the Internet; 
issuing and updating of advertising texts; distribution and dissemination of advertising materials [leaflets, prospectuses, 
printed material, samples]; distribution of flyers, brochures, printed matter and samples for advertising purposes; 
distribution of samples; distribution of prospectuses for advertising purposes; handbill distribution for advertising 
purposes; distribution of advertising matter; dissemination of advertising matter; dissemination of advertising material 
[leaflets, brochures and printed matter]; dissemination of advertising matter online; dissemination of advertising matter 
by mail; distribution of advertising flyers; distribution of prospectuses and samples; dissemination of advertisements; 
dissemination of advertising for others via the Internet; dissemination of advertising and promotional materials; 
dissemination of advertisements and of advertising material [flyers, brochures, leaflets and samples]; distribution of 
advertisements and commercial announcements; dissemination of advertising via on-line communications networks; 
dissemination of advertising via the Internet; dissemination of advertising for others via an on-line electronic 
communications network; distribution of products for advertising purposes; business investigations, evaluations, expert 
appraisals, information and research; administrative processing of warranty claims; administrative processing of 
insurance claims; dissemination of advertising, marketing and publicity materials; direct mail advertising; transcription of 
recorded communications; transcription of messages; conducting, arranging and organizing trade shows and trade fairs 
for commercial and advertising purposes; registration of written communications and data; vehicle registration and title 
transfer services; writing of publicity texts; advertising automobiles for sale by means of the Internet; banner advertising; 
advertising of business web sites; advertising in the field of tourism and travel; advertising in periodicals, brochures and 
newspapers; advertising in the popular and professional press; advertising relating to transport and delivery services; 
advertising via mobile telephone networks; advertising of residential real estate; advertising and marketing services; 
online advertising on a computer network; advertising and publicity services; publicity and sales promotion relating to 
goods and services; publicity and sales promotion relating to goods and services available on-line; advertising and 
promotion services and information services relating thereto; advertising of cinemas; advertising the goods and services 
of on-line vendors via a searchable on-line guide; advertising of commercial real estate; advertising relating to 
pharmaceutical products and in-vivo imaging products; advertising by mail order; direct mail advertising to attract new 
customers and to maintain the existing customer base; advertising for recruitment purposes; television advertising; 
advertising of movies; advertising via the Internet; advertising via electronic media; advertising of commercial or 
residential real estate; media buying services; real estate advertising; advertising services to promote public awareness 
of environmental issues and initiatives; advertising for the recruitment of personnel; advertising services for promoting 
the brokerage of stocks and other securities; advertising services provided by a radio and television advertising agency; 
advertising through all public communication means; business advisory, consultancy and information services; 
accountancy advice relating to tax preparation; accountancy advice relating to the preparation of tax returns; document 
reproduction; on-line retail services relating to luggage; on-line retail services relating to toys; on-line retail services 
relating to cosmetics; on-line retail services relating to clothing; on-line retail services relating to gifts; on-line retail 
services relating to handbags; on-line retail services relating to jewelry; mail order retail services for clothing and clothing 
accessories; mail order retail services for clothing accessories; retail services relating to computer software; classified 
advertising; administration and management of research grants; price quotations for goods or services; input and 
compilation of information into computer databases; compilation of information into computerized registers; compilation 
of information into computer databases; compilation and provision of business information; compilation of statistics; 
compilation and systemization of information into computer databases; compilation and systemization of information 
used in electronic transmissions; compilation and systemization of written communications and data; compilation of 
business statistics and commercial information; compilation of mathematical data; compilation of mathematical or 
statistical data; collection, systematization, compilation and analysis of business data and information stored in computer 
databases; compilation of statistical information; compilation of statistics for business or commercial purposes; 
compilation of statistics relating to health care utilization; market canvassing, research and analysis services; product 
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merchandising; business inquiries; the bringing together, for the benefit of others, of a variety of goods, excluding the 
transport thereof, enabling customers to conveniently view and purchase those goods; cost containment; secretarial and 
clerical services; systemization of information into computer databases; research services relating to advertising and 
marketing; advisory services for business management; business advisory services; event marketing; business advice 
relating to franchising; advisory services relating to marketing; business advice and information; advice relating to tax 
preparation; cooperative advertising and marketing; cooperative advertising and marketing for residential and 
commercial cleaning services; negotiation of business contracts for others; negotiation of contracts relating to the 
purchase and sale of goods; negotiation of contracts with health care payors; negotiation and conclusion of commercial 
transactions for third parties; negotiation of advertising contracts; promoting the sale of fashion goods through 
promotional articles in magazines; creation and updating of advertising material; matching skilled volunteers with non-
profit organizations; mail sorting, handling and receiving [office functions]; compilation of business directories; 
compiling indexes of information for commercial or advertising purposes; compilation and systematization of information 
in databanks; compilation of directories for publishing on the Internet; arranging of contracts, for others, for the provision 
of services; tax preparation; tax preparation and consultancy services; drawing up of statements of accounts; 
compilation of mailing lists; copywriting; compilation of advertisements for use as web pages on the Internet; statistical 
evaluation of marketing data; statistical analysis and reporting; analysis of market research statistics; sales promotion for 
others through trading stamp schemes; promoting the goods and services of others; sales promotion through customer 
loyalty programs; business strategic planning; book-keeping for electronic funds transfer; telemarketing services; brand 
testing; testing to determine professional competency; testing to determine employment skills; personality testing for 
recruitment purposes; personality testing for the selection of personnel; psychological testing for the selection of 
personnel; psychometric testing for the selection of personnel; wholesale services for pharmaceutical, veterinary and 
sanitary preparations and medical supplies; retail services for pharmaceutical, veterinary and sanitary preparations and 
medical supplies; business advice relating to marketing; transcription; placement of temporary personnel; career 
placement; database management; business information management; commercial business management; business 
management of airports; interim business management; business management, administration and information services; 
business management and consultancy services; business administration and business consultancy services; business 
management of wholesale and retail outlets; business management of wholesale outlets; business management of retail 
outlets; business process management; business process management and consultancy relating thereto; brand 
management; business management of veterinary practices; customer relationship management; business management 
of hotels; hotel management for others; business management of an airline company; business management of authors 
and writers; business management of actors; business management for freelance service providers; business 
management of companies; business management of conference centers; business management of resort hotels; 
business management of hospitals; business management of models; business management of musical performers; 
business management of musicians; business management of swimming pool complexes; business management of 
professional athletes; business management of restaurants; business management of insurance agencies and brokers on 
an outsourcing basis; business management of theaters; business management of entertainers; inventory management 
of parts and components for manufacturers and suppliers; administration of business payroll for others; administrative 
management of health care clinics; business consultancy and management services regarding marketing activities and 
launching of new products; management and compilation of computerized databases; business project management 
services for construction projects; business risk management; business management; business administration in the 
field of transport and delivery services; commercial administration of the licensing of the goods and services of others; 
business management of reimbursement programs for others; computerized register management; management of 
computerized files; administrative management of hospitals; human resources management; maintaining personal 
medical history records and files; customer service management; administration of consumer loyalty programs; 
administration of cultural and educational exchange programs; administration of loyalty programs involving discounts or 
incentives; administration of customer loyalty programs; management of hotel incentive programs for others; 
administration of frequent flyer programs; administration of sales and promotional incentive schemes; real estate sales 
management; administrative processing of purchase orders; cost management; medical cost management; health care 
cost management; computerized inventory control; administration of sales promotion incentive programs; inventory 
management; administration of loyalty and incentive schemes; administration of customer loyalty and incentive schemes; 
management of telephone call centers for others; management of sales accounts; business records management; 
maintaining files and records concerning the medical condition of individuals; financial records management; business 
administration of hotels; administrative services; administrative services relating to the referral of patients; administrative 
services relating to the referral of clients to attorneys; administrative services relating to hospital referrals; administrative 
services relating to insurance; administrative services relating to home, accident and fire insurance; administrative 
services relating to dental health insurance; administrative services relating to the relocation of personnel; administrative 
services relating to employee stock plans; administrative services relating to warranty claims processing; administrative 
services relating to insurance claims processing; administrative services relating to credit card registration; 
administrative services relating to referrals for general building contractors; administrative services relating to referrals 
for insurance agents; administrative services relating to the management of legal dockets; auctioneering services 
provided on the Internet; business advisory and information services; business networking; accounting services for 
mergers and acquisitions; accounting services relating to tax planning; shareholder record keeping services; business 
information and research services; public relations; on-line auctioneering; promotional marketing; advertising, marketing 
and publicity services; business development; business consultancy services relating to data processing; business 
intermediary and advisory services in the field of product sales; booking agent services for models; on-line ordering 
services; information services relating to advertising; consultancy and information services relating to accounting; 
advisory and consultancy services relating to the procurement of goods for others; information services relating to 
business matters; compilation and analysis of data and information relating to business management; information 
services relating to jobs and career opportunities; telephone directory information services; computer-assisted business 
information and research services; competitive intelligence services; advisory services relating to business risk 
management; business marketing consultancy; consultancy services relating to the administration and management of 
hotels; consultancy and advisory services in the field of business strategy; consultancy relating to business acquisitions; 
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advertising, marketing and promotional consultancy, advisory and assistance services; consultancy and advisory 
services relating to business management; foreign trade consultancy services; advisory services relating to commercial 
transactions; advisory services relating to the operation of franchises; recruitment consultancy; consultancy relating to 
sponsorship search; business management advisory services relating to franchising; consultancy services relating to the 
management of telephone call centers; advisory and consultancy services relating to import-export agencies; advisory 
services relating to business administration; advisory services relating to business analysis; advisory services relating to 
business planning; consultancy services relating to the procurement of goods and services; advisory services relating to 
data processing; advisory services relating to business organization and management; business consultancy services 
relating to disaster planning and recovery; advisory services relating to tax preparation; consultancy services relating to 
advertising, publicity and marketing; literary agency services consisting of the negotiation of contracts; modelling for 
advertising or sales promotion; typing; marketing agency services; on-line retail store services featuring downloadable 
prerecorded music and video; on-line retail store services featuring downloadable ring tones; wholesale services relating 
to automobile accessories; wholesale services relating to furniture; wholesale services relating to furs; wholesale 
services relating to clothing; wholesale services relating to candy; wholesale services relating to sporting goods; 
wholesale services relating to flowers; wholesale services relating to automobile parts; wholesale services relating to 
jewelry; wholesale ordering services; window dressing services for retail shops; electronic inventory management 
services; market analysis; business administration services for the processing of sales made on the Internet; employment 
booking services for performing artists; accountancy services relating to accounts receivable; medical billing services for 
doctors; medical billing services for hospitals; office functions; business management of car parking facilities; document 
indexing services; initiating telephone calls for others; market intelligence services; business consultancy services in the 
field of agriculture; market segmentation consultancy; sales volume tracking for others; executive search and placement 
services; recruitment of temporary personnel; employment recruiting services; appointment reminder services [office 
functions]; computerized business record keeping services; business record keeping services; data processing; word 
processing and typing services; on-line data processing services; electronic data processing services relating to health 
care information; telephone directory assistance services; retail or wholesale services for cereals; retail or wholesale 
services for dentifrices; retail or wholesale services for cocoa; retail or wholesale services for stationery; retail or 
wholesale services for confectionery; retail or wholesale services for cosmetics; retail or wholesale services for coffee; 
retail or wholesale services for smokers' articles; retail or wholesale services for detergents; retail or wholesale services 
for soaps; retail or wholesale services for bedding; retail or wholesale services for rice; retail or wholesale services for 
bags; retail or wholesale services for tobacco; retail or wholesale services for woven fabrics; retail or wholesale services 
for toiletries; retail or wholesale services for tea; employment outplacement services; brand evaluation services; business 
risk assessment; life-cycle costing; market assessment services; relocation services for businesses; keypunching [office 
functions]; advertising planning services; tax filing services; employment hiring, recruiting, placement, staffing and 
career networking services; recruitment and personnel management services; executive recruitment services; sports 
recruiting services for high school athletes; business assistance; brand positioning; search engine optimization for sales 
promotion; provision of information and advisory services relating to e-commerce; computerized business information 
services; provision of advertising space; providing business information directory services, via a global computer 
network; telephone order taking services for others; auctioneering services provided via telecommunication networks; 
appointment scheduling services [office functions]; vending machine services; promotional marketing services using 
audiovisual media; direct mail advertising services provided by lettershops; brand strategy services; internship 
placement services; employment placement services; press advertising services; conference call transcription services; 
automobile registration services; on-line advertising and marketing services; publicity and sales promotion services; 
advertising, marketing and promotion services; advertising and promotion services and consultancy related thereto; 
advertising, promotional and public relations services; publicity, promotional and marketing services relating to vehicles; 
advertising research; retail or wholesale services for automobiles; retail or wholesale services for fishing tackle; retail or 
wholesale services for fruits and vegetables; retail services relating to engineering goods; retail or wholesale services for 
tobacco and smokers' articles; bridal registry services; alcoholic beverage procurement services [purchasing goods for 
other businesses]; business assistance, management and information services; brand creation; window dressing and 
display arrangement services; gift registry services; compilation of direct mailing lists; energy price comparison services; 
price comparison services; comparison shopping services; intermediary services relating to the rental of advertising time 
and space; intermediary services relating to advertising; statistical analysis and reporting services for business 
purposes; promotional services; export promotion services; business strategy development; purchasing agency 
services; medical transcription services [office functions]; stenographic transcription; temporary personnel employment 
services; job placement; business management services relating to franchising; business management services provided 
by theatrical agencies; trade show management services; supply chain management services; mail order retail services 
for cosmetics; mail order retail services for clothing; electronic data processing; shorthand typing; advertising services 
for the promotion of goods; advertising and promotion services; pay per click advertising; advertising services to 
promote public awareness in the field of social welfare; advertising services to create corporate and brand identity; 
advertising services to promote public awareness of medical issues; advertising services to promote public awareness of 
social issues; advertising services to promote public awareness of medical conditions; advertising services to promote 
public awareness of environmental matters; advertising and publicity services provided via television, radio or mail; 
advertising services provided via the Internet; advertising services relating to in vivo imaging apparatus; advertising 
services relating to the commercialization of new products; advertising services relating to cosmetics; advertising 
services relating to pharmaceutical products; advertising services relating to pharmaceuticals for the treatment of 
diabetes; advertising services relating to in vivo imaging products; advertising services relating to perfumery; advertising 
services relating to the sale of goods; advertising services relating to jewelry; business consultancy and advisory 
services; business process re-engineering; retail or wholesale services for paper and stationery; retail or wholesale 
services for bicycles; retail or wholesale services for two-wheeled motor vehicles; retail or wholesale services for 
confectionery, bread and buns; retail or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; 
retail or wholesale services for furniture; retail or wholesale services for footwear; retail or wholesale services for 
clothing; retail or wholesale services for printed matter; retail or wholesale services for food and beverages; retail or 
wholesale services for rice and cereals; retail or wholesale services for sports goods; retail or wholesale services for 
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bags and pouches; retail or wholesale services for woven fabrics and bedding; retail or wholesale services for tea, coffee 
and cocoa; retail or wholesale services for electrical machinery and apparatus; retail services provided by tire stores; 
retail services provided by drugstores; retail services provided by grocery stores; retail services provided by bakery 
shops; retail services provided by consignment stores; retail services provided by record stores; retail services provided 
by furniture stores; retail services provided by music and record stores; retail services provided by clothing stores; retail 
services provided by discount clothing stores; retail services provided by gift shops; retail services provided by candy 
stores; retail services provided by discount stores; retail services provided by sporting goods stores; retail services 
provided by automobile parts and accessories stores; retail services provided by music stores; retail services provided 
by butcher shops; retail services provided by online gift shops; retail services provided by means of mail order catalogs; 
retail services provided by lawn, garden and nursery stores; retail services provided by supermarkets; retail services 
provided by television stores; retail services provided by department stores; retail services provided by fruit stands; retail 
services provided by florist shops; retail services provided via interactive television; retail services provided via computer 
communications networks; retail services provided by jewelry stores; retail services relating to automobile accessories; 
retail services relating to delicatessen products; retail services relating to furniture; retail services relating to furs; retail 
services relating to clothing; retail services relating to candy; retail services relating to sporting goods; retail services 
relating to fruit; retail services relating to flowers; retail services relating to jewelry; retail services featuring a bonus 
incentive program for customers; retail services featuring a wide variety of consumer goods; retail services provided by 
convenience stores; on-line retail store services featuring cosmetic and beauty products; on-line retail store services 
featuring cosmetic and beauty products, clothing and accessories; secretarial services; procurement services for others 
[purchasing goods and services for other businesses]; procurement services for others relating to office requisites; 
executive search and selection services; shorthand; shorthand secretarial services; outsourcing services [business 
assistance]; telephone receptionist services; telephone answering for unavailable subscribers; telephone welcoming 
services for third parties; chamber of commerce services in the nature of promoting local business and tourism; nanny 
placement services; business administration services for the processing of sales made on a global computer network; 
photocopying services; business advisory services relating to the establishment and operation of franchises; export 
agency services; electronic billboard advertising; cost management accounting; business invoicing; cost accounting; 
filing of documents or magnetic tapes [office functions]; document filing [office functions]; economic forecasting and 
analysis; business efficiency expert services; electronic publication of printed matter for advertising purposes.

Cl.37;Recharging services for electric vehicles; oil pumping and extraction; drilling and pumping of oil; oil drilling 
services; oil extraction services; oil pumping services; installation of apparatus for the production of oil; repair and 
maintenance of vehicles; repair of water vehicles; repair and maintenance of water vehicles; repair and maintenance of 
land, water, air and railway vehicles; abrasive cleaning of surfaces; wrecking services; emergency vehicle repair services; 
rental of car washing installations; rental of car washing apparatus; rental of car washing apparatus and providing 
information relating thereto; rental of concrete mixers; rental of concrete pumps; rental of drilling and mining apparatus; 
rental of drilling platforms; rental of mining machines and apparatus; rental of mining machines and apparatus and 
providing information relating thereto; rental of scaffolding, platforms, molds and machinery for use in construction; 
rental of machines, tools and apparatus for use in building construction; rental of elevating work platforms for use in 
construction; rental of lifting apparatus for use in construction; rental of floor cleaning machines and providing 
information relating thereto; rental of industrial machines; rental of construction equipment, concrete mixers, concrete 
pumps and cranes; rental of construction machines and tools; rental of construction machines and apparatus and 
providing information relating thereto; rental of cleaning apparatus; rental of mops and providing information relating 
thereto; rental of electric washing machines and providing information relating thereto; asphalting; automobile 
pinstriping; termite and pest control, other than for agricultural purposes; water or oil well boring; water well drilling; 
drilling of deep oil or gas wells; oil and gas drilling; oil well drilling; drilling of wells; drilling for crude oil; exterior and 
interior cleaning of aircraft; erecting of commercial centres, housing areas and manufacturing plants; tapestry repair for 
others; rebuilding engines that have been worn or partially destroyed; refurbishment of buildings; rebuilding machines 
that have been worn or partially destroyed; renovation of clothing; reconditioning of industrial machinery; retreading of 
tires; custom rebuilding of existing land vehicles and structural parts therefor; vulcanizing of automobile tires [repair]; 
vulcanization of tires [repair]; building sealing; pavement sealing; road sealing and stripping; waterproofing of 
basements; linen ironing; ironing of clothing; pressing of clothing; ironing of textiles; ironing of fabric; disinfecting; 
disinfecting of telephone handsets; disinfecting of telephone handsets and providing information relating thereto; rat 
exterminating; mining for diamonds; mining for diamonds, precious stones or precious metals; mining extraction; mining 
for precious stones; mining for precious metals; pumping crude oil; laying of foundations; fuelling, washing, cleaning, 
maintenance and repair of vehicles; fuelling of vehicles; fuelling of aircraft; vehicle battery charging; lawn mower blade 
sharpening; drill bit sharpening; knife sharpening; sharpening of scissors; sharpening of scissors and kitchen knives; 
sharpening of scissors and kitchen knives and providing information relating thereto; insulating of internal and external 
walls, ceilings and roofs; insulating of external walls; building insulating; repair information; construction information; 
bricklaying; riveting; automobile detailing; vehicle detailing; consultancy relating to building construction supervision; 
consultancy relating to painting of buildings; consultancy relating to the repair and reconditioning of bearings for 
machines; construction consultancy; consultancy relating to residential and building construction; consultancy relating 
to vehicle repair; varnishing; furniture varnishing; re-tinning; retrofitting of ventilating installations in buildings; 
upgrading of computer hardware; retrofitting of air-conditioning installations in buildings; retrofitting of heating, 
ventilating and air-conditioning installations in buildings; retrofitting of heating installations in buildings; washing and 
cleaning of vehicles; washing of airplanes; construction of wind power plants; construction of building interiors; 
construction of dams; construction of roads, sewers and water supply systems; construction of residential buildings; 
construction of buildings; construction of buildings, dams and bridges; construction of buildings, roads, bridges and 
dams; construction of buildings and other structures; construction of energy efficient buildings and structures; tire 
rotating and balancing; construction and repair of airports and airport facilities; installation and repair of blinds; 
construction and repair of residential buildings and houses; construction and repair of buildings and other structures; 
construction and renovation of buildings and other structures; construction and renovation of bridges; construction and 
maintenance of apartments, studios, bungalows, villas and cottages; construction and maintenance of holiday homes, 
holiday camps, temporary accommodation, hotels and residential hotels; construction and maintenance of buildings; 
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construction and maintenance of sports centers, health clubs, leisure centers and recreational complexes; construction 
and maintenance of building complexes, residential buildings, housing estates, commercial buildings, shopping centers, 
office buildings and parking structures; construction and erection of exhibition stands, stages and booths; construction 
of sewerage systems; construction of commercial buildings; construction of steel structures; construction of bridges; 
construction of public works; construction of conservatories and greenhouses; construction of office buildings; 
construction of industrial buildings; erection of prefabricated buildings and structures; construction, erection, 
installation, repair, renovation, servicing, maintenance and dismantling of wind farms; construction of sports arenas; 
scaffolding; construction, maintenance and repair of water vehicles; construction, maintenance and repair of 
transportable and prefabricated buildings; construction, maintenance and repair of watercraft; construction, maintenance 
and repair of heat insulation systems; construction, maintenance and renovation of buildings; construction, maintenance 
and renovation of public works; construction, maintenance and repair of conservatories and greenhouses; installation, 
maintenance and repair of security and authentication apparatus; installation, maintenance and repair of regulating, 
monitoring and control apparatus; installation, maintenance and repair of temperature control apparatus; installation, 
maintenance and repair of remote control apparatus for changing printing plates; installation, maintenance and repair of 
sealing machines; installation, maintenance and repair of sewerage systems; installation, maintenance and repair of 
stairway lifts; installation, maintenance and repair of safety equipment; installation, maintenance and repair of security 
and safety equipment; installation, maintenance and repair of rolling mills; installation, maintenance and repair of rollers 
for machines; installation, maintenance and repair of systems, machinery and apparatus for working and processing 
metals and sheet metal; installation, maintenance and repair of solar collectors; installation, maintenance and repair of 
solar installations for generating power; installation, maintenance and repair of solar installations for generating power, 
solar collectors and photovoltaic modules; installation, maintenance and repair of solar energy systems; installation, 
maintenance and repair of sorting machines; installation, maintenance and repair of telecommunications equipment; 
installation, maintenance and repair of telecommunications apparatus and instruments; installation, maintenance and 
repair of telephone and communication equipment; installation, maintenance and repair of telephones; installation, 
maintenance and repair of street lights; installation, maintenance and repair of surgical apparatus and instruments; 
installation, maintenance and repair of surgical, medical, dental and veterinary apparatus and instruments; construction 
of trade fair and exhibition stands; construction of shopping centers; erection, installation, maintenance and repair of 
wind turbines, wind stations and other wind-powered machines; erection, installation, maintenance and repair of 
windmills, wind power plants, wind turbines and other wind-operated machines; construction of power plants; 
construction of wave energy power plants; window cleaning; road paving; vehicle washing; supervision of building 
renovation; supervision of building reconstruction; supervision of building demolition; supervision of the construction of 
watercraft, yachts, boats, ships and water vehicles; on-site construction supervision; building construction supervision; 
pavement marking services; pavement striping; cleaning of building exteriors and providing information relating thereto; 
tuning of musical instruments; upholstering; upholstering of vehicle seats; renovation and restoration of buildings; 
rustproofing; anti-rust treatment for vehicles; sanding; pumicing; emergency servicing of water supply apparatus; 
emergency servicing of gas supply apparatus; emergency servicing of apparatus for supplying electricity; oil burner 
servicing and repair; air conditioning vent sealing services; providing laundry washing and drying facilities; safe 
maintenance or repair and providing information relating thereto; car maintenance; maintenance services; maintenance of 
motor vehicles; maintenance of water purifying apparatus; maintenance of apparatus and installations for generating 
power; maintenance, servicing, tuning and repair of motors and engines; maintenance, servicing and repair of apparatus 
and installations for generating power; maintenance, servicing and repair of household and kitchen appliances; 
maintenance, servicing and repair of vehicles; maintenance, servicing and repair of weapon systems; maintenance and 
repair services; maintenance and repair of automatic transmissions; car repair and maintenance; maintenance and repair 
of motor vehicles and airplanes; maintenance and repair of continuously variable transmissions; maintenance and repair 
of grounded aircraft; maintenance and repair of hydrodynamic transmissions; maintenance and repair of hydrostatic 
transmissions; maintenance and repair of dual-clutch transmissions; strong-room maintenance and repair; maintenance 
and repair of power shift transmissions; maintenance and repair of manual transmissions; maintenance and repair of 
gears; maintenance and repair of control systems for radio systems and networks; maintenance and repair of hybrid 
transmissions; maintenance and repair of starters for motors and engines; maintenance and repair of synchronized 
transmissions; maintenance and restoration of works of art; maintenance and cleaning of mining equipment; 
maintenance of vehicles and machines; maintenance of water pollution control equipment; maintenance of 
communications equipment; maintenance of office equipment; maintenance of intruder alarms; maintenance of printing 
machines and digital printing systems; maintenance of industrial machinery; maintenance, repair and reconditioning of 
photovoltaic apparatus and installations; maintenance, repair and rebuilding of furnaces; maintenance of plumbing; 
maintenance of welding machines and equipment; maintenance of telecommunications apparatus; vehicle maintenance; 
maintenance of vehicle washing installations; maintenance of fire alarm installations; paper hanging; painting or repair of 
signs; septic tank pumping and cleaning; glazing of windows; pumping septic tanks; installation of yacht interiors; 
bathtub and bath boiler cleaning; bathtub and bath boiler cleaning and providing information relating thereto; cleaning of 
buildings [exterior surface]; clearing and cleaning gutters; cleaning of building exteriors; jewelry remounting; recharging 
of batteries; recharging of batteries and accumulators; conversion and tuning of production automobiles and their 
engines; rebricking and rebuilding of furnaces; yacht and boat conversion, renovation, refit and repair; cabinet refacing; 
automotive refinishing; rebuilding and reconditioning of engines and motors; underwater dredging; underwater building 
and construction; painting of automobiles; painting of motor vehicles; painting of buildings; painting and rendering of 
interior and exterior walls; painting of metal surfaces; painting of metal surfaces to prevent corrosion; painting of window 
frames; sign painting; painting of furniture; painting of aircraft; painting of vehicles; floor polishing and providing 
information relating thereto; vehicle polishing; automobile polishing; floor polishing; vehicle breakdown repair services; 
mending clothing and providing information relating thereto; self-service laundries; providing information relating to the 
installation of machinery; providing information relating to the rental of construction equipment; providing information 
relating to repair services in the aviation sector; providing information relating to the maintenance of measuring and test 
equipment; providing on-line information relating to the construction of buildings; providing online information relating to 
the construction of buildings, and repair and installation services; providing on-line information relating to repair and 
installation services; provision of information, advice and consultancy relating to cleaning; providing building 
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construction information via a web site; providing information relating to the sharpening of scissors and kitchen knives; 
providing information relating to vermin exterminating, other than for agriculture, forestry or horticulture; providing 
information relating to umbrella repair; providing information relating to the repair or maintenance of musical 
instruments; providing information relating to the repair or maintenance of sporting equipment; providing information 
relating to the repair or maintenance of signboards; providing information relating to the repair or maintenance of nuclear 
power plants; providing information relating to the repair or maintenance of water purifying apparatus; providing 
information relating to the repair or maintenance of mining machines and apparatus; providing information relating to the 
repair or maintenance of two-wheeled motor vehicles; providing information relating to the repair or maintenance of 
railway rolling stock; providing information relating to the repair or maintenance of measuring and testing machines; 
providing information relating to the repair or maintenance of machines and instruments for making shoes; providing 
information relating to the repair or maintenance of machines and systems for manufacturing integrated circuits; 
providing information relating to the repair or maintenance of semi-conductor manufacturing machines and systems; 
providing information relating to the repair or maintenance of machines and apparatus for use in beauty salons or 
barbers' shops; providing information relating to the repair or maintenance of painting machines and apparatus; 
providing information relating to the repair or maintenance of printing or bookbinding machines and apparatus; providing 
information relating to the repair or maintenance of power distribution or control machines and apparatus; providing 
information relating to the repair or maintenance of waste crushing machines and apparatus; providing information 
relating to the repair or maintenance of plastic processing machines and apparatus; providing information relating to the 
repair or maintenance of waste compacting machines and apparatus; providing information relating to the repair or 
maintenance of tobacco processing machines; providing information relating to the repair or maintenance of medical 
machines and apparatus; providing information relating to the repair or maintenance of metalworking machines and 
tools; providing information relating to the repair or maintenance of power-driven floor cleaning machines; providing 
information relating to the repair or maintenance of mechanical parking systems; providing information relating to the 
repair or maintenance of pumps; providing information relating to the repair or maintenance of non-electric cooking 
apparatus and installations; providing information relating to the repair or maintenance of optical machines and 
instruments; providing information relating to the repair or maintenance of office machines and apparatus; providing 
information relating to the repair or maintenance of printing machines; providing information relating to the repair or 
maintenance of storage tanks; providing information relating to the repair or maintenance of textile machines and 
apparatus; providing information relating to the repair or maintenance of telecommunication machines and apparatus; 
providing information relating to the repair or maintenance of vending machines; providing information relating to the 
repair or maintenance of packing or wrapping machines and apparatus; providing information relating to the repair or 
maintenance of water pollution control equipment; providing information relating to the repair or maintenance of 
photographic machines and apparatus; providing information relating to the repair or maintenance of sewing machines; 
providing information relating to the repair or maintenance of power generators; providing information relating to the 
repair or maintenance of vessels; providing information relating to the repair or maintenance of vehicle washing 
installations; providing information relating to vehicle repair; providing information relating to window cleaning services; 
providing information relating to the setup or repair of locks; providing information relating to the disinfection of 
telephone handsets; providing information relating to laundering services; providing information relating to construction, 
repair, restoration, maintenance and installation services; providing information relating to floor polishing services; 
providing information relating to storage tank cleaning services; providing information relating to clothing mending 
services; providing information relating to clothing repair services; providing information relating to street cleaning 
services; providing information relating to repair and installation services; providing information relating to building 
cleaning; providing information relating to septic tank cleaning services; providing information relating to the cleaning of 
building exteriors; providing information relating to the rental of car washing apparatus; providing information relating to 
the rental of floor cleaning machines; providing information relating to the rental of construction machines and 
apparatus; providing information relating to the rental of mops; providing information relating to the rental of electric 
washing machines; providing information relating to the pressing of clothing; providing information relating to building 
reconstruction; providing information relating to the repair of bicycles; providing information relating to the repair of 
game machines and apparatus; providing information relating to the repair of toys or dolls; providing information relating 
to the repair or maintenance of automobiles; providing information relating to the repair or maintenance of air-
conditioning apparatus; providing information relating to the repair or maintenance of bicycle parking apparatus; 
providing information relating to the repair or maintenance of cooking apparatus; providing information relating to the 
repair or maintenance of machines and apparatus for processing food or beverages; providing information relating to the 
repair or maintenance of cooking apparatus and installations; providing information relating to the repair or maintenance 
of boilers; providing information relating to the repair or maintenance of bookbinding apparatus and machines; providing 
information relating to the repair or maintenance of consumer electrical appliances; providing information relating to the 
repair or maintenance of aircraft; providing information relating to the repair or maintenance of gas water heaters; 
providing information relating to the repair or maintenance of gasoline station equipment; providing information relating 
to the repair or maintenance of burners; providing information relating to the repair or maintenance of amusement 
machines and apparatus; providing information relating to the repair or maintenance of cinematographic machines and 
apparatus; providing information relating to the repair or maintenance of cooking pots and pans; providing information 
relating to the repair or maintenance of diving machines and apparatus; providing information relating to the repair or 
maintenance of laboratory apparatus and instruments; providing information relating to the repair or maintenance of 
machines and apparatus for manufacturing rubber goods; providing information relating to the repair or maintenance of 
machines and apparatus for manufacturing glassware; providing information relating to the repair or maintenance of 
chemical processing machines and apparatus; providing information relating to the repair or maintenance of construction 
machines and apparatus; providing information relating to the repair or maintenance of loading-unloading machines and 
apparatus; providing information relating to the repair or maintenance of freezing machines and apparatus; providing 
information relating to the repair or maintenance of firearms; providing information relating to the repair or maintenance 
of fire alarms; providing information relating to the repair or maintenance of industrial furnaces; providing information 
relating to the repair or maintenance of industrial dishwashing machines; providing information relating to the repair or 
maintenance of industrial washing machines; providing information relating to the repair or maintenance of fishing tackle; 
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providing information relating to the repair or maintenance of fishing machines and instruments; providing information 
relating to the repair or maintenance of agricultural machines and implements; providing information relating to the repair 
or maintenance of chemical plants; providing information relating to the repair or maintenance of clocks and watches; 
providing information relating to the repair or maintenance of electric lighting apparatus; providing information relating to 
the repair or maintenance of electric motors; providing information relating to the repair or maintenance of electric 
cooking apparatus and installations; providing information relating to the repair or maintenance of electronic machines 
and apparatus; providing information relating to the repair and maintenance of spectacles; providing information relating 
to the repair and maintenance of furnaces; providing information relating to the rental of mining machines and apparatus; 
providing information relating to the repair of land vehicles; providing information relating to the repair of billiard 
equipment; providing information relating to the repair of spectacles; providing information relating to shoe repair; 
providing information relating to the repair of fishing tackle; providing information relating to the repair of sports 
equipment; providing information relating to the repair of bags or pouches; providing information relating to the repair of 
tatami mats; providing information relating to the repair of personal ornaments; providing information relating to building 
renovation; providing information relating to furniture restoration; providing information relating to building demolition; 
providing information relating to building construction; providing information relating to the construction of buildings, 
and repair and installation services; providing information relating to the construction, repair and maintenance of 
buildings; providing information relating to shipbuilding; providing information relating to safe maintenance and repair; 
providing information relating to roofing installation and repair; providing information relating to the installation of 
electrical apparatus; providing information relating to fur care and repair; providing information relating to fur care, 
cleaning and repair; providing information relating to bathtub and bath boiler cleaning services; providing information 
relating to the cleaning of carpets and rugs; providing information relating to chimney sweeping services; provision of 
construction advice; providing advice relating to installation, maintenance and repair services; provision of construction 
information; provision of construction information relating to public works; provision of construction information by 
electronic means; pressing of cloth; pressing of cloth, clothing, fabric and textiles; pressing of textiles; pressing of fabric; 
emergency roadside vehicle repair services; roadside repair of automobiles; application of anti-graffiti coatings; cleaning 
of venues before and after events; street construction; rental of bulldozers; rental of drainage pumps; rental of dish 
drying machines; rental of road sweeping machines; rental of cleaning machines; rental of construction machines and 
apparatus; rental of cleaning equipment; rental of oil well drilling tools; rental of earth moving equipment and excavators; 
rental of construction and building equipment; rental of cranes [construction equipment]; rental of floor cleaning 
machines; rental of dishwashing machines; rental of dishwashers for household purposes; rental of dishwashers for 
industrial purposes; rental of industrial dish drying machines; rental of laundry washing machines; rental of construction 
equipment; rental of building scaffolds, working and building platforms; rental of laundry dryers; rental of spin dryers for 
clothes; rental of mops; rental of excavators; rental of electric washing machines; laying of cable; wiring services for 
telecommunications; pressing of clothing and providing information relating thereto; plumbing; dredging; masonry; 
roofing services; painting, interior and exterior; carpentry services; airplane de-icing services; underwater repair; pile 
driving services; joinery; cabinet making [repair]; installation services relating to the modernization of machines, machine 
tools and automatic systems for treating and processing metals; plastering; excavation services; quarrying services; 
removal of debris from buildings [construction services]; renovation of buildings; renovation and maintenance of 
shopping centers, industrial complexes, office buildings, residential buildings and other real estate developments; repair; 
repair of automatic livestock feeders; repair of automobiles; repair of vehicles as part of vehicle breakdown services; 
rebuilding of automobile engines; repair of forklift trucks; repair of water supply apparatus; repair of apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; repair 
of steam generating apparatus; repair of air filtering apparatus; repair of telecommunication machines and apparatus; 
repair of apparatus and installations for generating power; repair of heat recovery apparatus; repair of billiard equipment 
and providing information relating thereto; repair of binoculars; repair of biogas plants and machines; repair of tailboard 
lifts; repair of tow bars for vehicles; repair of household and kitchen appliances; repair of consumer electronics; 
reconditioning of vacuum pumps and parts thereof; repair of bicycles; repair of bicycles and providing information 
relating thereto; repair of ventilating apparatus; repair of water purifying apparatus; repair of air filters; repair of air filters 
and parts thereof; repair of aerial navigation equipment; repair of compressed air machines; repair of intake air filters for 
machinery; repair of intake air filters and parts thereof; hat repair; repair of mining machinery; repair of trucks; overhaul 
of engines and motors; suitcase repair; repair of security locks; repair, servicing and maintenance of vehicles and 
apparatus for locomotion by air; repair of buildings; umbrella repair and providing information relating thereto; umbrella 
repair; parasol repair; repair and reconditioning of bearings for machines; repair and reconditioning of anti-friction 
bearings for machines; repair and reconditioning of bearings, ball-bearings, roller bearings and anti-friction bearings for 
machines; repair of game machines and apparatus; repair of game machines and apparatus and providing information 
relating thereto; repair of toys or dolls; repair of toys or dolls and providing information relating thereto; reconditioning 
machines that are worn or partially destroyed; reconditioning motors and engines that have been worn or partially 
destroyed; repair and insulation of window joints; maintenance of automobiles; repair or maintenance of nuclear power 
plants; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of automobiles; repair or 
maintenance of automobiles and providing information relating thereto; repair or maintenance of cooking apparatus; 
repair or maintenance of cooking apparatus for industrial purposes; repair or maintenance of cooking apparatus and 
installations; repair or maintenance of power distribution or control machines and apparatus; repair or maintenance of 
boilers; repair or maintenance of boilers and providing information relating thereto; repair or maintenance of chick 
brooders; repair or maintenance of consumer electrical appliances; repair or maintenance of consumer electrical 
appliances and providing information relating thereto; repair or maintenance of signboards; repair or maintenance of 
signboards and providing information relating thereto; repair or maintenance of gas water heaters; repair or maintenance 
of gas water heaters and providing information relating thereto; repair or maintenance of power generators; repair or 
maintenance of burners and providing information relating thereto; repair or maintenance of mining machines and 
apparatus; repair or maintenance of mining machines and apparatus and providing information relating thereto; repair or 
maintenance of two-wheeled motor vehicles and providing information relating thereto; repair or maintenance of milking 
machines; repair or maintenance of railway rolling stock; repair or maintenance of railway rolling stock and providing 
information relating thereto; repair or maintenance of amusement machines and apparatus; repair or maintenance of 
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measuring and testing machines and instruments; repair or maintenance of measuring and testing machines and 
providing information relating thereto; repair or maintenance of egg incubators; repair or maintenance of 
cinematographic machines and apparatus; repair or maintenance of cinematographic machines and apparatus and 
providing information relating thereto; repair or maintenance of movie projectors; repair or maintenance of computers; 
repair or maintenance of conveyors; repair or maintenance of air-conditioning apparatus; repair or maintenance of 
vessels and providing information relating thereto; repair or maintenance of fodder mills; repair or maintenance of fodder 
mixers; repair or maintenance of fodder presses; repair or maintenance of fodder cutters; repair or maintenance of 
cooking pots and pans and providing information relating thereto; repair or maintenance of cooking pots and pans; repair 
or maintenance of laboratory apparatus and instruments; repair or maintenance of laboratory apparatus and instruments 
and providing information relating thereto; repair or maintenance of tobacco processing machines; repair or maintenance 
of diving machines and apparatus; repair or maintenance of machines and apparatus for use in beauty salons or barbers' 
shops; repair or maintenance of painting machines and apparatus; repair or maintenance of painting machines and 
apparatus and providing information relating thereto; repair or maintenance of plastic processing machines and 
apparatus and providing information relating thereto; repair or maintenance of plastic processing machines and 
apparatus; repair or maintenance of glassware manufacturing machines and apparatus and providing information relating 
thereto; repair or maintenance of machines and apparatus for processing food or beverages; repair or maintenance of 
machines and apparatus for manufacturing rubber goods; repair or maintenance of tobacco processing machines and 
providing information relating thereto; repair or maintenance of office machines and apparatus; repair or maintenance of 
amusement machines and apparatus and providing information relating thereto; repair or maintenance of power 
distribution or control machines and apparatus and providing information relating thereto; repair or maintenance of 
packing or wrapping machines and apparatus; repair or maintenance of photographic machines and apparatus and 
providing information relating thereto; repair or maintenance of chemical processing machines and apparatus; repair or 
maintenance of glassware manufacturing machines and apparatus; repair or maintenance of chemical processing 
machines and apparatus and providing information relating thereto; repair or maintenance of machines and instruments 
for making shoes; repair or maintenance of plant fiber processing machines and implements; repair or maintenance of 
machines and systems for manufacturing integrated circuits; repair or maintenance of semi-conductor manufacturing 
machines and systems; repair or maintenance of semi-conductor manufacturing machines and systems and providing 
information relating thereto; repair or maintenance of waste crushing machines and apparatus and providing information 
relating thereto; repair or maintenance of waste compacting machines and apparatus and providing information relating 
thereto; repair or maintenance of medical machines and apparatus; repair or maintenance of medical machines and 
apparatus and providing information relating thereto; repair or maintenance of metalworking machines and tools; repair 
or maintenance of metalworking machines and tools and providing information relating thereto; repair or maintenance of 
power-driven floor cleaning machines; repair or maintenance of mechanical parking systems; repair or maintenance of 
mechanical parking systems and providing information relating thereto; repair or maintenance of freezing machines and 
apparatus and providing information relating thereto; repair or maintenance of musical instruments; repair or 
maintenance of musical instruments and providing information relating thereto; pump repair or maintenance; pump repair 
or maintenance and providing information relating thereto; repair or maintenance of non-electric cooking apparatus and 
installations; repair or maintenance of non-electric cooking apparatus and installations and providing information relating 
thereto; repair or maintenance of gasoline station equipment and providing information relating thereto; repair or 
maintenance of gasoline station equipment; repair or maintenance of firearms; repair or maintenance of firearms and 
providing information relating thereto; repair or maintenance of optical machines and instruments; repair or maintenance 
of optical machines and instruments and providing information relating thereto; repair or maintenance of office machines 
and apparatus and providing information relating thereto; repair or maintenance of bookbinding apparatus and machines; 
repair or maintenance of printing or bookbinding machines and apparatus; repair or maintenance of printing or 
bookbinding machines and apparatus and providing information relating thereto; repair or maintenance of printing 
machines; repair or maintenance of loading-unloading machines and apparatus and providing information relating 
thereto; repair and maintenance of feed or booster pumps; repair or maintenance of diving machines and apparatus and 
providing information relating thereto; repair or maintenance of fire alarms and providing information relating thereto; 
repair or maintenance of fire alarms; repair or maintenance of cultivating machines and implements; repair or 
maintenance of fishing tackle; repair or maintenance of fishing tackle and providing information relating thereto; repair or 
maintenance of overhead projectors; repair or maintenance of industrial furnaces and providing information relating 
thereto; repair or maintenance of cooking apparatus for industrial purposes and providing information relating thereto; 
repair or maintenance of air-conditioning apparatus for industrial purposes and providing information relating thereto; 
repair or maintenance of industrial washing machines and providing information relating thereto; repair or maintenance of 
industrial dishwashing machines; repair or maintenance of industrial dishwashing machines and providing information 
relating thereto; repair or maintenance of industrial washing machines; repair or maintenance of industrial furnaces; 
repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of storage tanks; repair or 
maintenance of fishing machines and instruments and providing information relating thereto; repair or maintenance of 
fishing machines and instruments; repair or maintenance of power-driven floor cleaning machines and providing 
information relating thereto; repair or maintenance of agricultural machines and implements and providing information 
relating thereto; repair or maintenance of agricultural machines and implements; repair or maintenance of power 
generators and providing information relating thereto; repair or maintenance of snow ploughs; repair or maintenance of 
construction equipment; repair or maintenance of construction machines and apparatus; repair or maintenance of 
construction machines and apparatus and providing information relating thereto; repair or maintenance of textile 
machines and apparatus; repair or maintenance of textile machines and apparatus and providing information relating 
thereto; repair or maintenance of telecommunication machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus and providing information relating thereto; repair or maintenance of 
telecommunication machines and apparatus, other than telephone sets, radio receivers and television receivers; repair or 
maintenance of telephone apparatus; repair or maintenance of vending machines and providing information relating 
thereto; repair or maintenance of harvesting machines and implements; repair or maintenance of packing or wrapping 
machines and apparatus and providing information relating thereto; repair or maintenance of vehicle washing 
installations and providing information relating thereto; repair or maintenance of bicycle parking apparatus; repair or 

4784



maintenance of bicycle parking apparatus and providing information relating thereto; repair or maintenance of water 
pollution control equipment and providing information relating thereto; repair or maintenance of water purifying 
apparatus and providing information relating thereto; repair or maintenance of photographic machines and apparatus; 
repair or maintenance of chemical plants; repair or maintenance of chemical plants and providing information relating 
thereto; repair or maintenance of freezing machines and apparatus; repair or maintenance of storage tanks and providing 
information relating thereto; repair or maintenance of clocks and watches; repair or maintenance of clocks and watches 
and providing information relating thereto; repair or maintenance of sewing machines; repair or maintenance of sewing 
machines and providing information relating thereto; repair or maintenance of electric cooking apparatus and 
installations; repair or maintenance of electric motors and providing information relating thereto; repair or maintenance of 
electric lighting apparatus and providing information relating thereto; repair or maintenance of electric motors; repair or 
maintenance of electronic machines and apparatus; repair or maintenance of electronic machines and apparatus and 
providing information relating thereto; repair or maintenance of electric lighting apparatus; repair or maintenance of 
nuclear power plants and providing information relating thereto; repair and maintenance of gymnastic and sporting 
articles; repair and maintenance of toys; repair and maintenance of leather goods; repair and maintenance of furniture; 
repair and maintenance of footwear; repair and maintenance of clothing; repair and maintenance of spectacles and 
providing information relating thereto; repair and maintenance of spectacles; repair and maintenance of garden tools; 
repair and maintenance of sports and fitness equipment; repair and maintenance of textile goods; repair and maintenance 
of camping equipment; repair and maintenance of jewelry and watches; automobile body repair and finishing for others; 
repair and restoration of books; repair and restoration of household articles; repair and restoration of furniture; repair and 
maintenance of upholstery; motor vehicle maintenance and repair; repair and maintenance of motor vehicles and their 
engines; repair and maintenance of motor vehicles and parts thereof and of engines for motor vehicles and parts thereof; 
repair and maintenance of automobiles and parts thereof; repair or maintenance of water purifying apparatus; repair and 
maintenance of vacuum pumps; repair and maintenance of vacuum pumps and parts thereof; repair and maintenance of 
bicycles; repair and maintenance of ventilating apparatus; repair and maintenance of wind power plants; repair and 
maintenance of air vehicles; repair and maintenance of wave energy power plants; repair and maintenance of gas and 
electricity installations; burner maintenance and repair; repair and maintenance of mining, earth moving, road making, 
agricultural and farming equipment; repair and maintenance of mining equipment; repair and maintenance of mining 
machines; repair and maintenance of engines for motor vehicles; repair and maintenance of road making machines; 
repair and maintenance of rail vehicles; repair and maintenance of residential buildings; repair and maintenance of 
buildings; repair and maintenance of earth moving equipment; repair and maintenance of earth moving machines; repair 
and maintenance of horological and chronometric instruments; repair and maintenance of uninterruptible power supplies; 
film projector repair and maintenance; repair and maintenance of hardware for data processing apparatus; repair and 
maintenance of compressors; repair and maintenance of computer and telecommunications hardware; repair and 
maintenance of computer and telecommunications equipment; repair or maintenance of air-conditioning apparatus for 
industrial purposes; repair and maintenance of air-conditioning apparatus; repair and maintenance of ships; repair and 
maintenance of laser measuring apparatus; repair and maintenance of boats; repair or maintenance of waste compacting 
machines and apparatus; repair or maintenance of waste crushing machines and apparatus; repair or maintenance of 
sericultural machines and implements; repair and maintenance of machines and machine tools for treating and 
processing metals; repair and maintenance of machines, machine tools and automatic systems for treating and 
processing metals; repair and maintenance of machines, apparatus and tools; repair and maintenance of medical 
instruments, apparatus and equipment; repair and maintenance of motors; repair and maintenance of airplane motors and 
engines; repair and maintenance of motorcycles; repair and maintenance of multimedia apparatus; repair or maintenance 
of water pollution control equipment; repair and maintenance of road making equipment; repair and maintenance of 
public transport vehicles; repair and maintenance of axles and parts thereof; repair and maintenance of heating 
apparatus; repair and maintenance of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction 
apparatus; repair and maintenance of office buildings; repair and maintenance of cooling appliances and installations; 
repair or maintenance of passenger elevators; repair and maintenance of presses for processing metals; repair and 
maintenance of industrial machinery; repair and maintenance of dust extraction apparatus; repair and maintenance of 
radio systems and networks; airplane maintenance and repair; safe maintenance and repair; repair and maintenance of 
agricultural equipment; repair and maintenance of agricultural machines; repair and maintenance of motor vehicle cooling 
systems; repair or maintenance of sporting equipment; repair and maintenance of building scaffolds, working and 
building platforms; repair or maintenance of vessels; repair and maintenance of land vehicles; repair and maintenance of 
drying apparatus; repair and maintenance of telecommunications apparatus, other than telephone sets, radio receivers 
and television receivers; repair or maintenance of vending machines; repair and maintenance of shopping centers, 
industrial complexes, office buildings, residential buildings and other real estate developments; repair and maintenance 
of transport containers; repair and maintenance of vehicle tires; repair and maintenance of audio frequency amplifiers; 
repair and maintenance of video frequency amplifiers; repair or maintenance of vehicle washing installations; repair and 
maintenance of photographic apparatus; repair and maintenance of surgical instruments and apparatus; repair and 
maintenance of chassis parts and bodies for vehicles; repair and maintenance of refrigerating apparatus; repair or 
maintenance of elevators [lifts]; repair and maintenance of electrical apparatus; repair and maintenance of electric 
vehicles; repair and maintenance of electricity generators; repair and maintenance of electronic apparatus; repair and 
maintenance of electronic display panels; repair and maintenance of electronic navigational and positioning apparatus 
and instruments; repair and maintenance of electronic installations; renovation, repair and maintenance of electrical 
wiring; repair and maintenance of energy generating installations; repair and maintenance of yachts; clock and watch 
repair; repair and cleaning of pallets and transport containers; cabinet repair; repair of computers; repair of computer 
hardware; repair of roofing; repair of cooking apparatus; repair of power lines; repair of personal ornaments; repair of 
personal ornaments and providing information relating thereto; repair of furniture; repair of medical machines and 
apparatus; repair of metalworking machines and apparatus; repair of metallurgical plants and rolling mills; repair of bags 
or pouches and providing information relating thereto; repair of musical instruments; repair of land vehicles; watch 
repair; pump repair; upholstery repair; repair of billiard equipment; repair of water pollution control equipment; shoe 
repair; shoe repair and providing information relating thereto; repair of shoes, bags and belts; clothing repair and 
providing information relating thereto; clothing repair; sign repair; repair of lighting apparatus; repair of axles for 
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machines; repair of axles for vehicles; repair of heating apparatus; repair of heating, air-conditioning and alarm 
installations; repair of office machines and apparatus; repair of spectacles; repair of spectacles and providing information 
relating thereto; repair of energy production plants and machines; repair of suspension systems for vehicles; repair of 
industrial machinery; repair of industrial furnaces; vacuum cleaner repair; repair of radios; repair of radio or television 
sets; repair of fishing tackle and providing information relating thereto; repair of sanitary installations; repair of fishing 
tackle; repair of alarms; repair of animal waste treatment systems; repair of electronic cash register systems; repair of 
damaged computers; repair of hearing aids and hearing protectors; repair of sports equipment; repair of sports 
equipment and providing information relating thereto; repair of machines for treating organic waste; repair of industrial 
waste treatment machines; stereo system repair; repair of construction and agricultural machinery; scaffolding repair; 
repair of construction machines and construction equipment; repair of bags or pouches; repair of drying apparatus; 
repair of couplings for land vehicles; repair of tatami mats; repair of tatami mats and providing information relating 
thereto; repair of television apparatus; telephone repair; repair, maintenance and overhaul of automobiles; repair, 
maintenance, servicing, dismantling, rebuilding and cleaning of vehicle engines and parts thereof; repair, maintenance, 
servicing, dismantling, rebuilding, cleaning and varnishing of vehicles and parts thereof; repair of brake systems for 
vehicles; repair of trailers; repair of toilet bowls with integrated bidet water jets; repair of toilet bowls with integrated bidet 
water jets and providing information relating thereto; repair of water supply installations; repair of installations for use in 
metal production, metal processing and metal working; repair of vehicle washing installations; repair of air-conditioning 
apparatus; repair of energy supply installations; repair of garbage disposals; repair of facsimile machines; repair of filters 
for machines, motors or engines; repair of filters and parts thereof; photographic apparatus repair; repair of cameras; 
repair of refrigerating apparatus; refrigerator repair; clock repair; reconditioning machines, motors and engines that have 
been worn or partially destroyed; luggage repair; repair of electrical equipment; repair of electrical equipment and 
electrotechnical installations; repair of electronic business equipment; repair of jewelry; hat restoration; restoration of 
buildings; renovating and constructing homes for low-income families; furniture restoration; furniture restoration and 
providing information relating thereto; restoration of musical instruments; restoration of works of art; furniture 
restoration, repair and maintenance; servicing and repair of lifting apparatus; servicing and repair of mechanical access 
platforms; servicing and repair of elevating work platforms; servicing of apparatus and installations for generating power; 
servicing of manufacturing machines and apparatus; servicing, cleaning and repair of chemical apparatus; automobile 
greasing; automobile lubrication; vehicle greasing; demolition of civil engineering structures; demolition of houses and 
buildings; demolition of buildings; pavement stripping; road stripping; warehouse construction and repair; installation, 
maintenance and repair of manufacturing plants; vehicle service stations [refuelling and maintenance]; sterilization of 
medical instruments; sterilization of surgical instruments; sterilization of surgical equipment; washing; washing of linen; 
washing of cloth, clothing, fabric, linen and textiles; washing, ironing, smoothing and repairing of textile goods for reuse; 
washing of clothing; washing of textiles; washing of fabric; washing of cloth; construction; construction of airports; pier 
construction; construction of hydroelectric factories; pier breakwater building; custom construction of homes; road 
construction; chimney construction; residential and commercial building construction; construction and renovation of 
buildings; custom construction and building renovation; construction and repair of houses; construction and repair of 
buildings; pipeline construction and maintenance; building of canal locks; shipbuilding and providing information relating 
thereto; construction of porches; building of shops; construction of medical establishments; construction of oil pipelines; 
construction of decks; underwater construction; harbour construction; factory construction; construction, repair and 
maintenance of buildings; construction, repair and maintenance of buildings, and providing information relating thereto; 
construction of sunrooms; construction of structures for the production of crude oil; construction of structures for the 
production of natural gas; construction of structures for the transportation of natural gas; construction of structures for 
the transportation of crude oil; construction of structures for the storage of natural gas; construction of structures for the 
storage of crude oil; construction of telecommunication towers; construction, maintenance and renovation of property; 
construction, maintenance and repair of watercraft, yachts, boats and water vehicles; pipeline construction; building of 
fair stalls and shops; yacht building; shipbuilding; marine construction; custom shipbuilding; routine servicing of 
ventilating apparatus; routine servicing of air-conditioning apparatus; routine servicing of heating apparatus; routine 
servicing of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus; routine servicing of 
heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus at intervals stipulated by the 
manufacturer; routine servicing of dust extraction apparatus; routine servicing of drying apparatus; routine servicing of 
refrigerating apparatus; thermal insulating of buildings; building inspection in the course of building construction; 
maintenance of aquariums; aircraft maintenance or repair and providing information relating thereto; maintenance and 
repair of computer hardware; maintenance and repair of skis; machinery maintenance and repair; maintenance and repair 
of hardware for computer networks; maintenance and repair of heating installations; maintenance and repair of 
telecommunications networks, apparatus, and instruments; maintenance of computer hardware; maintenance of medical 
apparatus and instruments; maintenance, repair and cleaning of apparatus and machinery for manufacturing semi-
conductors; maintenance of septic systems; tuning of engines for motor vehicles; tuning of motors and engines for 
automobiles; tuning of motors and engines; cleaning of automobiles; cleaning of building interiors; cleaning of exhibition 
stands; cleaning of urban areas; cleaning of residential houses; cleaning of residential and commercial properties; 
cleaning of buildings [interior]; cleaning of buildings, industrial sites and building sites; cleaning of building interiors and 
exteriors; crime scene clean-up services; cleaning of public areas; cleaning of office buildings and commercial premises; 
cleaning of industrial premises; cleaning of airplanes; street cleaning; street cleaning and providing information relating 
thereto; cleaning services in the nature of collecting trash, other than transport; asbestos removal; removal of graffiti; 
rust removal; laying of paving; carpet laying; tile laying, bricklaying or block laying; building reinforcing; vermin 
exterminating, other than for agriculture, aquaculture, horticulture and forestry; extermination of pests, other than for 
agricultural purposes; vermin exterminating, other than for agriculture, forestry or horticulture; vermin exterminating, 
other than for agriculture, forestry or horticulture, and providing information relating thereto; road sealing; garage 
services for automobile repair; construction, maintenance, cleaning and repair services; garage services for the 
maintenance and repair of motor vehicles; information and consultancy services relating to vehicle repair; advisory 
services in the fields of construction, repair, restoration, maintenance and installation; consultancy and information 
services relating to construction; consultancy, information and advisory services relating to the construction of public 
works; advisory services relating to the construction and repair of airports and airport facilities; consultancy relating to 
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the repair and reconditioning of anti-friction bearings for machines; consultancy relating to the repair and reconditioning 
of bearings, ball-bearings, roller bearings and anti-friction bearings for machines; consultancy and advisory services 
relating to the repair and maintenance of vacuum pumps and parts thereof; consultancy services relating to the 
construction of buildings; consultancy relating to installation, maintenance and repair services; consultancy relating to 
the installation, maintenance and repair of windmills and wind turbines; consultancy services regarding the installation 
and maintenance of telecommunications, transmission and broadcasting equipment, apparatus and instruments; 
advisory services relating to building demolition; advisory services relating to the construction of buildings; advisory 
services relating to the construction of buildings and other structures; advisory services relating to the construction of 
public works; advisory services relating to the maintenance and repair of mechanical and electrical equipment; advisory 
services relating to the maintenance, repair and renovation of buildings and other structures; advisory services relating to 
the installation of audiovisual equipment; advisory services relating to the installation of hydraulic equipment; advisory 
services relating to the installation of plumbing; advisory services relating to the installation of heating and cooling 
apparatus; advisory services relating to the installation of building automation equipment; advisory services relating to 
the installation of security and safety equipment; advisory services relating to the installation of communication 
equipment; advisory services relating to the installation of lighting apparatus; advisory services relating to the installation 
of passenger elevators; advisory services relating to the installation of fire prevention equipment; advisory services 
relating to the installation of telephone equipment; advisory services relating to the installation, maintenance and repair 
of mechanical and electrical equipment; painting services; decorative painting services; assembly services relating to the 
installation of presses for processing metals; automobile undercoating services; vehicle undercoating services; tire 
balancing; pest control services, other than for agriculture, aquaculture, horticulture and forestry; interior sealing and 
caulking services; building sealing and caulking services; hydraulic fracturing services; computer and telephone battery 
recharge services; building construction supervision services relating to shopping centers, industrial complexes, office 
buildings, residential buildings and other real estate developments; building construction supervision services for real 
estate projects; building construction supervision services for building projects; machinery retrofit and conversion 
services; construction services relating to the installation of heating, ventilating and air-conditioning systems; seat 
covering services; snow removal and de-icing services for airplanes; drain cleaning services; fire extinguisher recharging 
services; house painting; interior and exterior window cleaning services; assembly services relating to the installation of 
machines and machine tools for treating and processing metals; assembly services relating to the installation of 
machines, machine tools and automatic systems for treating and processing metals; artificial snow-making services; 
construction, repair, maintenance and installation services; pressure washing services; cleaning services; industrial and 
commercial cleaning services; domestic cleaning services; street sweeping services; installation and maintenance 
services; installation of building scaffolds, working and building platforms; installation, maintenance and repair services; 
installation services for elevators and lifts; electrical installation services; installation services; removing birds from 
residential and commercial buildings; swimming pool cleaning services; air duct cleaning services; laundering of cloth, 
clothing, fabric, linen and textiles; laundering of babies' diapers; laundering of cloth; laundering of clothing; laundering of 
textiles; laundering of fabric; laundering; laundering and disinfecting of linen; laundering and providing information 
relating thereto; installation, maintenance and repair services provided by a handyman; construction and maintenance 
services relating to civil engineering; installation of ventilation and dust extraction systems; installation of apparatus for 
recording, transmission or reproduction of sound or images; installation of air-conditioning apparatus for use in clean 
rooms; installation of apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes; installation of heating, lighting and cooking apparatus; installation of heating, 
refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus; installation of apparatus for generating 
power; installation of dust extraction apparatus; installation of air-conditioning apparatus; installation of gas supply and 
distribution apparatus; installation of reactive power compensation apparatus; installation of audiovisual equipment; 
installation of ventilating apparatus; installation of plumbing systems; installation of gas and water pipelines; installation 
of water pipes; installation of hydraulic equipment; installation of drywall panels; installation of lightning conductors; 
installation of doors and windows; installation of engines and motors; installation of wood flooring; installation of 
wallboards; installation of rainwater drainage systems; installation of pipe insulation; installation of insulating materials; 
installation and maintenance of heating systems; installation and maintenance of solar thermal installations; installation 
and maintenance of photovoltaic installations; antenna installation and repair; plate glass installation and repair services; 
installation and repair of door frames; installation and repair of business and office machinery and equipment; Venetian 
blind installation and repair; setup or repair of locks; setup or repair of locks and providing information relating thereto; 
irrigation devices installation and repair; installation and repair of computer hardware; computer installation and repair; 
elevator installation and repair; installation and repair of freezing apparatus; installation and repair of window blinds; 
installation and repair of window frames; heating equipment installation and repair; burglar alarm installation and repair; 
installation and repair of burglar or fire alarms; furnace installation and repair; installation and repair of air-conditioning 
systems; installation and repair of heating, ventilating and air-conditioning systems; satellite dish installation and repair; 
installation and repair of television apparatus; telephone installation and repair; furnace and smelter installation and 
repair; pipeline installation and repair; installation and repair of air-conditioning apparatus; fire alarm installation and 
repair; freezing equipment installation and repair; electric appliance installation and repair; installation of rainwater 
collection systems; installation and maintenance of transmission and broadcasting equipment, apparatus and 
instruments; installation and maintenance of irrigation systems; installation and maintenance of computer hardware for 
the transfer of data for remote reading of electricity meters; installation and maintenance of hardware for computer 
networks and Internet access; installation and maintenance of burglar or fire alarms; installation and maintenance of 
industrial plant and equipment; installation and maintenance of traffic control apparatus; installation and maintenance of 
electronic apparatus; installation of cables for Internet access; installation of communication equipment; installation of 
computer hardware; installation of hardware for Internet access; installation of hardware and cables for Internet access; 
installation, construction, maintenance, servicing and repair of energy and power generating apparatus, equipment and 
installations; roofing installation; kitchen equipment installation; installation of kitchen appliances; installation of cooking 
appliances; installation of kitchen cabinets; installation of rainwater tanks; installation of foundry equipment; installation 
of machinery for generating electricity; installation of machines and machine tools for treating and processing metals; 
machinery installation; installation of furniture; installation of furniture for stores; installation of door closers; installation 
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of door openers; installation of door openers and closers; oil well casing, tubing, and drill pipe installation; installation of 
floor tiles; installation of hardware for computer networks; installation of hardware for computer systems; installation of 
laundry and kitchen equipment; installation of building automation equipment; installation, maintenance and repair of 
computer hardware; installation, maintenance and repair of water supply apparatus; installation of fencing; installation of 
pet containment systems; installation of windows; installation of security and safety equipment; installation of office 
machines; installation of lighting apparatus; installation of heating apparatus; installation of heating and cooling 
apparatus; installation of heating systems; installation of security systems; installation of tents; installation of passenger 
elevators; installation of fire alarms; installation of presses for processing metals; installation of fixtures and fittings for 
buildings; installation of industrial machinery; installation of industrial furnaces; installation of fire prevention equipment; 
installation of radio systems and networks; installation, maintenance and repair of automatic doors and barriers; 
installation, maintenance and repair of machines for use in the publishing industry; machinery installation, maintenance 
and repair; installation, repair and maintenance of clean room facilities and equipment; installation, repair and 
maintenance of heating equipment; office machines and equipment installation, maintenance and repair; installation, 
maintenance and repair of fire, smoke and heat alarms; installation, maintenance and repair of ventilating systems; 
installation, repair and maintenance of condensing apparatus, steam condensers, radiators for motors and engines, air 
reheaters, boiler tubes; installation of siding; custom installation of automobile interiors; installation of sanitary 
apparatus; installation of plumbing; installation of septic tanks; installation of commercial cooking apparatus; installation 
of environmental protection systems; installation of environmental control systems; installation of environmental control 
systems for clean rooms; installation of air-conditioning control systems; installation of air-conditioning systems; 
installation of heating, ventilation and air-conditioning [HVAC] systems; installation of electric light and power systems; 
installation of rainwater harvesting systems; installation of clean room systems; installation, changing, replacement and 
repair of locks; installation of satellite dishes; installation of glass in conservatories, windows, doors and greenhouses; 
installation of drying apparatus; installation of telephone equipment; installation of building insulation; installation of 
telephone lines; installation of cavity wall insulation; installation of insulating materials in buildings, roofs and structures; 
installation of insulating glass in conservatories, windows, doors and greenhouses; installation of thermal insulation for 
buildings; installation, maintenance and repair of automated teller machines; installation of water supply apparatus; 
installation, maintenance and repair of automation systems; installation, maintenance and repair of automatic emergency 
exits; installation, maintenance and repair of automatic doors and gates; installation, maintenance and repair of automatic 
apparatus for opening and closing ventilation flaps; installation, maintenance and repair of automatic apparatus for 
opening and closing windows; installation, maintenance and repair of automatic apparatus for opening and closing 
windows, fanlights, skylights and ventilation flaps; installation, maintenance and repair of automatic apparatus for 
opening and closing skylights; installation, maintenance and repair of automatic apparatus for opening and closing 
fanlights; installation, maintenance and repair of anemometers; installation, maintenance and repair of hardware for 
computer networks; installation, maintenance and repair of hardware for data communication networks; installation, 
maintenance and repair of remote control apparatus; installation, maintenance and repair of air analysis apparatus; 
installation, maintenance and repair of apparatus for supplying gas; installation, maintenance and repair of drilling and 
mining apparatus; installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and 
repair of hardware for data processing apparatus; installation, maintenance and repair of apparatus for processing 
metals; installation, maintenance and repair of apparatus for heating, purifying air, refrigerating, drying, ventilating, 
temperature control and air-conditioning; installation, maintenance and repair of energy conversion apparatus and power 
plants; installation, maintenance and repair of energy conversion apparatus, power plants, wave energy conversion 
apparatus and wave energy power plants; installation, maintenance and repair of apparatus for generating electricity; 
installation, maintenance and repair of apparatus for generating power; installation, maintenance and repair of apparatus 
for authentication of documents; installation, maintenance and repair of apparatus for checking the authenticity of 
banknotes; installation, maintenance and repair of apparatus for supplying electricity; installation, maintenance and 
repair of fire detection apparatus; installation, maintenance and repair of quality control apparatus; installation, 
maintenance and repair of wave energy conversion apparatus and wave energy power plants; installation, maintenance 
and repair of mechanically operated apparatus for opening and closing ventilation flaps; installation, maintenance and 
repair of mechanically operated apparatus for opening and closing windows; installation, maintenance and repair of 
mechanically operated apparatus for opening and closing windows, fanlights, skylights and ventilation flaps; installation, 
maintenance and repair of mechanically operated apparatus for opening and closing skylights; installation, maintenance 
and repair of district heating apparatus; installation, maintenance and repair of electronic data processing apparatus; 
installation, maintenance and repair of broadcasting apparatus; installation, maintenance and repair of quality control 
apparatus for printing presses; installation, maintenance and repair of ballast apparatus for ships; installation, 
maintenance and repair of batteries and accumulators; installation, maintenance and repair of wind towers; installation, 
maintenance and repair of vacuum pumps; installation, maintenance and repair of ventilating apparatus; installation, 
maintenance and repair of weighing apparatus; installation, maintenance and repair of veterinary apparatus and 
instruments; installation, maintenance and repair of wind towers and anemometers; installation, maintenance and repair 
of windmills and wind turbines; installation, maintenance and repair of air filters; installation, maintenance and repair of 
fiber optic networks; installation, maintenance and repair of blow molding machines; installation, maintenance and repair 
of high pressure lines, hosing and pipelines for hydraulic systems; installation, maintenance and repair of gas and 
electricity systems; installation, maintenance and repair of gas, electricity and water supply apparatus; installation, 
maintenance and repair of alternators; installation, maintenance and repair of hydraulic systems for machinery; 
installation, maintenance and repair of hydraulic systems for vehicles; installation, maintenance and repair of hydraulic 
equipment; installation, maintenance and repair of doors and fences; installation, maintenance and repair of chassis parts 
and bodies for vehicles; installation, maintenance and repair of fire, smoke and heat detectors; installation, maintenance 
and repair of ink metering apparatus for printing presses; installation, maintenance and repair of railroad tracks; 
installation, maintenance and repair of gaming machines, juke boxes and telecommunication equipment; installation, 
maintenance and repair of measuring apparatus; installation, maintenance and repair of measuring and testing apparatus 
and instruments; installation, maintenance and repair of clocks and other horological and chronometric instruments; 
installation, maintenance and repair of measuring, signalling and monitoring apparatus and instruments; installation, 
maintenance and repair of inverters, batteries and electrical connection apparatus for solar energy systems; installation, 
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maintenance and repair of drilling and mining tools; installation, maintenance and repair of card readers; installation, 
maintenance and repair of catalytic converters; installation, maintenance and repair of compressors; installation, 
maintenance and repair of compressors, air pumps and vacuum pumps; installation, maintenance and repair of 
compressors, air pumps, vacuum pumps, air blowers, air filters, alternators, pressure regulators and oil separators; 
installation, maintenance and repair of computer hardware and electronic teaching equipment and apparatus; installation, 
maintenance and repair of computer hardware for electronic data processing systems; installation, maintenance and 
repair of computer hardware for telecommunications systems; installation, maintenance and repair of computer hardware 
and peripherals; installation, maintenance and repair of air-conditioning apparatus; installation, maintenance and repair of 
cash registers; installation, maintenance and repair of ink rollers for printing presses; installation, maintenance and repair 
of kitchen equipment; installation, maintenance and repair of kitchen furniture; installation, maintenance and repair of 
labeling machines; installation, maintenance and repair of machines for processing plastics; installation, maintenance 
and repair of machinery for the printing industry; installation, maintenance and repair of cleaning machines; installation, 
maintenance and repair of machinery for the graphics industry; installation, maintenance and repair of medical apparatus 
and instruments; installation, maintenance and repair of metalworking machines; installation, maintenance and repair of 
meteorological masts; installation, maintenance and repair of computer network and information technology equipment; 
installation, maintenance and repair of air blowers; installation, maintenance and repair of heating apparatus; installation, 
maintenance and repair of heating systems; installation, maintenance and repair of pumps and pumping stations; 
installation, maintenance and repair of oil separators; installation, maintenance and repair of building automation 
equipment; installation, maintenance and repair of container filling machines; installation, maintenance and repair of 
apparatus for conveying goods; installation, maintenance and repair of equipment and apparatus for use in demolition; 
installation, maintenance and repair of equipment and apparatus for use in mining; installation, maintenance and repair of 
equipment and apparatus for use in mining, open pit mining and quarrying; installation, maintenance and repair of 
equipment and apparatus for use in road building; installation, maintenance and repair of air freshening apparatus; 
installation, maintenance and repair of lighting apparatus; installation, maintenance and repair of burglar alarms; 
installation, maintenance and repair of air purifying apparatus; installation, maintenance and repair of passenger 
elevators; installation, maintenance and repair of passenger elevators, moving sidewalks, passenger bridges, moving 
stairways and stairway lifts; installation, maintenance and repair of printing machines; installation, maintenance and 
repair of printing machines and parts thereof; installation, maintenance and repair of printing presses; installation, 
maintenance and repair of printing presses and other machinery for use in the publishing industry; installation, 
maintenance and repair of printing presses and parts thereof; installation, maintenance and repair of loading and 
unloading machines; installation, maintenance and repair of fire and security alarms; installation, maintenance and repair 
of fire alarms; installation, maintenance and repair of apparatus for distributing electricity; installation, maintenance and 
repair of apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; installation, maintenance and repair of computer peripherals; installation, maintenance and repair of 
manufacturing machines and apparatus; installation, maintenance and repair of industrial machinery; installation, 
maintenance and repair of industrial machinery and manufacturing plants; installation, maintenance and repair of fire and 
smoke barriers; installation, maintenance and repair of filling machines; installation, maintenance and repair of pressure 
regulators; installation, maintenance and repair of freestanding lattice towers; installation, maintenance and repair of LED 
lighting apparatus; installation, maintenance and repair of air-conditioning systems; installation, maintenance and repair 
of boiler systems; installation, maintenance and repair of boiler systems and solar energy systems; installation, 
maintenance and repair of exhaust gas reduction systems; installation, maintenance and repair of heat insulation 
systems; installation, maintenance and repair of dental apparatus and instruments; installation, maintenance and repair of 
drying apparatus; installation, maintenance and repair of money counting and sorting machines; installation, 
maintenance and repair of moving sidewalks; installation, maintenance and repair of passenger bridges; installation, 
maintenance and repair of packaging machines; installation, maintenance and repair of mechanically operated apparatus 
for opening and closing fanlights; installation, maintenance and repair of molding machines; installation, maintenance 
and repair of photovoltaic modules; installation, maintenance and repair of photovoltaic cells and modules; installation, 
maintenance and repair of refrigerating apparatus; installation, maintenance and repair of cooling and air-conditioning 
systems for temperature-controlled environments; installation, maintenance and repair of electrical and electronic 
apparatus for use in the field of automation; installation, maintenance and repair of electrical and electronic apparatus 
and equipment; installation, maintenance and repair of electrical lighting apparatus; installation, maintenance and repair 
of electrical devices; installation, maintenance and repair of electrical and electronic measuring and testing apparatus and 
instruments; installation, maintenance and repair of electrical equipment; installation, maintenance and repair of 
electronic regulating apparatus; installation, maintenance and repair of electronic control apparatus; installation, 
maintenance and repair of electrical drives and drive systems for machines; installation, maintenance and repair of power 
plants and power grids; installation, maintenance and repair of escalators; installation, maintenance, repair and 
reconditioning of industrial machinery; installation, maintenance and repair of equipment and apparatus for use in coal 
mining; installation of theft prevention devices; installation of photovoltaic cells and modules; installation of refrigerating 
apparatus; installation of electrical apparatus or generators; installation of electric and electronic equipment in 
automobiles; installation of electrical wiring; installation of energy-saving apparatus; interference suppression in 
electrical apparatus; installation of ship interiors; swimming-pool maintenance; furniture maintenance; fur care and 
repair; fur care and repair and providing information relating thereto; fumigating; fumigation of buildings against pests; 
chimney sweeping; car cleaning; chimney sweeping and providing information relating thereto; automobile cleaning and 
washing; leather cleaning and repair; fur cleaning and repair; boiler cleaning and repair; cleaning of rugs; carpet cleaning; 
cleaning of carpets and rugs; cleaning of carpets and rugs, and providing information relating thereto; rug shampooing; 
shoe shining; cleaning of clothing; window cleaning and providing information relating thereto; cleaning of storage tanks; 
storage tank cleaning and providing information relating thereto; leather care, cleaning and repair; fur care, cleaning and 
repair; septic tank cleaning; septic tank cleaning and providing information relating thereto; dry cleaning; cleaning of 
textiles; vehicle cleaning; cleaning of packaging materials, packing containers and transport pallets; diaper cleaning; 
cleaning of surgical instruments and equipment; floor sanding; buffing and polishing; plastering and painting of building 
interiors; inspection of automobiles and parts thereof prior to maintenance and repair; building maintenance; building 
maintenance and repair services provided by a handyman.
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Cl.39;Air transport; airline transport services; airline services for the transportation of passengers; airline services for 
the transportation of cargo; airline services for the transportation of goods; computerized tracking and tracing of 
packages in transit [transport information]; vehicle transport; vehicle transport and rental services; motor coach rental; 
car rental, garage and parking space rental; rental of automobiles and bicycles; rental of road and rail vehicles, except 
passenger vehicles; rental of bicycles; boat rental; rental of recreational vehicles; garage rental; rental of garages and 
parking places; rental of watercraft; rental of deep water diving suits; rental of rowing boats; rental of moving vans; rental 
of trucks; truck and trailer rental; rental of refrigerator-freezers for household use; rental of baby strollers; rental, booking 
and providing of motor vehicles, bicycles and horses; rental, booking and providing of ships; rental, booking and 
providing of rowing boats, motorboats, sailing vessels and canoes; rental, booking and providing of ships, rowing boats, 
motorboats, sailing ships and canoes; rental, booking and providing of ships, yachts, rowing boats, motorboats, sailing 
vessels, canoes and other watercraft; rental, booking and providing of passenger ships; rental, booking and providing of 
airplanes; rental, booking and providing of yachts; rental of protective covers for vehicle seats; rental of canoes; rental of 
containers for the shipping industry; rental of containers for warehousing and storage; rental of containers for transport 
and storage of goods; rental of boats, cars, bicycles, diving bells and diving suits; rental of vehicle roof racks; aircraft 
rental; rental of frozen food lockers; rental of horses for transportation purposes; parking place rental; rental of 
mechanical parking systems; rental of freezers for household use; rental of freezers for commercial use; rental of 
motorboats; rental of scooters for transportation purposes; motorcycle rental; rental of motor vehicles, ships and aircraft; 
rental of motor vehicles; rental of parking places and garages for vehicles; rental of vehicle parking spaces; rental of 
sailing vessels; rental of loading-unloading machines and apparatus; rental of diving bells and diving suits; rental of 
pallets; rental of mailboxes; airplane rental; rental of aircraft, vehicles and boats; rental of warehouses; rental of 
warehouses and storage containers; rental of warehouse space; rental of pallets and containers for transportation of 
goods; rental of pallets and containers for storage of goods; rental of storage facilities; rental of vessels; rental of 
tractors; rental of transport and storage containers; rental of vehicles for events; rental of vehicles and apparatus for 
locomotion by air; rental of GPS-equipped vehicles; rental of automobile trailers; rental of traction vehicle and trailers; 
rental of packing or wrapping machines and apparatus; rental of refrigerators for household use; rental of refrigerators for 
commercial use; rental of freezing machines and apparatus; rental of storage space; rental of electric cars; rental of 
sailboats; storage of blood; freight transportation brokerage; rental car reservation; booking of seats for travel; 
reservation of parking spaces; booking of transportation via a web site; travel reservation; transport reservation; booking 
of eco-travel and eco-tours via a web site; towing; vehicle breakdown towing services; emergency automobile or truck 
towing; towing of automobiles; towing of vehicles in connection with breakdown services; towing and transportation of 
cars as part of vehicle breakdown services; towing of vessels; towing of motor vehicles; maritime towing; bottling 
services; water distribution; air and sea transport; air transport and storage of goods; air transport and providing 
information relating thereto; refloating of ships and providing information relating thereto; temporary storage of personal 
belongings; temporary storage of deliveries; issuing of tickets for travel; freight transportation by truck; diving and 
underwater salvage; delivery of newspapers; document delivery; food delivery; delivery of food by restaurants; delivery of 
magazines; delivery and forwarding of letters and packages; delivery and forwarding of mail; delivery and storage of 
goods; message delivery; correspondence delivery by post or messenger; delivery, dispatching and distribution of 
newspapers and magazines; parcel delivery; delivery of letters, correspondence, magazines, packets, parcels, 
newspapers, freight and goods; pizza delivery; delivery of gift baskets with selected items regarding a particular occasion 
or theme; delivery of messages by courier; delivery of mail by courier; message delivery accompanied by balloons or 
novelty presentations; delivery of goods; delivery of goods by road or rail; delivery of goods by truck; delivery of goods 
by air; delivery of goods by mail order; delivery of goods and messages accompanied by balloons or novelty 
presentations; delivery of goods by courier; delivery of packages by courier; flower delivery; delivery of parts to 
grounded aircraft via airplane; railway transport and providing information relating thereto; loading of cargo; loading and 
unloading of airplanes; loading and unloading of goods; loading, packing, storage and transportation of cargo; loading, 
packing, storage, transportation and unloading of cargo; loading, packing, storage, transport and unloading of freight; 
loading of freight; loading of freight onto ships; loading of freight containers onto trucks; loading of freight containers 
onto rail vehicles; loading of freight containers onto ships; booking of tickets for travel; travel ticket reservation services; 
reservation and booking of seats for travel; booking and arranging of access to airport lounges; booking of seats for rail 
travel; booking of seats for coach travel; booking of seats for air travel; booking of transportation through travel 
agencies; booking of transportation via global computer networks; booking of travel through agencies; booking of travel 
through third party agencies; booking of travel through tourist offices; booking of travel, excursions and cruises; booking 
of airport parking; booking of transport; booking of travel services; computerized reservation of travel; launch and 
placement in prescribed orbit of satellites of others; launching of satellites for others; information and advisory services 
in relation to the distribution of energy; information services relating to the movement of cargo; information services 
relating to methods of transport; information relating to travel and travel services provided on-line; tourist information 
services relating to travel; traffic information; travel information; transportation information; storage information; travel 
information about disruptions due to adverse weather conditions; consultancy in the field of air transport; consultancy in 
the field of business travel provided by telephone call centers and hotlines; advisory services relating to the delivery of 
goods; advisory services relating to the tracking of goods in transit [transport information]; consultancy in the field of 
travel provided by telephone call centers and hotlines; consultancy relating to travel, transport and storage services; 
advisory services relating to transportation; consultancy in the field of transport services provided by telephone call 
centers and hotlines; consultancy relating to the storage and transportation of goods; advisory services relating to the 
storage and transportation of goods, freight or cargo; consultancy in the field of storage services provided by telephone 
call centers and hotlines; advisory services relating to the storage of goods; consultancy and booking services relating to 
travel; consultancy and information relating to air transport services for goods and people; consultancy services relating 
to transportation; consultancy services relating to the distribution of electricity; consultancy services relating to the 
transportation and storage of gas, oil and chemicals; consultancy relating to transportation and storage services 
provided via telephone call centers and hotlines; consultancy relating to the transportation, packaging, and storage of 
goods; consultancy services relating to storage; travel consultancy; travel consultancy and information services; 
coordinating travel arrangements for individuals and for groups; pleasure boat cruises; leasing of automobiles; leasing of 
railroad flatcars; leasing of fixed and movable storage containers to commercial and residential users; leasing of pallets 
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for industrial and commercial use; leasing of pallets for the transport or storage of goods; leasing of aircraft; 
transportation logistics; vehicle routing by computer on data networks; international air freight shipping services; 
international ocean freight shipping services; global transportation of freight for others by all available means; local and 
long distance commercial road transport; monitoring and tracking of package shipments [transport information]; shipping 
of cargo; shipping of freight; marine transportation of liquefied natural gas; refilling of cash dispensers; national and 
international transport; provision of airport facilities for aviation; provision of road and traffic information; provision of 
information about transport matters; providing information relating to traffic and traffic congestion; providing information 
relating to vehicle parking services; providing information relating to bicycle rental services; providing information 
relating to the rental of wheelchairs; providing information relating to the rental of vessels; providing information relating 
to the rental of mechanical parking systems; providing information relating to the rental of refrigerators; providing 
information relating to the rental of refrigerator-freezers; providing information relating to the rental of warehouse space; 
providing information relating to the rental of packing or wrapping machines and apparatus; providing information 
relating to the rental of freezers; providing information relating to the rental of freezing machines and apparatus; 
providing information relating to airports; providing information relating to shipbrokerage; providing information relating 
to freight brokerage; providing information relating to vessel mooring facilities; providing information relating to the 
temporary storage of personal belongings; providing information relating to the delivery of documents, letters and 
packages; providing information relating to the planning and booking of airline travel, via electronic means; providing 
information relating to the planning and booking of travel and transport, via electronic means; providing information 
relating to travel and transport, via electronic means; providing information relating to cargo unloading services; 
providing information relating to the distribution of electricity; providing information relating to warehousing services; 
providing information relating to water supplying services; providing information relating to tariffs, timetables and 
methods of transport; providing information relating to tariffs, timetables and methods of transport for goods and people; 
provision of information in relation to transportation; providing information relating to the transportation and storage of 
goods; providing information relating to the transportation of goods; providing information relating to the transportation 
of goods and passengers; providing information relating to the transportation of freight; providing information relating to 
vehicle driving services; providing information relating to railway transport; providing information relating to marine 
transport services; providing information relating to removal services; providing information relating to storage; 
providing information about booking business travel, via the Internet; providing information relating to aircraft rental 
services; providing information relating to air transport; providing information relating to airline travel, via electronic 
means; providing information about temporary storage services; providing information about travel, via the Internet; 
providing information about transport services; providing information to travellers regarding fares, timetables and public 
transport; providing cruise ships for travel; providing water, land and air vehicles for use in transport and arranging the 
rental thereof; providing on-line information in the field of transport, packaging and storage of goods; providing on-line 
information relating to travel; provision of parking spaces; provision of warehousing services and facilities; provision of 
car parking facilities; provision of storage facilities in a warehouse or other building; providing vessel mooring facilities; 
heat supply services [distribution]; provision of transportation and travel information; provision of transportation and 
travel information via mobile telecommunications apparatus and devices; providing vehicles for tours and excursions; 
provision of travel information via global computer networks; providing tourist travel information; providing tourist travel 
information, via the Internet; supply of electrical energy, gas, water and district heating; baggage handling; yacht and 
boat charter services; operation of bridges; providing advice relating to freight forwarding services; operating toll roads; 
on-line information and booking services in the field of business travel; on-line information and booking services in the 
field of tourist travel; express delivery of freight; express delivery of letters; rescue operations [transport]; operating and 
organizing of travel tours; arranging the rental of cars, boats and other vehicles; arranging car hire as part of package 
holidays; arranging and booking of travel tours; arranging and booking of day trips; arranging and booking of travel for 
package holidays; arranging and booking of cruises; arranging and booking of travel; arranging and booking of travel, 
excursions and cruises; arranging and booking of travel tours for business or leisure purposes; arranging and booking of 
excursions; organizing and conducting adaptive travel excursions; arranging and conducting of cruises, travel tours and 
excursions; arranging of cruises; arranging of day trips; organization of trips; arranging of holiday travel; arranging of 
travel for study, language and educational trips; arranging travel for package holidays; travel arrangement services for 
individuals and groups; travel arrangement and reservation services; organization of travel and boat trips; arranging of 
travel by air and sea; arranging of travel by air and sea for package holidays; arranging of travel, excursions and cruises; 
arranging of transportation for travel tours; arranging of transport; arranging for the shipping of cargo; arranging of 
transport and day trips for the disabled; arranging of transport and travel; arranging for the transportation and storage of 
goods; arranging for the transportation of air freight; arranging for the transportation of goods and passengers by land 
and sea; arranging for the transportation of goods by sea; arranging of transport services; arranging of travel tours and 
cruises; arranging for the storage of goods; organization of excursions; arranging excursions for tourists; arranging of 
excursions as part of package holidays; inspection of air vehicles prior to transport; inspection of vehicles before 
transport; inspection of goods before transport; dispatch of goods; tracking of automobile fleets using electronic 
navigation and locating devices [transport information]; tracking and tracing of shipments [transport information]; 
tracking, locating and monitoring of vehicles, maritime vessels and aircraft; tracking of passenger or freight vehicles 
using computers or global positioning systems [transport information]; tracking of passenger vehicles by computer 
[transport information]; tracking of passenger vehicles by computer or via global positioning systems [transport 
information]; tracking and tracing services for letters and packages [transport information]; tracking of transport vehicles 
by computer [transport information]; tracking of freight vehicles by computer [transport information]; tracking of freight 
vehicles by computer or via global positioning systems [transport information]; cargo handling; arranging for travel visas, 
passports and travel documents for persons travelling abroad; armored-car transport; shipping of goods; truck hauling; 
hauling; carting; transport and storage of trash; carriage of persons by urban rapid transit rail systems; transporting 
furniture; ferry-boat transport; lighterage services; drayage services; transportation of passengers by train; 
transportation of passengers by rail; removal services; transport of travellers; transportation of goods by ship; 
transportation of fertilizers, sulfur and sulfuric acid by rail, barge, truck and ship; transportation, packaging and storage 
of goods; guarded transport of valuables; bus transport; car transport; barge transport; boat transport; railway transport; 
marine transport; passenger transport; river transport; ambulance transport; streetcar transport; computerized 
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transportation information services; distribution and transmission of electricity; transmission of oil or gas through 
pipelines; furniture moving; planning and booking of airline travel, via electronic means; porterage; planning and booking 
of travel and transport, via electronic means; planning, arranging and booking of travel; planning, arranging and booking 
of travel by electronic means; pick-up and delivery of letters; pick-up and delivery of packages and goods; pick-up and 
delivery of textile goods; arranging and conducting of kayaking tours for travel purposes; arranging, organizing, and 
conducting of cycling trips; refloating of ships; cash replenishment of automated teller machines; harboring services for 
ships and boats; freight brokerage and providing information relating thereto; shipbrokerage; transport brokerage; freight 
brokerage [forwarding (Am.)]; priority boarding, check-in, seating and reservation services for frequent air travellers; 
prepaid air ambulance transport services; providing driving directions for travel purposes; warehousing information; 
providing information on airport parking via a web site; providing flight arrival and departure information; providing 
transportation information via a web site; providing information relating to travel via a web site; providing information via 
the Internet relating to the leasing of automobiles; providing self-storage facilities for others; provision of berthing 
facilities; provision of travel information; providing travel information from an on-line computer database; providing 
automated check-in services for air travellers; conducting of travel tours; conducting sightseeing tours by airplane; 
conducting sightseeing travel tours by bus; conducting sightseeing travel tours by bicycle; rental of GPS equipment for 
navigational purposes; car rental; chauffeur-driven car hire services; railway truck rental; rental of diving bells; rental of 
diving suits; rental of motor racing cars; rental of aircraft engines; railway coach rental; rental of wheelchairs; rental of 
cargo containers; rental of storage containers; horse rental; rental of navigational systems; rental of freezers; refrigerator 
rental; rental of ships; vehicle rental; rental of electric wine cellars; travel guide and travel information services; air travel 
services; stevedoring; unloading cargo; unloading cargo and luggage; cargo unloading and providing information relating 
thereto; distribution of gas; unloading of freight; distribution of heat; distribution of electrical energy, gas, water and 
district heating; distribution of electricity to households; electricity distribution; distribution of energy; distribution of 
energy for heating and cooling buildings; packaging of goods; reservation of transport for passengers, goods and 
animals; reservation of transport for sporting, scientific, political and cultural events; reservation services for vehicle 
rental; boat cruises; collection of recyclable goods [transport]; pick-up, delivery and storage of personal property; 
collection and transport of electronic scrap; garbage collection [transport]; pick-up, transportation, and delivery of 
packages and letters by various modes of transportation; collection, transport and delivery of goods; collection, transport 
and delivery of goods, documents, packages and letters; collection, transport and delivery of goods, personal effects and 
baggage by road, rail, sea and air; collection, storage, distribution and delivery of letters, correspondence, magazines, 
packets, parcels, newspapers, freight and goods, all by messenger, road, rail, air or water; leasing the use of power lines 
to third parties for the transmission of electricity; supply chain logistics and reverse logistics services consisting of the 
storage, transportation and delivery of freight; refrigerated warehousing; goods warehousing; air traffic control services; 
piloting; ice-breaking; parcel shipping services; messenger services; animal rescue services; water supplying; refloating 
of boats; escorting of travellers; rescue of ships in distress; express delivery of goods by truck; express delivery of 
goods by air; berthing and mooring of boats in marinas; taxi transport for people in wheelchairs; transportation of 
luggage; transport by coach; transportation of goods, passengers and travellers by air; transportation services in relation 
to events; refrigerated transportation of food; refrigerated transportation of frozen goods; refrigerated transportation of 
chilled goods; transportation of natural gas; transport of fuels by pipeline; transportation of cargo by air; transportation of 
goods by barge, train, ferry, motor vehicle, truck and ship; transportation of goods by rail; transportation by truck; 
transportation of goods and passengers by air; transportation of goods by river, railway, ferry-boat, car, truck and ship; 
transport of money and valuables; transport, delivery, packaging, and storage of goods; transportation of pets for others; 
transport of contaminated soil; transport of contaminated waste; transportation and delivery of goods, samples and 
merchandise of all kinds by road, rail and ship; transportation and delivery of goods; transportation and distribution of 
natural gas and liquefied gas; transport and storage services; transportation and storage of gas; transportation and 
storage of oil; transportation and storage services relating to storage logistics, distribution logistics and returns logistics; 
transport and storage of waste and recycling materials; transportation and storage of crude oil, oil products, natural gas, 
liquefied natural gas and liquefied petroleum gas; transport and storage of goods; transport and storage of goods in 
refrigerated conditions; transport and storage of fuels; transportation and storage of chemicals; transport of persons; 
transport of persons and goods; transportation of persons and goods by road, rail, water and air; transportation of 
persons and goods by road, rail, sea and air; transportation of persons and goods by road, rail, passenger ship and air; 
transportation of persons and goods by land, air and water; transportation of persons and goods by land, sea and air; 
transportation of furniture of others by trucks; transportation of medical waste and special waste; transportation of 
mechanics to grounded aircraft via airplane; ship transport; transport by two-wheeled motor vehicles; transportation by 
land, water and air vehicles; transport by man-powered vehicles; transportation of oil; transport of oil by pipeline; 
transportation of hazardous waste; transport of waste; transportation of passengers by bus; transportation of passengers 
by road; transportation of passengers by road, sea and air; transportation of passengers by motor vehicle, bus, train, boat 
and airplane; transportation of passengers by train, ferry, motor vehicle and ship; transportation of passengers and cargo 
by air; air transportation of passengers and freight; transportation of passengers and goods by boat; transportation of 
passengers and passengers' luggage; transportation of passengers and goods; transportation of passengers and goods 
by road, rail, water and air; transportation of passengers and goods by road, rail, ship and air; transportation of 
passengers and goods by road, rail, sea and air; transportation of passengers and goods by automobile, rail, boat and 
airplane; transportation of passengers and goods by air; transportation of passengers and goods by rail; transportation 
of passengers by cruise ship; transportation of passengers by inland water; transportation of passengers by river, 
railway, ferry-boat, car and ship; transportation of passengers by funicular railway; transportation of passengers' 
luggage; inland waterway transportation; transportation by inland water; transport of parcels; transportation check-in 
services; transportation of farm products; transportation of liquefied natural gas by sea; transportation of building 
materials; transportation of crude oil; transport of goods; transportation of goods by road or rail; transportation of goods 
by motor vehicle, truck, rail, ship and airplane; transportation of goods by inland water; transportation of goods by train; 
transportation of merchandise and passengers; transportation of goods by road; transportation, packaging and storage 
of machinery for the printing industry; transport by pipeline; transportation, packaging and storage of printing presses; 
transportation, packing and storing of goods; transportation of freight; transportation of freight by air; transportation of 
freight by road or rail; transportation of freight by air and sea; transportation of freight by rail; transportation of freight 
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containers by ship; transportation of freight containers by truck; transportation of freight containers by rail; 
transportation of freight by ship; transportation of freight by ship, airplane, rail, motor vehicle and truck; transportation of 
freight by sea; transportation of freight by sea, air, rail or road; transportation of freight by road; transportation, storage 
and delivery of wines; propeller airplane transport; transport and freight brokerage; transport services for the disabled; 
transport services and trips for disabled persons; airport passenger shuttle services between the airport parking facilities 
and the airport; operating of travel tours; packing of cargo; packing articles for transportation; packaging articles to the 
order and specification of others; packaging and parcelling of goods for transport; packaging and storage of goods; 
packaging and storage of goods and packages; packaging articles for transportation; packaging clothing articles for 
transportation; wrapping of goods; packing of goods in containers; packing of merchandise; merchandise packaging for 
others; packaging of goods in transit; packing of goods using sustainable or biodegradable packaging and shipping 
materials; packing of freight; operating canal locks; mail forwarding; freight forwarding agency services; freight 
forwarding services, other than the customs clearance of goods for third parties; GPS navigation services; vessel 
salvage; airline and shipping services; air transportation services featuring a frequent flyer bonus program; car parking; 
travel booking agency services; travel booking services provided by travel agencies; mail forwarding agency services; 
airport services; helicopter transport; chauffeur services; pleasure boat transport; distribution and supply of water; air 
freight shipping services; organization of travel tour guide services; truck transport; cargo ship transport; moving van 
services; moving van transport; delivery services; same day delivery services; car sharing services; public utility services 
in the nature of supplying water; public utility services in the nature of water distribution; public utility services in the 
nature of natural gas distribution; public utility services in the nature of electricity distribution; freight transportation 
consultancy in the field of freight transportation by truck, rail, air and ocean; courier services [messages or merchandise]; 
ice-breaking for the shipping industry; ship piloting and providing information relating thereto; parking garage services; 
monorail transport; marina services; road transport; mass transit for the general public; on-line trip and travel reservation 
services; refrigerated storage; valet parking; passenger ship transport; personal travel tour guide services; rental 
services relating to watercraft, yachts, boats and water vehicles; cargo delivery services; logistics services consisting of 
the transportation and warehousing of goods; logistics services consisting of the transportation, packaging, and storage 
of goods; logistics services consisting of the storage and transportation of goods; logistics services consisting of the 
storage, transportation and delivery of goods; vessel transport; road haulage service; gas supply services [distribution]; 
cargo handling and freight services; air charter services; flight arrangement services; guarded truck transport; vehicle 
parking services; turbojet airplane transport; removal services and providing information relating thereto; ocean shipping 
services; limousine services; ship unloading; packaging and packing services; baggage check-in services; airport 
baggage check-in services [not including security inspection]; airport passenger check-in services; harbor crane 
unloading; warehousing services relating to the storage, packaging and dispatch of goods; electricity supply services; 
salvaging; salvage of ships; pet rescue services; ship rescue services; tanker transport; transportation services provided 
to individuals; transportation and delivery services by air, road, rail and sea; freight ship transport; travel guide, escort 
and courier services; packaging services; wrapping services for baggage protection during travel; ship piloting; vehicle 
driving services; furniture storage; warehouse storage; storage of clothing; postal, freight and courier services; operation 
of ferryboats; laundry pick-up and delivery services; airline check-in services; river transport by boat; rescue services; 
underwater salvage; taxi transport; transport; transport services for sightseeing tours; sailboat transportation services; 
trolley services for others; travel guide services; travel tour guide services; travel courier and travel guide services; 
packing, crating and warehousing services; cable-car transport; porter services; franking of mail; freighting; bus 
chartering; chartering of water vehicles; boat chartering; chartering of marine vessels; chartering of aircraft, vehicles and 
boats; airplane chartering; ship chartering; chartering of watercraft; chartering of watercraft, yachts, ships, boats and 
water vehicles; yacht chartering; freight [shipping of goods]; aircraft chartering; refrigerated storage of seafood; 
refrigerated storage of goods; storage of contaminated waste; temporary safekeeping of personal belongings; storage of 
gas; storage of cargo; storage of cargo before transportation; storage of cargo after transportation; physical storage of 
electronically stored data or documents; storage, wrapping and packaging of goods; storage of frozen food in 
warehouses; storage and supply of liquefied natural gas and liquefied petroleum gas; storage and distribution of 
electricity; storage and handling of goods; storage of containers and cargo; boat storage; storage of furniture; fur 
storage; storage of watercraft, yachts, boats and water vehicles; freight warehousing; storage of oil; storage of waste; 
storage of waste oil; storage of passengers' luggage; storage, distribution and supply of energy and fuel; storage, 
distribution, and transportation of liquefied petroleum gas; storage, distribution, transportation, shipping, and delivery of 
gas, oil and chemicals; storage of farm products; storage of farm products in warehouses; storage of liquefied natural 
gas on ships; bulk storage; storage of bonded goods; storage of goods; storage; storage of goods in transit; storage, 
transport, pick-up, and packing of freight; storage, transportation and delivery of goods; physical storage of electronic 
media containing images, text and audio data; storage of freight; storage of surgical instruments and equipment; storage 
of energy and fuels; storage of furs; freight forwarding; express delivery of goods; boathouse services.

Cl.40;Abrasive polishing of metal surfaces; acrylic finishing of vehicles; treatment of metal parts to prevent corrosion; 
paper finishing; applying finishes to textiles; rental of water purifying apparatus; rental of water purifying apparatus and 
providing information relating thereto; rental of welding and soldering apparatus and machines; rental of space cooling 
apparatus for household purposes; rental of gas-operated welding apparatus; rental of generators, air-conditioning 
apparatus and space heating apparatus; rental of electrical power generators; rental of tobacco processing machines; 
rental of machines for the manufacture of corrugated cardboard; rental of waste crushing machines and apparatus; rental 
of machines for making shoes; rental of machines and apparatus for dyeing textiles; rental of machines and apparatus for 
treating textiles; rental of glassware manufacturing machines and apparatus; rental of machines and apparatus for 
mothproofing textiles; rental of machines and apparatus for fireproofing textiles; rental of machines and apparatus for 
developing, printing and enlarging photographs; rental of machines and apparatus for film development, photograph 
printing, photograph enlargement or photograph finishing; rental of waste compacting machines and apparatus; rental of 
chemical processing machines and apparatus; rental of chemical processing machines and apparatus and providing 
information relating thereto; rental of metal treating machines and tools; rental of water and air purification equipment; 
rental of water treatment equipment; rental of assembly machine equipment; rental of water filtration units for commercial 
use; rental of heating apparatus; rental of bookbinding machines; rental of printing machines and apparatus and 
providing information relating thereto; rental of space cooling apparatus; rental of space cooling apparatus for industrial 
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purposes; rental of welding apparatus; rental of typographic presses; rental of cooling appliances and installations; rental 
of electric welding apparatus; rental of electric welding machines; rental of power-generating equipment; rental of energy 
generating equipment; exterior and interior plating of pipes and tubes made of metal; lead working; upcycling [waste 
recycling]; photographic restoration; vulcanization [material treatment]; tire vulcanization; tanning of leather or hides; 
skin dressing; fruit crushing; letterpress printing; embroidering; knitting and dyeing of fabrics [treatment of materials]; 
galvanization; electroplating; generation of electrical power; generation of electrical power using carbon sequestration; 
generation of electrical energy from wave, wind and solar sources; generation of solar electricity; generation of electricity 
from wind energy; generation of electricity from wave, wind and solar energy; generation of electricity from wave energy; 
weatherproofing and waterproofing of wood, plastic, acrylic and synthetic resins for boat construction [treatment of 
materials]; waterproofing of clothing; waterproofing of textiles; intaglio printing; heat treatment of metal surfaces; heat 
treatment of pipes and tubes made of metal; heat treatment of metals; hot dipping; engraving; tombstone engraving; 
engraving of sealing stamps; engraving of images on objects; decontamination of hazardous materials; decontamination 
of nuclear waste; air deodorizing; drapery deodorizing; carpet deodorizing; stripping finishes; water demineralization; 
tanning; tanning of leather; tanning, dyeing and custom assembling of leather materials; duplication of video cassettes; 
duplication of video tapes; duplication of tape recordings; duplication of audio tapes; coffee roasting and processing; 
metal hardening; metal tempering; glass tempering; freezing of foods; gilding; gold plating; custom manufacture of locks; 
tin smithing; silversmithing; custom manufacture of prosthetic devices; custom imprinting of clothing with decorative 
designs; prototype fabrication of new products for others; custom quilting; chemical encapsulation and dispersion of 
hazardous chemicals; information and advisory services relating to the generation of electricity from wave energy; 
information, advice and consultancy services relating to the recycling of waste and trash; material treatment information; 
cadmium plating; permanent-press treatment of fabrics; ceramic glazing; ceramic processing; ceramic processing and 
providing information relating thereto; de-acidification of paper; typography; forging of metal goods to the order and 
specification of others; food canning; food and drink preservation; consultancy services relating to the generation of 
electrical energy; consultancy relating to the recycling of waste and trash; consultancy in the field of energy generation; 
consultancy relating to the incineration of waste and trash; consultancy relating to the destruction of waste and trash; 
technical consultancy in the field of production of solar energy; food smoking; leather staining; fur dyeing; shoe staining; 
dyeing of clothing; textile dyeing; cloth dyeing; laminating; metal laminating; laminating of plastic sheets; sawmill 
services; lithographic printing; die casting; metal casting; molding of plastic materials; jewelry casting; fur glossing; tin 
plating; boilermaking; metallizing; machining parts for others [machine shop services]; microencapsulating services 
provided for others; taxidermy; typesetting; magnetization; imprinting messages on tee-shirts; monogramming of 
clothing; applying backing to the underside of carpets; permanent-press treatment of clothing; permanent-press 
treatment of textiles; permanent-press treatment of cloth; nickel plating; hard nickel plating of metal surfaces; dressing of 
animal skins; abrasion; processing of bamboo, tree barks, rattan, vines or other natural materials; treatment of 
biopharmaceutical materials; processing of biopharmaceutical materials for others; water treating; paper treating; mold 
prevention treatment; woodworking; treatment of contaminated soil; anti-microbial treatment of buildings; processing of 
agricultural grain; finishing and coating of textiles; metal fabrication and finishing services; paper treating and 
processing; wool treatment and finishing; treatment and processing of plastic materials; treatment and processing of 
ores and ore concentrates; treatment and processing of clothing for recycling purposes; treatment and coating of metal 
surfaces; processing and transforming of mineral resources and of other raw materials; processing and transforming of 
energy; processing and cutting of diamonds and other precious stones; processing of cinematographic films; anti-
microbial treatment of carpets; leather working; working of leather and furs; cloth edging; treatment of materials; 
treatment of materials for the manufacture of ceramic goods; treatment of materials for third parties; treatment of 
materials upon request for third parties; treatment of materials using ultrasonic waves to modify their properties; 
treatment of materials using chemicals; processing of metal surfaces by abrasive polishing; processing of metal surfaces 
using precision grinding techniques; processing of metal surfaces by precision grinding and abrasive polishing; 
treatment of metal parts to prevent corrosion using hot-dip galvanizing and powder coating processes; metal treating; 
mold prevention treatment of furs; treatment of furs to prevent shrinking; fur conditioning; fur mothproofing; treatment of 
oil spills; anti-microbial treatment of clothing; mold prevention treatment of clothing; crease-resistant treatment of cloth; 
mothproofing of clothing; treatment of hazardous waste; treatment of hazardous liquids; processing of optical lenses to 
meet individual requirements; treatment of waste materials; treatment of waste materials in the field of environmental 
pollution control; treatment of waste; waste treatment [transformation]; processing of foodstuffs for use in manufacture; 
mothproofing services; treatment of rubber; processing of rubber and providing information relating thereto; waste water 
treatment; processing of earth materials to obtain metals [material processing]; textile mothproofing; mold prevention 
treatment of textiles; treatment of textiles to prevent shrinking; crease-resistant treatment of textiles; mold prevention 
treatment of cloth; fabric waterproofing; crease-resistant treatment for clothing; cloth fireproofing; mold prevention 
treatment of fabric; textile treating; treatment or processing of cloth, clothing or fur; treatment or processing of cloth, 
clothing or fur and providing information relating thereto; treatment of toxic waste; fuel treatment services; processing of 
photographic slides and prints; processing of photographic and cinematographic films; processing of photographic films; 
processing of chemicals and petrochemicals; processing of chemicals; wool treating; nuclear waste treatment; treatment 
of materials by laser beam; film processing and photofinishing; picture framing; framing of works of art; oil and gas well 
treatment; grinding and polishing glass for eyeglasses; fireproofing of clothing; edging of textiles; edging of fabric; shoe 
staining and dyeing; window tinting treatment, being surface coating; desalination of water; air freshening; bleaching of 
clothing; bleaching of textiles; fabric bleaching; surface finishing of metal articles; bleaching of cloth; annealing; casting 
of metal parts for boilers; water treating and providing information relating thereto; air purification; refining of metals; 
treatment of drinking water, service water and waste water; treatment of industrial waste to sequester carbon; fuel 
refining; soldering; oil refining; refining of petrochemicals; distilling of spirits for others; clothing alteration; recycling; 
recycling of beverage bottles; processing of gas; processing and recycling of waste and trash; recycling of catalytic 
converters; recycling of trash; processing of oil; recycling of waste and trash; recycling of clothing; recycling of clothing 
to obtain materials for making synthetic fibers; recycling of waste; treatment of animal waste; treatment of waste and 
harmful substances; recycling of waste and providing information relating thereto; recycling for carbon offsetting 
purposes; processing of plastic materials; processing of plastic materials and providing information relating thereto; 
processing of rubber; processing of natural gas; waste water reprocessing; processing of raw materials; processing of 
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raw materials for the manufacture of food and beverages; recycling of chemicals; reprocessing of nuclear fuels; nuclear 
fuel reprocessing and providing information relating thereto; printing of books; printing of stamps; customized printing of 
company names and logos for promotional and advertising purposes on the goods of others; pattern printing; 
photographic printing; printing of decorative patterns on plastic films and wrapping paper; printing of decorative patterns 
on gift wrap; printing of images on objects; printing of documents from digital media; printing of patterns on textiles; 
printing and providing information relating thereto; printing of digitally stored pictures and photographs; printing, 
lithographic printing, screen printing and digital printing; offset printing; portrait printing; printing of advertising 
brochures for others; printing of advertising matter; photogravure printing; photographic printing and providing 
information relating thereto; printing of photographic images from digital media; metal plating; preparation and treatment 
of fabric; metal plating and laminating; coating and surface finishing of machines and tools; coating of metal surfaces 
using physical vapor deposition or chemical vapor deposition processes; coating of metal surfaces using physical vapor 
deposition processes; coating of metal surfaces using chemical vapor deposition processes; coating of optical lenses; 
enamelling; enamelling of metals; stationery printing services; printing; burnishing by abrasion; polishing of diamonds; 
polishing of diamonds and other precious stones; polishing of gemstones; polishing of precious stones; glass polishing; 
flour milling; dressmaking; sewing of curtains; pre-shrinking of clothing; pre-shrinking of textiles; pre-shrinking of fabric; 
providing information relating to the rental of water purifying apparatus; providing information relating to the rental of 
space cooling apparatus for household purposes; providing information relating to the rental of knitting machines; 
providing information relating to the rental of air-conditioning apparatus; providing information relating to the rental of 
machines for making shoes; providing information relating to the rental of tobacco processing machines; providing 
information relating to the rental of machines and apparatus for pulp-making, papermaking or paper-working; providing 
information relating to the rental of waste crushing machines and apparatus; providing information relating to the rental 
of glassware manufacturing machines and apparatus; providing information relating to the rental of machines and 
apparatus for developing, printing and enlarging photographs; providing information relating to the rental of waste 
compacting machines and apparatus; providing information relating to the rental of chemical processing machines and 
apparatus; providing information relating to the rental of machines and apparatus for processing food or beverages; 
providing information relating to the rental of bookbinding machines; providing information relating to the rental of 
printing machines and apparatus; providing information relating to the rental of space cooling apparatus for industrial 
purposes; providing information relating to the rental of metal treating machines and tools; providing information relating 
to the rental of sewing machines; providing information relating to woodworking; providing information relating to 
ceramic processing; providing information relating to the treatment of materials; providing information relating to the 
processing of plastic materials; providing information relating to the processing of rubber; providing information relating 
to the treatment or processing of cloth, clothing or fur; providing information relating to bookbinding services; providing 
information relating to paper finishing services; providing information relating to paper treating services; providing 
information relating to water treating services; providing information relating to the recycling of waste; providing 
information relating to photographic printing services; providing information relating to the engraving of sealing stamps; 
providing information relating to the processing of cinematographic films; providing information relating to custom 
tailoring; providing information relating to taxidermy; providing information relating to photogravure services; providing 
information relating to photographic film development; providing information relating to photographic enlarging services; 
providing information about wine-making; providing information relating to printing services; providing information 
relating to nuclear fuel reprocessing; providing information relating to dressmaking; providing material treatment 
information via a web site; conversion of waste energy into steam [energy recycling services]; conversion of targeted 
substrates into targeted chemical preparations by treatment with enzyme systems; conversion of waste energy into 
electricity [energy recycling services]; contact lens tinting; glass tinting; application of protective surface coatings to 
machines and tools; application of wear-resistant coatings on metals and plastics; applying finish to stainless steel 
sheets and coils; applying finishes to fabric; applying finishes to clothing; applying finishes to cloth; application of 
coatings using vacuum deposition techniques; application of coatings using thermal plasma spraying techniques; 
application of coatings using physical vapor deposition techniques; application of coatings using chemical vapor 
deposition techniques; application of coatings using chemical, mechanical, thermal or thermomechanical processes; 
application of thin films on the surfaces of objects by means of chemical, mechanical, thermal, thermomechanical, 
chemical vapor deposition, physical vapor deposition and vacuum deposition processes; wine-making for others; 
production of hydroelectric power; production and processing of fuels and of other sources of energy; manufacture of 
furniture and plastic parts to order and specification of others; brewing of beer by microbreweries; custom manufacture 
of biopharmaceuticals; custom manufacture of dental prosthesis and dentures; custom manufacture of tools for others; 
custom manufacture and fitting of wigs; custom manufacturing and assembling services relating to semi-conductor parts 
and integrated circuits; custom manufacture of computers for others; custom manufacture of machines and tools for 
compressing and compacting powders and granules; custom manufacture of machines and tools with a protective 
surface coating; custom manufacture of furniture; custom manufacture of medical devices for others; custom 
manufacture of metal hardware; custom manufacture of products for the pharmaceutical, chemical and food industries by 
compressing and compacting powders and granules; custom manufacture of dental prosthetics; custom manufacture of 
communication devices for others; custom manufacture of pharmaceuticals; custom manufacture of molds for use in 
industry; custom manufacture of molded components; production of electrical energy from renewable sources; 
generating of electricity; production of energy by nuclear power plants; production of energy by power plants; rental of 
boilers; knitting machine rental; rental of generators; rental of electricity generators; rental of air-conditioning apparatus; 
rental of space heating apparatus; rental of printing machines and apparatus; custom steel rolling and fabrication to the 
order and specification of others; rental of water filters; rental of sewing machines; treatment of textile or furs to prevent 
shrinking; textile treatment in the nature of mothproofing; waterproofing of furs; mold remediation services; photographic 
film development and photographic printing; photographic film development and providing information relating thereto; 
film development and reproduction of photographs; photographic film development; pottery firing; blacksmithing; custom 
assembling of materials for others; welding services; bookbinding; glass-blowing; saddlery working; grinding; cloth 
cutting; sawing of materials; refining services; cutting of diamonds; cutting of precious stones; cutting of gemstones; 
cutting of textiles; cutting of fabric; remastering of films from one format to another; replication of CDs; replication of 
DVDs; reproduction of museum artwork; photographic reproduction; photographic retouching; rotogravure; timber felling 
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and processing; needlework and dressmaking; fur satining; custom assembling of leather materials for others; custom 
assembling of materials; custom assembling of plastic and composite parts for others; custom assembling of electronic 
components for medical devices; custom assembling of electronic components for cellular phones; custom assembling 
of electronic components for personal digital assistants [PDAs]; custom assembling of electronic components for 
communication devices; blueprinting; silver plating; incineration and destruction of waste; incineration of trash; 
incineration of waste and trash; incineration of waste; petroleum gas liquefaction; natural gas liquefaction; laser scribing; 
mixing of paints; mixing lubricants for third parties; blending of crude oil and synthetic oils; custom blending of essential 
oils for aromatherapy use; coal blending; textile warping; warping [looms]; joining of components using adhesives; 
joining of components using ultrasonic welding techniques; sign lettering; film developing; sorting of waste and 
recyclable material [transformation]; photocomposing services; photographic preservation and conservation; 
photographic preservation; quilting; planing of materials; fulling of cloth; duplication of CDs; duplication of DVDs; textile 
weaving; tinting of car windows; etching of a sequence of traceable identification numbers on automobile windows so as 
to identify a particular automobile recovered after theft; glass etching; slaughtering of animals; industrial toxic waste 
disposal [treatment]; document destruction; destruction of waste and trash; destruction of waste; destruction of trash; 
shrinking of clothing; shrinking of cloth; shrinking of textiles; cloth pre-shrinking; shrinking of fabric; services of a dental 
technician; cryopreservation services; butchering; mothproofing of textiles; tee-shirt embroidering services; upholstery 
deodorizing; mildew proofing; key cutting; document shredding services; smoke house services for smoking food; water 
treatment and purification; material treatment services in connection with recycling; soil treatment services 
[environmental remediation services]; soil, waste or water treatment services [environmental remediation services]; 
dyeing services; air brushing services; water purification services; document binding services; sandblasting services; 
water recycling and desalination services; cider-making for others; fireproofing of furs; sawmill planing; custom tailoring; 
cooking oil and vegetable oil recycling services; refrigerant reclamation services; production of energy; recycling of 
batteries; custom fashioning of fur; shaping of metal components; photogravure; photographic processing; 
photofinishing; photographic enlarging; photographic enlarging and providing information relating thereto; millworking; 
chemical treatment of textiles; freezing services for others; chromium plating; hard chromium plating of metal surfaces; 
hard chromium plating and hard nickel plating of metal surfaces; design printing for others; color enhancement of black 
and white video film; color enhancement of black and white film; colour separation services; digital printing; digital on-
demand printing of books and other documents; custom assembling of automobile bodies and chassis for others; custom 
application of optical, transparent, solar reflective and wear-resistant coatings on metallic, organic and mineral 
substrates; silkscreen printing; sewing; optical lens grinding; optical glass grinding; electro and metal coating, metal 
treating and casting, hardening of metal and metal products.

Cl.42;Mining exploration services; computer-aided design of video graphics; computer-aided design of molds; 
computer-aided design for manufacturing operations; computer-aided scientific testing; computer-aided industrial 
design; computer-aided industrial testing; software authoring; administration of mail servers; server administration; 
bacteriological analysis; biological analysis; biochemical analysis; analysis in the field of molecular biology; analysis in 
the field of oil exploration; water analysis; analysis of greenhouse gas emissions; analysis for oil research; analysis and 
evaluation of products and services with respect to possible future applications; analysis and evaluation of product 
design; analysis and evaluation of product development; computer system design and analysis; analysis of water quality; 
analysis of stream water quality; computer system analysis; mineral and oil assaying; analysis of oil fields; analysis of oil 
reservoirs; analysis of the mode of action of chemical combinations on animals; analysis of product design; handwriting 
analysis [graphology]; analysis of product development; analysis of telecommunication signals; analysis of technical 
data; chemical analysis; technological analysis services relating to energy and power needs of others; industrial analysis 
and research services relating to automobile tires; leasing computer facilities; rental of laboratory apparatus; rental of 
computer programs; rental of computers for data processing; rental of computers and computer equipment; rental of 
laboratory instruments; rental of computer peripherals; rental of computer database software; rental of software for data 
processing; rental of computer software relating to travel; rental of computer software for financial management; rental of 
data processing programs; rental of memory space for web sites; rental of electronic storage space [web space] on the 
Internet; architectural design services in the fields of traffic and transportation; architectural design in the field of single 
family homes; architectural design in the field of luxury condominiums; energy auditing; biological and chemical 
research; biochemical research; weighing of vehicles; weighing of goods for others; recovery of computer data; repair of 
computer software; troubleshooting of computer software problems [technical support]; geological exploration; 
surveying of oil-bearing seams; surveying of oil beds and fields; diagnosis of computer software problems; diagnosis of 
computer hardware problems through the use of software; animation and special effects design for others; web site 
design; graphic illustration design; design of homepages; design of homepages and web sites; design of homepages, 
computer software and web sites; retail design services; design of engineering products; tool design; design of Internet 
pages; design and updating of homepages and web pages; design and maintenance of computer sites for third parties; 
design and development of new products; custom design and engineering of telephony systems, cable television 
systems and fiber optics; design and implementation of web sites for others; design and implementation of web pages for 
others; design and testing for new product development; computer site design; computer network design for others; 
landscape lighting design; design of mechanical and micromechanical components; design of mechanical, 
electromechanical and optoelectronic apparatus and instruments; design of cellular phones; design of fashion 
accessories; design of optical and microoptical components; theatrical lighting design; design of artwork; design of 
computer software for controlling self-service terminals; design of image processing software; industrial design; design 
of industrial products; design, development and implementation of software; design, creation and programming of web 
pages; design of web sites for advertising purposes; design, creation, hosting and maintenance of Internet sites for third 
parties; design, creation, hosting and maintenance of web sites for others; design of telecommunications apparatus and 
equipment; design of telephones; product design; design of consumer products; design of packaging and wrapping 
materials; design services; graphic arts design; commercial art design; computer virus protection services; data mining; 
measuring of greenhouse gas emissions; measuring and analysis of greenhouse gas emissions; technical measuring and 
testing laboratory services; product research; oil-field surveys; geological surveys; engineering surveying; engineering 
drawing; engineering research; engineering services for the gas industry; engineering services in the field of motive 
power; electrical engineering; engineering services in the field of energy technology; engineering services relating to gas 
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transport and supply systems; engineering services relating to energy supply systems; engineering services in the field 
of communications technology; engineering services in the field of environmental technology; engineering services in the 
field of building technology; engineering research and design services in the field of drilling technology; engineering; 
inspecting buildings for the existence of mold; inspection of oil fields; inspecting foods for the purpose of certifying the 
kosher quality thereof; installation and maintenance of software for Internet access; installation and maintenance of 
computer software; installation and maintenance of database software; installation of computer programs; installation of 
computer software; installation of database software; installation, repair and maintenance of computer software; 
installation, maintenance and updating of computer software; installation, maintenance and updating of database 
software; integration of computer systems and networks; conducting magnetic resonance imaging interpretation and 
analysis for the petroleum industry; interior design; weather reporting; meteorological information; implementation of 
computer programs on networks; clinical trials; material testing; textile testing; research in the field of computer 
hardware; product research and development; oil assaying; oil-field exploration; mineral assaying; research, 
development, design and upgrading of computer software; basic and clinical research in the field of respiratory science 
and medicine; archaeological research; archaeological exploration; biotechnological research; architectural research; 
bacteriological research; biological research; geological research; research relating to urban planning; research in the 
field of environmental protection; research in the field of climate change; research in the field of information technology; 
research in the field of communications technology; research in the field of computer hardware and software; research in 
the field of computer technology conducted using databases and the Internet; research in the field of computer software; 
research in the field of computer programs and software; cosmetic research; research in the field of materials science; 
research in the fields of materials science and electrical engineering; mechanical research; research into the reduction of 
carbon emissions; research in the field of environmental conservation and protection; research in the field of 
environmental conservation; research in the field of data processing technology; research in the field of 
pharmacogenetics; chemical research; research in the fields of chemistry, biology and physics; research in the fields of 
chemistry and biology; research in the field of ecology; research in the field of electrical engineering; research in the field 
of food; research in the field of gene therapy; research in the field of mechanical engineering; research in the field of 
semiconductor processing technology; agricultural research; stem cell research; research in the field of hair care; 
geophysical exploration for the oil, gas and mining industries; hydrological research; bacteriological research and 
analysis; biological research and analysis; biochemical research and analysis; chemical, biochemical, biological and 
bacteriological research and analysis; research and consultancy in the field of zoology; technical research in the field of 
carbon offsetting and consultancy relating thereto; research and development of new products for others; research and 
development services in the field of biochemistry; research and development services in the field of biotechnology; 
research and development services in the field of diagnostic preparations; research and development services for the 
pharmaceutical industry; pharmaceutical research and development; bacteriological research and testing; laboratory 
analysis in the field of bacteriology; laboratory research in the field of gene expression; laboratory analysis in the field of 
cosmetics; laboratory research in the field of pharmaceuticals; laboratory analysis in the field of chemistry; medical 
research; scientific research; scientific research in the field of genetics; scientific research in the field of genetic 
engineering; scientific research in the field of genetics and genetic engineering; scientific research for medical purposes 
in the field of cancerous diseases; research and development services relating to medicines; analysis for oil-field 
exploitation; research relating to building construction or city planning; research relating to the development of computer 
software; underwater exploration; research relating to the development of computer programs and software; industrial 
research; research relating to the development of computer hardware; mechanical research in the field of motor sports; 
technical research in the field of carbon offsetting; technical research in the field of aeronautics; pharmaceutical 
research; research services in the field of proteins, antibodies, microorganisms and cells; research services for the 
development of new products; calibration [measuring]; classification of minerals; environmental testing; encoding of 
magnetic cards; compilation of web pages for the Internet; compilation of computer programs; computer programming for 
data processing; computer programming for the energy industry; computer programming and computer software design; 
computer time-sharing services; computer services in connection with electronic data storage; design of computers; data 
conversion of computer program data or information [not physical conversion]; computer code conversion for others; 
consultancy in the field of biotechnology; consultancy in the field of cloud computing networks and applications; 
consultancy in the field of programming and development of e-business portals; consultancy in the field of 
pharmaceutical research; consultancy in the field of computer system analysis; consultancy relating to the recovery of 
computer data; consultancy in the field of computer system integration; consultancy in the field of computer 
programming; consultancy in the field of security software; consultancy relating to the updating of computer software; 
consultancy in the field of computer software design; consultancy relating to the maintenance of computer software; 
consultancy in the field of energy efficiency; consultancy relating to geological surveys; consultancy relating to the 
design, programming and maintenance of computer software; consultancy relating to software for communication 
systems; consultancy relating to the design and development of computer software programs; consultancy relating to the 
design and development of computer software and hardware architecture; consultancy relating to the design of 
homepages and Internet sites; consultancy relating to research and development in the field of therapeutics; consultancy 
relating to laboratory testing; consultancy in the field of agricultural chemistry; computer engineering; consultancy in the 
field of architectural design; consultancy in the field of astronomy; consultancy in the field of biology; consultancy in the 
field of biochemistry; web site design consultancy; computer security consultancy; information technology [IT] 
consultancy; consultancy relating to consumer product safety testing; consultancy relating to quality control; 
consultancy in the field of fashion design; consultancy in the field of construction drafting; consultancy relating to 
computer database programs; advisory services relating to computer software; consultancy relating to the design and 
development of computer database programs; consultancy relating to the design and development of computer 
programs; consultancy in the design and development of computer hardware; consultancy relating to the design and 
development of computer software; consultancy relating to product development; advisory services relating to material 
testing; consultancy in the field of pharmacology; consultancy in the field of physics; consultancy in the field of 
chemistry; consultancy and research services in the field of information technology; consultancy and research in the field 
of bacteriology; consultancy relating to the design of homepages and Internet pages; consultancy relating to research in 
the field of pharmacogenetics; consultancy relating to pharmaceutical research and development; consultancy relating to 
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the design and development of information and communications technology; consultancy relating to technical and 
scientific measuring; consultancy relating to technical research in the field of food and beverages; consultancy relating to 
technical and scientific analysis; consultancy relating to technical and scientific monitoring; architectural consultancy; 
internet security consultancy; computer software consultancy; consultancy relating to web page design; design 
consultancy; data security consultancy; consultancy relating to the creation of homepages and Internet pages; 
consultancy relating to technological services in the field of power and energy supply; interior decoration consultancy; 
technological consultancy; professional consultancy relating to computer security; technical consultancy in the field of 
environmental science; technical consultancy relating to research services in the field of foods and dietary supplements; 
technical consultancy relating to the design of computer hardware, software and computer peripherals; technological 
consultancy in the field of alternative energy generation; consultancy and information services relating to the rental of 
computer software; consultancy and information services relating to computer software design; consultancy and 
information services relating to the design, programming and maintenance of computer software; consultancy and 
information services relating to computer programming; consultancy and information services relating to the 
maintenance of computer software; consultancy and information services relating to information technology architecture 
and infrastructure; consultancy and information services relating to computer system integration; consultancy and 
information services relating to information technology; consultancy and research services in the fields of science, 
engineering and information technology; advisory and consultancy services relating to computer software; consultancy 
in the field of bacteriological research; consultancy services in the fields of science, engineering and information 
technology; consultancy services in the field of design, selection, implementation and use of computer hardware and 
software systems; consultancy in the field of telecommunications engineering; consultancy in the field of technological 
research; consultancy in the field of technological design; technical consultancy in the field of energy saving and energy 
efficiency; advisory services relating to gene therapy research; consultancy relating to the creation and design of web 
sites; consultancy relating to the creation and design of web sites for e-commerce; technological consultancy in the field 
of aerospace engineering; technological consultancy in the field of geology; consultancy services relating to research in 
the field of environmental protection; consultancy services relating to the design, development and use of computer 
hardware and software; consultancy in the field of scientific research; consultancy in the field of industrial research; 
consultancy relating to architectural planning; consultancy in the field of scientific and industrial research; oil-well 
testing; quality control testing; quality control; quality control of goods and services; quality control of goods; quality 
control of services; vehicle roadworthiness testing; configuration of computer hardware using software; configuration of 
computer networks using software; configuration of computer software; configuration, installation, fault diagnosis, repair, 
upgrading and maintenance of computer software; configuration of computer systems and networks; copying of 
computer software; cross-platform conversion of digital content into other forms of digital content; laboratory research; 
laboratory research in the field of bacteriology; laboratory research in the field of cosmetics; laboratory research in the 
field of chemistry; digital watermarking; mechanical engineering; land surveying; dress designing; updating of computer 
software; monitoring of water quality; monitoring of commercial and industrial sites for detection of volatile and non-
volatile organic compounds; monitoring of computer systems for detecting unauthorized access or data breach; 
monitoring of computer systems to detect breakdowns; monitoring of computer systems by remote access; monitoring of 
telecommunication signals; monitoring of erosion and sedimentation; writing and updating computer software; writing of 
computer programs; commissioned writing of computer programs, software and code for the creation of web pages on 
the Internet; writing of data processing programs; writing of computer software; programming of telecommunications 
software; customization of computer software; research and development services in the field of immunohistology; 
research and development services relating to automobile tires; scientific services relating to the isolation and cultivation 
of human tissues and cells; scientific and industrial research; scientific and industrial research in the field of 
photovoltaics and solar collectors; scientific surveys; scientific research for medical purposes; scientific research and 
analysis; scientific research and development; research and development services in the field of microorganisms and 
cells; scientific and medical research and development; scientific research in the field of hair care preparations; scientific 
research conducted using databases; scientific research conducted using databases and the Internet; scientific and 
technological services; scientific analysis; providing information relating to computer programming; providing 
meteorological information; software as a service [SaaS]; updating of web sites; updating of Internet pages; updating of 
computer programs; updating of marine charts; updating of computer database software; updating of software for data 
processing; updating of software for communication systems; updating of computer software relating to computer 
security and prevention of computer risks; upgrading of computer software; oil-field surveying; technical surveying; 
maintenance of computer software; maintenance of software for Internet access; maintenance of software used in the 
field of e-commerce; maintenance of computer software relating to computer security and prevention of computer risks; 
locating and marking the placement of underground utility pipes, cables or wires; authentication of diamonds; 
authenticating works of art; evaluation of product design; evaluation of product development; arranging the donation of 
human corpses for medical research; conducting technical project studies for construction projects; conducting 
sampling and analysis services to check for contamination; conducting sampling and analysis services to assess 
pollution levels; design of interior decor; geological estimation and research; evaluation and testing of real estate for the 
presence of hazardous material; quality evaluation of standing timber; quality evaluation of wool; quality evaluation of 
alpaca fiber; grading of lumber; evaluation of results from quality control tests conducted on goods and services; 
pharmaceutical product evaluation; evaluation of chemical analyses; evaluation of chemical syntheses; digitization of 
documents [scanning]; digitization of sound and images; scanning of images [conversion from physical to electronic 
media]; conversion of texts to digital format; conversion of data or documents from physical to electronic media; 
computer disaster recovery planning; urban planning; planning of buildings and infrastructure systems for buildings; 
planning and design of travel agencies; construction planning; technical project planning; technical project planning in 
the field of engineering; planning and design of residential communities; planning and design of kitchens; planning and 
design of sports facilities; planning and design of retail premises; preparation of architectural plans; preparation of 
biological samples for analysis in research laboratories; preparation of biological samples for research purposes; 
preparation of biological samples for testing and analysis in research laboratories; preparation of engineering reports; 
preparation of scientific reports; preparation of reports relating to technical project studies for construction projects; 
preparation of reports relating to scientific research; preparation of reports relating to technological research; preparation 
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of architectural reports; preparation of reports relating to technical research; construction drafting and consultancy 
relating thereto; preparation of technical reports; maintenance of computer software used for operating filling apparatus 
and machines; maintenance of web sites; archaeological exploration and research; troubleshooting in the nature of 
diagnosing problems with consumer electronics; hosting memory space on the Internet for storing digital photographs; 
rental of memory space on servers for hosting electronic bulletin boards; rental and maintenance of computer software; 
rental of computer hardware; rental of computer hardware and software; hosting software for use in library management; 
rental of computers and computer software; hosting multimedia and interactive applications; rental of Internet security 
programs; rental of software for inventory management; rental of software for importing and managing data; rental of 
software for web site development; rental of software for database management; rental of operating software for 
accessing and using a cloud computing network; rental of operating software for computer networks and servers; 
providing temporary use of on-line non-downloadable software for importing and managing data; providing temporary 
use of on-line non-downloadable software for web site development; providing temporary use of on-line non-
downloadable software for inventory management; providing temporary use of on-line non-downloadable software for 
database management; providing temporary use of on-line non-downloadable operating software for accessing and using 
a cloud computing network; providing temporary use of on-line non-downloadable operating software for computer 
networks and servers; providing temporary use of on-line non-downloadable software for use in publishing and printing; 
providing temporary use of on-line non-downloadable software for word processing; providing temporary use of on-line 
non-downloadable software; providing temporary use of non-downloadable computer software for preparing invoices; 
providing temporary use of non-downloadable business software; providing on-line non-downloadable software for use in 
communication; providing on-line non-downloadable software for use in enterprise resource planning; providing on-line 
non-downloadable software for use in database management; providing on-line non-downloadable software for use in 
customer relationship management; providing on-line non-downloadable software for use in supply chain management; 
providing on-line non-downloadable software for word processing; providing temporary use of web-based applications; 
providing temporary use of web-based software; providing temporary use of on-line non-downloadable investment 
software; providing temporary use of non-downloadable software to enable content providers to track multimedia 
content; providing temporary use of non-downloadable software to enable sharing of multimedia content and comments 
among users; providing temporary use of non-downloadable software for analyzing financial data and generating reports; 
providing temporary use of on-line applications and software tools; platform as a service [PaaS]; providing temporary use 
of on-line non-downloadable computer software for use in broadcast monitoring applications; providing temporary use of 
on-line non-downloadable computer software for language translation; providing temporary use of non-downloadable 
software applications accessible via a web site; providing information in the field of architectural design via a web site; 
providing information on computer technology and programming via a web site; providing scientific research information 
and results from an on-line searchable database; providing information in the field of computer software design; 
providing information in the field of computer software development; providing on-line information in the field of 
technological research from a computer database or the Internet; providing information relating to technological 
research; providing information and data relating to scientific and technological research and development; providing 
information and data relating to medical and veterinary research and development; providing information concerning 
research and technical project studies relating to the use of natural energy; providing information about fashion design 
services; providing information about medical and scientific research in the field of pharmaceuticals; providing 
information relating to scientific research in the fields of biochemistry and biotechnology; providing weather condition 
information affecting ski conditions and road closures; providing information about the design and development of 
computer software; providing information about industrial analysis and research services; providing information about 
the design and development of computer software, systems and networks; provision of information relating to industrial 
design; providing information on computer programming via a web site; providing information on computer technology 
via a web site; providing information in the field of product design; providing information on donation of human corpses 
for medical research; providing information about the design and development of computer hardware and software; 
providing information in the field of product development; providing information relating to computer programs; 
providing computer programs designed to the specifications of others; providing computer programs on data networks; 
providing technical advice relating to computer hardware and software; providing technical advice relating to computers; 
providing weather information; providing scientific information in the fields of climate change and global warming; 
provision of scientific information, advice and consultancy in relation to carbon offsetting; providing on-line information 
about industrial analysis and research services; providing on-line information about the design and development of 
computer hardware and software; hosting on-line facilities for conducting interactive discussions; providing search 
engines for obtaining data on a global computer network; providing search engines for obtaining data via 
communications networks; providing search engines for the internet; providing Internet search engines with specific 
search options; providing technical information about computers, computer software and computer networks; provision 
of technical information in relation to computers; providing technical advice in the field of scientific and industrial 
research; providing technological information about environmentally conscious and green innovations; providing quality 
assurance services; providing electronic storage space [web space] on the Internet; conversion of computer programs 
and data, other than physical conversion; conversion of images from physical to electronic media; data conversion of 
electronic information; hosting computerized data, files, applications and information; conducting research and technical 
project studies relating to the use of natural energy; conducting technical project studies; industrial research, 
development and testing; conducting clinical trials in the field of acupuncture therapy; conducting clinical trials in the 
field of cardiovascular disease; conducting clinical trials for others [scientific research]; conducting of scientific studies; 
conducting of scientific experiments; conducting early evaluations in the field of new pharmaceuticals; conducting of 
chemical analyses; consumer product safety testing; authentication of stamps; meteorological forecasting; programming 
of web pages; programming of video game software; computer programming for data processing and communication 
systems; programming of computer animations; programming of computer game software; programming of multimedia 
equipment; programming of multimedia applications; programming of customized web pages featuring user-defined 
information, personal profiles and information; programming of customized web pages; engineering design; computer-
aided graphic design; design of computer databases; design of web portals; design of web pages; design of building 
exteriors; design of building interiors and exteriors; design of building interiors; aircraft design; design of diagnostic 
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apparatus and equipment; design of diagnostic apparatus; design of homepages and web pages; design of homepages 
and Internet pages; design and rental of software; design and graphic arts design for the creation of web sites; design 
and graphic arts design for the creation of web pages on the Internet; design and development of wireless data 
transmission apparatus; design and development of wireless data transmission apparatus, instruments and equipment; 
design and development of computer software architecture; design and development of computer hardware architecture; 
design and development of computer databases; design and development of computer firmware; design and development 
of diagnostic apparatus; design and development of homepages and web sites; design and development of engineering 
products; design and development of computer hardware and software for industrial applications; design and 
development of computer hardware and software; design and development of computer hardware, software and 
databases; design and development of computer database programs; design and development of computer peripherals; 
design and development of computer programs; design and development of computer software for process control; 
design and development of computer software for word processing; design and development of computer systems; 
design and development of computers; design and development of computers and computer software; design and 
development of medical diagnostic apparatus; design and development of testing and analysis methods; design and 
development of multimedia products; design and development of new technology for others; design and development of 
programs for data processing; design and development of computer database software; design and development of 
Internet security programs; design and development of software for inventory management; design and development of 
software for importing and managing data; design and development of computer software for use with medical 
technology; design and development of software for control, regulation and monitoring of solar energy systems; design 
and development of computer software for logistics; design and development of computer software for logistics, supply 
chain management and e-business portals; design and development of computer software for data processing; design 
and development of route planning software; design and development of software for web site development; design and 
development of computer software for database management; design and development of computer software for supply 
chain management; design and development of software for electronic television program guides; design and 
development of data retrieval software; design and development of software for electronic databases; design and 
development of computer software; design and development of industrial products; design and development of energy 
distribution networks; design and development of systems for data input, output, processing, display and storage; design 
and development of data entry systems; design and development of data output systems; design and development of 
systems for regenerative energy generation; design and development of navigation systems; design and development of 
navigation systems and route planning software; design and development of operating software for accessing and using 
a cloud computing network; design and development of operating software for computer networks and servers; design 
and development of data processing systems; design and development of data display systems; design and development 
of data storage systems; design and development of medical technology; design and development of data processing 
apparatus; design and development of electronic databases; design and development of electronic greeting cards [e-
cards]; design and development of electronic dictionaries; design and construction of homepages and web sites; design 
and creation of homepages and web pages; design and creation of homepages and Internet pages; design and 
maintenance of web sites for others; design and hosting of web portals; design of computer firmware; design of computer 
software for data processing; customized design of computer hardware; design of computer software, computer 
firmware, computer hardware and computer systems; computer hardware design; design of computer programs; 
computer system design; design of machines, apparatus and instruments; design of mechanical components; design of 
optical components; design of video game software; design of computer game software; design of computer software for 
word processing; customized design of computer software; plant engineering; design, development and programming of 
computer software; design, development, maintenance and updating of computer software for process control; design, 
development, maintenance and updating of computer software for data processing; design, development, maintenance 
and updating of computer software for word processing; design, development, maintenance and updating of computer 
software for word processing, data processing and process control; design of data processing systems; design of data 
storage systems; design of lighting systems; design of special effects; technical consultancy in the field of light 
engineering; design of data processing apparatus; design of telecommunications equipment; rental of web servers; rental 
of measuring apparatus; rental and updating of software for data processing; rental of computer hardware and computer 
peripherals; computer rental; rental of laboratory apparatus and instruments; rental of computer software; rental of 
software for Internet access; rental of computer software and programs; rental of a database server to third parties; 
industrial and graphic art design; unlocking of mobile phones; gas exploration; geological prospecting; marine, aerial and 
land surveying; oil prospecting; development of algorithms and computing methods for processing telecommunication 
and navigation data; development of algorithms and computing methods for processing telecommunication and 
navigation signals; development of algorithms and computing methods for generating telecommunication and navigation 
data; development and updating of computer software; development of data transmission systems; development of data 
storage systems; hosting web sites on the Internet; hosting computer sites [web sites]; hosting on-line web facilities for 
others; hosting computer application software in the field of knowledge management for creating searchable databases of 
information and data; server hosting; duplication of computer programs; duplication of computer software; development 
of testing apparatus for electrical wires; architectural planning; development of computer firmware; development of 
computer hardware; development of diagnostic apparatus; development, design and updating of homepages; 
development of engineering products; design and writing of computer software; web site development; information 
technology engineering; design and updating of computer software; development and maintenance of web sites; design 
and programming of web sites; design and development of video game software; technical research projects and studies; 
design and development of wireless computer networks; design and development of wireless networks; design and 
development of web pages; design and development of computer hardware; design and development of virtual reality 
software; design and development of computer hardware for the manufacturing industry; design and development of 
computer game software; design and development of computer game software and virtual reality software; design and 
development of computer networks; design and development of computers and computer programs; design and 
development of software and hardware for data and multimedia content conversion from and to different protocols; 
design and development of software and hardware for audio and video operators; design and development of software 
and hardware for processing and distribution of multimedia content; design and development of software and hardware 
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for digital signal processing; design and development of software and hardware for compression and decompression of 
multimedia content; design and development of software and hardware for producing, recording and processing digital 
and analog signals; design and development of software and hardware for signal amplification and transmission; design 
and development of electronic data security systems; design and development of telecommunications networks; design 
and development of photovoltaic systems; design and development of digital sound and image carriers; design and 
development of electronic language translation dictionaries and databases; design and development of information and 
communications technology; design and development of computer software for evaluation and calculation of data; design 
and development of computer software for reading, transmitting and organizing data; design and development of 
computer hardware and software for use in the field of medicine; design and development of prostheses; design and 
development of energy management software; design and development of endoprostheses; design and creation of 
homepages and web sites; product design and development; design and development of consumer products; 
development and maintenance of computer software; development and maintenance of computer database software; 
development and testing of computing methods, algorithms and software; development and testing of computing 
methods, algorithms and software for generating telecommunication and navigation data; development and testing of 
computing methods, algorithms and software for processing telecommunication and navigation signals; development 
and testing of computer software; development and testing of chemical production methods; development of computer 
hardware for computer games; design of computer hardware and software for commercial analysis and reporting; design 
of computer hardware and software; design of computer hardware, software and computer peripherals; development of 
computer hardware and software; design of computer peripherals; development of computer databases; development of 
computer peripherals; development of computer software; development of computer software for use with computer-
controlled switching systems; development of computer software for use with programmable controllers; developing 
computer programs for electronic cash register systems; development of computer programs and computer game 
software; design of computer programs and software relating to aircraft; development of computer programs for 
simulating laboratory experiments; development of computer systems; development of computers; drug development; 
development of measuring and testing methods; design, updating and rental of computer software; development of new 
products; development of operating system software; construction drafting; development, maintenance and updating of a 
telecommunication network search engine; development of application software for delivery of multimedia content; 
design of programs for data processing; development, programming and rental of data processing programs; computer 
software design; development of computer software for computer aided design/computer aided manufacturing 
[CAD/CAM]; design of computer database software; development of software for secure network operations; development 
of video game software; software development in the framework of software publishing; design of software for use with 
printing machines; development of computer game software; development of computer software for logistics, supply 
chain management and e-business portals; development of image processing software; development of computer 
software for data processing; development of computer software for word processing; development of software for 
communication systems; development of computer software for creating electronic television program guides; 
development of driver software; development of driver and operating system software; customized design of computer 
hardware and software; development of programs for data processing; industrial process development; development of 
industrial products; design of prostheses; design, development, installation and maintenance of computer software; 
design of apparatus and machines for filling purposes; development of computer software application solutions; 
development of data processing systems; development of energy and power management systems; computer-aided 
engineering design; design, programming and maintenance of computer software; design, maintenance, rental and 
updating of computer software; design, maintenance and updating of computer software; design, development, 
maintenance and updating of computer software; product development; development of consumer products; design, 
installation, updating and maintenance of computer software; development of data processing apparatus; development of 
pharmaceutical preparations and medicines; cloud seeding; decoding of data; repair of computer programs; certification 
of diamonds; compression of data for electronic storage; development of prostheses; consultancy in the field of energy-
saving; design of clothing accessories; design of animations; creation and design of web pages for others; creation and 
maintenance of Internet sites; creating and maintaining customized web pages; creating and maintaining web sites for 
cellular phones; building and maintaining websites; design and creation of web sites; design and development of driver 
software; design and development of image processing software; creating and designing website-based indexes of 
information for others [information technology services]; creating and maintaining web sites; design and maintenance of 
Internet homepages; design and testing of new products; creating and maintaining web pages; creating and maintaining 
web sites for others; creation and development of computer programs for data processing; programming of computer 
software for electronic language translation dictionaries and databases; programming of computer software for 
evaluation and calculation of data; programming of computer software for reading, transmitting and organizing data; 
programming of energy management software; design of computer graphics; creation of computer programs; design of 
computer networks; design of new products; design, upgrading and rental of computer software; creation, maintenance, 
and updating of computer software; design of operating system software; creating, maintaining and hosting the web sites 
of others; programming of software for Internet portals, chatrooms, chat lines and Internet forums; design of driver 
software; creation of programs for data processing; creation, design and maintenance of web sites; creation, design, 
development, and maintenance of web sites; programming of operating software for accessing and using a cloud 
computing network; programming of operating software for computer networks and servers; electronic site authoring; 
product benchmarking; maintenance and repair of computer software; upgrading and maintenance of computer software; 
updating and maintenance of computer software; maintenance and updating of software for communication systems; 
maintenance of computer programs; maintenance of database software; grading of precious stones; grading of coins; 
well logging; programming of software for information platforms on the Internet; computer programming for the medical 
sector; programming of software for Internet platforms; computer programming; programming of software for e-
commerce platforms; programming of Internet security programs; programming of software for inventory management; 
programming of software for importing and managing data; programming of software for web site development; 
programming of software for database management; programming of data processing programs; programming of 
electronic data processing [EDP] software; technical writing; drafting of construction plans for recreation facilities; 
structural and functional analysis of genomes; marine surveying; aerial surveying; topographical surveying; testing, 
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analysis and monitoring of navigation signals; testing, analysis and monitoring of system algorithms for generating 
telecommunications and navigation data; testing, analysis and monitoring of system algorithms for processing 
telecommunications and navigation data; testing, analysis and monitoring of telecommunication and navigation signals; 
testing, analysis and monitoring of telecommunication signals; testing, analysis and evaluation of the goods and services 
of others for the purpose of certification; testing, analysis and evaluation of the goods of others for the purpose of 
certification; testing, analysis and evaluation of the services of others for the purpose of certification; testing of apparatus 
in the field of electrical engineering; testing of apparatus in the field of electrical engineering for certification purposes; 
testing of computer installations; product safety testing; material testing and analysis; material testing and evaluation; 
quality testing; quality control testing of products; quality control testing of products for certification purposes; quality 
testing of products for certification purposes; testing of computer hardware; testing of computer hardware and software; 
testing of computer programs; quality control testing and consultancy relating thereto; testing of new products; testing of 
computer software; industrial testing; product testing; testing of raw materials; testing of telecommunication signals; 
testing of filters; bacteriological testing; DNA screening for scientific research purposes; maintenance of computer 
software for data processing; maintenance of software for communication systems; technical consultancy relating to the 
use of computer hardware; technical consultancy relating to product development; providing technical advice relating to 
energy-saving measures; technical consultancy relating to the application and use of computer software; technical 
consultancy relating to the installation and maintenance of computer software; technical drawing; technical development 
of structural elements, devices and systems for solar collectors and photovoltaic plants; technological consultancy in the 
fields of energy production and use; technical design and planning of heating installations; technical design and planning 
of sewerage systems; technical design and planning of water purification plants; technical design and planning of 
telecommunications equipment; technical design and planning of telecommunications networks; technical design and 
planning of pipelines for gas, water and waste water; technical design and planning of power stations; copying of 
computer programs; architectural project management; managing web sites for others; conducting engineering surveys; 
conducting of technical feasibility studies; computer project management in the field of electronic data processing [EDP]; 
administration of user rights in computer networks; conducting of quality control tests; conducting of quality control 
tests on goods and services; remote server administration; blood analysis services for scientific research purposes; 
analytical laboratory services; chemical research and analysis; architectural services relating to land development; 
architectural services for the design of buildings; architectural services for the design of commercial buildings; 
architectural services for the design of retail premises; architectural services for the design of industrial buildings; 
architectural services for the design of shopping centers; architectural services for the design of office buildings; 
architectural services; biological laboratory services; web design; hosting web sites; outsource service providers in the 
field of information technology; agrochemical research; architectural and engineering services; biomedical research; 
footwear design; computer system integration services; data encryption and decoding services; chemistry services; 
genetic engineering services; mechanical and electrical engineering services; telecommunications engineering; research, 
development, analysis and consultancy services in the field of engineering; genetic engineering services relating to 
plants; graphic design services; packaging design; architectural design; off-site data backup; illustrators' services; 
inspection services for new and used vehicles for persons buying or selling their vehicles; analysis services for oil field 
exploration; dental research laboratory services; computer programming services for commercial analysis and reporting; 
computer programming services for electronic data security; computer-aided diagnostic testing services; consultancy in 
the field of bacteriology; computer technology consultancy; advisory services in the field of product development and 
quality improvement of software; telecommunications technology consultancy; advisory and information services relating 
to computer software; consultancy services relating to the planning and design of travel agencies; consultancy services 
relating to software used in the field of e-commerce; medical research laboratory services; optical research laboratory 
services; laboratory testing; scientific and technological services and research and design relating thereto; scientific and 
technological services and research and development relating thereto; cloud computing; scientific laboratory services; 
computer-aided scientific analysis; computer-aided design; computer-aided design services relating to architecture; 
computer-aided design services relating to building projects; computer-aided industrial analysis; computer-aided 
industrial design, research, testing and analysis services; computer-aided testing services; computer-aided industrial 
research; computer-aided scientific research; computer-aided scientific research, testing and analysis services; analysis 
and testing services in the field of oil exploitation; analysis and testing services relating to electrical engineering 
apparatus; analysis and testing services for the oil industry; biological cloning services; civil engineering; surveying and 
engineering services; design services in the field of naval shipbuilding; fashion design; lighting design; underwater 
structural inspection services; engineering consultancy; research and consultancy services relating to computer 
software; research and design services; research and development services relating to computer hardware and software; 
research and development services relating to computer hardware; research and development services relating to 
computer software; research and development services in the field of bacteriology; research and development services in 
the field of gene expression systems; research and development services in the field of immunology; research and 
development services in the field of engineering; research and development services in the field of antibody technology; 
research and development services in the field of chemistry; research and development services in the field of cytology; 
research and development services in the field of physics; research and development services relating to vaccines; 
research, testing and analysis services; computer security services for protection against illegal network access; 
advisory and consultancy services relating to the design and development of computer hardware; consultancy in the field 
of office and workplace automation; environmental testing services to detect contaminants in water; water quality control 
services; configuration of computer networks; web site load testing services; research and development services in the 
field of antibodies; scientific research, testing and analysis services; radon detection services; data migration services; 
architectural planning and consultancy services; planning and layout design services for cleanroom environments; 
advisory and information services relating to the design and development of computer hardware; advisory and 
information services relating to the design and development of computer peripherals; exploration services to locate oil 
and gas; research and development services relating to vaccines and medicines; research and development services 
relating to solar cells and electricity generation; research and development services relating to measuring and regulating 
technology; research and development services relating to fertilizers; laboratory research and analysis; diamond 
authentication and certification services; weather forecasting; IT programming services; computer programming services 
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for data warehousing; computer programming services relating to multimedia and interactive applications; design 
services relating to civil engineering; design and planning services relating to telecommunications equipment; design 
services relating to printed matter; industrial analysis; industrial analysis and industrial research services; industrial 
analysis and research services in the field of chemistry; industrial development services; industrial research, testing and 
analysis services; database development services; brand design services; video game development services; 
development and testing services in the field of engineering; drug discovery services; development services in the field of 
computer software and advisory services relating thereto; electronic data backup; styling [industrial design]; software 
engineering services for data processing programs; cartography services; mapping; web site usability testing services; 
testing services for the certification of quality or standards; testing and research services in the field of preventing 
pollution; testing and research services in the field of civil engineering; testing and research services in the field of 
electricity; testing and research services relating to machines, apparatus and instruments; technical testing and quality 
control services; testing, inspection and research services in the fields of pharmaceuticals, cosmetics and foodstuffs; 
testing, inspection and research services in the fields of agriculture, livestock breeding and fisheries; quality control 
services for certification purposes; testing services for computer hardware and software used with alarm and monitoring 
systems; computer hardware and software testing services; quality control testing services for forestry equipment; 
quality control testing services for horticultural equipment; quality control testing services for industrial machinery; 
quality control testing services for agricultural machinery; testing services for alarm and monitoring systems; technical 
measuring services; technical measuring and testing services; computer software technical support services; technical 
design; technical design services relating to water supply installations; technical design services relating to heating 
installations; technical design services relating to sanitary apparatus and installations; technical design services relating 
to cooling appliances and installations; technical design services relating to electricity plants; technical testing services; 
technical planning and consultancy in the field of light engineering; environmental assessment services; environmental 
testing and inspection services; environmental monitoring services; design and construction planning services and 
consultancy relating thereto; computer-aided engineering design and drawing services; mineral exploration; computer 
software support services; technological services and research and design relating thereto; chemical laboratory services; 
chemical and biological laboratory services; draftsman's services in the nature of technical drawing; data encryption 
services; electronic data storage and data backup services; development of new technology for others; installation, 
maintenance and repair of software for computer systems; installation of software for Internet access; installation, 
maintenance, updating and upgrading of computer software; debugging computer software for others; chemical 
engineering; hosting weblogs [blogs]; hosting web portals; hosting an on-line web site for creating and hosting micro 
web sites for businesses; hosting the web sites of others; hosting and rental of memory space for web sites; hosting the 
web sites of others on a computer server for a global computer network; hosting computer databases; hosting computer 
software applications for others; hosting multimedia educational content; hosting multimedia entertainment content; 
hosting multimedia entertainment and educational content for others; hosting memory space on the Internet; hosting on-
line web facilities for others for sharing on-line content; hosting on-line web facilities for others for conducting interactive 
discussions; hosting e-commerce platforms on the Internet; hosting customized web pages; hosting memory space for 
web sites; hosting platforms on the Internet; hosting digital content on the Internet; hosting electronic memory space on 
the Internet for advertising goods and services; on-line data storage; electronic data storage; computerized data storage; 
computerized business information storage; surveying; technical project studies in the field of construction; inspection of 
goods for quality control; maintenance and consultancy services relating to software used in the field of e-commerce; 
electronic monitoring of credit card activity to detect fraud via the internet; electronic monitoring of personally identifying 
information to detect identity theft via the internet.
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Proposed to be Used
IR DIVISION
Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing, 
measuring, signalling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling the distribution or use of 
electricity; apparatus and instruments for recording, transmitting, reproducing or processing sound, images or data; 
recorded and downloadable media, computer software, blank digital or analogue recording and storage media; 
mechanisms for coin-operated apparatus; cash registers, calculating devices; computers and computer peripheral 
devices; animation software; recorded films; recorded motion picture films; animated films; animated motion picture 
films; DVDs; CDs; videodiscs, videotapes; audio tapes; video recordings, audio recordings, audio visual recordings; 
personal computers; laptops, portable computers, tablet computers, handheld computers; memory cards, memory sticks, 
memory apparatus, memory devices; computer and application software for use on personal computers, laptops, mobile 
devices, mobile phones and tablets; virtual reality software; games software; computer games software; electronic game 
programs; mouse pads; laptop cases; spectacles, sunglasses, and cases therefor; goggles for sport; camera cases; 
portable media player cases; cases for electronic diaries; downloadable publications; downloadable publications in the 
nature of magazines; downloadable electronic publications for children; downloadable educational media; mobile 
phones; mobile phone straps and cases; mobile computer straps and portable media player straps; decorative, protective 
and carrying cases adapted for mobile phone; computer application software for mobile phones; application software for 
mobile devices; sports helmets; screen savers; computer screen saver software; downloadable image files, downloadable 
music files; talking books; electronic books for children; audio books for children; interactive video game programs; 
interactive virtual character dolls and animals, namely, downloadable virtual goods in the nature of computer programs 
featuring interactive virtual character dolls and animals for use in online virtual worlds; magnets; parts and fittings for all 
the aforesaid goods.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; drawing materials and materials for artists; paintbrushes; 
instructional and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing 
blocks; cartoon prints; cartoon strips; story books; colouring books; children's comics; children's storybooks; painting 
books; printed books; poster books; fiction books; educational books; picture books; drawing books; books for children; 
sticker activity books; pop-up books; children's activity books; series of fiction books; books featuring fictional stories; 
children's books incorporating an audio component; stationery; printed stationery; paper stationery; stationery and 
educational supplies; greeting cards; birthday cards; blank cards; postcards; diaries; stickers [stationery]; pencils; pen 
and pencil cases; pens; colouring pens; colouring crayons; colouring pencils; chalk; rulers; erasers; charts, wall charts; 
gift bags; paper bags; adhesive wall decorations of paper; tissues; paper party decorations; party invitations; paper party 
bags; paper party decorations; modelling clay for children; drawing pads; note pads; writing pads; stencils [stationery]; 
gift stationery; magazines; printed teaching activity guides; plastic gift wrap; advertising posters; advertising 
publications; printed invitations; printed stationery; printed matter; printed cartoon strips; arts and crafts paint kits; parts 
and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear; outer-clothing; underclothing; belts being clothing; casual wear; leisure wear; 
exercise wear; sportswear; beach wear; swim wear; ski wear; rain wear; sleepwear; underwear; baby wear; baby 
sleepwear; infant wear; infant sleepwear; fancy dress costumes; halloween costumes; T-shirts; sweatshirts; socks; 
hosiery; headgear; neckwear; scarves; pashminas; capes; gloves; mittens; fancy dress outfits for children; childrens' 
clothing; children's footwear; swim wear for children; children's outerclothing; trousers for children; children's headwear; 
pyjamas; bibs, not of paper; cloth bibs; plastic baby bibs; parts and fittings for all the aforesaid goods.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees; toys made of plastics; electronic activity toys; electronic action toys; stuffed toys; plush toys; toy figures; crib 
mobiles [toys]; clothing for toy figures; dolls; dolls clothing; toy vehicles; ride-on toys; toy blocks, sets of toys blocks; 
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toy building blocks, sets of toy building blocks; stacking shape toys; toy musical instruments; toys adapted for 
educational purposes; bath toys; fantasy character toys; toy human characters; games relating to fictional characters; toy 
playsets; playthings; educational playthings; playing cards; play figures; clothing for play figures; play gyms, namely, 
baby multiple activity toys; balls for play; children's playhouses; snow globes; puppets; balloons; swings; swing sets; 
games; board games; card games; sports balls; baseball gloves; puzzles; floats, fins, flippers, flutter boards, inflatable 
toys, gloves, jackets, belts and aids for swimming; inflatable swimming floats; baby rattles; baby swings; infant activity 
play mats; electronic activity toys; electronic learning toys; handheld non-electronic skill games; children's handheld 
electronic game units adapted for stand-alone use without a television or computer; wearable technology toys; paper 
party hats; children's multiple activity tables; activity seats; Halloween masks, costume masks, face masks being 
playthings; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; childrens entertainment services; 
providing, arranging and/or organising games; online interactive entertainment; providing online games; video 
production; video library services; video entertainment services; production and/or provision of television programmes, 
movies, animated cartoons, videos, live performances, storytelling events; production of entertainment shows and 
interactive programs for distribution via television, cable, satellite, audio and video media, cartridges, laser discs, 
computer discs and electronic means; presentation of live performances; animation production; television scheduling 
(programming); providing entertainment and education via website featuring interactive educational games, animated 
cartoons, videos and literature that promote character development in children; providing online non-downloadable e-
books that promote character development in children; publishing services; digital video, audio and multimedia 
entertainment publishing services; publishing of activity and puzzle books; publishing of printed matter; publishing of 
newsletters; magazine publishing; issue of publications; publishing of electronic books; publication services; amusement 
park services; providing recreation facilities; providing amusement arcade services; presentation of circus performances; 
presentation of live performances; presentation of variety shows; theatre productions; production of shows; holiday 
camp services [entertainment]; organisation of shows [impresario services]; Entertainment services featuring fictional 
characters; information, consultancy and advisory services relating to all the aforesaid services.
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Priority claimed from 16/05/2019; Application No. : 302019000030880 ;Italy 

4329437    27/06/2019
[International Registration No. : 1493320]
FERRETTO GROUP S.P.A.

Strada Padana verso Verona, 101 I-36100 VICENZA (VI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines, installations and devices for handling, packaging, palletising and storing goods and products; automatic 
machines for the warehousing, management and consultation of mobile loading units; automatic machines with rack 
feeders and/or rotating decks for warehousing and for the management of warehouses for various loose and/or palletised 
materials; mechanical machines with mobile shelves, on rails and not, for files and archives and for the warehousing of 
various loose and/or palletised materials.

Cl.9;Software; software for logistics; electronically operated apparatus for the warehousing, management and 
consultation of mobile loading units; automatic apparatus with rack feeders and/or rotating decks for warehousing and 
for the management of warehouses for various loose and/or palletised materials; mechanical machines with mobile 
shelves, on rails and not, controlled electrically or electronically, for files and archives and for the warehousing of various 
loose and/or palletised materials; automatic car-park management software; electric and electronic parts for the aforesaid 
warehousing apparatus; automation and management software for the aforesaid warehousing apparatus.

Cl.20;Storage racks; mobile filing cabinets, files, shelves and automatic archiving units; archiving units.
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4329719    17/04/2019
[International Registration No. : 1493328]
DAIICHI CO.,LTD

82-2 WUNJEONG-4GIL, PAJU CITY GYEONGGI-DO 413-837 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.12;Car seats for babies; child carrying trailers; pushchairs for use with carrycots; prams; baby carriages; strollers; 
pushchairs; bags adapted for strollers; bags adapted for pushchairs; umbrellas to be affixed to baby strollers; parasols to 
be affixed to baby strollers; bags for baby carriages; fitted footmuffs for strollers; fitted footmuffs for prams; fitted covers 
for baby carriages; backrests for baby carriages; sweat-absorbent cushions specially adapted for baby strollers; rain 
covers for use with baby strollers; fitted pushchair mosquito nets; fitted stroller mosquito nets; blankets specially 
adapted for baby strollers; baskets specially adapted for perambulators; wheel covers for use with baby strollers; 
electrically heated seats specially adapted for baby strollers; insect screens specially adapted for baby strollers; cooling 
seat cushions specially adapted for baby strollers; pushchair hoods; stroller hoods; fold-up pushchairs.

Cl.18;Diaper bags; pouch baby carriers; baby carriers worn on the body; children's shoulder bags; shoulder bags for 
use by children.
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Priority claimed from 04/09/2018; Application No. : AM 51737/2018 ;Austria 

4329723    01/03/2019
[International Registration No. : 1493338]
Julius Blum GmbH

Industriestraße 1 A-6973 Höchst Austria

Proposed to be Used
IR DIVISION
Cl.6;Furniture fittings; hinges, in particular furniture hinges; guide rails for drawers; touch-latch fittings; fittings for 
fastening front screens to drawers; fittings for cupboard inserts which may be pulled out; fittings for furniture flaps; 
fittings for sliding doors; guides for sliding doors; fittings for folding doors; fittings for folding sliding doors; guides for 
folding sliding doors; furniture fittings for doors of household appliances, in particular for refrigerating cabinets, cooking 
stoves, dishwashers, dryers; fittings for movable furniture fronts; fittings for partitions; guides for movable furniture 
fronts; guides for partitions; metal hardware, in particular screws, connectors, nails, bolts; dowels; mechanical adjustable 
arm drive units, in particular for furniture flaps, cabinet doors, movable furniture fronts, room dividers, drawers, pull-out 
cabinet inserts, doors for furniture; locking devices, in particular for drawers, movable furniture fronts, partitions; pull-out 
cabinet inserts, furniture flaps, cabinet doors, furniture doors; brackets for assembling furniture and furniture parts; 
cabinet mounts; locks; all the aforesaid goods wholly or mainly of metal.

Cl.7;Electric adjustable arm drive units, in particular for furniture flaps, cabinet doors, furniture doors, movable furniture 
fronts, drawers, partitions, pull-out cabinet inserts; electric drive units for doors in household appliances, in particular 
refrigerating cabinets, cooking stoves, dishwashers, dryers; electric drive units for furniture and furniture parts, in 
particular for furniture flaps, cabinet doors, furniture doors, drawers, pull-out cabinet inserts, movable furniture fronts, 
partitions; machines for assembling furniture; machine tools, in particular drilling machines and pressing machines; 
insertion machines; machines for use in assembly.

Cl.9;Computer programs and software, in particular programs for use on mobile electronic devices; planning and 
ordering software, in particular for kitchen planning, cabinet planning and ordering fittings in the furniture industry; 
software for visualising kitchens, furniture, fittings and components therefor; software for exporting data; magnetic, 
optical and/or electronic data carriers; digital storage media; compact discs, DVDs, USB flash drives; electronic 
publications, downloadable, in particular electronic product catalogues (downloadable); cables and cable connectors for 
drive units for furniture and furniture parts; electronic controllers for drive units for furniture and furniture parts; 
electronic controllers for adjustable arm drive units for furniture flaps, cabinet doors, drawers, pull-out cabinet inserts, 
movable furniture fronts, partitions, furniture doors; electronic controllers for electric drive units for doors in household 
appliances, in particular refrigerating cabinets, cooking stoves, dishwashers, dryers; jigs, in particular for assembling 
furniture fittings.

Cl.20;Furniture fittings; hinges, in particular furniture hinges; drawer slides [furniture hardware]; touch-latch fittings; 
fittings for fastening front screens to drawers; fittings for cupboard inserts which may be pulled out; fittings for furniture 
flaps; fittings for sliding doors; guides for sliding doors; fittings for folding doors; fittings for folding sliding doors; 
guides for folding sliding doors; furniture fittings for doors of household appliances, in particular for refrigerating 
cabinets, cooking stoves, dishwashers, dryers; fittings for movable furniture fronts; fittings for partitions; dowels; locking 
devices, in particular for drawers, pull-out cabinet inserts, movable furniture fronts, partitions, furniture flaps, furniture 
doors, cabinet doors; adjustable arms, in particular for furniture flaps, fronts of cupboards, movable furniture fronts, 
room dividers, pull-out cabinet inserts, drawers, doors for furniture; cabinet mounts; brackets for assembling furniture 
and furniture parts; locks; all the aforesaid goods wholly or mainly of plastic; furniture, in particular kitchen furniture; 
cabinets, in particular wall cabinets and corner cabinets for kitchens; furniture parts, in particular drawers and drawer 
parts; furniture doors and furniture flaps; furniture fronts, in particular movable furniture fronts; room dividers; sliding 
doors, folding doors and folding sliding doors for furniture; side waits and rear walls for furniture; side and rear walls for 
drawers; partitions and compartments for drawers; inserts for drawers, in particular cutlery inserts; drawer frames; parts 
for drawer side walls; racks; mounting frames designed for the assembly of furniture and furniture parts; plate racks; 
adjustable arms, being furniture fittings.

Cl.21;Household or kitchen utensils and containers; cruet stands; film cutters for household films; glass holders.
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Priority claimed from 13/11/2018; Application No. : 017984117 ;European Union 

4329730    09/05/2019
[International Registration No. : 1493370]
Hycube Technologies GmbH

Julius-Hatry-Straße 1 68163 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Electricity storage systems, in particular decentralised, networked and intelligent electricity storage systems; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
electric and electronic apparatus and equipment for use in generating and distributing electricity and other forms of 
energy; electricity management systems; energy management systems; software for managing energy and power needs; 
hardware and software for controlling and operating electricity storage and energy management systems; batteries; 
inverters [electricity].

Cl.37;Assembly and installation for first-time installation and commissioning of electricity storage systems, battery 
storage and inverters; installation of a network of the power supply of batteries with consumers in an object or area.

Cl.42;Scientific and technological services and research and design relating thereto; design of electricity storage 
systems, electricity storage apparatus, electricity storage installations and electricity storage components; technological 
analysis relating to energy and power needs of others; development of energy and power management systems; technical 
and scientific research services; technical project studies and research services relating to power and energy needs of 
others and generation and supply of electricity and energy.
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4329737    24/06/2019
[International Registration No. : 1493384]
ALDO NASI

Yildiz Posta Cad. Vefabey Sok. Yesil Apt. B Blok No:7 K:4 D:13 Gayrettepe Besiktas TR-34349 Istanbul Turkey

RIFAT NASI

Yildiz Posta Cad. Vefabey Sok. Yesil Apt. B Blok No:7 K:4 D:13 Gayrettepe Besiktas TR-34349 Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.1;Polyurethane mastic, artificial resins, adhesive paste, other than for stationery or household purposes, filling paste 
for walls.

Cl.2;Paints, varnishes, lacquers, dyes, coatings (paints), auto, construction and industrial paints, paint for use in the 
manufacture of furniture, anticorrosive compounds as additives to surface coatings; thinners for paint, paint thickeners, 
natural resins.

Cl.3;Emery, emery paper.

Cl.17;Adhesive tapes other than stationery and not for medical or household purposes, adhesive bands other than 
stationery and not for medical or household purposes, masking tape, masking tapes used in construction, paint and 
furniture industries for assembly, fixing purposes, polyurethane sealant, polyurethane foam, polyurethane foam for 
insulation.
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Priority claimed from 24/01/2019; Application No. : UK00003369672 ;United Kingdom 

4329740    19/06/2019
[International Registration No. : 1493398]
Chaykra Limited

4 Red Lion Court, Alexandra Road, Hounslow Middlesex TW3 1JS United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; luggage and carrying bags; trunks and travelling bags; bags; rucksacks; 
holdalls; sports bags; wallets; purses; pouches; cases; waterproof bags; bags for clothes; bags for sports clothing.

Cl.25;Clothing; footwear; headgear; exercise wear; gym wear; yoga pants; yoga tops; yoga shirts; yoga shoes; yoga 
socks; headbands; sweatbands.

Cl.27;Mats; gymnastic mats; gymnasium mats; gymnasium exercise mats; floor mats for use in sporting activities; 
yoga mats; yoga mat carrying apparatus; yoga towels specially adapted for yoga mats; yoga blankets.

Cl.28;Gymnastic and sporting articles; yoga straps; yoga blocks; ankle and wrist weights for exercise; bags specially 
adapted for sports equipment; body toning apparatus; exercise balls; gym balls; gym balls for yoga and pilates; stress 
relief balls for hand exercise; resistance bands for exercise; stretch bands for use in yoga; yoga gloves being gloves for 
sports; yoga cushions; yoga bolsters; yoga blocks; yoga bricks; yoga wedges; yoga belts; stretch bands used for yoga 
and physical fitness purposes; yoga swings; yoga ropes; yoga straps; bags specially adapted to carry yoga equipment, 
except mats.

Cl.41;Education; provision of training; yoga instruction; entertainment; sporting and cultural activities; providing 
instruction, training and consultation in the field of exercise, yoga and physical fitness; providing facilities for exercise, 
yoga and physical fitness; yoga classes; physical fitness conditioning classes; conducting fitness and yoga classes; 
workshops, seminars and educational retreats and camps in the field of health, yoga, fitness, nutrition, exercise and 
physical wellbeing; meditation classes; self-help classes; mindfulness classes; Indian cultural and spirituality classes; 
booking of exercise facilities; providing on-line newsletters in the field of health, yoga, fitness, nutrition, exercise and 
physical wellbeing; conducting on-line educational programs in the fields of health, yoga, fitness, nutrition, exercise and 
physical wellbeing; provision of non-downloadable videos; information, advisory and consultancy services in relation to 
the aforesaid services.
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4329743    31/07/2019
[International Registration No. : 1493407]
Celerium Inc.

Suite 230 100 N Sepulveda Blvd El Segundo CA 90245 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Recorded computer software and hardware for digital security; computer security products, namely, computer 
peripherals; computer hardware and recorded software, namely, network security appliances, email security appliances, 
digital data and media security appliances, security software applications, and management stations related to the 
foregoing; recorded computer software and computer hardware for detection, blocking, and facilitating removal and 
remediation of computer viruses, Trojan horses, adware, spyware, rootkits, bootkits, backdoors, zero-day attacks, data 
exfiltration, phishing, bots, time bombs, worms, cyber-attacks, malicious attacks, and advanced persistent threats; 
recorded computer software for identifying and preventing malicious attacks on, and unauthorized activities and 
intrusions in computers, computer systems, networks, hardware, software applications, digital devices, and mobile 
devices; recorded computer software and hardware providing secure networks, virtual computer systems and virtual 
computer environments; computer hardware; computer peripherals.

Cl.42;Technical support and consulting services related to security and vulnerability of, and cyber-attacks and threats 
against computers, computer systems, networks, hardware, software applications, digital devices, digital data, and mobile 
devices; technical and consulting services related to designing, developing, customizing, configuring, deploying, 
installing, maintaining, analyzing, integrating, repairing, and managing of cyber-security systems for others; technical 
support services in the nature of detecting and diagnosing computer hardware and software security problems and 
vulnerabilities, updating and maintenance of computer software relating to computer security and to prevention and 
mitigation of computer risks; updating and maintaining computer software for others; cloud computing services featuring 
software and databases for use in computer security and prevention and mitigation of computer risks; computer security 
consultancy and research in the field of computer hardware, computer software and network security; computer security 
consultancy in the field of malware, intrusion and penetration testing and diagnosis of computers and networks to assess 
information technology security and vulnerability; information technology security services in the nature of providing 
network access to cyber-threat intelligence, to cyber-attack verification, and to security analysis of network traffic, emails, 
files, media computer software, and mobile applications; application service provider (ASP) featuring software for use for 
detection, blocking, and facilitating removal and remediation of computer viruses, rootkits, advanced persistent threats, 
malware and malicious attacks in computers, computer systems, networks, hardware, software applications, digital 
devices, and mobile digital devices; application service provider (ASP) featuring software that provides secure virtual 
computer systems and virtual computing environments; Software as a service (SAAS) services featuring software for use 
in security threat analysis, namely, software for collecting, filtering, sanitizing, normalizing, tracking, converting, 
interpreting, indexing, analyzing and managing data and intelligence from communication and computer network 
systems, and providing reports and alerts in connection therewith.

4812



Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 31/05/2019; Application No. : UK00003403673 ;United Kingdom 

4329744    12/06/2019
[International Registration No. : 1493412]
Chrysalis Retail Science Limited

c/o B S N Associates Ltd, 3b Swallowfield Courtyard, Wolverhampton Road OLDBURY, West Midlands B69 2JG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing, 
measuring, signalling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling the distribution or use of 
electricity; apparatus and instruments for recording, transmitting, reproducing or processing sound, images or data; 
recorded and downloadable media, computer software, blank digital or analogue recording and storage media; 
mechanisms for coin-operated apparatus; cash registers, calculating devices; computers and computer peripheral 
devices; diving suits, divers' masks, ear plugs for divers, nose clips for divers and swimmers, gloves for divers, breathing 
apparatus for underwater swimming; fire-extinguishing apparatus; application software; artificial intelligence software; 
computer programs for processing data; computer software; computer software for application and database integration; 
data processing programs; data processors; database management software; decision-making software; decision-making 
software for customer data analysis; decision-making software for customer data analysis and vehicle appraisal and 
valuation, in order to allow vehicle retailers to identify and provide customers with offers and incentives to renew or 
replace their vehicles; decision-making software for lead generation; decision-making software for providing customer 
offers and incentives; decision-making software for vehicle appraisal and valuation; downloadable electronic 
publications; downloadable software; downloadable software for use in the automobile, insurance, and finance 
industries; downloadable software for marketing, lead generation, customer data analysis, and customer offers and 
incentives; downloadable software for vehicle appraisal and valuation; electronic publications downloadable from 
databases or the Internet; interactive software; simulation software; software; software for customer data analysis; 
software for customer data analysis and vehicle appraisal and valuation, in order to allow vehicle retailers to identify and 
provide customers with offers and incentives to renew or replace their vehicles; software for lead generation; software for 
providing customer offers and incentives; software for vehicle appraisal and valuation; parts and fittings for all of the 
aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; administration of customer benefit 
and incentive programs; administration of customer loyalty programmes; administration of customer subscription 
programmes; advertising vehicles for sale by means of the Internet; advertising, marketing, business consulting, 
customer management, and business management services for businesses in the automobile, insurance and finance 
industries; business data analysis; business data analysis for lead generation; business data analysis for providing 
customer offers and incentives; business data analysis for vehicle appraisal and valuation; business data analysis to 
allow vehicle retailers to identify and provide customers with offers and incentives to renew or replace their vehicles; 
collection, systematization, compilation and analysis of business data and information stored in computer databases; 
collection, systematization, compilation and analysis of business data, statistics, information and indexes of information 
for commercial purposes; compilation of commercial information into databases; customer relationship management; 
customer relationship management for lead generation; customer relationship management to aid vehicle appraisal and 
valuation; customer relationship management to allow vehicle retailers to identify and provide customers with offers and 
incentives to renew or replace their vehicles; customer relationship management to provide customer offers and 
incentives; customer service management; database management; database marketing; lead generation services; lead 
generation services; lead generation services for providing customer offers and incentives; lead generation services to 
allow vehicle retailers to identify and provide customers with offers and incentives to renew or replace their vehicles; 
management of databases; market research conducted using databases; market research services regarding customer 
behaviour; online retail store services featuring software; online retail store services in relation to computer software; 
promoting the goods and services of others by means of a customer membership program; providing business 
information relating to the sale of vehicles; providing business lead generation services; provision of commercial 
information from databases; retail or wholesale services for vehicles; retail services in relation to computer software; 
sales promotion through customer membership programmes; systematization of commercial information into databases; 
the bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, enabling customers 
to conveniently view and purchase those goods; information, advisory and consultancy services in relation to the 
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aforesaid services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; arranging of loans; finance and lending services; 
financial information provided online from a database; financial loan consultancy; financing; financing of consumer 
purchases; hire-purchase financing; hire-purchase loan renewal; instalment loans; issuance of customer loyalty discount 
codes; issuance of customer loyalty points; issuance of tokens of value as a reward for customer loyalty; issuance of 
tokens of value as a reward for customer loyalty to provide customers with offers and incentives to renew or replace their 
vehicles; lease financing; lease-purchase loan renewal; lease-purchase loans; loan advice; loan financing; loans; 
providing financial information by means of a database; providing information about and consulting services related to 
finance and lending; providing loan insurance and consulting services related to loan insurance and vehicle appraisal; 
provision of loan insurance; re-financing; revolving loans; vehicle appraisal; vehicle financing; vehicle insurance 
services; information, advisory and consultancy services in relation to the aforesaid services.

Cl.38;Telecommunications; providing access to an electronic marketplace on the Internet or any other communications 
network; providing access to content on the Internet or any other communications network; providing access to 
databases; providing access to databases and platforms on the internet for business development, vehicle appraisal and 
valuation, and customer offers and incentive purposes; providing access to databases for lead generation purposes; 
providing access to databases for vehicle appraisal and valuation purposes; providing access to databases on the 
Internet or any other communications network; providing access to databases to allow vehicle retailers to identify and 
provide customers with offers and incentives to renew or replace their vehicles; providing access to mobile content on 
the Internet or any other communications network; providing access to mobile platforms on the Internet or any other 
communications network; providing access to mobile portals on the Internet or any other communications network; 
providing access to mobile websites on the Internet or any other communications network; providing access to platforms 
on the Internet or any other communications network; providing access to platforms on the Internet or any other 
communications network for lead generation purposes; providing access to platforms on the Internet or any other 
communications network for vehicle appraisal and valuation purposes; providing access to platforms on the Internet or 
any other communications network to allow vehicle retailers to identify and provide customers with offers and incentives 
to renew or replace their vehicles; providing access to portals on the Internet or any other communications network; 
providing access to portals on the Internet or any other communications network for lead generation purposes; providing 
access to portals on the Internet or any other communications network for vehicle appraisal and valuation purposes; 
providing access to portals on the Internet or any other communications network to allow vehicle retailers to identify and 
provide customers with offers and incentives to renew or replace their vehicles; providing access to websites on the 
Internet or any other communications network; providing information about and consulting services related to databases 
and platforms on the internet for business development, vehicle appraisal and valuation, and customer offers and 
incentive purposes; information, advisory and consultancy services in relation to the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and industrial 
research services; design and development of computer hardware and software; database software configuration; 
database software customization; database design; database development; database hosting; database hosting for 
customer data analysis purposes; database hosting for lead generation purposes; database hosting for vehicle appraisal 
and valuation purposes; database hosting in order to allow vehicle retailers to identify and provide customers with offers 
and incentives to renew or replace their vehicles; database software installation; leasing of computer database software; 
maintenance of database software; database software support services; database software updating; database 
upgrading; design of software for website development; development of software for customer data analysis and vehicle 
appraisal and valuation, in order to allow vehicle retailers to identify and provide customers with offers and incentives to 
renew or replace their vehicles; development of software for customer data analysis purposes; development of software 
for lead generation purposes; development of software for vehicle appraisal and valuation purposes; development of 
software for website development; hosting of software for website development; hosting websites for customer data 
analysis purposes; hosting websites for lead generation purposes; hosting websites for vehicle appraisal and valuation 
purposes; hosting websites in order to allow vehicle retailers to identify and provide customers with offers and incentives 
to renew or replace their vehicles; leasing of software for customer data analysis and vehicle appraisal and valuation, in 
order to allow vehicle retailers to identify and provide customers with offers and incentives to renew or replace their 
vehicles; leasing of software for customer data analysis purposes; leasing of software for lead generation purposes; 
leasing of software for vehicle appraisal and valuation purposes; leasing of software for website development; 
maintenance of software for website development; programming of software for website development; providing 
information about and consulting services related to software for advertising, marketing, business development, lead 
generation, vehicle appraisal and valuation, finance and lending, database access, customer management, customer data 
analysis, customer offers and incentive programs; providing online non-downloadable software for use in customer 
relationship management; providing online non-downloadable software for use in customer relationship management, 
namely lead generation purposes; providing online non-downloadable software for use in customer relationship 
management, namely customer data analysis purposes; providing online non-downloadable software for use in customer 
relationship management, namely vehicle appraisal and valuation purposes; providing online non-downloadable software 
for use in customer relationship management, namely in order to allow vehicle retailers to identify and provide customers 
with offers and incentives to renew or replace their vehicles; providing temporary use of non-downloadable software 
applications accessible via a website; software as a service [SaaS]; software as a service [SaaS] for customer data 
analysis and vehicle appraisal and valuation, in order to allow vehicle retailers to identify and provide customers with 
offers and incentives to renew or replace their vehicles; software as a service [SaaS] for customer data analysis 
purposes; software as a service [SaaS] for lead generation purposes; software as a service [SaaS] for vehicle appraisal 
and valuation purposes; software as a service featuring software for advertising, marketing, business development, lead 
generation, vehicle appraisal and valuation, finance and lending, database access, customer management, customer data 
analysis, customer offers and incentive programs; software configuration; software customization; software design; 
software development; software installation; software leasing; software maintenance; software support services; software 
updating; software upgrading; website design; website development; website hosting; website leasing; website maintenance; 
website programming; information, advisory and consultancy services in relation to the aforesaid services.
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4329964    29/04/2019
[International Registration No. : 1493458]
The Watford Association Football Club Limited

Vicarage Road Stadium, Vicarage Road Watford, Hertfordshire WD18 0ER United Kingdom

Proposed to be Used
IR DIVISION
Cl.25;Articles of clothing; articles of headgear; replica football strips for adults and children; T-shirts and sweatshirts 
for adults and children; hats, scarves, gloves; clothing, sports and training clothing, leisurewear, nightwear, football 
jerseys, mittens, coats, jackets, parkas, duffle coats, padded coats, t-shirts, sweaters, tracksuits, training pants, fleeces, 
shirts, ties, cummerbunds, waistcoats, polo shirts, long sleeve t-shirts, sleeveless tops, hooded tops, jerseys, pants, 
boxer shorts, briefs, thongs, pyjamas, beach clothes, knitwear, dressing gowns, swim suits, bathing trunks, skirts, 
trousers, shorts, football shorts, socks, bodysuits, rompers, sleepsuits, wristbands, sweat bands, sweat bands for the 
wrist, headbands, aprons, bath robes, singlets, underwear, footwear, sports shoes, slippers, shoes, boots, trainers, 
football boots and studs for football boots, headgear, woollen hats, beanie hats, caps, aprons, wristbands; belts, bibs.

Cl.28;Games, toys, dolls and playthings; gymnastic and sporting articles not included in other classes; decorations for 
Christmas trees; teddy bears; toy cars; golf balls, golf tees and other golf accessories namely golf clubs, golf bags (with 
or without wheels), golf club covers, golf gloves and divot repair tools, darts, playing cards, footballs; floats and inflatable 
toys and accessories for swimming pools namely flippers for swimming, floats and inflatable toys and armbands; shins 
pads for sports use; parts and fittings for all the aforesaid goods; video game machines; coin, card or counter operated 
arcade games machines and amusement apparatus; goal nets; goal posts; soccer goals; soccer ball nets; miniature 
replica football kits; footballs; tables for table football; reduced sized footballs; football gloves.

Cl.41;Football coaching, football schools and schooling; arranging and conducting of education and training in relation 
to football; arranging, conducting and provision of football instructional courses; football entertainment services; fitness 
training services; provision of practical training and demonstrations; provision of entertainment, training, recreational, 
sporting activities and facilities; entertainment, training, recreational, sporting information services provided on computer 
networks and by telephone; physical education; sport and holiday camp services (in the nature of entertainment); 
organisation of competitions and sporting or entertainment events; organisation, arranging and conducting of award 
ceremonies; publication of books, directories, maps, magazines and texts; rental of sporting equipment; football club 
education and entertainment services; health club services; provision of information relating to football; football 
entertainment services; fan club services in the nature of entertainment; football supporters club membership scheme 
and ticket club services; provision of information relating to football; health club services; organising competitions, 
organising sports education and entertainment; news reporting and education and entertainment news programme 
services in the field of sports; electronic game services provided online; sports information and/or education services; 
instruction and educational services; arranging and conducting of conferences and exhibitions; organisation of 
exhibitions; lotteries, betting and gaming services; film production; video tape film production; practical training and 
demonstrations; production of radio and television programmes; providing ring tones, music and screensavers (not 
downloadable); information, advisory and consultancy services relating to all the foregoing.
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Priority claimed from 11/05/2019; Application No. : 88425963 ;United States of America 

4329994    17/05/2019
[International Registration No. : 1493476]
Microsoft Corporation

One Microsoft Way Redmond WA 980526399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software, computer software, gaming headsets for use in playing video games; headsets for use 
with computers; mousepads; night vision goggles; computer game software downloadable via a global computer network 
and wireless devices; computer game software for use on mobile and cellular phones; prerecorded media, namely, digital 
audio and video tapes and discs, CDs, DVDs, and blue-ray discs all featuring films, movies and/or television programs in 
the field of action, animation and adventure; downloadable movies; prerecorded digital audio and video tapes and discs, 
CDs, and DVDs, all featuring music; downloadable music files; downloadable software featuring digital trading cards in 
the field of electronic gaming; downloadable software featuring digital action figures, emoji and digital stickers; records; 
tablet cases; decorative magnets; blank USB flash drives; chargers for cell phones, tablets, laptops, and other USB-
enabled portable devices; computer docking stations; phone cases; mouse pads; external hard drives; headsets; ear 
buds; headphones; wireless speakers; charging stations for video controllers; sunglasses; keyboards.

Cl.28;Game controllers for computer games.

Cl.41;Entertainment services, namely, providing on-line computer games; online entertainment in the nature of 
computer game tournaments; conducting contests online; arranging and conducting competitions via the Internet in the 
field of video games; organizing of sporting events, competitions and sporting tournaments in the field of video games; 
organizing tournaments and exhibitions for computer video gaming contests for entertainment purposes; providing 
online interactive multi-player computer games via the Internet and electronic communication networks; arranging and 
conducting exhibitions and special events between computer game players and interest groups for entertainment 
purposes; professional video game tournaments and exhibitions featuring exhibits composed of interactive displays, 
participatory activities, and contests centered around video gaming rendered live at indoor and outdoor venues and 
recorded for the purpose of distribution through the media of radio, television and the Internet; providing online news, 
non-downloadable articles, blogs, webcasts, podcasts, information, commentary, and information in the nature of gaming 
strategies, all related to games, electronic, computer, and video games, and computer game tournaments; providing non-
downloadable films and movies via video-on-demand services; providing non-downloadable music and music-on-demand 
services.

Cl.42;Providing temporary use of non-downloadable computer game software; providing software as a service (SaaS) 
services featuring software that enables users to create, upload, and share user-generated videos based on computer 
game play.
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4330008    14/08/2019
[International Registration No. : 1408717]
OSAKA GAS CO., LTD.

1-2, Hiranomachi 4-chome, Chuo-ku, Osaka-shi 541-0046 Osaka Japan

Proposed to be Used
IR DIVISION
Cl.1;Catalyst agents; waterproofing chemical compositions; carbon nanotube; chemical agents; effluent treatment 
agents; synthetic resins, unprocessed; chemical soil conditioners; soil stabilizing agents; soil purifying agent; wallpaper 
removing preparations; industrial chemicals; lactose for industrial purposes; coke (chemicals); adsorbents consisting of 
activated carbon; carbon for electrode formation of batteries; chemicals; graphite for negative-electrode material of 
secondary cell batteries; graphite; industrial minerals; unprocessed polyester resins; plastics [raw materials]; glue and 
adhesives for industrial purposes; plant growth regulating preparations; fertilizers; ceramic glazings; priming putty; 
higher fatty acids; chemical compositions for developing, printing and enlarging photographs; reagent paper [not for 
medical purposes]; artificial sweeteners; flour and starch for industrial purposes; pulp; gluten for food.

Cl.2;Canada balsam; copal; sandarac; shellac; pine oil; dammar; mordants; anti-corrosive preparations; anti-rust 
preparations; mastic; pine gum; wood preservatives; dyestuffs; pigments; paints; printing ink; colors for painting 
pictures; nonferrous metals in foil or powder form for painters, decorators, printers and artists; precious metals in foil or 
powder form for painters, decorators, printers and artists; anti-rust greases.

Cl.4;Solid fuels; liquid fuels; gaseous fuels; solid lubricants; grease for shoes and boots; leather preserving oil and 
grease; mineral oils and greases for industrial purposes [not for fuel]; non-mineral oils and greases for industrial 
purposes [not for fuel]; waxes [raw material]; lamp wicks; candles.

Cl.5;Medicated soap; lactose for pharmaceutical purposes; oxygen for medical purposes; pharmaceutical preparations 
and other preparations for destroying vermin, fungicides and herbicides; reagent paper for medical purposes; oiled paper 
for medical purposes; wrapping wafers for medicine doses; gauze for dressings; empty capsules for pharmaceuticals; 
eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; 
sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; liquid bandages; breast-nursing pads; 
cotton swabs for medical use; dental materials; diapers; diaper covers; fly catching paper; mothproofing paper; lacteal 
flour for babies; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic food adapted 
for medical purposes; beverages for babies; food for babies; dietary supplements for animals; semen for artificial 
insemination.

Cl.6;Resin coated metal gas pipes; liquid storage tanks or reservoirs of metal; liquefied gas storage tanks of metal; iron 
and steel; nonferrous metals and their alloys; ores of metal; metal materials for building or construction; prefabricated 
building assembly kits of metal; loading and unloading pallets of metal; turntables for load handling; artificial fish reefs of 
metal; prefabricated sectional poultry houses of metal; paint spraying booths of metal; metal moulds for forming cement 
products; metal pulleys, springs and valves [not including machine elements]; valves of metal for gas pipes; metal 
junctions for pipes; metal flanges; machine keys; cotter pins; railway points; road signs of metal [not luminous nor 
mechanical]; beacons of metal [non-luminous]; reservoirs of metal; anchors; containers of metal for transport; anvils; 
swage blocks; metal hardware; wire ropes; wire nets and gauzes; industrial packaging containers of metal; metal 
nameplates and door nameplates; transportable flagpoles of metal; stakes of metal for plants or trees; metal stepladders 
and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of metal for household purposes; tool boxes 
of metal, empty; towel dispensers of metal; metal joinery fittings; safes; upright signboards of metal; man-made garden 
ponds of metal [structures]; transportable greenhouses of metal for household use; metal tombs and metal tomb plaques; 
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shoe dowels of metal; shoe pegs of metal; hobnails of metal; ferrules of metal for canes and walking-sticks; spurs; 
crampons [climbing irons]; carabiners; rock pitons; sculptures of metal; nonferrous metals; tacks not of metal.

Cl.7;Filtering machines; decyanidation apparatus for fuel gas; desulfurization apparatus for fuel gas; compressors; 
power generating apparatus and equipment; washing pigs for water supplying or draining pipes in buildings or 
structures; pigs for repairing or fixing pipes; non-electric prime movers, not for land vehicles; power generating 
equipment using cogeneration system; high pressure washers for sewerage pipe; washing machines for water supplying 
or draining pipes in buildings or structures; metalworking machines and tools; mining machines and apparatus; 
construction machines and apparatus; loading-unloading machines and apparatus; industrial fishing machines; chemical 
processing machines and apparatus; textile machines and apparatus; food or beverage processing machines and 
apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; pulp making, papermaking 
or paper-working machines and apparatus; printing or bookbinding machines and apparatus; sewing machines; 
agricultural machines and agricultural implements, other than hand-operated; shoe making machines; leather tanning 
machines; tobacco processing machines; glassware manufacturing machines and apparatus; painting machines and 
apparatus; packaging or wrapping machines and apparatus; power-operated potters' wheels; plastic processing 
machines and apparatus; semiconductor manufacturing machines and systems; machines and apparatus for 
manufacturing rubber goods; stone working machines and apparatus; parts of non-electric prime movers; pneumatic or 
hydraulic machines and instruments; adhesive tape dispensing machines; automatic stamping machines; vending 
machines; fuel dispensing machines for service stations; washing machines [laundry]; repairing or fixing machines and 
apparatus; mechanical parking systems; vehicle washing installations; food mixing machines for commercial use; food 
peeling machines for commercial use; food cutting, chopping and slicing machines for commercial use; dishwashers; 
machines and apparatus for wax-polishing, electric; vacuum cleaners; power sprayers for disinfecting, insecticides and 
deodorants [not for agricultural purposes]; machine elements, not for land vehicles; lawnmowers; curtain drawing 
devices electrically operated; electric door openers; waste compacting machines and apparatus for industrial purposes; 
waste crushing machines for industrial purposes; 3D printers; starters for motors and engines; AC motors and DC motors 
[not including those for land vehicles but including parts for any AC motors and DC motors]; AC generators [alternators]; 
DC generators; electric food blenders for household purposes; dynamo brushes; handling apparatus for loading and 
unloading.

Cl.9;Telecommunication apparatus consisting of sensor and computer networks used for informing unusual conditions 
of people; telecommunication apparatus for monitoring and alarming for the purpose of security and disaster prevention; 
video surveillance cameras; smoke and fire sensors, gas leak detection sensors and sensors for intruder detection; 
radars; gas meters; power meters; water meters; remote control telemetering apparatus; monitoring apparatus, electric; 
computers; photovoltaic installations for generating electricity [photovoltaic power plants]; batteries; ultrasonic sensors; 
radar locators; remote controllers; remote controllers for power generating apparatus and equipment; remote controllers 
for fuel cells; inverters [electricity]; fuel cells; power generating equipment using a fuel-cell cogeneration system; 
computer software programs; electronic machines, apparatus and their parts; ear plugs for divers; ozonisers [ozonators]; 
electrolysers [electrolytic cells]; egg-candlers; blueprint apparatus; cash registers; coin counting or sorting machines; 
job recording devices; photo-copying machines; mathematical instruments; time and date stamping machines; time 
clocks [time recording devices]; punched card office machines; voting machines; postage stamp checking apparatus; 
mechanisms for coin-operated car parking gates; life saving apparatus and equipment; fire extinguishers; fireplugs; fire 
hoses; fire hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft warning apparatus; 
protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown warning triangles; luminous or 
mechanical road signs; game programs for arcade video game machines; simulators for the steering and control of 
vehicles; sports training simulators; laboratory apparatus and instruments; photographic machines and apparatus; 
cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines and 
instruments; power distribution or control machines and apparatus; rotary converters; phase modifiers; solar batteries; 
batteries and cells; electric or magnetic meters and testers; electric wires and cables; telecommunication machines and 
apparatus; personal digital assistants in the shape of a watch; smartphones; magnetic cores; resistance wires; 
electrodes, other than welding electrodes or medical electrodes; fire boats; satellites for scientific purposes; fire engines; 
dust masks; gas masks; welding masks; fireproof garments; disaster prevention hoods; gloves for protection against 
accidents; spectacles [eyeglasses and goggles]; game programs for home video game machines; electronic circuits and 
CD-ROMs recorded with programs for hand-held games with liquid crystal displays; protective helmets for sports; weight 
belts for scuba diving; air tanks for scuba diving; regulators for scuba diving; metronomes; electronic circuits and CD-
ROMs recorded with automatic performance programs for electronic musical instruments; electric and electronic effects 
units for musical instruments; phonograph records; downloadable music files; downloadable image files; recorded video 
discs and video tapes; exposed cinematographic films; exposed slide films; slide film mounts; electronic publications; 
remote controllers for gas-fired water heaters; remote controllers for water heaters; remote controllers for bubble baths; 
remote controllers for bath boilers; remote controllers for toilet stool units with a washing water squirter.

Cl.11;Fittings of gas air conditioners for industrial purposes, gas water heaters for household purposes, gas cooking 
heaters for household purposes, gas boilers, gas cooking apparatus and installations for commercial use for the purpose 
of adjustment and safety; air-conditioning apparatus equipped with hot water system using cogeneration function; gas 
engine driven heat pumps; hot water radiators for air-conditioning apparatus; radiators; floor heating apparatus; 
bathroom heating and drying apparatus equipped with mist sauna function; sauna apparatus with the function of 
generating mist; bathroom heating and drying apparatus; gas burners and their fittings; vaporizer for chemical 
processing; gas/microwave combination ovens; air conditioning apparatus; air conditioners for industrial purposes; gas-
fired water heaters; non-electric cooking heaters for household purposes; fan heaters; water purifiers for household use; 
filters for water purifiers for household use, non-electric; water purifying apparatus for industrial purposes; filters for 
water purifying apparatus for industrial purposes; filters for air conditioners; toilet bowls and seats sold as a unit; 
prefabricated bathroom installations for sanitary purposes; drying apparatus for chemical processing; recuperators for 
chemical processing; steamers for chemical processing; evaporators for chemical processing; distillers for chemical 
processing; heat exchangers for chemical processing; drying apparatus for textile manufacture; milk sterilizers; bread-
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making machines for industrial purposes; plywood drying machines; industrial furnaces; nuclear reactors [atomic piles]; 
drying apparatus for harvest; forage drying apparatus; boilers, other than parts of non-electric prime movers or engines; 
freezing machines and apparatus for industrial purposes; laundry dryers, electric, for industrial purposes; towel steamers 
for hairdressing purposes; hair drying machines for beauty salon use; hair steamers for beauty salon use; shampoo 
basins for barbers' shop use; cooking apparatus and installations for commercial use; dish drying machines for 
commercial use; dish disinfectant apparatus for commercial use; kitchen sinks for commercial use; tap water faucets; 
level controlling valves for tanks; pipe line cocks; waste water treatment tanks for industrial purposes; septic tanks for 
industrial purposes; garbage incinerators; solar water heaters; electric lamps and other lighting apparatus; household 
electrothermic appliances; washers for water taps; kitchen sinks for household purposes; standing paper lanterns 
[andon]; portable paper lanterns [chochin]; gas lamps; oil lamps; lamp chimneys; warming pans, non-electric; pocket 
warmers, non-electric; hot water bottles for warming one's feet in bed; waste water treatment tanks for household 
purposes; septic tanks for household purposes; toilet stool units with a washing water squirter; disinfectant dispensers 
for toilets; toilet bowls; seatings for use with Japanese style toilet bowls; bath fittings; stoves for household purposes, 
non-electric.

Cl.17;Boards and plates of heat insulation materials made from carbon fiber (not for building purposes); heat insulation 
materials made from carbon fiber (not for building purposes); boards and plates of sound absorbing materials made from 
carbon fiber (not for building purposes); sound absorbing materials made from carbon fiber (not for building purposes); 
soundproofing materials made from carbon fiber (not for building purposes); core material for airplane seats made from 
carbon fiber; felt made from carbon fiber (not for textile use); felt made from carbon fiber used for electrodes; powdery 
carbon fiber (not for building purposes); sheet of carbon fiber (neither for building purposes nor textile use); carbon fiber 
(not for textile use); chemical fiber yarn and thread, not for textile use; mica [raw or partly processed]; valves of rubber or 
vulcanized fiber [not including machine elements]; gaskets; junctions for pipes, not of metal; joint packings; floating anti-
pollution barriers; electrical insulating materials; washers of rubber or vulcanized fiber; chemical fiber, not for textile use; 
rock wool; slag wool; rubber thread and covered rubber yarn, not for textile use; insulating gloves; rubber cords and 
laces; industrial packaging containers of rubber; rubber stoppers; rubber lids and caps for industrial packaging 
containers; plastic sheeting for agricultural purposes; condenser paper; vulcanized fiber; plastic semi-worked products; 
rubber [raw or semi-worked]; soundproofing materials of rock wool, not for building purposes; sealing material for pipes; 
heat insulation materials comprised of carbon material for building or construction; sound absorbing materials comprised 
of carbon material for building or construction; cushioning materials of carbon fibres for building or construction.

Cl.19;Coal tar; tar and pitch; building or construction materials comprised of carbon material; finishing materials 
comprised of diatomaceous earth for interior, exterior and floors; building or construction materials comprised of 
diatomaceous earth; plaster [for building purposes]; lime building or construction materials; building or construction 
materials of plaster; cement and its products; non-metallic minerals for building or construction; ceramic building 
materials, bricks and refractory products; building materials made of linoleum for fixing to existing walls or floors; plastic 
building materials; synthetic building materials; asphalt, and asphalt building or construction materials; rubber building 
or construction materials; rockslide retention nets of textiles [construction materials]; buildings, not of metal; erosion 
control mats integrating plants seeds; plastic security windows allowing communication; road and field marking sheets 
and strips; building timber; building stone; building glass; artificial fish reefs, not of metal; poultry houses, not of metal; 
paint spraying booths, not of metal; moulds for forming cement products, not of metal; water-pipe valves, not of metal or 
plastics; road signs, not of metal, non-luminous and non-mechanical; beacons [not of metal, non-luminous]; reservoirs, 
not of metal or plastics; transportable flagpoles, not of metal; letter boxes of masonry; joinery fittings, not of metal; stone 
lanterns; man-made garden ponds [structures, not of metal]; transportable greenhouses, not of metal, for household use; 
gravestones and tomb plaques, not of metal; stone sculptures; concrete sculptures; marble sculptures; nonmetallic 
mineral materials [unworked or partly worked].

Cl.21;Cooking grills; griddles [cooking utensils]; cooking pots; heating or cooling packs filled with chemical 
substances ready to react when required; dental floss [floss for dental purposes]; unworked or semi-worked glass, not for 
building; mangers for animals [troughs for livestock]; poultry rings; cosmetic and toilet utensils; tub brushes; metal 
brushes; brushes for pipes; industrial brushes; ship-scrubbing brushes; gloves for household purposes; industrial 
packaging containers of glass or porcelain; industrial packaging bottles of plastics; kitchen utensils and containers, not 
including gas water heaters for household use, non-electric cooking heaters for household purposes, kitchen worktops 
and kitchen sinks; cleaning tools and washing utensils; ironing boards; ironing boards [kotedai]; stirrers for hot bathtub 
water [yukakibo]; bathroom pails; candle extinguishers; candlesticks; cinder sifters for household purposes; gotoku 
[trivets for Japanese charcoal heaters for household purposes]; coal scuttles; Japanese charcoal extinguishers [hikeshi-
tsubo]; mouse and rat traps; fly swatters; flower pots; hydroponic plant pots for home gardening; watering cans; feeding 
vessels for pets; brushes for pets; bird cages; bird baths; clothes brushes; chamber pots; piggy banks; boxes of metal 
for dispensing paper towels; soap dispensers; tanks [indoor aquaria] and their fittings; toilet paper holder; flower vases; 
flower bowls; upright signboards of glass or ceramics; perfume burners; shoe brushes; shoe horns; shoe shine cloths; 
shoe shine sponges and cloths; shoe-trees [stretchers]; portable cooking kits for outdoor use; cattle hair for brushes, 
raccoon dog hair for brushes, pig bristles for brushes and horsehair for brushes.

Cl.35;Business management and operation relating to oil fields, gas fields and their facilities; marketing research; 
marketing analysis; business management consulting in the field of information technology; compilation of information 
into computer databases; mediation and arranging of subscription agreements to computer network services for others; 
retail services or wholesale services for power generating apparatus; retail services or wholesale services for air-
conditioning apparatus for household purposes; retail services or wholesale services for gas ovens for household 
purposes, rice cookers for household purposes and other cooking apparatus and installations for household purposes; 
retail services or wholesale services for dish drying machines for household purposes and dish disinfectant apparatus for 
household purposes; retail services or wholesale services for supplements; retail services or wholesale services for 
dietetic food and beverages adapted for medical purposes; retail services or wholesale services for fuel; advertising and 
publicity services; promoting the goods and services of others through the administration of sales and promotional 

4819



incentive schemes involving trading stamps; business management analysis or business consultancy; providing 
information concerning commercial sales; business management of hotels; preparation, auditing of financial statements; 
employment agencies; auctioneering; import-export agencies; arranging newspaper subscriptions; shorthand services; 
transcription; document reproduction; office functions, namely filing, in particular documents or magnetic tapes; 
providing business assistance to others in the operation of data processing apparatus namely, computers, typewriters, 
telex machines and other similar office machines; reception services for visitors in buildings; publicity material rental; 
rental of typewriters, copying machines; providing employment information; newspaper advertising; rental of vending 
machines; retail services or wholesale services for a variety of goods in the field of clothing, food and beverages, and 
household goods; retail services or wholesale services for woven fabrics and beddings; retail services or wholesale 
services for clothing; retail services or wholesale services for diapers; retail services or wholesale services for footwear, 
other than special footwear for sports; retail services or wholesale services for bags and pouches; retail services or 
wholesale services for personal articles; retail services or wholesale services for foods and beverages; retail services or 
wholesale services for automobiles; retail services or wholesale services for two-wheeled motor vehicles; retail services 
or wholesale services for bicycles; retail services or wholesale services for furniture; retail services or wholesale services 
for joinery fittings; retail services or wholesale services for tatami mats; retail services or wholesale services for ritual 
equipment; retail services or wholesale services for electrical machinery and apparatuses; retail services or wholesale 
services for bladed or pointed hand tools, hand tools and metal hardware; retail services or wholesale services for 
kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; retail services or wholesale services for cosmetics, toiletries, 
dentifrices, soaps and detergents; retail services or wholesale services for agricultural machines, implements and 
supplies; retail services or wholesale services for flowers [natural] and trees; retail services or wholesale services for 
fuel; retail services or wholesale services for printed matter; retail services or wholesale services for paper and 
stationery; retail services or wholesale services for sports goods; retail services or wholesale services for toys, dolls, 
game machines and apparatus; retail services or wholesale services for musical instruments and records; retail services 
or wholesale services for photographic machines and apparatus and photographic supplies; retail services or wholesale 
services for clocks, watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for tobacco 
and smokers' articles; retail services or wholesale services for building materials; retail services or wholesale services for 
semi-wrought precious stones and their imitations; retail services or wholesale services for pets.

Cl.36;Mortgage banking; loans [financing] and discount of bills; acceptance of deposits [including substitute bond 
issuance] and acceptance of fixed interval installment deposits; domestic exchange settlement; liability guarantee and 
acceptance of bills; securities lending; acquisition and transfer of monetary claims; safekeeping of valuables including 
securities and precious metals [safe deposit services]; money exchange [exchanging money]; trusteeship of financial 
futures contracts; trusteeship of money, securities, monetary claims, personal property, land, rights on land fixtures, 
surface rights or lease on land; agencies for bond subscriptions; foreign exchange transactions; letter-of-credit related 
services; brokerage of credit purchase; management of buildings; agency services for the leasing or rental of buildings; 
leasing or renting of buildings; purchase and sale of buildings; agency services for the purchase or sale of buildings; real 
estate appraisal; land management; agency services for the leasing or rental of land; leasing of land; purchase and sale of 
land; agency services for the purchase or sales of land; providing information on buildings or land [real estate affairs]; 
investment services and investment consulting; brokerage for assigning interests of oil fields and gas fields; issuance of 
tokens of value; agencies for collecting gas or electric power utility payments; consigned collection of payment for 
goods; trading of securities; trading of securities index futures; trading of securities options; trading of overseas market 
securities futures; agencies for brokerage of securities, securities index futures, securities options, and overseas market 
securities futures; agencies for brokerage of entrusting agents with on-commission trading in domestic markets of 
securities, securities index futures and securities options; agencies for brokerage of entrusting agents with on-
commission trading in overseas markets of securities and securities index futures; agencies for brokerage of forward 
agreement of securities, for forward agreement of securities index futures, for forward agreement of securities options, 
spot and forward transaction of securities index futures; brokerage for securities liquidation; securities underwriting; 
securities offering; brokerage services relating to securities subscription or offering; providing stock market information; 
agencies for commodity futures trading; life insurance brokerage; life insurance underwriting; agencies for non-life 
insurance; claim adjustment for non-life insurance; non-life insurance underwriting; insurance premium rate computing; 
antique appraisal; art appraisal; precious stone appraisal; appraisal of used automobiles; financial assessment of 
company credit; advisory services relating to tax planning; tax payment processing services; charitable fund raising; 
rental of paper money and coin counting or processing machines; rental of cash dispensers; rental of automated-teller 
machines.

Cl.37;Construction; construction consultancy; operation and maintenance of building equipment; repair or 
maintenance of water pollution control equipment; repair or maintenance of water purifying apparatus; repair or 
maintenance of nuclear power plants; repair or maintenance of chemical plants; extermination of termites; vermin 
exterminating [other than for agriculture, aquaculture, horticulture and forestry]; repair and maintenance of gas cocks; 
cleaning of escalators; cleaning of elevators; cleaning of cooking heaters; cleaning of industrial dishwashers; cleaning of 
industrial laundry dryers and cloths dewatering machines; cleaning of industrial furnaces; cleaning of air purifiers and 
deodorizing apparatus; rental of high pressure hot water washers used in kitchens; repair and maintenance of machine 
elements, not for land vehicles; repair and maintenance of power transmissions and gearing; repair and maintenance of 
power lines; repair and maintenance of electric wires and cables; repair and maintenance of electric or magnetic meters 
and testers; internal cleaning of heat exchangers; rental of spilled oil recovery equipment; repair and maintenance of 
power generating apparatus equipped with cogeneration function; repair and maintenance of power generating apparatus 
and equipment; repair and maintenance of air-conditioning apparatus equipped with hot water system for industrial 
purposes; repair and maintenance of gas heat pumps; repair and maintenance of heat pumps; repair and maintenance of 
hot water radiators for industrial heating apparatus; repair and maintenance of floor heating apparatus for industrial 
purposes; repair and maintenance of bathroom heating and drying apparatus; repair and maintenance of sauna apparatus 
with the function of generating mist; repair and maintenance of laundry dryers; repair and maintenance of gas pipelines; 
maintenance of telecommunication apparatus consisting of sensor and hardware for computer networks used for 
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informing unusual conditions of people; repair and maintenance of telecommunication apparatus for monitoring and 
alarming for the purpose of security and disaster prevention; repair and maintenance of video surveillance cameras; 
repair and maintenance of smoke and fire sensors; repair and maintenance of gas leak detection sensors; repair and 
maintenance of sensors for indruder detection; repair, maintenance and monitoring of gas-fired water heaters and 
providing information relating thereto; repair and maintenance of gas generators; repair and maintenance of air 
conditioning apparatus for industrial purposes; repair and maintenance of gas meters and electric power meters; 
shipbuilding; repair or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of 
automobiles; repair or maintenance of railway rolling stocks; repair or maintenance of two-wheeled motor vehicles; repair 
or maintenance of cinematographic machines and apparatus; repair or maintenance of optical machines and apparatus; 
repair or maintenance of photographic machines and apparatus; repair or maintenance of loading-unloading machines 
and apparatus; repair or maintenance of fire alarms; repair or maintenance of office machines and equipment; repair or 
maintenance of air conditioners for industrial purposes; repair or maintenance of burners; repair or maintenance of 
boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus for industrial 
purposes; repair or maintenance of electronic machines and apparatus; repair or maintenance of telecommunication 
machines and apparatus; repair or maintenance of construction machines and apparatus; repair or maintenance of 
consumer electric appliances; repair or maintenance of electric lighting apparatus; repair or maintenance of electric 
motors; repair or maintenance of power distribution or control machines and apparatus; repair or maintenance of power 
generators; repair or maintenance of laboratory apparatus and instruments; repair or maintenance of measuring and 
testing machines and instruments; repair or maintenance of medical apparatus and instruments; repair or maintenance of 
firearms; repair or maintenance of printing or bookbinding machines and apparatus; repair or maintenance of chemical 
processing machines and apparatus; repair or maintenance of glassware manufacturing machines and apparatus; repair 
or maintenance of fishing machines and instruments; repair or maintenance of metalworking machines and tools; repair 
or maintenance of shoe making machines; repair or maintenance of industrial furnaces; repair or maintenance of mining 
machines and apparatus; repair or maintenance of rubber-goods manufacturing machines and apparatus; repair or 
maintenance of integrated circuits manufacturing machines and systems; repair or maintenance of semiconductor 
manufacturing machines and systems; repair or maintenance of machines and apparatus for processing foods or 
beverages; repair or maintenance of machines and apparatus for lumbering, woodworking, or veneer or plywood making; 
repair or maintenance of textile machines and apparatus; repair or maintenance of tobacco processing machines; repair 
or maintenance of painting machines and apparatus; repair or maintenance of agricultural machines and implements; 
repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-working; repair or maintenance 
of plastic processing machines and apparatus; repair or maintenance of packaging or wrapping machines and apparatus; 
repair or maintenance of sewing machines; repair or maintenance of reservoirs; repair or maintenance of gasoline station 
equipment; repair or maintenance of mechanical parking systems; repair or maintenance of bicycle parking apparatus; 
repair or maintenance of cooking equipment for industrial purposes; repair or maintenance of industrial dishwashers; 
repair or maintenance of electric washing machines for industrial purposes; repair or maintenance of vehicle washing 
installations; repair or maintenance of vending machines; repair or maintenance of power-driven floor cleaning machines; 
repair or maintenance of amusement machines and apparatus; repair or maintenance of apparatus and instruments for 
use in beauty salons or barbers' shops; repair or maintenance of waste compacting machines and apparatus for industrial 
purposes; repair or maintenance of waste crushing machines for industrial purposes; repair or maintenance of divers' 
apparatus; repair and maintenance of 3D printers; furniture restoration; umbrella repair; repair or maintenance of musical 
instruments; safe maintenance or repair; shoe repair; clock and watch repair or maintenance; sharpening of scissors and 
kitchen knives; setup or repair of locks; repair or maintenance of gas water heaters; repair or maintenance of non-electric 
cooking heaters for household purposes; repair or maintenance of cooking pots and pans; repair or maintenance of 
signboards; repair of bags or pouches; repair of personal ornaments; repair of toys or dolls; repair of sports equipment; 
repair of billiard equipment; repair of game machines and apparatus; repair or maintenance of bath fittings; repair of toilet 
stool units with a washing water squirts; repair of fishing tackle; repair of spectacles; fur care and repair; laundering; 
pressing of clothing; clothing repair [mending clothing]; fluffing of cotton batting for futon; repair of tatami mats; chimney 
sweeping; cleaning of building exterior surfaces; window cleaning; carpet and rug cleaning; floor polishing; septic tank 
cleaning; bathtub and bath boiler cleaning; street cleaning; reservoirs cleaning; disinfecting of telephone hand-sets; 
sterilization of medical apparatus and instruments; rental of construction machines and apparatus; rental of floor 
cleaning machines; rental of mops; rental of car-washing apparatus; rental of laundry dryers; rental of spin dryers for 
clothes; rental of electric washing machines; rental of mining machines and apparatus; rental of drainage pumps; rental 
of dish drying machines for restaurants; rental of dish drying machines for commercial use; rental of dish washing 
machines for industrial purposes; rental of dishwashers for commercial use; drying of cloth, clothing and fur; rental of 
bathroom drying apparatus; rental of bath fittings.

Cl.39;Electricity distribution; gas supplying [distribution]; heat supplying [distribution]; water supplying [distribution]; 
railway transport; car transport; marine transport; air transport; rental of vessels; transport of oil or gas through 
pipelines; transport through pipelines; rental of gas storage tanks; providing information relating to gas supply, electricity 
distribution, heat supply and water supply; providing road and traffic information; vehicle-driving services; packaging of 
goods; freight brokerage; cargo unloading; removal services; rental, booking, providing and chartering of vessels; 
refloating of ships; ship piloting; warehousing services; temporary safekeeping of personal belongings; temporary 
storage of deliveries; rental of warehouse space; parking services; operating toll roads; providing vessel mooring 
facilities; airport services; parking lot services; rental of loading-unloading machines and apparatus; car rental; rental of 
bicycles; rental of aircraft; rental of mechanical parking systems; rental of packaging or wrapping machines and 
apparatus; rental of freezers for household purposes; rental of refrigerator-freezers for household purposes; rental of 
wheelchairs; correspondence delivery services; conducting of travel tours; escorting of travel tours; travel arrangement 
and reservation services, excluding those for lodging; rental of aircraft engines; rental of freezing machines and 
apparatus for industrial purposes; GPS navigation services through wireless communications, Internet access, electronic 
mailing systems and other communication networks for monitoring the physical positions of people who need to be taken 
care of; GPS navigation services relating to the physical positions of people through communication equipment and 
computers.
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Cl.40;Production of energy; silicon resin and ceramic coating of metal surface of kitchen appliances; silicon resin and 
ceramic coating onto metal surface of home electric appliances; silicon resin and ceramic coating onto the surface of 
molds; silicon resin and ceramic coating onto metal surface of parts of machines; silicon resin and ceramic coating onto 
metal surface of hand tools; silicon resin and ceramic coating onto metal surface of electric tools; silicon resin and 
ceramic coating onto the surface of glass-forming substance; silicon resin and ceramic coating onto metal surface of 
stationery; silicon resin and ceramic coating onto metal surface of equipment and instruments; fluorine resin and ceramic 
coating onto metal surface of kitchen appliances; fluorine resin and ceramic coating onto metal surface of home electric 
appliances; fluorine resin and ceramic coating onto the surface of molds; fluorine resin and ceramic coating onto metal 
surface of parts of machines; fluorine resin and ceramic coating onto metal surface of hand tools; fluorine resin and 
ceramic coating onto metal surface of electric tools; fluorine resin and ceramic coating onto the surface of glass-forming 
substance; fluorine resin and ceramic coating onto metal surface of stationery; fluorine resin and ceramic coating onto 
metal surface of equipment and instruments; metal treating; rental of water purifying apparatus; rental of burners for 
industrial furnaces; rental of calcining kilns for ceramics; rental of industrial furnaces; rental of gas burners for industrial 
purposes; rental of garbage incinerators for industrial purposes; rental of gas installations; rental of air conditioners; 
rental of hot water radiators for air conditioners; refining and processing of gas; processing of fuels; processing and 
transforming of energy; processing of chemicals and petrochemicals; air purification; air deodorizing; soil, waste or water 
treatment services [environmental remediation services]; treatment of contaminated soil; catalysts reduction for 
activation; custom manufacture of hydrogen gas generators; custom manufacture of cooking apparatus and installations 
for commercial use; custom manufacture of power distribution or control machines and apparatus; custom manufacture 
of fuel cells; custom manufacture of power generating apparatus and equipment; coating of gas-fired water heaters, 
kitchen worktops, kitchen sinks and other kitchen equipment for prevention of contamination; radiation area 
decontamination services; treatment or processing of cloth, clothing or fur; tailoring or dressmaking; embroidery 
[embroidering]; processing of rubber; processing of plastics; ceramic processing; wood-working; paper treating and 
working; stone treating; taxidermy; processing of bamboo, tree barks, rattan, vines or other mineral vegetable materials, 
other than processing of ingredients; food processing; processing of artificial limbs or artificial teeth, including 
processing of medical materials; processing of cinematographic films; photographic enlarging; photographic printing; 
photographic film development; bookbinding; water treating; recycling of waste; nuclear fuel reprocessing; engraving of 
sealing stamps; photogravure; rental of textile machines and apparatus; rental of machines and apparatus for film 
development, photograph printing, photograph enlargement or photograph finishing; rental of metal treating machines 
and tools; rental of bookbinding machines; rental of machines and apparatus for processing foods or beverages; rental of 
machines and apparatus for lumbering, wood-working, or veneering or plywood making; rental of machines and 
apparatus for pulp-making, papermaking or paper-working; rental of waste compacting machines and apparatus; rental of 
waste crushing machines; rental of chemical processing machines and apparatus; rental of glassware manufacturing 
machines and apparatus; rental of shoe making machines; rental of tobacco processing machines; rental of 3d printers; 
providing material treatment information; printing; collection, sorting and disposal of waste and trash; rental of knitting 
machines; rental of sewing machines; rental of air-conditioning apparatus for household purposes; rental of humidifier 
for household purposes; rental of air purifiers for household purposes; rental of electricity generators; rental of printing 
machines and apparatus; rental of boilers; rental of humidifier for industrial purposes; rental of air purifiers for industrial 
purposes; rental of air conditioners for industrial purposes; rental of power generating apparatus equipped with 
cogeneration function; rental of power generating apparatus; rental of heat pumps for air-conditioning apparatus for 
household purposes; rental of heat pumps for air-conditioning apparatus for industrial purposes; rental of air-
conditioning apparatus equipped with hot water system; rental of hot water radiators for air conditioning apparatus; rental 
of floor heating apparatus; rental of bathroom heating apparatus; rental of gas generators; rental of water treatment 
apparatus; conversion of energy supply system; rental of bathtub water heaters.

Cl.42;Architectural design; surveying; designing of machines, apparatus, instruments [including their parts] or systems 
composed of such machines, apparatus and instruments; research, planning and consulting relating to building 
construction, city planning and community development; testing or research on prevention of pollution; testing or 
research on electricity; testing or research on civil engineering; geological surveys or research; rental of computers; 
providing computer programs on data networks; computer software design, computer programming, or maintenance of 
computer software; consulting services relating to information process system; providing meteorological information; 
designing, other than for advertising purposes; technological advice relating to computers, automobiles and industrial 
machines; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; testing, inspection or research on 
agriculture, livestock breeding or fisheries; testing or research on machines, apparatus and instruments; rental of 
measuring apparatus; rental of laboratory apparatus and instruments; rental of technical drawing instruments; 
consultancy in the field of energy saving relating to building construction, city planning and community development; 
consultancy in the field of designing of gas generating and supplying apparatus and plant; designing of water treatment 
apparatus; designing of industrial waste treatment machines.

Cl.43;Providing temporary accommodation; accommodation bureau services [hotels, boarding houses]; providing 
foods and beverages; boarding for animals; preschooler and infant care at daycare centers; retirement home; rental of 
conference rooms; rental of facilities for exhibitions; rental of futon and quilts; rental of pillows; rental of blankets; rental 
of electric hot plates for household purposes; rental of electric toasters for household purposes; rental of microwave 
ovens for household purposes; rental of cooking equipment for industrial purposes; rental of kitchen worktops with 
integrated sinks for commercial use; rental of kitchen sinks for commercial use; rental of non-electric cooking heaters for 
household purposes; rental of kitchen worktops with integrated sinks for household purposes; rental of kitchen sinks for 
household purposes; rental of dishes; rental of curtains; rental of furniture; rental of wall hangings; rental of floor 
coverings; rental of wet wipes; rental of towels; rental of microwave ovens for household purposes.

Cl.44;Rental of mist sauna apparatus and sauna apparatus; rental of sauna apparatus with the function of generating 
mist; rental of toilets [water-closets]; rental of prefabricated bathrooms sold as a unit; beauty salons; barbershops; 
providing bath houses; garden tree planting; garden or flower bed care; fertilizer spreading; weed killing; vermin 
exterminating [for agriculture, aquaculture, horticulture or forestry]; massage and therapeutic shiatsu massage; 
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chiropractic; moxibustion; treatment of dislocated joints, sprains, bone fractures or the like [judo-seifuku] (terms too 
vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); acupuncture; medical 
practice; providing medical information; physical examination; dentistry services; preparation and dispensing of 
medications; dietary and nutritional guidance; animal breeding; veterinary services; beautification for animals; nursing 
care; rental of potted plants; farming equipment rental; rental of medical apparatus and instruments; rental of apparatus 
and instruments for use in beauty salons or barbers' shops; rental of lawnmowers.

Cl.45;Provision of map information for recognizing the physical positions of people using communication equipment 
and computers (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); 
provision of map information through wireless communications, Internet access, electronic mailing systems and other 
communication networks relating to the physical positions of people who need to be taken care of (terms too vague in the 
opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); rental of electric and electronic locks 
and parts and fittings therefor; rental of smoke and fire sensors, gas leak detection sensors and sensors for intruder 
detection; providing of information on wiring diagrams and plumbing drawings of communication cables, electric wires, 
gas and water pipes, and the like through the Internet (terms too vague in the opinion of the International Bureau – Rule 
13 (2) (b) of the Common Regulations); rental of safes; information relating to fashion coordination services for 
individuals; marriage partner introduction or dating services; providing facilities for wedding ceremonies, including 
planning and arranging of wedding ceremonies; funeral service undertaking; providing grave spaces or charnel houses; 
agencies for procedures relating to industrial property rights, preparation of expert opinions; agencies for legal 
procedures relating to lawsuits or other legal issues; agencies for judicial registration or deposits; agencies for copyright 
licensing; legal services relating to social insurance claims; security guarding for facilities; personal body guarding; 
investigation or surveillance on background profiles (terms too vague in the opinion of the International Bureau – Rule 13 
(2) (b) of the Common Regulations); fortune-telling; non-therapeutic counseling services rendered to meet the needs of 
individuals; pet sitting; baby sitting; housework services rendered to meet the needs of individuals (terms too vague in 
the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); guardianship services; rental of 
clothing; rental of altars; rental of fire alarms; rental of fire extinguishers; rental of personal ornaments for wearing.

4823



Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

4330010    24/05/2019
[International Registration No. : 1446179]
SUNNYCLOCK AG

Wassergass 9 CH-8810 Horgen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software; software platforms; application software; application software for mobile telephones; all the aforesaid 
goods for planning and communication and for investment, brokerage and online sale of goods and services for leisure 
activities;software for the coordination of electronic meetings; electronic agendas; electronic publications (downloadable) 
available online on the subject of programming and communication and on the subject of online sale of goods and 
services for leisure services.

Cl.35;Data processing, namely compilation and systemization of information into computer databases; marketing 
agency services; marketing; on-line advertising; provision of an on-line marketplace for buyers and sellers of goods and 
services; provision of space on web sites for advertising goods and services; promoting the goods and services of others 
through advertisements on Internet web sites; advertising, including dissemination of advertisements, in particular 
through global telecommunication systems; appointment scheduling services (office functions); networking of 
professional and economic contacts, also via the Internet; customer relationship management.

Cl.38;Interactive communications services for planning and communication and for the investment, brokerage and 
online sale of goods and services for leisure activities; transmission of videos, films, visual aids, images, text, photos, 
games,user-generated content, audio content and information via the Internet in the field of dating and to facilitate the 
initial contact of individuals and to develop relationships and friendships;providing online chat rooms for social 
networking in the field of dating and to facilitate the initial contact of individuals and to develop relationships and 
friendships.

Cl.41;Entertainment; sporting and cultural activities; publishing services; electronic publishing services; publication of 
calendars; arranging of interactive games; arranging of interactive entertainment; provision of electronic publications on-
line not downloadable; providing information about entertainment and entertainment events via on-line networks and the 
Internet; entertainment services provided online in the form of chatrooms and via Internet accessible diaries and blogs.

Cl.42;Computer programming services relating to multimedia and interactive applications; hosting of multimedia and 
interactive applications; hosting of platforms on the Internet; software engineering, namely software programming for 
planning and for communication and for connection, mediation and online sale of goods and services for leisure 
activities; programming of software for Internet portals, chat rooms, chat lines and Internet forums, namely software 
programming in the field of dating and to facilitate the initial contact of individuals and to develop relationships and 
friendships; providing temporary use of non-downloadable software applications through a Website related to classified 
ads, virtual communities, social networks,common use of text, images and audiovisual content.

Cl.45;Networking services (dating club services); providing information via interactive on-line web sites in the field of 
dating and to facilitate introduction of individuals and development of relationships and friendships; social networking 
services; on-line social networking services; social networking services via digital networks.
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Priority claimed from 13/11/2018; Application No. : UK00003353148 ;United Kingdom 

4330030    08/05/2019
[International Registration No. : 1492542]
Fantex Limited

Enterprise Drive, Four Ashes Wolverhampton, West Midlands WV10 7DF United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Dressings, swabs, cloths, towels, paper towels, paper hand towels, paper kitchen towels, paper examination couch 
covers and cleaning materials impregnated with disinfectant and/or antibacterial preparations (terms considered too 
vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); anti-bacterial preparations, detergents 
and solutions for hygiene purposes and dental, medical and veterinary use.

Cl.20;Indoor blinds, and fittings for curtains and indoor blinds.

Cl.24;Textiles and textile goods impregnated with disinfectant and/or antibacterial preparations (terms considered too 
vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); curtains; bed linen impregnated with 
disinfectant and/or antibacterial preparations (terms considered too vague by the International Bureau - Rule 13 (2) (b) of 
the Common Regulations).

Cl.25;Clothing, headgear and footwear; clothing, uniforms, workwear impregnated with disinfectant and/or antibacterial 
preparations (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 14/03/2019; Application No. : UK00003383501 ;United Kingdom 

4330032    04/04/2019
[International Registration No. : 1492543]
Leonard Cheshire Disability

66 South Lambeth Road London SW8 1RL United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical preparations; sanitary preparations for medical purposes; dietetic food and substances 
adapted for medical use; plasters, materials for dressings.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; recording discs, sound and video 
recordings compact discs, DVDs and other digital recording media; computers; computer software, software applications 
and programs accessible via mobile devices and computer devices, videos; mouse mats, computer software, computer 
programs, electronic publications; communications apparatus and instruments; apparatus and instruments adapted for 
disabled people to aid in communication; remote control devices.

Cl.10;Surgical, medical apparatus, devices and instruments; artificial limbs; orthopaedic articles; therapeutic and 
assistive devices adapted for the disabled, medical apparatus and devices for use by disabled people; apparatus to assist 
vehicle drivers with restricted mobility; invalid hoists; slings for patient lifting hoists; apparatus, devices, instruments and 
equipment for facilitating the movement of disabled people.

Cl.12;Wheel chairs; electric vehicles adapted for disabled people; parts and fittings for all the aforesaid.

Cl.16;Paper and cardboard; printed matter; photographs; stationery and office requisites, except furniture; drawing 
materials and materials for artists; paintbrushes; instructional and teaching materials; printed publications, periodicals, 
writing instruments, paper and paper articles, cardboard and goods of cardboard not included in other classes, books, 
booklets, cards, greetings cards, envelopes, folders, plastic folders, portfolios, plastic covers being stationery items, 
covers being stationery items, binders, forms, calendars, magazines, newsletters, pamphlets, reports, stamps, labels, 
pictures, photographs, posters, graphic representations, advertisement boards, signs, signboards, beer mats, pads, 
paperweights, pencils, pens, advertising materials, pens, pencils, crayons, colouring in books, diaries, birthday books, 
agendas, research reports, instructional and teaching materials.

Cl.20;Mirrors; picture frames.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons.

Cl.24;Textiles and textile goods; textile goods including banners, bunting, flags, labels, covers, place mats, wall 
hangings; handkerchiefs of textiles, table linen, tea towels.

Cl.25;Clothing, footwear, headgear, t-shirts, caps, sashes, cap peaks, hats, headbands, sweaters.

Cl.28;Games, toys and playthings; balloons, balls, playing cards, novelties decorations for Christmas trees.
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Cl.35;Advertising; business management, business administration; marketing; promotional activities; business 
assistance; compilation of information into computer databases; business management of hotels, care homes, nursing 
homes, convalescent homes and respite care homes; sales promotion, publicity, advertising and provision of the 
aforesaid services via websites and arranging all of the same all in connection with charitable work and services for the 
benefit of disabled people; advertising and promotion services in connection with rights and opportunities for disabled 
people; organisation, operation and management of the purchasing of goods on behalf of other parties; the arranging and 
management of collective purchasing schemes; advertising and promotion services and information services all relating 
to employment matters; business information services, employment consultancy, employment counselling and 
recruitment services including the provision of these services on-line from computer databases and the Internet; 
compilation of advertisements for use as web pages on the Internet; compilation of directories for publishing on the 
Internet; provision of advertising space for third parties on an electronic hub on the Internet or any global computer 
network; provision of space on websites for advertising services; business administration services; charitable services, 
namely business management and administration; charitable services, namely organising and conducting volunteer 
programmes and community service projects; provision of assistance relating to employment for disabled people; 
provision of information, consultancy and advice relating to all the aforesaid; commercial lobbying services.

Cl.36;Financial affairs; monetary affairs; fund raising for charitable purposes; financial sponsorship; charitable 
services namely financial services; organisation of charitable collections; property management; leasing and rental of 
property; providing financial grants to organisations and individuals for the purpose of research; provision of information, 
consultancy and advice relating to all the aforesaid; providing a donation and fundraising service via a web site.

Cl.38;Telecommunications; computer services being the provision of access to and on the internet; electronic mail and 
workgroup communication services over computer networks; providing on-line electronic bullet board services and chat 
rooms; operating a search engine for website users; internet hub and search services; providing access to a directory of 
information over a computer network; providing computer bulletin and message boards in a wide variety of fields by 
means of a global computer network; portal services; operation of communications networks for disabled people; 
providing information and advice to disabled people in relation to communication; provision of assistance to disabled 
people in relation to communications; provision of information, consultancy and advice in relation to the aforesaid; 
provision of on-line forums; providing access to chatrooms and operating informal chatrooms via its social media pages.

Cl.39;Transport; packaging and storage of goods; travel arrangements; escorting of travellers; arrangement of travel on 
behalf of disabled people; rental of wheelchairs; ambulance transportation; provision of information, consultancy and 
advice in relation to all the aforesaid.

Cl.41;Entertainment, providing training and educational services; cultural and sporting activities; organising events for 
the purpose of charitable fundraising; organisation of seminars, conferences, workshops and colloquiums; organisation 
of competitions, concerts, shows, live performances, musicals, plays and sporting and cultural events; provision of 
educational, training and cultural services to disabled people including through the operation of resource centres; 
training in relation to software, information technology, the Internet and computer facilities; careers training; employment 
training, recruitment training and job training and information relating thereto provided on-line from a computer database 
or the Internet; training services for carers of disabled people; provision of electronic publications; publishing; 
organisation of exhibitions for cultural or educational purposes; provision of information and advice relating to disabled 
people to health trusts and local authorities; provision of leisure facilities for disabled people; provision of information, 
consultancy and advice relating to all the aforesaid.

Cl.42;Computer services being the provision of accessible downloadable and non-downloadable software packages 
and the provision of computer facilities to disabled people; computer services, namely, providing temporary use of a non-
downloadable computer interface in order to create on-line personalised information services; data mining and data 
analysing services; providing temporary use of a non-downloadable computer interface containing a proprietary 
collection of information; creating computer network-based indexes of information, web sites and resources; providing 
temporary use of non-downloadable software for others to create a website-based fundraising tool; providing use of a 
non-downloadable computer interface in order to provide information concerning a wide range of text, electronic 
documents, databases, graphics and audiovisual information; provision of information, consultancy and advice in relation 
to the aforesaid.

Cl.43;Provision of temporary accommodation; booking of temporary accommodation; hotel services; services for the 
provision of food and drink; operation of supported housing.

Cl.44;Medical services; provision of care and respite services for the benefit of disabled people in residential, semi-
independent and independent environments; hygienic and beauty care for human beings; operation of day care centres; 
provision of nursing and domestic assistance services; operation of supported housing, namely accommodation which 
provides housing, support and/or care services; provision of behavioural and rehabilitation services to persons with brain 
injuries; convalescent homes; nursing homes; medical care services; medical counselling services; provision of 
information, consultancy and advice relating to all the aforesaid.

Cl.45;Legal services; lobbying services; personal and social services rendered by others to meet the needs of 
individuals; advising government in relation to legislation affecting disabled people; provision of information and advice 
relating to the legal aspects of the rights of disabled people; advising government in relation to legislation affecting 
disabled people; provision of information and advice relating to the legal aspects of the rights of disabled people.
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Priority claimed from 21/02/2019; Application No. : 253885 ;Greece 

4330036    03/06/2019
[International Registration No. : 1492547]
EIRINI PERRAKI

20, Pefkon street GR-145 78 Ekali Greece

Proposed to be Used
IR DIVISION
Cl.9;Software for publishing job advertisements.

Cl.35;Publishing of job advertising texts.
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Priority claimed from 18/12/2018; Application No. : 2018-154716 ;Japan 

4330037    14/06/2019
[International Registration No. : 1492552]
TAKUMA CO., LTD.

2-33 Kinrakuji-Cho 2-chome, Amagasaki-shi Hyogo 660-0806 Japan

Proposed to be Used
IR DIVISION
Cl.7;Generators; pumps (machines); blowing machines; compressors for machines; dust collecting machines; stokers, 
namely, feeding and combustion apparatus comprised of movable fire grates for incinerators; boilers for non-electric 
prime movers and engines; cinder sifters (machines); mixers (machines); de-aerators for feedwater; cylinders for 
machines; pistons for cylinders; piston rings; grease rings (parts of machines); pistons (parts of machines or engines); 
shafts, bearings, shaft couplings and bearings (machine elements not for land vehicles); power transmissions and 
gearing (machine elements not for land vehicles); valves (machine elements not for land vehicles); waste crushing 
machines; garbage fermentation processing machines for business use; devices for business use to decompose raw 
garbage and sludge by microorganisms; disintegrators; power generation facilities or waste treatment devices mainly 
composed of incinerators and heat recovery devices, which recover and reuse the heat generated by waste or biomass 
(including sludge) incineration; waste disposals; steam turbines (not for land vehicles).

Cl.9;Measuring or testing machines and instruments; automatic combustion control machines and instruments; 
diagnostic apparatuses (not for medical purposes); diagnostic and predictive apparatuses (not for medical purposes); 
boiler control instruments; control devices for waste treatment plants; management devices and computer programs for 
monitoring and controlling the operation status of equipment using network communication.

Cl.11;Boilers (other than parts of machines); burners for industrial furnaces; oil burners; gas burners; burners; gas 
purification equipment; hazardous gas removal devices for waste incinerators; waste disposal incinerators; furnace 
grates; hearths; fittings, shaped for furnaces; toxic gas removal devices for municipal waste incinerators; kilns; rotary 
kilns; grates for combustion furnaces; equipment for producing flammable gas by fermentation of organic waste; garbage 
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incinerators; ash pits for furnaces; furnace ash boxes; incinerators; feed water heaters (for industrial purposes); air 
preheaters for industrial purposes; steam superheaters for industrial purposes.

Cl.37;Construction; plumbing; machinery installation; electrical installation services; thermal insulating services; repair 
or maintenance of burners; installation, maintenance and repair of boiler systems; repair or maintenance of pumps; 
operation and inspection prior to maintenance and repair of boilers; installation, maintenance and repair of power plants; 
installation, repair and maintenance of condensing apparatuses, steam condensers; plant construction; power generation 
system installation services; repair and maintenance of power generation systems; power plant maintenance; 
construction, installation, repair, maintenance, inspection prior to maintenance and repair, and operation of boiler 
equipment; construction, installation, repair, maintenance, inspection prior to maintenance and repair, and operation of 
energy production equipment; repair or maintenance of generators; repair or maintenance of electric motors; repair or 
maintenance of measuring and testing machines and instruments; repair or maintenance of waste incineration 
equipment; repair or maintenance of waste incinerators; repair or maintenance of incinerators; construction, installation, 
repair, maintenance, inspection prior to maintenance and repair, and operation of environmental sanitation facilities.

Cl.40;Incineration of waste; destruction of waste.

Cl.42;Design of waste incinerators; design of boiler equipment; design of wastewater treatment equipment; design of 
plumbing and sanitary equipment; design of water treatment equipment; plant engineering; design of power generating 
equipment; design of waste treatment equipment; architectural consultancy; design of water treatment/boiler and waste 
treatment plants; designing of machines, apparatuses, instruments (including their components) or systems composed of 
such machines, apparatuses and instruments, guidance and advice relating thereto (design of machines, apparatuses and 
instruments, design of mechanical components).
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4330038    09/07/2019
[International Registration No. : 1492557]
TIMELESS&Co.

6F, Ebisu Awaya Bldg., 3-18-5, Higashi, Shibuyaku Tokyo 150-0011 Japan

Proposed to be Used
IR DIVISION
Cl.16;Bags of plastic for packaging; bags of plastic with a zipper for food packaging; packaging bags of plastic; bags of 
synthetic resin with a fastener for packaging; bags of plastic film for packaging; food packaging bags of plastic for 
commercial use; food packaging films of plastic for commercial use; bags of synthetic resin film for packaging; bags of 
plastic for food packaging; plastic bags for packaging; film bags for packaging; plastic film bags for packaging.

Cl.20;Packaging containers of plastic, excluding plastic stoppers, closures and bottles; containers of plastic for shrink 
packaging.
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Priority claimed from 15/11/2018; Application No. : AM 52323/2018 ;Austria 

4330046    26/04/2019
[International Registration No. : 1492568]
BWT Aktiengesellschaft

Walter-Simmer-Straße 4 A-5310 Mondsee Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, namely organic and inorganic filtering and absorption agents; ion exchange 
resins; chemical products for treating, clarifying, softening, desalting, cleaning, disacidifying, and disinfecting water and 
for disinfecting swimming pool water; activated carbon also in the form of activated carbon fleeces, activated carbon 
blocks and activated carbon granules; zeolites for softening and iron removal; ion exchange substances; membranes for 
fuel cells (chemical preparations).

Cl.5;Nutritional supplements, not for medical purposes, based on magnesium, vitamins, calcium, trace elements and 
zinc; nutritional supplements, not for medical purposes, based on, but not mainly consisting of, carbon dioxide and/or 
carbonic acid; preparations for destroying seaweed and bacteria.

Cl.6;Swimming pools and spa pools; water piping; water-pipe valves; step ladders, in particular step stools; banisters; 
steps; building and construction materials and elements; handrails and centre poles for staircases; jalousies of metal; 
blind pulls; signs; advertising boards; all the aforesaid goods of metal.

Cl.7;Electromechanical apparatus for preparing and dispensing beverages; devices for swimming pools, namely 
circulating pump installations (machines and part of machines), pneumatic valves; swimming pool cleaning machines; 
pumps [machines], in particular pumps for counter-current swimming, parts of all aforementioned goods not included in 
other classes; membrane filters for use as parts of machines.

Cl.9;Physical and chemical apparatus for filtering and metering solid, pasty, liquid and gaseous materials, minerals and 
disinfectants; control, checking (supervision) and analysis apparatus (not for medical purposes); collectors, electric; 
thermometers; software for controllers and app applications; software for internet and mobile devices; mobile apps; 
illuminated signs; electric signs; digital signage; illuminated advertisements; advertising display boards, luminous; 
beacons, luminous; fittings for all the aforesaid goods (not included in other classes); ski helmets; ice hockey helmets; 
snowboard helmets; swim goggles; snow goggles; sunglasses; cases for the afore mentioned spectacles and goggles; 
protective helmets; bags adapted for laptops; sleeves for laptops; usb flash drives; data processing apparatus; diving 
suits; life buoys; life belts and life jackets; divers' masks.

Cl.11;Installations and apparatus for the treatment, clarification and purification of water, in particular drinking water; 
water filters; water filtering apparatus; water filtering installations; water filtration bottles sold empty; water filtering units; 
membranes for the filtration of water; cartouches for water filtration jugs; water filtering apparatus for domestic and 
industrial use; water filtering units for domestic use; uv installations for the disinfection of drinking water and swimming 
pool water; membranes for water treatment; dehumidifiers; refill packs and filter cartridges with ion exchangers and/or 
adsorbents for water filters and water softening apparatus; water supply apparatus and water supply taps; floodlights for 
swimming pools; luminaires; showers, shower heads and shower fittings, shower accessories; heat exchangers, other 
than parts of machines; filter cartridges for fixed water connections; fleeces for the treatment of water; installations and 
apparatus for treating, clarifying, softening, desalting, cleaning, disacidifying, dechlorinating and disinfecting water, in 
particular apparatus for the production of chlorine oxide; parts of afore mentioned goods, in particular fittings, not 
included in other classes; refill elements, cartouches, cartridges and spare parts of the afore mentioned goods, not 
included in other classes.

Cl.14;Key rings and key chains, and charms therefore.

Cl.16;Packaging for chemical materials made of cardboard and plastic; stationery; printed matter; catalogues; 
disposable paper articles, namely filter materials made of paper; water filters of paper; bags and articles for packaging, 
wrapping and storage of paper, cardboard or plastics; writing instruments; office machines; advertising boards made of 
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paper, cardboard and paperboard; flags and pennants of paper.

Cl.17;Flexible hoses, not of metal; casings of rubber for tubes; hose linings; plastics materials in the form of sheets; 
waterproof membranes made of polymers and/or rubber; sheets of plastic.

Cl.18;Umbrellas and parasols; luggage, bags, wallets and other carriers; rucksacks; suitcases with wheels; sports bags 
(not included in other classes); bumbags; shopping bags; shoulder bags; clothing for animals; horse blankets; leads for 
animals.

Cl.19;Jalousies; stairs; banisters; stair treads; hand rails for stairs; stair components; all the aforesaid goods not of 
metal; swimming pools (structures, of plastic); water pipes of plastic; non-metal curbs; stones, in particular worked 
stones; stones used to retain embankments.

Cl.20;Easy chairs; air bed loungers; air mattresses; containers, and closures and holders therefor, non-metallic; 
displays, stands and signage, in particular signboards, not of metal; advertising display boards.

Cl.21;Glass decanters; glasses [drinking vessels]; cups; mugs; tableware, cookware and containers; statues, figures, 
signs and works of art of made of materials like porcelain, ceramics, earthenware and glass, not included in other 
classes; articles for the care of clothing and footwear; non-electric small household and kitchen apparatus for water 
treatment, in particular for filtering water; household apparatus for the production of water and beverages; jugs and 
pitchers (not made of precious metals); kettles, non-electric; household or kitchen vessels, namely water storage vessels, 
also with replacement water filter cartridges.

Cl.24;Bunting of textile or plastic; flags and pennants, not of paper; towels of textile.

Cl.25;Headgear, in particular bathing caps, bobble caps, bonnets, baseball caps, peaked caps, ski caps, sports caps 
and thermal headgear; clothing, in particular anoraks, swimming shorts, swim suits, swim trunks, bathrobes, fleece 
jackets, t-shirts, sportswear, football shirts, leisurewear, neckwear, hoodies, trousers, jackets, jogging suits, polo shirts, 
socks, sportswear, jersey clothing, ski suits for competitions and ski clothing; footwear, in particular sports footwear; 
hijabs; head scarves; sweatbands; headbands; gloves [clothing]; neckties.

Cl.28;Sporting articles and equipment; toys, games, playthings and novelties; racquets; batting gloves [accessories for 
games]; covers (shaped -) for sporting articles; bags specially adapted for sports equipment; skis; sole coverings for 
skis; ski bindings; ski covers; ski sticks; snowboards; scale model cars; scale model vehicles; scale model aeroplanes; 
model railways; inflatable thin rubber toys; play balloons; balls for games; nets for ball games; cases for play accessories 
and toys; ice hockey goals; ice hockey sticks; hockey pucks; ice hockey goalie pads; nets for ice hockey goals; ice 
skates; slides [playthings]; building blocks [toys]; golf irons; golf club covers; golf club bags; golf bags, with or without 
wheels; articles for playing golf; swimming belts; swimming equipment, namely flippers for swimming, swimming jackets, 
swimming floats, swimming belts, swimming boards, swimming belts, swimming gloves, swimming rings, inflatable 
swimming floats.

Cl.32;Preparations for making beverages.

Cl.35;Merchandising; advertising, in particular for athletes; sales promotion; order placement services; book-keeping 
through invoice processing, also within the framework of e-commerce; presentation of goods and services on the 
internet; digital marketing; organizing and conducting trade shows and exhibitions for commercial or advertising 
purposes; preparing promotional and merchandising material for others; market campaigns; design of advertising 
brochures; preparation of publicity publications; television advertising; advertising services provided via the internet; 
publicity columns preparation; online advertising; presentation of companies on the internet and other media; product 
launch services; retail and wholesale services in connection with organic and inorganic filtering and absorption agents 
(chemical products for use in industry), ion exchange resins, chemical products for treating, clarifying, softening, 
desalting, cleaning, disacidifying, and disinfecting water and for disinfecting swimming pool water, activated carbon also 
in the form of activated carbon fleeces, activated carbon blocks and activated carbon granules, zeolites for softening and 
iron removal, ion exchange substances, and membranes for fuel cells (chemical preparations); retail and wholesale 
services in connection with nutritional supplements not for medical purposes based on magnesium, vitamins, calcium, 
trace elements and zinc, nutritional supplements not for medical purposes based on but not mainly consisting of carbon 
dioxide and/or carbonic acid, preparations for destroying seaweeds and bacteria; retail and wholesale services in 
connection with swimming pools and spa pools, water piping, water-pipe valves, step ladders, step stools, banisters, 
steps, building and construction materials and elements, handrails and centre poles for staircases, slatted blinds, blind 
pulls, signs, advertising boards, all the aforesaid goods of metal; retail and wholesale services in connection with 
electromechanical apparatus for preparing and dispensing beverages, devices for swimming pools, namely circulating 
pump installations (machines and part of machines), pneumatic valves, swimming pool cleaning machines, pumps 
[machines], in particular pumps for counter-current swimming, parts of all afore mentioned goods not included in other 
classes; retail and wholesale services in connection with physical and chemical apparatus for filtering and metering solid, 
pasty, liquid and gaseous materials, minerals and disinfectants, control, checking (supervision) and analysis apparatus 
(not for medical purposes), electric collectors, thermometers, software for controllers and app applications, software for 
internet and mobile devices, mobile apps, illuminated signs, electric signs, digital signs, illuminated advertisements, 
luminous advertising display boards, luminous beacons, and fittings for all the aforesaid goods (not included in other 
classes); retail and wholesale services in connection with installations and apparatus for the treatment, clarification and 
purification of water, in particular drinking water, uv installations for the disinfection of drinking water and swimming pool 
water, membranes for water treatment, membranes for the filtration of water as part of machines, dehumidifiers, refill 
packs and filter cartridges with ion exchangers and/or adsorbents for water filters and water softening apparatus, water 
supply apparatus and water supply taps, floodlights for swimming pools, luminaires, showers, shower heads and shower 
fittings, shower accessories, heat exchangers, other than parts of machines, installations and apparatus for clarifying, 
softening, desalting, disacidifying, dechlorinating and disinfecting water, in particular apparatus for the production of 
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chlorine oxide, parts of aforementioned goods, filter cartridges for fixed water connections, fleeces for the treatment of 
water; retail and wholesale services in connection with packaging for chemical materials made of cardboard and plastic; 
retail and wholesale services in connection with flexible hoses, rubber casings for tubes, hose linings, plastics materials 
in the form of sheets, waterproof membranes made of polymers and/or rubber, sheets of plastic; retail and wholesale 
services in connection with jalousies, stairs, banisters, stair treads, handrails for stair cases, stair components, all the 
aforesaid goods not of metal; retail and wholesale services in connection with non-electric small household and kitchen 
apparatus for water treatment, in particular for filtering water, household apparatus for the production of water and 
beverages, jugs and pitchers (not made of precious metals), non-electric kettles, household or kitchen vessels, namely 
water storage vessels, also with replacement water filter cartridges; retail and wholesale services in connection with 
preparations for making beverages.

Cl.36;Fundraising and financial sponsorship; financial sponsorship; organization of collections; financial sponsorship 
and patronage.

Cl.37;Installation, assembly, servicing, maintenance and repair of swimming pools, apparatus and installations for the 
processing, treatment and purification of water, in particular drinking water; construction of swimming-pool complexes.

Cl.40;Customised production of swimming pools, installations and apparatus for (pool) water treatment.

Cl.42;Industrial analysis and research services; project development, technical planning, construction drafting and 
engineering services in the field of processing, treating and purifying water, in particular drinking water and waste water; 
scientific and technological services and design related thereto; technological and scientific research.

4834



Trade Marks Journal No: 1928 ,   18/11/2019           Class 99 
 

Priority claimed from 22/11/2018; Application No. : 2018-144677 ;Japan 

4330048    20/05/2019
[International Registration No. : 1492580]
Lumielina International Inc.

Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps; detergents; shampoos; dentifrice; cosmetics; cosmetic preparations for skin care; hair care preparations; 
hair rinses; hair conditioners; hair tonics; hair fixers; non-medicated hair treatment preparations for cosmetic purposes; 
hair lotions; hair creams; hair coloring preparations; hair nourishers; non-medicated toiletries; essential oils for food 
flavoring; essential oils for beverage flavoring; fragrances; incense; perfumery; false nails; false eyelashes; breath 
freshening sprays; deodorants for animals.

Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric flat irons; electric razors; electric hair 
clippers; bladed or pointed hand tools and swords; scissors; egg slicers, non-electric; non-electric planes for flaking 
dried bonito blocks; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, non-electric; table 
forks; shaving cases; pedicure sets; eyelash curlers; manicure sets; palette knives.

Cl.11;Hair dryers; hair dryers for household purposes; hair dryers for beauty salon use; electric hair steamers for 
household purposes; towel steamers for beauty salon use; hair drying machines for beauty salon use; hair steamers for 
beauty salon use; shampoo basins for barbers' shop; shampoo basins; household electrothermic appliances; clothes 
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drying machines, electric, for household purposes; humidifiers for household purposes; electric air purifiers for 
household purposes; dehumidifiers for household use; electrically heated carpets for household purposes; electric coffee 
makers for household purposes; electric stoves for household purposes; electric foot warmers for personal use; electric 
toasters for household purposes; electric cooking pots for household purposes; electric blankets for household 
purposes; electric refrigerators for household purposes; electromagnetic induction cookers; electric futon driers for 
household purposes; electric hot plates for household purposes; electric space cooling apparatus for household 
purposes; electric air purifiers for household purposes; air purifying apparatus; air deodorising apparatus; electric fans 
for household use; household electrothermic appliances for beauty or sanitary purposes; facial equipment using 
ultrasonic waves for household purposes; electric facial care devices for household purposes; facial sauna apparatus for 
household purposes; bath tubs; solar water heaters; water purifiers for household purposes, non-electric; electric lamps; 
apparatus for lighting; electric rice cookers; cooking apparatus and installations for commercial use; industrial dish 
drying machines; dish disinfectant apparatus for commercial use; sinks for use with kitchen worktops for commercial 
use; kitchen sinks for commercial use.

Cl.32;Beers; soft drinks; carbonated drinks; non-carbonated soft drinks; non-alcoholic drinks; energy drinks; drinking 
water; table waters; mineral water beverages; fruit juices; non-alcoholic vegetable juice beverages; extracts of hops for 
making beer; whey beverages.
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Priority claimed from 22/11/2018; Application No. : 2018-144678 ;Japan 

4330073    20/05/2019
[International Registration No. : 1492623]
Lumielina International Inc.

Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps; detergents; shampoos; dentifrice; cosmetics; cosmetic preparations for skin care; hair care preparations; 
hair rinses; hair conditioners; hair tonics; hair fixers; non-medicated hair treatment preparations for cosmetic purposes; 
hair lotions; hair creams; hair coloring preparations; hair nourishers; non-medicated toiletries; essential oils for food 
flavoring; essential oils for beverage flavoring; fragrances; incense; perfumery; false nails; false eyelashes; breath 
freshening sprays; deodorants for animals.

Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric flat irons; electric razors; electric hair 
clippers; bladed or pointed hand tools and swords; scissors; egg slicers, non-electric; non-electric planes for flaking 
dried bonito blocks; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, non-electric; table 
forks; shaving cases; pedicure sets; eyelash curlers; manicure sets; palette knives.

Cl.11;Hair dryers; hair dryers for household purposes; hair dryers for beauty salon use; electric hair steamers for 
household purposes; towel steamers for beauty salon use; hair drying machines for beauty salon use; hair steamers for 
beauty salon use; shampoo basins for barbers' shop; shampoo basins; household electrothermic appliances; clothes 
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drying machines, electric, for household purposes; humidifiers for household purposes; electric air purifiers for 
household purposes; dehumidifiers for household use; electrically heated carpets for household purposes; electric coffee 
makers for household purposes; electric stoves for household purposes; electric foot warmers for personal use; electric 
toasters for household purposes; electric cooking pots for household purposes; electric blankets for household 
purposes; electric refrigerators for household purposes; electromagnetic induction cookers; electric futon driers for 
household purposes; electric hot plates for household purposes; electric space cooling apparatus for household 
purposes; electric air purifiers for household purposes; air purifying apparatus; air deodorising apparatus; electric fans 
for household use; household electrothermic appliances for beauty or sanitary purposes; facial equipment using 
ultrasonic waves for household purposes; electric facial care devices for household purposes; facial sauna apparatus for 
household purposes; bath tubs; solar water heaters; water purifiers for household purposes, non-electric; electric lamps; 
apparatus for lighting; electric rice cookers; cooking apparatus and installations for commercial use; industrial dish 
drying machines; dish disinfectant apparatus for commercial use; sinks for use with kitchen worktops for commercial 
use; kitchen sinks for commercial use.

Cl.32;Beers; soft drinks; carbonated drinks; non-carbonated soft drinks; non-alcoholic drinks; energy drinks; drinking 
water; table waters; mineral water beverages; fruit juices; non-alcoholic vegetable juice beverages; extracts of hops for 
making beer; whey beverages.
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4330087    30/08/2018
[International Registration No. : 1492643]
Maria Elena Gitto

Via Milano 19 CH-6830 Chiasso Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for computers and mobile devices enabling interaction and exchange of information in 
real time between users; interactive computer programs to enable the exchange of information; applications for 
networking among users of telepresence in conducting business;interactive software; software enabling the transmission 
of information via communication networks; software for operating communication functions or telepresence; electrical 
and electronic apparatus and equipment for teleoperations and telepresence; downloadable software in the form of 
applications for mobile telephones for displaying and sharing a user's geographical location as well as for searching for 
and locating other users and places and interacting with them;application software for mobile phones, namely for 
software that enables users to benefit from promotions, advertising information and advantages according to the location 
thereof;software for creating or using images representing individuals,including avatars; software for creating, 
customizing, viewing,handling and storage of digital avatars for the distribution and use across multiple media platforms, 
including computers,computer networks, mobile telephones, portable computers and electronic apparatus; software for 
the management and maintenance of a virtual world with digital avatars; software for managing and maintaining on-line 
virtual worlds containing avatar-based communications (digital representations of users) for transmission of electronic 
messages among users of computers, chat rooms, electronic notice boards, computer games and activities, virtual 
savings and virtual currency for transactions of virtual commerce and distribution of audio,video and multimedia content; 
graphical user interface software; virtual currency (terms considered too vague by the International Bureau - rule 13.2.b) 
of the Implementing Regulation); computer programs in the form of electronic money; cryptocurrency (terms considered 
too vague by the International Bureau - rule 13.2.b) of the Implementing Regulation); downloadable software for 
cryptocurrency, digital currency and decentralized applications; electronic databases recorded on computer media; 
digital computer maps; wide area network hardware; intercommunication apparatus;telecommunication apparatus and 
instruments; software applications; applications for smartphones and mobile phones;downloadable computer software 
applications; virtual reality software; computer hardware and software; digital organizers;personal digital assistants 
(PDAs); data processing apparatus;apparatus for the input, extraction, transmission and storage of data; apparatus for 
recording, transmission, processing and reproduction of sounds, images or data; position sensors;speech recognizers; 
remote control apparatus and instruments;electronic navigational, tracking and positioning apparatus and instruments; 
global positioning systems; personnel tracking devices; wearable activity sensors.

Cl.35;Provision of sales areas online for sellers and buyers of goods and services; assistance in business 
performance;organization of business meetings; employment research services; temporary employment agencies; 
compilation of advertisements for use as Web pages on the Internet;dissemination of advertisements; provision of online 
commercial information directories on the Internet; negotiation and conclusion of commercial transactions for 
others;computerized online ordering services; administrative processing of computerized purchase orders; arranging and 
concluding of commercial transactions for others via telecommunication systems; computerized business management 
for others; commercial business management services; market studies.

Cl.38;Global positioning system services, namely telecommunication services enabling the display of the 
geopositioning of persons and the physical presence thereof, the transmission of personal messages in real or non-real 
time between individuals and facilitating the planning of meetings between individuals; providing access to an electronic 
marketplace[portal] on computer networks; interactive communication services; telepresence services; telepresence 
conferences on web audio, video and high-resolution (terms too vague in the opinion of the international Bureau-rule 
13.2.b) of the Implementing Regulation); telepresence and teleconference communication services including video, audio 
and/or data communication to facilitate business collaboration; provision of access to virtual facilities for real-time 
interaction between computer users; management and maintenance of on-line virtual worlds of avatar-based 
communications, for electronic transmission of messages among computer users, chat rooms and electronic bulletin 
boards and the distribution of audio, video and multimedia; data transmission and telecommunication services; provision 
of access to databases;provision of access to electronic communication networks;computer communication services for 
information transmission;teleconferencing and video conferencing services; interactive transmission of videos over 
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digital networks; transmission,broadcasting and reception of audio, video content, still and animated images, text and 
data.

Cl.41;Entertainment services in the form of participation in cultural, recreational and leisure events by 
telepresence;organization of meetings in the field of entertainment;interactive entertainment; provision of entertainment 
information via the Internet; entertainment services by means of telecommunications; on-line entertainment; leisure and 
recreational services; entertainment services featuring fictional characters; publication of reviews.

Cl.42;Development of applications for networking among users of telepresence in conducting business; application 
service providers featuring application programming interfaces (API)for developers in the field of cryptocurrency, digital 
currency and decentralized applications; creation of computer programs;design and updating of software; design and 
development of software for instant messaging; design and development of virtual reality software; programming of 
software for Internet portals, chat rooms, chat lines and Internet forums; installation,maintenance and updating of 
database software.

Cl.45;Personal and social services rendered by others to meet the needs of individuals, namely remote assistance and 
telepresence services, that is, the physical presence of a subject in a place for carrying out an activity to meet the 
requirements of others; advice and mediation of contacts,not only via computers and telecommunication systems but 
also via systems for social interaction among individuals;localization of people via global positioning technology or other 
type of localization; display of information related to positioning and the physical presence of persons on wireless 
telecommunication devices; personal and social services rendered by others to meet the needs of individuals; software 
licensing (legal services) used for tracking people and places via global positioning technology or via other existing or 
future localization technology, viewing of the localization and physical presence thereof, facilitating the planning of 
meetings with them and the function of exchanging personal messages in real or non-real time with them; dating 
agencies; dating services via an online social network; online social networking services accessible by means of 
downloadable mobile applications;running errands for others.
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4330126    30/08/2018
[International Registration No. : 1492703]
Maria Elena Gitto

Via Milano 19 CH-6830 Chiasso Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for computers and mobile devices enabling interaction and exchange of information in 
real time between users; interactive computer programs to enable the exchange of information; applications for 
networking among users of telepresence in conducting business;interactive software; software enabling the transmission 
of information via communication networks; software for operating communication functions or telepresence; electrical 
and electronic apparatus and equipment for teleoperations and telepresence; downloadable software in the form of 
applications for mobile telephones for displaying and sharing a user's geographical location as well as for searching for 
and locating other users and places and interacting with them;application software for mobile phones, namely for 
software that enables users to benefit from promotions, advertising information and advantages according to the location 
thereof;software for creating or using images representing individuals,including avatars; software for creating, 
customizing, viewing,handling and storage of digital avatars for the distribution and use across multiple media platforms, 
including computers,computer networks, mobile telephones, portable computers and electronic apparatus; software for 
the management and maintenance of a virtual world with digital avatars; software for managing and maintaining on-line 
virtual worlds containing avatar-based communications (digital representations of users) for transmission of electronic 
messages among users of computers, chat rooms, electronic notice boards, computer games and activities, virtual 
savings and virtual currency for transactions of virtual commerce and distribution of audio,video and multimedia content; 
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graphical user interface software; virtual currency (terms considered too vague by the International Bureau - rule 13.2.b) 
of the Implementing Regulation); computer programs in the form of electronic money; cryptocurrency (terms considered 
too vague by the International Bureau - rule 13.2.b) of the Implementing Regulation); downloadable software for 
cryptocurrency, digital currency and decentralized applications; electronic databases recorded on computer media; 
digital computer maps; wide area network hardware; intercommunication apparatus;telecommunication apparatus and 
instruments; software applications; applications for smartphones and mobile phones;downloadable computer software 
applications; virtual reality software; computer hardware and software; digital organizers;personal digital assistants 
(PDAs); data processing apparatus;apparatus for the input, extraction, transmission and storage of data; apparatus for 
recording, transmission, processing and reproduction of sounds, images or data; position sensors;speech recognizers; 
remote control apparatus and instruments;electronic navigational, tracking and positioning apparatus and instruments; 
global positioning systems; personnel tracking devices; wearable activity sensors.

Cl.35;Provision of sales areas online for sellers and buyers of goods and services; assistance in business 
performance;organization of business meetings; employment research services; temporary employment agencies; 
compilation of advertisements for use as Web pages on the Internet;dissemination of advertisements; provision of online 
commercial information directories on the Internet; negotiation and conclusion of commercial transactions for 
others;computerized online ordering services; administrative processing of computerized purchase orders; arranging and 
concluding of commercial transactions for others via telecommunication systems; computerized business management 
for others; commercial business management services; market studies.

Cl.38;Global positioning system services, namely telecommunication services enabling the display of the 
geopositioning of persons and the physical presence thereof, the transmission of personal messages in real or non-real 
time between individuals and facilitating the planning of meetings between individuals; providing access to an electronic 
marketplace[portal] on computer networks; interactive communication services; telepresence services; telepresence 
conferences on web audio, video and high-resolution (terms too vague in the opinion of the international Bureau-rule 
13.2.b) of the Implementing Regulation); telepresence communication services including video and audio communication, 
and/or via data for facilitating business collaboration; provision of access to virtual facilities for real-time interaction 
between computer users; management and maintenance of on-line virtual worlds of avatar-based communications, for 
electronic transmission of messages among computer users, chat rooms and electronic bulletin boards and the 
distribution of audio, video and multimedia; data transmission and telecommunication services;provision of access to 
databases; provision of access to electronic communication networks; computer communication services for information 
transmission; teleconferencing and video conferencing services; interactive transmission of videos over digital networks; 
transmission, broadcasting and reception of audio, video content, still and animated images, text and data.

Cl.41;Entertainment services in the form of participation in cultural, recreational and leisure events by telepresence; 
organization of meetings in the field of entertainment;interactive entertainment; provision of entertainment information via 
the Internet; entertainment services by means of telecommunications; on-line entertainment; leisure and recreational 
services; entertainment services featuring fictional characters; publication of reviews.

Cl.42;Development of applications for networking among users of telepresence in conducting business; application 
service providers featuring application programming interfaces (API)for developers in the field of cryptocurrency, digital 
currency and decentralized applications; creation of computer programs;design and updating of software; design and 
development of software for instant messaging; design and development of virtual reality software; programming of 
software for Internet portals, chat rooms, chat lines and Internet forums; installation,maintenance and updating of 
database software.

Cl.45;Personal and social services rendered by others to meet the needs of individuals, namely remote assistance and 
telepresence services, that is, the physical presence of a subject in a place for carrying out an activity to meet the 
requirements of others; advice and mediation of contacts,not only via computers and telecommunication systems but 
also via systems for social interaction among individuals;localization of people via global positioning technology or other 
type of localization; display of information related to positioning and the physical presence of persons on wireless 
telecommunication devices; personal and social services rendered by others to meet the needs of individuals; software 
licensing (legal services) used for tracking people and places via global positioning technology or via other existing or 
future localization technology, viewing of the localization and physical presence thereof, facilitating the planning of 
meetings with them and the function of exchanging personal messages in real or non-real time with them; dating 
agencies; dating services via an on-line social network; online social networking services accessible by means of 
downloadable mobile applications;running errands for others.
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Priority claimed from 24/07/2019; Application No. : UK00003416159 ;United Kingdom 

4330136    26/07/2019
[International Registration No. : 1492710]
Badoo Software Limited

332 Agiou Andreou Street, Patrician Chambers CY-3035 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils; 
bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations.

Cl.14;Precious metals and their alloys; jewellery; precious and semiprecious stones; paste jewellery [costume 
jewellery]; pins [jewellery]; shoe jewellery; rings; earrings; necklaces; chokers; pendants; bracelets; charity bracelets; 
bangles; badges of precious metals; pin badges; brooches; tie clips; tie bars; cuff links; cuff bracelets; charms; clocks; 
watch bands; watches; wristwatches with pedometer feature; jewellery boxes; key rings, key fobs; charms for key chains; 
charms for key rings; decorative key rings; key chain tags; key chains for use as jewellery; key holders; leather key rings; 
lanyards for keys; horological and chronometric apparatus and instruments; statues, trophies, medals and awards in 
precious metals; parts and fittings for the aforementioned goods.

Cl.18;Luggage and carrying bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; purses; coin 
purses; wallets; travel pass holders; handbags; luggage tags; suitcases; rucksacks; backpacks; sports bags; school 
bags; shopping bags; tote bags; canvas bags; fashion bags; holdalls; weekend bags; wash bags; umbrella bags; bum 
bags; foldaway bags; make up bags; cosmetic cases; cosmetic pouches; grooming organizers for travel; handbag 
organizers; flight bags; garment bags; key pouches; leather pouches; leather bags; tool pouches sold empty; swim bags; 
shoe bags; pyjama bags; beach bags; trunks and travelling bags; vanity cases sold empty; parts and fittings for all the 
aforementioned goods.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; brushes (except paint brushes); hair brushes; electric hair brushes; makeup brushes; cosmetics brushes; 
powder compacts; powder puffs; articles for cleaning purposes; storage jars and boxes; glassware, porcelain and 
earthenware not included in other classes; dishes [household utensils]; money boxes; lunch boxes; bento boxes; snack 
boxes; cupcake baking cases; cupcake moulds; carafes; decanters; serving trays; egg cups; oven mitts; drinking 
vessels; cups; mugs; beer mugs; tankards; jugs; cruet sets; spice sets; picnic baskets (fitted) including dishes; bottle 
openers; cork screws; travel mugs; shakers; cocktail shakers; cocktail stirrers; drinking straws; painted glassware; 
crockery; cutlery rests; cutlery trays; chopsticks; coasters, not of paper and other than table linen; teapots; tea strainers; 
cake stands; paper drinking straws; cup sleeves of cardboard; fragrant oil burners; aromatic oil diffusers, other than reed 
diffusers; soap dispensers; loofahs; jars; bottles; flasks; apothecary jars; vases; containers for flowers; flower and plant 
baskets; candlesticks; candelabra [candlesticks]; figurines [statuettes] of porcelain, ceramic, earthenware or glass; 
baskets for domestic use; wastepaper baskets; porcelain articles for decorative purposes; parts and fittings for all the 
aforementioned goods.

Cl.25;Clothing, footwear, headgear.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; chocolate; edible ices; sugar, honey; salt; mustard; vinegar, sauces [condiments]; spices; ice 
[frozen water]; sweets (non-medicated); ice creams, sorbets; frozen lollies; frozen yoghurt; yoghurts cakes; cake mixes; 
biscuits; mints; edible decorations.

Cl.32;Beers; mineral waters; aerated waters; non-alcoholic beverages; fruit beverages and fruit juices; nutritional 
drinks, namely, mixed fruit juices, vegetable juices; energy drinks; syrups for making beverages; preparations for making 
beverages; beverages containing vitamins; powders for the preparation of beverages; parts and fittings for all the 
aforementioned goods.

Cl.36;Financial and monetary services; investment services; monetary affairs; financial investment; funds investment; 
venture capital financing; venture capital funding services to emerging and startup companies; venture capital funding for 
non-profit entities; venture capital services; real estate affairs; issue of tokens, coupons and vouchers of value; providing 
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information relating to the issue of tokens of value; financial services relating to the promotion of the goods or services of 
others by means of issuance of digital rewards, namely, loyalty and reward cards; fundraising; charitable fundraising; 
fundraising services; charitable fundraising services; fundraising and sponsorship; arranging charitable collections [for 
others]; charitable fundraising by means of entertainment events; financial sponsorship; providing information relating to 
charitable fundraising; philanthropic services concerning monetary donations; financing services for professional 
projects; sponsorship services; charitable services, namely financial services; investment of funds for charitable 
purposes; information, advisory and consultancy services relating to all the aforesaid.

Cl.43;Services for providing food and drink; temporary accommodation; restaurant, bar and catering services; booking 
and reservation services for restaurants and accommodation; crèche services; information, advisory and consultancy 
services relating to all the aforesaid.

Cl.44;Hygienic and beauty care for human beings; medical testing services, namely, fitness evaluation; hairdressing 
salons; hairdressing services; hairdressing salon services; hair care services; beauty salon services; beautician services; 
beauty advisory services; beauty consultancy services; beauty treatment services especially for eyelashes and eyebrows; 
providing beauty care and information; manicure and pedicure services; body waxing services for the human body; 
beauty treatment services; consultation services relating to skin care; permanent makeup services; tattooing; body 
piercing; provision of spa facilities; spa services; tanning salon and solarium services; spray tanning services; airbrush 
tanning services; dietician services; flower arranging; aromatherapy services; charitable services, namely, providing 
beauty and hair care services to persons seeking employment; information, advisory and consultancy services relating to 
all the aforesaid.

Cl.45;Personal and social introduction, personal and social networking, dating, relationships and advocacy services; 
concierge services; match making services; online personal and social introduction, personal and social networking, 
dating, relationships and advocacy services; internet based dating services; location based personal and social 
introduction, personal and social networking, dating, relationships and advocacy services; personal and social 
introduction, personal and social networking, dating, relationships and advocacy services provided via a software 
application for portable electronic devices; charitable services in the field of personal and social services; providing 
information in the field of personal development, namely self improvement, self fulfilment, charitable, philanthropic, 
volunteer, public and community services, and humanitarian activities; licensing of computer software and other 
technology; security services for the protection of property and individuals; rental of clothing and costumes; personal 
wardrobe styling services; lobbying services other than for commercial purposes; wedding officiant services; private 
investigation; genealogy research; consulting in the field of personal relationships; information, advisory and 
consultancy services relating to all the aforesaid.
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4330146    03/05/2019
[International Registration No. : 1492718]
KINGDOMCITY GLOBAL LIMITED

9 Finlay Pl WANGARA WA 6065 Australia

Proposed to be Used
IR DIVISION
Cl.9;Recording discs, CD's, DVD's, audio and video tapes; electronic, digital and recorded multimedia publications.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter including 
books, magazines, newsletters, brochures, sheet music and advertisements; photographs; posters; stationery; office 
requisites (except furniture); instructional and teaching material (except apparatus).

Cl.25;Clothing, footwear, headgear.

Cl.41;Organising and conducting conferences; production of global computer network programmes (terms considered 
too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); educational services including 
conferences, seminars, classes and courses, mentoring services, leadership training; live musical performances; 
organising and conducting meetings (terms considered too vague by the International Bureau - Rule 13(2)(b) of the 
Common Regulations); presentation of live performances; publication of books; publication of song books; production of 
audio and video recordings; production of radio and television programmes.

Cl.45;Church services, religious services being the propagation of the gospel through print, electronic media including 
tv, radio, live presentations and via a global computer network; social welfare services (terms considered too vague by 
the International Bureau - Rule 13(2)(b) of the Common Regulations); pastoral care.
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Priority claimed from 24/01/2019; Application No. : UK00003369667 ;United Kingdom 

4330155    19/06/2019
[International Registration No. : 1492725]
Chaykra Limited

4 Red Lion Court, Alexandra Road, Hounslow Middlesex TW3 1JS United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; luggage and carrying bags; trunks and travelling bags; bags; rucksacks; 
holdalls; sports bags; wallets; purses; pouches; cases; waterproof bags; bags for clothes; bags for sports clothing.

Cl.25;Clothing; footwear; headgear; exercise wear; gym wear; yoga pants; yoga tops; yoga shirts; yoga shoes; yoga 
socks; headbands; sweatbands.

Cl.27;Mats; gymnastic mats; gymnasium mats; gymnasium exercise mats; floor mats for use in sporting activities; 
yoga mats; yoga mat carrying apparatus; yoga towels specially adapted for yoga mats; yoga blankets.

Cl.28;Gymnastic and sporting articles; yoga straps; yoga blocks; ankle and wrist weights for exercise; bags specially 
adapted for sports equipment; body toning apparatus; exercise balls; gym balls; gym balls for yoga and pilates; stress 
relief balls for hand exercise; resistance bands for exercise; stretch bands for use in yoga; yoga gloves being gloves for 
sports; yoga cushions; yoga bolsters; yoga blocks; yoga bricks; yoga wedges; yoga belts; stretch bands used for yoga 
and physical fitness purposes; yoga swings; yoga ropes; yoga straps; bags specially adapted to carry yoga equipment, 
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other than bags.

Cl.41;Education; provision of training; yoga instruction; entertainment; sporting and cultural activities; providing 
instruction, training and consultation in the field of exercise, yoga and physical fitness; providing facilities for exercise, 
yoga and physical fitness; yoga classes; physical fitness conditioning classes; conducting fitness and yoga classes; 
workshops, seminars, educational retreats and camps in the field of health, yoga, fitness, nutrition, exercise and physical 
wellbeing; meditation classes; self-help classes; mindfulness classes; Indian cultural and spirituality classes; booking of 
exercise facilities; providing on-line newsletters in the field of health, yoga, fitness, nutrition, exercise and physical 
wellbeing; conducting on-line educational programs in the fields of health, yoga, fitness, nutrition, exercise and physical 
wellbeing; provision of non-downloadable videos; information, advisory and consultancy services in relation to the 
aforesaid services.
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Priority claimed from 12/09/2018; Application No. : 88113550 ;United States of America 

4330168    08/03/2019
[International Registration No. : 1492750]
Alliance One International, Inc.

8001 Aerial Center Parkway Morrisville NC 27560-8147 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Computer consultancy services for tracking and tracing agricultural products and inputs; computer systems 
analysis for tracking and tracing agricultural products and inputs.

Cl.44;Consulting and advice services in the field of agriculture,namely, providing data, information and 
recommendations to growers and farmers; providing agricultural information via a website on a global computer network; 
providing trace ability services and systems for agricultural products and inputs (term considered too vague by the 
International Bureau - rule 13 (2)(b) of the Common Regulations).
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Priority claimed from 12/02/2019; Application No. : UK00003374804 ;United Kingdom 

4330169    13/06/2019
[International Registration No. : 1492754]
Afronation Limited

Bedford House, 2nd Floor, 125/133 Camden High Street NW1 7JR United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications; digital audio recordings; digital video recordings; downloadable digital photographs; 
magnetic tapes, discs, cards and wires; downloadable digital files featuring multimedia productions; motion picture films; 
downloadable digital files featuring animations; audio, image, data and video files provided downloadable from the 
Internet; downloadable audio files in MP3 format; downloadable electronic media; publications in electronic form, 
downloadable from the Internet; e-books; printed matter in electronic form; online downloadable publications, magazines, 
periodicals and newspapers; photographs and stills in electronic downloadable form; data carriers bearing or 
incorporating machine readable data; optical discs; apparatus and instruments, all for recording, transmitting, processing 
or reproducing of sound, data and images; cameras; gramophone records, compact discs; magnetic tapes and magnetic 
discs; CDs, DVDs, cassette recordings; video recordings; sound recordings; exposed cinematographic film and 
photographic transparencies; animated cartoons; non-magnetic and optical data recording materials; pre-recorded video 
tapes; computer programs for video and computer games.

Cl.25;Clothing; footwear; headgear; belts; scarves; gloves; jackets; anoraks; trousers; skirts; shirts; T-shirts; 
sweatshirts; polo shirts; blouses; knitted articles of clothing and articles of clothing made from knitted materials; articles 
of sports clothing; jeans; ties; hats; caps; baseball caps.

Cl.41;Entertainment services; presentation of musical performance; education; training; sporting and cultural activities; 
recording studio services; recording, mixing, re-mixing and editing studio services; production of live entertainment; 
production of films, television programmes, audio, video and cinematographic recordings; music publishing services; 
organizing of concerts; arranging of festivals for entertainment purposes; arranging of music performances, music shows 
and musical entertainment; club (discotheque) services; musician services; music production services; production of 
music, musical recordings, musical performances and concerts; arranging and conducting of music concert; radio and 
television entertainment and entertainer services; disc jockey services; disc jockey performances; live disc jockey 
performances; services providing entertainment in the form of live musical performances, in the form of recorded music 
and in the form of television programmes; music writing; music composition; song writing; score writing; score 
composition; composition of soundtracks; writing of soundtracks; production and staging of shows; arrangement and 
performance of dance, music and drama; arrangement and production of theatrical and stage entertainment; providing 
on-line publications (non-downloadable); providing digital sound, music and video recordings, not downloadable, from 
the Internet; providing digital sound, music and video recordings, not downloadable, from MP3 and MP4 Internet 
websites; providing digital sound recordings, not downloadable, from the Internet; providing digital sound recordings, not 
downloadable, from MP3 Internet websites; providing digital music and sound recordings, not downloadable, from the 
Internet; providing digital music and sound recordings, not downloadable, from MP3 Internet websites; providing digital 
video, image, film, radio and TV recordings and programmes, not downloadable, from the Internet; providing digital video, 
image, film radio and TV recordings and programmes, not downloadable, from MP4 Internet websites; information, 
advisory and consultancy services relating to all of the aforesaid services.
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Priority claimed from 20/12/2018; Application No. : 30 2018 114 475 ;Germany 

4330180    19/06/2019
[International Registration No. : 1492758]
Aichele Werkzeuge GmbH

Zur Flügelau 40 74564 Crailsheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, cutting machines, die-stamping machines, and rotational cutting machines for the paper, 
cardboard, non-woven material, foil, rubber, plastics-processing, pulp, fibrous material, leather, food, textile and metal 
working industries, and for use in the manufacturing of personal care and hygiene products, in particular made of paper, 
cardboard, non-woven materials, foil, rubber, plastic, pulp, fibrous material, leather, textile material, foam material, cotton, 
caoutchouc, and metal; machines, machine tools, cutting machines, die-stamping machines, and rotational cutting 
machines for separating, squeezing, cutting, laser-cutting, cross-cutting, die-stamping, stamping, punching, scoring, 
folding, perforating, blanking, forming, grooving, ultrasonic cutting, boring, polishing, shearing, lapping in particular of 
paper, cardboard, non-woven materials, foil, rubber, plastic, pulp, fibrous material, leather, textile material, foam material, 
cotton, caoutchouc, and metal workpieces, and in particular for use in the paper, cardboard, non-woven, foil, rubber, 
plastics-processing, pulp, fibrous material, leather, food, textile, and metal working industries, and for use in the 
manufacturing of personal care and hygiene products, in particular made of cardboard, paper, non-woven materials, foil, 
rubber, plastic, pulp, fibrous material, leather, textile material, foam material, cotton, caoutchouc and metal; tools for use 
with machine tools, namely tools for separating, squeezing, cutting, laser-cutting, cross-cutting, die-stamping, stamping, 
punching, scoring, folding, perforating, blanking, forming, grooving, counter-cutting, ultrasonic cutting, boring, polishing, 
shearing, lapping of paper, cardboard, non-woven materials, foil, rubber, plastic, pulp, fibrous material, leather, textile 
material, foam material, cotton, caoutchouc, and metal workpieces; hard metal tools for the paper, cardboard, non-woven 
materials, foil, rubber, plastic, pulp, fibrous material, leather, food, textile, and metal working industries, and for use in the 
manufacturing of personal care and hygiene products, in particular made of cardboard, paper, non-woven materials, foil, 
rubber, plastic, pulp, fibrous material, leather, textile material, foam material, cotton, caoutchouc, and metal; tools for use 
with machine tools, in particular saw blades, guidance rails, knives, modeling knives, metal cutting tools with a diamond 
tip, diamond cutting blades, diamond and milling cutters, core bits, turning tools, rotary tools and roll cutters, rollers, 
anvil rollers; diamond tools for the paper, cardboard, non-woven materials, foil, rubber, plastics-processing, pulp, fibrous 
material, leather, food, textile, and metal working industries, and for use in the manufacturing of personal care and 
hygiene products made of cardboard, paper, non-woven materials, foil, rubber, plastic, pulp, fibrous material, leather, 
textile material, foam material, cotton, caoutchouc, and metal; diamond tools for use with machine tools, in particular saw 
blades, guidance rails, knives, modeling knives, metal cutting tools with a diamond tip, diamond cutting blades, diamond 
and milling cutters, core bits, turning tools, rotary tools and roller cutters, rollers, anvil rollers; ceramic tools for the 
paper, cardboard, non-woven materials, foil, rubber, plastics-processing, pulp, fibrous material, leather, food, textile, and 
metal working industries, and for use in the manufacturing of personal care and hygiene products made of cardboard, 
paper, non-woven materials, foil, rubber, plastic, pulp, fibrous material, leather, textile material, foam material, cotton, 
caoutchouc, and metal; ceramic tools for use with machine tools, in particular saw blades, guidance rails, knives, 
modeling knives, milling cutters, core bits, turning tools, rotary tools and roller cutters, rollers, anvil rollers; transport 
machines for product transport and material transport; conveyor belts.

Cl.37;Installation, cleaning, repair, on-line monitoring, adjustment, maintenance, and remote maintenance of machines, 
machine tools, cutting machines, die-stamping machines, and rotational cutting machines for separating, squeezing, 
cutting, laser-cutting, cross-cutting, die-stamping, stamping, punching, scoring, folding, perforating, blanking, forming, 
grooving, ultrasonic cutting, boring, polishing, lapping, shearing, mounting of paper, cardboard, non-woven materials, 
foil, rubber, plastic, pulp, fibrous material, leather, textile material, foam material, cotton, caoutchouc, and metal 
workpieces for the paper, cardboard, non-woven materials, foil, rubber, plastics-processing, pulp, fibrous material, 
leather, food, textile, and metal working industries, and for use in the manufacturing of personal care and hygiene 
products made of cardboard, paper, non-woven materials, foil, rubber, plastic, pulp, fibrous material, leather, textile 
material, foam material, cotton, caoutchouc, and metal.

Cl.40;Customer-specific fabrication and manufacturing services with regard to manufacturing processes, production 
processes, and material processing processes like grinding, turning, milling, high frequency soldering, metal spraying, 
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wire erosion, cutting, laser-cutting, separating, squeezing, coating, 3D-printing, lapping, polishing, mounting, boring, 
shearing.

Cl.41;Workshops, training, conducting seminars in conjunction with separating, squeezing, cutting, laser-cutting, 
cross-cutting, die-stamping, stamping, punching, scoring, folding, perforating, blanking, forming, grooving, ultrasonic 
cutting, boring, polishing, lapping, mounting, shearing of paper, cardboard, non-woven materials, foil, rubber, plastic, 
pulp, fibrous material, leather, textile material, foam material, cotton, caoutchouc, and metal workpieces for the paper, 
cardboard, non-woven materials, foil, rubber, plastics-processing, pulp, fibrous material, leather, food, textile and metal 
working industries, and in conjunction with the manufacturing of personal care and hygiene products made of cardboard, 
paper, non-woven materials, foil, rubber, plastic, pulp, fibrous material, leather, textile material, foam material, cotton, 
caoutchouc, and metal.

Cl.42;Engineering, research, and design services in the fields of material processing, grinding, turning, milling, high 
frequency soldering, metal spraying, wire erosion, cutting, laser-cutting, separating, squeezing, coating, 3D-printing, 
lapping, polishing, mounting, boring, shearing; conducting material analyses; technical monitoring of machines, machine 
tools, cutting machines, die-stamping machines, and rotational cutting machines for separating, squeezing, cutting, laser-
cutting, cross-cutting, die-stamping, stamping, punching, scoring, folding, perforating, blanking, forming, grooving, 
ultrasonic cutting, boring, polishing, lapping, shearing, mounting of paper, cardboard, non-woven materials, foil, rubber, 
plastic, pulp, fibrous material, leather, textile material, foam material, cotton, caoutchouc, and metal workpieces for the 
paper, cardboard, non-woven materials, foil, rubber, plastics-processing, pulp, fibrous material, leather, food, textile and 
metal working industries, and for use in the manufacturing of personal care and hygiene products made of cardboard, 
paper, non-woven materials, foil, rubber, plastic, pulp, fibrous material, leather, textile material, foam material, cotton, 
caoutchouc, and metal.
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Priority claimed from 10/06/2019; Application No. : 4558385 ;France 

4330195    26/07/2019
[International Registration No. : 1493211]
C.P.C. Creative Perfume Company Holding SA

Rue du Mont-de-Sion 8, c/o Lenhill Partners SA CH-1206 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Amber [perfume]; aromatic products [essential oils]; room fragrancing preparations; cake flavorings [essential 
oils]; flavorings for beverages [essential oils]; food flavorings [essential oils]; spray products for freshening the breath; 
balms other than for medical use; lip glosses; sachets for perfuming linen; scented waters; Javelle water; lavender water; 
eaux de toilette; depilatory wax; mustache wax; massage gels, other than for medical use; heliotropine; make-up 
products; deodorants for pets; deodorants for human beings or for animals; depilatory preparations; room fragrance reed 
diffusers; scented wood; perfumes; perfumery products; decorative transfers for cosmetic use; ionone [perfumery]; 
eyebrow pencils; cosmetic pencils; adhesives for affixing false eyelashes; adhesives for affixing false hair; hair 
conditioners; beard dyes; cosmetic dyes; cosmetic creams; skin whitening creams; incense; hair sprays; nail polish; hair 
lotions; lotions for cosmetic use; after-shave lotions; beauty masks; oils for perfumes and scents; oils for cosmetic use; 
oils for toilet purposes; essential oils; essential oils of cedar wood; essential oils of lemon; essential oils of citron; oils for 
cleaning purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; almond milk for cosmetic 
use; cleansing milk for toilet purposes; musk [perfumery]; deodorant soaps; shaving soap; brightening soaps; cakes of 
toilet soap; antiperspirant soaps; soaps for foot perspiration; soaps; almond soap; mint for perfumery; cosmetic kits; 
eaux de Cologne; bases for flower perfumes; incense sticks; dentifrices; lipstick cases; breath freshening strips; teeth 
whitening strips; lipsticks; pomades for cosmetic use; shaving preparations; cosmetic preparations for baths; bath 
preparations, other than for medical use; hair straightening preparations; hair waving preparations; color-removing 
preparations; leather bleaching preparations; mouthwashes other than for medical use; cosmetic preparations for 
slimming; make-up removing preparations; nail care preparations; collagen preparations for cosmetic use; aloe vera 
preparations for cosmetic use; sunscreens; breath freshening preparations for personal hygiene; make-up powders; nail 
polish removers; vaginal baths for personal hygiene or as deodorants; tissues impregnated with cosmetic lotions; towels 
impregnated with make-up removing preparations; massage candles for cosmetic use; potpourris [fragrances]; bath salts, 
other than for medical purposes; fumigating preparations [perfumes]; astringents for cosmetic use; cosmetic products for 
the eyebrows; make-up preparations; sun-tanning preparations [cosmetic products]; hair dyes; neutralizers for 
permanent waving; cosmetic preparations for eyelashes; cosmetic preparations for skin care; cosmetic products; 
cosmetic products for children; cosmetic products for animals; mascaras; cleansing products for intimate personal 
hygiene, not medicated; douching preparations for intimate hygiene, deodorant preparations or for sanitary purposes 
[toiletries]; bleaching preparations [decolorants] for cosmetic use; antiperspirants (toiletries); toilet preparations; 
phytocosmetic preparations; talcum powder for toilet use; terpenes [essential oils]; henna ink [cosmetic dye]; shampoos 
for animals [non-medicated grooming preparations ]; shampoos for pets [non-medicated grooming preparations]; dry 
shampoos; shampoos; plant extracts for cosmetic use; extracts of flowers [perfumes]; ethereal essences; badian 
essence; mint essence [essential oil].

Cl.4;Nightlights [candles]; perfumed candles; Christmas tree candles; candles.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

2610507 2610507 - (1916-0) 
clerical error in services corrected on the basis of TM 1 to be - CURRENCY EXCHANGE 
SERVICES; ON-LINE REAL-TIME CURRENCY TRADING; CASH MANAGEMENT, NAMELY, 
FACILITATING TRANSFERS OF ELECTRONIC CASH EQUIVALENTS; VIRTUAL CURRENCY 
EXCHANGE TRANSACTION SERVICES FOR TRANSFERRABLE ELECTRONIC CASH 
EQUIVALENT UNITS HAVING A SPECIFIED CASH VALUE; FINANCIAL SERVICES, NAMELY, 
PROVIDING SECURE PAYMENT OPTIONS TO MEMBERS OF AN ONLINE COMMUNITY VIA A 
GLOBAL COMPUTER NETWORK THROUGH THE USE OF TRADITIONAL CURRENCY AND 
VIRTUAL CURRENCY. 

2807383 2807383 - (1912-0) 
clerical error in the NAME AND address of the proprietor & legal status corrected TO BE - 
SAMSONITE IP HOLDINGS S.A.R.L.,13-15 AVENUE DE LA LIBERTE, L-1931, LUXEMBOURG, 
LUXEMBOURG. 

3032426 3032426 - (1921-0) 
clerical error in the goods and service description corrected to be in class 9 - 
OWNLOADABLE INFORMATION AND SOFTWARE FOR PROVIDING AND TRACKING 
INFORMATION RELATING TO THE TREATMENT OF OPLITHALMIC DISEASES AND 
DISORDERS, AND FOR TESTING EYESIGHT. 
class 41 - EDUCATIONAL SERVICES IN THE FIELD OF EYE AND VISION RELATED 
DISORDERS AND THE MANAGEMENT OF SAID DISORDERS; PUBUCATION OF 
INFORMATION IN THE FIELD OF EYE AND VISION RELATED DISORDERS AND THE 
MANAGEMENT OF SAID DISORDERS. 
class 44 - MEDICAL SEWICES, NAMELY, PROVIDING MEDICAL INFORMATION RELATING 
TO EYE AND VISION RELATED DISORDERS AND THE MANAGEMENT OF SAID DISORDERS. 

3134660 3134660 - (1914-0)LEGAL STATUS READ AS -A CALIFORNIA CORPORATION. AND GOODS 
DESCRIPTION READ AS - INDUSTRIAL HOSES MADE PRIMARILY OF POLYMER OR 
RUBBER AND ALSO CONTAINING METAL FOR USE IN ABOVEGROUND STORAGE TANKS. 

3134662 3134662 - (1914-0)LEGAL STATUS READ AS -A CALIFORNIA CORPORATION. 

3271936 3271936 - (1909-0) Goods amended as AYURVEDIC, MEDICINAL AND PHARMACEUTICAL 
PREPARATIONS EXCLUDING OPHTHALMIC PHARMACEUTICAL PREPARATIONS. 

3814254 3814254 - (1911-0)TRADE MARK READ AS - DR.AGARWAL"S EYE HOSPITAL 

3814255 3814255 - (1909-0)TRADE MARK READ AS - DR.AGARWAL"S EYE HOSPITAL 

3814258 3814258 - (1909-0)TRADE MARK READ AS - DR.AGARWAL"S EYE HOSPITAL 

4288205 4288205 - (1922-0) Applicant name has been changed to read as UPLERS SOLUTIONS 
PRIVATE LIMITED. 

4288206 4288206 - (1922-0) Applicant name has been changed to read as UPLERS SOLUTIONS 
PRIVATE LIMITED. 

4288207 4288207 - (1922-0) Applicant name has been changed to read as UPLERS SOLUTIONS 
PRIVATE LIMITED. 

4288208 4288208 - (1922-0) Applicant name has been changed to read as UPLERS SOLUTIONS 
PRIVATE LIMITED. 

4288209 4288209 - (1922-0) Applicant name has been changed to read as UPLERS SOLUTIONS 
PRIVATE LIMITED. 
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

358881 409744 450946 471287 513739

575275 674319 708452 722422 728965

771658 772074 801164 820519 842429

862635 909905 921825 989314 1014207

1109062 1146250 1233495 1238661 1243738

1248575 1312558 1330991 1383051 1459955

1552836 1677246 1810961 1813230 1818440

1831500 1833871 1868726 1925230 1937526

1944066 1948313 1956636 1988934 1990198

1998232 2000441 2003825 2006818 2007477

2016640 2031895 2036121 2040707 2064030

2066581 2080816 2084782 2084784 2088007

2130026 2177134 2187163 2193969 2196663

2197366 2216577 2219119 2219120 2220425

2264744 2264763 2266841 2272674 2283034

2287271 2322744 2346449 2346832 2372447

2378557 2393230 2393231 2399143 2412265

2434747 2437316 2453289 2453290 2454897

2465369 2466454 2506751 2506974 2510270

2511692 2518135 2521250 2521901 2523098

2523936 2523937 2524667 2531729 2535542

2535543 2535554 2535564 2535573 2535575

2535678 2538423 2542470 2542494 2543065

2545151 2547529 2549705 2549719 2554583

2559416 2561864 2565194 2565949 2567286

2583382 2585694 2585695 2591051 2593656

2593675 2604772 2609945 2609948 2612469

2622746 2624657 2628666 2634157 2634300

2643033 2643191 2643643 2646517 2648165

2648225 2649671 2650520 2650521 2653439

2653511 2653831 2654228 2654239 2655804

2660756 2663699 2667061 2667361 2668357

2668358 2675273 2675410 2684600 2698144

2699367 2709914 2713642 2731010 2733030

2733191 2734120 2734292 2737944 2738770

2740114 2740608 2741540 2742690 2743740
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are available on the official website 
 

2745001 2748022 2753918 2754086 2754588

2754893 2760810 2761357 2762860 2763187

2771018 2771279 2772075 2775108 2775257

2783601 2787607 2790531 2790633 2791325

2793863 2794653 2795626 2800076 2800203

2800414 2800965 2801667 2801675 2805067

2805333 2807385 2807386 2807721 2808256

2808273 2810593 2811873 2811917 2822153

2826699 2838723 2848790 2854535 2856902

2859828 2865659 2866143 2868419 2869990

2870491 2872166 2872670 2878811 2886719

2889890 2890411 2891066 2891675 2892077

2894102 2894317 2897836 2899636 2899650

2899788 2901098 2902825 2902932 2904936

2905268 2907150 2907757 2908881 2910071

2910190 2910191 2910194 2913374 2915018

2915030 2915031 2915033 2915036 2915040

2915041 2915047 2915613 2915615 2918773

2920233 2921068 2921165 2921475 2921685

2923041 2923046 2925278 2930226 2930230

2930482 2930864 2931220 2932316 2933163

2933556 2934836 2939003 2940069 2940430

2945523 2946127 2946129 2946259 2946612

2946923 2947386 2952380 2955149 2956595

2956862 2957710 2957727 2957767 2957773

2957918 2957921 2958124 2962243 2962492

2962666 2963555 2966213 2966632 2969315

2970341 2971868 2973252 2973501 2974048

2984360 2984361 2991096 3005828 3009657

3026864 3027187 3028799 3029283 3032918

3041251 3047036 3047916 3051947 3052010

3052555 3056468 3056481 3056711 3057482

3058089 3058149 3058459 3060102 3061135

3061656 3062861 3063008 3063175 3063176

3063180 3063370 3063987 3063996 3066389

3067656 3068454 3069252 3069503 3069520
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

3071241 3071289 3071357 3072336 3073240

3073302 3078044 3078045 3078571 3078958

3079339 3079373 3081161 3081930 3082586

3082846 3082848 3084151 3086770 3086812

3088178 3088312 3088313 3090138 3090192

3090197 3091409 3091410 3091411 3092828

3096234 3096547 3097352 3098718 3098728

3098730 3098733 3098735 3098736 3098862

3100089 3102329 3102330 3102907 3102914

3103027 3105584 3106145 3107899 3109563

3109642 3110567 3110854 3111072 3111449

3111606 3111646 3111650 3114352 3115433

3115676 3115677 3115678 3115679 3115680

3115690 3115694 3115696 3115708 3115709

3115710 3115711 3115713 3115714 3115715

3115735 3115736 3115737 3115739 3115743

3115745 3116094 3116095 3116797 3116884

3116921 3116932 3117151 3117466 3117610

3117871 3118254 3118255 3118909 3119174

3119177 3119481 3119872 3119874 3119913

3119915 3119927 3119931 3119949 3119950

3119969 3120338 3120853 3121021 3121181

3121182 3121298 3121866 3121868 3121925

3122232 3122392 3122395 3122397 3122620

3122621 3122695 3123026 3123199 3123280

3123535 3123537 3123774 3123829 3123901

3124273 3124274 3124276 3124362 3124363

3124364 3124414 3124659 3124660 3124662

3125024 3125517 3125582 3125584 3125585

3125588 3125590 3126102 3126915 3126917

3126918 3126927 3126928 3126931 3126933

3126951 3126963 3127220 3127221 3127386

3127615 3127906 3127932 3127934 3127941

3127942 3127943 3127944 3127945 3127946

3127947 3127948 3127949 3127950 3127954

3128208 3128290 3128292 3128536 3128542
 
 

 

4856



Trade Marks Journal No: 1928 ,   18/11/2019  
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3128923 3128994 3128997 3129047 3129158

3129159 3129164 3129374 3129474 3129993

3129998 3130248 3130605 3130681 3130770

3130786 3130991 3131141 3131302 3131740

3131913 3132308 3132310 3132312 3132320

3132332 3132335 3132341 3132344 3132345

3132346 3132347 3132915 3133058 3133060

3133064 3133158 3133360 3133858 3134481

3134492 3134494 3134703 3134707 3134983

3135215 3135218 3135221 3135335 3135467

3135663 3135924 3136249 3136307 3136337

3136351 3137322 3137323 3137326 3137329

3137330 3137332 3137333 3137336 3137486

3138319 3138550 3139012 3139257 3139260

3139393 3139398 3139402 3139673 3139676

3140052 3140059 3140061 3140070 3141027

3141413 3141678 3141688 3141762 3142152

3142162 3142164 3142570 3142662 3142663

3142665 3142915 3142953 3143042 3143707

3143718 3143945 3144414 3144441 3144656

3145962 3146139 3146140 3146142 3146143

3146147 3146148 3146158 3146159 3146162

3146187 3146189 3146203 3146204 3146205

3146249 3146261 3146271 3146338 3146357

3146358 3146402 3146665 3147024 3147081

3147989 3148018 3148029 3148119 3148939

3149079 3149113 3149351 3149372 3149410

3149411 3149699 3149700 3149702 3149798

3149939 3149956 3150277 3150741 3150742

3150743 3151061 3151164 3151169 3151887

3151930 3152492 3152494 3152497 3152499

3152506 3152525 3152526 3152527 3152529

3152547 3152581 3152582 3152583 3152584

3152585 3152586 3152587 3152588 3152589

3152590 3152591 3152595 3152596 3152879

3153037 3153052 3153057 3153129 3153131
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3153158 3153732 3154079 3154207 3154251

3154252 3154336 3154783 3154852 3154856

3154858 3155269 3155367 3156066 3156067

3156068 3156069 3156070 3156073 3156345

3156346 3156394 3156935 3156979 3157051

3157068 3157514 3157516 3157760 3157965

3158146 3158156 3158321 3158868 3158872

3158984 3159136 3159137 3159159 3159161

3159364 3159366 3159655 3159657 3159931

3160324 3160329 3160330 3160398 3160749

3161281 3161891 3161981 3161997 3162242

3162243 3162431 3162498 3162813 3162829

3162835 3162843 3162892 3162896 3162906

3162926 3163121 3163290 3163298 3163736

3163800 3163830 3163862 3164058 3164297

3164588 3164590 3164593 3164595 3164603

3164608 3164609 3164610 3164645 3164647

3164679 3165133 3165246 3165390 3165727

3165734 3165750 3165754 3165755 3165769

3165770 3168059 3168978 3168980 3169598

3169638 3169817 3170061 3170062 3170089

3170137 3170204 3170508 3170607 3171148

3171289 3171293 3171406 3171459 3171574

3171641 3171643 3171648 3171655 3171656

3171672 3171707 3171735 3171893 3171895

3172037 3172253 3172312 3173616 3173859

3173860 3173953 3173954 3173955 3173980

3174050 3174102 3174244 3174245 3174304

3174360 3174705 3174706 3174707 3174708

3174713 3174774 3175072 3175117 3175253

3175599 3175964 3175969 3175970 3175972

3175977 3176232 3176369 3177232 3177692

3177739 3177744 3177745 3177786 3177979

3177994 3178046 3178062 3178129 3178226

3178227 3178229 3178406 3179379 3180134

3180137 3180330 3180392 3180461 3180497
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3180644 3180645 3180823 3180855 3180857

3180992 3181040 3181043 3181348 3181715

3181806 3181998 3182000 3182095 3182101

3182156 3182458 3182498 3182500 3182676

3182682 3182756 3182829 3182882 3182936

3182938 3182958 3183049 3183050 3183053

3183236 3183389 3183600 3183652 3183717

3183718 3184159 3184535 3184581 3184973

3185119 3185190 3185191 3185368 3185369

3185529 3185532 3185538 3185539 3185540

3185828 3185950 3185951 3185968 3186001

3186002 3186253 3186295 3186511 3186961

3186982 3187004 3187191 3187419 3188067

3188100 3188123 3188202 3188518 3188531

3188540 3189064 3189125 3189126 3189302

3189309 3189330 3189336 3189472 3189958

3189969 3189972 3189977 3189982 3190042

3190248 3190249 3190252 3190253 3190314

3190442 3190443 3190445 3190562 3190583

3190608 3190951 3190954 3190955 3191089

3191226 3191469 3191588 3191592 3191594

3191601 3191644 3191646 3191649 3191651

3191824 3191837 3191854 3191855 3191856

3191857 3191858 3191859 3191862 3191866

3191869 3191876 3192009 3192109 3192246

3192247 3192256 3192448 3192538 3192545

3192732 3193025 3193027 3193068 3193314

3193540 3193550 3193642 3193728 3193990

3194009 3194054 3194058 3194061 3194158

3194201 3194247 3194303 3194535 3194576

3194578 3194636 3194757 3195334 3195343

3195405 3195429 3195599 3195600 3195601

3195647 3195650 3195651 3195652 3195940

3195942 3195943 3195969 3195971 3196000

3196225 3196497 3196500 3196705 3196706

3196796 3196799 3196801 3196823 3196835
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3196861 3197228 3197479 3197695 3197962

3197973 3198117 3198118 3198123 3198124

3198129 3198130 3198308 3198313 3198314

3198414 3198561 3199240 3199241 3199248

3199364 3199507 3199518 3199640 3199776

3199795 3199924 3199988 3200877 3201090

3201091 3201094 3201645 3202095 3202098

3202105 3202420 3202428 3202439 3203363

3203828 3203956 3204233 3204234 3204343

3205020 3205508 3205676 3205715 3205790

3205801 3205803 3205891 3206180 3206310

3206311 3206313 3206320 3206454 3206455

3206457 3206461 3206463 3206478 3206479

3206485 3206486 3206487 3206489 3206491

3206492 3206493 3206494 3206495 3206877

3207422 3207586 3207845 3207943 3208045

3208050 3208373 3209508 3210183 3210435

3210543 3210939 3210945 3210946 3210955

3210958 3210979 3211244 3211615 3211978

3212566 3213131 3213231 3213234 3213751

3213767 3213773 3213774 3214364 3214365

3214366 3214367 3214369 3214371 3214375

3214376 3214378 3214446 3215554 3215556

3215559 3215578 3215579 3215580 3215581

3215582 3216111 3217127 3217376 3217401

3217632 3217683 3217739 3217740 3218457

3218507 3219649 3219663 3219824 3219888

3219890 3220491 3221597 3221995 3222593

3222682 3223070 3223434 3223448 3223846

3224854 3225446 3227091 3227096 3227115

3227965 3228117 3228584 3229478 3230082

3230083 3230154 3230287 3230296 3230299

3230691 3230987 3230994 3231226 3231230

3231231 3231232 3231233 3231276 3231585

3232831 3233064 3233701 3234242 3234560

3235211 3236445 3237865 3238587 3238594
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3238611 3238612 3238614 3238617 3240501

3240890 3241053 3241060 3241512 3241514

3241935 3241943 3244705 3245693 3245995

3246113 3246114 3246273 3246275 3246549

3246681 3247486 3247487 3249419 3249421

3250198 3251765 3251942 3252109 3253314

3253315 3253316 3253318 3253802 3253803

3254300 3254355 3254582 3254583 3255749

3256105 3256197 3256798 3257176 3257177

3257363 3257874 3257876 3258091 3258648

3259630 3262037 3262104 3262572 3263190

3263548 3264244 3264532 3264927 3265636

3265887 3266248 3268473 3268474 3268475

3270833 3270837 3270851 3270869 3270881

3270883 3270939 3272065 3272430 3273142

3273147 3273148 3273152 3273155 3274775

3274914 3275345 3275443 3276225 3277786

3277790 3278145 3278302 3278303 3278905

3278908 3278918 3278919 3278920 3278924

3279507 3280022 3281709 3282402 3282413

3284423 3285468 3286202 3286412 3286757

3291987 3293945 3297341 3297386 3309192

3311119 3313240 3314867 3317895 3319123

3320198 3323479 3325433 3327264 3333735

3335543 3336593 3336595 3338828 3340533

3340630 3341932 3342315 3342498 3342500

3344585 3344591 3344626 3344764 3345101

3345873 3348811 3350189 3351778 3351781

3351941 3353403 3361571 3365907 3365924

3366446 3367604 3368692 3369530 3369866

3370424 3371100 3373130 3373332 3374400

3375946 3376998 3378992 3381170 3381879

3382327 3382442 3383792 3384829 3384968

3385712 3386294 3387023 3388065 3389515

3389608 3390479 3390535 3390965 3390971

3392389 3393037 3394842 3394911 3396376
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3396497 3397209 3397362 3397776 3398169

3398567 3398650 3399233 3399389 3400129

3401490 3401580 3402366 3402645 3402647

3402686 3402933 3403894 3403895 3404499

3405640 3406614 3407350 3407916 3412191

3412763 3412769 3413723 3414077 3414079

3415317 3415446 3415899 3416283 3416595

3417889 3418245 3418748 3419132 3421553

3421710 3422449 3422999 3424147 3425629

3425984 3426899 3427718 3427734 3427738

3428265 3428351 3428560 3429306 3429321

3430884 3431058 3431629 3432577 3432958

3434655 3434840 3435596 3436652 3437930

3437931 3437986 3439651 3439684 3439686

3440411 3440863 3441034 3441037 3441323

3442222 3443524 3444179 3444573 3444574

3444693 3444963 3445078 3445534 3446591

3450287 3450511 3450544 3450548 3453082

3454639 3454641 3457855 3458186 3459204

3459526 3459651 3460246 3461332 3462575

3463056 3464432 3465190 3465307 3465382

3465418 3465817 3468231 3468393 3468452

3470726 3472509 3472665 3472669 3472760

3473875 3474282 3475384 3476388 3477023

3477057 3477253 3477254 3477761 3478001

3478491 3478493 3478730 3479022 3479368

3479526 3480132 3480402 3480404 3480943

3481124 3481384 3481448 3481551 3481689

3481895 3481896 3481917 3482073 3482135

3482165 3482514 3482608 3482609 3482611

3482616 3482656 3482673 3484534 3484834

3484887 3485330 3485601 3486181 3486186

3487003 3487004 3487051 3487263 3487686

3487689 3487691 3487692 3487696 3488242

3488274 3488432 3488786 3489659 3489849

3490048 3490137 3490146 3490856 3491078
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3491685 3492165 3492943 3493079 3493204

3493210 3493212 3493754 3493947 3493995

3494169 3494170 3494172 3494173 3494174

3494175 3494176 3494460 3494595 3494700

3495347 3495387 3495688 3495897 3495898

3495902 3495904 3495923 3495944 3496399

3496401 3496681 3496691 3497041 3497753

3497999 3498017 3498281 3498283 3498286

3498344 3498581 3498583 3498585 3498587

3498588 3498652 3499101 3499210 3499222

3499725 3499769 3499839 3499840 3499844

3499856 3499869 3500134 3500465 3500505

3500516 3500559 3500652 3500656 3500669

3500670 3500697 3500779 3500928 3501481

3501482 3502911 3503000 3503224 3503225

3503427 3503429 3503694 3503696 3503726

3504212 3504600 3504603 3504684 3504692

3504735 3504736 3504810 3505133 3505499

3505500 3505539 3505540 3505675 3505895

3505907 3505909 3506012 3506073 3506501

3507074 3507304 3507883 3508474 3508681

3508711 3509645 3509820 3509957 3509960

3511178 3511179 3511906 3511908 3512121

3512122 3512129 3512276 3512940 3513797

3514980 3514981 3515501 3515697 3516021

3516655 3516976 3516977 3516981 3517012

3517096 3517283 3517342 3517343 3518012

3518531 3518874 3518875 3519386 3519574

3520187 3520483 3520715 3521910 3523617

3524189 3524482 3525486 3525615 3525901

3526078 3526170 3526402 3526665 3526881

3526898 3527489 3527888 3527891 3528511

3528719 3528988 3529041 3529590 3529667

3530158 3530324 3530959 3531423 3532207

3532604 3532606 3532671 3534094 3534116

3534205 3534740 3535648 3538159 3538289
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3538571 3538635 3538749 3538904 3540103

3541177 3541751 3542417 3542528 3543019

3543227 3543228 3543243 3543993 3545539

3545684 3547307 3547799 3549004 3549005

3549006 3549007 3549263 3549265 3549412

3549492 3549578 3549732 3549828 3549829

3549886 3549888 3549959 3550450 3550490

3550801 3551359 3551530 3551532 3552383

3552582 3553197 3553214 3554560 3554881

3554882 3555446 3555660 3555730 3555790

3556163 3556865 3557641 3558263 3558478

3559360 3559375 3559599 3560207 3560237

3560378 3560382 3560434 3560437 3560971

3561007 3561017 3561032 3561172 3561404

3561493 3562310 3562313 3562732 3563186

3567507 3568570 3568911 3570882 3571320

3571643 3571802 3571970 3573082 3573459

3574429 3575111 3575698 3577367 3577539

3577872 3579152 3579156 3579746 3580015

3580025 3580786 3582004 3582022 3582491

3582908 3582995 3583084 3583246 3583401

3583402 3583511 3583519 3583876 3585785

3586737 3586739 3586740 3586741 3586744

3586745 3586786 3586787 3586788 3586789

3587077 3587081 3587604 3587605 3587626

3589428 3589520 3589523 3591152 3591470

3591472 3591544 3592143 3592468 3593129

3593308 3593333 3594037 3594467 3594546

3594944 3595610 3596024 3596753 3596846

3598446 3598449 3598453 3598454 3598455

3598552 3598553 3599674 3601050 3601322

3601466 3601531 3602242 3602975 3602977

3603622 3603967 3604172 3604258 3604422

3604992 3608100 3608462 3608621 3609316

3609494 3609822 3610267 3610662 3610663

3610664 3610665 3610957 3610972 3611927
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3612184 3612405 3612434 3612508 3612551

3612748 3614844 3614845 3615717 3615725

3616600 3616602 3616727 3616762 3616931

3617317 3617508 3617653 3617655 3617989

3618284 3618782 3619122 3619723 3619850

3620092 3620095 3620100 3621463 3621555

3621600 3621605 3621838 3621866 3623195

3623903 3624150 3624345 3624765 3624931

3625146 3625439 3625525 3625896 3626573

3627503 3627781 3628683 3629311 3629667

3632442 3633692 3634288 3634595 3634830

3635357 3635519 3643032 3643034 3643036

3643098 3644777 3648828 3656629 3658778

3660861 3660961 3665710 3666079 3667417

3669331 3671209 3671738 3672117 3672732

3674710 3676741 3677864 3678172 3679229

3679315 3682484 3683399 3687586 3688317

3693738 3693908 3693983 3694040 3694103

3694594 3694604 3694943 3695356 3695359

3695495 3695595 3695618 3695921 3695961

3696117 3696157 3696285 3696300 3696320

3696322 3696323 3696342 3696417 3696419

3696426 3696734 3696781 3696783 3696850

3697518 3697524 3697529 3697925 3698235

3698253 3698451 3698527 3698533 3698862

3699128 3699503 3699534 3699778 3699866

3700020 3700032 3700098 3700099 3700394

3700772 3700781 3700853 3701133 3701151

3701157 3701180 3701182 3701188 3701255

3701257 3701493 3701495 3701687 3701688

3701749 3701772 3701801 3701811 3701812

3701920 3702146 3702147 3702148 3702150

3702152 3702154 3702155 3702156 3702162

3702473 3702479 3702487 3702489 3702529

3702569 3702600 3702691 3702718 3702720

3702829 3703027 3703033 3703263 3703265
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3703324 3703367 3703376 3703846 3704079

3704080 3704082 3704518 3704680 3704898

3704977 3705117 3705141 3705598 3705601

3705668 3705669 3705748 3706228 3706255

3706838 3707018 3707055 3707075 3707076

3707080 3707156 3707204 3707619 3707729

3707731 3707733 3707888 3707935 3708032

3708103 3708127 3708130 3708241 3708353

3708354 3708395 3708492 3708505 3708848

3708896 3709023 3709284 3709285 3709286

3709649 3709711 3709713 3709727 3709755

3709891 3709949 3709951 3710249 3710338

3710515 3710575 3710686 3710688 3711108

3711116 3711177 3711178 3711179 3711182

3711688 3711729 3712264 3712266 3712269

3712270 3712272 3712274 3712435 3712646

3712761 3712762 3712879 3713213 3713333

3713607 3713708 3714256 3714453 3714468

3714473 3714474 3714753 3714754 3714755

3714897 3715324 3715328 3715342 3715488

3715491 3715775 3715854 3715859 3715893

3716064 3716141 3716310 3716403 3716788

3716942 3716988 3717384 3717537 3717728

3717732 3717733 3717734 3717735 3717736

3718044 3718152 3718153 3718549 3718633

3718641 3718901 3718997 3719120 3719128

3719314 3719315 3719316 3719619 3719620

3719621 3719629 3719772 3720256 3720401

3720618 3720621 3720626 3720665 3720875

3720876 3720946 3720948 3721181 3721253

3721262 3721286 3721514 3721698 3721885

3721888 3722028 3722055 3722056 3722060

3722262 3722270 3722503 3722504 3722547

3722721 3722824 3722830 3722935 3722938

3722979 3722981 3722989 3723205 3723492

3723584 3723904 3724093 3724237 3724238
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3724396 3724484 3724491 3724507 3724508

3724511 3724512 3724515 3724587 3724590

3724612 3724696 3724839 3724841 3725063

3725288 3725378 3725441 3725627 3725708

3725711 3725752 3726176 3726251 3726389

3726970 3727435 3727588 3727761 3727951

3728206 3728702 3729155 3729164 3729165

3729237 3729258 3729273 3729354 3729586

3729839 3729847 3730133 3730581 3730588

3730876 3731071 3731074 3731077 3731311

3731369 3731429 3731431 3731590 3731639

3731833 3731978 3732236 3732667 3732832

3732845 3733140 3733141 3733142 3733143

3733222 3733226 3733349 3733351 3733433

3733504 3733633 3733832 3733851 3734012

3734407 3734408 3734421 3734422 3734434

3734513 3734712 3734723 3734902 3735065

3735083 3735341 3735562 3735908 3735972

3735976 3735986 3735987 3735989 3735993

3736180 3736218 3736493 3736564 3736824

3736878 3737085 3737086 3737087 3737088

3737390 3737726 3737818 3737819 3738570

3738573 3738768 3739013 3739287 3740160

3740165 3740198 3740304 3740307 3740310

3740415 3741251 3741324 3741326 3741337

3741570 3741855 3741875 3742033 3742142

3742611 3743035 3743176 3743291 3743472

3743594 3743596 3743690 3743784 3743786

3743989 3744287 3744787 3744788 3744845

3744902 3744980 3745246 3745482 3745859

3746001 3746040 3746351 3746383 3746390

3746593 3746768 3746846 3746856 3746908

3747107 3747620 3747685 3748882 3748947

3749081 3749141 3749193 3749354 3749472

3749812 3749817 3749820 3749825 3749870

3750230 3750358 3750663 3750735 3750737
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3750914 3751480 3751481 3751482 3751483

3751670 3751883 3751886 3751990 3751992

3752179 3752366 3752389 3752390 3752642

3752744 3752747 3753048 3753050 3753076

3753181 3753192 3753689 3753816 3753831

3753851 3754036 3754037 3754324 3754763

3754891 3755277 3755285 3755357 3755498

3755519 3755833 3755931 3755948 3755967

3755968 3756041 3756180 3756234 3756581

3756617 3756738 3756837 3756884 3756885

3756886 3756918 3756993 3757028 3757031

3757228 3758243 3758315 3758336 3758466

3758476 3758477 3758646 3758647 3758709

3758720 3759076 3759105 3759144 3759145

3759335 3759580 3759675 3759707 3759766

3759937 3759938 3760023 3760025 3760231

3760286 3760293 3760930 3760966 3760967

3760968 3760998 3761256 3761279 3761596

3761637 3761651 3761884 3762686 3762823

3762851 3763085 3763229 3763784 3763785

3763786 3763787 3764045 3764059 3764181

3764277 3764371 3764374 3764382 3764539

3764585 3765048 3765216 3765926 3765927

3765929 3765968 3766043 3766086 3766593

3766595 3766679 3766723 3766797 3766806

3766871 3766882 3766907 3766952 3767011

3767013 3767015 3767103 3767297 3767403

3767424 3767514 3767516 3767578 3767876

3768007 3768222 3768288 3768571 3768893

3768917 3768942 3769166 3769336 3769421

3769475 3769503 3769505 3769537 3769653

3769682 3769816 3769817 3769818 3770097

3770144 3770158 3770159 3770204 3770209

3770369 3770736 3770994 3771761 3771763

3771764 3771775 3772597 3773088 3773484

3773642 3773809 3774046 3774134 3774261
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3774353 3774692 3774707 3775433 3775755

3775895 3775904 3776040 3776041 3776105

3776220 3776329 3776888 3776889 3777149

3777258 3777274 3777328 3777330 3777549

3777754 3777864 3777916 3778023 3778140

3778800 3778887 3779289 3779377 3779379

3779380 3779467 3779591 3779651 3779687

3779717 3779722 3779724 3779729 3780096

3780352 3780550 3780701 3780908 3781146

3781151 3781153 3781156 3781280 3781281

3781354 3781355 3781853 3781869 3782038

3782086 3782087 3782088 3782133 3782159

3782228 3782272 3782276 3782292 3782346

3782568 3782927 3782928 3782929 3782935

3783068 3783069 3783147 3783148 3783149

3783201 3783317 3783393 3783566 3783724

3783857 3783908 3783909 3783922 3783923

3784234 3784235 3784236 3784247 3784251

3784330 3784479 3784486 3784558 3784561

3784564 3784565 3784567 3784568 3784768

3784790 3784931 3785402 3785421 3785480

3785520 3785544 3785757 3785972 3786580

3786806 3786807 3786849 3787024 3787384

3787495 3787562 3787645 3787892 3787894

3787895 3787978 3788067 3788489 3788506

3788568 3788715 3788724 3788775 3788815

3788848 3788849 3789058 3789067 3789134

3789214 3789386 3789620 3789705 3789863

3790019 3790033 3790052 3790073 3790117

3790119 3790122 3790126 3790283 3790301

3790324 3790490 3790646 3790819 3790858

3791032 3791165 3791166 3791232 3791481

3791569 3791636 3791690 3792084 3792127

3792130 3792182 3792882 3792884 3792887

3792891 3792979 3793257 3793401 3793458

3793477 3793520 3793521 3793534 3793545
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3793787 3794007 3794009 3794010 3794048

3794296 3794308 3794458 3794698 3794704

3794711 3794713 3794715 3794716 3794717

3794718 3794720 3794736 3794864 3794869

3794920 3795067 3795071 3795079 3795081

3795189 3795212 3795268 3795289 3795336

3795367 3795420 3795472 3795473 3795533

3795548 3795856 3795889 3796047 3796304

3796522 3796767 3796915 3796919 3796922

3796939 3796946 3796991 3797420 3797596

3797612 3797873 3798013 3798162 3798165

3798280 3798399 3798400 3798484 3798486

3798488 3798489 3798490 3798494 3798759

3798827 3798898 3799076 3799228 3799229

3799238 3799255 3799256 3799367 3799440

3799448 3799632 3800021 3800061 3800155

3800346 3800525 3801745 3801746 3801747

3803050 3803494 3803495 3803496 3803503

3803738 3804181 3804240 3804403 3804499

3804500 3804661 3804664 3805204 3805205

3806002 3806028 3806029 3806572 3806574

3807011 3807012 3807013 3807126 3807130

3807158 3807291 3807357 3807792 3808282

3808284 3808356 3808490 3808525 3808526

3808763 3808764 3808765 3808854 3809034

3809469 3810899 3811108 3811222 3811462

3811608 3812838 3813371 3813372 3813373

3813374 3813376 3813377 3813378 3813454

3813464 3813731 3813732 3814066 3814377

3814966 3815267 3815272 3815274 3815313

3815655 3816793 3816794 3816802 3817737

3817738 3818211 3818606 3818646 3818756

3818757 3819340 3820417 3821379 3821632

3821865 3823193 3911694 3949160 3994099

3995844 3996911 4004771 4043034 4049391

4050533 4052366 4052367 4052368 4052369
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4052370 4052371 4052377 4055639 4056145

4070544 4073663 4073670 4081292 4083765

4086360 4087977 4089720 4094667 4096572

4096688 4098395 4103517 4104098 4104371

4109633 4109844 4117813 4118181 4118881

4120425 4120453 4121474 4124187 4124937

4125943 4126658 4127085 4127297 4127429

4127936 4128681 4128690 4128730 4129076

4129319 4129663 4130198 4130251 4130307

4130452 4130588 4130864 4131212 4131301

4131382 4132005 4132795 4133004 4133007

4133035 4133681 4133903 4134573 4134921

4134922 4135006 4135716 4135981 4135999

4136207 4136328 4137256 4137557 4138058

4138169 4138506 4138653 4138885 4139292

4139386 4139468 4139592 4139973 4140075

4140113 4140125 4140136 4140141 4140149

4140267 4140367 4140369 4140371 4140715

4140716 4140717 4140921 4140922 4140924

4140925 4140926 4140927 4140928 4140931

4141019 4141036 4141040 4141044 4141047

4141272 4141273 4141274 4141275 4141276

4141277 4141281 4141379 4141380 4141381

4141382 4141383 4141508 4141509 4141511

4141514 4141588 4141590 4141633 4141634

4141901 4141903 4141905 4141922 4141970

4142028 4142031 4142034 4142035 4142118

4142119 4142120 4142125 4142130 4142135

4142136 4142143 4142247 4142249 4142450

4142509 4142513 4142526 4142569 4142593

4142637 4142639 4142641 4142643 4142645

4142646 4142647 4142648 4142720 4142724

4142725 4142748 4142794 4142803 4142808

4142809 4143355 4143360 4143790 4143811

4143850 4143891 4143947 4144001 4144026

4144070 4144071 4144076 4144077 4144099
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4144104 4144156 4144358 4144486 4144487

4144488 4144492 4144504 4144506 4144512

4144513 4144680 4144704 4144737 4145000

4145053 4145056 4145066 4145069 4145081

4145106 4145202 4145406 4145471 4145481

4145493 4145558 4145566 4145567 4145580

4145643 4145648 4145665 4145705 4145796

4145797 4145798 4145799 4145800 4145801

4145839 4145847 4145849 4146120 4146582

4146634 4146728 4146730 4146761 4146765

4147002 4147044 4147112 4147127 4147228

4147437 4147438 4147453 4147664 4147867

4147868 4147870 4147876 4148006 4148009

4148011 4148012 4148015 4148017 4148018

4148019 4148074 4148112 4148118 4148121

4148122 4148374 4148541 4148551 4148553

4148565 4148634 4148847 4148932 4148992

4148995 4148999 4149005 4149008 4149010

4149122 4149126 4149127 4149136 4149311

4149313 4149321 4149393 4149406 4149482

4149484 4149486 4149487 4149589 4149698

4149699 4149702 4149704 4149707 4149725

4149842 4149843 4149844 4149846 4149851

4149853 4149854 4149888 4149890 4149893

4149906 4149923 4149927 4149928 4149930

4149977 4150042 4150114 4150116 4150117

4150118 4150172 4150177 4150185 4150245

4150318 4150319 4150320 4150321 4150325

4150332 4150365 4150369 4150376 4150377

4150382 4150383 4150428 4150454 4150488

4150490 4150522 4150523 4150524 4150619

4150620 4150622 4150690 4150693 4150694

4150697 4150707 4150708 4150710 4150711

4150712 4150713 4150747 4150906 4151036

4151041 4151044 4151049 4151051 4151062

4151063 4151064 4151066 4151067 4151068
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4151086 4151089 4151140 4151263 4151331

4151332 4151333 4151381 4151400 4151413

4151414 4151416 4151424 4151477 4151478

4151479 4151480 4151484 4151485 4151552

4151560 4151562 4151650 4151655 4151690

4151697 4151698 4151699 4151702 4151734

4151740 4151743 4151745 4151789 4151956

4151965 4151966 4151967 4151968 4151970

4151971 4151972 4151973 4151974 4151977

4151989 4151991 4151994 4151995 4151997

4151998 4151999 4152000 4152002 4152003

4152004 4152005 4152069 4152177 4152179

4152181 4152188 4152217 4152218 4152220

4152221 4152224 4152226 4152283 4152284

4152285 4152286 4152290 4152336 4152337

4152339 4152340 4152343 4152345 4152378

4152379 4152383 4152385 4152386 4152389

4152390 4152417 4152466 4152469 4152471

4152476 4152490 4152492 4152499 4152501

4152505 4152541 4152556 4152579 4152580

4152581 4152584 4152595 4152596 4152599

4152602 4152603 4152633 4152634 4152635

4152638 4152639 4152643 4152652 4152654

4152715 4152822 4152823 4152830 4152833

4152841 4152848 4152850 4152856 4152935

4152936 4152937 4152942 4152943 4152945

4152950 4152955 4152969 4152971 4152972

4152983 4152984 4153052 4153056 4153062

4153102 4153124 4153126 4153248 4153251

4153253 4153254 4153277 4153279 4153314

4153316 4153319 4153320 4153321 4153342

4153343 4153381 4153387 4153390 4153403

4153404 4153406 4153412 4153415 4153469

4153478 4153493 4153506 4153511 4153526

4153535 4153601 4153609 4153619 4153626

4153630 4153632 4153636 4153637 4153687
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4153700 4153702 4153708 4153741 4153807

4153813 4153814 4153817 4153832 4153874

4153891 4153903 4153906 4153914 4153926

4154022 4154023 4154024 4154028 4154029

4154075 4154079 4154124 4154125 4154155

4154156 4154179 4154181 4154185 4154188

4154195 4154304 4154306 4154308 4154321

4154325 4154326 4154337 4154340 4154343

4154344 4154345 4154349 4154351 4154352

4154353 4154354 4154360 4154381 4154447

4154448 4154449 4154450 4154451 4154456

4154458 4154459 4154461 4154462 4154467

4154468 4154473 4154475 4154477 4154478

4154479 4154528 4154633 4154634 4154681

4154685 4154686 4154687 4154688 4154690

4154691 4154692 4154693 4154694 4154711

4154716 4154717 4154719 4154720 4154721

4154766 4154829 4154837 4154838 4154841

4154843 4154845 4154864 4154945 4154956

4154960 4154964 4154968 4154974 4154979

4154981 4154998 4154999 4155000 4155001

4155003 4155004 4155005 4155006 4155033

4155039 4155043 4155058 4155070 4155072

4155103 4155129 4155130 4155136 4155137

4155138 4155139 4155144 4155163 4155168

4155178 4155232 4155260 4155344 4155347

4155350 4155357 4155359 4155381 4155382

4155388 4155392 4155393 4155400 4155403

4155427 4155434 4155435 4155459 4155461

4155464 4155471 4155478 4155484 4155661

4155679 4155754 4155795 4155814 4155829

4155830 4155847 4155903 4155913 4155914

4155918 4155940 4155946 4155974 4155978

4155985 4156019 4156031 4156044 4156046

4156050 4156052 4156095 4156101 4156122

4156139 4156145 4156147 4156148 4156149
 
 

 

4874



Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4156154 4156155 4156182 4156197 4156220

4156267 4156275 4156277 4156283 4156284

4156285 4156289 4156306 4156309 4156310

4156327 4156333 4156339 4156340 4156343

4156384 4156393 4156401 4156403 4156420

4156427 4156432 4156434 4156441 4156444

4156445 4156446 4156447 4156459 4156460

4156491 4156503 4156517 4156523 4156524

4156569 4156572 4156573 4156576 4156577

4156581 4156610 4156620 4156656 4156660

4156664 4156668 4156669 4156674 4156680

4156683 4156687 4156689 4156690 4156691

4156695 4156696 4156797 4156798 4156802

4156803 4156805 4156813 4156820 4156822

4156825 4156872 4157005 4157008 4157009

4157010 4157031 4157050 4157051 4157053

4157080 4157081 4157082 4157083 4157084

4157085 4157086 4157087 4157088 4157089

4157090 4157096 4157112 4157131 4157132

4157140 4157205 4157214 4157238 4157270

4157304 4157306 4157325 4157330 4157335

4157336 4157337 4157341 4157343 4157371

4157372 4157384 4157422 4157429 4157430

4157432 4157434 4157437 4157444 4157445

4157446 4157448 4157449 4157450 4157455

4157456 4157499 4157500 4157501 4157502

4157503 4157504 4157505 4157508 4157512

4157518 4157520 4157521 4157537 4157560

4157569 4157573 4157591 4157593 4157600

4157604 4157630 4157633 4157636 4157638

4157639 4157642 4157643 4157648 4157650

4157674 4157698 4157708 4157723 4157725

4157726 4157733 4157748 4157749 4157755

4157769 4157770 4157775 4157778 4157779

4157783 4157802 4157807 4157817 4157827

4157829 4157838 4157840 4157844 4157852
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4157854 4157855 4157856 4157857 4157858

4157862 4157901 4157902 4157903 4157906

4157908 4157913 4157919 4157922 4157927

4157928 4157929 4157930 4157934 4157936

4157937 4157938 4157939 4157942 4157943

4157946 4157947 4157948 4157960 4157962

4157973 4157977 4157978 4157981 4157982

4157983 4158009 4158015 4158017 4158022

4158028 4158030 4158032 4158034 4158035

4158036 4158037 4158045 4158088 4158089

4158090 4158092 4158093 4158094 4158095

4158096 4158097 4158098 4158099 4158100

4158101 4158103 4158104 4158105 4158106

4158107 4158108 4158109 4158111 4158112

4158113 4158126 4158152 4158176 4158181

4158183 4158199 4158200 4158203 4158255

4158257 4158261 4158262 4158276 4158277

4158292 4158294 4158297 4158308 4158310

4158347 4158363 4158367 4158387 4158393

4158394 4158401 4158402 4158463 4158503

4158517 4158541 4158581 4158590 4158605

4158609 4158610 4158617 4158619 4158621

4158629 4158637 4158638 4158639 4158640

4158641 4158652 4158662 4158663 4158667

4158668 4158670 4158672 4158677 4158678

4158680 4158683 4158684 4158686 4158687

4158691 4158710 4158722 4158723 4158724

4158725 4158726 4158727 4158741 4158745

4158762 4158764 4158767 4158769 4158772

4158777 4158782 4158794 4158795 4158802

4158806 4158818 4158860 4158863 4158892

4158901 4158902 4158903 4158905 4158906

4158907 4158911 4158924 4158928 4158936

4158949 4158961 4158967 4158978 4158979

4158980 4158981 4158983 4158985 4159029

4159030 4159031 4159034 4159036 4159037
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4159043 4159046 4159048 4159049 4159050

4159054 4159055 4159058 4159059 4159061

4159062 4159063 4159067 4159091 4159092

4159093 4159094 4159095 4159096 4159099

4159102 4159105 4159110 4159114 4159136

4159138 4159139 4159140 4159141 4159142

4159143 4159144 4159145 4159146 4159147

4159149 4159151 4159152 4159153 4159156

4159157 4159160 4159183 4159190 4159203

4159204 4159218 4159219 4159226 4159235

4159236 4159238 4159239 4159241 4159242

4159244 4159252 4159253 4159254 4159258

4159259 4159263 4159266 4159278 4159279

4159291 4159293 4159297 4159298 4159303

4159327 4159374 4159381 4159389 4159402

4159407 4159409 4159412 4159417 4159419

4159420 4159421 4159425 4159430 4159431

4159432 4159433 4159435 4159436 4159437

4159438 4159439 4159440 4159441 4159442

4159446 4159450 4159459 4159463 4159464

4159465 4159496 4159499 4159503 4159505

4159506 4159507 4159509 4159511 4159522

4159535 4159538 4159540 4159564 4159565

4159570 4159571 4159572 4159573 4159574

4159575 4159576 4159577 4159578 4159579

4159591 4159596 4159597 4159605 4159609

4159611 4159612 4159613 4159618 4159650

4159653 4159655 4159656 4159657 4159658

4159669 4159670 4159671 4159672 4159673

4159677 4159689 4159691 4159707 4159714

4159722 4159748 4159764 4159772 4159773

4159793 4159797 4159807 4159813 4159814

4159817 4159818 4159819 4159820 4159821

4159822 4159823 4159824 4159825 4159826

4159827 4159828 4159830 4159832 4159850

4159861 4159863 4159864 4159865 4159866
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4159868 4159875 4159876 4159883 4159885

4159886 4159887 4159910 4159912 4159916

4159928 4159956 4159962 4159966 4159979

4159982 4159984 4159989 4159995 4160003

4160007 4160015 4160018 4160020 4160021

4160025 4160027 4160061 4160062 4160063

4160065 4160068 4160070 4160074 4160077

4160083 4160094 4160095 4160102 4160103

4160107 4160109 4160116 4160119 4160124

4160125 4160126 4160133 4160135 4160153

4160157 4160182 4160183 4160193 4160202

4160203 4160209 4160212 4160214 4160215

4160217 4160218 4160219 4160222 4160223

4160226 4160228 4160232 4160253 4160261

4160267 4160271 4160274 4160275 4160277

4160278 4160279 4160280 4160281 4160291

4160296 4160297 4160298 4160299 4160301

4160302 4160316 4160320 4160364 4160365

4160368 4160371 4160384 4160385 4160386

4160387 4160390 4160391 4160392 4160394

4160396 4160399 4160401 4160407 4160409

4160411 4160432 4160433 4160434 4160437

4160439 4160442 4160445 4160446 4160447

4160448 4160452 4160453 4160461 4160466

4160471 4160474 4160477 4160478 4160479

4160480 4160511 4160520 4160523 4160530

4160531 4160532 4160533 4160538 4160539

4160540 4160544 4160547 4160551 4160552

4160553 4160561 4160565 4160568 4160577

4160587 4160589 4160596 4160598 4160615

4160618 4160619 4160621 4160623 4160624

4160631 4160639 4160647 4160650 4160651

4160667 4160696 4160697 4160703 4160704

4160705 4160707 4160708 4160711 4160720

4160731 4160782 4160813 4160823 4160827

4160837 4160855 4160856 4160871 4160874
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4160875 4160877 4160882 4160884 4160886

4160887 4160894 4160896 4160900 4160902

4160903 4160909 4160915 4160916 4160918

4160931 4160940 4160941 4160942 4160948

4160951 4160953 4160973 4160974 4160978

4160980 4160987 4160988 4160990 4160993

4161000 4161001 4161002 4161003 4161004

4161005 4161006 4161053 4161061 4161062

4161064 4161076 4161078 4161125 4161132

4161140 4161142 4161146 4161147 4161148

4161149 4161150 4161155 4161156 4161157

4161158 4161160 4161161 4161162 4161170

4161172 4161174 4161189 4161195 4161196

4161200 4161208 4161228 4161236 4161239

4161284 4161285 4161293 4161300 4161323

4161325 4161331 4161338 4161340 4161389

4161401 4161455 4161456 4161457 4161458

4161465 4161469 4161473 4161493 4161510

4161522 4161523 4161524 4161525 4161529

4161534 4161537 4161552 4161554 4161555

4161557 4161559 4161571 4161572 4161573

4161574 4161575 4161576 4161585 4161588

4161599 4161611 4161616 4161621 4161635

4161638 4161641 4161669 4161671 4161675

4161677 4161679 4161681 4161682 4161684

4161686 4161687 4161726 4161727 4161747

4161749 4161772 4161787 4161788 4161793

4161794 4161795 4161801 4161802 4161807

4161808 4161813 4161815 4161816 4161817

4161820 4161821 4161822 4161825 4161836

4161839 4161841 4161842 4161849 4161876

4161879 4161885 4161891 4161927 4161940

4161941 4161942 4161944 4161948 4161949

4161950 4161951 4161952 4161956 4161958

4161960 4161965 4161999 4162000 4162003

4162004 4162005 4162011 4162012 4162013
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4162020 4162023 4162024 4162034 4162035

4162045 4162046 4162047 4162050 4162057

4162061 4162063 4162064 4162065 4162066

4162068 4162113 4162116 4162129 4162131

4162136 4162156 4162180 4162181 4162183

4162184 4162192 4162194 4162204 4162206

4162210 4162211 4162214 4162219 4162221

4162222 4162224 4162225 4162226 4162259

4162262 4162263 4162264 4162265 4162267

4162268 4162270 4162272 4162278 4162285

4162289 4162290 4162291 4162294 4162295

4162297 4162298 4162300 4162302 4162307

4162308 4162309 4162313 4162315 4162317

4162318 4162320 4162322 4162323 4162332

4162334 4162341 4162353 4162358 4162360

4162363 4162364 4162365 4162366 4162367

4162368 4162370 4162371 4162372 4162373

4162406 4162408 4162409 4162437 4162438

4162440 4162446 4162447 4162448 4162451

4162453 4162454 4162458 4162459 4162462

4162465 4162468 4162469 4162470 4162471

4162473 4162474 4162484 4162485 4162490

4162491 4162496 4162500 4162501 4162502

4162503 4162504 4162505 4162513 4162515

4162521 4162522 4162525 4162527 4162542

4162544 4162552 4162553 4162581 4162584

4162585 4162586 4162590 4162591 4162595

4162600 4162602 4162603 4162604 4162605

4162606 4162607 4162613 4162617 4162618

4162620 4162622 4162632 4162637 4162642

4162645 4162647 4162648 4162649 4162650

4162651 4162652 4162658 4162659 4162660

4162661 4162662 4162663 4162664 4162665

4162666 4162667 4162668 4162669 4162670

4162671 4162672 4162674 4162675 4162677

4162679 4162693 4162695 4162697 4162701
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4162702 4162703 4162708 4162709 4162712

4162714 4162715 4162718 4162720 4162721

4162722 4162734 4162735 4162737 4162739

4162741 4162742 4162743 4162744 4162746

4162751 4162754 4162756 4162757 4162759

4162761 4162767 4162768 4162769 4162770

4162775 4162821 4162839 4162840 4162841

4162843 4162846 4162848 4162849 4162850

4162851 4162854 4162858 4162859 4162860

4162864 4162865 4162873 4162877 4162887

4162890 4162894 4162906 4162911 4162912

4162916 4162917 4162918 4162919 4162921

4162922 4162923 4162924 4162925 4162927

4162930 4162931 4162948 4162955 4162964

4162970 4162971 4162974 4162975 4162976

4162980 4162981 4162983 4162984 4162986

4162990 4162992 4162993 4163005 4163006

4163027 4163029 4163035 4163037 4163038

4163044 4163051 4163085 4163098 4163106

4163116 4163132 4163143 4163153 4163155

4163156 4163159 4163162 4163170 4163174

4163176 4163179 4163180 4163183 4163190

4163211 4163214 4163217 4163220 4163221

4163229 4163233 4163234 4163237 4163238

4163239 4163240 4163241 4163242 4163243

4163246 4163247 4163248 4163256 4163260

4163263 4163264 4163266 4163274 4163276

4163277 4163278 4163289 4163297 4163307

4163310 4163313 4163314 4163318 4163329

4163339 4163342 4163345 4163348 4163349

4163353 4163358 4163360 4163371 4163379

4163394 4163395 4163397 4163398 4163399

4163400 4163404 4163407 4163417 4163419

4163420 4163421 4163424 4163432 4163434

4163441 4163443 4163447 4163449 4163450

4163451 4163453 4163454 4163455 4163456
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4163479 4163498 4163500 4163501 4163502

4163508 4163509 4163510 4163516 4163517

4163518 4163519 4163520 4163521 4163528

4163529 4163554 4163558 4163559 4163560

4163561 4163562 4163564 4163575 4163583

4163584 4163595 4163627 4163628 4163631

4163632 4163637 4163638 4163674 4163675

4163676 4163681 4163682 4163690 4163693

4163694 4163698 4163703 4163705 4163706

4163712 4163713 4163714 4163715 4163717

4163751 4163753 4163756 4163760 4163761

4163764 4163766 4163783 4163784 4163817

4163838 4163849 4163850 4163876 4163877

4163879 4163893 4163902 4163906 4163919

4163942 4163944 4163945 4163947 4163948

4163981 4163993 4163997 4164000 4164003

4164005 4164017 4164026 4164028 4164031

4164060 4164061 4164069 4164074 4164075

4164077 4164098 4164100 4164101 4164103

4164104 4164114 4164133 4164148 4164156

4164159 4164161 4164162 4164167 4164169

4164172 4164173 4164174 4164182 4164198

4164212 4164215 4164238 4164262 4164265

4164266 4164269 4164270 4164273 4164274

4164275 4164281 4164306 4164309 4164384

4164395 4164402 4164407 4164410 4164415

4164429 4164437 4164449 4164450 4164454

4164459 4164460 4164461 4164463 4164465

4164467 4164468 4164479 4164482 4164499

4164500 4164501 4164505 4164513 4164517

4164538 4164539 4164561 4164567 4164569

4164571 4164572 4164580 4164583 4164584

4164585 4164586 4164587 4164588 4164590

4164592 4164593 4164613 4164614 4164615

4164620 4164621 4164632 4164634 4164636

4164638 4164639 4164640 4164642 4164662
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4164667 4164684 4164690 4164694 4164696

4164702 4164755 4164764 4164766 4164772

4164773 4164775 4164777 4164793 4164794

4164795 4164796 4164802 4164823 4164826

4164829 4164832 4164833 4164834 4164837

4164839 4164849 4164859 4164868 4164869

4164873 4164875 4164876 4164878 4164898

4164900 4164901 4164904 4164913 4164914

4164929 4164931 4164933 4164935 4164936

4164938 4164941 4164944 4164945 4164947

4164949 4164951 4164952 4164953 4164954

4164955 4164956 4164957 4164958 4164961

4164965 4164966 4164968 4164988 4164989

4164990 4164992 4165001 4165021 4165069

4165076 4165077 4165079 4165086 4165087

4165089 4165091 4165092 4165098 4165101

4165102 4165103 4165105 4165112 4165125

4165128 4165130 4165145 4165154 4165184

4165191 4165196 4165257 4165262 4165271

4165291 4165301 4165334 4165348 4165370

4165399 4165400 4165404 4165405 4165414

4165422 4165430 4165431 4165432 4165457

4165459 4165476 4165477 4165481 4165482

4165485 4165487 4165488 4165496 4165500

4165509 4165511 4165520 4165542 4165551

4165554 4165555 4165562 4165576 4165580

4165584 4165586 4165599 4165600 4165601

4165607 4165649 4165650 4165651 4165660

4165681 4165682 4165693 4165695 4165698

4165721 4165722 4165724 4165727 4165729

4165731 4165734 4165780 4165783 4165784

4165787 4165788 4165789 4165798 4165800

4165803 4165804 4165805 4165806 4165818

4165820 4165821 4165822 4165824 4165825

4165826 4165844 4165856 4165867 4165898

4165908 4165909 4165910 4165925 4165926
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4165929 4165935 4165939 4165940 4165950

4165959 4165963 4166009 4166012 4166021

4166022 4166030 4166031 4166043 4166065

4166073 4166119 4166121 4166123 4166126

4166149 4166150 4166151 4166152 4166153

4166155 4166156 4166167 4166174 4166180

4166181 4166184 4166187 4166212 4166214

4166221 4166228 4166235 4166238 4166239

4166241 4166245 4166249 4166250 4166253

4166258 4166267 4166280 4166282 4166285

4166286 4166287 4166293 4166294 4166295

4166297 4166299 4166300 4166302 4166303

4166304 4166308 4166309 4166310 4166311

4166314 4166315 4166316 4166317 4166318

4166320 4166321 4166323 4166324 4166325

4166349 4166351 4166357 4166386 4166388

4166417 4166422 4166438 4166441 4166460

4166472 4166474 4166476 4166483 4166499

4166501 4166510 4166527 4166545 4166547

4166552 4166555 4166557 4166575 4166576

4166580 4166586 4166587 4166588 4166589

4166592 4166608 4166612 4166613 4166650

4166657 4166658 4166696 4166698 4166701

4166703 4166704 4166705 4166711 4166736

4166747 4166762 4166763 4166799 4166800

4166801 4166809 4166812 4166813 4166816

4166819 4166820 4166821 4166822 4166824

4166826 4166827 4166837 4166838 4166840

4166846 4166850 4166852 4166853 4166854

4166857 4166861 4166862 4166867 4166870

4166881 4166882 4166883 4166885 4166889

4166891 4166948 4166957 4166958 4166959

4166960 4166977 4166982 4166983 4166985

4166987 4167033 4167036 4167042 4167043

4167045 4167046 4167056 4167072 4167073

4167074 4167075 4167076 4167078 4167096
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4167097 4167098 4167099 4167100 4167109

4167112 4167121 4167135 4167136 4167137

4167147 4167155 4167157 4167181 4167185

4167186 4167189 4167190 4167209 4167211

4167213 4167214 4167222 4167226 4167240

4167242 4167243 4167244 4167246 4167248

4167249 4167256 4167278 4167279 4167281

4167286 4167288 4167289 4167290 4167295

4167303 4167309 4167311 4167313 4167314

4167329 4167332 4167341 4167342 4167348

4167349 4167350 4167351 4167352 4167354

4167387 4167420 4167423 4167424 4167427

4167428 4167476 4167482 4167484 4167485

4167487 4167490 4167492 4167504 4167510

4167511 4167512 4167556 4167559 4167560

4167568 4167569 4167576 4167581 4167583

4167585 4167590 4167594 4167595 4167598

4167602 4167611 4167618 4167620 4167622

4167626 4167631 4167632 4167635 4167637

4167638 4167646 4167647 4167648 4167651

4167652 4167654 4167661 4167662 4167691

4167699 4167702 4167720 4167722 4167745

4167746 4167749 4167756 4167757 4167759

4167761 4167762 4167764 4167773 4167811

4167816 4167819 4167820 4167828 4167832

4167835 4167836 4167838 4167842 4167849

4167850 4167851 4167858 4167859 4167861

4167867 4167869 4167875 4167878 4167879

4167898 4167903 4167904 4167905 4167907

4167910 4167915 4167916 4167923 4167936

4167975 4167976 4167978 4167979 4167980

4167981 4167982 4167983 4167984 4167985

4167988 4167989 4167990 4167991 4167998

4168034 4168035 4168036 4168037 4168041

4168065 4168068 4168070 4168071 4168075

4168088 4168093 4168095 4168116 4168117
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4168119 4168120 4168121 4168125 4168130

4168134 4168180 4168192 4168207 4168209

4168211 4168216 4168222 4168233 4168239

4168241 4168243 4168244 4168245 4168246

4168247 4168290 4168315 4168317 4168321

4168322 4168429 4168430 4168434 4168441

4168449 4168479 4168487 4168488 4168503

4168534 4168572 4168578 4168580 4168602

4168614 4168618 4168619 4168620 4168627

4168632 4168785 4168857 4168876 4168919

4169035 4169045 4169061 4169062 4169063

4169070 4169082 4169087 4169208 4169211

4169224 4169241 4169271 4169281 4169282

4169283 4169287 4169327 4169339 4169343

4169345 4169351 4169357 4169376 4169379

4169380 4169381 4169382 4169383 4169384

4169387 4169410 4169414 4169421 4169422

4169423 4169427 4169438 4169439 4169477

4169480 4169482 4169484 4169485 4169487

4169489 4169531 4169563 4169566 4169609

4169610 4169612 4169613 4169618 4169620

4169621 4169719 4169724 4169727 4169737

4169745 4169775 4169781 4169787 4169790

4169791 4169797 4169814 4169815 4169816

4169820 4169821 4169822 4169824 4169830

4169835 4169842 4169845 4169846 4169848

4169849 4169892 4169895 4169964 4169965

4169967 4169973 4170007 4170008 4170067

4170072 4170079 4170107 4170121 4170168

4170172 4170175 4170176 4170192 4170202

4170237 4170250 4170262 4170266 4170271

4170338 4170341 4170344 4170345 4170348

4170350 4170351 4170357 4170358 4170359

4170362 4170366 4170367 4170368 4170369

4170371 4170372 4170374 4170387 4170426

4170468 4170567 4170568 4170569 4170570
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4170571 4170581 4170595 4170597 4170598

4170600 4170610 4170612 4170646 4170647

4170770 4170773 4170822 4170831 4170833

4170844 4170900 4170903 4170973 4171179

4171180 4171183 4171184 4171185 4171209

4171226 4171248 4171252 4171253 4171254

4171283 4171285 4171286 4171402 4171410

4171411 4171418 4171670 4171676 4172294

4172369 4193997 4195891 4198212 4205423
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
161386 5 11/11/2019
162372 34 15/01/2020
162376 34 15/01/2020
199627 1 19/12/2019
199630 1 19/12/2019
199631 1 19/12/2019
201789 4 11/04/2020
202489 4 16/05/2020
245350 3 06/11/2019
245407 8 09/11/2019
245652 12 22/11/2019
245730 7 27/11/2019
245731 9 27/11/2019
245732 11 27/11/2019
247439 30 21/02/2020
247440 30 21/02/2020
247934 3 20/03/2020
248026 31 23/03/2020
248123 3 28/03/2020
248125 3 28/03/2020
251571 4 09/09/2020
251778 4 19/09/2020
252851 21 16/11/2010
300407 7 04/11/2019
302946 31 14/02/2020
304008 8 24/03/2020
304009 8 24/03/2020
304015 8 24/03/2020
304019 21 24/03/2020
304997 31 29/04/2020
304998 31 29/04/2020
304999 31 29/04/2020
305000 31 29/04/2020
357825 12 24/01/2010
368507 7 13/11/2018
375886 9 13/05/2019
382809 7 06/11/2019
382815 11 06/11/2019
382853 5 09/11/2019
382855 5 09/11/2019
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
382857 5 09/11/2019
383182 9 17/11/2019
384371 1 18/12/2019
384373 1 18/12/2019
384374 1 18/12/2019
384375 1 18/12/2019
384377 1 19/12/2019
384378 1 19/12/2019
385053 33 06/01/2020
386230 34 09/02/2020
386231 34 09/02/2020
386666 5 20/02/2020
387054 12 01/03/2010
387572 5 15/03/2020
389304 19 27/04/2020
392714 16 06/07/2020
393406 16 27/07/2020
393407 16 27/07/2020
395600 24 23/09/2010
480517 5 02/11/2018
480801 25 10/11/2018
483700 3 01/01/2019
485582 11 01/02/2019
494142 3 11/07/2019
495891 19 12/08/2019
497691 33 13/09/2019
497692 33 13/09/2019
497693 33 13/09/2019
499843 28 25/10/2019
500250 6 02/11/2019
500474 14 07/11/2019
500530 8 08/11/2019
500549 9 08/11/2019
500550 9 08/11/2019
500582 5 10/11/2019
500625 24 11/11/2019
500626 25 11/11/2019
500627 23 11/11/2019
500628 24 11/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
500629 25 11/11/2019
500638 3 11/11/2019
500800 9 16/11/2019
500801 17 16/11/2019
500802 9 16/11/2019
501315 9 28/11/2019
501379 9 28/11/2019
502991 5 28/12/2019
503609 21 09/01/2020
503751 9 11/01/2020
504033 7 18/01/2020
504318 28 24/01/2020
504364 5 25/01/2020
504365 5 25/01/2020
504367 5 25/01/2020
504424 5 27/01/2020
504427 5 27/01/2020
504715 3 02/02/2020
507863 16 30/03/2020
508269 9 07/04/2020
508270 14 07/04/2020
508271 18 07/04/2020
508272 16 07/04/2020
508283 14 07/04/2020
508766 25 17/04/2020
510787 5 24/05/2020
512836 3 03/07/2020
514944 4 10/08/2020
516864 18 15/09/2020
516873 26 15/09/2020
516874 28 15/09/2020
518496 32 17/10/2019
518496 32 17/10/2019
518496 32 17/10/2019
519386 9 06/11/2020
519468 1 07/11/2019
523187 25 22/01/2020
523643 1 31/01/2020
548602 25 09/04/2011
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
548603 25 09/04/2011
564345 25 24/12/2001
580388 10 03/09/2002
584353 24 09/11/2019
585863 6 30/11/2019
585864 8 30/11/2019
585865 9 30/11/2019
596216 5 04/05/2013
627306 6 05/05/2011
662280 32 17/04/2005
683278 12 11/10/2019
685612 12 03/11/2019
686165 3 09/11/2019
686890 7 05/11/2019
690241 9 11/12/2019
691317 15 20/12/2019
691320 10 20/12/2019
691332 18 20/12/2019
691333 17 20/12/2019
691339 18 20/12/2019
691340 17 20/12/2019
691344 14 20/12/2019
691345 11 20/12/2019
691346 15 20/12/2019
691347 10 20/12/2019
691348 14 20/12/2019
691349 13 20/12/2019
691350 11 20/12/2019
691351 4 20/12/2019
691352 3 20/12/2019
691360 4 20/12/2019
691362 3 20/12/2019
692859 25 29/12/2019
693891 5 09/01/2020
693892 5 09/01/2020
702592 5 21/03/2020
706738 5 30/05/2020
736262 30 15/11/2016
740846 25 19/05/2007 12:00:00
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
745787 9 27/12/2016
745787 9 27/12/2016
771168 7 31/10/2007
771170 21 31/10/2007
814411 3 12/08/2018
814411 3 12/08/2018
829403 5 26/11/2018
831318 30 09/12/2018
833007 3 18/12/2008
836453 11 13/01/2019
838268 30 25/01/2019
839254 5 01/02/2019
860457 9 10/06/2019
860468 16 10/06/2019
861272 14 16/06/2019
862976 16 28/06/2019
864482 7 07/07/2019
874254 33 01/09/2019
878945 3 29/09/2019
881403 7 12/10/2019
882910 6 22/10/2019
882911 1 22/10/2019
883058 12 25/10/2019
884074 34 29/10/2019
884726 12 02/11/2019
884727 9 02/11/2019
884728 16 02/11/2019
884921 30 03/11/2019
885122 8 03/11/2019
885238 29 04/11/2019
885470 5 04/11/2019
885471 5 04/11/2019
885597 30 05/11/2019
885755 33 08/11/2019
885805 7 08/11/2019
885806 21 08/11/2019
885837 32 08/11/2019
885839 32 08/11/2019
885840 30 08/11/2019
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
885842 32 08/11/2019
885853 9 08/11/2019
885885 5 08/11/2019
885916 3 09/11/2019
885919 12 09/11/2019
885920 9 09/11/2019
885921 16 09/11/2019
885927 16 09/11/2019
885953 3 09/11/2019
885971 16 09/11/2019
885972 16 09/11/2019
885973 16 09/11/2019
886026 5 09/11/2019
886043 25 10/11/2019
886082 9 10/11/2019
886186 6 11/11/2019
886200 3 11/11/2019
886237 5 11/11/2019
886441 11 12/11/2019
886475 20 12/11/2019
886478 20 12/11/2019
886479 21 12/11/2019
886481 16 12/11/2019
886482 3 12/11/2019
886574 5 15/11/2019
886606 9 15/11/2019
886632 19 15/11/2019
886901 9 16/11/2019
887053 3 17/11/2019
887953 9 24/11/2019
888164 5 25/11/2019
888165 5 25/11/2019
888166 5 25/11/2019
888167 5 25/11/2019
888168 5 25/11/2019
888169 5 25/11/2019
888190 21 25/11/2019
888191 21 25/11/2019
888311 7 25/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
888312 6 25/11/2019
888349 20 26/11/2019
888442 5 26/11/2019
888443 5 26/11/2019
888444 5 26/11/2019
888593 16 26/11/2019
889138 11 30/11/2019
889478 5 02/12/2019
889676 12 03/12/2019
889677 12 03/12/2019
889678 12 03/12/2019
889679 12 03/12/2019
889803 9 03/12/2019
889820 21 06/12/2019
889876 12 06/12/2019
890133 32 07/12/2019
890171 5 07/12/2019
890172 5 07/12/2019
890173 5 07/12/2019
890174 5 07/12/2019
890821 9 09/12/2019
891591 30 14/12/2019
891684 26 14/12/2019
891709 1 14/12/2019
891827 5 15/12/2019
892074 5 16/12/2019
892162 3 16/12/2019
892301 12 17/12/2019
892637 9 20/12/2019
892638 16 20/12/2019
892639 9 20/12/2019
892640 16 20/12/2019
892641 9 20/12/2019
892847 8 20/12/2019
893829 26 23/12/2019
894022 4 24/12/2019
894030 4 24/12/2019
894105 34 24/12/2019
894220 21 24/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
894428 3 27/12/2019
894429 7 27/12/2019
894430 16 27/12/2019
894786 11 28/12/2019
895464 5 31/12/2019
895755 31 03/01/2020
896253 29 06/01/2020
896254 29 06/01/2020
896255 29 06/01/2020
896775 10 10/01/2010
897023 30 11/01/2020
897689 19 13/01/2020
898190 11 17/01/2020
898384 16 18/01/2020
898616 1 19/01/2020
898617 5 19/01/2020
898618 10 19/01/2020
898624 1 19/01/2020
898625 5 19/01/2020
898627 30 19/01/2020
898633 10 19/01/2020
898713 3 19/01/2020
898714 5 19/01/2020
898798 16 19/01/2020
898799 9 19/01/2020
899614 7 24/01/2020
900482 30 31/01/2020
901112 29 02/02/2020
901151 21 02/02/2020
901152 9 02/02/2020
901643 3 04/02/2020
901644 21 04/02/2020
902105 3 07/02/2020
902174 9 07/02/2020
904290 12 17/02/2020
905216 16 22/02/2020
905731 6 24/02/2020
905732 6 24/02/2020
906099 12 25/02/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
906592 30 28/02/2020
906593 32 28/02/2020
906594 29 28/02/2020
907582 2 03/03/2020
908048 5 07/03/2020
908356 16 08/03/2010
909160 29 10/03/2020
909161 29 10/03/2020
909193 4 10/03/2020
909204 5 10/03/2020
910079 1 14/03/2020
911436 1 22/03/2020
911437 1 22/03/2020
911439 1 22/03/2020
911440 1 22/03/2020
911442 1 22/03/2020
911964 21 23/03/2020
911965 21 23/03/2020
911966 21 23/03/2020
912596 5 24/03/2010
912854 1 27/03/2020
912856 4 27/03/2020
912860 4 27/03/2020
912861 4 27/03/2020
913117 5 27/03/2020
913122 5 27/03/2020
913355 28 28/03/2020
920679 12 26/04/2020
920680 13 26/04/2020
920681 14 26/04/2020
920682 15 26/04/2020
920683 16 26/04/2020
920684 17 26/04/2020
920685 18 26/04/2020
920686 19 26/04/2020
920687 20 26/04/2020
920688 21 26/04/2020
920689 22 26/04/2020
920690 23 26/04/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
920691 24 26/04/2020
920692 25 26/04/2020
920693 26 26/04/2020
920694 27 26/04/2020
920699 32 26/04/2020
920701 34 26/04/2020
922197 3 02/05/2020
923271 9 08/05/2020
925808 4 19/05/2020
926095 17 22/05/2020
926297 1 22/05/2020
926305 4 22/05/2020
926310 9 22/05/2020
926312 4 22/05/2020
926326 9 22/05/2020
926443 9 23/05/2020
928137 7 29/05/2020
928138 7 29/05/2020
928139 7 29/05/2020
929836 9 05/06/2020
929837 16 05/06/2020
931631 32 13/06/2020
931925 1 14/06/2020
933410 16 21/06/2020
933411 16 21/06/2020
937745 30 07/07/2020
938037 16 10/07/2010
944319 24 01/08/2020
944320 24 01/08/2020
948321 4 17/08/2020
948792 30 18/08/2020
948793 30 18/08/2020
949010 30 21/08/2020
949581 9 23/08/2020
959608 3 28/09/2020
959609 5 28/09/2020
959694 5 28/09/2020
960985 1 04/10/2020
960986 4 04/10/2020
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
967477 4 31/10/2020
967478 1 31/10/2020
967853 29 02/11/2010
968215 1 06/11/2020
968216 4 06/11/2020
968218 9 06/11/2020
970436 24 14/11/2010
970829 29 15/11/2010
971582 11 20/11/2010
971905 25 21/11/2010
974374 3 01/12/2010
975353 29 06/12/2010
975354 16 06/12/2010
976933 29 13/12/2010
977855 5 18/12/2010
978010 3 19/12/2010
978880 14 21/12/2010
980016 5 29/12/2010
980079 3 29/12/2010
980531 32 01/01/2011
980534 32 01/01/2011
980545 24 01/01/2011
980871 25 02/01/2011
981186 5 03/01/2011
981518 5 04/01/2011
983217 9 11/01/2011
983367 5 12/01/2011
983460 3 12/01/2011
983684 10 15/01/2011
983998 16 16/01/2011
984605 19 18/01/2011
985162 5 22/01/2011
985223 9 22/01/2031
985223 9 22/01/2031
985223 9 22/01/2031
985291 29 22/01/2011
985472 30 23/01/2011
985603 16 23/01/2011
985804 3 24/01/2011
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
986776 33 30/01/2011
986915 12 30/01/2011
987131 32 31/01/2011
988421 16 06/02/2011
988655 7 07/02/2011
991043 16 19/02/2011
994718 3 07/03/2021
994718 3 07/03/2021
996849 5 15/03/2011
999872 29 28/03/2011
1000151 34 29/03/2011
1000697 5 02/04/2011
1000699 5 02/04/2011
1000818 5 02/04/2011
1002009 3 09/04/2011
1013029 5 31/05/2011
1016820 3 14/06/2011
1096178 12 17/04/2012
1167147 30 16/01/2013
1230234 7 02/09/2013
1254797 41 11/12/2013
1326667 30 17/12/2014
1537259 7 06/03/2017
1689121 99 21/05/2018
1692674 5 29/05/2018
1717951 41 05/08/2018
1736759 25 25/09/2018
1737613 42 26/09/2018
1750670 99 04/11/2018
1751666 39 07/11/2018
1751839 6 07/11/2018
1755615 36 19/11/2018
1755616 37 19/11/2018
1755617 37 19/11/2018
1755618 36 19/11/2018
1755713 99 19/11/2018
1760218 3 04/12/2018
1760232 17 04/12/2018
1760234 19 04/12/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1760240 25 04/12/2018
1760246 31 04/12/2018
1760247 32 04/12/2018
1760257 42 04/12/2018
1764610 10 17/12/2018
1771387 35 06/01/2019
1784643 30 12/02/2019
1785816 35 16/02/2019
1787224 30 19/02/2019
1789313 37 25/02/2019
1792486 17 05/03/2019
1816173 42 08/05/2019
1816245 26 08/05/2019
1816246 25 08/05/2019
1816247 25 08/05/2019
1816614 3 11/05/2019
1824991 17 02/06/2019
1828306 3 12/06/2019
1832884 36 25/06/2019
1841603 41 20/07/2019
1843975 11 27/07/2019
1846103 9 31/07/2019
1847950 29 06/08/2019
1856004 16 28/08/2019
1857724 22 02/09/2019
1857725 22 02/09/2019
1857726 23 02/09/2019
1857727 23 02/09/2019
1857728 24 02/09/2019
1857729 24 02/09/2019
1857730 25 02/09/2019
1857731 25 02/09/2019
1857732 26 02/09/2019
1857733 26 02/09/2019
1857734 27 02/09/2019
1857735 27 02/09/2019
1857737 35 02/09/2019
1858571 17 04/09/2019
1861511 35 11/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1861512 35 11/09/2019
1861513 35 11/09/2019
1861514 35 11/09/2019
1863730 3 17/09/2019
1864142 5 18/09/2019
1867292 35 25/09/2019
1868193 39 30/09/2019
1868311 11 30/09/2019
1870831 37 07/10/2019
1870979 35 08/10/2019
1870987 41 08/10/2019
1872180 5 12/10/2019
1872340 25 12/10/2019
1874138 25 16/10/2019
1875293 25 22/10/2019
1875294 18 22/10/2019
1875295 18 22/10/2019
1875396 30 22/10/2019
1875397 35 22/10/2019
1875715 43 23/10/2019
1875748 99 23/10/2019
1875981 12 23/10/2019
1876164 44 26/10/2019
1876242 36 26/10/2019
1876252 19 26/10/2019
1876407 5 26/10/2019
1876598 35 26/10/2019
1876599 35 26/10/2019
1876711 32 27/10/2019
1877180 17 28/10/2019
1877196 30 28/10/2019
1877319 43 28/10/2019
1877356 25 28/10/2019
1877414 42 28/10/2019
1877415 16 28/10/2019
1877802 25 29/10/2019
1877803 3 29/10/2019
1877804 25 29/10/2019
1877805 3 29/10/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1878125 31 29/10/2019
1878129 35 29/10/2019
1878133 39 29/10/2019
1878134 40 29/10/2019
1878136 42 29/10/2019
1878152 16 29/10/2019
1878218 21 30/10/2019
1878243 35 30/10/2019
1878255 31 30/10/2019
1878256 31 30/10/2019
1878881 33 03/11/2019
1878882 33 03/11/2019
1878884 33 03/11/2019
1878942 6 03/11/2019
1878994 5 03/11/2019
1878995 16 03/11/2019
1878996 44 03/11/2019
1879055 42 03/11/2019
1879076 39 03/11/2019
1879177 41 03/11/2019
1879245 10 03/11/2019
1879252 16 03/11/2019
1879253 16 03/11/2019
1879254 16 03/11/2019
1879321 18 03/11/2019
1879322 16 03/11/2019
1879323 20 03/11/2019
1879349 5 03/11/2019
1879362 30 03/11/2019
1879402 5 03/11/2019
1879403 99 03/11/2019
1879404 99 03/11/2019
1879405 99 03/11/2019
1879414 5 03/11/2019
1879424 21 03/11/2019
1879433 8 03/11/2019
1879437 9 03/11/2019
1879496 19 03/11/2019
1879575 7 03/11/2019
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Trade Marks Journal No: 1928 ,   18/11/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1879606 41 03/11/2019
1879620 35 03/11/2019
1879632 5 03/11/2019
1879633 5 03/11/2019
1879635 5 03/11/2019
1879636 5 03/11/2019
1879637 5 03/11/2019
1879670 6 03/11/2019
1879758 24 04/11/2019
1879781 7 04/11/2019
1879808 5 04/11/2019
1879809 5 04/11/2019
1879826 18 04/11/2019
1879827 18 04/11/2019
1879857 1 04/11/2019
1879879 25 04/11/2019
1879924 26 04/11/2019
1879925 35 04/11/2019
1879959 34 04/11/2019
1879964 31 04/11/2019
1879987 5 04/11/2019
1879990 5 04/11/2019
1879992 5 04/11/2019
1879994 5 04/11/2019
1879995 5 04/11/2019
1879996 5 04/11/2019
1880083 42 04/11/2019
1880107 31 04/11/2019
1880108 31 04/11/2019
1880109 29 04/11/2019
1880110 36 04/11/2019
1880111 36 04/11/2019
1880126 5 04/11/2019
1880148 35 04/11/2019
1880188 19 04/11/2019
1880314 30 04/11/2019
1880315 35 04/11/2019
1880316 42 04/11/2019
1880439 42 04/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1880453 30 04/11/2019
1880454 30 04/11/2019
1880457 30 04/11/2019
1880464 6 04/11/2019
1880505 3 04/11/2019
1880521 5 04/11/2019
1880522 5 04/11/2019
1880523 5 04/11/2019
1880568 7 05/11/2019
1880578 20 05/11/2019
1880608 37 05/11/2019
1880609 6 05/11/2019
1880610 9 05/11/2019
1880624 36 05/11/2019
1880625 36 05/11/2019
1880648 26 05/11/2019
1880649 42 05/11/2019
1880654 41 05/11/2019
1880655 41 05/11/2019
1880657 5 05/11/2019
1880658 5 05/11/2019
1880659 5 05/11/2019
1880660 5 05/11/2019
1880661 5 05/11/2019
1880662 5 05/11/2019
1880720 9 05/11/2019
1880721 41 05/11/2019
1880722 42 05/11/2019
1880802 44 05/11/2019
1880803 44 05/11/2019
1880807 30 05/11/2019
1880820 31 05/11/2019
1880821 34 05/11/2019
1880842 35 05/11/2019
1880843 99 05/11/2019
1880861 35 05/11/2019
1880863 26 05/11/2019
1880873 9 05/11/2019
1880983 25 05/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1881006 2 05/11/2019
1881022 12 05/11/2019
1881023 11 05/11/2019
1881060 5 06/11/2019
1881061 5 06/11/2019
1881064 11 06/11/2019
1881065 11 06/11/2019
1881102 9 06/11/2019
1881129 35 06/11/2019
1881130 35 06/11/2019
1881132 35 06/11/2019
1881134 35 06/11/2019
1881159 41 06/11/2019
1881240 5 06/11/2019
1881241 5 06/11/2019
1881243 5 06/11/2019
1881244 5 06/11/2019
1881245 5 06/11/2019
1881246 5 06/11/2019
1881247 5 06/11/2019
1881249 5 06/11/2019
1881251 5 06/11/2019
1881253 45 06/11/2019
1881277 16 06/11/2019
1881279 30 06/11/2019
1881283 4 06/11/2019
1881337 9 06/11/2019
1881389 5 06/11/2019
1881390 5 06/11/2019
1881391 6 06/11/2019
1881392 21 06/11/2019
1881394 9 06/11/2019
1881452 9 06/11/2019
1881479 35 06/11/2019
1881492 99 06/11/2019
1881509 32 09/11/2019
1881511 19 09/11/2019
1881520 43 09/11/2019
1881521 42 09/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1881522 43 09/11/2019
1881612 18 09/11/2019
1881613 9 09/11/2019
1881614 9 09/11/2019
1881651 19 09/11/2019
1881652 20 09/11/2019
1881690 7 09/11/2019
1881710 5 09/11/2019
1881711 5 09/11/2019
1881714 3 09/11/2019
1881716 3 09/11/2019
1881785 25 09/11/2019
1881786 3 09/11/2019
1881787 3 09/11/2019
1881788 3 09/11/2019
1881792 21 09/11/2019
1881799 9 09/11/2019
1881800 9 09/11/2019
1881806 7 09/11/2019
1881807 11 09/11/2019
1881808 17 09/11/2019
1881809 17 09/11/2019
1881810 7 09/11/2019
1881812 7 09/11/2019
1881813 11 09/11/2019
1881814 17 09/11/2019
1881815 7 09/11/2019
1881816 11 09/11/2019
1881817 17 09/11/2019
1881818 11 09/11/2019
1881819 7 09/11/2019
1881820 17 09/11/2019
1881821 11 09/11/2019
1881822 7 09/11/2019
1881823 17 09/11/2019
1881824 7 09/11/2019
1881825 11 09/11/2019
1881826 17 09/11/2019
1881839 35 09/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1881840 35 09/11/2019
1881841 35 09/11/2019
1881850 9 09/11/2019
1881896 19 09/11/2019
1881897 20 09/11/2019
1881898 19 09/11/2019
1881899 20 09/11/2019
1881900 19 09/11/2019
1881901 20 09/11/2019
1881902 19 09/11/2019
1881903 20 09/11/2019
1882005 42 09/11/2019
1882023 30 09/11/2019
1882026 7 09/11/2019
1882052 19 09/11/2019
1882066 15 09/11/2019
1882067 15 09/11/2019
1882070 15 09/11/2019
1882071 15 09/11/2019
1882072 15 09/11/2019
1882073 15 09/11/2019
1882074 15 09/11/2019
1882075 15 09/11/2019
1882076 15 09/11/2019
1882144 36 09/11/2019
1882155 10 09/11/2019
1882157 25 09/11/2019
1882158 25 09/11/2019
1882159 25 09/11/2019
1882162 35 09/11/2019
1882164 8 09/11/2019
1882172 35 09/11/2019
1882202 16 10/11/2019
1882203 25 10/11/2019
1882204 35 10/11/2019
1882205 36 10/11/2019
1882206 37 10/11/2019
1882207 38 10/11/2019
1882208 39 10/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1882209 40 10/11/2019
1882210 41 10/11/2019
1882213 30 10/11/2019
1882227 21 10/11/2019
1882228 21 10/11/2019
1882229 9 10/11/2019
1882230 9 10/11/2019
1882239 36 10/11/2019
1882240 17 10/11/2019
1882277 16 10/11/2019
1882279 35 10/11/2019
1882280 38 10/11/2019
1882323 5 10/11/2019
1882328 5 10/11/2019
1882329 5 10/11/2019
1882331 5 10/11/2019
1882333 5 10/11/2019
1882334 5 10/11/2019
1882335 5 10/11/2019
1882361 12 10/11/2019
1882404 3 10/11/2019
1882452 37 10/11/2019
1882453 44 10/11/2019
1882454 99 10/11/2019
1882493 5 10/11/2019
1882494 5 10/11/2019
1882508 20 10/11/2019
1882512 9 10/11/2019
1882521 5 10/11/2019
1882526 5 10/11/2019
1882528 30 10/11/2019
1882541 32 10/11/2019
1882542 32 10/11/2019
1882544 3 10/11/2019
1882560 3 10/11/2019
1882562 41 10/11/2019
1882563 41 10/11/2019
1882564 41 10/11/2019
1882572 16 10/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1882573 16 10/11/2019
1882574 39 10/11/2019
1882575 39 10/11/2019
1882599 33 10/11/2019
1882601 3 10/11/2019
1882602 3 10/11/2019
1882608 35 10/11/2019
1882609 99 10/11/2019
1882614 7 10/11/2019
1882620 9 10/11/2019
1882633 19 10/11/2019
1882634 20 10/11/2019
1882635 19 10/11/2019
1882636 20 10/11/2019
1882637 19 10/11/2019
1882638 20 10/11/2019
1882639 39 10/11/2019
1882679 3 10/11/2019
1882680 3 10/11/2019
1882682 3 10/11/2019
1882683 3 10/11/2019
1882684 3 10/11/2019
1882685 3 10/11/2019
1882686 3 10/11/2019
1882688 3 10/11/2019
1882689 3 10/11/2019
1882691 3 10/11/2019
1882692 3 10/11/2019
1882693 3 10/11/2019
1882694 3 10/11/2019
1882695 3 10/11/2019
1882696 3 10/11/2019
1882697 3 10/11/2019
1882699 3 10/11/2019
1882700 5 10/11/2019
1882702 5 10/11/2019
1882703 5 10/11/2019
1882705 5 10/11/2019
1882706 5 10/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1882707 5 10/11/2019
1882708 5 10/11/2019
1882709 5 10/11/2019
1882710 5 10/11/2019
1882711 5 10/11/2019
1882712 5 10/11/2019
1882715 5 10/11/2019
1882716 5 10/11/2019
1882717 5 10/11/2019
1882718 5 10/11/2019
1882720 5 10/11/2019
1882738 29 10/11/2019
1882747 7 10/11/2019
1882748 11 10/11/2019
1882944 5 11/11/2019
1882945 5 11/11/2019
1882946 5 11/11/2019
1882948 5 11/11/2019
1882949 5 11/11/2019
1882950 5 11/11/2019
1882951 5 11/11/2019
1882952 5 11/11/2019
1882953 5 11/11/2019
1882954 5 11/11/2019
1882955 5 11/11/2019
1882958 5 11/11/2019
1882975 11 11/11/2019
1882987 30 11/11/2019
1882996 19 11/11/2019
1883010 37 11/11/2019
1883066 9 11/11/2019
1883068 9 11/11/2019
1883090 29 11/11/2019
1883091 5 11/11/2019
1883117 99 11/11/2019
1883118 99 11/11/2019
1883159 9 11/11/2019
1883171 99 11/11/2019
1883182 4 11/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1883196 20 11/11/2019
1883197 20 11/11/2019
1883243 41 11/11/2019
1883245 30 11/11/2019
1883246 29 11/11/2019
1883247 28 11/11/2019
1883248 26 11/11/2019
1883249 25 11/11/2019
1883265 29 11/11/2019
1883281 25 11/11/2019
1883285 5 11/11/2019
1883315 5 12/11/2019
1883347 99 12/11/2019
1883348 99 12/11/2019
1883349 99 12/11/2019
1883350 99 12/11/2019
1883353 21 12/11/2019
1883404 25 12/11/2019
1883419 25 12/11/2019
1883460 30 12/11/2019
1883467 35 12/11/2019
1883468 21 12/11/2019
1883522 11 12/11/2019
1883555 5 12/11/2019
1883575 5 12/11/2019
1883576 42 12/11/2019
1883680 9 12/11/2019
1883681 11 12/11/2019
1883702 42 12/11/2019
1883705 10 12/11/2019
1883721 25 12/11/2019
1883722 6 12/11/2019
1883723 25 12/11/2019
1883724 25 12/11/2019
1883819 43 13/11/2019
1883925 35 13/11/2019
1883926 45 13/11/2019
1883930 16 13/11/2019
1883931 8 13/11/2019
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1883932 6 13/11/2019
1884018 11 13/11/2019
1884093 10 13/11/2019
1884138 5 13/11/2019
1884197 5 13/11/2019
1884199 5 13/11/2019
1884200 3 13/11/2019
1884347 30 16/11/2019
1884634 25 16/11/2019
1884730 10 16/11/2019
1884731 10 16/11/2019
1884751 30 16/11/2019
1884755 30 16/11/2019
1884766 41 16/11/2019
1885046 29 17/11/2019
1885095 9 17/11/2019
1885125 9 17/11/2019
1885132 42 17/11/2019
1885138 31 17/11/2019
1885142 16 17/11/2019
1885147 35 17/11/2019
1885164 7 17/11/2019
1885305 26 17/11/2019
1885337 3 17/11/2019
1885565 5 17/11/2019
1885602 25 17/11/2019
1885603 24 17/11/2019
1885675 14 18/11/2019
1885785 37 18/11/2019
1885912 1 18/11/2019
1885913 1 18/11/2019
1885914 1 18/11/2019
1885915 1 18/11/2019
1885916 38 18/11/2019
1886116 5 19/11/2019
1886399 1 19/11/2019
1886400 2 19/11/2019
1886401 3 19/11/2019
1886402 4 19/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1886403 5 19/11/2019
1886404 6 19/11/2019
1886405 7 19/11/2019
1886406 8 19/11/2019
1886408 10 19/11/2019
1886409 11 19/11/2019
1886410 12 19/11/2019
1886411 13 19/11/2019
1886412 14 19/11/2019
1886413 15 19/11/2019
1886414 16 19/11/2019
1886415 17 19/11/2019
1886416 18 19/11/2019
1886417 19 19/11/2019
1886419 21 19/11/2019
1886420 22 19/11/2019
1886421 23 19/11/2019
1886422 24 19/11/2019
1886423 25 19/11/2019
1886424 26 19/11/2019
1886425 27 19/11/2019
1886426 28 19/11/2019
1886427 29 19/11/2019
1886428 30 19/11/2019
1886429 31 19/11/2019
1886430 32 19/11/2019
1886431 33 19/11/2019
1886432 34 19/11/2019
1886433 36 19/11/2019
1886434 37 19/11/2019
1886435 39 19/11/2019
1886436 40 19/11/2019
1886674 44 19/11/2019
1886713 40 19/11/2019
1886718 45 20/11/2019
1886726 11 20/11/2019
1887097 35 20/11/2019
1887115 99 20/11/2019
1887116 99 20/11/2019
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APPL NO CLASS RENEWAL DATE
1887117 99 20/11/2019
1887132 5 20/11/2019
1887163 5 20/11/2019
1887164 5 20/11/2019
1887165 5 20/11/2019
1887166 5 20/11/2019
1887167 5 20/11/2019
1887169 5 20/11/2019
1887170 5 20/11/2019
1887171 5 20/11/2019
1887173 5 20/11/2019
1887174 5 20/11/2019
1887175 5 20/11/2019
1887176 5 20/11/2019
1887177 5 20/11/2019
1887178 5 20/11/2019
1887179 5 20/11/2019
1887218 25 20/11/2019
1887309 11 23/11/2019
1887441 24 23/11/2019
1887596 12 24/11/2019
1887640 16 24/11/2019
1887641 20 24/11/2019
1887727 41 24/11/2019
1887742 5 24/11/2019
1887757 5 24/11/2019
1887764 11 24/11/2019
1887775 45 24/11/2019
1887776 45 24/11/2019
1887803 24 24/11/2019
1887804 30 24/11/2019
1887954 29 24/11/2019
1887955 30 24/11/2019
1888015 14 24/11/2019
1888291 41 25/11/2019
1888378 7 25/11/2019
1888379 12 25/11/2019
1888558 23 25/11/2019
1888618 21 25/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1888654 5 25/11/2019
1888762 35 25/11/2019
1888847 30 26/11/2019
1889042 99 26/11/2019
1889070 7 26/11/2019
1889133 5 26/11/2019
1889146 24 26/11/2019
1889203 41 27/11/2019
1889250 32 27/11/2019
1889266 25 27/11/2019
1889325 7 27/11/2019
1889367 35 27/11/2019
1889450 5 27/11/2019
1889518 11 27/11/2019
1889530 5 27/11/2019
1889566 30 27/11/2019
1889877 32 30/11/2019
1889879 99 30/11/2019
1890227 9 01/12/2019
1890228 9 01/12/2019
1890229 9 01/12/2019
1890234 35 01/12/2019
1890236 35 01/12/2019
1890238 35 01/12/2019
1890239 37 01/12/2019
1890241 37 01/12/2019
1890243 37 01/12/2019
1890244 38 01/12/2019
1890245 38 01/12/2019
1890246 38 01/12/2019
1890247 38 01/12/2019
1890251 38 01/12/2019
1890252 41 01/12/2019
1890254 41 01/12/2019
1890257 42 01/12/2019
1890258 42 01/12/2019
1890261 42 01/12/2019
1890365 28 01/12/2019
1890460 99 01/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1890481 99 01/12/2019
1890918 25 02/12/2019
1890968 6 03/12/2019
1890991 25 03/12/2019
1890992 24 03/12/2019
1891074 29 03/12/2019
1891116 17 03/12/2019
1891164 99 03/12/2019
1891165 99 03/12/2019
1891166 99 03/12/2019
1891171 1 03/12/2019
1891635 3 03/12/2019
1891686 9 04/12/2019
1891918 33 04/12/2019
1891920 33 04/12/2019
1892007 7 04/12/2019
1892064 5 04/12/2019
1892066 5 04/12/2019
1892762 32 07/12/2019
1892785 99 07/12/2019
1893875 1 09/12/2019
1894182 45 10/12/2019
1895012 99 11/12/2019
1895016 35 11/12/2019
1895018 35 11/12/2019
1895022 9 11/12/2019
1895023 35 11/12/2019
1895024 9 11/12/2019
1895025 35 11/12/2019
1895026 9 11/12/2019
1895027 35 11/12/2019
1895028 9 11/12/2019
1895029 35 11/12/2019
1895056 99 11/12/2019
1895486 35 14/12/2019
1895615 29 14/12/2019
1895742 16 15/12/2019
1896171 10 15/12/2019
1896537 35 16/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1896542 5 16/12/2019
1896543 5 16/12/2019
1896544 5 16/12/2019
1896705 43 16/12/2019
1896881 11 17/12/2019
1897293 42 17/12/2019
1897294 42 17/12/2019
1897463 35 17/12/2019
1897486 3 18/12/2019
1897673 5 18/12/2019
1897676 35 18/12/2019
1897725 99 18/12/2019
1897741 28 18/12/2019
1897742 28 18/12/2019
1898110 41 18/12/2019
1898154 5 18/12/2019
1898270 29 18/12/2019
1898667 41 21/12/2019
1898710 18 21/12/2019
1898837 25 21/12/2019
1898963 99 21/12/2019
1899204 9 22/12/2019
1899205 10 22/12/2019
1900057 16 22/12/2019
1900058 16 22/12/2019
1900587 24 23/12/2019
1900963 16 24/12/2019
1900964 16 24/12/2019
1900969 19 24/12/2019
1901021 24 24/12/2019
1901023 3 24/12/2019
1901025 3 24/12/2019
1901026 3 24/12/2019
1901455 30 24/12/2019
1901457 41 24/12/2019
1901585 30 29/12/2019
1901860 99 29/12/2019
1902076 9 29/12/2019
1902078 99 29/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1902125 35 29/12/2019
1902285 7 29/12/2019
1902945 19 30/12/2019
1902946 2 30/12/2019
1903168 30 30/12/2019
1903745 99 31/12/2019
1903835 1 31/12/2019
1904264 41 01/01/2020
1904283 5 01/01/2020
1904313 20 01/01/2020
1905165 7 05/01/2020
1905166 8 05/01/2020
1905829 33 06/01/2020
1905937 11 06/01/2020
1905938 11 06/01/2020
1905968 39 06/01/2020
1906322 99 07/01/2020
1906511 6 07/01/2020
1906512 20 07/01/2020
1906746 17 09/01/2020
1906900 32 11/01/2020
1906935 16 11/01/2020
1908168 30 12/01/2020
1908429 6 13/01/2020
1908430 7 13/01/2020
1908431 35 13/01/2020
1908432 7 13/01/2020
1908433 35 13/01/2020
1908434 6 13/01/2020
1908435 7 13/01/2020
1908436 35 13/01/2020
1908442 6 13/01/2020
1908527 33 13/01/2020
1908528 33 13/01/2020
1908529 33 13/01/2020
1908530 33 13/01/2020
1908531 33 13/01/2020
1908533 33 13/01/2020
1908534 33 13/01/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
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1908535 33 13/01/2020
1908895 41 14/01/2020
1909618 21 15/01/2020
1909651 12 18/01/2020
1909670 1 18/01/2020
1909673 4 18/01/2020
1909675 6 18/01/2020
1909676 7 18/01/2020
1909685 16 18/01/2020
1909686 17 18/01/2020
1909688 19 18/01/2020
1909704 35 18/01/2020
1909706 37 18/01/2020
1909707 38 18/01/2020
1909708 39 18/01/2020
1909711 43 18/01/2020
1910172 33 18/01/2020
1910201 11 18/01/2020
1910563 11 19/01/2020
1910816 21 19/01/2020
1911026 35 19/01/2020
1911818 99 21/01/2020
1911931 99 21/01/2020
1911935 99 21/01/2020
1912212 44 22/01/2020
1912216 9 22/01/2020
1912266 1 22/01/2020
1912315 16 22/01/2020
1912598 25 22/01/2020
1913358 5 25/01/2020
1913529 1 25/01/2020
1913601 3 27/01/2020
1914247 99 28/01/2020
1914545 5 28/01/2020
1914546 5 28/01/2020
1914547 3 28/01/2020
1914915 36 29/01/2020
1914916 36 29/01/2020
1916034 44 03/02/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
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1916808 11 04/02/2020
1917126 25 04/02/2020
1917435 30 04/02/2020
1917436 30 04/02/2020
1917706 99 05/02/2020
1917718 5 05/02/2020
1917719 30 05/02/2020
1917720 30 05/02/2020
1917721 30 05/02/2020
1918142 8 05/02/2020
1918155 41 05/02/2020
1918156 38 05/02/2020
1918522 99 08/02/2020
1918580 31 08/02/2020
1918582 31 08/02/2020
1918583 31 08/02/2020
1918963 6 08/02/2020
1918965 8 08/02/2020
1918969 12 08/02/2020
1918992 35 08/02/2020
1919005 6 08/02/2020
1919007 8 08/02/2020
1919011 12 08/02/2020
1919034 35 08/02/2020
1919042 6 08/02/2020
1919044 35 08/02/2020
1919048 7 08/02/2020
1919050 35 08/02/2020
1919051 7 08/02/2020
1919053 35 08/02/2020
1919054 7 08/02/2020
1919056 35 08/02/2020
1919057 7 08/02/2020
1919059 35 08/02/2020
1919063 7 08/02/2020
1919065 35 08/02/2020
1919227 99 08/02/2020
1921174 9 11/02/2020
1921175 17 11/02/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1921176 9 11/02/2020
1921270 99 11/02/2020
1921324 24 11/02/2020
1921551 39 12/02/2020
1922335 11 15/02/2020
1923192 9 16/02/2020
1923624 3 17/02/2020
1924230 99 18/02/2020
1924231 99 18/02/2020
1924282 99 18/02/2020
1924317 18 18/02/2020
1924318 25 18/02/2020
1924319 28 18/02/2020
1924669 5 19/02/2020
1924670 5 19/02/2020
1924882 7 19/02/2020
1925912 1 22/02/2020
1925913 1 22/02/2020
1926179 7 23/02/2020
1926180 7 23/02/2020
1926181 35 23/02/2020
1926435 3 23/02/2020
1927136 32 24/02/2020
1927237 5 24/02/2020
1927239 5 24/02/2020
1927247 5 24/02/2020
1927248 5 24/02/2020
1927249 5 24/02/2020
1927307 32 24/02/2020
1927668 30 25/02/2020
1927683 3 25/02/2020
1927955 9 25/02/2020
1928338 99 26/02/2020
1928441 21 26/02/2020
1928557 99 26/02/2020
1928875 30 02/03/2020
1929184 18 02/03/2020
1929185 25 02/03/2020
1929186 28 02/03/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
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1929187 41 02/03/2020
1929354 3 02/03/2020
1929905 3 03/03/2020
1929909 99 03/03/2020
1929924 3 03/03/2020
1930980 5 05/03/2020
1931184 20 05/03/2020
1931185 19 05/03/2020
1931186 21 05/03/2020
1932215 7 08/03/2020
1932280 3 08/03/2020
1933210 21 09/03/2020
1934526 3 11/03/2020
1934528 3 11/03/2020
1936048 21 15/03/2020
1936324 3 15/03/2020
1936596 5 16/03/2020
1937342 31 17/03/2020
1937560 36 17/03/2020
1937561 36 17/03/2020
1937562 36 17/03/2020
1937563 36 17/03/2020
1938041 3 18/03/2020
1940151 24 23/03/2020
1940585 99 23/03/2020
1941562 8 25/03/2020
1941629 3 26/03/2020
1942520 3 29/03/2020
1942522 5 29/03/2020
1942523 5 29/03/2020
1942527 5 29/03/2020
1942528 5 29/03/2020
1942530 5 29/03/2020
1943058 3 29/03/2020
1943059 3 29/03/2020
1943562 5 30/03/2020
1943563 99 30/03/2020
1944198 5 31/03/2020
1944203 5 31/03/2020
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1944204 5 31/03/2020
1944363 7 31/03/2020
1944364 12 31/03/2020
1947989 5 08/04/2020
1948565 10 09/04/2020
1949238 5 12/04/2020
1949323 99 12/04/2020
1949324 99 12/04/2020
1949990 30 13/04/2020
1950285 99 15/04/2020
1950286 99 15/04/2020
1950529 33 15/04/2020
1951308 16 16/04/2020
1951309 43 16/04/2020
1951436 39 16/04/2020
1952660 5 19/04/2020
1953031 99 20/04/2020
1953086 35 20/04/2020
1953087 36 20/04/2020
1953088 37 20/04/2020
1955051 11 23/04/2020
1955332 36 23/04/2020
1955333 37 23/04/2020
1955473 9 24/04/2020
1955752 7 26/04/2020
1956329 99 26/04/2020
1956330 99 26/04/2020
1956954 99 28/04/2020
1957110 24 28/04/2020
1957111 25 28/04/2020
1957112 26 28/04/2020
1957113 9 28/04/2020
1957139 10 28/04/2020
1957563 36 29/04/2020
1958357 41 30/04/2020
1958520 41 30/04/2020
1960156 5 03/05/2020
1960158 5 03/05/2020
1960635 36 05/05/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
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1961615 3 06/05/2020
1962352 32 07/05/2020
1962908 3 10/05/2020
1962909 3 10/05/2020
1963420 32 11/05/2020
1963753 99 11/05/2020
1963761 10 11/05/2020
1964163 21 12/05/2020
1964359 5 12/05/2020
1964405 5 12/05/2020
1964408 5 12/05/2020
1964413 5 12/05/2020
1964417 5 12/05/2020
1964455 16 12/05/2020
1965030 3 13/05/2020
1968217 10 19/05/2020
1969655 99 24/05/2020
1972392 12 28/05/2020
1972494 5 28/05/2020
1972500 5 28/05/2020
1973133 25 31/05/2020
1973293 5 01/06/2020
1975344 35 04/06/2020
1976532 24 08/06/2020
1976758 5 08/06/2020
1976789 31 08/06/2020
1978785 21 11/06/2020
1978786 21 11/06/2020
1979855 30 15/06/2020
1980899 21 17/06/2020
1980900 21 17/06/2020
1981295 99 17/06/2020
1981727 3 18/06/2020
1981728 3 18/06/2020
1981729 3 18/06/2020
1982101 44 21/06/2020
1983037 5 22/06/2020
1983719 10 23/06/2020
1985663 10 28/06/2020
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1987305 10 30/06/2020
1987948 5 02/07/2020
1989298 33 06/07/2020
1989556 4 06/07/2020
1989750 35 06/07/2020
1990706 35 08/07/2020
1991680 11 09/07/2020
1991684 20 09/07/2020
1991685 35 09/07/2020
1992004 44 12/07/2020
1993339 41 14/07/2020
1993340 41 14/07/2020
1993341 41 14/07/2020
1994246 36 15/07/2020
1996656 35 21/07/2020
1996825 30 21/07/2020
1996826 30 21/07/2020
1996827 30 21/07/2020
1999766 5 27/07/2020
2000621 1 29/07/2020
2000622 2 29/07/2020
2000623 3 29/07/2020
2000624 4 29/07/2020
2000625 5 29/07/2020
2001701 14 30/07/2020
2001771 1 30/07/2020
2002953 25 03/08/2020
2005293 17 06/08/2020
2006504 5 10/08/2020
2006505 5 10/08/2020
2006507 5 10/08/2020
2006509 5 10/08/2020
2006512 5 10/08/2020
2008240 3 12/08/2020
2008469 30 13/08/2020
2008907 3 13/08/2020
2009170 3 16/08/2020
2010473 3 18/08/2020
2010681 35 18/08/2020
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2011910 41 20/08/2020
2014278 30 26/08/2020
2014576 10 26/08/2020
2015699 2 30/08/2020
2015953 99 30/08/2020
2016788 5 31/08/2020
2017806 5 02/09/2020
2019064 43 06/09/2020
2019146 3 06/09/2020
2019147 5 06/09/2020
2019496 31 07/09/2020
2019497 31 07/09/2020
2019498 31 07/09/2020
2019499 31 07/09/2020
2019500 34 07/09/2020
2019715 1 07/09/2020
2020015 10 08/09/2020
2020108 5 08/09/2020
2020109 5 08/09/2020
2022902 36 15/09/2020
2023017 18 15/09/2020
2024248 29 16/09/2020
2025984 35 21/09/2020
2026247 10 21/09/2020
2026295 9 21/09/2020
2026296 9 21/09/2020
2026297 9 21/09/2020
2026299 9 21/09/2020
2027083 32 23/09/2020
2028606 42 26/09/2020
2028921 19 27/09/2020
2029475 9 27/09/2020
2029476 11 27/09/2020
2029668 9 28/09/2020
2030734 45 29/09/2020
2032871 39 05/10/2020
2033667 39 06/10/2020
2033740 25 06/10/2020
2035255 11 08/10/2020
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2035621 31 11/10/2020
2035634 30 11/10/2020
2035635 35 11/10/2020
2035636 35 11/10/2020
2036142 4 11/10/2020
2037574 5 14/10/2020
2037575 5 14/10/2020
2037793 5 14/10/2020
2038530 14 15/10/2020
2040378 41 20/10/2020
2040380 41 20/10/2020
2041847 42 21/10/2020
2043269 10 25/10/2020
2043398 43 25/10/2020
2044678 25 26/10/2020
2045479 1 27/10/2020
2045480 2 27/10/2020
2045481 4 27/10/2020
2045482 5 27/10/2020
2045483 6 27/10/2020
2045484 7 27/10/2020
2045485 8 27/10/2020
2045486 9 27/10/2020
2045487 10 27/10/2020
2045488 11 27/10/2020
2045489 12 27/10/2020
2045490 13 27/10/2020
2045491 14 27/10/2020
2045492 15 27/10/2020
2045493 16 27/10/2020
2045494 17 27/10/2020
2045495 18 27/10/2020
2045496 19 27/10/2020
2045498 20 27/10/2020
2045499 21 27/10/2020
2045896 5 28/10/2020
2046091 28 28/10/2020
2046092 28 28/10/2020
2046275 22 28/10/2020
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2046276 23 28/10/2020
2046277 24 28/10/2020
2046278 25 28/10/2020
2046279 26 28/10/2020
2046280 27 28/10/2020
2046281 28 28/10/2020
2046282 29 28/10/2020
2046283 30 28/10/2020
2046284 31 28/10/2020
2046285 32 28/10/2020
2046286 35 28/10/2020
2046287 36 28/10/2020
2046288 37 28/10/2020
2046497 35 29/10/2020
2046505 35 29/10/2020
2046640 31 29/10/2020
2047123 25 29/10/2020
2047132 38 30/10/2020
2047133 39 30/10/2020
2047134 40 30/10/2020
2047135 41 30/10/2020
2047136 42 30/10/2020
2047137 43 30/10/2020
2047138 44 30/10/2020
2047139 45 30/10/2020
2047140 34 30/10/2020
2047141 3 30/10/2020
2047143 1 30/10/2020
2047144 2 30/10/2020
2047145 3 30/10/2020
2047146 4 30/10/2020
2047147 5 30/10/2020
2047148 6 30/10/2020
2047149 7 30/10/2020
2047150 8 30/10/2020
2047151 9 30/10/2020
2047152 10 30/10/2020
2047153 11 30/10/2020
2047154 12 30/10/2020
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2047155 13 30/10/2020
2047156 14 30/10/2020
2047157 16 30/10/2020
2047158 17 30/10/2020
2047159 18 30/10/2020
2047160 19 30/10/2020
2047161 20 30/10/2020
2047162 21 30/10/2020
2047163 22 30/10/2020
2047164 23 30/10/2020
2047165 24 30/10/2020
2047166 25 30/10/2020
2047167 26 30/10/2020
2047168 27 30/10/2020
2047169 28 30/10/2020
2047170 29 30/10/2020
2047171 30 30/10/2020
2047172 31 30/10/2020
2047173 32 30/10/2020
2047174 33 30/10/2020
2047175 34 30/10/2020
2047176 35 30/10/2020
2047177 37 30/10/2020
2047178 38 30/10/2020
2047179 39 30/10/2020
2047180 40 30/10/2020
2047181 41 30/10/2020
2047182 42 30/10/2020
2047183 43 30/10/2020
2047184 44 30/10/2020
2047185 45 30/10/2020
2047186 15 30/10/2020
2047187 36 30/10/2020
2048262 5 01/11/2020
2048363 7 02/11/2020
2048678 10 02/11/2020
2048920 28 02/11/2020
2049263 10 03/11/2020
2049768 16 04/11/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
2049772 38 04/11/2020
2049822 35 04/11/2020
2049823 37 04/11/2020
2049967 9 04/11/2020
2049969 25 04/11/2020
2050486 9 08/11/2020
2050489 9 08/11/2020
2050493 9 08/11/2020
2161092 99 11/12/2019
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NOTIFICATION 
SNo. NOTIFICATION 

1 Advertisement of IRDI No 3726746 published in TMJ No 1900 dated 06.05.2019 is treated 
as cancelled. 

2 Advertisement of IRDI No 4134846 published in TM Journal No 1901 dated 13.05.2019 is 
treated as cancelled. 

3 The advertisement of IRDI no 3554620 published in TM Journal 1889 dated 18.02.2019 
treated as cancelled. 

4 The advertisement of IRDI no 2878137 published in TM Journal 1896 dated 08.04.2019 is 
treated as cancelled. 

5 The advertisement of IRDI no 2692738 published in TM Journal 1897 dated 15.04.2019 is 
treated as cancelled. 

6 The advertisement of IRDI no 3864935 published in TM Journal 1889 dated 18.02.2019 is 
treated as cancelled. 

7 The advertisement of IRDI no 3981195 published in TM Journal 1889 dated 18.02.2019 is 
treated as cancelled. 

8 The advertisement of IRDI no 4055551 published in TM Journal 1895 dated 01.04.2019 is 
treated as cancelled. 

9 The advertisement of IRDI no 3864785 published in TM Journal 1897 dated 15.04.2019 is 
treated as cancelled. 

10 Advertisement of IRDI No 4068889 published in TMJ No 1909 dated 08.07.2019 is hereby 
cancelled as this IRDI will be re-advertised 
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PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  
1493952 - 16, 1493953 - 39: Proprietor Altered to TRAVEL DESIGNER INDIA PVT. LTD. , 302, ONYX 
BUILDING, NEAR RAJHANS SOCIETY, IDBI CROSS ROAD, OFF. C. G. ROAD, AHMEDABAD-
380009, GUJARAT, INDIA 
TRAVEL DESIGNER INDIA PVT LTD

1544415 - 31, 1326555 - 31, 1326553 - 31: Proprietor Altered to KANTILAL HARIDAS 
BADIANI,JAGDISHCHANDRA HARIDAS BADIANI,DEEPAK KANTILAL BADIANI,SANDEEP 
JAGDISH BADIANI,ASHIT HARSHAVADAN BADIANI,NIRAV JAGDISH BADIANI,ATUL KANTILAL 
BADLANL trading as H. R. & SONS , GRAIN MARKET, JAMNAGAR - 361 001, GUJARAT., GRAIN 
MARKET, JAMNAGAR 361 001 
H.R. & SONS, H. R. & SONS, H. R. & SONS, H.R. & SONS

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE REGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
1335840 - 30: Address for Service is altered to SUITE 404, LAW ARCADE, 18, - PUSA ROAD, NEW 
DELHI - 110 005.,

750773 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014,
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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